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RAJYA SABHA

Monday, the 31st July, 2017/9th Shravana, 1939 (Saka)

The House met at eleven of the clock,

MR. CHAIRMAN in the Chair.

MEMBER SWORN

Shri Vinay D. Tendulkar (Goa)

PAPERS LAID ON THE TABLE

Report and Accounts (2015-16) of ANIFPDCL, Port Blair and related papers

THE MINISTER OF SCIENCE AND TECHNOLOGY; THE MINISTER OF 

EARTH SCIENCES; AND THE MINISTER OF ENVIRONMENT, FOREST AND 

CLIMATE CHANGE (DR. HARSH VARDHAN): Sir, I lay on the Table–

 (1) A copy each (in English and Hindi) of the following papers, under sub-section 

(1) (b) of Section 394 of the Companies Act, 2013:–

  (a) Thirty-ninth Annual Report and Accounts of the Andaman and Nicobar 

Islands Forest and Plantation Development Corporation Limited 

(ANIFPDCL), Port Blair, for the year 2015-16, together with the 

Auditor's Report on the Accounts and the comments of the Comptroller 

and Auditor General of India thereon.

  (b) Review by Government on the working of the above Corporation.

 (2) Statement (in English and Hindi) giving reasons for the delay in laying the 

papers mentioned at (1) above.

[Placed in Library. See no. L.T. 7304/16/17]

(MR. DEPUTY CHAIRMAN in the Chair)

I. Notifi cation of the Ministry of Coal

II. Report and Accounts (2015-16) of NPTI, Faridabad and related papers

III. MoUs between Government of India and various limited companies

THE MINISTER OF STATE OF THE MINISTRY OF POWER; THE MINISTER 

OF STATE OF THE MINISTRY OF COAL; THE MINISTER OF STATE OF THE 



[RAJYA SABHA]2

MINISTRY OF NEW AND RENEWABLE ENERGY; AND THE MINISTER OF STATE 

OF THE MINISTRY OF MINES (SHRI PIYUSH GOYAL): Sir, I lay on the Table–

 I. A copy (in English and Hindi) of the Ministry of Coal, Notification No. S.O. 

997 (E), dated the 30th March, 2017, regarding modification in Schedule III 

of the Coal Mines (Special Provisions) Act, 2015, under sub-section (3) of 

Section 31 of the Coal Mines (Special Provision) Act, 2015.

[Placed in Library. See no. L.T. 7196/16/17]

II. A copy each (in English and Hindi) of the following papers: –

  (a) Annual Report and Accounts of the National Power Training Institute 

(NPTI), Faridabad, for the year 2015-16, together with the Auditor's 

Report on the Accounts.

  (b) Review by Government on the working of the above Institute.

  (c) Statement giving reasons for the delay in laying the papers mentioned at 

(a) above. [Placed in Library. See no. L.T. 7337/16/17]

 III. (i) Memorandum of Understanding between the Government of India 

(Ministry of Power) and the Rural Electrification Corporation Limited, 

(REC), for the year 2017-18.

[Placed in Library. See no. L.T. 7192/16/17]

  (ii) Memorandum of Understanding between the Government of India 

(Ministry of Mines) and the Hindustan Copper Limited (HCL), for the 

year 2017-18. [Placed in Library. See no. L.T. 7194/16/17]

  (iii) Memorandum of Understanding between the Government of India 

(Ministry of Power) and the NTPC Limited, for the year 2017-18.

[Placed in Library. See no. L.T. 7193/16/17]

  (iv) Memorandum of Understanding between the Government of India 

(Ministry of Mines) and the National Aluminium Company Limited 

(NALCO), for the year 2017-18.

[Placed in Library. See no. L.T. 7195/16/17]

  (v) Memorandum of Understanding between the Government of India 

Papers Laid  on the Table
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(Ministry of Power) and the North Eastern Electric Power Corporation 

Limited (NEEPCO), for the year 2017-18.

[Placed in Library. See no. L.T. 7333/16/17]

  (vi) Memorandum of Understanding between the Government of India 

(Ministry of Power) and the THDC India Limited (THDCIL), for the 

year 2017-18. [Placed in Library. See no. L.T. 7334/16/17]

Report and Accounts (2015-16) of CAPART, New Delhi and related papers

गर्  ामीण िवकास मंतर्  ालय मȂ  राज् य मंतर्  ी (Ǜ  ी राम कृपाल यादव): महोदय, मȅ  िनÇ निलिखत पतर्  ȗ  

की एक-एक Ģ  ित (अंगर्  ेज़ी तथा िंह दी मȂ ) सभा-पटल पर रखता हंू:-

 (a) Annual Report and Accounts of the Council for Advancement of People's 

Action and Rural Technology (CAPART), New Delhi, for the year 2015-16, 

together with the Auditor's Report on the Accounts.

 (b) Review by Government on the working of the above Council.

 (c) Statement giving reasons for the delay in laying the papers mentioned at (a) 

above.  [Placed in Library. See no. L.T. 7339/16/17]

I. Report and Accounts (2013-14) of UPPCL, Lucknow and related papers

II. MoU between Government of India and various limited companies

THE MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES, 

RIVER DEVELOPMENT AND GANGA REJUVENATION (DR. SANJEEV KUMAR 

BALYAN): Sir, I lay on the Table:–

 I. (1) A copy each (in English and Hindi) of the following papers, under sub-section 

(1) (b) of Section 394 of the Companies Act, 2013:–

  (a) Annual Report and Accounts of the U. P. Projects Corporation Limited 

(UPPCL), Lucknow, for the year 2013-14, together with the Auditor's 

Report on the Accounts and comments of the Comptroller and Auditor 

General of India thereon.

  (b) Review by Government on the working of the above Corporation.

 (2) Statement (in English and Hindi) giving reasons for the delay in laying the 

papers mentioned at (1) above. [Placed in Library. See no. L.T. 7345/16/17]
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II. A copy each (in English and Hindi) of the following papers:–

 (i) Memorandum of Understanding between the Government of India (Ministry 

of Water Resources, River Development and Ganga Rejuvenation) and the 

WAPCOS Limited, for the year 2017-18.

 [Placed in Library. See no. L.T. 7344/16/17]

 (ii) Memorandum of Understanding between the Government of India (Ministry 

of Water Resources, River Development and Ganga Rejuvenation) and the 

National Projects Construction Corporation Limited (NPCC), for the year 

2017-18.  [Placed in Library. See no. L.T. 7343/16/17]

I. Notifi cation of the Ministry of Shipping

II. Notifi cations of the Ministry of Road Transport and Highways

III. Report and Accounts (2015-16) of IMU, Chennai and related papers

IV. MoU between Government of India and Kamarajar Port Limited

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT 

AND HIGHWAYS; THE MINISTER OF STATE IN THE MINISTRY OF SHIPPING; 

AND THE MINISTER OF STATE IN THE MINISTRY OF CHEMICALS  AND 

FERTILIZERS (SHRI MANSUKH L. MANDAVIYA): Sir, I lay on the Table–

 I. A copy (in English and Hindi) of the Ministry of Shipping Notification No. 

G.S.R. 883 (E), dated the 17th July, 2017, publishing the Merchant Shipping 

(Continuous Discharge Certificate) Rules, 2017, under sub-section (3) of 

Section 458 of the Merchant Shipping Act, 1958.

[Placed in Library. See no. L.T. 7478/16/17]

 II. (i) A copy each (in English and Hindi) of the following Notifications of the 

Ministry of Road Transport and Highways, under Section 10 of the National 

Highways Act, 1956:–

  (1) S.O. 449 (E), dated the 15th February, 2017, directing the National 

Highways and Infrastructure Development Corporation Limited to 

exercise the function relating to the development and maintenance of 

the Yaingangpokpi-Jessami Section of  National Highway No. 150 in 

the State of Manipur.
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  (2) S.O. 450 (E), dated the 15th February, 2017, amending Notification No. 

S.O. 815 (E), dated the 25th May, 2007, to substitute certain entries in 

the original Notification.

  (3) S.O. 651 (E), dated the 28th February, 2017, amending Notification No. 

S.O. 689 (E), dated the 4th April, 2011, to substitute certain entries in the 

original Notification.

  (4) S.O. 795 (E), dated the 10th March, 2017, amending Notification No. 

S.O. 1096 (E), dated the 4th August, 2005, to substitute certain entries 

in the original Notification.

  (5) S.O. 797 (E), dated the 10th March, 2017, directing the National 

Highways and Infrastructure Development Corporation Limited to 

exercise the function relating to the development and maintenance of 

the Bagrakot-Rhenok-Pakyong-Gangtok Section on National Highway 

No. 717 A (New) and Rhenok-Aritar-Rolep-Menla Section on National 

Highway No. 717 B (New) in the State of Sikkim.

  (6) S.O. 817 (E), dated the 15th March, 2017, declaring new National 

Highway no 161B and inserting its description in the Schedule of the 

Act.

  (7) S.O. 1016 (E), dated the 31st March, 2017, publishing Corrigendum to 

Notification No. S.O. 817 (E), dated the 14th March, 2017.

  (8) S.O. 1017 (E), dated the 31st March, 2017, amending Notification No. 

S.O. 1096 (E), dated the 4th August, 2005, to substitute certain entries 

in the original Notification.

  (9) S.O. 1217 (E), dated the 19th April, 2017, regarding rate of fee to be 

collected from users of the stretch from K.M. 152.533 to K.M. 285.818 

(Raebareilly - Banda Section) on National Highway No. 232 in the State 

of Uttar Pradesh.

  (10) S.O. 1236 (E), dated the 21st April, 2017, amending Notification No. 

S.O. 215 (E) dated the 16th January, 2013 and S.O. 1962 (E) dated 

the 1st July, 2013, to substitute/insert certain entries in the original 

Notification.
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  (11) S.O. 1373 (E), dated the 1st May, 2017, notifying new National Highway 

Nos. 365BB, 544D and 544E and, inserting their description in the 

Schedule of the Act.

  (12) S.O. 1421 (E), dated the 5th May, 2017, amending Notification No. S.O. 

1096 (E) dated the 4th August, 2005, to substitute certain entries in the 

original Notification.

  (13) S.O. 1424 (E), dated the 5th May, 2017, amending Notification No. S.O. 

1096 (E) dated the 4th August, 2005, to substitute certain entries in the 

original Notification.

  (14) S.O. 1425 (E), dated the 5th May, 2017 amending Notification No. S.O. 

1096 (E) dated the 4th August, 2005, to substitute certain entries in the 

original Notification.

  (15) S.O. 1451 (E), dated the 9th May, 2017, amending Notification No. S.O. 

1096 (E) dated the 4th August, 2005, to substitute certain entries in the 

original Notification.

  (16) S.O. 1453 (E), dated the 9th May, 2017, amending Notification No. S.O. 

1096 (E) dated the 4th August, 2005, to substitute certain entries in the 

original Notification.

  (17) S.O. 1454 (E), dated the 9th May, 2017, amending Notification No. S.O. 

1096 (E) dated the 4th August, 2005, to substitute certain entries in the 

original Notification.

  (18) S.O. 1456 (E), dated the 9th May, 2017, amending Notification No. S.O. 

1096 (E), dated the 4th August, 2005, to substitute certain entries in the 

original Notification.

  (19) S.O. 1602 (E), dated the 17th May, 2017, regarding rate of fee to be 

collected from users of the stretch from K.M. 106.800 to K.M. 13.800 

(Walajahpet - Poonamalle Section) on National Highway No. 4 in the 

State of  Tamil Nadu.

  (20) S.O. 1633 (E), dated the 19th May, 2017, regarding rate of fee to be 

collected from users of the stretch from K.M. 140.000 to K.M. 225.615 



[31 July, 2017] 7Papers Laid  on the Table

(Jodhpur - Pachpadra Section) on National Highway No. 112 (New NH 

No. 25) in the State of Rajasthan.

  (21) S.O. 1663 (E), dated the 23rd May, 2017, amending Notification No. 

S.O. 1096 (E), dated the 4th August, 2005, to substitute certain entries 

in the original Notification.

  (22) S.O. 1795 (E), dated the 6th June, 2017, regarding acquisition of land, 

with or without structure, from K.M. 33.600 to K.M. 84.000 (Bankura-

Purulia Section) on National Highway No. 60A in Purulia District in the 

State of West Bengal.

  (23) S.O. 1796 (E), dated the 6th June, 2017, declaring new National Highway 

Nos. 136 and 179A and inserting their description in the Schedule of the 

Act.

  (24) S.O. 1797 (E), dated the 6th June, 2017, amending Notification No. S.O. 

689 (E), dated the 4th April, 2011, to substitute certain entries in the 

original Notification.

  (25) S.O. 1798 (E), dated the 6th June, 2017, declaring new National Highway 

No. 544H and inserting its description in the Schedule of the Act.

  (26) S.O. 1807 (E), dated the 7th June, 2017, regarding rate of fee to be 

collected from users of the stretch from K.M. 77.200 to K.M. 154.929 

(Thirumayam — Manamadurai Section) on National Highway No. 226 

in the State of Tamil Nadu.

  (27) S.O. 1930 (E), dated the 16th June, 2017, regarding acquisition of land, 

with or without structure, from K.M. 0.000 to K.M. 106.000 (Birpur-

Bihpur Section) on National Highway No. 106 in Madhepura District in 

the state of Bihar.

  (28) S.O. 1952 (E), dated the 20th June, 2017, regarding rate of fee to be 

collected from users of the stretch from K.M. 214.870 to K.M. 308.370 

(Chittorgarh - Udaipur Section) on National Highway No. 76 in the State 

of Rajasthan.

  (29) S.O. 1964 (E), dated the 21st June, 2017, regarding rate of fee to be 

collected from users of the stretch from K.M. 333.585 to K.M. 447.385 
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(Rajasthan/Gujarat Border — Ahmedabad Section) on National Highway 

No. 8 in the States of Rajasthan and Gujarat.

  (30) S.O. 1991 (E), dated the 23rd June, 2017, amending Notification No. 

S.O. 1096 (E), dated the 4th August, 2005, to substitute certain entries 

in the original Notification.

  (31) S.O. 1993 (E), dated the 23rd June, 2017, declaring new National 

Highway Nos. 161AA, 61 Extended and 161BB, and inserting their 

description in the Schedule of the Act.

  (32) S.O. 1994 (E), dated the 23rd June, 2017, declaring new National 

Highway No. 765D and inserting its description in the Schedule of the 

Act.

  (33) S.O. 1995 (E), dated the 23rd June, 2017, declaring new National 

Highway No. 248BB and inserting its description in the Schedule of the 

Act.

  (34) S.O. 2015 (E), dated the 27th June, 2017, amending Notification No. 

S.O. 1096 (E), dated the 4th August, 2005, to substitute certain entries 

in the original Notification.

[Placed in Library. For (1) to (34) See no. L.T. 7341/16/17]

 (ii) A copy each (in English and Hindi) of the following Notifications of the 

Ministry of Road Transport and Highways, under Section 37 of the National 

Highways Authority of India Act, 1988:–

  (1) S.O. 766 (E), dated the 7th March, 2017, regarding entrustment of the 

entire stretch of National Highway No. 216A in the State of Andhra 

Pradesh to the National Highways Authority of India.

  (2) S.O. 796 (E), dated the 10th March, 2017, regarding entrustment of 

certain stretches of National Highway Nos. 565, 67 and 221 in the State 

of Andhra Pradesh to the National Highways Authority of India.

  (3) S.O. 1018 (E), dated the 31st March, 2017, regarding entrustment of 

certain stretches of National Highway Nos. 47, 47B, 49 Extn, 4, 67 and 

208 to the National Highways Authority of India.
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  (4) S.O. 1423 (E), dated the 5th May, 2017, regarding entrustment of the 

stretch from K.M. 123.550 to K.M. 150.400 (Pollachi-Coimbatore 

Section) of National Highway No. 209 in the State of  Tamil Nadu to 

the National Highways Authority of India.

  (5) S.O. 1426 (E), dated the 5th May, 2017, regarding entrustment of the 

certain stretches of National Highway Nos. 80,75 and 23 in the State of 

Jharkhand to the National Highways Authority of India.

  (6) S.O. 1452 (E), dated the 9th May, 2017, amending Notification No. S.O. 

2335 (E), dated the 25th August, 2015, to substitute certain entries in the 

original Notification.

  (7) S.O. 1455 (E), dated the 9th May, 2017, entrustment of stretch from 

K.M. 190.000 to K.M. 283.000 (Mirzachowki-Farakka Section) of the 

National Highway No. 80 in the State of Jharkhand to National Highways 

Authority of India.

[Placed in Library. For (1) to (7) See no. L.T. 7341/16/17]

  (8) S.O. 1457 (E), dated the 9th May, 2017, regarding entrustment of certain 

stretches of National Highway No. 205A (new) in the State of Punjab 

and National Highway Nos. 54 (new), 71(B), 72, 73A, 709 Extn. (new), 

334B (new), 11 (new), 703 (new), 709A (new), 148B (new), 444A (new), 

248A (new) and 352A (new) in the State of Haryana to the National 

Highways Authority of India.

[Placed in Library. See no. L.T. 7588/16/17]

  (9) S.O. 1664 (E), dated the 23rd May, 2017, regarding entrustment of 

stretch from K.M. 0.000 to K.M. 180.000 of National Highway No. 107 

in the State of Bihar to the National Highways Authority of India.

  (10) S.O. 1694 (E), dated the 26th May, 2017, amending Notification No. 

S.O. 30 (E), dated the 5th January, 2017, to substitute certain entries in 

the original Notification.

[Placed in Library. For (9) and (10) See no. L.T. 7341/16/17]

 III. (1) A copy each (in English and Hindi) or the following papers, under sub-
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section (3) of Section 32 and sub-section (4) of Section 33 of the Indian 

Maritime University Act, 2008:–

   (a) Annual Report of the Indian Maritime University (IMU), Chennai, 

for the year 2015-16.

   (b) Annual Accounts of the Indian Maritime University (IMU), 

 Chennai, for the year 2015-16, and the Audit Report thereon.

   (c) Review by Government on the working of the above University.

  (2) Statements (in English and Hindi) giving reasons for the delay in laying 

the papers mentioned at (1) above.

[Placed in Library. See no. L.T. 7477/16/17]

 IV. A copy (in English and Hindi) of the Memorandum of Understanding between 

the Government of India (Ministry of Shipping) and the Kamarajar Port 

Limited, for the year 2017-18. [Placed in Library. See no. L.T. 7340/16/17]

MESSAGE FROM LOK SABHA

The Indian Institutes of Management Bill, 2017

SECRETARY-GENERAL: Sir, I have to report to the House the following message 

received from the Lok Sabha, signed by the Secretary-General of the Lok Sabha:–

 "In accordance with the provisions of rule 96 of the Rules of Procedure and 

Conduct of Business in Lok Sabha, I am directed to enclose the Indian Institutes of 

Management Bill, 2017, as passed by Lok Sabha at its sitting held on the 28th July, 

2017."

Sir, I lay a copy of the Bill on the Table.

REPORT OF THE DEPARTMENT-RELATED PARLIAMENTARY STANDING 
COMMITTEE ON ENERGY

Ǜ  ी शमशेर िंस ह मन् हास (जÇ मू और कÌ मीर): महोदय, मȅ  नवीन और नवीकरणीय ऊजार्   

मंतर्  ालय के संबंध मȂ  "राÍ टर्  ीय सौर िमशन - मूÊ यांकन" िवषय पर िवभाग-संबंिधत ऊजार्   संबंधी संसदीय 

Î थायी सिमित (2016-17) के अƻ  ाइसवȂ  Ģ  ितवदेन की एक-एक Ģ  ित (अंगर्  ेज़ी तथा िहन् दी मȂ ) सभा पटल 

पर रखता हंू।

Report of the Depart.... ...Committee on Energy
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STATEMENTS BY MINISTERS

Status of implementation of recommendations contained in the Twenty-fi fth 
Report of the Department-related Parliamentary Standing 

Committee on Coal and Steel

THE MINISTER OF STATE OF THE MINISTRY OF POWER; THE MINISTER 

OF STATE OF THE MINISTRY OF COAL; THE MINISTER OF STATE OF THE 

MINISTRY OF NEW AND RENEWABLE ENERGY; AND THE MINISTER OF 

STATE OF THE MINISTRY OF MINES (SHRI PIYUSH GOYAL): Sir, I rise to make 

a statement regarding Status of implementation of recommendations contained in the 

Twenty-fifth Report of the Department-related Parliamentary Standing Committee on 

Coal and Steel on Demands for Grants (2016-17) pertaining to the Ministry of Mines.

Status of implementation of recommendations contained in the Tenth Report of the 
Department-related Parliamentary Standing Committee on Water Resources

THE MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES, 

RIVER DEVELOPMENT AND GANGA REJUVENATION (DR. SANJEEV KUMAR 

BALYAN): Sir, I rise to make a statement regarding Status of implementation of 

recommendations contained in the Tenth Report of the Department-related Parliamentary 

Standing Committee on Water Resources on 'Repair, Renovation and Restoration of Water 

Bodies-Encroachment on Water Bodies and Steps required to remove the encroachment 

and restore the Water Bodies", pertaining to the Ministry of Water Resources, River 

Development and Ganga Rejuvenation.

Status of implementation of recommendations contained in the Two Hundred 
and Ninety-fourth, Two Hundred and Ninety-fi fth and Two Hundred and 

Ninety- sixth Reports of the Department-related Parliamentary 
Standing Committee on Science and Technology, 

Environment and Forest

THE MINISTER OF STATE OF THE MINISTRY OF MINORITY AFFAIRS; 

AND THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY 

AFFAIRS (SHRI MUKHTAR ABBAS NAQVI): Sir, on behalf of my colleague 

Shri Y. S. Chowdary, I rise to make the following statements regarding:–

 (i) Status of implementation of recommendations contained in the Two Hundred 

and Ninety-fourth Report of the Department-related Parliamentary Standing 

Statements by  Ministers
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Committee on Science and Technology, Environment and Forest on Demands 

for Grants (2017-18) pertaining to the Ministry of Earth Sciences;

 (ii) Status of implementation of recommendations contained in the Two Hundred 

and Ninety-fifth Report of the Department-related Parliamentary Standing 

Committee on Science and Technology, Environment and Forests on Demands 

for Grants (2017-18) of the Department of Biotechnology, Ministry of Science 

and Technology; and

 (iii) Status of implementation of recommendations contained in the Two Hundred 

and Ninety-sixth Report of the Department-related Parliamentary Standing 

Committee on Science and Technology, Environment and Forest on Demands 

for Grants (2017-18), pertaining to the Ministry of Science and Technology.

REGARDING REHABILITATION OF PEOPLE DISPLACED BY 
THE SARDAR SAROVAR DAM AND OTHER ISSUES

Ǜ  ी नरेश अगर्  वाल (उǄ  र Ģ  देश): सर, मेरा point of order है। ...(Ë यवधान)...

Ǜ  ी िदिग् वजय िंस ह (मध् य Ģ  देश): सर, आज 31 जुलाई है। ...(Ë यवधान)...

SHRI PRAMOD TIWARI (Uttar Pradesh): Sir, a senior Member of this House. 

...(Interruptions)...

MR. DEPUTY CHAIRMAN: If all of you speak, what do I do? ...(Interruptions)... 
Okay, I will allow the point of order. ...(Interruptions)...

SHRI PRAMOD TIWARI: A senior Member of this House. ...(Interruptions)...

Ǜ  ी िदिग् वजय िंस ह: सरदार सरोवर बांध के िवÎ थािपतȗ  का पुनवार्  स नहीं  हुआ है। 

...(Ë यवधान)...

MR. DEPUTY CHAIRMAN: Why do all of you speak? ...(Interruptions)... Why do 

all of you speak like this? ...(Interruptions)...

Ǜ  ी िदिग् वजय िंस ह: सर, यह हजारȗ  पिरवारȗ  से जुड़ा Ģ  Ì न है, लेिकन आज तक उनका पुनवार्  स 

नहीं  हुआ है। ...(Ë यवधान)... मȅ  आप से अनुरोध करता हंू िक माननीय मंतर्  ी जी इस संबंध मȂ  चचार्   

कराएं। मȅ  खुद उनके पास गया था। उनको इस िवषय पर चचार्   करनी चािहए। ...(Ë यवधान)...

MR. DEPUTY CHAIRMAN: Have you given notice? ...(Interruptions)...

Regarding rehabilitation ...  ...Sardar Sarovar Dam
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Ǜ  ी िदिग् वजय िंस ह: माननीय सदन के नेता िवराजमान हȅ । ...(Ë यवधान)...

Ǜ  ी उपसभापित: चचार्   के िलए नोिटस देना होता है। ...(Ë यवधान)...

Ǜ  ी िदिग् वजय िंस ह:  मȅ  Ģ  ाथर् ना करता हंू िक माननीय मंतर्  ी जी ...(Ë यवधान)... आज 31 जुलाई 

को हजारȗ  पिरवार डूब जाएंगे। ...(Ë यवधान)... आज इस पर चचार्   न कराएं, तो कम से कम 

...(Ë यवधान)...

MR. DEPUTY CHAIRMAN: Have you given notice? ...(Interruptions)...

SHRI DIGVIJAYA SINGH: I have given notice a number of times.

 ...(Interruptions)... Unfortunately, no one is taking notice of that. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Okay; that will be examined. ...(Interruptions)...

SHRI   DIGVIJAYA SINGH: We want a statement from the Leader of the House 

or the Minister. ...(Interruptions)... Let them respond. ...(Interruptions)... Also, at the 

same time, ...(Interruptions)... सर, महात् मा गांधी की समािध को ...(Ë यवधान)...

MR. DEPUTY CHAIRMAN: All right. ...(Interruptions)... Shri Naresh Agrawal. 

...(Interruptions)... Okay; you have made your point. ...(Interruptions)... You give notice, 

it will be examined. ...(Interruptions)...

SHRI DIGVIJAYA SINGH: Sir, you must insist the Leader of the House to give a 

statement. ...(Interruptions)...

Ǜ  ी नरेश अगर्  वाल: उपसभापित जी, संिवधान के आिर्ट  कल 74 और 75 ...(Ë यवधान)...

MR. DEPUTY CHAIRMAN: I think, you raised the same thing last time also. 

...(Interruptions)...

Ǜ  ी नरेश अगर्  वाल: आिर्ट  कल 74 और 75, Ǜ  ीमâ , 75 मȂ  ...(Ë यवधान)... 75 मȂ  मंितर्  यȗ  का 

उǄ  रदाियत् व ...(Ë यवधान)...

MR. DEPUTY CHAIRMAN: One second. ...(Interruptions)... Let me take it. 

...(Interruptions)... I am not an expert. ...(Interruptions)...

Ǜ  ी नरेश अगर्  वाल: आिर्ट  कल 75 के (B) भाग मȂ  िदया हुआ है िक    मंितर्  पिरषà  लोक सभा के 

Ģ  ित उǄ  रदायी होगी। लोक सभा का मतलब दोनȗ  हाउस हो गए। Ǜ  ीमâ , जब से सदन चल रहा है, मȅ  

िनरंतर इधर देख रहा हंू िक सदन के तमाम मंतर्  ी सदन के चलते िवदेश के दौरे पर, बाहर दौरे पर 

...(Ë यवधान)...
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MR. DEPUTY CHAIRMAN: Okay. ...(Interruptions)... So what? 

...(Interruptions)...

Ǜ  ी नरेश अगर्  वाल: यहां जवाब देने से कतराते हȅ  और तमाम मंितर्  यȗ  के दौरे लग गए। कुछ मंतर्  ी 

तो सदन के दौरान िवदेश जाने के िलए तैयार हȅ । क् या यह मंतर्  ी जी की िजÇ मेदारी नहीं  है? सदन मंतर्  ी 

के इशारे पर नहीं  चलेगा,  सदन के इशारे पर मंतर्  ी चलेगा। ...(Ë यवधान)... तमाम मंतर्  ी सदन को 

इग् नोर कर रहे हȅ । ...(Ë यवधान)... जवाब दे रहे हȅ । ...(Ë यवधान)... मȅ  नाम नहीं  लेना चाहता हंू। 

...(Ë यवधान)... मंतर्  ी सदन को इग् नोर करके िवदेश जा रहे हȅ । ...(Ë यवधान)...

MR. DEPUTY CHAIRMAN: No, no please, Naresh Agrawalji; has any 

Business of the House been hampered by the absence, or going away, of any Minister? 

...(Interruptions)... That has not happened. ...(Interruptions)... Then, why do you raise it 

here? ...(Interruptions)...

Ǜ  ी नरेश अगर्  वाल: इस सदन को ...(Ë यवधान)...

MR. DEPUTY CHAIRMAN: No, no. ...(Interruptions)...

Ǜ  ी नरेश अगर्  वाल: अगर सदन इस बात पर चलेगा िक  मंतर्  ी उपलÅ ध हȅ  या नहीं  है 

...(Ë यवधान)... अगर सदन को यह direction होगी िक  मंतर्  ी की उपलÅ धता पर ही इस सदन मȂ  

...(Ë यवधान)... सदन कैसे चले? ...(Ë यवधान)... यह तो मंतर्  ी जी की िजÇ मेदारी है। ...(Ë यवधान)... 
जब तक सदन चले तब तक ...(Ë यवधान)...

MR. DEPUTY CHAIRMAN: No, no. ...(Interruptions)... I understood. 

...(Interruptions)... आपने जो बोला, वह ठीक है और मुझे समझ आ गया है। अगर हाउस मȂ  मंतर्  ी जी 

का कोई िबजनेस है, तो मंतर्  ी जी हाउस मȂ  जरू र उपिÎ थत रहȂ ।

Ǜ  ी नरेश अगर्  वाल: जी Ǜ  ीमâ ।

Ǜ  ी उपसभापित: लेिकन यिद िबजनेस नहीं  है, तो मंतर्  ी जी को दूसरा भी काम होता है।

Ǜ  ी नरेश अगर्  वाल: अगर आज हाउस मȂ  कोई important इÌ यू उठ जाता है ...(Ë यवधान)...

MR. DEPUTY CHAIRMAN: Yes, I agree. ...(Interruptions)... If the concerned 

Minister has a particular Business in the House, the Minister has to be available in the 

House. ...(Interruptions)... But, on that ground, you cannot prevent a Minister from going 

out or doing other works. ...(Interruptions)... Now, please sit down. ...(Interruptions)...

SHRI PRAMOD TIWARI: Mr. Deputy Chairman, Sir, ...(Interruptions)...
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MR. DEPUTY CHAIRMAN: What is it, Mr. Tiwari? ...(Interruptions)...

SHRI MADHUSUDAN MISTRY (Gujarat): Sir, I have given a notice. 

...(Interruptions)...

Ǜ  ी Ģ  मोद ितवारी: सर, हाउस के बहुत सीिनयर मेÇ बसर्  ...(Ë यवधान)...

MR. DEPUTY CHAIRMAN: Under what rule, are you raising it? ...(Interruptions)... 
What is the point? ...(Interruptions)...

SHRI PRAMOD TIWARI: Under Rule 267 I have given a notice. ...(Interruptions)... 
I want to submit that. ...(Interruptions)...

Ǜ  ी उपसभापित: यिद नोिटस है, तो I will call you. ...(Interruptions)... You sit down. 

...(Interruptions)... I will call you. ...(Interruptions)... On that, I have given you the 

answer. ...(Interruptions)... Now, what is it, Mr. Bajwa. ...(Interruptions)...

REGARDING OBSERVING TWO MINUTES SILENCE IN THE MEMORY OF 
SHAHEED-E-AZAM UDHAM SINGH

Ǜ  ी Ģ  ताप िंस ह बाजवा (पंजाब): सर, मेरी आप से और हाउस से ...(Ë यवधान)...

MR. DEPUTY CHAIRMAN: What is your point? ...(Interruptions)...

SHRI PARTAP SINGH BAJWA: Sir, my point of order is that seventy-seven years 

ago, Shaheed-e-Azam Udham Singh was hanged in a London jail. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: So, how is it a point of order today? 

...(Interruptions)...

Ǜ  ी Ģ  ताप िंस ह बाजवा: सर, मेरी गुज़िरश पूरे हाउस से है िक उनके िलए दो िमनट का मौन 

...(Ë यवधान)...

MR. DEPUTY CHAIRMAN: That is not a point of order. ...(Interruptions)... Please. 

...(Interruptions)...

SHRI PARTAP SINGH BAJWA: Sir, it is most important. ...(Interruptions)... 
Parliament is in Session. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: You give notice. ...(Interruptions)... If you want to 

raise that. ...(Interruptions)...

Regarding observing ... ...Udham Singh
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Ǜ  ी Ģ  ताप िंस ह बाजवा: सर, Parliament was not in Session. ...(Interruptions)...  बात 

और थी।  Shaheed-e-Azam Udham Singh. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: If you want to raise that matter, I have no objection, 

give notice. ...(Interruptions)...

SHRI MADHUSUDAN MISTRY (Gujarat): Sir, I have given a notice. 

...(Interruptions)...

MR. DEPUTY CHAIRMAN: Sharad Yadavji. ...(Interruptions)...

SHRI MADHUSUDAN MISTRY: Please allow me, Sir. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: I will call you. ...(Interruptions)... Mistryji, I will call 

you. ...(Interruptions)...

Ǜ  ी शरद यादव (िबहार): मान् यवर ...(Ë यवधान)...

Ǜ  ी उपसभापित: इन् हȗ ने नोिटस िदया है। ...(Ë यवधान)... शरद यादव जी ने नोिटस िदया है, 

इसिलए आप बैिठए।

REGARDING ORDNANCE FACTORIES

Ǜ  ी शरद यादव (िबहार): उपसभापित जी, मȅ  आपके माध् यम से एक महत् वपूणर्  मामला उठाना 

चाहता हंू। यहाँ िडफेन् स िमिनÎ टर और सदन के नेता, Ǜ  ी अरु ण जेटली साहब भी मौजूद हȅ । मȅ  बताना 

चाहता हंू िक जब िंह दुÎ तान गुलाम था, तब, उस वक् त यहाँ 16 या 21 factories थीं , लेिकन आज 41 हȅ । 

सुरक्ष  ा संबंधी जो आिर्ड  नȂ स factories हȅ , व ेआज 41 factories हȅ । मंतर्  ी जी, इनमȂ  600 आइटÇ स बनते 

हȅ , िजनमȂ  से 200 आइटÇ स आउटसोसर्  कर िदए गए हȅ । आपको मालूम होगा िक मȅ  दो बार जबलपुर से 

चुनाव लड़ा हंू। वहाँ पर िडफȂ  स की सबसे ज् यादा इंडÎ टर्  ीज़, सारे कारखाने, Ë हीकल, ऑिर्ड  नȂ स, 

जीसीएफ से लेकर अन् य सभी मौजूद हȅ । यह शहर पूरी तरह से इसी पर चलता है। मेरी आपके माध् यम 

से सरकार से िवनती है िक यहाँ पर, बहुत िदनȗ  से, लगभग 25 िदनȗ  से कारखाने के कमर् चारी भखू 

हड़ताल पर बैठे हुए हȅ । मȅ  आपके माध् यम से कहना चाहता हँू िक यह बहुत गंभीर मामला है। आज चीन 

िजस तरह से बोल रहा है, देश की िजस तरह की हालत है, उस संदभर्  मȂ  कहना चाहता हँू िक हमारे 

जो सुरक्ष  ा के संÎ थान हȅ , उनमȂ  व ेहमारी सुरक्ष  ा के सबसे बड़े िमतर्   हȅ , जो हमारी बाजू मȂ  खड़े हुए हȅ । 

आज उन पर िंच ता बनी हुई है, क् यȗ िक vehicle फैक् टर्  ी बंद हो गई है, इसिलए मेरी आपके माध् यम से 

िवनती है िक सरकार को इस पर ध् यान देना चािहए।

Ǜ  ी िदिग् वजय िंस ह (मध् य Ģ  देश): उपसभापित जी, मȅ  Î वयं को इस िवषय से संबǉ   करता हंू।

Regarding ordnance  factories
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Ǜ  ी Ģ  मोद ितवारी (उǄ  र Ģ  देश): उपसभापित जी, मȅ  भी Î वयं को इस िवषय से संबǉ   करता हंू।

SHRI TAPAN KUMAR SEN (West Bengal): Sir, I also associate myself with the 

issue raised by the hon. Member. ...(Interruptions)...

SHRI T. K. RANGARAJAN (Tamil Nadu): Sir, I also associate myself with the 

issue raised by the hon. Member. ...(Interruptions)...

SHRI D. RAJA (Tamil Nadu): Sir, I also associate myself with the issue raised by 

the hon. Member. ...(Interruptions)...

SOME HON. MEMBERS: Sir, we also would like to associate ourselves with the 

issue raised by the hon. Member.

REGARDING LATHI-CHARGE ON A MEMBER OF PARLIAMENT IN 
UTTAR PRADESH

MR. DEPUTY CHAIRMAN: Okay. ...(Interruptions)... Now, Mr. Tiwari, what is 

your notice under Rule 267? ...(Interruptions)... Sit down. ...(Interruptions)... There is 

nothing. I have not allowed him, I only heard him. ...(Interruptions)... Rule 267 is not 

allowed, ...(Interruptions)... Yes, Mr. Tiwari. ...(Interruptions)...

Ǜ  ी Ģ  मोद ितवारी (उǄ  र Ģ  देश): उपसभापित जी, Ǜ  ी राज बÅ बर, इस सदन के विरÍ ठ सदÎ य 

हȅ । व ेकई बार राज् य सभा के सदÎ य रहे हȅ  और आज भी सदÎ य हȅ ।

Ǜ  ी उपसभापित: उनको क् या हो गया है?

Ǜ  ी Ģ  मोद ितवारी: मȅ  इसीिलए बता रहा हंू। ...(Ë यवधान)...

MR. DEPUTY CHAIRMAN: No; you are mentioning about another Member. 

That is not what I want you. ...(Interruptions)... What is your Rule 267 issue? 

...(Interruptions)...

Ǜ  ी Ģ  मोद ितवारी: उपसभापित जी, मȅ  रू ल 267 मȂ  जो िवषय उठा रहा हंू, I want to brief you 

and the entire House should take note of that. ...(Interruptions)... उǄ  र Ģ  देश मȂ  अंबेडकर 

नगर मȂ  एक डोडो गाँव है। उस गाँव मȂ  लीगल process को follow िकए बगैर, िबना नोिटस िदए, िबना 

मुआवजा िदए, िकसानȗ  के घर जबदर् Î ती िगराए गए। वहाँ एक, दो िकसान के नहीं , बिÊ क 

...(Ë यवधान)...

MR. DEPUTY CHAIRMAN: But why are you raising it here? ...(Interruptions)...
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SHRI PRAMOD TIWARI: Sir, it is a serious matter. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: What is the point of raising it here? 

...(Interruptions)...

Ǜ  ी Ģ  मोद ितवारी: सर, ...(Ë यवधान)... लोगȗ  की ...(Ë यवधान)... जमीनȂ  िछन  गईं। 

...(Ë यवधान)...  Ǜ  ी राज बÅ बर को वहाँ पर िकसी पासपोटर्  या वीज़ा की जरू रत नहीं  थी, व ेहमारे 

Ģ  देश अध् यक्ष   हȅ । ...(Ë यवधान)...

MR. DEPUTY CHAIRMAN: But Shri Raj Babbar is a sitting Member. 

...(Interruptions)... Let him come and say if he has a complaint. ...(Interruptions)...

SHRI PRAMOD TIWARI: Sir, just listen to me as this is an important issue. 

...(Interruptions)... No, Sir, this is regarding. ...(Interruptions)... This is very important. 

...(Interruptions)... It concerns a hon. Member of this House. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Shri Raj Babbar is a sitting Member. If he has a 

complaint, he can come and say that here. ...(Interruptions)... 

SHRI PRAMOD TIWARI: That concerns the Central Govt. ...(Interruptions)... 

That concerns the Central Government and that is why I am asking. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: No; Mr. Tiwari, I am not allowing it. 

...(Interruptions)...

Ǜ  ी Ģ  मोद ितवारी: िबना कोई नोिटस िदए, िबना लीगल process के ...(Ë यवधान)... जब राज 

बÅ बर जी वहाँ जा रहे थे ...(Ë यवधान)... तब उन पर लाठी-चाजर्  हुआ है। ...(Ë यवधान)...

Ǜ  ी उपसभापित: आप सुिनए। ...(Ë यवधान)...

Ǜ  ी Ģ  मोद ितवारी: उन पर लाठी-चाजर्  हुआ है। ...(Ë यवधान)... व ेकल से धरने पर बैठे हुए हȅ । 

...(Ë यवधान)... जब आप एक मेÇ बर को Ģ  ोटेक् शन नहीं  दे सकते तब ...(Ë यवधान)... Then what for 

this House is? ...(Interruptions)...

MR. DEPUTY CHAIRMAN: No; Mr. Tiwari, I am not allowing it. 

...(Interruptions)...

Ǜ  ी Ģ  मोद ितवारी: मȅ  आपसे कहना चाहता हंू। ...(Ë यवधान)...

MR. DEPUTY CHAIRMAN: Why do you. ...(Interruptions)...

Ǜ  ी Ģ  मोद ितवारी: उपसभापित जी, एक मेÇ बर पर बल Ģ  योग िकया गया है। ...(Ë यवधान)...
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MR. DEPUTY CHAIRMAN: Not allowed. ...(Interruptions)... Not allowed. 

...(Interruptions)... If Shri Raj Babbar has a complaint, he should come and say. 

...(Interruptions)... Why should you say? ...(Interruptions)...

Ǜ  ी Ģ  मोद ितवारी: जब एक मेÇ बर पर बल Ģ  योग िकया जाए ...(Ë यवधान)... उन् हȂ  जबदर् Î ती 
रोका जाए ...(Ë यवधान)...

MR. DEPUTY CHAIRMAN: No; he can come and give a complaint. 

...(Interruptions)... He can give privilege notice if he wants. ...(Interruptions)...

Ǜ  ी Ģ  मोद ितवारी: कल से Ǜ  ी राज बÅ बर धरने पर बैठे हȅ  ...(Ë यवधान)... व ेिकसी पाटीर्   के काम 

से नहीं  बैठे हȅ  ...(Ë यवधान)... यह बहुत इÇ पोटȄ   ट मैटर है। ...(Ë यवधान)...

MR. DEPUTY CHAIRMAN: No, no. ...(Interruptions)... Not allowed, not allowed. 

...(Interruptions)... What does Shri Madhusudan Mistry want to say? ...(Interruptions)...

Ǜ  ी Ģ  मोद ितवारी: यह बहुत इÇ पोटȃ  न् ट मैटर है। ...(Ë यवधान)... This is very important. 

...(Interruptions)...

MR. DEPUTY CHAIRMAN: Shri Raj Babbar is a hon. Member of this House; if 

he has a complaint, he can come and raise it. ...(Interruptions)... If he feels that his rights 

are obstructed, then, he can give a privilege notice. ...(Interruptions)... Sit down, sit down. 

...(Interruptions)...

Ǜ  ी Ģ  मोद ितवारी: उपसभापित जी, यह जो उनके साथ हुआ है। ...(Ë यवधान)... यह बहुत गंभीर 

िवषय है।

MR. DEPUTY CHAIRMAN: Now, Shri Madhusudan Mistry, what is your point?

SHRI MADHUSUDAN MISTRY (Gujarat): Sir, ...(Interruptions)...

Ǜ  ी Ģ  मोद ितवारी: संसद सदÎ य सुरिक्ष  त नहीं  हȅ । ...(Ë यवधान)...

MR. DEPUTY CHAIRMAN: Not allowed. ...(Interruptions)... Yes, Shri 

Madhusudan Mistry, what is the point?

Ǜ  ी Ģ  मोद ितवारी: यह सरकार बताए। ...(Ë यवधान)... िरपोटर्  दे ...(Ë यवधान)...  Î टेटमȂ ट दे। 

...(Ë यवधान)...

SHRI ANAND SHARMA (Himachal Pradesh): Please, Sir, the House is in Session. 

...(Interruptions)... We are representatives of people. A Member of this House is today 
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unable to attend the proceedings because he has been prevented from meeting the people, 

there has been a lathi-charge and he has been injured. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: No; he can give a complaint. ...(Interruptions)...

SHRI ANAND SHARMA: No, he will give a complaint when he is in a position to 

come here. ...(Interruptions)...

SHRI NARESH AGRAWAL (Uttar Pradesh): He is in hospital. ...(Interruptions)...

SHRI ANAND SHARMA: So, the U.P. Government... ...(Interruptions)... The 

Government can ask for a report. ...(Interruptions)... Because the House is in Session; let 

the Governments ensure his security, safety so that he can come and when he comes here, 

he can narrate as to what happened to him. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Are you saying that he is unable to come because of 

lack of security?...(Interruptions)... Is it that? ...(Interruptions)...

Ǜ  ी नरेश अगर्  वाल: व ेहॉिÎ पटल मȂ  भतीर्   हȅ । ...(Ë यवधान)...

SHRI ANAND SHARMA: He has been injured. ...(Interruptions)... He has been 

assaulted. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Mr. Anand Sharma, ...(Interruptions)...

SHRI ANAND SHARMA: Let the Government give a report. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Mr. Anand Sharma, you have given another twist. So, 

it has become important now. ...(Interruptions)...

SHRI ANAND SHARMA: He was lathi-charged.

MR. DEPUTY CHAIRMAN: Now, you are saying. ...(Interruptions)... I understood. 

Tiwariji raised it and now, Shri Anand Sharma is saying that a particular Member cannot 

come to the House because of lack of security. That is what you are saying.

SHRI ANAND SHARMA: He was lathi-charged by the police. ...(Interruptions)... 
And they are sitting there on a dharna, they cannot move from there. ...(Interruptions)... 
They are surrounded by the police. ...(Interruptions)...

THE LEADER OF THE HOUSE (SHRI ARUN JAITLEY): If he is on dharna, he 

cannot be present at two places. ...(Interruptions)... He can move out of the dharna and 

come here. ...(Interruptions)...
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SHRI ANAND SHARMA: Why? He is there on an issue. He has been beaten up. 

There is a report. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: That is a different matter. ...(Interruptions)... No, no. 

Anand Sharmaji, I will tell you. There is a difference between the two. If he is sitting 

on a dharna on a particular issue and if that has to be solved, it is for that Government 

to act. ...(Interruptions)... That is a different matter. ...(Interruptions)... I am concerned 

only over one thing. If that Member is prevented from coming to this House, then, I am 

concerned, and I can ask the Government to enquire about it. ...(Interruptions)... But are 

you saying that the Member is prevented from coming to this House? Are you saying 

that? ...(Interruptions)...

SHRI ANAND SHARMA: No, no. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Okay; then it is for the State Government to deal with 

it. Then it is not for me to deal with that. ...(Interruptions)...

SHRI ANAND SHARMA: He is injured because of lathi-charge. 

...(Interruptions)...

MR. DEPUTY CHAIRMAN: Shri Madhusudan Mistry, ...(Interruptions)... Yes, I 

have made it very clear. ...(Interruptions)... I have made it very clear. ...(Interruptions)... 

Shri Madhusudan Mistry, what is your point? ...(Interruptions)...

SHRI PRAMOD TIWARI: Sir, ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Tiwariji it is not allowed. ...(Interruptions)... Tiwariji, 

that is over. ...(Interruptions)... Tiwariji, please sit down. Madhusudan Mistryji, what is 

your point? ...(Interruptions)... I am coming to that. ...(Interruptions)...

REGARDING ELECTIONS TO RAJYA SABHA FROM GUJARAT

Ǜ  ी मधुसूदन िमǣ  ी (गुजरात): सर, मȅ  इस हाउस का ध् यान गुजरात की ...(Ë यवधान)... आप 

बैिठए। ...(Ë यवधान)... मुझे बोलने दीिजए। ...(Ë यवधान)...

MR. DEPUTY CHAIRMAN: Please sit down. ...(Interruptions)... He has given 

notice. ...(Interruptions)... He has given notice under Rule 267. I have to listen to him. 

Please sit down. ...(Interruptions)... He has given notice under Rule 267, I have to 
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listen to him and then decide whether it is to be admitted or not. You cannot do that. 

...(Interruptions)... You say your point. ...(Interruptions)...

Ǜ  ी मधुसूदन िमǣ  ी:  सर, गुजरात मȂ  अभी 8 तारीख को राज् य सभा का जो चुनाव होने जा रहा 

है, उनके बारे मȂ  जो गितिविधयाँ चल रही हȅ , उनके ऊपर मȅ  आपका ध् यान आकिर्ष  त करना चाहता हँू। 

...(Ë यवधान)...

MR. DEPUTY CHAIRMAN: No, this was raised yesterday. This was already 

raised. ...(Interruptions)...

SHRI MADHUSUDAN MISTRY: No, Sir. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: This was already raised. ...(Interruptions)...

SHRI MADHUSUDAN MISTRY: Sir, there are a lot of other developments after 

that. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: This was already raised. ...(Interruptions)...

SHRI MADHSHUDAN MISTRY: Sir, there are a lot of other developments. 

A police officer used to threaten, not to allow ...(Interruptions)... MLAs were kidnapped, 

in fact. ...(Interruptions)... They were offered ` 10-15 crores. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: This issue was already raised. ...(Interruptions)... No, 

no. ...(Interruptions)... Please sit down. ...(Interruptions)...

SHRI MADHUSUDAN MISTRY: This Government is a party to it, Sir. 

...(Interruptions)...

MR. DEPUTY CHAIRMAN: This issue was already raised. ...(Interruptions)... No, 

no. Please sit down. ...(Interruptions)...

SHRI MADHUSUDAN MISTRY: Sir, this Government is a party to it. 

...(Interruptions)... Sir, it a very serious one. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: It was raised last Friday and, therefore, I am not 

allowing it. ...(Interruptions)... It was already raised. ...(Interruptions)...

अÊ पसंख् यक कायर्  मंतर्  ालय के राज् य मंतर्  ी; तथा संसदीय कायर्  मंतर्  ालय मȂ  राज् य मंतर्  ी 
(Ǜ  ी मुख् तार अÅ बास नक़वी): सर, यह इÌ यू ये यहाँ पहले भी उठा चुके हȅ । ...(Ë यवधान)...

MR. DEPUTY CHAIRMAN: No, no. ...(Interruptions)... It was already 

raised. ...(Interruptions)... Last Friday, it was already raised. ...(Interruptions)... No. 
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...(Interruptions)... It was already raised. ...(Interruptions)... Anyhow, I am not allowing it 

under Rule 267. ...(Interruptions)... I am not allowing it under Rule 267. ...(Interruptions)... 

Mr. Naqvi, what do you want to say? ...(Interruptions)...

Ǜ  ी मुख् तार अÅ बास नक़वी: सर, यह इÌ यू ये पहले भी उठा चुके हȅ । ...(Ë यवधान)... अब गुजरात 

मȂ  गुमशुदा की तलाश चल रही है। ...(Ë यवधान)... गुजरात मȂ  बाढ़ आई हुई है। ...(Ë यवधान)... उस 

बाढ़ मȂ  वहाँ की जनता अपने Ģ  ितिनिधयȗ  को ढँूढ़ रही है। ...(Ë यवधान)... उनके Ģ  ितिनिधयȗ  को कांगर्  ेस 

पाटीर्   ने अपहरण करके एक हॉिलडे होम मȂ , एक हॉिलडे िरज़ॉटर्  मȂ  रखा है। ...(Ë यवधान)... आप उस 

पर चचार्   कर लीिजए। ...(Ë यवधान)... आपको * आनी चािहए। ...(Ë यवधान)... गुजरात का आम 

आदमी बाढ़ से तर्  ािह-तर्  ािह कर रहा है, ...(Ë यवधान)...  उनके एमएलएज़, उनके िरिĢ  जȂ टेिटË स 

हॉिलडे होम मȂ , हॉिलडे िरज़ॉटर्  मȂ  enjoy कर रहे हȅ , ...(Ë यवधान)... िपकिनक मना रहे हȅ । 

...(Ë यवधान)... उस पर चचार्   कर लीिजए। ...(Ë यवधान)... इनसे अपना घर सँभालते नहीं  सँभल रहा 

है। ...(Ë यवधान)... इन् हȗ ने वहाँ के एमएलएज़ का अपहरण करके एक हॉिलडे िरज़ॉटर्  मȂ  रखा हुआ है। 

...(Ë यवधान)... यह बात ये नहीं  बता रहे हȅ । ...(Ë यवधान)...

MR. DEPUTY CHAIRMAN: Mr. Mistry, the Government says that they are ready 

for a discussion if you want. ...(Interruptions)... You may  give another notice if you 

want a discussion. ...(Interruptions)... But don't disturb the House. ...(Interruptions)... 

Don't disrupt the House. ...(Interruptions)... Please. ...(Interruptions)... Mr. Mistry, 

please ...(Interruptions)... Now, please listen to me. I crave the indulgence of both sides. 

With folded hands, I am requesting you, please listen to me. The same issue was raised 

on Friday, and ...(Interruptions)... Let me complete. I asked you to allow me. कृपया 

सुिनए। ...(Ë यवधान)... आप लोग इतना patience तो िदखाइए। ...(Ë यवधान)... कृपया आप लोग 

सुिनए। ...(Ë यवधान)... On Friday, on the same issue raised from the Opposition side and 

the reply from the Treasury Benches,  there was a lot of commotion, and both sides 

came to the Well. There was shouting of slogans also, and I was forced to adjourn the 

House on Friday. On the same issue, the hon. LoP raised it here in the House and he 

explained it, to which also the concerned Minister, Mr. Mukhtar Abbas Naqvi, replied. 

Now, I hear Mr. Naqvi saying that if the Opposition wants, the Government is ready for 

a discussion on this subject. This is what he said. Now, if you want a discussion, give 

separate notice. ...(Interruptions)... Now, Zero Hour. Shri A.K. Selvaraj 

...(Interruptions)...

*Expunged as ordered by the Chair.
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MATTERS RAISED WITH PERMISSION

Protest against extraction of hydrocarbons in Neduvasal in 

Pudukottai district of Tamil Nadu

SHRI A.K. SELVARAJ (Tamil Nadu): Sir, on February 15, 2017, the Central 

Government announced the award of contract for development and extraction of 

hydrocarbon from Neduvasal, a little known village in Pudukottai district in Tamil Nadu. 

The people of this tiny village are engaged in agitation in many forms continuously since 

then, running to hundreds of days ...(Interruptions)...

MR. DEPUTY CHAIRMAN: That is Members' Business, not Government's 

Business.

Ǜ  ी नरेश अगर्  वाल (उǄ  र Ģ  देश): सर, कुछ सुनाई नहीं  दे रहा है। ...(Ë यवधान)... हाउस ऑडर् र 

मȂ  नहीं  है। ...(Ë यवधान)...

MR. DEPUTY CHAIRMAN: It is going on record. What should I do? 

...(Interruptions)... Thirteen Members have given notice for Zero Hour. What about their 

rights? What about the rights of the Members who have given Zero Hour notices? Shrimati 

Jaya Bachchan is giving notice for the fourth day, and I will allow that. ...(Interruptions)... 

I am requesting the hon. Members, I have thirteen notices of Zero Hour. The right of those 

Members who have given Zero Hour notice, that is also to be protected. It is not only 

your right, those Members' right should also be protected. ...(Interruptions)... So, please 

cooperate. ...(Interruptions)...

Ǜ  ी नरेश अगर्  वाल: सर, कुछ सुनाई नहीं  दे रहा है। ...(Ë यवधान)...

SHRI A.K. SELVARAJ: The region's farmers fear that hydrocarbon extraction will 

disturb the comfortable agrarian economy extant in this region. Neduvasal is located in 

an area rich in ground water and blessed with fertile soil of the delta. ...(Interruptions)... 

Unlike the lower reaches of the delta, where agriculture is in distress, Neduvasal still have 

healthy muti-crop farm economy. ...(Interruptions)... An exploratory well constrcuted 

by the ONGC near Neduvasal in 2008-2009 also gave villagers a sense of things 

to come. For three months after the well was dug, they would burn the gas day-and-

night. ...(Interruptions)... Sometimes, the gas would burn orange with black smoke, and 

sometimes, blue with no smoke. ...(Interruptions)...
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MR. DEPUTY CHAIRMAN: Members from both sides, please sit down. Take your 

seats. You also go and take your seats... (Interruptions)... Please go back. Mr. Mistry, If 

you have something against the Government, why should you object to these Members? 

...(Interruptions)... Tell me. ...(Interruptions)...

SHRI A.K. SELVARAJ: Fields damaged by oil leaks are never restored, and there 

is a lesser compensation after long-drawn complaints. ...(Interruptions)... Lands damaged 

by oil take years to recover. Incidents of gas leaks and the threat of fires in residential 

areas add to the concerns of neighbouring communities. ...(Interruptions)... The then hon. 

Chief Minister of Tamil Nadu, Dr. Puratchi Thalaivi Amma, and the present hon. Chief 

Minister had also demanded the Union Government to stop the extraction of hydrocarbon 

from Neduvasal. The State Government has also not given any licence to commercially 

extract natural gas at Neduvasal. ...(Interruptions)... Therefore, I urge upon the Union 

Government to forthwith stop the extraction of hydrocarbon at Neduvasal in the interest 

of farming community and the general public. Thank you.

Ǜ  ी नरेश अगर्  वाल: महोदय, हाउस ऑडर् र मȂ  नहीं  है। ...(Ë यवधान)... कुछ सुनाई नहीं  दे रहा है। 

...(Ë यवधान)... पहले हाउस ऑडर् र मȂ  लाइए, सर। ...(Ë यवधान)...

MR. DEPUTY CHAIRMAN: Anand Sharmaji, you are the Deputy Leader, please 

allow me to take up the Zero Hour, because it is their right. I am requesting you, Anand 

Sharmaji. ...(Interruptions)... Shouting slogans is of no use. By shouting slogans, you will 

achieve nothing. ...(Interruptions)... You allow this, please. ...(Interruptions)... You give 

notice. ...(Interruptions)... You give notice. Anand Sharmaji, the Government is ready for 

discussion. You can give another notice. We will consider it. ...(Interruptions)... Now, let 

me take up the Zero Hour because those who have given notices for Zero Hour, it is their 

right. You are obstructing their right. ...(Interruptions)... Please go back.

Ǜ  ी आनन् द शमार्   (िहमाचल Ģ  देश): महोदय, िवधायकȗ  को अगवा िकया जा रहा है। 

...(Ë यवधान)... उनके पिरवार के लोगȗ  को डराया जा रहा है। ...(Ë यवधान)... शासन तंतर्   का 

दुरु पयोग हो रहा है। ...(Ë यवधान)... पुिलस का इÎ तेमाल हो रहा है। ...(Ë यवधान)...

Ǜ  ी नरेश अगर्  वाल: यही काम उǄ  र Ģ  देश मȂ  भी हो रहा है। ...(Ë यवधान)...

MR. DEPUTY CHAIRMAN: Shri S. Muthukarappan. ...(Interruptions)...

Concern over the frequent attacks on Indian fi shermen by Sri Lankan navy

SHRI S. MUTHUKARUPPAN (Tamil Nadu): Mr. Deputy Chairman, Sir, I would 

like to draw the attention of the Government of India and the Ministry of External 
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Affairs to the issue of release of Indian fishermen arrested and their fishing boats. 

...(Interruptions)...

MR. DEPUTY CHAIRMAN: Why do you obstruct a Member's right? If you have 

any grievance against the Government you discuss with them. But why do you obstruct a 

Member's right? Zero Hour is Members' time. ...(Interruptions)...

SHRI S. MUTHUKARUPPAN: Hon. Amma's Government, now is being headed 

by the hon. Chief Minister of Tamil Nadu, Mr. Edappadi K. Palaniswami. On 27.7.2017, 

hon. Chief Minister of Tamil Nadu, Mr. Edappadi K. Palaniswami has emphasized on 

the Tamil Nadu fishermens issue in the presence of the hon. Prime Minister of India, 

Thiru Narendra Modi, in Mandapam at Rameshwaram, after dedicating a memorial to the 

nation in the name of former President of India . ...(Interruptions)...

Ǜ  ी नरेश अगर्  वाल (उǄ  र Ģ  देश): महोदय, चंूिक हाउस ऑडर् र मȂ  नहीं  है, आप हाउस को 

adjourn कर दीिजए। ...(Ë यवधान)... हमारी grievances हȅ । ...(Ë यवधान)... कुछ सुनाई नहीं  दे रहा 

है। ...(Ë यवधान)... हम भी इनके साथ हȅ । ...(Ë यवधान)...

MR. DEPUTY CHAIRMAN: I have ears. I can very well hear both ...(Interruptions)... 
You tell me what I should do. ...(Interruptions)... You control them. You do that. 

...(Interruptions)... You use your good office. ...(Interruptions)...

Ǜ  ी नरेश अगर्  वाल: उǄ  र Ģ  देश मȂ  हमारे िवधायकȗ  को तोड़ा गया। ...(Ë यवधान)... सरकार ǎ  ारा 

जबदर् Î ती इनसे इÎ तीफा िलया गया। ...(Ë यवधान)... आप हाउस को adjourn कर दीिजए। 

...(Ë यवधान)...

SHRI S. MUTHUKARUPPAN: On 27.7.2017 itself we have received a news in the 

newspapers that the Sri Lankan Government had released 75 fishermen and 42 fishing 

boats. Our hon. Chief Minister of Tamil Nadu, Mr. Edappadi K. Palaniswami has written 

a thanks letter to the hon. Prime Minister of India.

Sir, a permanent solution to solve the problems of Tamil Nadu fishermen and the Sri 

Lankan Navy is retrieval of Katchatheevu Island which is in accordance with the decision 

taken by my leader, Hon. Amma. ...(Interruptions)...

Agreements of 1974 and 1976 are unconstitutional because those were not placed 

before the Indian Parliament and the Parliament did not pass it. We have sufficient 

authenticated records to show that the owner of Katchatheevu Island's property is 

Ramnad Raja. So, Tamil Nadu fishermen have traditional fishing rights in Palk Bay. 

...(Interruptions)...
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Another important point is, hon. Amma, Dr. Puratchi Thalaivi, former Chief Minister 

of Tamil Nadu had taken a stand that refixation of International Maritime Boundary like 

situation would alone bring a lasting solution to this vexatious issue. ...(Interruptions)...

Sir, the recent legislation enacted in the Sri Lankan Parliament regarding impounding 

of boat sand levying huge penalties is creating a sense of fear and unrest among the 

fishermen community of Tamil Nadu. ...(Interruptions)...

I am thankful to the hon. Prime Minister of India and the Ministry of External 

Affairs for getting released 75 fishermen and 42 boats from the Sri Lankan Government. 

...(Interruptions)...

I urge upon the Government of India and the Ministry of External Affairs to intervene 

immediately to secure the release of the rest of the fishermen and rest of the fishing boats 

from Sri Lanka. Thank you very much.

MR. DEPUTY CHAIRMAN: Mr. Mohd. Ali Khan, Please. ...(Interruptions)... The 

House is adjourned for ten minutes.

The House then adjourned at thirty minutes past eleven of the clock.

The House re-assembled at forty minutes past eleven of the clock.

MR. DEPUTY CHAIRMAN in the Chair.

MR. DEPUTY CHAIRMAN: It is Zero Hour. Shri K. C. Ramamurthy.

SHRI PRAMOD TIWARI (Uttar Pradesh): The Government should make a 

statement on the...

MR. DEPUTY CHAIRMAN: I told you already. He is agitating on a case that is 

concerned with the State Government. Isn't it?

SHRI PRAMOD TIWARI: But, Sir, that is a National Highway.

MR. DEPUTY CHAIRMAN: Is it a National Highway?

SHRI PRAMOD TIWARI: Yes, Sir. I have given the number of the National 

Highway.
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MR. DEPUTY CHAIRMAN: All right. If it is a question of National Highway, 

then, Naqviji, ask the Minister of Road Transport and Highways to look into it and see 

what the reason is.

THE MINISTER OF STATE OF THE MINISTRY OF MINORITY AFFAIRS; AND 

THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS 

(SHRI MUKHTAR ABBAS NAQVI): Okay, Sir.

MR. DEPUTY CHAIRMAN: You please tell the Minister of Road Transport and 

Highways to inform the House as to what the position is. Now, Shri K. C. Ramamurthy.

Need to restore bi-annul examination of National Eligibility Test (NET)

SHRI K. C. RAMAMURTHY (Karnataka): Sir, eligibility test is conducted for the 

people who want to join as lecturers, assistant professors in the country. Earlier, two exams 

used to be conducted every year, one in July and another examination in December. Sir, 

from the last year, they have decided to conduct only one examination whereby depriving 

the opportunity for a large number of graduates, post-graduates who want to get into 

teaching profession and the examination is not conducted. This is becoming a serious 

issue. When there are a lot of vacancies available in all the institutions, the Government 

is not allowing the conduct of the National Eligibility Test. The entrance to the teaching 

profession itself is becoming a problem. I would like the Government to look into this 

issue because the examination that was scheduled for 17th July has been suddenly 

adjourned. So, we want them to have the examinations as it used to be there for the past 

so many decades. The change is unwanted, unwarranted and is not yielding any results. 

Thank you.

SHRI TAPAN KUMAR SEN (West Bengal): Sir, I associate myself with the issue 

expressed by Shri K. C. Ramamurthy.

Need for Central Government's intervention in the demand for a 

separate Gorkhaland

SHRI MAJEED MEMON (Maharashtra): Mr. Deputy Chairman, Sir, the agitation 

for a separate Gorkhaland raised by Gorkha Janmukti Morcha has taken a violent turn 

and has prolonged for the past almost eight weeks. A beautiful hill station like Darjeeling 

is burning for the last almost two months. The life is totally paralysed. The people are 

suffering for want of supply of essential commodities like water, food, milk, newspapers 
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and all other things and there is complete abnormality with regard to the common people. 

It is felt that the agitation that is going on for whatever demand, maybe justified or may 

not be justified. The ruling party in West Bengal probably is not in good terms with 

the Centre and it is because of the hostility between the two, the Centre and the State, 

the people are sandwiched and are suffering. Our request to the Government would be 

— well, you may accept their demand, you may not accept their demand — to call the 

agitators and have a discussion with them so that we can ask the agitators to suspend their 

agitation and let life resume. I am sorry to say that in the history of Darjeeling, for the past 

150 years, Darjeeling tea is one of the most sought after commodity all over the world. 

This year is the first year after 150 years that Darjeeling tea is not coming for auction. 

What a shocking result of this agitation! So, I appeal to the Government to please invite 

the agitators and have a talk so that normalcy is restored. Thank you.

Ǜ  ी आलोक ितवारी (उǄ  र Ģ  देश): महोदय, मȅ  माननीय सदÎ य ǎ  ारा उठाए गए िवषय से Î वयं 

को संबǉ   करता हंू।

Ǜ  ी रिव Ģ  काश वमार्   (उǄ  र Ģ  देश): महोदय, मȅ  भी माननीय सदÎ य ǎ  ारा उठाए गए िवषय से 

Î वयं को संबǉ   करता हंू।

Ǜ  ी नीरज शेखर (उǄ  र Ģ  देश): महोदय, मȅ  भी माननीय सदÎ य ǎ  ारा उठाए गए िवषय से Î वयं 

को संबǉ   करता हंू।

Ǜ  ी अशोक िसǉ  ाथर्  (उǄ  र Ģ  देश): महोदय, मȅ  भी माननीय सदÎ य ǎ  ारा उठाए गए िवषय से 

Î वयं को संबǉ   करता हंू।

MR. DEPUTY CHAIRMAN: Shrimati Jaya Bachchan. I would request the hon. 

Members to follow Shri Ramamurthy and Shri Majeed Memon because they presented 

their case briefly and did not utilise their entire three minutes. Some people think that the 

entire three minutes should be utilised. It is not necessary. You present your case within 

the time. Shrimati Jaya Bachchan.

SHRIMATI JAYA BACHCHAN (Uttar Pradesh): Sir, out of my three minutes you 

have taken one minute.

MR. DEPUTY CHAIRMAN: You can take three minutes, but I tell you Shrimati 

Jayaji, today I fought only for Members like you who repeatedly give notice and are not 

getting a chance. So, even if I take one minute from your time, there is no harm.
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Lack of infrastructure for cashless economy

SHRIMATI JAYA BACHCHAN (Uttar Pradesh): Sir, first, I would like to 

congratulate the Government for its intention to take India towards digital and cashless 

economy.

MR. DEPUTY CHAIRMAN: I thought she is going to congratulate me.

SHRIMATI JAYA BACHCHAN: It is also applicable to you, Sir.

It is a known fact that the whole demonetization exercise was improperly planned 

and had created a confusion and hardship for the entire nation. The methods left for 

transaction were to use debit or credit card or online transactions. This can only be 

possible if there are enough Point of Sale machines. India has 15.1 lakh such machines. 

We require 20 lakh such machines to meet the demand for cashless transactions. The 

Point of Sale machines come with a huge installation charges and maintenance cost. The 

transaction cost charged by banks is an additional burden on merchants using Point of 

Sale machines. No effort has been made to reduce these charges, assist retailers who were 

incurring additional costs and no effort has been made to train people who lack basic 

knowledge of banking system and digital transactions.

Public is expected to go cashless with inadequate infrastructure and security system 

in place. Lack of digital preparedness is already threatening to hit the consumption 

growth. The data released in a Report of the State Bank of India shows that the value 

per card transaction has declined, though the volume of transactions has increased post 

demonetization. The reason for decline is due to shortage of Point of Sale machines 

in the country. In order to facilitate such a huge volume of transactions to digital, the 

Government needs to step up, first, a better ecosystem; second, provisions for banks to 

deploy more swipe machines; and, third, add small and marginal traders, grocery shops 

to digital platform.

The Government should take strong initiatives to boost digital platform to enable 

cashless economy and refrain from making half hearted effort with no impact like the 

Aadhaar-enabled Point of Sale machines.

Unified Payments Interface and BHIM App multiple systems create more confusion 

and shows lack of thorough research and effective implementation.
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I urge the Government to communicate effectively the use of payment methods and 

create awareness among the common man as soon as possible in order to see this country 

progress towards cashless economy. Thank you.

THE MINISTER OF LAW AND JUSTICE; AND THE MINISTER OF 

ELECTRONICS AND INFORMATION TECHNOLOGY (SHRI RAVI SHANKAR 

PRASAD): Sir, with respect to Jayaji for the concern she has flagged, I have only to 

inform this hon. House that, as regards digital training, 2 crore Indians have been trained 

by Common Service Centres. The BHIM App has been downloaded by 2 crore Indians. 

And, there has been close to 50 lakh transactions only on BHIM App worth ` 1,500 

crores. The biggest asset which I would like to flag in this hon. House is that the common 

people are using more and more digital payments. Yes; I take her point that we need to be 

more active. We are active. We are doing and her suggestions are welcome.

SHRIMATI RENUKA CHOWDHURY (Andhra Pradesh): There is no money in 

banks. What are you talking? ...(Interruptions)... We are not able to encash ` 4 lakhs. 

...(Interruptions)... It took four days! ...(Interruptions)...

SHRI T.K. RANGARAJAN (Tamil Nadu): Sir, I associate myself with the Zero 

Hour submission made by Jayaji.

SHRI ALOK TIWARI (Uttar Pradesh): Sir, I also associate myself with the Zero 

Hour submission made by Jayaji.

SHRI RAVI PRAKASH VERMA (Uttar Pradesh): Sir, I also associate myself with 

the Zero Hour submission made by Jayaji.

SHRI DIGVIJAYA SINGH (Madhya Pradesh); Sir, I also associate myself with the 

Zero Hour submission made by Jayaji.

SHRI NEERAJ SHEKHAR (Uttar Pradesh): Sir, I also associate myself with the 

Zero Hour submission made by Jayaji.

SHRI SANJAY SETH (Uttar Pradesh): Sir, I also associate myself with the Zero 

Hour submission made by Jayaji.

SHRI BHUBANESWAR KALITA (Assam): Sir, I also associate myself with the 

Zero Hour submission made by Jayaji.
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SHRI P.L. PUNIA (Uttar Pradesh): Sir, I also associate myself with the Zero Hour 

submission made by Jayaji.

MR. DEPUTY CHAIRMAN: Shri Chunibhai Kanjibhai Gohel. He is not there. 

Next is Dr. Subbarami Reddy.

SHRIMATI JAYA BACHCHAN: Sir, the point is this. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: No, no. You have no right. After response from the 

hon. Minister, you have no right. Sit down.

SHRIMATI JAYA BACHCHAN: Sir, there are problems. He has not addressed that. 

...(Interruptions)...

MR. DEPUTY CHAIRMAN: No, no. Jayaji, others are waiting. 

...(Interruptions)...

SHRI T.K. RANGARAJAN: Sir, the Member who raised the issue has a right. 

...(Interruptions)...

MR. DEPUTY CHAIRMAN: No, no. During Zero Hour, after Minister's reaction, 

there is nothing more. Dr. Subbarami Reddy. Do you want to start or not? Otherwise, I 

will call the next speaker. ...(Interruptions)...

SHRIMATI JAYA BACHCHAN: Sir, the point is...

MR. DEPUTY CHAIRMAN: No, no. Nothing is going on record. 

...(Interruptions)...

SHRIMATI JAYA BACHCHAN: *

MR. DEPUTY CHAIRMAN: Jayaji, it is not proper. ...(Interruptions)...

SHRIMATI JAYA BACHCHAN: *

MR. DEPUTY CHAIRMAN: Whatever Jayaji saying is not going on record. 

...(Interruptions)... It is not proper. ...(Interruptions)... There are so many Members 

waiting for their Zero Hour. ...(Interruptions)... Dr. Subbarami Reddy, why don't you 

start? Why are you looking at that side? You look at me and say whatever you want to 

say. ...(Interruptions)...

*Not recorded.
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SHRI RAVI SHANKAR PRASAD: Sir, he is wearing a coloured चÌ मा today.

DR. T. SUBBARAMI REDDY (Andhra Pradesh): Sir, when our good friend is 

speaking, I cannot disturb her. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: I have notices of others. ...(Interruptions)... Every 

second is important. Please go ahead.

Need to take steps to revive the Hindustan Shipyard Limited

DR. T. SUBBARAMI REDDY (Andhra Pradesh): Sir, in Visakhapatnam, the 

Hindustan Shipyard is one of the biggest and the most prestigious ship-making company. 

Actually, when it was engaged in major and significant ship-building, ship repairs, 

subramines reflecting establishment with high technology, the Ministry of Defence thought 

of taking away ports from the Ministry of Shipping so that they could give more business 

and more orders and make the shipyard more stronger. But, unfortunately, in reality you 

need capacity. The Indian Navy wants to have 180 to 200 warships in the next five years. 

There is a vast opportunity for partnering with Navy's ship-building programme. But, 

unfortunately, this Undertaking is starving for work orders. I must say that, today, less 

than 50 per cent of its capacity is being utilized. It has got a capacity of work orders worth 

` 5,000 crores. But today it has work orders only worth ` 300 crores. We have taken the 

Hindustan Shipyard Ltd. from the Ministry of Shipping. It can handle the work orders 

worth ` 5,000 crores; whereas, at present, it has got the work orders only worth ` 500 

crores. It needs orders from the Indian Navy worth ` 350 crores. It needs patrol vessels. It 

needs training ships. Lastly, I request approval of the proposal for ` 757 crores; financial 

restructuring for improving the financial position of the Hindustan Shipyard. Without any 

cash flow from the Government of India. ...(Interruptions)... Otherwise, 5,000 workers 

will become unemployed. It is a very serious matter. ...(Interruptions)...

SHRI TAPAN KUMAR SEN (West Bengal): Sir, I associate myself with what my 

colleague, Dr. T. Subbarami Reddy, has said. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: You can only associate. That's all. ...(Interruptions)... 
Shri Basawaraj Patil. ...(Interruptions)... Nothing else will go on record. 

...(Interruptions)...

Admission in Medical College to Chakma students under Mizoram 

State quota

Ǜ  ी बसावाराज पािटल (कणार्  टक): माननीय उपसभापित जी, ...(Ë यवधान)... यह एक अत् यंत 

महत् वपूणर्  िवषय है। चकमा जाित के लोग िमजोरम मȂ  रहते हȅ । अभी भारत सरकार ने जो नीट की 
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परीक्ष  ा ली है, उसमȂ  कुल 11 िवǏ  ाथीर्  , 4 MBBS के इनके इितहास मȂ  पहली बार मेिरट पर सेलेक् ट हुए 

हȅ  तथा 7 अन् य िवǏ  ाथीर्   भी पास हुए हȅ । लेिकन वहाँ के िमजो लोगȗ  के एिजटेशन के कारण उन 

िवǏ  ािर्थ  यȗ  से 5,000 रु पये लेकर उनको एडिमशन का सिर्ट  िफकेट देने के बाद भी अब उनका 

सिर्ट  िफकेट हम भारत सरकार को नहीं  भेजȂ गे, इस Ģ  कार का िनणर् य िमजोरम सरकार ने िलया है। इस 

Ģ  कार, मेधावी चकमा Î टूडȂ ट् स के साथ यह बहुत बड़ा अन् याय होगा। भारत सरकार को यह ensure 

करना चािहए िक उन 11 लोगȗ  को उिचत Î थान िमले।

सर, इतना ही नहीं  है। वहाँ के नवोदय Î कूल मȂ  21 तारीख को 17 बच् चे होÎ टल से अलग कर 

िदये गये। यानी भारत देश के नागिरक होते हुए भी इस देश मȂ  जीना और अपनी जान बनाये रखना 

तथा पढ़ना, इसमȂ  भी संकट हो, तो यह अच् छी बात नहीं  है। वसेै ही अरु णाचल मȂ  भी, भारत के सुĢ  ीम 

कोटर्  ǎ  ारा दो बार, तीन बार जजमȂ ट देने के बाद भी ऐसे 30-40 हजार लोगȗ  को नागिरकता देने मȂ  भी 

वहाँ की सरकार अभी तक असफल हुई है।

इन तीनȗ  बातȗ  के बारे मȂ  सरकार गÇ भीरता से संज्ञ  ान ले और इन मेधावी िवǏ  ािर्थ  यȗ  की िजन् दगी 

बबार्  द न हो, इस िदशा मȂ  भारत सरकार नीट का सÇ मान करे।

Ǜ  ीमती जया बच् चन (उǄ  र Ģ  देश): महोदय, मȅ  माननीय सदÎ य ǎ  ारा उठाये गये िवषय से Î वयं 

को संबǉ   करती हंू।

Ǜ  ी िकरनमय नन् दा (उǄ  र Ģ  देश): महोदय, मȅ  भी माननीय सदÎ य ǎ  ारा उठाये गये िवषय से 

Î वयं को संबǉ   करता हंू।

Ǜ  ी राम नाथ ठाकुर (िबहार): महोदय, मȅ  भी माननीय सदÎ य ǎ  ारा उठाये गये िवषय से Î वयं को 

संबǉ   करता हंू।

Ǜ  ीमती कहकशां परवीन (िबहार): महोदय, मȅ  भी माननीय सदÎ य ǎ  ारा उठाये गये िवषय से 

Î वयं को संबǉ   करती हंू।

SHRI MAJEED MEMON (Maharashtra): Sir, I also associate myself with what the 

hon. Member, Shri Basawaraj Patil, has said.

SHRI RANVIJAY SINGH JUDEV (Chhattisgarh): Sir, I also associate myself with 

what the hon. Member, Shri Basawaraj Patil, has said.

SHRI LA. GANESAN (Madhya Pradesh): Sir, I also associate myself with what the 

hon. Member, Shri Baswaraj Patil, has said.

Government's move to privatise Indian Railways in phases

SHRI TAPAN KUMAR SEN (West Bengal): Sir, I rise to voice my opposition 

and also draw the attention of the House to the destructive and disastrous move by the 

[Ǜ  ी बसावाराज पािटल]
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Government towards complete privatisation of the main public transportation system, 

that is, the Indian Railways. A number of operations — ranging from cleaning, catering, 

maintenance, part of commercial booking etc., – have already been outsourced. The 

locomotives are being ordered with the General Electric of the USA and the Alstom of 

France with a guarantee of purchasing 150 locomotives from them every year, thereby 

paving the way of closure of our loco production units at Chittaranjan and Varanasi, and 

also the capacity created in the BHEL. Coaches are also being ordered to MNCs thereby 

paving the way for closure of our coach factories. This is going on. Then, 407 railway 

stations are being sought to be privatized by handing them over to the private players. 

Twenty-three railway stations, to start with, have already been shortlisted in different 

metro cities. Tenders have already been floated by them. According to the terms of tender, 

the railway empoyees working in those stations will be forced out. That is what is going 

on. The last but not the least, a Railway Development Authority has been constituted with 

clear terms of reference to allow access of the railway tracks established by the Indian 

Railways to private operators. This is number one.

Number two, to make the railway fares and freights on cost basis, subsidies are 

being eliminated. At present, railway fare enjoys subsidy to the tune of 47 per cent. If 

this is done, then, the railway fare whould be more than doubled. This is a burden on the 

people. Instead of 'Make-in-lndia', this is becoming a 'Destruction of India' and this is 

gravely anti-national. I urge upon the Government to refrain from this; otherwise, people 

of the country will resist this disastrous move by exercising all their might.

MR. DEPUTY CHAIRMAN: Okay.

SHRI TAPAN KUMAR SEN: Already, the railway workers and trade unions have 

taken up a programme against this anti-national move of the Government. They are 

pursuing this anti-national move, unfortunately, by invoking nationalistic slogan. That is 

a deception and a fraud being engineered on the people.

MR. DEPUTY CHAIRMAN: Okay.

SHRI TAPAN KUMAR SEN: This is condemnable. The Government must refrain 

from this condemnable move.

SHRIMATI JAYA BACHCHAN (Uttar Pradesh): Sir, I associate myself with the 

matter raised by the hon. Member.
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SHRI M.P. VEERENDRA KUMAR (Kerala): Sir, I also associate myself with the 

matter raised by the hon. Member.

SHRIMATI WANSUK SYIEM (Meghalaya): Sir, I also associate myself with the 

matter raised by the hon. Member.

SHRI BHUBANESWAR KALITA (Assam): Sir, I also associate myself with the 

matter raised by the hon. Member.

SHRI C. P. NARAYANAN (Kerala): Sir, I also associate myself with the matter 

raised by the hon. Member.

SHRI D. RAJA (Tamil Nadu): Sir, I also associate myself with the matter raised by 

the hon. Member.

SHRI K. SOMAPRASAD (Kerala): Sir, I also associate myself with the matter 

raised by the hon. Member.

SHRI D. BANDYOPADHYAY (West Bengal): Sir, I also associate myself with the 

matter raised by the hon. Member.

Ǜ  ी पी.एल. पुिनया (उǄ  र Ģ  देश): महोदय, मȅ  भी इस िवषय से Î वयं को संबǉ   करता हँू।

Ǜ  ी रिव Ģ  काश वमार्   (उǄ  र Ģ  देश): महोदय, मȅ  भी इस िवषय से Î वयं को संबǉ   करता हँू।

Ǜ  ी राजा राम (उǄ  र Ģ  देश): महोदय, मȅ  भी इस िवषय से Î वयं को संबǉ   करता हँू।

Ǜ  ी नीरज शेखर (उǄ  र Ģ  देश): महोदय, मȅ  भी इस िवषय से Î वयं को संबǉ   करता हँू।

SOME HON. MEMBERS: Sir, we also associate ourselves with the matter raised 

by the hon. Member.

MR. DEPUTY CHAIRMAN: Shri Sambhaji Chhatrapati; absent. Shri Veerendra 

Kumar. ...(Interruptions)... Please keep quiet. Shri Veerendra Kumar.

Need to take necessary steps to help farmers of commercial crops

SHRI M.P. VEERENDRA KUMAR (Kerala): Mr. Deputy Chairman, Sir, the prices 

of commercial crops are decreasing sharply for some time now. The decline in price is 

seriously affecting the livelihood of thousands of farmers who are dependent on it. The 

rubber price has declined from ` 250/- in 2011 to `  110/- in 2017. It has already impacted 

the domestic rubber production. The production of natural rubber in 2011 was 8,61,950 
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tonnes. It fell to 6,45,000 tonnes last year. The fall in domestic prices has been caused 

by surge of imports especially from South East Asian countries. The import of rubber in 

2014-15 was 4,42,130 tonnes, about half of the total domestic production.

Sir, Kerala is producing 600 crores of coconuts every year. The import of edible oil 

affects the price of coconut and coconut oil adversely. The import of refined oil, including 

palmolein increased by 97 per cent in the first half of this decade. The excessive import 

of palm oil during the peak coconut production season is causing crash of coconut oil 

price.

Sir, pepper is a major source of income for 2.5 lakh farm families and the estimated 

production is 50,000 tonnes. The low cost imported pepper from ASEAN countries is 

affecting domestic growers. Imports of coffee from Vietnam stood at 32,606 tonnes in 

2015-16. Massive imports affect production and price of coffee in the country.

I request the Government to take necessary steps to help the farmers of commercial 

crops by bringing up the prices to an affordable level. Thank you.

Ǜ  ी नीरज शेखर: महोदय, मȅ  भी इस िवषय से Î वयं को संबǉ   करता हँू। ...(Ë यवधान)... सर, 

यह मामला िकतनी ही बार उठ चुका है, लेिकन सरकार कुछ करती ही नहीं  है। ...(Ë यवधान)...

SHRI C.P. NARAYANAN (Kerala): Sir, I also associate myself with the matter 

raised by the hon. Member.

MR. DEPUTY CHAIRMAN: Shri Md. Nadimul Haque; absent. Then, Shri 

Chunibhai Kanjibhai Gohel.

Need for early release of fi shing boats of fi shermen of Gujarat seized by 

Pakistan Marine Agency

Ǜ  ी चुनीभाई कानजीभाई गोहेल (गुजरात): सर, गुजरात के मछुआरे खुद का और अपने बच् चȗ  
का पेट पालने के िलए िफिंश ग बोट् स बनाते हȅ , लेिकन जब व ेिफिंश ग बोट् स पािकÎ तान ǎ  ारा पकड़ी 
जाती हȅ , तो व ेएकदम बेहाल हो जाते हȅ  और राÎ ते पर आ जाते हȅ । सर, वहाँ पर बोट् स मȂ  जो मछुआरे 
लोग काम करते हȅ , उनको भी व ेपकड़कर ले जाते हȅ ,  लेिकन उसके बाद उनके पिरवार को कोई 
राहत नहीं  िमलती है। सर, मछुआरȗ  का जो कर्  ू  है, उनके िलए और जो िफिंश ग बोट् स पकड़ी जाती हȅ , 
उनके िलए मेरा आपके माध् यम से सरकार से अनुरोध है िक या तो व ेिफिंश ग बोट् स तुरंत छोड़ दी जाएँ 
या उन िफिंश ग बोट् स के ऑनसर्  को गवनर् मȂ ट की तरफ से कोई लोन या सिÅ सडी दी जाए।

सर, दूसरी बात यह है िक सâ  2008 मȂ  Ģ  धान मंतर्  ी जी ने एक योजना बनाई थी और उन् हȗ ने 

Ģ  धान मंतर्  ी फंड से 5 लाख रु पये तथा एगर्  ीकÊ चर िडपाटर् मȂ ट से 6 लाख रु पये मछुआरȗ  को देने की 
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घोषणा की थी,  लेिकन वह पैसा उनको अभी तक नहीं  िमला है। इसिलए मेरी आपके माध् यम से 

माननीय मंतर्  ी जी से गुजािरश है िक यह पैसा उनको जारी िकया जाए, तािक उनकी रोजी-रोटी चल 

सके। Thank you, Sir.

SHRI RANVIJAY SINGH JUDEV (Chhattisgarh): Sir, I associate myself with the 

matter raised by the hon. Member.

MR. DEPUTY CHAIRMAN: I thank all those who cooperated because, I think 

some of you did not utilise all the three minutes. That is why I could complete the list.

SHRI TAPAN KUMAR SEN (West Bengal): Sir, this is including myself, because 

I also did not take three minutes.

MR. DEPUTY CHAIRMAN: Yes, yes, including you. For the first time, you also 

spoke for less than three minutes. This is a good practice. ...(Interruptions)... Make your 

point and conclude rather than thinking that the whole three minutes should be utilized. 

Very good. So, I am happy that all thirteen Zero Hour Mentions have been made even 

though I had to fight with some Members. Now, it is Question Hour.

(MR. CHAIRMAN in the Chair)

ORAL ANSWERS TO QUESTIONS

MR. CHAIRMAN: Thank you very much. Before I take up the Question, hon. 

Members, I have a point to register. There is one question which has a record length of 

answer; the answer is of 233 pages. ...(Interruptions)... Now considering that the answers 

to questions are made available to hon. Members a little while before they assemble here 

at 11 o'clock, it is humanly impossible for 233 pages to be scrutinzed. Surely, we have to 

work out some other system. I mean, the information given, hon. Minister, is very useful 

but it can even be put in the form of a booklet or something. But answer to a question 

going that long is. ...(Interruptions)...

SHRI DIGVIJAYA SINGH: Why not provide on-line information to the Member? 

...(Interruptions)...

MR. CHAIIRMAN : No, no. Of course, that option is always there. Anyway, 

Question No. 151. ...(Interruptions)...

12.00 NOON

Oral Answers  to Questions
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SHRI JAIRAM RAMESH: The answer is very valuable ...

MR. CHAIRMAN: It is valuable but ...

SHRI JAIRAM RAMESH: The answer is very valuable, and I hope the other 

Ministers follow this example.

MR. CHAIRMAN: Then you will have to read books at inhuman speeds. Question 

No. 151. Puniaji.

Wages paid under MGNREGA

*151.  SHRI P.L. PUNIA: Will the Minister of RURAL DEVELOPMENT be pleased 

to state:

(a) whether it is a fact that wages paid under the Mahatma Gandhi National Rural 

Employment Guarantee Act (MGNREGA) is less than the minimum farm wages in some 

States and if so, the details thereof;

(b) whether it is also a fact that the actual wages paid under MGNREGA in some 

States is less than the wages fixed by Government and if so, the details thereof and the 

action taken by Government in this regard; and

(c) the average wage paid per day under MGNREGA during the last five years, 

State-wise?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT 

(SHRI RAM KRIPAL YADAV): (a) to (c) A Statement is laid on the Table of the House.

(a) Comparison of the notified wage rate for unskilled manual work under 

Mahatma Gandhi National Rural Employment Guarantee Act (MGNREGA) with 

minimum agricultural wages in the States/UTs for FY 2016-17 indicates that the 

MGNREGA notified wage rate in 17 States/UTs is lower than the agricultural wage rate 

of respective States/UTs. Details are given in Annexure-I (See below).

(b) MGNREGA wages are paid based on measurement of work done i.e. piece 

rate basis. Every State has its defined Schedule of Rates on the basis of which the work 

output is defined and used to calculate the wages for MGNREGA beneficiaries. The 

actual wage payable is calculated based on the output of the worker.
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(c) Details of State/UT-wise average wage per personday under MGNREGS 

during the last five years are given in Annexure-II.

Annexure-I

Details of Notifi ed Wage Rate for unskilled manual work under MGNREGA as 

compared to the minimum agricultural wages in various States/UTs

Sl. No. State/UT FY 2016-17 Remarks 

 MGNREGA Minimum 

 Notified wage  Agricultural

 rate Wage*

1       2 3 4 5

1. Karnataka 224.00 288.66 17 States/UTs have 

2. Punjab 218.00 277.13 lower MGNREGA 

3. Andaman and Nicobar 230.00 293.00 wages compare to 

  243.00  Agricultural Wages

4. Jharkhand 167.00 221.61  

5. West Bengal 176.00 216.00  

6. Haryana 259.00 292.31  

7. Mizoram 188.00 220.00  

8. Uttarakhand 174.00 204.00  

9. Sikkim 172.00 200.00  

10. Andhra Pradesh 194.00 218.00  

11. Telangana 194.00 218.00  

12. Madhya Pradesh 167.00 187.00  

13. Daman And Diu 192.00 209.80  

14. Rajasthan 181.00 197.00  

15. Bihar 167.00 177.00  
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1       2 3 4 5

16. Himachal Pradesh  180.00  

 Non-Schedule Areas  170.00

 Schedule Areas 213.00   

17. Meghalaya 169.00 170.00  

18. Arunachal Pradesh 172.00 170.00 17 States/UTs have 

19. Goa 229.00 225.00 higher MGNREGA 

20. Chhattisgarh 167.00 157.00 wages compare to 

21. Uttar Pradesh 174.00 161.00 Agricultural Wages

22. Lakshadweep 220.00 200.00  

23. Tripura 172.00 150.00  

24. Dadra and Nagar Haveli 208.00 185.40  

25. Jammu and Kashmir 173.00 150.00  

26. Odisha 174.00 150.00  

27. Kerala 240.00 200.00  

28. Assam 182.00 120.30  

29. Gujarat 188.00 120.00  

30. Manipur 197.00 122.10  

31. Puducherry 203.00 115.00  

32. Maharashtra 192.00 100.00  

33. Nagaland 172.00 80.00  

34. Tamil Nadu 203.00 100.00  

* Minimum Agricultural Wages pertain to 2015-16/2016-17
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Annexure-II

Details of State/UT-wise average wage per personday under MGNREGS 

during the last fi ve years

Sl. No. States Average Wage per personday (In `)

  2012-13 2013-14 2014-15 2015-16 2016-17

1       2 3 4 5 6 7

1. Andhra Pradesh 105.30 112.00 116.33 129.50 145.03

2. Arunachal Pradesh 124.01 134.83 153.23 167.14 171.97

3. Assam 135.92 151.87 166.98 178.94 181.96

4. Bihar 143.67 152.64 165.73 176.80 176.81

5. Chhattisgarh 129.46 142.98 150.18 152.80 158.98

6. Goa 157.64 178.32 195.28 203.00 229.39

7. Gujarat 118.63 130.81 148.48 158.49 165.33

8. Haryana 191.85 215.16 238.06 253.32 259.88

9. Himachal Pradesh 129.40 137.46 153.42 161.24 169.28

10. Jammu and Kashmir 130.74 144.72 156.15 163.89 172.83

11. Jharkhand 121.85 137.97 157.96 161.97 166.98

12. Karnataka 154.45 173.62 190.26 203.70 223.37

13. Kerala 163.67 180.16 214.28 231.82 243.09

14. Madhya Pradesh 127.15 139.03 149.12 149.83 155.84

15. Maharashtra 164.80 159.77 164.64 175.43 183.31

16. Manipur 143.99 153.01 174.93 189.96 196.95

17. Meghalaya 127.64 145.45 152.98 162.87 168.95

18. Mizoram 136.05 148.00 169.99 183.00 187.99
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1       2 3 4 5 6 7

19. Nagaland 123.98 134.98 154.24 166.98 171.99

20. Odisha 124.45 141.27 161.46 188.02 171.51

21. Punjab 163.83 182.17 197.62 205.76 214.02

22. Rajasthan 98.50 106.60 109.17 116.41 125.57

23. Sikkim 124.89 136.38 155.68 168.73 173.66

24. Tamil Nadu 96.59 103.56 122.95 133.45 140.46

25. Telangana 0.00 0.00 114.92 127.09 138.74

26. Tripura 123.91 133.28 150.54 159.15 165.13

27. Uttar Pradesh 124.24 141.61 155.54 160.88 173.74

28. Uttarakhand 124.80 141.78 155.96 160.97 173.96

29. West Bengal 137.26 147.09 164.06 169.91 171.24

30. Andaman and  179.06 199.51 223.15 229.15 230.98

 Nicobar 

31. Dadra and Nagar  131.77 0.00* 0.00* 0.00* 0.00*

 Haveli 

32. Lakshadweep 150.77 166.00 195.00 206.84 216.36

33. Puducherry 131.08 123.00 140.64 147.26 175.92

 TOTAL 121.40 132.69 143.92 154.08 161.67

* No employment generation reported.

Ǜ  ी पी.एल. पुिनया: महोदय, मȅ  आभारी हँू िक आपने मुझे समय िदया। सरकार के जवाब मȂ  यह 

पूरी तरह Î पÍ ट है िक 17 राज् य ऐसे हȅ  िजनमȂ  मनरेगा के अन् तगर् त मजदूरी कृिष क्ष  ेतर्   मȂ  काम करने वाले 

मजदूरी से कम है और 17 राज् य ऐसे हȅ  जहां पर मनरेगा के अन् तगर् त मजदूरी माजर् नली ज् यादा है। इससे 

Î पÍ ट है िक सरकार की नीित सही नहीं  है और मजदूरȗ  के िहत मȂ  नहीं  है।

Ǜ  ी सभापित: आप सवाल पूिछए।
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Ǜ  ी पी.एल. पुिनया: मȅ  सवाल पूछ रहा हंू। इसमȂ  कायर् वाही हुई यू.पी.ए. सरकार के दौरान 2013 

मȂ  एक महेन् दर्   देव कमेटी बनी और उसने िसफािरश की िक एगर्  ीकÊ चर अनिÎ कÊ ड लेबर के बराबर 

मनरेगा की मजदूरी होनी चािहए और दूसरी िसफािरश की िक मजदूरी मȂ  वािर्ष  क बढ़ोǄ  री कंजूमसर्  

Ģ  ाइस इंडेक् स रू रल के आधार पर हो, न िक  कंजूमसर्  Ģ  ाइस इंडेक् स एगर्  ीकÊ चर के आधार पर। उसके 

साथ-साथ िफÄ टीं थ इंिडयन लेबर कांģ  Ȃ  स मȂ  यह भी कहा गया िक मजदूरी मȂ  गैर बराबरी खत् म करने 

के िलए नेशनल Ä लोर लेवल िमिनमम वजे िनधार्  िरत की जानी चािहए। तो मेरा सवाल यह है िक क् या 

सरकार महेन् दर्   देव कमेटी तथा िफÄ टीं थ इंिडयन लेबर कांģ  Ȃ  स की िसफािरश के अनुसार नेशनल 

Ä लोर लेवल िमिनमम वजे िनधार्  िरत करते हुए  वािर्ष  क बढ़ोǄ  री के िलए कंजूमसर्  Ģ  ाइस इंडेक् स रू रल 

के आधार को Î वीकार करेगी और इसके िलए अितिरक् त बजट भी उपलÅ ध करायेगी।

Ǜ  ी राम कृपाल यादव: महोदय, यह बात सत् य है िक पिरिÎ थितयȗ  के अनुकूल िविभƐ   राज् यȗ  मȂ  

मजदूरȗ  की मांग के अनुसार, मजदूरȗ  के काम के अनुसार िनिÌ चत तौर पर जो िडमांड होती रही है, 

उसके िलए उस समय की सरकार ने महेन् दर्   देव कमेटी का गठन करने का काम िकया था। महेन् दर्   देव 

कमेटी के गठन के बाद जो िरपोटर्  आई उस िरपोटर्  की अनुशंसा सरकार के िवǄ   मंतर्  ालय के समक्ष   

Ģ  Î तुत की गई,  मगर िवǄ   मंतर्  ालय ने उस पर अपनी सहमित Ë यक् त नहीं  की। हमारी सरकार और हम 

सब िंच ितत हȅ , िनिÌ चत तौर पर मजदूरȗ  को मजदूरी िमले, लेिकन जैसा िक आपने कहा िक 17 राज् यȗ  

मȂ  कम है, तो अन् य 17 राज् यȗ  मȂ  अिधक भी है, यह भी साथ-साथ िरपोटर्  मȂ  Ģ  Î तुत िकया गया है। इस पर 

गंभीरता से िवचार करने के िलए, मजदूरȗ  की िÎ थित को देखते हुए हमारी सरकार ने एक अलग से 

कमेटी बनाई है, हमारे एिडशनल सेकर्  े टरी की अध् यक्ष  ता मȂ  कमेटी का गठन हुआ है, िजसकी िरपोटर्  

हाल मȂ  आने वाली है। जब िरपोटर्  आ जाएगी तो िनिÌ चत तौर पर मजदूरȗ  की मजदूरी बढ़ाने मȂ  हम 

अपने Î तर से कदम उठाने का काम करȂ गे।

Ǜ  ी पी.एल. पुिनया: सभापित महोदय, सूखा पड़ने पर मनरेगा के अंतगर् त 100 िदन के रोजगार 

के साथ-साथ 50 िदन अितिरक् त रोजगार देने का Ģ  ावधान है, लेिकन सरकार ने सूखा Ģ  भािवत कुछ 

राज् यȗ  के कुछ Å लॉक, मंडल, तहसील, िजलȗ  को ही चयिनत िकया, जबिक सूखे से पूरे राज् य के 

िकसान Ģ  भािवत होते हȅ । यह एनडीए सरकार के ǎ  ारा अलग से केटेगराइजेशन िकया गया है िक िकन 

Å लॉकȗ  मȂ , िकन मंडलȗ  मȂ , िकन िजलȗ  मȂ  यह मनरेगा लागू रहेगी बाकी मȂ  लागू नहीं  रहेगी? जब सूखा 

पड़ता है, तो उससे पूरा राज् य Ģ  भािवत होता है, हर Å लॉक Ģ  भािवत होता है और िकसान Ģ  भािवत होता 

है, इसिलए मȅ  आपके माध् यम से सरकार से पूछना चाहता हंू िक क् या सरकार सूखा Ģ  भािवत पूरे राज् य 

मȂ  50 िदनȗ  का अितिरक् त रोजगार उपलÅ ध कराने के िलए िनयमȗ  मȂ  बदलाव करने का कोई िवचार 

रखती है? इसी तरह बरसात से, बाढ़ से Ģ  भािवत इलाकȗ  मȂ  भी क् या सरकार इस िनयम को लागू 

करेगी?

Ǜ  ी राम कृपाल यादव: सभापित महोदय, िनिÌ चत तौर पर मȅ  इस बात से सहमत हंू। जैसा िक 

माननीय सदÎ य ने कहा िक िविभƐ   राज् यȗ  मȂ  सूखा पड़ने की वजह से वहां के मजदूरȗ  की आिर्थ  क 

िÎ थित कमजोर हो जाती है, इसिलए सरकार ने इस पर गंभीरता से िवचार िकया है। एक िरपोटर्  के 

अनुसार पूरे देश मȂ  करीब 10 राज् य ऐसे हȅ , िजन राज् यȗ  मȂ  हमने अितिरक् त 50 िदन की मजदूरी के िलए 

इजाज़त दी है और इसके िलए रािश भी आबंिटत करने का काम िकया है।
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SHRI D. RAJA: Sir, my question is related to (b) part of the answer. The question 

was, 'Whether it is also a fact that the actual wages paid under MGNREGA in some States 

is less than the wages fixed by Government and, if so, the details thereof and the action 

taken by Government in this regard.'

The figures that form part of the answer show that the wages notified under 

MGNREGA are less than the Minimum Agricultural Wage paid in several States while, 

in some States, it is more than the Minimum Agricultural Wage. In this regard, what is 

the action taken by the Central Government? Have you taken up the issue with the State 

Governments? What has been their response? Why is there this discrepancy?

Ǜ  ी राम कृपाल यादव: सभापित महोदय, हम मनरेगा मȂ  मजदूरȗ  की मजदूरी ऐक् ट के अनुसार 

तय करते हȅ । वषर्  2005 मȂ  यू.पी.ए. सरकार के समय सैक् शन 6 (ए) मȂ  यह Ģ  ावधान रखा गया था िक 

हम मजदूरȗ   की मजदूरी साइंिटिफक तौर पर िनधार्  िरत करने का काम करȂ गे। उस समय से लेकर 

आज तक उसी कानून के अंतगर् त, उसी अिधिनयम के अंतगर् त हम मजदूरȗ  की मजदूरी देने का काम 

करते हȅ । खासतौर से िविभƐ   राज् यȗ  मȂ  जो मजदूरी तय करने का तरीका है, वह यह है िक वहां की जो 

महंगाई है, उस महंगाई के आधार पर मजदूरȗ  की मजदूरी तय की जाती है, इसीिलए कई राज् यȗ  मȂ  

कम और कई राज् यȗ  मȂ  अिधक मजदूरी होती है। मȅ  समझता हंू िक अगर इसकी िंच ता माननीय सदÎ य 

को है, तो इसकी िंच ता सरकार को भी है। इसके िलए सॉÊ यूशन् स िनकाले जा रहे हȅ । उनको हम िकस 

तरह से सÃ लीमȂ ट करȂ , िजन राज् यȗ  मȂ  कम मजदूरी है, उनके बारे मȂ  मȅ ने बताया है िक एक कमेटी का 

गठन हो गया है और उस कमेटी की िरपोटर्  शीघर्   ही आने वाली है। उसके बाद हम िनणर् य लȂ गे और 

मजदूरȗ  को उिचत मजदूरी िमले, इसके िलए हम Ģ  यास करȂ गे।

डा. िवनय पी. सहǣ  बुǉ  े : सभापित जी, मȅ  आपके माध् यम से माननीय मंतर्  ी महोदय से पूछना 

चाहता हंू िक मनरेगा मे काफी सुधार बीते िदनȗ  मȂ  लाए गए हȂ । इन सुधारȗ  के कारण जो हमारा मजदूर 

Ǜ  म करता है, मजदूरी करता है, उससे जो assets creation करने की बात थी, जो इसका मूल उǈ  ेÌ य 

था, उसको जीपीएस Ģ  णाली से जोड़ा गया है, ऐसा हम सुनते हȅ । इसके क् या पिरणाम आए हȅ  और 

asset creation अिधक मातर्  ा मȂ  हो रहा है, क् या मंतर्  ी जी इसके बारे मȂ  कुछ बतायȂ गे?

Ǜ  ी नरेन् दर्   िंस ह तोमर: माननीय सभापित जी, मनरेगा भारत सरकार की बहुत ही महत् वपूणर्  

योजना है। और वषर्  2004 के बाद यह कोिशश की गयी है िक "मनरेगा" के Î वरू प मȂ  हम   पिर वतर् न 

करȂ  और "मनरेगा" के माध् यम से asset creation हो और "मनरेगा" के काम मȂ  पारदिर्श  ता भी आए। 

इसिलए मुझे यह कहते हुए Ģ  सƐ  ता है िक अभी मजदूरȗ  को 98 परसȂ ट भगुतान, उनके account मȂ  

िकया जा रहा है और हमने asset create करने पर भी बल िदया है। महोदय, िसफर्   asset creation 

पर बल ही नहीं  िदया गया है बिÊ क asset creation को geotag कर के 1 करोड़ 70 लाख संरचनाएं 

हमने सावर् जिनक कर दी हȅ । यह िनिÌ चत रू प से अभी हुए काम मȂ  एक महत् वपूणर्  पहल है और मȅ  

माननीय सदÎ य को सूिचत करना चाहता हंू िक इस Ģ  कार से लगातार हमारी यह कोिशश है िक 

"मनरेगा" को पिरमािर्ज  त करते हुए इस के माध् यम से asset creation भी हो, जनोपयोगी संरचनाएं भी 
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िनिर्म  त हȗ , "मनरेगा" के काम मȂ  पारदिर्श  ता भी आए और मजदूर जो मांग करे, उसे पयार्  Ã त मातर्  ा मȂ  

रोजगार की उपलÅ धता भी हो।

SHRIMATI RENUKA CHOWDHURY: Sir, I was listening to hon. Minister's reply. 

MGNREGA wages were being paid even earlier. Before 2014, money was being paid; 

the whole concept was laid down at that time and a lot of assest creation was there. But, 

Sir, the tragedy today is that the State Government of Telangana has not paid wages, for 

the past eight months, to the workers. So, do you have a mechanism by which you can 

pull up the States? Will you ensure that the wages that are to be paid will be paid with 

interest for the delay that has happened to workers? Workers have worked but have not 

got their wages and they are being deprived on every front. What mechanism does the 

Government have?

Ǜ  ी नरेन् दर्   िंस ह तोमर: माननीय सभापित जी, अगर िकसी राज् य िवशेष की बात है और अगर 

माननीय सदÎ या मुझे बताएंगी ...(Ë यवधान)... क्ष  मा करȂ , मȅ  सुन नहीं  पाया। अगर तेलंगाना मȂ  कोई 

पिरिÎ थित है, तो मȅ  उसे देखंूगा और आज ही बात करू ं गा, लेिकन मȅ  आपके माध् यम से पूरे सदन को 

अवगत कराना चाहता हंू िक "मनरेगा" की रािश यहां से Î वीकृत होने और जाने मȂ  िकसी भी Ģ  कार 

िवलंब नहीं  है। महोदय, 48,000 करोड़ रु पए का बजट Ģ  ावधान है, िजस मȂ  से 31,000 करोड़ रु पए हम 

आज िदनांक तक Î वीकृत कर के राज् यȗ  को भेज चुके हȅ , मातर्   कुछ पैसा बकाया है, िजसे हम समय-

समय पर भेजते रहते हȅ , लेिकन कई राज् यȗ  मȂ  कभी-कभी इस तरह की पिरिÎ थित खड़ी हो सकती है 

िक उनके payment के भगुतान मȂ  िवलंब हो रहा है। महोदय, payment के भगुतान मȂ  िवलंब न हो, इस 

दृ िÍ ट से भी हम राज् य सरकार से लगातार िवचार-िव मशर्  कर रहे हȅ । उस मȂ  officer level की बैठक, 

minister level की बैठक भी हम आयोिजत करते हȅ  और लगातार यह कोिशश की जा रही है िक िकसी 

भी Ģ  कार से उनके payment मȂ  िवलंब न हो। सभापित महोदय, जहां तक मजदूरी का सवाल है, 

"मनरेगा एक् ट" मȂ  भी यह कहा गया है िक हम एक् ट के अनुसार चलȂ  और "मनरेगा" की मजदूरी अलग 

से अिधसूिचत हो। महोदय, "मनरेगा" की मजदूरी, जब केन् दर्   सरकार समय-समय पर और Ģ  ित वषर्  

अिधसूिचत करती है, तो Labour Bureau, Shimla से हम आंकड़े लेते हȅ  और उस आधार पर मजदूरी 

िनधार्  िरत करते हȅ । महोदय, Ģ  ित वषर्  वह मजदूरी बढ़ती है।  "मनरेगा" की धारा-6 मȂ  जो उपबंध िदए 

गए हȅ , उनके अनुसार ही हम लोग चलते और मुझे लगता है िक 3 िदसंबर, 2009 को जब "मनरेगा 

अिधिनयम 6(1) को Ģ  भावी करते हुए िवǄ   मंतर्  ालय के अनुमोदन से "मनरेगा" के अधीन नयी मजदूरी 

दर नीित की घोषणा की गयी थी। राज् यȗ  ǎ  ारा न् यूनतम मजदूरी की दरȗ  मȂ  संशोधन के अनुसार 100 

रु पए से कम मजदूरी वाले राज् यȗ  की मजदूरी की दरȗ  को 15 िदसंबर, 2009 को बढ़ाकर 100 रु पए या 

संशोिधत न् यूनतम मजदूरी दर, जो भी कम हो, के बराबर िकया गया और िजन राज् यȗ  मȂ  "मनरेगा" 

मजदूरी दर पहले से 100 रु पए से अिधक थी, उन राज् यȗ  को वह मजदूरी दर बनाए रखने की अनुमित 

Ģ  दान की गयी। उसी के अनुसार लगातार यह मजदूरी बढ़ रही है। माननीय सभापित महोदय, मȅ  

आपके माध् यम से सदन को यह बताना चाहता हंू िक यह मजदूरी वषर्  2012-13 मȂ  5 per cent बढ़ी है, 

2013-14 मȂ  10 per cent बढ़ी है, 2014-15 मȂ  8 per cent बढ़ी है, 2015-16 मȂ  7 per cent बढ़ी और 



[31 July, 2017] 47Oral Answers  to Questions

2016-17 मȂ  5 per cent बढ़ी है। यह इसिलए हो रहा है िक जब Î वाभािवक रू प से मजदूरी का जो 

mechanism है, उसमȂ  अिधक से अिधक खाने-पीने की वÎ तुएं हȅ । आपके ध् यान मȂ  होगा िक जो गरीब 

की गणना होती है, वह Î वाभािवक रू प से ज् यादातर खाǏ   वÎ तुओं पर आधािरत होती है। जब यह 

National Food Security Act आया और आज पूरे देश मȂ  Ģ  भावी हो गया है, तो िनिÌ चत रू प से इसके 

कारण नीचे के लोगȗ  को इस Act के कारण सुिवधा बढ़ी है। इसिलए यह दर कम रहती है, लेिकन 

'मनरेगा' की मजदूरी Ģ  ित वषर्  केन् दर्   सरकार से अिधसूिचत होती है, 'मनरेगा' की मजदूरी और राज् य 

चाहते हȅ  िक व ेजो अपनी दर अिधसूिचत करȂ , तो 'मनरेगा' भी उन् हीं  के अनुसार करे, लेिकन राज् य मȂ  

अलग-अलग पिरिÎ थितयां हȅ । इसीिलए 'मनरेगा' एक् ट मȂ  भी यह कहा गया है िक 'मनरेगा' मȂ  जो 

मजदूरी की दरȂ  हȅ , व ेĢ  ित वषर्  अिधसूिचत की जाए ंऔर उसके अनुसार हम लोग काम कर रहे हȅ ।

Review of MGNREGA

*152.  SHRI K.C. RAMAMURTHY: Will the Minister of RURAL DEVELOPMENT 

be pleased to state:

(a) whether Government has reviewed the working/implementation of the 

Mahatma Gandhi National Rural Employment Guarantee Act (MGNREGA) and if so, the 

details thereof and the details of the deficiencies noticed in the review and the corrective 

measures taken thereon; and

(b) the number of cases where employment has not been provided under 

MGNREGA and the details of remedial measures taken in such cases?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT 

(SHRI RAM KRIPAL YADAV): (a) and (b) A Statement is laid on the Table of the 

House.

Statement

(a) The status of implementation of Mahatma Gandhi National Rural Employment 

Guarantee Scheme (MGNREGS) is reviewed on a regular basis. The Ministry has a 

comprehensive system of monitoring and review mechanism for MGNREGS. Central 

Employment Guarantee Council and State Guarantee Councils periodically monitor 

implementation of the programme. National Level Monitors, Common Review Missions 

and Officers of the Ministry visit States/UTs at regular interval to review implementation 

of the programme.

After the field visits, the findings/shortcomings and recommendations are shared 

with the States/UTs for appropriate action at their end. Performance review committee 
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meetings of the Ministry and regular video conferencing on specific issues are also 

important tools of monitoring. A detailed monitoring framework has been designed 

to regularly monitor performance indicators with respect to beneficiaries, works and 

finances.

During the review of the implementation of the MGNREGS, the following areas 

have been identified for improvement:

• Realistic Planning

• Timely wage payment

• Capacity building of functionaries

• Quality assurance of assets

• Conduct of proper Social Audit

• Grievance redressal system

Major steps have been taken by the Government to address these areas which 

includes followings.

 (i) Guidelines for preparation of realistic labour budget issued.

 ( ii) Implementation of National electronic Fund Management System (Ne-

FMS) and focus on Aadhaar Based Payment system, streamlining fund flow 

mechanism, and monitoring of timely payment of wages to workers.

 ( iii) Training of Barefoot Technicians, capacity building of MGNREGA 

functionaries such as State technical resource team/District technical resource 

team/Block technical resource team on Mission Water Conservation works, 

training on Geo-MGNREGA, training to Finance officers of States/UTs on 

preparation of fund proposals etc.

 ( iv) Monitoring Framework developed and advisories issued for inspection of 

MGNREGS works by State, District and Block level officials and National 

Level Monitors.

 ( v) Auditing Standards have been issued and States/UTs have been advised to 

establish independent Social Audit Units, conduct Social Audit as per Audit 
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of Scheme Rules, training of Village resource persons for conducting Social 

Audit etc.

 (vi) Focused monitoring of all grievances and its disposal.

(b) State/UTs-wise details of households who demanded employment and 

households provided employment under MGNREGS during 2016-17 are given at in 

Annexure (See below).

The Government is actively engaged with the State Government in establishing 

systems that ensure provision of work as per demand. To generate awareness about the 

provisions of the Scheme and to provide adequate employment opportunities to rural 

households under MGNREGS, all States/UTs have been requested for the following:

 (i) to initiate appropriate Information Education and Communication (IEC) 

campaigns including wall paintings for wide dissemination of the provisions 

of the Act.

 (ii) to expand scope and coverage of demand registration system to ensure that 

demand for work under MGNREGA does not go unregistered.

 (iii) to organise Rozgar Divas periodically to capture latent demand under the 

programme and to disseminate awareness about other provisions of the Act.

 (iv) to prepare plans in a participatory mode and approve them in the Gram 

Sabha.

 (v) to prepare realistic labour budget by the State.

Annexure

State/UT-wise details of households who demanded employment and households 
provided employment under MGNREGS during 2016-17

(in lakh)

Sl. No. States Households demanded Households provided

  employment  employment

  (FY : 2016-17) (FY: 2016-17)

1      2 3 4

1. Andhra Pradesh 40.15 39.55

2. Arunachal Pradesh 2.07 2.03



[RAJYA SABHA]50 Oral Answers  to Questions

1      2 3 4

3. Assam 17.85 15.73

4. Bihar 29.8 23.32

5. Chhattisgarh 25.43 21.32

6. Goa 0.07 0.07

7. Gujarat 8.94 7.16

8. Haryana 3.32 2.81

9. Himachal Pradesh 5.7 5.28

10. Jammu and Kashmir 6.77 6.28

11. Jharkhand 20.77 17.43

12. Karnataka 21.52 18.2

13. Kerala 16.06 14.57

14. Madhya Pradesh 33.73 28.03

15. Maharashtra 16.13 14.34

16. Manipur 5.2 5.16

17. Meghalaya 4.22 4.15

18. Mizoram 1.89 1.89

19. Nagaland 4.21 4.19

20. Odisha 23.55 20.37

21. Punjab 6.11 5.36

22. Rajasthan 50.99 46.35

23. Sikkim 0.7 0.68

24. Tamil Nadu 62.96 62.61

25. Telangana 27.63 25.34
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1      2 3 4

26. Tripura 5.86 5.77

27. Uttar Pradesh 58.38 50.21

28. Uttarakhand 5.97 5.45

29. West Bengal 62.89 58.28

30. Andaman and Nicobar 0.11 0.1

31. Dadra and Nagar Haveli 0 0

32. Daman and Diu 0 0

33. Lakshadweep 0 0

34. Puducherry 0.35 0.31

 TOTAL 569.31 512.34

Source: www.nrega.nic.in

SHRI K.C. RAMAMURTHY: Sir, NREGA is one of the most important interventions 

of the UPA Government. It is basically planned to ameliorate the living conditions of 

the poor unskilled people. If you look at the implementation of NREGA, it is unevenly 

implemented across the States and this has resulted in uneven rural empowerment.

So, I would like to know from the hon. Minister whether it is true that as per the 

survey conducted in 2015 by the National Council of Applied Economic Research, in 

collaboration with University of Maryland, 70 per cent of the poor are not able to get 

employment due to poor implementation and lack of planned work; and, out of 30 per 

cent of the rural families, who are actually involved in NREGA, 60 per cent want more 

days of work. So, what are the reasons for this 'work rationing' and how is the Minister 

planning to address these unmet demands for NREGA work?

Ǜ  ी राम कृपाल यादव: माननीय सभापित महोदय, माननी सदÎ य ने कहा है िक बहुत से ऐसे 

राज् य हȅ , जहां पर मांग के आधार पर लोगȗ  को काम नहीं  िमलता है या काम नहीं  करते हȅ । हमारे पास 

अभी तक िकसी भी राज् य से इस तरह की कोई िरपोटर्  नहीं  आई है। अगर आपके पास कोई Î पेिसिफक 

िरपोटर्  है या इन् फॉमȃ  शन है और यिद आप उसको हमारे पास भेजȂ गे, तो िनिÌ चत रू प से हम उस पर 

िवचार करȂ गे।
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SHRI K.C. RAMAMURTHY: Sir, the hon. Minister has not answered my 

supplementary. Anyhow, I will go to the second supplementary. I will write to him 

personally and seek clarification.

Now, I come to my second question. One of the main objectives of NREGA is to 

provide employment to rural poor and, most importantly, to women. This is clear if you 

look at the provisions which say that work has to be provided within five kilometres of 

home, equal wages, etc. But, in spite of these provisions, and implementation of the Act 

for more than eleven years, you find less than 50 per cent of women participation. My 

question to the hon. Minister is: what are the reasons that women participation is not 

going up and what efforts is the Ministry making to ensure that NREGA is made more 

'women-friendly' so that the objective of empowering rural women is achieved?

Ǜ  ी राम कृपाल यादव: सर, यह िबÊ कुल सही है िक 'मनरेगा' जैसी महत् वपूणर्  योजना गांव की 

गरीबी दूर करने मȂ  सहायक भिूमका अदा कर रही है और साथ ही साथ बेरोजगारी भी दूर करने मȂ  भी 

सहायता कर रही है। 'मनरेगा' का मूल उǈ  ेÌ य गांव मȂ  रहने वाले लोगȗ  के जीवन Î तर को ऊंचा उठाना 

है, तािक लोग गांव मȂ  रहकर अपने पिरवार के साथ जीवन Ë यतीत कर सकȂ  । यह 'मनरेगा' इस मूल 

उǈ  ेÌ य के साथ काम कर रहा है। सर, मȅ  आपको बताना चाहंूगा, जैसा िक माननीय सदÎ य ने कहा है, 

मिहलाओं की भागीदारी का जो Î टȅ डडर्  मानक है, उसके अनुसार उनकी भागीदारी 33 per cent होनी 

चािहए। महोदय, मुझे आपके माध् यम से सदन को यह बताते हुए Ģ  सƐ  ता हो रही है िक आज के िदन 56 

Ģ  ितशत मिहलाएं काम कर रही हȅ  और मिहलाओं के जीवन Î तर को ऊंचा करने मȂ  एक बड़ी महत् वपूणर्  

भिूमका अदा करने का भी काम िकया है। यही नहीं , अनुसूिचत जाित, अनुसूिचत जनजाित के 40 

Ģ  ितशत लोगȗ  की भी इसमȂ  भागीदारी हो रही है, इसिलए यह कहना िक मिहलाओं की भागीदारी कम 

हो रही है, यह सवर् था उिचत नहीं  होगा। मȅ  यह कह रहा हंू िक मनरेगा के अंतगर् त मिहलाओं की 

भागीदारी अिधक से अिधक हो, इसके िलए संबंिधत िवभाग हर संभव कायर् वाही कर रहा है, उनको 

Ģ  ोत् सािहत करने का काम कर रहा है और हमȂ  इसमȂ  राज् यȗ  का भी बहुत बड़ा सहयोग िमला है।

SHRI TAPAN KUMAR SEN: Sir, the hon. Minister has given a detailed reply 

in the matter of improving the MNREGA administration. All details are there. Even 

the problems raised in the earlier question find a mention that those have attracted the 

attention of the Government. But the reality is different than what he is claiming in his 

reply in terms of figures. MNREGA involves 100 days of work. MNREGA gives a right 

to the rural people to get 100 days of work but the reality is that, throughout the country, 

average MNREGA workdays is below 50. The reply is referring to the percentage of 

household demanding work and it sounds somewhat unrealistic. When the agricultural 

workers are not getting work — it is a national average — even for 90 days in a year, he 

has given the figures in respect of demand by households for MNREGA work in some of 
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the States, which he mentioned, ranging from 17 to 40 per cent. I think, this figure is not 

matching with the reality, and, that way, it is unnecessarily glorifying the picture, which 

actually is somewhat dark.

My point is that the basic component of the MNREGA is to ensure that there is a 

right to have 100 days of work. What actions are you taking to ensure the same to all 

the rural households, which is the mandate of the MNREGA? That is the mandate of 

MNREGA. What initiatives are you going to take in this regard? The points mentioned 

in your answer do not attend to this basic point, that is, ensuring the right enshrined in 

the MNREGA.

Ǜ  ी नरेन् दर्   िंस ह तोमर: सभापित जी, माननीय सदÎ य ने जो कहा है, वह िनिÌ चत रू प से अपनी 

जगह पर सही है िक मनरेगा के अंतगर् त, मनरेगा मȂ  जो पातर्   पिरवार हȅ , उन पिरवारȗ  को वषर्  मȂ  सौ 

िदनȗ  का रोजगार िमलना चािहए, लेिकन हम मनरेगा को इस दृ िÍ ट से भी देखȂ  िक मनरेगा एक मांग 

आधािरत योजना है। अगर कोई Ë यिक् त सौ िदनȗ  का रोजगार नहीं  करना चाहता, तो सरकार उसे 

जबरन सौ िदनȗ  का रोजगार नहीं  दे सकती है। यह एक बात थी, दूसरी बात यह है िक उस क्ष  ेतर्   मȂ , 

यिद िकसी पिरवार मȂ  तीन लोग हȅ  और तीनȗ  लोग मनरेगा मȂ  बारी-बारी से काम करना चाहते हȅ , 

िजसमȂ  से कोई चालीस िदन काम करता है, कोई तीस िदन काम करता है, कोई बीस िदन काम करता 

है, उस संदभर्  मȂ  मȅ  बताना चाहता हंू िक जब मनरेगा मȂ  संख् या आती है, तो Î वाभािवक रू प से एक 

Ë यिक् त ने िकतना काम िकया है, वही संख् या आती है। सामान् य तौर पर हमने इस बात की लगातार 

कोिशश की है िक अगर रोजगार की मांग है, तो उसका वहां पंजीयन होना चािहए। यिद कोई Ë यिक् त 

रोजगार मांगे, तो उसको िकसी भी Ģ  कार से रोजगार से विंचत नहीं  िकया जाना चािहए, मनरेगा के 

अंतगर् त लोगȗ  को रोजगार िमलेगा। रोजगार पाने के कौन-कौन से काम हो सकते हȅ , रोजगार पाने के 

कौन-कौन से क्ष  ेतर्   हो सकते हȅ , उन सब क्ष  ेतर्  ȗ  मȂ  सब Ģ  कार से Ģ  चार-Ģ  सार की Ë यवÎ था हो, िजससे 

कोई भी Ë यिक् त इस बात से अनिभज्ञ   न रहे िक वह मनरेगा योजना मȂ  काम कर सकता है, या वह 

मनरेगा से मांग कर रहा है, लेिकन उसको कोई काम नहीं  दे रहा है, अथार्  Þ  यिद वह काम की मांग करे 

और उसको काम नहीं  िमले, तो हम इस पर िकसी भी Ģ  कार का एक् शन लेते हȅ  और इस मामले मȂ  

लगातार राज् य सरकार के संपकर्   मȂ  रहते हȅ ।

MR. CHAIRMAN: Shrimati Roopa Ganguly. ...(Interruptions)...

SHRI TAPAN KUMAR SEN: Sir, 16:30.

MR. CHAIRMAN: No, no. Your question is over. ...(Interruptions)...

SHRI TAPAN KUMAR SEN: Sir, 16 per cent household people are demanding 

work in the State of Maharashtra, and, 30 per cent households are demanding work in the 

State of Madhya Pradesh, where maximum number of ...(Interruptions)...



[RAJYA SABHA]54 Oral Answers  to Questions

MR. CHAIRMAN: Tapan ji, please. Your question is over.

SHRI TAPAN KUMAR SEN: Is this figure given by the Government to the 

Parliament realitistic? ...(Interruptions)...

MR. CHAIRMAN: No, no. You challenge the figures through proper procedures. 

...(Interruptions)...

SHRIMATI ROOPA GANGULY: Sir, may I start?

SHRI TAPAN KUMAR SEN: This figure is a misleading figure. 

...(Interruptions)...

SHRIMATI ROOPA GANGULY: May I start? ...(Interruptions)... सर, एक बात यह 

है िक मȅ  एक Î टेट के बारे मȂ  यहाँ उÊ लेख करना चाहती हँू। वÎे ट बंगाल हमारा Î टेट है। ऐसे Î टेट् स हȅ , 

जहाँ पर exchequer मȂ  रािश खत् म हो जाने पर सȂ टर्  ल गवनर् मȂ ट से अलग-अलग मदȗ  मȂ  जो पैसा आता 

है, जैसे मनरेगा के मद मȂ  जो पैसा आता है, वह पैसा वहाँ पर जमा करके उससे जो इंटरेÎ ट िमलता है, 

उससे व ेथोड़ा काम चला लेते हȅ । हम लोग िकस तरीके से periodically इसका िरकॉडर्  माँग सकते हȅ  

िक मनरेगा का जो पैसा आए, वह तुरंत इतने ही िदनȗ  मȂ  उसी मद मȂ  चला जाना चािहए, तािक वहाँ के 

लोगȗ  को ऐसी feeling न हो िक मनरेगा का पैसा नहीं  आ रहा है। नंबर 2,

MR. CHAIRMAN: Only one question.

Ǜ  ीमती रू पा गांगुली: सर, मेरा एक question है। Sorry, Sir, मȅ  इतना िनयम नहीं  जानती हँू। मȅ  

बताना चाहती हँू  िक आधार काडर्  को िकराए पर लगा कर half-an-hour काम कराके हम लोग 

मनरेगा के workers को इस तरह से छोड़ देते हȅ  और वहाँ पर काम नहीं  होता है। अगर उनके बारे मȂ  

केन् दर्   सरकार कोई ऐसा Ģ  ावधान कर सके, तो लोगȗ  के िलए अच् छा होगा।

MR. CHAIRMAN: That is a suggestion.

Ǜ  ी नरेन् दर्   िंस ह तोमर: माननीय सभापित जी, जहाँ तक आधार का सवाल है, हमारी कोिशश है 

िक मनरेगा मȂ  जो जॉब काडर् धारी Ë यिक् त है, हरएक का आधार काडर्  बन जाए। इसके िलए हम लगातार 

आगर्  ह भी करते हȅ , लगातार कȅ  प भी लगाते हȅ  और जो मजदूर हȅ , उसकी सहमित लेकर उसका आधार 

काडर्  बनवाते भी हȅ । मुझे इस बात की खुशी है िक अभी तक मनरेगा मȂ  12 करोड़ जॉब काडर् धारी लोग 

हȅ , उनमȂ  से 10.5 करोड़ लोग ऐसे हȅ , िजनको हम सिकर्  य मजदूर मान सकते हȅ । उनमȂ  से पाँच-सवा 

पाँच करोड़ लोग ऐसे हȅ , जो मजदूरी करते हȅ ।  9 करोड़ लागȗ  को आधार से िंल क िकया जा चुका है 

और 5 करोड़ से अिधक Ǜ  िमकȗ  के आधार को बȅ क से िंल क कर िदया गया है, िजससे बहुत सुिवधा भी 

हो गई है। इसिलए मȅ  बहन से कहना चाहता हँू िक अगर िकसी के पास आधार नहीं  है, तो उसे काम से 

नहीं  रोका जाएगा। मȅ ने इसके बारे मȂ  पहले भी सदन मȂ  आÌ वासन िदया है और मȅ  आज भी कह रहा हँू, 

लेिकन आधार को बढ़ाने की Ģ  िकर्  या िनरंतर जारी है।
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दूसरा, उनका सवाल पिÌ चमी बंगाल से सÇ बिन् धत है। पिÌ चमी बंगाल मȂ  मनरेगा की मजदूरी को 

रोकने का कोई सवाल नहीं  है, लेिकन यिद कोई राज् य मनरेगा के पैसे का ठीक Ģ  कार से उपयोग नहीं  

करता या मनरेगा का पैसा पातर्   Î थान के अितिरक् त कहीं  भी उपयोग करता है, जैसे पिÌ चमी बंगाल का 

एक सवाल आया िक Ë यिक् तगत िहतगर्  ािहयȗ  के जो तालाब बने हȅ , अब उन तालाबȗ  मȂ  मरÇ मत का काम 

शुरू  कर िदया गया है, तो मरÇ मत का काम मनरेगा के अंतगर् त हो, यह उिचत नहीं  है। हमारी 

गाइडलाइन भी इसकी इजाजत नहीं  देती। इसिलए हम लोगȗ  ने पिÌ चमी बंगाल सरकार से 

clarification माँगा है और उससे कहा है िक उसने मरÇ मत मȂ  जो पैसा लगाया है, वह उस पैसे को 

वापस करे।

Ǜ  ी िदिग् वजय िंस ह: सभापित महोदय, माननीय मंतर्  ी जी ने Ģ  Ì न के उǄ  र मȂ  बताया है िक वषर्  

2016-17 मȂ  5 करोड़ 69 लाख लोगȗ  ने रोजगार माँगा और इन् हȗ ने 5 करोड़ 12 लाख लोगȗ  को रोजगार 

िदया, यानी 57 लाख लोगȗ  को रोज़गार नहीं  िमल पाया। माननीय मंतर्  ी जी, आपने सही फरमाया िक 

आप कानून का पालन कर रहे हȅ । मȅ  आपके माध् यम से माननीय मंतर्  ी जी से कहना चाहता हंू िक कानून 

मȂ  इस बात का Ģ  ावधान है िक यिद िकसी मजदूर ने काम माँगा और आपने 15 िदन मȂ  उसे काम नहीं  

िदया, तो आपको उसे one-third of the minimum wage unemployment allowance देना चािहए 

और 30 िदन के बाद आधार minimum wage देना चािहए। मȅ  माननीय मंतर्  ी जी से पूछना चाहता हँू िक 

इन 57 लाख लोगȗ  मȂ  से िकतने लोगȗ  को आपने unemployment allowance िदया है?

Ǜ  ी नरेन् दर्   िंस ह तोमर: माननीय सभापित जी, माननीय सदÎ य ने िनिÌ चत रू प से बहुत सही बात 

कही और माननीय सदÎ य बहुत विरÍ ठ सदÎ य भी हȅ । मȅ  उनके संज्ञ  ान मȂ  लाना चाहता हँू िक मनरेगा मȂ  

कभी ऐसा होता है िक 10 लोग मजदूरी माँगने के िलए आए और उन् हȗ ने अपने आपको register कराया। 

Register कराने के 15 िदन बाद उस क्ष  ेतर्   मȂ  माँग खुली, तो उनका जो पंजीयन हुआ, उसमȂ  और माँग 

खुलने मȂ  कुछ अन् तर रहता है। िजस िदन काम खुलता है, उस िदन उनको सूचना दी जाती है िक आप 

काम पर आइए। 10 लोगȗ  ने एक साथ registration कराया, अगर उनमȂ  से 6  लोग  ही  काम  पर  आए, 

4 लोग कहीं  दूसरे Î थान पर काम पर चले गए या नहीं  आए, तो इस Ģ  कार के मजदूरȗ  की संख् या रहती 

है। ...(Ë यवधान)...

Ǜ  ी िदिग् वजय िंस ह: सर, कानून का पालन नहीं  हो रहा है। ...(Ë यवधान)... सर, उन् हȗ ने खुद यह 

Î वीकार िकया है िक कानून का पालन नहीं  हो रहा है। ...(Ë यवधान)...

MR. CHAIRMAN: Please. ...(Interruptions)... Let the answer be given. 

...(Interruptions)...

SHRI DIGVIJAYA SINGH: Sir, I need your protection. Out of 57 lakhs, how 

many have been paid unemployment allowance? I want the answer. How many out of 

57 lakhs?

MR. CHAIRMAN: Thank you. It is a factual matter.
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Ǜ  ी नरेन् दर्   िंस ह तोमर: माननीय सभापित महोदय, मȅ  माननीय सदÎ य से आगर्  ह करना चाहता हंू 

िक मनरेगा मȂ  कानून की मंशा के अनुरू प ही काम हो रहा है। कानूनी मंशा के िवपरीत इसमȂ  कोई भी 

काम िबÊ कुल नहीं  िकया जायेगा। ...(Ë यवधान)...  लेिकन िजस संख् या की व ेबात कर रहे हȅ , वह 

संख् या अगर काम पर आएगी और उसे काम नहीं  िदया जाएगा, तभी ऐक् ट का जो Ģ  ावधान है, वह उन 

पर लागू होगा। लेिकन अगर व ेआएंगे ही नहीं  तो Ģ  ावधान कैसे लागू होगा?

SHRI DIGVIJAYA SINGH: Sir, it is based on the answer, which I have received. 

क् या आप मुझे यह नहीं  बता सकते िक 57 लाख लोगȗ  मȂ  से आपने िकतनȗ  को यह कह िदया है, एक तो 

िदया है, दो को िदया है या दस को िदया है? ...(Ë यवधान)... इसका मतलब यह है िक माननीय मंतर्  ी 

जी के पास इसका answer ही नहीं  है। ...(Ë यवधान)...

MR. CHAIRMAN: It is a factual question. आप माननीय सदÎ य को इसका जवाब बाद 

मȂ  भेज दȂ । ...(Ë यवधान)...

Ǜ  ी िदिग् वजय िंस ह: ये Î वीकार कर लȂ  िक इनके पास जानकारी नहीं  है। ...(Ë यवधान)...

MR. CHAIRMAN: Let the information be. ...(Interruptions)...

Ǜ  ी नरेन् दर्   िंस ह तोमर:  माननीय सभापित जी, आपने जैसा िनदȃ  श िदया है, मȅ  माननीय सदÎ य 

को शेष जानकारी उपलÅ ध करवा दंूगा।

िदÊ ली मȂ  टर्  ैिफक की धीमी गित के कारण उत् पƐ   Ģ  दूषण

*153. चौधरी सुखराम िंस ह यादव : क् या पयार्  वरण, वन और जलवायु पिर वतर् न मंतर्  ी यह बताने 

की कृपा करȂ गे िक:

(क) क् या यह सच है िक िदÊ ली की सड़कȗ  पर पीक आवर और नान-पीक आवर के दौरान 

टर्  ैिफक मȂ  गािड़यȗ  के धीमी गित से चलने के कारण िदÊ ली मȂ  Ģ  दूषण का Î तर लगातार बढ़ता जा रहा 

है; और

(ख) िदÊ ली की सड़कȗ  पर गािड़यȗ  की अत् यिधक संख् या के कारण होने वाले Ģ  दूषण को देखते 

हुए क् या Ģ  दूषण के Î तर मȂ  कमी लाने के िलए मंतर्  ालय ǎ  ारा संबंिधत एजȂ िसयȗ  को समय-समय पर 

िदशा-िनदȃ  श जारी िकये गये हȅ  और िकन-िकन कारणȗ  से िदÊ ली की आबोहवा Î तरिवहीन हो रही है 

और िनयंतर्  ण से बाहर होती जा रही है?

पयार्  वरण, वन और जलवायु पिर वतर् न मंतर्  ी (डॉ. हषर्  वधर् न): (क) और (ख) िववरण सदन के 

पटल पर रखा गया है।

(क) िदÊ ली मȂ  धूलकण, जेनसेट, अपिशÍ ट का जलाना, िनमार्  ण कायर् कलाप, वाहन, उǏ  ोग 

इत् यािद जैसे िविभƐ   ǣ  ोत वायु Ģ  दूषण का कारण हȅ । पिरवशेी वायु मȂ  Ģ  दूषणकारी तत् वȗ  के संकेन् दर्  ण 
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का िनधार्  रण भी मौसम संबंधी िÎ थितयȗ , भिूम उपयोग के पैटनर् , Î थानȗ  के आस-पास के कायर् कलापȗ  

इत् यािद से होता है। यातायात जाम होने के कारण इंजन के अिधक देर तक और Ë यथर्  मȂ  चलते रहने के 

कारण भीड़-भाड़ वाले और सामान् य समय के दौरान यातायात की गित धीमी हो जाने के कारण भी 

िदÊ ली मȂ  सड़कȗ  पर वायु Ģ  दूषण का Î तर बढ़ता है।  तथािंप, उपलÅ ध आ कड़ȗ  से, िदÊ ली मȂ  वायु 

Ģ  दूषण के Î तर मȂ  धीमȂ  यातायात या दूसरे  कारणȗ  से वृिǉ   होने से संबंिधत िकसी उÊ लेखनीय Ģ  वृिǄ   

का पता नहीं  चलता है। केन् दर्  ीय Ģ  दूषण िनयंतर्  ण बोडर्  (सीपीसीबी) और राज् य Ģ  दूषण िनयंतर्  ण 

बो(एसपीसीबी) ǎ  ारा राÍ टर्  ीय वायु गुणवǄ  ा िनगरानी कायर् कर्  म (एनएएमपी) के अंतगर् त िदÊ ली सिहत 

देश मȂ  पिरवशेी वायु गुणवǄ  ा की िनगरानी की जाती है। इस कायर् कर्  म के अन् तगर् त 67 Î थानȗ  पर 

PM2 . 5  की िनगरानी िकये जाने के अितिरक् त तीन वायु Ģ  दूषकȗ  अथार्  Þ  सÊ फर  डाइऑक् साइड 

(SO2 ), नाइटर्  ोजन डाइऑक् साइड (NO2 ) और िविवक् त कण (PM1 0 ) की भी िनगरानी की जाती है। 

िपछले तीन वषș    के उपलÅ ध आंकड़ȗ  से पता चलता है िक SO2 , 50� गर्  ा/एम3 (वािर्ष  क मानक) के 

राÍ टर्  ीय पिरवशेी वायु गुणवǄ  ा मानकȗ  (एनएएक् यूएस) की सीमा मȂ  रहा और NO2, 40� गर्  ा/एम3  

(वािर्ष  क मानक) की एनएएक् यूएस की सीमा से थोड़ा अिधक रहा। यह वृिǉ   मुख् य रू प से धूल कणȗ  के 

मामले मȂ  पाई गई थी, हालांिक  जनसंख् या, वाहनȗ  की संख् या और अन् य आिर्थ  क कायर् कलापȗ  मȂ  वृिǉ   

होने के बावजूद िपछले तीन वषș    के दौरान धूल कणȗ  से संबंिधत टाइम सीरीज आंकड़ȗ  के िवÌ लेषण से 

िकसी उÊ लेखनीय वृिǉ   का पता नहीं  चलता है। इसके अितिरक् त, वषर्  2016 और 2017 के दौरान 

जनवरी से जून माह की अविध के िदÊ ली के वायु गुणवǄ  ा सूचकांक (एक् यूआई) के आंकड़ȗ  से पता 

चलता है िक वषर्  2017 मȂ  वायु Ģ  दूषण मȂ  कभी भी अत् यिधक वृिǉ   नहीं  हुई, जबिक वषर्  2016 के दौरान 

Ģ  दूषण का Î तर 9 िदन अत् यिधक रहा।  साधारा Ģ  दूषण वाले िदनȗ  की संख् या वषर्   2016 मȂ  29 थी जो 

वषर्  2017 मȂ  बढ़कर 56  हो गयी। अत् यिधक खराब Î तर वाले िदनȗ  की संख् या वषर्  2016  मȂ  52 थी जो 

2017 मȂ  कम होकर 36 रह गई। उपयुर् क् त आंकड़ȗ  से पता चलता है िक वषर्  2016 और 2017 मȂ  Ģ  थम 

छमाही मȂ  िदÊ ली मȂ  वायु गुणवǄ  ा मȂ  कुछ सुधार हुआ है।

(ख) केन् दर्  ीय Ģ  दूषण िनयंतर्  ण बोडर्  (सीपीसीबी) ने 42 कारर् वाई-िबन् दुओं के कायार्  न् वयन के िलए 

वायु (Ģ  दूषण िनवारण एव ं िनयंतर्  ण) अिधिनयम, 1986 की धारा 18 (1) (ख) के अंतगर् त सांिविधक 

िनदेश जारी िकए हȅ  िजनमȂ  िदÊ ली मȂ  वायु Ģ  दूषण को कम करने के िलए वाहनȗ  से होने वाले Ģ  दूषण 

की रोकथाम के उपाय भी शािमल हȅ । वाहन जिनत Ģ  दूषण की रोकथाम के िलए Ģ  Î तािवत कारर् वाईयȗ  

मȂ , अन् य बातȗ  के साथ-साथ, सख् त अनुपालन सुिनिÌ चत करने के िलए Ģ  दूषणकारी वाहनȗ  के िवरु ǉ   

Ë यापक अिभयान चलाना, जन-जागरु कता फैलाना, सड़क को चौड़ा करने की योजना बनाना और 

सड़कȗ  की भीड़ को कम करने के िलए अवसंरचना मȂ  सुधार करना, यातायात संचलन का 

तुÊ यकालन/लेन डर्  ाइिंव ग के िलए उत् कृÍ ट टर्  ैिफक Ģ  णािलयां शुरू  करना इत् यािद शािमल हȅ । इसके 

अितिरक् त, सीपीसीबी ने Ë यÎ त समय मȂ  यातायात के Ģ  भावी संचलन के िलए वायु Ģ  दूषण के िनयंतर्  ण 

हेतु राÍ टर्  ीय राजधानी क्ष  ेतर्   (एनसीआर) के 26 क्ष  ेतर्  ȗ  के किमÌ नरȗ  को और एनसीआर के 23 क्ष  ेतर्  ȗ  के 

पुिलस अधीक्ष  कȗ  को पयार्  वरण (संरक्ष  ण) अिधिनयम, 1986 की धारा 5 के अन् तगर् त िनदेश जारी िकए हȅ ।
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Pollution due to slow speed of traffi c in Delhi

†*153. CH. SUKHRAM SINGH YADAV: Will the Minister of ENVIRONMENT, 

FOREST AND CLIMATE CHANGE be pleased to state:

(a) whether it is a fact that the level of pollution is increasing continuously in 

Delhi due to slow speed of traffic on the roads during peak hours and non-peak hours; 

and

(b) whether the Ministry has issued directions, at regular intervals, to the concerned 

agencies to reduce the level of pollution keeping in view the pollution due to heavy traffic 

on the roads of Delhi and the reasons for deterioration of climate of Delhi and going out 

of control?

THE MINISTER OF ENVIRONMENT, FOREST AND CLIMATE CHANGE 

(DR. HARSH VARDHAN): (a) and (b) A Statement is laid on the Table of the House.

Statement

(a) Various sources like dust re-suspension, gensets, waste burning, construction 

activities, vehicles, industries, etc. contribute towards air pollution in Delhi. Concentration 

of pollutants in ambient air is also determined by the meteorological conditions, land use 

pattern, activities around the locations etc. Slow speed of traffic on the roads during 

peak and non-peak hours may contribute to rise in air pollution levels in Delhi due to 

extended engine running time and idling due to traffic congestion. However, the available 

data does not show any significant trend relating to rise in level of air pollution in Delhi 

whether due to slow traffic or other factors. The Central Pollution Control Board (CPCB) 

and State Pollution Control Boards (SPCBs) monitor ambient air quality in the country 

including in Delhi under the National Air Quality Monitoring Programme (NAMP). Three 

air pollutants viz., Sulphur Dioxide (SO
2
), Nitrogen Dioxide (NO

2
) and Particulate Matter 

(PM
10

), are monitored under the programme besides PM2.5 at over 67 locations. Data, 

available for last three years shows that, SO2 was well within the National Ambient Air 

Quality Standards (NAAQS) of 50 ug/m3 (annual standard) and NO2 exceeded slightly 

from NAAQS limit of 40 ug/m3 (annual standard). Exceedance was mainly observed with 

respect to particulate matter, though the analysis of time series data relating to particulate 

matter does not show any significant rising trend during last three years despite rise in 

population, number of vehicles and other economic activities. Further, the Air Quality 

† Original notice of the question was received in Hindi.
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Index (AQI) data of Delhi for the period of January-June for 2016 and 2017 shows that 

there were no days with severe level of air pollution in 2017, whereas there were 9 days 

with severe level of pollution during 2016. Moderate days have gone up from 29 days in 

2016 to 56 days in 2017. Very poor days have reduced from 52 in 2016 to 36 during 2017. 

The above data shows some improvement in air quality in Delhi in 2017 for the first six 

months in comparison to 2016.

(b) The Central Pollution Control Board (CPCB) has issued statutory directions 

under section 18 (1) (b) of Air (Prevention and Control of Pollution) Act, 1986 for 

implementation of 42 action points which also include measures to control vehicular 

pollution to mitigate air pollution in Delhi. The proposed actions for control of vehicular 

pollution inter-alia include launch of extensive drive against polluting vehicles for 

ensuring strict compliance, launch of public awareness, preparation of plan for widening 

of road and improvement of infrastructure for decongestion of road, synchronization 

of traffic movements/introduction of intelligent traffic systems for lane driving etc. In 

addition, CPCB has issued directions under Section 5 of Environment (Protection) Act, 

1986 to the Commissioners of 26 regions for control of air pollution in National Capital 

Region (NCR) and to Superintendent of Police of 23 regions of NCR regarding effective 

movement of traffic at busy transactions.

चौधरी सुखराम िंस ह यादव: माननीय सभापित जी, मȅ ने Ģ  दूषण पर अपना Ģ  Ì न पूछा था। जब से 

मȅ  इस सदन मȂ  आया हंू, मȅ  यह देख रहा हंू, िदÊ ली मȂ  जहां मेरा िनवास है, वहां पर न तो पानी अच् छा है 

और न ही जलवायु अच् छी है। िमनरल वॉटर के िलए जो Ã लांट लगाए गए हȅ , व ेइतने खराब हȅ , आप 

खुद देख लीिजए, लेिकन मेरा गला कैसे बोल रहा है। यह सारी की सारी Ë यवÎ था आपके नेतृत् व मȂ  है, 

लेिकन इसके बावजूद जहां Ĥ  Ǩ  पुतर्   मȂ  मȅ  रहता हंू, वहां िमनरल वॉटर के Ã लांट िबÊ कुल खराब चल रहे 

हȅ । इतनी खराब िÎ थित मȅ ने पहले कभी नहीं  देखी है,  इसीिलए मȅ ने यह सवाल उठाया था। आज पूरे 

देश मȂ  Ģ  दूषण की समÎ या है। चाहे जल Ģ  दूषण हो, वायु Ģ  दूषण हो या ध् विन Ģ  दूषण हो, तीनȗ  Ģ  दूषण 

हमारे िलए खतरनाक हȅ , लेिकन सरकार इस पर ध् यान नहीं  दे रही है, िवशेष रू प से िदÊ ली मȂ , जहां 

इस समय हम लोग रह रहे हȅ ।

महोदय, िदÊ ली मȂ  िÎ थित बहुत खतरनाक हो रही है और माननीय मंतर्  ी जी ने जो जवाब िदया 

है, उससे मȅ  िबÊ कुल संतुÍ ट नहीं  हंू। मȅ  माननीय मंतर्  ी जी से जानना चाहता हंू िक वाहनȗ  सिहत PM1 0  

बढ़ाने के िलए कौन-कौन से घटक उǄ  रदायी हȅ  और उन् हȂ  िनयंितर्  त करने के िलए मंतर्  ालय ǎ  ारा क् या-

क् या कदम उठाए जा रहे हȅ ?

डॉ. हषर्  वधर् न: सर,  आपके माध् यम से मȅ  माननीय सदÎ य को यह जानकारी देना चाहता हंू िक 

air pollution के संदभर्  मȂ  भारत सरकार के Ministry of Environment समेत जो अन् य मंतर्  ालय हȅ , उन 
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सबके माध् यम से हम बहुत ही  aggresive और comprehensive policy बनाकर, इसके ऊपर काम 

कर रहे हȅ । उदाहरण के िलए मȅ  आपको बताना चाहता हँू, आप सभी जानते हȅ  िक हमारी Ministry of 

Surface Transport and Highways ने भारत के अंदर पहली बार Bharat Stage norms को अĢ  ैल, 

2017 मȂ  सभी four-wheeler vehicles के ऊपर लागू िकया है। अभी 2020 के अंदर Bharat Stage VI 

norms को notify कर िदया गया है, हमारी सरकार ने यह एक बहुत बड़ा ऐितहािसक कदम उठाया है।

महोदय, इसके अलावा जो हमारी Petroleum Ministry है, उसने fuel quality के संदभर्  मȂ  बहुत 

detailed िनदȃ  श िदए हȅ । अभी जो latest िनदȃ  श हȅ , उसके िहसाब से जो research octane number है, 

for  premier gasoline available has been boosted to 95 with lead content being reduced 

to 0.005 gm/litre and benzene content of maximum one per cent.  The content of 

sulphur in gasoline is reduced to 0.005 per cent, that is, 50 ppm from existing 0.015 per 

cent in BS-IV compliant vehicles.

इसी Ģ  कार से हमारा जो Central Motor Vehicles Act, 1980 है, उसके तहत यह सबके िलए 

जरू री है िक व ेएक  Pollution Under  Control valid certificate carry करȂ । इसके संदभर्  मȂ  हमारा 

जो संबंिधत मंतर्  ालय है, उसने सारे देश के अंदर Model Inspection and Certification Centres 

बनाने के िलए तैयारी शुरु  कर दी है। महोदय, अभी इसके िलए 10 Î टेट् स मȂ  - आंधर्   Ģ  देश, कणार्  टक, 

हिरयाणा, िहमाचल Ģ  देश, NCT of िदÊ ली, महाराÍ टर्  , मध् य Ģ  देश, उǄ  र Ģ  देश, गुजरात और 

राजÎ थान आिद Î थानȗ  पर उन् हȂ  approve कर िदया गया है। हमारा जो National Electric Mobility 

Mission है, इसके अंतगर् त वषर्  2020 मȂ  उसे एक बड़ा िमशन बनाकर, सारे देश मȂ  electric vehicles 

को popularise  करने के िलए िविभƐ   Î तरȗ  पर सभी संबंिधत मंतर्  ालयȗ  मȂ , िजसमȂ  मेरा दूसरा मंतर्  ालय 

- Science and Technology भी है, उसके माध् यम से ये सारे Ģ  यास िकए जा रहे हȅ ।

महोदय, शायद आप जानते हȗ गे िक अभी रेवा मोटसर्  ने एक small electric battery car को 

commercialise भी िकया है।...

MR. CHAIRMAN: Thank you.

डॉ. हषर्  वधर् न: महोदय, three-wheeler manufacturers भी electric-driven vehicles को 

indian market मȂ  ला रहे हȅ । मȅ  यह भी बताना चाहता हंू िक जो हमारा New and Renewable Energy 

Department है, िजसे हम popularly MNRE मंतर्  ालय बोलते हȅ , उसने National Biofuel Policy 

बनाई है, िजसमȂ  यह propose िकया गया है। उसके ऊपर लगातार काम शुरू  हो रहा है, िजसके 

अनुसार gasoline मȂ  20 Ģ  ितशत ethanol mix  िकया जाए और डीज़ल मȂ  20 परसȂ ट बायोडीज़ल 

िमक् स िकया जाए।

MR. CHAIRMAN: Thank you.

डा. हषर्  वधर् न : सर, अभी complete नहीं  हुआ है। सर, माननीय सदÎ य pollution की बात कर 

रहे हȅ ।  Sir, I have to tell everything to him so that he is satisfied. ...(Interruptions)...
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MR. CHAIRMAN: I am afraid I have to get on with other questions also. 

...(Interruptions)...

DR. HARSH VARDHAN: Sir, he said that he is not satisfied. ...(Interruptions)...

MR. CHAIRMAN: I would request both. ...(Interruptions)...

Ǜ  ी नीरज शेखर:  सर, मंतर्  ी जी केवल इतना बता दȂ  िक Ģ  दूषण के मामले मȂ  िदÊ ली कौन से 

नंबर पर है? ...(Ë यवधान)...

Ǜ  ी सभापित: आप बैठ जाइए। चंूिक आपका सवाल नहीं  है, इसिलए आप कृपया बैठ जाइए। 

...(Ë यवधान)...

DR. HARSH VARDHAN: Sir, ...(Interruptions)...

MR. CHAIRMAN: Dr. Saheb, please try to be brief. ...(Interruptions)...

DR. HARSH VARDHAN: Sir, this is only a small portion of what I have to tell 

him. ...(Interruptions)... सर, िफर हमारा जो GAIL है, उसने एक Green Corridor Project िलया 

है, िजसके अन् तगर् त city की limits के बाहर CNG की availability के िलए long journeys मȂ  CNG 

users को promote करने के िलए काम हो रहा है।

सर, इसमȂ  सबसे बड़ी बात यह है िक जो पेटर्  ोिलयम और नेचुरल गैस िमिनÎ टर्  ी ने हाइडर्  ोजन 

कॉपर् स कंपनीज़ की और ऑयल इंडÎ टर्  ी की ...(Ë यवधान)...

MR. CHAIRMAN: Does it relate to this particular question? ...(Interruptions)...

DR. HARSH VARDHAN: Yes, Sir, it relates to that. ...(Interruptions)...

MR. CHAIRMAN: No, no, the entire work of the Ministry. ...(Interruptions)...

DR. HARSH VARDHAN: Everything relates to this because he is talking of 

controlling pollution and I am telling him that how much our Government, not only the 

Environment Ministry but the whole Government, as such, is comprehensively dealing 

with this issue in a very, very thorough manner.

MR. CHAIRMAN: Dr. Saheb, the question is very, very specific. It relates to Delhi's 

pollution.

DR. HARSH VARDHAN: But he hasn't said that it is related to Delhi's traffic. As 

far as the Delhi's traffic and the Delhi's pollution is concerned, I have comprehensively 

replied but in the supplementary, he is asking about the larger issue...
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MR. CHAIRMAN: Then, you don't reply, ...(Interruptions)... The procedure is that 

the question has to relate to the main question. You ask the second question as we are 

running out of time.

चौधरी सुखराम िंस ह यादव: माननीय सभापित जी, माननीय मंतर्  ी जी Î वाÎ थ् य मंतर्  ी भी हȅ  और 

अगर Î वाÎ थ् य मंतर्  ी ऐसा जवाब दȂ , तो हम लोग उनसे ऐसी उÇ मीद नहीं  करते हȅ ।

Ǜ  ी सभापित: आप सवाल पूिछए।

चौधरी सुखराम िंस ह यादव: माननीय सभापित जी, मेरा सवाल यह है िक जो िदÊ ली की िÎ थित 

है और िजस Ģ  कार से िदÊ ली मȂ  वाहनȗ  की संख् या बढ़ती जा रही है, उसके कारण कोई भी वाहन 20 से 

25 िकलोमीटर की Î पीड से ज् यादा नहीं  चल पाता है। िदÊ ली मȂ  िजस Ģ  कार से वाहन Ģ  दूषण फैला रहे 

हȅ , उसे देखते हुए क् या सरकार के पास, जैसे पहले सरकार ने एक योजना "ऑड एव ंइवन नंबर" की 

बनाई थी, उस Ģ  कार की कोई योजना है, तािक िदÊ ली मȂ  कम से कम वाहन चलȂ  और वाहनȗ  के साथ-

साथ लोग साइिकल का Ģ  योग करȂ । क् या इसके िलए भी कोई योजना सरकार ने बनाई है?

MR. CHAIRMAN: Please. ...(Interruptions)...

डा. हषर्  वधर् न: सर, इस संदभर्  मȂ  मुझे कहना है िक िदÊ ली का या देश का जो pollution है, इसमȂ  

...(Ë यवधान)...

MR. CHAIRMAN: Silence, please. ...(Interruptions)... Please listen to the answer. 

...(Interruptions)...

डा. हषर्  वधर् न: सर, जैसा मैने अपने उǄ  र मȂ  भी बताया है िक इस polution मȂ  खाली vehicles 

का ही contribution नहीं  है, लेिकन इसके बावजूद भी जो आपने सुझाव िदया िक िदÊ ली मȂ  vehicles 

की संख् या कम की जाए, तो इस संदभर्  मȂ  मȅ  बताना चाहता हंू िक ये सारे voluntary involvement के 

issues हȅ । इस संबंध मȂ  मेरा कहना है िक ऐसी सȅ कड़ȗ  goods deeds िजनमȂ  हमारे लोग as an 

individual; as a corporate; as a society and as an NGO कर सकते हȅ , उसे अभी हमने िपछले दो 

महीने मȂ  comprehensively तैयार िकया है और बहुत जÊ दी मȅ  उसे आप सबके बीच मȂ  समिर्प  त 

करू ं गा। हम सारे देश के अंदर, सांसदȗ  सिहत हर Ë यिक् त से, जो िक िजÇ मेदार है, यह request करȂ गे 

िक देश मȂ  हम ऐसा एक बड़ा social movement खड़ा करȂ  िजसके अंदर देश का हर Ë यिक् त, हर रोज़ 

एक ऐसा positive काम करे, जो िक environment के िलए positive हो और air pollution के िलए, 

river pollution के िलए तथा land pollution के िलए लाभकारी हो। मुझे पूरा िवÌ वास है िक इसमȂ  जैसा 

आपने सुझाव िदया, वसैा होगा, क् यȗ िक िकसी से जबदर् Î ती साइकल नहीं  चलवाई जा सकती है। 

लेिकन हम साइिकल चलाने के िलए उसको convince भी कर सकते हȅ , motivate भी कर सकते हȅ । 

हम car pooling के िलए motivate कर सकते हȅ  िक इस तरह के issues को देखते हुए घर मȂ  कम से 

कम कार रखȂ  और public transport को use करȂ । यह social movement के माध् यम से सÇ भव है और 

उस social movement को भी अगर हमारे जैसे लोग अपने-अपने क्ष  ेतर्   मȂ  नेतृत् व Ģ  दान करȂ गे तो मुझे 

पूरा िवÌ वास है िक आपकी जो समÎ या है, उसका समाधान हम बहुत जÊ दी कर पायȂ गे।
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SHRI RANGASAYEE RAMAKRISHNA: Sir, the provisioning of clean air is a 

highly neglected area all over the country, particularly in Delhi. There is no roadmap to 

address the issue. There is no designated authority to deal with this issue. Delhi pollution 

is not only due to traffic. Throughout the year in Delhi, there is a lack of clean air and there 

are many reasons. Take for instance, construction. There is no sign of prefab construction 

in the city. There is harvest-end pollution from Haryana. What I want to suggest is that 

this should be made an integral part of Swachh Bharat Abhiyan, and I think, there is a dire 

need for a Committee to go into these aspects and give a solution for Delhi, and, then, in 

the broader context, for the entire nation. Each particular city or urban area has its own 

reasons. But, I think, provisioning of clean air is a highly neglected area.

MR. CHAIRMAN: Thank you for the suggestion.

DR. HARSH VARDHAN: Sir, I will not agree with the hon. Member that there is 

no authority to handle this issue. First of all, let me inform him that the Central Pollution 

Control Board and the State Pollution Control Boards regularly organize meetings. At 

our Ministry, we regularly organize meetings of all NCR States, plus for Delhi itself, for 

the last two years, a new concept of National Air Quality Index has been introduced by 

our Prime Minister with his blessings and we are doing this for Delhi along with many 

other cities. There is a Graded Response Action Plan, a detailed action plan which has 

been notified specifically for controlling the air pollution in Delhi and NCR as also for 

controlling the Particulate Matter. The Central Pollution Control Board has already issued 

a comprehensive set of directions under Section 18(1)(b) of the Air (Prevention and Control 

of Pollution) Act, 1986 for implementation of 42 action points. These are very regularly 

monitored. If you permit, I will tell you how comprehensive. ...(Interruptions)...

MR. CHAIRMAN: I am afraid, not.

DR. HARSH VARDHAN: I have just now mentioned in my answer to the 

hon. Member that for cleaner alternate fuels, for burning of leaves, biomass, municipal 

waste, etc., a strict ban has been imposed. This is being monitored. There is an installation 

of online 24X7 continuous monitoring device by 17 major polluting industries. There 

is an ongoing promotion of public transport network of metro, buses, e-rickshaws and 

promotion of car pooling, Pollution Under Control certificates, lane discipline and vehicle 

maintenance. We issue regular advisories for ban on bursting of sound emitting crackers 

between 10.00 p.m. and 6.00 a.m and there are regular coordination meetings of officials 

at ministerial level in Delhi also. So, it is a very, very comprehensive programme. As a 

result of the initiatives taken by the Indian Government last year when there was so much 
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of hue and cry about it, if you compare the first six months of this year with the first six 

months of last year, there is a huge difference of air quality in Delhi. That is as per the 

record also.

SHRI JAIRAM RAMESH: Sir, the hon. Minister is best placed to understand the 

health effects of pollution being a doctor himself. Sir, my question flows from the answer 

that he has given. He has mentioned about Sulphur Dioxide and Nitrogen Dioxide. They 

are part of the National Ambient Air Quality Standards. Unfortunately, Sir, we do not 

have concentration standards both for Sulphur Dioxide and Nitrogen Dioxide, which are 

emerging as major pollutants in India. So, I want to know from the hon. Minister that 

in addition to the Ambient Air Quality Standards, on which I have no problem, whether 

he would consider promulgating standards for Sulphur Dioxide and Nitrogen Dioxide 

emissions, particularly from thermal power plants.

DR. HARSH VARDHAN: Sir, as far as his talk about the standards for NO
2
 and SO

2
 

is concerned, there are definite standards. But regarding the standards related to thermal 

power plants, the Government has initiated stringent standards for that. That process 

has already been initiated. It is all well known. There have been some observations 

and concerns which have been expressed by related people; the Government is, in fact, 

further getting into the depth of the issue. But I will not agree with you that there are not 

standards. There are standards for, virtually, everything that contributes to air pollution 

including, of course, SO
2
 and NO

2
.

Ǜ  ी रेवती रमन िंस ह: माननीय सभापित महोदय, मȅ  माननीय मंतर्  ी जी से जानना चाहंूगा िक 
'Paris Accord' के अनुसार थमर् ल पावर Î टेशन् स बंद िकए जाने हȅ , क् यȗ िक सबसे ज् यादा pollution 
थमर् ल पावर Î टेशन् स से होता है, तो क् या व ेइस पर िवचार कर रहे हȅ  िक िनकट भिवÍ य मȂ  जो थमर् ल 
पावर Î टेशन् स हȅ , उनको व ेबंद करȂ गे?

आपने कहा िक बायोमास को भी कंटर्  ोल करने के िलए हम योजना बना रहे हȅ । यहीं  बगल मȂ , 
आपके हिरयाणा, पंजाब मȂ  खुलेआम बायोमास का यूज़ िकया जाता है। वहां के िकसानȗ  ने इसके िलए 
मना कर िदया है और कहा है िक हम बायोमास जलाएंगे, हम उस पर कोई Ģ  ितबंध नहीं  मानȂ गे। आप 
इस संबंध मȂ  क् या कर रहे हȅ ?

डा. हषर्  वधर् न: सर, सबसे पहले तो मुझे यह कहना है िक कोई भी Î टेप एक बार मȂ  अचानक नहीं  
िलया जा सकता है। आप जानते हȅ  िक हमारे Ģ  धान मंतर्  ी जी ने क् लीन एनजीर्   के Ģ  मोशन के िलए एक 
बहुत बड़ा मूवमȂ ट हाथ मȂ  िलया हुआ है, िजसके तहत हम सâ  2022 तक 175 गीगावाट क् लीन एनजीर्   
का उत् पादन करने वाले हȅ । आप देख रहे हȅ  िक हमारा देश उस िदशा मȂ  बहुत तेजी से आगे बढ़ रहा है। 
आपने कहा िक 'पेिरस एगर्  ीमȂ ट' के अंदर थमर् ल Ã लांट् स को बंद करने की बात की गई है। मȅ  नहीं  

समझता िक ऐसी कोई भी बात 'पेिरस एगर्  ीमȂ ट' के अंदर कही गई है िक आप देश के अंदर या दुिनया 

के अंदर सभी थमर् ल पॉवर Ã लांट् स को बंद कर दीिजए, लेिकन हम ज् यादा-से-ज् यादा क् लीन एनजीर्   की 
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िदशा मȂ , क् लीन एनजीर्   के इÎ तेमाल की िदशा मȂ  बढ़Ȃ , उसके िलए सारी दुिनया संकÊ पबǉ   है। मुझे इस 

बात को बताते हुए बड़ी खुशी हो रही है िक हमारे Ģ  धान मंतर्  ी, मोदी जी ने 'पेिरस एगर्  ीमȂ ट' के तहत 
पेिरस के अंदर मीिंट ग मȂ  सारी दुिनया को नेतृत् व Ģ  दान िकया और उस नेतृत् व Ģ  दान करने के तहत 
दुिनया के अंदर 'िमशन इनोवशेन' नाम का एक मूवमȂ ट डेवलप हुआ। 'िमशन इनोवशेन' की जो पहली 
मीिंट ग है, वह सेन ģ  ांिसÎ को मȂ  हुई, दूसरी मीिंट ग इस साल चीन मȂ  हुई। दोनȗ  मीिंट ग् स मȂ  मȅ ने भारत 
का Ģ  ितिनिधत् व िकया था और दुिनया के सभी देशȗ  ने, including अमेिरका और चीन ने भारत के 
नेतृत् व की और िवशेषरू प से हमारे Ģ  धान मंतर्  ी, मोदी जी की भरूी-भरूी Ģ  शंसा की और सब लोगȗ  ने इस 
बात को acknowledge िकया है िक यह 'िमशन इनोवशेन' क् लीन एनजीर्   की तरफ बढ़ने के िलए एक 
महत् वपूणर्  कदम है। इसके अंदर 8 action groups हȅ , 8 action points हȅ , िजनके ऊपर िर सचर्  एव ं
सारे काम हो रहे हȅ । सारी दुिनया ने उसके अंदर Ģ  धान मंतर्  ी, नरेन् दर्   मोदी जी के contribution को 
सराहा, इसिलए आप िबÊ कुल िनिंÌ च त रहȂ । क् लाइमेट चȂ ज और ग् लोबल वािर्ंम   ग के संदभर्  मȂ  भारत सारी 
दुिनया को नेतृत् व Ģ  दान करने के िलए सक्ष  म है और हम उसी िदशा मȂ  बढ़ रहे हȅ ।

Environmental clearance for aqua food park at Thunduru

*154.  SHRI MOHD. ALI KHAN: Will the Minister of ENVIRONMENT, FOREST 

AND CLIMATE CHANGE be pleased to state:

(a) whether it is a fact that Government has given environmental clearance for the 

proposed aqua food park at Thunduru in West Godavari District ignoring its environmental 

concerns and if so, the details thereof; and

(b) whether Government is aware that the said project is being taken up in 

between the villages and their drinking water resources, which can become disastrous for 

the health of residents?

THE MINISTER OF ENVIRONMENT, FOREST AND CLIMATE CHANGE 

(DR. HARSH VARDHAN): (a) and (b) A Statement is laid on the Table of the House.

Statement

(a) The Environmental Clearance (EC) has not been granted for Aqua Food Park at 

Thunduru in West Godavari District as this activity is not listed in the scheduled projects/

activities under the Environment Impact Assessment Notification, 2006 as amended from 

time to time.

(b) The Andhra Pradesh Pollution Control Board have informed that the nearest 

human habitaitons are Tundurru, K. Bethapudi and Jonnalagaruvu villages which are 

at the distance of about 450 metres from the industry. No drinking resources will be 

polluted because the proposed Food Park is not permitted to discharge effluent outside its 

premises.
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Ǜ  ी मोहÇ मद अली खान: सर, मȅ  आपकी इजाज़त से, मेरे जो supplementary questions हȅ , 

उनमȂ  से एक के तहत यह पूछना चाहता हंू िक मरकज़ी सरकार ने अपने जवाब मȂ  यह माना है िक वÎे ट 

गोदावरी के अंदर जो फैक् टर्  ीज़ हȅ , उनको environmental clearance नहीं  िदया गया है, लेिकन 

िरयासती सरकार ने असेÇ बली मȂ  यह मान कर उस फैक् टर्  ी को इजाज़त दी िक वहां पर व ेफैक् टर्  ी कायम 

कर सकते हȅ  और 'आनन् द' नाम की एक फैक् टर्  ी वहां पर लग रही है। जो फैक् टर्  ी वहां पर कायम हुई है, 

उसने अपने तौर पर अलेहदा एक फैक् टर्  ी बाजू के फासले पर तामीर की है और उसके अंदर काम का 

आगाज़ भी हो चुका है। उस फैक् टर्  ी से हो रहे pollution की वजह से वहां के मुक़ामȗ  की फैक् टर्  ी मȂ  काम 

करने वाले 5 लोगȗ  की जानȂ  गई हȅ ।  इससे वहां आजू-बाजू के गांवȗ  के हजारȗ  लोग मुसलसल डेढ़ 

महीने से एहतजाज कर रहे हȅ । मȅ  मरकज़ी सरकार से जानना चाहता हंू िक जब िरयासती सरकार ने, 

बावजूद इसके िक pollution control मरकज़ी सरकार का subject है, इसकी इज़ाजत दी और वहां 

फैक् टरी कायम हुई। यह फैक् टरी illegal तरीके से वहां कायम हुई और उसी के अंदर 5 लोगȗ  की जान 

गई।

Ǜ  ी सभापित: आप सवाल पूिछए।

Ǜ  ी मोहÇ मद अली खान: मȅ  सरकार से जानना चाहता हंू िक िजन 5 लोगȗ  की वहां जान गई है, 

क् या आप उस फैक् टरी के िखलाफ कारर् वाई करके, उन लोगȗ  को मुआवजा दȂ गे। आज वहां मुसलसल 

†Transliteration in Urdu script.

†
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आस-पास के 23 गांवȗ  के लोग दहशत मȂ  रह रहे हȅ । उनकी सेहत के ऊपर इससे जो नुकसान हो रहा 

है, क् या िरयासती सरकार के िखलाफ या फैक् टरी के िखलाफ मरकज़ी सरकार कुछ action लेगी?

Ǜ  ी सभापित: आपका सवाल हो गया। Thank you.

Ǜ  ी मोहÇ मद अली खान: जो लोग मर गए हȅ , क् या उनके अफरादे खानदान को मुआवज़ा िदया 
जाएगा?

डा. हषर्  वधर् न: महोदय, जो Ģ  Ì न माननीय सदÎ य ने पूछा था, िजस फैक् टरी के संदभर्  मȂ  पूछा था, 
वह फैक् टरी अभी पूरी तरह से बनकर तैयार नहीं  हुई है।  दूसरी बात यह है िक िजस फैक् टरी के संदभर्  
मȂ  Ģ  Ì न पूछा गया है, भारत सरकार की Mega Food Park की एक Î कीम है, िजसके तहत िदसÇ बर, 
2013 मȂ  भारत सरकार के संबंिधत मंतर्  ालय ने उस Mega Food Park को establish करने के िलए 
permission दी थी। िजस Ģ  कार की वह फैक् टर्  ी है, िजस Ģ  कार का वहां prawns and fishes की 
processing का काम होना था, वह भारत सरकार के Environment Protection Act मȂ  जो दो 
Polluting Industries की categories - A and B हȅ , उनके तहत नहीं  आती है।  इसिलए भारत 
सरकार के Environment Department से िकसी भी Ģ  कार की permission लेने का कोई Ģ  Ì न नहीं  
था। उसके बाद, 26 मई, 2014 को वहां की सरकार के Pollution Control Board ने इस फैक् टरी को 
establish करने की permission दी। इसके साथ-साथ, कुछ norms वगैरह भी उसके िलए रखे गए, 
जैसे वहां जो पानी use िकया जायेगा, उसे िकस तरह से treat करके, उसी campus के अंदर use 
िकया जायेगा। यǏ  िप उन् हȗ ने बड़े Î पÍ ट तौर से norms वगैरह establish करके िदए, लेिकन कानून के 
तहत, अगर व ेउन् हȂ  follow न करȂ , तो उसे व े बंद भी कर सकते हȅ ।  इसके बाद जब वहां लोगȗ  ने 
Ģ  दशर् न इत् यािद िकए, कई objections िकए, तो राज् य सरकार ने एक और कमेटी बनाई। कमेटी बनाने 
के बाद, खुद पहल करके, उसके affluents को वहां से करीब 26 िकलोमीटर दूरी तक पाइप से ले 
जाकर समुदर्   से connect करने की योजना भी साथ-साथ बनाई गई। मेरा कहने का मतलब है िक 
िजस फैक् टरी के संदभर्  मȂ  माननीय सदÎ य कह रहे हȅ , कहां िकन लोगȗ  की मृत् यु हुई है, वह न तो इस 
Ģ  Ì न का part है, न उसकी हमारे पास जानकारी है। लेिकन भारत सरकार के पास, िकसी भी कानून 
के तहत अगर कहीं  कोई भी चीज़ गैर-कानूनी हो रही है, यिद कोई जानकारी िमलेगी, तो हम िनिÌ चत 
रू प से कानून के तहत आवÌ यक कायर् वाही करȂ गे। िफर भी, िजतना हमने अध् ययन िकया है, हमȂ  इसमȂ  
समझ नहीं  आया िक कानून का कहां violation हो रहा है? वहां सब कुछ proper ढंग से permission 
देकर काम हो रहा है।

SHRI V. VIJAYASAI REDDY: Sir, it is very fortunate that the hon. Minister is not 

aware of the fact that five people have died because of the leakage of the poisonous gas 

†Transliteration in Urdu script.
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from the factory located there, and, in fact, the State Government of Andhra Pradesh has 

paid the compensation also. What is worrisome is that, in fact, there are several lakes 

in the areas, particularly, Narsapuram, Bhimavaram, and Moghultur villages, where the 

waters of the lakes are getting polluted. That is the cause of concern. These factories-this 

aqua food par is not a general food park; it is an aqua food park, where the prawns are 

being processed – the wastage coming out of the factory is let into the agricultural canal. 

That is main cause of concern. In fact, 5,000 people are on continuous relay hunger strike 

since April. My question to the hon. Minister is: whether any social impact assessment 

and environmental impact assessment for the project has been conducted or not; and 

whether the Government has held any public hearing with Gram Sabhas to assuage the 

feelings of the people of villages. I have these two questions.

DR. HARSH VARDHAN: Sir, I have made it clear earlier also that creation of this 

particular Park or its running doesn't have any bearing on the functioning of the Central 

Government. This particular industry is not part of those group of industries which are 

basically highly polluting which actually need an environmental impact assessment from 

the Central Government. We are not at all involved with this. So, the question doesn't arise. 

As far as State Pollution Control Board is concerned, they have taken care of everything. 

They have given the permission to establish it. They have given the permission to run it. 

They have suggested certain measures. Factories are complying with the rules. As I said, 

even after protests, the Government itself has taken the initiative to constitute another 

committee; and they themselves have initiated a proposal to set up a pipeline of 26 KM 

long which will ensure discharging of effluents into the sea. As far as the deaths are 

concerned, which the hon. Member is referring to, it has no bearing with this particular 

question at all. ...(Interruptions)...

MR. CHAIRMAN: Your question is over, please. ...(Interruptions)... He has 

answered the question.

SHRI BHUBANESWAR KALITA: Sir, my supplementary arises from the statement 

of the hon. Minister on aqua project clearance. I want to know from the Minister whether 

he is aware that liquid nitrogen is served in the beverages in some restaurants. What 

action or what measures are being taken by the Department to stop serving liquid nitrogen 

in the beverages by restaurants?

DR. HARSH VARDHAN: Sir, I do not think that this question is related to the basic 

question. If the hon. Member has any information about the liquid nitrogen being served 

in the beverages in any particular restaurant, he can pass on the information to us and we 

will get it investigated.
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MR. CHAIRMAN: Please make the information available to the Ministry.

SHRI BHUBANESHWAR KALITA: It has come in the newspapers.

MR. CHAIRMAN: Give the details to the hon. Minister; and he will inquire into it. 

Q. No. 155, Shri K.T.S.Tulsi.

Projects under Namami Gange Programme

*155. SHRI K.T.S. TULSI: Will the Minister of WATER RESOURCES, RIVER 

DEVELOPMENT AND GANGA REJUVENATION be pleased to state:

(a) the total number of projects sanctioned by Government under Namami Gange 

Programme, since it was launched in 2015; and

(b) the total number of projects completed, so far and the details thereof?

THE MINISTER OF WATER RESOURCES, RIVER DEVELOPMENT AND 

GANGA REJUVENATION (SUSHRI UMA BHARTI): (a) and (b) A Statement is laid 

on the Table of the House.

Statement

(a) and (b) Under National Ganga River Basin Authority (NGRBA), Namami Gange 

Programme, total 163 projects for various activities such as sewage infrastructure, river 

front development, ghat and crematoria, ghat cleaning, rural sanitation etc. have been 

sanctioned. Out of 163 projects, 41 numbers of projects have been completed so far. Total 

86 projects have been sanctioned after 2015. Details are as under:

Projects status till date

Sl. No. Projects Undertaken Total No. of  No. of No. of

  Projects Project  Projects

   after 2015 Completed

1 2 3 4 5

1. Sewage Infrastructure 81 38 14

2. River Front Development 3 1 0

3. Ghats and Crematoria 59 35 24

4. River Surface Cleaning 1 1 0

5. Ghats Cleaning 1 1 0
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1 2 3 4 5

6. Institutional Development/CPCB 5 0 1

7. Project Implementation Support/Research & 

 Study Projects/Afforestation & Biodiversity 12 9 2

8. Rural Sanitation-UNDP 1 1 0

 GRAND TOTAL 163 86 41

SHRI K.T.S. TULSI: Sir, they have taken three years to complete 41 projects 

whereas there are 163 projects which have already been sanctioned. So, are we going to 

take 50 years to complete these projects? Will the Ganga River ever be clean or would 

it take 100 years? What is the reasonable prospect? I want to know this from the hon. 

Minister.

सुǛ  ी उमा भारती: सभापित जी, माननीय सदÎ य ने जो ज् योितषी की तरह भिवÍ यवाणी कर दी, 
लेिकन मȅ  माननीय सदÎ य का बहुत सÇ मान करती हँू। उनकी जो िचन् ता है, वह पूरे सदन की भी है और 
पूरे देश की भी है। मȅ  आपके माध् यम से माननीय सदÎ य और माननीय सदन को यह आÌ वÎ त करना 
चाहती हँू िक मोदी जी की सरकार ने पहली बार टाइमलाइन िदया और ...(Ë यवधान)...

MR. CHAIRMAN: Silence, please.

सुǛ  ी उमा भारती: उस टाइमलाइन को meet करने के िलए, उस टाइमलाइन तक पहँुचने के 
िलए जो अड़चनȂ  थीं , व ेदूर की हȅ । इससे पहले 29 सालȗ  मȂ , GAP-I, GAP-II, NGERBA और NMCG 
को िमलाकर 4,000 करोड़ के काम हो पाए थे, लेिकन एकाध को छोड़कर कोई भी काम कÇ Ã लीट नहीं  
था। अगर व ेकÇ पलीट हुए भी थे  और STP बन गए थे, तो नेटवकर्   के साथ उनके कनेक् शंस नहीं  थे। 
अब पहली बार हमने नये Ģ  योग शुरू  िकए और व ेनये Ģ  योग धरातल पर आ गए। उनमȂ  टȂ डसर्  हो गए, 
कई approved हो गए, कई release हो गए। मȅ  आपको यह बताना चाहती हँू िक माननीय Ģ  धान मंतर्  ी 
जी ने गंगा के बारे मȂ  कई योजना का जब पहला Ģ  ेजȂ टेशन िलया, तो उन् हȗ ने मुझसे दो Ģ  Ì न िकए, जो मȅ  
आपके माध् यम से माननीय सदÎ य को बताना चाहँूगी।  माननीय Ģ  धान मंतर्  ी जी के यही Ģ  Ì न थे िक 
िजस काम मȂ  29 साल लग गए, उसके कारण क् या थे और आगे वह काम जÊ दी हो सके, इसके 
समाधान के िलए तुÇ हारे मंतर्  ालय ने क् या िवचार िकए हȅ ?

जो समाधान हमने उनके सामने Ģ  Î तुत िकए थे, उन् हीं  के अनुसार हमारी EFC हुई, िफर हमारा 
केिबनेट मȂ  एĢ  ूवल हुआ और अंत मȂ  माननीय Ģ  धान मंतर्  ी जी ने हमȂ  दो चीज़Ȃ  सुिनिÌ चत कीं , बीस हजार 
करोड़ सȂ टर्  ल सैक् टडर्  फंड गंगाकारी योजना के िलए िदया गया।

MR. CHAIRMAN: Thank  you. Question Hour is over. The House is adjourned till 

2.00 p.m.

1.00 P.M .
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Irregularities in six laning of Raipur-Simga section of NH 200/30

†*156. SHRIMATI CHHAYA VERMA: Will the Minister of ROAD TRANSPORT
AND HIGHWAYS be pleased to state:

(a) whether the Ministry is aware that substandard material is being used in
construction of six laning of Raipur to Simga stretch of National Highway
No. 200/30;

(b) whether material used is not as per the estimates for the said road due
to which there is an apprehension of misuse of public money; and

(c) whether people in the surrounding areas of this road are facing many
problems and minor accidents are taking place in rainy season due to the slippage
created as a result of excessive use of soil in construction of this road?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND
HIGHWAYS (SHRI MANSUKH L. MANDAVIYA): (a) The material being used by
the construction agency is as per IRC (Indian Road Congress) Specification or other
relevant codes. The material is being tested regularly as per norms to ensure
conformity of the same to the specifications.

(b) The contract for the work has been awarded by Government on EPC
mode and as per provisions of the Contract Agreement, Contractor has to develop
his own design and drawings for execution of work. Contractor is executing the
works as per standards and specifications for National Highways and as per
provisions of the Contract Agreement.

(c) In this project, about 50% length of the existing road of project stretch
is proposed to be widened to 6-lane. At these locations work is being carried out
abutting to existing carriageway, the widened road level is proposed higher than
the existing road level. This requires earth embankment right from the edge of the
existing road, as the work is taken up on half width of the road at a time. Sand
bags are provided to stop earth from spreading on the existing road. However, during
monsoon some earth may move along with rain water onto existing road, the same
is regularly removed by Contractor to avoid inconvenience to the commuters. Caution
signs have been provided on construction zones to alert the commuters about the

†Original notice of the question was received in Hindi.
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construction activities and to drive carefully. It may not be out of place to mention
that the construction zones may cause some inconvenience to commuters, but the
same is for benefit of commuters at large after completion of the work.

Installation of sensors on bridges

*157. SHRI N. GOKULAKRISHNAN: Will the Minister of ROAD TRANSPORT
AND HIGHWAYS be pleased to state:

(a) whether Government has decided to install sensors on bridges on
stretches that are largely used for movement of over-dimensional vehicles to carry
heavy equipments, such as electricity turbines, so that the health of these structures
can be assessed in real time and if so, the details thereof; and

(b) whether Government had rolled out Indian Bridge Management System
in early 2016, after realising that there was no centralised list of bridges, and hence
it depended on physical reports to undertake repair, maintenance or rehabilitation
and if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND
HIGHWAYS (SHRI MANSUKH L. MANDAVIYA): (a) and (b) At present, no sensors
have been installed on stretches that are largely used for movement of over-
dimensional vehicles. However, on high density corridors, Government has decided
in-principle to install sensors on bridges on pilot basis.

Ministry has established Indian Bridge Management System (IBMS) during FY
2015-16 for field data collection and inspection of all bridges on all National
Highways in the country for a period of three years. One central consultant is
appointed for processing the entire data collected in IBMS system. 18 field
consultants are appointed for collecting all the inventory and condition survey data
in real time framework. As on 21.07.2017, Bridge inventory and condition survey of
1,62,022 bridges including 1,26,233 culverts have been carried out and a total number
of 147 bridges have been found under distress condition. Concerned executive
agencies (like State PWDs, NHAI, NHIDCL) have already been asked to undertake
repairs, rehabilitation and reconstruction of all such bridges after detailed condition
survey.

Man-animal conflict

*158. SHRI RAJKUMAR DHOOT: Will the Minister of ENVIRONMENT, FOREST
AND CLIMATE CHANGE be pleased to state:

(a) whether it is a fact that according to a recent study, there are two deaths
everyday due to man-animal conflict and if so, the details thereof; and
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(b) what remedial measures Government proposes to take in the matter?

THE MINISTER OF ENVIRONMENT, FOREST AND CLIMATE CHANGE
(DR. HARSH VARDHAN): (a) Deaths due to man-animals conflict on day to day
basis are not collated in the Ministry. However, details due to man-animal conflict
as available in the Ministry are given in the Statement-I and Statement-II respectively
(See below).

(b) The Government has taken following remedial measures to mitigate man-
animal conflict-

(i) Provisions provided under Section 11 of the Wild Life (Protection) Act,
1972, inter-alia, empowering the Chief Wildlife Warden and authorised
officer to take necessary steps to handle problematic wild animals.

(ii) Standard Operating Procedures (SOP)/guidelines for management of major
problematic animals like tiger, elephant, leopard, rhino etc. are being used
by the respective State Governments.

(iii) Construction/erecting of physical barriers, such as barbed wire fence, solar
powered electric fence, bio-fencing using cactus, boundary wall etc. to
prevent the entry of wild animals into crop field.

(iv) Improvement of wildlife habitats by augmenting the availability of food
and water in forest areas to reduce the entry of animals from forest to
human habitations.

The Ministry has issued guidelines in context of human-wildlife conflict to the
Chief Wildlife Wardens of all the State Governments/Union Territory Administrations
dated 24th December, 2014 and 1st June, 2015. The Ministry has specifically sought
proposal from States/UTs, after objective assessment of the situation, details of the
areas in which it is essential to reduce the over-population of wild animals for
specified period.

Statement-I

Details of Human Death by tiger attacks in the States for calendar year
(During last three years and current year)

Sl. No. State 2014-15 2015-16 2016-17 2017-18
(as on 18.5.2017)

1 2 3 4 5 6

1 Andhra Pradesh 0 0 0 0

2 Arunchal Pradesh 0 0 0 0
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1 2 3 4 5 6

3 Assam 0 0 0 0

4 Bihar 0 0 0 0

5 Chhattisgarh 0 0 0 0

6 Jammu and Kashmir 0 0 0 0

7 Jharkhand 0 0 0 0

8 Karnataka 4 2 0 0

9 Kerala 1 1 0 0

10 Madhya Pradesh 6 6 3 0

11 Maharashtra 8 0 4 4

12 Mizoram 0 0 0 0

13 Odisha 0 0 0 0

14 Rajasthan 0 1 0 0

15 Tamil Nadu 1 1 0 0

16 Telangana 0 0 0 0

17 Uttar Pradesh 0 1 6 7

18 Uttarakhand 0 1 1 2

19 West Bengal 14 18 0 0

TOTAL 34 31 14 13

Statement-II

Number of Human Deaths caused by elephant form 2013-14 to 2016-17

Sl. No. State 2013-14 2014-15 2015-16 2016-17
(upto 9.2.2017)

1 2 3 4 5 6

1 Andhra Pradesh 2 2 NR

2 Arunachal Pradesh 7 1 1

3 Assam 87 54 31 69
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1 2 3 4 5 6

4 Chhattisgarh 23 32 59 67

5 Jharkhand 56 53 66 42

6 Karnataka 33 38 26

7 Kerala 7 20 INR

8 Maharashtra 0 3 0 0

9 Meghalaya 10 3 9

10 Nagaland 0 1 1

11 Odisha 67 64 63

12 Tamil Nadu 52 31 47

13 Tripura 0 1 0 2

14 Uttar Pradesh INR INR INR

15 Uttarakhand INR INR INR

16 West Bengal 69 89 112 65

TOTAL 413 392 415 245

NR-Not Received

INR-Information Not Received

Closure of unsafe mines

*159. SHRI MAJEED MEMON: Will the Minister of MINES be pleased to state:

(a) whether it is a fact that Government is planning to close 418 unsafe mines
in the country, if so, the details thereof, State/UT-wise;

(b) whether Government proposes to convert exhausted mining pits into
environmental projects and if so, whether Government received any interest from
Non-Governmental Organisations for promoting greenery; and

(c) what is Government's preparedness to reduce mine disasters and the
details of the suggestions and recommendations made by Directorate General of
Mines Safety in their latest safety audit reports?

THE MINISTER OF STATE OF THE MINISTRY OF MINES (SHRI PIYUSH
GOYAL): (a) Safety of mines is a priority area for the Government of India. The
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Government has made it mandatory to conduct safety audit of mines. Based on audit
reports, mitigation of risk is carried out for taking appropriate measures.

(b) There is no such proposal at present.

(c) The matters relating to safety, health and welfare of persons employed
in the mines are dealt with under the Mines Act, 1952 and Rule and Regulations
made thereunder by Directorate General of Mines Safety (DGMS) under the Ministry
of Labour and Employment, Government of India. The following steps are taken by
Directorate General of Mines Safety in this regard based on safety audit reports:-

(i) To promote and propagate safety awareness in mines, National Safety
Awards (Mines), National Conference on Safety in Mines are organized
by DGMS. The recommendations of National Conference on Safety in
Mines go a long way in enhancing safety of mine workers.

(ii) Workers participation and sensitization in matters of safety are ensured
through training in safety and by initiatives like celebration of safety week
and safety campaigns, etc.

(iii) Safety training programmes are organized among Managers and
Supervisors for improving safety standards in mines.

(iv) Introduction of Risk Assessment Techniques and preparation of safety
management plan aimed at elimination of risks and to ensure safety of
workmen.

(v) Introduction of standard operating procedures to avoid unsafe practices
in mines.

(vi) Time to time, DGMS Circulars are issued as guidelines for safe operations
in identified thrust areas.

(vii) Special drive has been undertaken by DGMS to review the Safety
Management Plan (SMP) and sensitize the safety officer, mine officials
including the workmen inspector to undertake risk assessment and safety
management plan upto the face workers' level and review its effectiveness
from time to time.

(viii) Safety actions like Geo technical cells in mining company for slope
stability in opencast mines and gas monitoring system in below ground
mines among others.
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Remedial action for purity of surface water

*160. SHRI ANUBHAV MOHANTY: Will the Minister of WATER RESOURCES,
RIVER DEVELOPMENT AND GANGA REJUVENATION be pleased to state:

(a) whether it is a fact that Water Aid, an international organization, has
stated in its report that 80 per cent of the surface water in India is polluted and is
dangerous for health; and

(b) the details of the remedial action Government proposes to take to ensure
that the purity of the surface water is preserved?

THE MINISTER OF WATER RESOURCES, RIVER DEVELOPMENT AND
GANGA REJUVENATION (SUSHRI UMA BHARATI): (a) and (b) Water Aid, an
international organisation and its study on 'Urban WASH: An Assessment of Faecal
Sludge Management (FSM) Policies and Programmes at the National and Selected
State Level' has been prepared with limited study in urban areas only and does not
represent the surface water quality scenario of entire country.

However, Central Water Commission (CWC) monitors water quality of river at
429 key locations covering 67 main rivers, 138 tributaries and 55 sub-tributaries. The
following 9 parameters are considered as toxic and hazardous to Human and Animal
life. The analysis of data of these nine parameters for 2015-16 shows that the
number of rivers and sites that exceeded the permissible limit is:

Sl. No. Parameters No. of rivers No. of Sites/Stations

1. Arsenic 1 1

2. Cadmium 64 112

3. Chromium 16 19

4. Copper 8 10

5. Lead 47 55

6. Nickel 38 56

7. Zinc No toxicity was found in
River Water during test

8. Iron 67 110

9. Mercury No toxicity was found in
River Water during test
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Ministry of Environment, Forests and Climate Change had been earlier
implementing two separate programmes, namely National Wetland Conservation
Programme (NWCP) and National Lake Conservation Plan (NLCP) for conservation
and management of identified lakes and wetlands in the country. To have better
synergy and avoid overlap, both the programmes have been merged in February,
2013 into an integrated scheme of National Plan for Conservation of Aquatic
Eco-systems (NPCA). NPCA aims at holistic conservation and restoration of wetlands
and lakes for achieving the desired water quality enhancement, besides improvement
in biodiversity and eco-systems through an integrated and multi-disciplinary approach
and a common regulatory framework. Under the NPCA scheme assistance is provided
for conserving lakes and wetlands, on cost sharing basis between the Central and
the State Governments. The various activities covered under the scheme include
interception, diversion and treatment of waste water, shore line protection, lake front
development, de-silting, bio-remediation, catchment area treatment, lake beautification,
survey and demarcation, bio-fencing, fisheries development, weed control, biodiversity
conservation, education and awareness creation and community participation, etc.

Government of India has formulated the National Water Policy in 2012 in which
several recommendations for conservation, development and management of water
resources in the country have been made. National Water Policy, 2012 has inter-
alia suggested that:

• Conservation of rivers, river corridors, water bodies and infrastructure
should be undertaken in a scientifically planned manner through
community participation.

• Source of water and water bodies should not be allowed to get polluted.
System of third party periodic inspection should be evolved and stringent
actions to be taken against the persons responsible for pollution.

Under Namami Gange, 81 projects have been taken for sewage treatment
infrastructure on the banks of River Ganga. 14 of these projects have been
completed. In addition, CPCB carries out extensive monitoring of Grossly Polluting
Industries, to ensure their effluents meet the CPCB norms.

Forest based Projects

* 161. SHRI RAMKUMAR VERMA: Will the Minister of ENVIRONMENT,
FOREST AND CLIMATE CHANGE be pleased to state:

(a) the details of the forest based projects approved by the Central
Government during the last three years;
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(b) whether any project has been pending since long, including those of

Rajasthan, and if so, the details thereof and the reasons therefor; and

(c) the steps taken by Government to expedite the clearance of these pending

projects?

THE MINISTER OF ENVIRONMENT, FOREST AND CLIMATE CHANGE (DR.

HARSH VARDHAN): (a) The proposals for forest clearances under the provisions

of the Forest (Conservation) Act, 1980, for diversion of forest lands, for non-forestry

use are considered in the Ministry and is accorded in two stages i.e. Stage I/In

principle approval which mandates conditions to be complied with for the issue of

the subsequent Stage II/Final approval which is the prior approval of the Central

Government. The State/UT then issues an order for diversion of forest land on

receipt of this prior approval of the Central Government. A total of 2196 proposals

have been accorded Stage I/In principle approval by the Central Government during

the period 2014-2017. The details are given in Statement-I (See below). During the

same period i.e. 2014-2017 a total of 944 Stage II/Final approvals were accorded by

the Central Government. Details are given in Statement-II (See below).

(b) and (c) At present a total of 357 cases are pending for prior approval of

the Central Government under the provisions of the Forest (Conservation) Act, 1980

including in the State of Rajasthan. Details of proposals received in the said period,

in the Ministry and yet to be accorded prior approval are given in Statement-III

(See below). The receipt and process of proposals for projects involving diversion

of forest land are a dynamic process and the proposals are considered and granted

prior approval based on the provision of requisite information and completeness of

the proposals by the States/UTs and many a times proposals are found to be

incomplete or lacking in information or the complete compliances of conditions laid

down in the Stage-I/In principle approval are not received from the States/UTs which

requires further correspondences. However all efforts are made to ensure that

proposals are decided upon in a timely manner, allowing for necessary scrutiny and

consideration as per the provisions of the Forest (Conservation) Act, 1980. The

Forest Advisory Committee (FAC) and Regional Empowered Committee (REC) meetings

are held every month and complete proposals are considered for the approval of

the Central Government subject to the compliance of conditions mandated.
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Increase in fine on parking vehicles on notified streets in New Delhi

*162. SHRI AMAR SINGH: Will the Minister of ROAD TRANSPORT AND
HIGHWAYS be pleased to state:

(a) whether Government has received any proposal to make amendment in the
Motor Vehicles Act to increase the fine for parking vehicles on notified public streets
in New Delhi and if so, the details thereof;

(b) the details of the roads proposed to be notified for this purpose; and

(c) whether Government proposes to impose penalty on parking of vehicles on
streets of residential colonies and if so, the details thereof and if not, the reasons
therefor?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND
HIGHWAYS (SHRI MANSUKH L. MANDAVIYA): (a) and (b) No, Sir.

(c) The Motor Vehicles (Amendment) Bill, 2017, passed by Lok Sabha on 10th
April. 2017 and presently in Rajya Sabha for consideration and passing inter-alia
proposes for enhancement of penalty for unauthorised parking upto `500/- per hour
from the present penalty of `50/- per hour. Section 127 of the Motor Vehicles Act, 1988
permits removal of an abandoned or unattended vehicle from a public place under
orders of a police authority. Further, as per section 117 of the Motor Vehicles Act, 1988,
the State Government or any authority authorised in this behalf by the State Government
may, in consultation with the local authority having jurisdiction in the area concerned,
determine places at which motor vehicles may stand either indefinitely or for a specified
period of time.

Skill development in coal sector

†*163. SHRI RAM KUMAR KASHYAP: Will the Minister of COAL be pleased
to state:

(a) whether Government has launched or intends to launch any scheme for skill
development in coal sector and if so, the details thereof;

(b) whether, following the closure of units in coal sector, workers in coalfields
are being imparted training to enable them to earn their livelihood even outside the
coalfields and if so, the details thereof; and

†Original notice of the question was received in Hindi.
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(c) whether any amount has been allocated for training purposes, if so, the
details thereof and the steps taken by Government in this regard?

THE MINISTER OF STATE OF THE MINISTRY OF COAL (SHRI PIYUSH GOYAL):
(a) and (b) Coal India Limited (CIL) has launched a CIL-National Skill Development
Fund-National Skill Development Corporation Skill Development Project. The Project
will provide training and undertake Recognition of Prior Learning (RPL) to 2.7 Lakh
persons over a period of 2 years as per National Skills Qualification Framework (NSQF)
in its operational areas and neighboring regions.

The project has outlined targeting RPL for 1.00 Lakh CIL employees, 0.68 Lakh
Contract Workers, Fresh Skilling for 0.7 Lakh beneficiaries and training for 0.3 Lakh
School Children. Under the RPL component, training of 38,575 persons for both Mining
and non-Mining fields has already been achieved. Out of these 38,575 trained persons,
RPL has been completed for 33,914 on-roll employees and 4661 contract workers. Under
Fresh Skilling programmes, impetus has been given in specific areas like Mining,
Healthcare and Security.

(c) An amount of ` 15 cr. has been approved by CIL Board for CIL-NSDC-NSDF
Skill Development Project and the entire money has been disbursed to NSDF.

Growth in electricity generation vis-a-vis demand

*164. SHRI DILIP KUMAR TIRKEY:  Will the Minister of POWER be pleased to
state:

(a) whether, current growth rate in electricity generation in the country is
considerably higher than the growth rate in electricity consumption;

(b) if so, the details thereof including the details of per capita electricity
consumption at present, State-wise; and

(c) the steps taken by Government to address the gap between electricity
generation and its consumption?

THE MINISTER OF STATE OF THE MINISTRY OF POWER (SHRI PIYUSH
GOYAL): (a) and (b) The growth rate of electricity generation in the year 2016-17
(including renewable) was 5.8% while the growth rate in consumption (electricity
supplied) of electricity was 4.1%. The State-wise details of per capita electricity
consumption are given in the Statement (See below).
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(c) The steps taken by the Government to address the gap between electricity

generation and its consumption, inter-alia, are:–

(i) During the 12th Plan period (2012-17), a capacity addition of about 99,209

MW as against the target of 88,537 MW from the conventional sources and

about 29,462 MW as against the target of 30,000 MW from renewable

sources have been achieved.

(ii) Adequate supply of the domestic coal to power plants has been

ensured.

(iii) During the 12th Plan period (2012-17), 1,10,370 ckm as against the target of

1,07,440 ckm of transmission lines and 3,31,214 MVA as against the target

of 2,82,750 MVA of transformation capacity have been completed.

(iv) The Government of India has taken up an initiative to prepare State specific

Action Plans for providing 24X7 Power For All (PFA) in partnership with the

States. The roadmap for all the States/UTs have been finalised and is under

implementation.

(v) Two schemes which were launched by the Government of India, namely,

Deendayal Upadhyaya Gram Jyoti Yojana (DDUGJY) and Integrated Power

Development Scheme (IPDS) for strengthening of sub-transmission and

distribution networks and for segregation of agricultural feeders to give

adequate and reliable supply of power and reduce line losses.

(vi) The Government of India has taken several steps to promote energy

conservation, energy efficiency and other demand side management

measures.

(vii) The Central Government notified Ujjwal Discom Assurance Yojana (UDAY)

scheme for Operational and Financial Turnaround of DISCOMs.

(viii) Government of India has taken steps for expeditious resolution of issues

relating to Environmental and forest clearances for facilitating early completion

of generation and transmission projects.

(ix) Government of India has planned an ambitious capacity addition target of

175 GW from Renewable Energy Sources (RES) by the year 2021-22.
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Statement

State-wise details of per capita electricity consumption

States/UTs/REG. 2012-13 2013-14 2014-15 2015-16 2016-17

Chandigarh 1168 1133 1052 1112 1128

Delhi 1613 1446 1561 1557 1574

Haryana 1722 1773 1909 1936 1975

Himachal Pradesh 1380 1348 1336 1339 1340

Jammu and Kashmir 1043 1066 1169 1234 1282

Punjab 1761 1810 1858 1919 2028

Rajasthan 982 1011 1123 1164 1166

Uttar Pradesh 450 472 502 524 585

Uttarakhand 1297 1285 1358 1431 1454

Sub-Total (N R) 852 867 927 957 1003

Chhattisgarh 1495 1601 1719 2022 2016

Gujarat 1796 1973 2105 2248 2279

Madhya Pradesh 753 764 813 929 989

Maharashtra 1239 1183 1257 1318 1307

Daman and Diu 7927 8003 6960 7836 7965

Dadra and Nagar Haveli 14341 14515 13769 15137 15783

Goa 2045 2198 1803 2738 2466

SUB-TOTAL (W R) 1284 1313 1393 1515 1533

Andhra Pradesh 1135 1196 1040 1230 1319

Telangana 1356 1439 1551

Karnataka 1129 1179 1211 1242 1367

Kerala 630 645 672 704 763

Tamil Nadu 1226 1544 1616 1688 1847

Puducherry 2136 1692 1655 1672 1784
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States/UTs/REG. 2012-13 2013-14 2014-15 2015-16 2016-17

Lakshadweep 592 665 657 649 633

SUB-TOTAL (S R) 1094 1213 1271 1316 1432

Bihar 145 160 203 258 272

Jharkhand 847 810 835 884 915

Odisha 1209 1349 1419 1564 1622

West Bengal 594 609 647 660 665

Sikkim 862 700 685 687 806

Andaman and Nicobar 559 368 361 355 370
Islands

SUB-TOTAL (E R) 552 579 618 675 694

Arunachal Pradesh 719 503 525 600 648

Assam 240 280 314 322 339

Manipur 353 266 295 360 326

Meghalaya 690 684 704 835 832

Mizoram 469 445 449 503 523

Nagaland 268 259 311 346 345

Tripura 296 331 303 329 470

SUB-TOTAL (N E R) 298 317 338 369 392

TOTAL ALL INDIA 914 957 1010 1075 1122

Note: Per Capita Consumption= (Gross Energy Generation+ Net Import)/Mid-Year Population.

States affected by Arsenic contaminated water

*165. SHRI NEERAJ SHEKHAR: Will the Minister of DRINKING WATER AND
SANITATION be pleased to state:

(a) whether total allocation of funds for provision of safe drinking water to
Arsenic affected States of Uttar Pradesh, Bihar and West Bengal is sufficient;

(b) if so, the details thereof along with the details of funds allocated, released
and spent during each of the last three years and current year, so far, State-wise; and
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(c) if not, the reasons for failure of Government to eradicate the problem of
Arsenic in drinking water in rural areas of above States where concentration of Arsenic
in drinking water has reached upto 3,880 parts per billion causing deaths and deadly
diseases?

THE MINISTER OF DRINKING WATER AND SANITATION (SHRI NARENDRA
SINGH TOMAR): (a) Drinking water supply is a State subject. It is the primary
responsibility of all the State Governments to provide safe drinking water in adequate
quantity. The Ministry of Drinking Water and Sanitation assists all the States technically
and financially through the centrally sponsored National Rural Drinking Water Programme
(NRDWP). If the allocation / releases under NRDWP is inadequate to provide safe
drinking water, States have to rope in additional funds from their own resources, 14th
finance commission grants and external loan assistance or borrowing from lending
institutions.

(b) Details of allocation, release and expenditure incurred by the three arsenic
affected states of Bihar, Uttar Pradesh and West Bengal during the last there years and
current financial year are given in the Statement (See below).

(c) Arsenic affected States of Bihar, Uttar Pradesh and West Bengal as well as
the Ministry of Drinking Water and Sanitation are taking all efforts for providing safe
drinking water to the affected rural population.

The States have been asked to focus on providing piped water supply schemes
from safe and perennial surface water source in water quality affected habitations. As
an immediate short term measures, States have been provided an amount of `800 crores
in Mar 2016 as 100% grant by Government of India on the recommendation of NITI
Aayog to provide 8-10 litres per capita per day of safe drinking water in arsenic and
fluoride affected habitations for drinking and cooking purposes, as short term measures
through Community Water Purification Plants. Funds released to the three Arsenic
affected States of Bihar, Uttar Pradesh and West Bengal are ` 22.83 crore, `13.39 crore
and `236.98 crore (including ` 100 crore for last mile connectivity of piped water supply
project for arsenic affected habitations in West Bengal) respectively.

To solve the problem of arsenic and fluoride contamination in water, the Ministry
has launched a National Water Quality Sub-Mission on 22nd March 2017 to provide
safe drinking water to about 28,000 arsenic / fluoride affected habitations in the country
in a span of 4 years, subject to availability of funds. During the current financial year
2017-18, ` 1000 crore has been earmarked for National Water Quality Sub-Mission on
arsenic and fluoride. Details of allocation, release and expenditure are given in the
enclosed Statement (See below).

The arsenic affected States of Bihar and Uttar Pradesh are also benefited under
World Bank assisted Rural Water Supply and Sanitation Projects (Low Income State)
whose allocation, release and expenditure details are given in the enclosed Statement.
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WRITTEN ANSWERS TO UNSTARRED QUESTIONS

Division of CIL into seven companies

1601. SHRI T. RATHINAVEL: Will the Minister of COAL be pleased to state:

(a) whether it is a fact that Government is considering to divide Coal India
Limited into seven companies within a year;

(b) if so, the details thereof;

(c) whether it is also a fact that Government backed down from a similar
proposal in the face of union protests in 2014; and

(d) if so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF COAL (SHRI PIYUSH GOYAL):
(a) to (d) No, Sir. There is no such proposal under consideration by the Ministry of
Coal.

Closure of coal mines

1602. SHRI HARIVANSH: Will the Minister of COAL be pleased to state:

(a) whether it is a fact that the Coal India Limited has proposed to close 37
mines this year; and

(b) if so, what steps are being taken to redeploy the surplus workers?

THE MINISTER OF STATE OF THE MINISTRY OF COAL (SHRI PIYUSH GOYAL):
(a) and (b) Safety in coal mines is an area of priority for the Government of India. CIL
has graded all mines into high, moderate and low risk categories through a safety audit.
Closure of mines is a continuous process. Presently 37 underground mines have been
identified by CIL for closure. Workers of these mines may be redeployed as per the
extant policy of CIL.

Singareni coal workers' strike on legacy appointments

1603. SHRI T. G. VENKATESH: Will the Minister of COAL be pleased to state:

(a) whether Government has taken note of the Singareni Collieries Company
Limited coal workers' strike seeking legacy appointments;

(b) if so, the details thereof; and



537[31 July, 2017]Written Answers to Unstarred Questions

(c) the steps being taken by Government to appease the coal workers?

THE MINISTER OF STATE OF THE MINISTRY OF COAL (SHRI PIYUSH GOYAL):

(a) to (c) The information is being collected and will be laid on the Table of the

House.

Inferior quality of coal in the country

1604. SHRI A. VIJAYAKUMAR: Will the Minister of COAL be pleased to state:

(a) whether coal produced in the country is of inferior quality leading to import

of coal from foreign countries;

(b) if so, the details of coal imported from foreign countries, grade-wise;

(c) will Government take any step to improve the standard of coal; and

(d) if so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF COAL (SHRI PIYUSH GOYAL):

(a) Coal produced in the country contains high ash and as such is of inferior quality

ash compared to low ash coal being imported in India. In regard to coking coal, the

reserves in India are limited resulting in import of coking coal. Further, power plants

designed on imported coal will continue to import coal for their power generation.

(b) As informed by Coal Controller's Organisation, import of coking coal and

non-coking coal during the last three years is given below:–

(Million tonnes)

Type of coal 2014-15 2015-16 2016-17 (provisional)

Coking 43.715 44.561 41.644

Non-coking 174.068 159.388 149.309

TOTAL IMPORT 217.783 203.949 190.953

(c) and (d) In order to improve the quality of coal available in the country, Coal

India Limited (CIL) has planned to construct 13 new coking coal washeries and to

renovate its 5 existing washeries. In regard to non-coking coal, CIL plans to construct

nine washeries.
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Revenue sharing model for commercial coal mining

1605. SHRI RAJEEV SHUKLA: Will the Minister of COAL be pleased to state:

(a) whether there is any proposal for review of the revenue sharing model for
award of coal blocks for commercial mining; and

(b) if so, the details thereof, including the model proposed in lieu of revenue
sharing model?

THE MINISTER OF STATE OF THE MINISTRY OF COAL (SHRI PIYUSH GOYAL):
(a) and (b) Enabling provisions have been made in the Coal Mines (Special Provisions)
Act, 2015 for allocation of coal mines by way of auction and allotment for the sale of
coal. The methodology for auction of coal blocks for commercial mining has not been
finalized.

Coal mines target and rehabilitation in Jharkhand and Chhattisgarh

1606. SHRI MAHESH PODDAR: Will the Minister of COAL be pleased to state:

(a) whether the Coal India Limited (CIL) has fixed up its target of coal mining
of 1.5 billion tonnes per annum;

(b) if so, by when the CIL is likely to meet the target; and

(c) if so, what steps Government is taking for rehabilitation of displaced persons
in Jharkhand and Chhattisgarh?

THE MINISTER OF STATE OF THE MINISTRY OF COAL (SHRI PIYUSH GOYAL):
(a) The coal production target of Coal India Limited (CIL) has been fixed at 600 MT for
the year 2017-18. Further, an exercise has been carried out by CIL to prepare a roadmap
for achieving a coal production level of 1 Billion Tonnes by the year 2019-20. CIL has
identified mines with a production capacity of 908 million tonnes so far.

(b) On account of enhanced production by CIL, the country has moved from
a regime of coal scarcity to a coal surplus situation. The vendible stock of CIL has
increased from 53.62 Mt. as on 01.04.2015 to 61.92 Mt. as on 01.04.2017. The off-
take/ dispatch of coal of CIL has also increased from 488.86 Mt in 2014-15 to 542.82
Mt. in 2016-17. The vendible stock of CIL even on 01.07.2017 was 49.90 Mt. Production
is likely to further increase due to planned enhancement in productivity and deployment
of Heavy Earth Moving Machineries.
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(c) Land Acquisition in CIL is done as per the relevant Acts and the possession
of land is taken after payment of land compensation as per the Acts. Rehabilitation and
Resettlement (R&R) activities are conducted under CIL R&R Policy 2012, subject to
modifications by Subsidiary Boards, suiting to local conditions in all the subsidiaries
of CIL operating in the States of Jharkhand and Chhattisgarh. The steps taken are:

• Suitable R&R scheme, as approved in the District Resettlement and
Rehabilitation Committee, is implemented based on the norms laid down by
the company in its R&R Policy in force.

• Land compensation is paid as per the provisions of the concerned Act or
State Govt. notification. Where no notification of the State Government is
available, the concerned subsidiary Board fixes the rate of compensation
keeping in view the compensation provided by the neighbouring States.

• Whereever tribal communities are involved, they are shifted as a unit to
maintain their cultural identity.

• Apart from land compensation, employment or monetary compensation in
lieu of employment is provided to the land losers.

• Plot for construction of house at R&R site or one time lump sum payment
in lieu of alternate house site is provided.

• Subsistence allowance is granted to each affected displaced family.

Transfer of coal mines in AP

1607. SHRI MOHD. ALI KHAN: Will the Minister of COAL be pleased to state:

(a) whether there is any request from Andhra Pradesh Government to transfer
the coal mines geographically existing in Andhra Pradesh, to the State-owned
corporation, from Singareni Coal Mines;

(b) if so, the details thereof; and

(c) whether Government has taken any decision in this regard and if so, the
details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF COAL (SHRI PIYUSH GOYAL):
(a) and (b) Ministry of Coal had received a proposal from the Government of Andhra
Pradesh regarding deletion of area of West Godavari and Krishna District which have
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coal resources, from M/s Singareni Collieries Company Limited (SCCL) and designate
Andhra Pradesh Mineral Development Corporation as the Coal Mining Company.

(c) After consulting the stake holders and considering operational aspects of
mining, safety and other aspects, the Union Government has not agreed to the proposal
of Government of Andhra Pradesh. It has intimated the State Government that the State
can get coal linkages from Government of India as per the New Coal Distribution Policy
and Andhra Pradesh Mineral Development Corporation can also apply for the coal
blocks under the provisions of Coal Mines (Special Provisions), Act 2015 and the rules
made thereunder.

Funds disbursed under NRDWP in States/UTs

1608. PROF. M.V. RAJEEV GOWDA: Will the Minister of DRINKING WATER
AND SANITATION be pleased to state:

(a) the State-wise quantum of funds that have been disbursed under the National
Rural Drinking Water Programme (NRDWP) during the last three years, year-wise and
State-wise; and

(b) the Union Territory-wise quantum of funds that have been disbursed under
the NRDWP during the last three years?

THE MINISTER OF STATE IN THE MINISTRY OF DRINKING WATER AND
SANITATION (SHRI RAMESH CHANDAPPA JIGAJINAGI): (a) and (b) Details State
/ UT-wise funds disbursed under the National Rural Drinking Water Programme (NRDWP)
during the last three years are given in the Statement.

Statement

Details of State/UT-wise funds disbursed under the NRDWP during
the last three years

Sl. No. States / UTs Release under NRDWP

2014-15 2015-16 2016-17

1         2 3 4 5

1. Andaman and Nicobar 0.81 0.16 0.22

2. Andhra Pradesh 377.78 170.05 204

3. Arunachal Pradesh 109.83 65.4 110.84

4. Assam 585.32 284.11 348.06

5. Bihar 399.11 202.73 373.81
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1         2 3 4 5

6. Chhattisgarh 150.74 60.83 84.28

7. Goa 0 1.66 1.19

8. Gujarat 405.58 238.91 278.5

9. Haryana 277.98 122.65 111.53

10. Himachal Pradesh 120.89 64.38 83.31

11. Jammu and Kashmir 474.41 192.12 225.14

12. Jharkhand 175.18 132.09 131.74

13. Karnataka 563.91 278.08 343.72

14. Kerala 124.1 48.05 75.22

15. Madhya Pradesh 440.18 193.73 232.26

16. Maharashtra 748.23 330.88 404.45

17. Manipur 88.54 27.92 40.61

18. Meghalaya 69.5 31.24 40.42

19. Mizoram 34.5 17.32 24.49

20. Nagaland 101.44 38.53 36.84

21. Odisha 230.67 103.19 134.96

22. Puducherry 0 0 0.29

23. Punjab 97.38 42.79 51.89

24. Rajasthan 1304.64 526.75 1072.92

25. Sikkim 31.7 12.05 19.42

26. Tamil Nadu 382.46 182.35 174.68

27. Telangana 212.24 97.71 133.09

28. Tripura 68.31 31.68 43.73

29. Uttar Pradesh 1073.22 490.31 621.95

30. Uttarakhand 111.48 60.06 88.19

31. West Bengal 431.09 216.85 440.15

TOTAL 9191.22 4264.58 5931.90

(Source: format D-IN)
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Reports of Swachh Survekshan (Gramin)

1609. SHRI KAPIL SIBAL: Will the Minister of DRINKING WATER AND
SANITATION be pleased to state:

(a) whether it is a fact that the Ministry through Quality Council of India (QCI)
has conducted Swachh Survekshan 2016 (Gramin) and the 8th report of the same was
released in September, 2016, and if so, the details of seven reports that preceded this
latest report;

(b) the details of the guidelines that QCI follows for the Swachh Survekshan;
and

(c) the details of such surveys conducted in the past and the future plans to
enhance these surveys?

THE MINISTER OF STATE IN THE MINISTRY OF DRINKING WATER AND
SANITATION (SHRI RAMESH CHANDAPPA JIGAJINAGI): (a) Yes, Sir. The Ministry
has conducted 'Swachh Survekshan' 2016-Gramin through Quality Council of India
(QCI) only on 8th September, 2016. No. 7th or 8th Report on Swachh Survekshan in
respect of Swachh Bharat Mission (Gramin) has been released.

(b) The Ministry has conducted 'Swachh Survekshan' 2016-Gramin through
Quality Council of India (QCI). As part of the Survekshan, 75 best performing districts
under Swachh Bharat Mission (Gramin) were judged on the four following parameters,
including some relating to Solid and Liquid Waste Management.

   • Households having access to safe toilets and using them (toilet usage,
water accessibility, safe disposal of waste).

   • Households having no litter around.

   • Public places with no litter in the surrounding.

   • Households having no stagnant wastewater around.

(c) As part of the Survekshan, 75 best performing districts under Swachh
Bharat Mission (Gramin) were judged on four distinct parameters including some
relating to Solid & Liquid Waste Management.

Mandi (Himachal Pradesh), West Sikkim (Sikkim), Shimla (Himachal Pradesh), East-
Sikkim (Sikkim) and Hamirpur (Himachal Pradesh) were found to be the top five cleanest
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districts among the North-East and Special Category of States. Sindhudurg
(Maharashtra), Nadia (West Bengal), Satara (Maharashtra), Midnapur East (West Bengal)
and Kolhapur (Maharashtra) were found to be the top cleanest districts among other
States.

The Ministry has no current plan to conduct such survey in future.

Solar power based water supply scheme in Telangana

1610. SHRI DEVENDER GOUD T.: Will the Minister of DRINKING WATER AND
SANITATION be pleased to state:

(a) whether it is a fact that solar power based dual pump water supply scheme
is being implemented in Adilabad district of Telangana;

(b) how many habitations in the above district are expected to get water supply;

(c) whether it is also a fact that no habitation has been covered since
implementation of the scheme i.e. 2013;

(d) if so, the reasons therefor; and

(e) by when all the identified habitations in the above district would be covered
under this scheme?

THE MINISTER OF STATE IN THE MINISTRY OF DRINKING WATER AND
SANITATION (SHRI RAMESH CHANDAPPA JIGAJINAGI): (a) Yes Sir.

(b) As reported by State Government of Telangana, 142 habitations in the
erstwhile Adilabad district of Telangana State are expected to get water supply.

(c) No Sir. As reported by State Government, all 142 habitations are covered
with solar power based dual pump water supply schemes.

(d) and (e) do not arise.

Allocation for drinking water schemes

1611. PROF. M.V. RAJEEV GOWDA: Will the Minister of DRINKING WATER
AND SANITATION be pleased to state:

(a) whether the Ministry's decision not to increase the budgetary allocation for
drinking water schemes in certain States for the financial year 2017-18 has been
implemented;
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(b) if so, the impact of this move on States and other relevant details thereof;
and

(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF DRINKING WATER AND
SANITATION (SHRI RAMESH CHANDAPPA JIGAJINAGI): (a) There is no such
decision taken in the Ministry as stated.

(b) and (c) Do not arise in view of reply of Para (a) above.

Scarcity of drinking water in States

1612. SHRI VIVEK K. TANKHA: Will the Minister of DRINKING WATER AND
SANITATION be pleased to state:

(a) whether Government is aware of the water crisis in North Eastern States,
Andhra Pradesh, Uttar Pradesh, Maharashtra, Tamil Nadu, Karnataka and Kerala;

(b) if so, what steps have been taken to improve the situation in those States;
and

(c) what measures have been taken for improving the supply of drinking water
in water scarce districts?

THE MINISTER OF STATE IN THE MINISTRY OF DRINKING WATER AND
SANITATION (SHRI RAMESH CHANDAPPA JIGAJINAGI): (a) and (b) As reported by
the States on the Integrated Management Information System (IMIS) of the Ministry,
as on 26.07.2017, details of coverage of rural drinking water supply in the 8 North
Eastern States (i.e. Arunachal Pradesh, Assam, Manipur, Meghalaya, Mizoram, Nagaland,
Sikkim and Tripura), Andhra Pradesh, Uttar Pradesh, Maharashtra, Tamil Nadu, Karnataka
and Kerala is as under:–

Sl. No. State Total No. No. of Fully No. of Partially No. of
of Covered Covered Quality

Habitations Habitations Habitations Affected
(i.e. getting (i.e. getting Habitations

more than 40 less than 40 (i.e.
litre per capita litre per capita containing
per day safe per day safe chemical

drinking drinking contaminant)
water)  water)

1 2 3 4 5 6

1. Andhra Pradesh 48363 33039 14902 422

2. Arunachal Pradesh 7577 2914 4632 31
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1 2 3 4 5 6

3. Assam 88099 52741 24312 11046

4. Karnataka 60248 19877 39106 1265

5. Kerala 21551 4894 16294 363

6. Maharashtra 99732 86938 12502 292

7. Manipur 3788 2227 1561 0

8. Meghalaya 10475 1755 8688 32

9. Mizoram 738 467 271 0

10. Nagaland 1530 699 788 43

11. Sikkim 2084 737 1347 0

12. Tamil Nadu 100204 92737 7269 198

13. Tripura 8723 4535 1613 2575

14. Uttar Pradesh 260027 256302 2346 1379

TOTAL 713139 559862 135631 17646

10% of the total NRDWP fund has been earmarked for North-Eastern States to
be given on a 90:10 (Centre:State) sharing basis in comparison to general sharing
pattern of 50:50 (Centre:State). Thus the North Eastern States are being given preferential
treatment with regard to allocation of funds under NRDWP.

However, it is admitted that due to difficult and hilly terrain in many of the North
Eastern States, the execution of drinking water supply schemes faces multiple challenges
like non availability of perennial sources, small, inaccessible and scattered habitations
resulting in delays and high costs in execution of schemes.

During 2016-17, State-wise details of funds released to these states are as under:

(Amount in `crore)

Sl. No. State Allocation Release

1. Andhra Pradesh 183.01 204

2. Arunachal Pradesh 97.39 110.84

3. Assam 353.23 348.06

4. Karnataka 356.12 343.72
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Sl. No. State Allocation Release

5. Kerala 78.98 75.22

6. Maharashtra 406.83 404.45

7. Manipur 36.08 40.61

8. Meghalaya 34.55 40.42

9. Mizoram 21.33 24.49

10. Nagaland 33 36.84

11. Sikkim 18.11 19.42

12. Tamil Nadu 174.05 174.68

13. Tripura 38.72 43.73

14. Uttar Pradesh 650.36 621.95

TOTAL 2481.76 2488.43

States have also been advised to have higher allocation of funds from their State

budget utilizing enhanced grant given under 14th Finance Commission. States have

also been advised to take projects with the assistance of external financial agencies and

borrowing from domestic lending agencies.

(c) This Ministry has taken following steps to ensure the availability of safe

drinking water to all in rural areas of the country:–

   • All these States can utilize up to 67% of total National Rural Drinking Water

Programme (NRDWP) fund to provide safe drinking water in rural areas.

   • In addition to this, all these States can use Flexi funds to the extent of 25%

of the total funds released to them under NRDWP for taking up works for

mitigating the drinking water scarcity in an area as per the instructions

issued by the Ministry in this regard.

   • Some of the States like Assam, Andhra Pradesh, Karnataka, Kerala,

Maharashtra and Uttar Pradesh have been allocated funds under National

Water Quality Sub-Mission to provide potable water in fluoride and arsenic

affected habitations.
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Survey on sanitation in rural areas

1613. SHRI K.R. ARJUNAN: Will the Minister of DRINKING WATER AND

SANITATION be pleased to state:

(a) whether it is a fact that Government is considering to undertake a nationwide

survey in rural areas to assess the actual sanitation situation on the ground;

(b) whether it is also a fact that Government has engaged Quality Council of

India to carry out the survey;

(c) whether objective behind the survey was to create greater awareness among

people and also push competition among villages to improve their sanitation; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF DRINKING WATER AND

SANITATION (SHRI RAMESH CHANDAPPA JIGAJINAGI): (a) Yes, Sir.

(b) Yes, Sir.

(c) and (d) The objective of the survey was mainly to assess the sanitation

coverage and toilet usage.

Waterborne diseases due to contaminated drinking water

1614. SHRI MD. NADIMUL HAQUE: Will the Minister of DRINKING WATER

AND SANITATION be pleased to state:

(a) the number of deaths reported due to waterborne diseases during the last

five years, year-wise and State-wise;

(b) which are the ten States with most contaminated drinking water; and

(c) what specific steps are being taken by Government to improve the water

quality in these States, details thereof, State-wise?

THE MINISTER OF STATE IN THE MINISTRY OF DRINKING WATER AND

SANITATION (SHRI RAMESH CHANDAPPA JIGAJINAGI): (a) Disease and death

surveillance including that due to water borne diseases is the mandate of the Ministry
of Health & Family Welfare (MoHFW). As per the National Health profile reports

published by the Central Bureau of Health Intelligence under the MHFW, the number
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of deaths reported due to acute diarrheal diseases during the last 5 years, State-wise

are given in the Statement (See below).

(b) Bacteriological contamination is highly dynamic and therefore has to be

taken care of locally by the States. Out of the chemical contaminants in drinking water,

arsenic and fluoride may result to a variety of diseases. As reported by the State

Governments into the online Integrated Management Information System of the Ministry,

as on 27/7/2017, the 10 worst chemically contaminated States are West Bengal, Rajasthan,

Assam, Bihar, Punjab, Uttar Pradesh, Telangana, Karnataka, Jharkhand and Chhattisgarh.

(c) Rural drinking water supply is a State subject. For improving the coverage

of safe drinking water to rural population, this Ministry supplements the efforts of the

states by providing them with technical and financial assistance through the centrally

sponsored National Rural Drinking Water Programme (NRDWP). It is the State

Governments who plan, design, approve, execute and operate & maintain schemes for

providing clean drinking water. Up to 67% of funds provided to the States under

NRDWP can be utilized for coverage and tackling water quality problems with priority

to arsenic and fluoride affected habitations.

States have been advised to do proper disinfection of sources, conduct regular

sanitary surveys, test the water quality using field test kits and positively reported

samples are to be sent to the nearest district/ sub-division/block level water quality

testing laboratory for confirmation.

To deal with arsenic and fluoride contamination, with the recommendation of NITI

Aayog, Government of India has released ` 800 crore for commissioning community

water purification plants so that safe water for drinking and cooking needs is addressed

immediately. In addition, funds to the tune of `100 Crore each are also provided for

tackling arsenic and fluoride problems in West Bengal and Rajasthan respectively for

the last mile connectivity in commissioning surface water based piped water supply

schemes.

The Ministry of drinking water and sanitation has launched a National Water

Quality Sub-Mission on 22nd March 2017 to provide safe drinking water to about

28,000 arsenic / fluoride affected habitations. During the year 2017 under National

Water Quality Sub-Mission funds to an amount of `814.13 Crore has been released to

complete ongoing piped water supply schemes.
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Statement

State-wise number of deaths reported due to acute diarrheal diseases during the
last 5 years as per the National Health profile published by the Central

Bureau of Health Intelligence under the Ministry of
Health & Family Welfare (MHFW)

Sl. No. Name of the 2012 2013 2014 2015 2016
State/UT (Provisional)

1 2 3 4 5 6 7

1. Andhra Pradesh 100 110 10 5 11

2. Arunachal Pradesh 7 3 5 4 2

3. Assam 147 147 73 121 282

4. Bihar 8 24 24 36 8

5. Chhattisgarh 26 37 32 13 33

6. Goa 1 0 4 1 4

7. Gujarat 7 8 3 3 0

8. Haryana 27 27 8 4 14

9. Himachal Pradesh 58 56 52 41 56

10. Jammu Div. 2 1 0 2 0

Kashmir Div. 0 0 0 0 0

11. Jharkhand 6 4 17 0 0

12. Karnataka 84 81 12 13 4

13. Kerala 10 12 9 2 15

14. Madhya Pradesh 91 89 112 74 122

15. Maharashtra 1 0 4 27 52

16. Manipur 56 37 32 23 21

17. Meghalaya 19 12 29 32 29

18. Mizoram 7 12 10. 11 12

19. Nagaland 0 0 0 0 0

20. Odisha 235 217 190 139 103
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1 2 3 4 5 6 7

21. Punjab 27 13 22 37 44

22. Rajasthan 12 18 17 13 7

23. Sikkim 0 1 2 3 0

24. Tamil Nadu 17 23 14 8 9

25. Telangana NA NA NA 20 17

26. Tripura 22 17 22 5 6

27. Uttarakhand 21 12 14 6 7

28. Uttar Pradesh 254 272 301 320 303

29. West Bengal 280 302 200 196 192

30. Andaman and Nicobar 3 0 2 0 0
Islands

31. Chandigarh 0 2 29 90 61

32. Dadra and Nagar 0 0 0 4 12
Haveli

33. Daman and Diu 0 2 0 2 0

34. Delhi 98 62 77 96 109

35. Lakshadweep 0 0 0 0 0

36. Puducherry 21 28 11 2 5

TOTAL 1647 1629 1337 1353 1540

Construction of toilets under SBM

1615. SHRI K.C. RAMAMURTHY: Will the Minister of DRINKING WATER AND
SANITATION be pleased to state:

(a) the number of toilets built under the Swachh Bharat Mission and whether
their usage is proportionately balanced to their number, especially in rural areas;

(b) the details of incentives provided by Government to people for not defecating
in open;

(c) the details of awareness programmes conducted by Ministry for education
about diseases, infections and growth related issues for adults and children on relieving
themselves through traditional means?
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THE MINISTER OF STATE IN THE MINISTRY OF DRINKING WATER AND
SANITATION (SHRI RAMESH CHANDAPPA JIGAJINAGI): (a) Under Swachh Bharat
Mission (Gramin), since launch of SBM(G) on 2.10.2014, 4,49,08,804 Individual household
latrines (IHHLs) have been constructed upto 27.7.2017. As per Swachhata Status Report
2016, published by National Sample Survey Office, in rural India, of the households
having sanitary toilet, 95.6% were found to be using them.

(b) Under this scheme, an incentive of `12,000 for the construction of Individual
Household Latrine (IHHL) to all Below Poverty Line (BPL) households and to identified
Above Poverty Line (APL) households (all SCs /STs, small and marginal farmers,
landless labourers with homestead, physically handicapped and women-headed
households) is provided. This amount of `12,000 per toilet is not a reimbursement of
the cost of the toilet, which may be lower or higher than this incentive amount,
depending upon several factors. This is only an incentive amount to be paid to make
a provision of toilets to the household for stopping open defecation.

(c) As per guidelines of Swachh Bharat Mission (Gramin), upto 5% of total
resources can be spent on Information, Education and Communication (IEC) for State
and District level and 3% of the at the Central level for the same purpose. Further for
creating awareness about sanitation and generating demand for sanitation facilities,
including toilets, a Sanitation and Hygiene Advocacy and Communication Strategy
Framework has been adopted by the Ministry for activities under Information, Education
and Communication (IEC). States are preparing and implementing State and district level
IEC Plans based on this strategy framework. Massive media campaigns have been
started at National level using Audio Visual (TV) and Audio (Radio). States are also
carrying out IEC campaign including interpersonal Communication (IPC). Also cleanliness
campaigns are held at regular intervals. A knowledge portal by the name of Swachha
Sangraha has been launched to share and update the best sanitation practices among
the States.

Piped water supply in Gram Panchayats

1616. SHRI C.M. RAMESH: Will the Minister of DRINKING WATER AND
SANITATION be pleased to state:

(a) whether it is a fact that out of about 13,000 Gram Panchayats (GP) in Andhra
Pradesh only 7,800 GPs are covered with piped water supply;

(b) if so, the details thereof, district-wise and reasons therefor; and
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(c) how Ministry is going to help Andhra Pradesh under NRDWP to provide
piped drinking water in the 7,800 GPs?

THE MINISTER OF STATE IN THE MINISTRY OF DRINKING WATER AND
SANITATION (SHRI RAMESH CHANDAPPA JIGAJINAGI): (a) and (b) Coverage with
drinking water supply is measured in terms of habitations. As reported by State
Government of Andhra Pradesh, out of 48,363 habitations (in 12918 Gram Panchayats),
38,540 habitations (in 12,741 Gram Panchayats) are covered with piped water supply
schemes in Andjira Pradesh. The district wise details in this regardl are given in
Statement (See below). The remaining habitations are mostly located in hilly and tribal
areas.

(c) Rural drinking water supply is a State subject. For improving the coverage
of clean drinking water to rural population, this Ministry supplements the efforts of the
states by providing them with technical and financial assistance through the centrally
sponsored National Rural Drinking Water Programme (NRDWP). However, it is the State
Governments who plan, design, execute and operate schemes for providing clean
drinking water. Under various components of NRDWP, this Ministry has allocated an
amount of `144.08 Crore to the State in 2017-18 for coverage of rural drinking water
supply and out of `32.93 Crores have been released as on date. State has been asked
to focus on speedy completion of ongoing schemes for piped water supply. Priority is
given for the leftover habitations while sanctioning the schemes as per NRDWP
guidelines.

Statement

Details of Number of Panchayat and Habitation in A.P. covered with piped water
supply schemes

District Total Covered with piped water
supply

No. of No. of No. of No. of
Panchayats Habitations Panchayats Habitations

1 2 3 4 5

Srikakulam 1099 3979 990 2035

Vizianagaram 920 2949 908 2021

Visakhapatnam 925 5601 955 2866

East Godavari 1052 3371 1098 2933
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1 2 3 4 5

West Godavari 907 2412 908 2341

Krishna 971 2484 970 2437

Guntur 1011 1739 941 1548

Prakasam 1026 2333 988 2024

Nellore 939 3046 918 2674

Chittoor 1369 11189 1370 9388

Kadapa 793 4451 799 3886

Anantapur 1016 3312 1006 2966

Kurnool 890 1497 890 1421

TOTAL 12918 48363 12741 38540

Verification of ODF villages

1617. SHRI RIPUN BORA: Will the Minister of DRINKING WATER AND
SANITATION be pleased to state:

(a) whether it is a fact that in most of the cases the declaration of the Central
Government to the villages as Open- Defecation-Free (ODF) are without verifying the
facts of the villages of the country;

(b) if so, State-wise report to Government therein; and

(c) the module to compete the claim in original of ODF therefor?

THE MINISTER OF STATE IN THE MINISTRY OF DRINKING WATER AND
SANITATION (SHRI RAMESH CHANDAPPA JIGAJINAGI): (a) Sanitation is a State
subject. The Ministry has issued Guidelines for Open Defecation Free (ODF) verification
dated 3rd September, 2015. Declaration of Open Defecation Free (ODF) villages is done
with a Gram Sabha resolution of self-declaration of achievement of ODF status. The
SBM(G) guidelines prescribe at least two verifications to be carried out to verify the
ODF status. The first verification is carried out within three months of the declaration.
Thereafter, in order to ensure sustainability of ODF, one more verification is carried out
after around six months of first verification. State Governments are conducting ODF
verification using different processes. Some States are conducting ODF verification
through inter-district teams. ODF declared and verified Villages are being entered on
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Online Integrated Management Information System (IMIS) maintained by Ministry,
which is in public domain. There is also a provision of 3rd Party verification by Ministry
for ODF villages.

(b) State/UT-wise, details of Open Defecation Free (ODF) declared and verified
villages are given in Statement (See below).

(c) State Governments are conducting ODF verification using different processes.
Some States are conducting ODF verification through inter-district teams. ODF declared
and verified Villages are being entered on Online Integrated Management Information
System (IMIS) maintained by Ministry, which is in public domain. Under the guidelines,
a provision of 3rd Party verification for ODF villages is available.

Statement

State/UT-wise, ODF declared and ODF Verified villages as on 27.7.2017

Sl. No. State/UT ODF Declared ODF verified
villages villages

1 2 3 4

1. Andaman and Nicobar Islands 3 0

2. Andhra Pradesh 4364 1550

3. Arunachal Pradesh 2661 0

4. Assam 3898 164

5. Bihar 2313 72

6. Chhattisgarh 13764 9245

7. Dadra and Nagar Haveli 0 0

8. Daman and Diu 0 0

9. Goa 0 0

10. Gujarat 16073 15649

11. Haryana 6908 6908

12. Himachal Pradesh 15978 15978

13. Jammu and Kashmir 270 37

14. Jharkhand 5489 1128

15. Karnataka 8602 2383
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1 2 3 4

16. Kerala 2035 2033

17. Madhya Pradesh 16862 5109

18. Maharashtra 24712 13771

19. Manipur 182 78

20. Meghalaya 3778 2405

21. Mizoram 250 175

22. Nagaland 551 354

23. Odisha 5121 259

24. Puducherry 0 0

25. Punjab 5699 1268

26. Rajasthan 22622 12867

27. Sikkim 441 441

28. Tamil Nadu 3896 848

29. Telangana 2041 675

30. Tripura 5 0

31. Uttar Pradesh 8308 1873

32. Uttarakhand 15473 10100

33. West Bengal 21848 13358

TOTAL 214147 118728

Provision of drinking water in Manipur

1618. SHRI K. BHABANANDA SINGH: Will the Minister of DRINKING WATER
AND SANITATION be pleased to state:

(a) the schemes, programmes and projects for making drinking water available
to the public;

(b) the status of implementation, funds disbursed and utilized for the aforesaid
in Manipur;

(c) whether Government is aware that availability of drinking water is a grave



556 [RAJYA SABHA]Written Answers to Unstarred Questions

issue in the State and whether Government would take up any special measures to make
piped drinking water available to the residents of the State; and

(d) if so, the details thereof and if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF DRINKING WATER AND
SANITATION (SHRI RAMESH CHANDAPPA JIGAJINAGI): (a) and (b) Rural drinking
water supply is a State subject. For improving the coverage of clean drinking water to
rural population, this Ministry supplements the efforts of the states by providing them
with technical and financial assistance through the centrally sponsored National Rural
Drinking Water Programme (NRDWP). However, it is the State Governments who plan,
design, execute and operate schemes for providing clean drinking water. Under various
components of NRDWP, this Ministry has allocated `32.20 Crore to Manipur in
2017-18. However, fund will be released to the State after requisite utilization of funds
already available with them as on date i.e. `29.61 Crore.

(c) and (d) The implementation of NRDWP is done by the State Governments.
This Ministry assists States only financially and technically as per the criteria laid
down in NRDWP guidelines for catering the drinking water needs of the rural population.
As reported by State on the online portal of the Ministry, there are 3,788 rural habitations
in the State, out of which 2,227 habitations are Fully Covered [FC] i.e. getting at least
40 litres per capita per day (lpcd)], 1,561 habitations are Partially Covered (PC i.e.
getting less than 40 lpcd). There is no water quality issue in the State. Similarly, as on
date, 86.19% of the rural population of the State are covered with piped water supply
schemes. The State has been asked to complete the ongoing piped water supply
schemes to cover the balance population.

Allocation of SBM funds for religious and tourist sites in Haryana

†1619. SHRI RAM KUMAR KASHYAP: Will the Minister of DRINKING WATER
AND SANITATION be pleased to state:

(a) whether any special attention has been paid to religious and tourist sites
in Haryana under the Swachh Bharat Mission (SBM);

(b) if so, the details of works executed by Government in religious and tourist
sites in the State and the amount spent, so far, on this; and

(c) if not, the reasons therefor?

†Original notice of the question was received in Hindi.
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THE MINISTER OF STATE IN THE MINISTRY OF DRINKING WATER AND
SANITATION (SHRI RAMESH CHANDAPPA JIGAJINAGI): (a) No, Sir.

(b) Does not arise.

(c) The Government has undertaken an initiative of Swachh Iconic Places (SIP),
which is aimed at making some iconic places swachh to higher standards. In the 1st
Phase and 2nd Phase of this initiative, 20 sites have been taken. Details are given in
the Statement (See below). None of religious and tourist sites in Haryana are included
in the 1st Phase and 2nd Phase of SIP initiative.

Statement

List of 20 SIPs taken under the 1st and 2nd phase of initiative regarding
Swachh Iconic places

Sl. No.   Iconic Places (Work is in progress)

Phase: 1

1. Ajmer Sharif Dargah, Ajmer, Rajasthan

2. CST, Mumbai, Maharashtra

3. Golden Temple, Amritsar, Punjab

4. Kamakhya Temple, Guwahati, Assam

5. Maikarnika Ghat, Varanasi, Uttar Pradesh

6. Meenakshi Temple, Madurai, Tamil Nadu

7. Shri Mata Vaishno Devi, Katra, J&K

8. Shree Jagannath Temple, Puri, Odisha

9. The Taj Mahal, Agra, Uttar Pradesh

10. Tirumala Tirupati Devasthanams, Tirupati, Andhra Pradesh

Sl. No.   Iconic Places (Work is about to Commerce)

Phase 2

1. Gangotri, Uttarakhand

2. Yamunotri, Uttarakhand

3. Mahakaleshwar Temple, Ujjain

4. Char Minar, Hyderabad

5. Church and Convent of St. Francis of Assissi, Goa
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Sl. No.   Iconic Places (Work is about to Commerce)

6. Adi Shankaracharya's abode Kaladi, Ernakulam, Kerala

7. Gomateshwar, Shravanbelgola, Karnataka

8. Baijnath Dham, Deoghar, Jharkhand

9. Gaya Tirth, Bihar

10. Somnath Temple, Gujarat

Allocation of funds for toilets in Chhattisgarh

†1620. SHRI RAM VICHAR NETAM: Will the Minister of DRINKING WATER
AND SANITATION be pleased to state:

(a) the number of toilets proposed to be constructed by Government in
Chhattisgarh, the State/UT-wise details thereof and the current status of its construction;

(b) the funds allocated by Government to Chhattisgarh and the amount spent
during the last three years and the current year; and

(c) whether Government has received any complaint regarding these construction
works, if so, the details thereof and the action taken by Government in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF DRINKING WATER AND
SANITATION (SHRI RAMESH CHANDAPPA JIGAJINAGI): (a) State/UT-wise details
including Chhattisgarh, no. of Individual household latrines (IHHLs) to be constructed
as per Baseline Survey 2012-13 and No. of IHHLs constructed so far are given in
Statement-I (See below).

(b) Swachh Bharat Mission (Gramin) is demand driven scheme, year-wise funds
are not allocated. However, funds released and utilised in Chhattisgarh under SBM(G)
during the last three years and the current year is as under:–

Year Fund released Fund utilised
(`in crore) (`in crore)

2014-15 28.12 17.72

2015-16 144.72 263.19

2016-17 584.46 408.88

2017-18 (Upto 28.7.2017) 320.74 87.67

†Original notice of the question was received in Hindi.
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(c) Complaints of irregularities that are received from various quarters, are
immediately forwarded to the respective State Governments for appropriate corrective
measures. The status of complaints received regarding irregularities under Swachh
Bharat Mission (Gramin) regarding Chhattisgarh is given in Statement-II.

Statement-I

State/UT-wise, No. of IHHLs to be constructed as per Baseline Survey 2012-13
and No. of IHHLs constructed so far

State/UT No. of IHHLs to No. of IHHLs %
be constructed constructed Achievement
as per Baseline from 1.4.2013
Survey 2012-13 to 28.7.2017

1 2 3 4

Andaman and Nicobar Islands 19975 1244 6.23

Andhra Pradesh 4938971 1873913 37.94

Arunachal Pradesh 122775 91698 74.69

Assam 3466861 2017474 58.19

Bihar 16011453 2160323 13.49

Chhattisgarh 2861316 2248817 78.59

Dadra and Nagar Haveli 12867 880 6.84

Daman and Diu 1892 661 34.94

Goa 72235 28637 39.64

Gujarat 3226431 3191060 98.90

Haryana 717484 717484 100.00

Himachal Pradesh 202528 202528 100.00

Jammu and Kashmir 1232309 247044 20.05

Jharkhand 3570505 1516765 42.48

Karnataka 5059870 2744452 54.24

Kerala 248568 241455 97.14
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1 2 3 4

Madhya Pradesh 7619316 5016394 65.84

Maharashtra 6216537 4395291 70.70

Manipur 257491 157472 61.16

Meghalaya 227039 165475 72.88

Mizoram 48567 18798 38.71

Nagaland 128320 80831 62.99

Odisha 8103673 2882971 35.58

Puducherry 49285 2681 5.44

Punjab 781006 301666 38.63

Rajasthan 8333571 6305818 75.67

Sikkim 8694 8694 100.00

Tamil Nadu 5210418 2865851 55.00

Tilangana 3287012 1220888 37.14

Tripura 342992 138944 40.51

Uttar Pradesh 18528027 4260156 22.99

Uttarakhand 502706 502706 100.00

West Bengal 7064763 5477931 77.54

108475457 51087002 47.10
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Allocation of funds under NRDWP

1621. SHRI MAJEED MEMON: Will the Minister of DRINKING WATER AND
SANITATION be pleased to state:

(a) the details of projects started under the National Rural Drinking Water
Programme (NRDWP) and the sanitation schemes during the Twelfth Five Year Plan
period so far, State/UT and year-wise;

(b) the details of allocation made to various States/UTs including Maharashtra
and its utilization for such projects during the last two years and the current year, State/
UT and year-wise; and

(c) the steps taken by Government for timely completion of these projects?

THE MINISTER OF STATE IN THE MINISTRY OF DRINKING WATER AND
SANITATION (SHRI RAMESH CHANDAPPA JIGAJINAGI): (a) Rural drinking water
supply is a State subject. State Governments are empowered to plan, design, approve
and execute schemes for rural drinking water supply. State / UT-wise project proposals
do not come to this Ministry for approval. The schemes to be taken up in a State are
approved by the State Level Scheme Sanctioning Committee (SLSSC). This Ministry
provides technical and financial assistance for providing safe drinking water in rural
areas. However, as reported by State Government on Integrated Management Information
System (IMIS) of the Ministry, State / UT-wise details of schemes sanctioned year-wise
during 12th five year plan period (2012-2017) are given in Statement-I (See below).

The Swachh Bharat Mission (Gramin) (SBM(G)) has been launched on 2nd October,
2014, which aims at attaining Swachh Bharat by 2nd October 2019. The focus of the
scheme is on behavior change and usage of toilets. Under Swachh Bharat Mission
(Gramin), district sanitation projects are not sanctioned. However, Swachh Bharat
Mission (Gramin) is under implementation in 678 districts. The State/UT wise details are
given in Statement-II (See below).

(b) This Ministry does not release funds for specific projects. Under National
Rural Drinking Water Programme (NRDWP) funds are released to States as per pre-
approved criteria as envisaged in NRDWP guideline. The State / UT-wise details of
fund allocated and released during last two years and current year are given in
Statement-III (See below).

SBM(G) is demand driven scheme, hence year-wise funds are not allocated.
However, State/UT-wise details of central share released and utilised under Swachh
Bharat Mission (Gramin) during last 2 years and current year are given in
Statement-IV (See below).
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(c) This Ministry has instructed the States to complete the schemes which are
at advance stage of completion in the following order:

• 100% physically completed but financially incomplete

• More than 75% but less than 100% physically complete

• More than 50% but less than 75% physically complete

• More than 25% but less than 50% physically complete

While doing so, priority is to be accorded by the States to the schemes meant
for Arsenic / Fluoride affected habitations and Piped Water Supply Schemes for Sansad
Adarsh Gram Yojana (SAGY) Gram Panchayats (GPs)/Open Defecation Free (ODF)
declared villages. For the schemes which are less than 25% completed, State needs to
complete them from their own budget.

Under SBM(G), the following steps have been taken for timely completion of
projects

• Focus on behavior change: Community based collective behavior change
has been mentioned as the preferred approach. Focus is also on creation of
complete Open Defecation Free (ODF) villages.

• The programme provides flexibility to the States in the implementation. This
is essential, given the vast socio-economic-cultural diversity of India.

• There is a greater emphasis on capacity building, especially in community
approaches and programme management.

• The programme is being run as a janandolan with cooperation of all sections
of the society including the NGOs, Corporates, youth etc. The Panchayats
are being actively involved.

Statement-I

State/UT-wise details of schemes sanctioned year-wise during
12th five year plan period (2012-2017)

Sl. No. State Nos. of Schemes

2012-13 2013-14 2014-15 2015-16 2016-17

1       2 3 4 5 6 7

1. Andaman and Nicobar 9 8 0 0 0

2. Andhra Pradesh 11828 2440 454 997 292
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1       2 3 4 5 6 7

3. Arunachal Pradesh 1773 500 443 184 0

4. Assam 8059 8779 12074 4752 216

5. Bihar 4747 5847 6548 2018 254

6. Chhattisgarh 32365 25978 32537 17952 2260

7. Goa 0 0 0 0 0

8. Gujarat 3965 5268 4103 2283 109

9. Haryana 1804 548 122 370 2

10. Himachal Pradesh 1421 1045 619 311 180

11. Jammu and Kashmir 1599 1559 3484 2276 6

12. Jharkhand 38088 22867 30081 6738 3013

13. Karnataka 48725 62320 34063 19401 8155

14. Kerala 79 90 26 5 5

15. Madhya Pradesh 35647 39640 31568 24740 15654

16. Maharashtra 25104 10161 12931 5473 6201

17. Manipur 208 220 248 115 34

18. Meghalaya 598 42 42 125 2

19. Mizoram 37 41 62 1 20

20. Nagaland 1688 172 535 567 49

21. Odisha 48902 44201 49144 32534 3792

22. Puducherry 2 0 1 0 0

23. Punjab 311 714 605 118 132

24. Rajasthan 16499 5633 3724 699 1138

25. Sikkim 222 623 50 0 0

26. Tamil Nadu 15442 13039 4379 51 1

27. Telangana 14502 2590 1318 1162 32

28. Tripura 4452 2521 4287 1187 29

29. Uttar Pradesh 38664 73464 36272 16580 3873



566 [RAJYA SABHA]Written Answers to Unstarred Questions

1       2 3 4 5 6 7

30. Uttarakhand 197 425 556 91 107

31. West Bengal 2614 4053 16798 5755 194

TOTAL 359551 334788 287074 146485 45750

(Source: format B-15 of IMIS)

Statement-II

State/UT-wise, No. of districts where SBM(G) is under implementation

Sl. No. State/UT Name No. of Districts where SBM(G)
is under implementation

1 2 3

1. Andaman and Nicobar Islands 3

2. Andhra Pradesh 13

3. Arunachal Pradesh 20

4. Assam 27

5. Bihar 38

6. Chhattisgarh 27

7. Dadra and Nagar Haveli 1

8. Daman and Diu 2

9. Goa 2

10. Gujarat 33

11. Haryana 22

12. Himachal Pradesh 12

13. Jammu and Kashmir 22

14. Jharkhand 24

15. Karnataka 30

16. Kerala 14

17. Madhya Pradesh 51

18. Maharashtra 34

19. Manipur 9

20. Meghalaya 7
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1 2 3

21. Mizoram 8

22. Nagaland 11

23.. Odisha 30

24. Puducherry 2

25. Punjab 22

26. Rajasthan 33

27. Sikkim 4

28. Tamil Nadu 31

29. Telangana 30

30. Tripura 8

31. Uttar Pradesh 75

32. Uttarakhand 13

33. West Bengal 20

678

Statement-III

State/UT-wise details of fund allocated and released during
last two years and current years.

(Amount in `Crore)

Sl. No. State 2015-16 2016-17 2017-18 Till
27.07.2017

Release Exp. Release Exp. Release Exp.

1          2 3 4 5 6 7 8

1. Andaman and Nicobar 0.16 0 0.22 0 0 0

2. Andhra Pradesh 170.05 190.6 204 157.38 32.93 58.17

3. Arunachal Pradesh 65.4 66.23 110.84 90.68 11.27 0

4. Assam 284.11 216.2 348.06 206.61 24.11 0

5. Bihar 202.73 295.38 373.81 473.29 84.91 10.93

6. Chhattisgarh 60.83 64.64 84.28 65.66 9.13 8.83

7. Goa 1.66 0 1.19 3.35 0 0
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1          2 3 4 5 6 7 8

8. Gujarat 238.91 274.78 278.5 265.16 107.06 0

9. Haryana 122.65 150.74 111.53 116.42 22.83 0.62

10. Himachal Pradesh 64.38 69.88 83.31 66.04 0 17.56

11. Jammu and Kashmir 192.12 222.16 225.14 219.94 87.74 0

12. Jharkhand 132.09 133.7 131.74 157.89 39.95 44.71

13. Karnataka 278.08 366.68 343.72 341.33 90.08 0

14. Kerala 48.05 64.45 75.22 74.21 24.38 0

15. Madhya Pradesh 193.73 387.62 232.26 212.5 86.71 20.17

16. Maharashtra 330.88 584 404.45 412.32 40.68 47.66

17. Manipur 27.92 43.44 40.61 18.87 0 0

18. Meghalaya 31.24 30.92 40.42 49.29 20.06 0.09

19. Mizoram 17.32 23.16 24.49 24.82 0 0

20. Nagaland 38.53 61.9 36.84 40.2 12.81 0

21. Odisha 103.19 165.25 134.96 100.59 0.81 21.72

22. Puducherry 0 0 0.29 0 0 0

23. Punjab 42.79 36.57 51.89 53.56 1.23 4.57

24. Rajasthan 526.75 480.21 1072.92 681.21 135.08 15.56

25. Sikkim 12.05 12.49 19.42 16.51 2.91 0

26. Tamil Nadu 182.35 164.85 174.68 188.98 56.67 14.93

27. Telangana 97.71 106.42 133.09 111.89 192.23 33.01

28. Tripura 31.68 39.97 43.73 38.73 13.69 2.01

24. Uttar Pradesh 490.31 690.46 621.95 639.54 3.77 0

30. Uttarakhand 60.06 99.79 88.19 99.95 7.43 2.3

31. West Bengal 216.85 288.75 440.15 444.86 61.97 15.45

TOTAL 4264.58 5331.24 5931.9 5371.78 1170.44 318.29

Source: format D-1 N of IMIS.
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Statement-IV

State/UT-wise, Central share released and utilised under SBM(G) during
last two years and current year

State/UT 2015-16 2016-17 2017-18

Released Utilised Released Utilised Released Utilised

1 2 3 4 5 6 7

Andaman and Nicobar 3.40 0.00 3.00 0.20 5.00 0.54
Islands

Andhra Pradesh 234.17 292.09 342.21 415.08 165.20 128.57

Arunachal Pradesh 38.71 29.22 65.09 65.05 66.55 2.34

Assam 474.27 484.35 747.58 568.29 300.65 169.18

Bihar 221.55 325.59 131.86 148.69 0.00 43.70

Chhattisgarh 144.72 263.19 584.46 408.88 320.74 87.67

Dadra and Nagar 0.00 0.00 0.00 0.00 1.50 0.00
Haveli

Daman and Diu 1.00 0.54

Goa 1.05 4.83 0.00 0.00 0.00 20.92

Gujarat 478.22 575.90 751.23 626.23 252.94 35.07

Haryana 32.76 72.27 68.79 34.61 0.00 27.99

Himachal Pradesh 4.37 71.42 117.30 82.25 0.00 6.90

Jammu and Kashmir 4.05 66.92 59.51 53.16 73.91 5.77

Jharkhand 97.32 262.77 455.46 423.44 184.61 77.89

Karnataka 450.77 444.21 419.56 399.53 113.83 98.65

Kerala 8.50 17.03 196.28 137.52 0.00 1.44

Madhya Pradesh 374.33 803.06 1210.77 1121.10 369.56 264.82

Maharashtra 567.45 644.49 528.94 616.11 477.66 47.60

Manipur 44.19 53.48 27.28 4.54 0.00 1.28

Meghalaya 35.65 56.13 75.70 41.13 0.00 2.46

Mizoram 3.32 6.66 10.98 4.31 0.00 4.54

(`in crore)
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1 2 3 4 5 6 7

Nagaland 10.83 28.10 64.12 44.12 0.00 3.70

Odisha 571.50 1197.06 863.65 868.29 241.20 71.49

Puducherry 4.40 0.00 0.00 2.65 4.44 0.24

Punjab 38.70 59.34 197.02 73.26 132.61 7.42

Rajasthan 938.73 1287.23 777.30 1065.63 300.00 77.45

Sikkim 6.12 5.90 6.87 2.85 1.21 0.35

Tamil Nadu 78.94 560.44 537.02 506.17 242.87 16.38

Telangana 128.39 157.53 135.72 174.02 70.63 76.79

Tripura 38.89 52.89 24.98 20.03 0.00 2.44

Uttar Pradesh 565.39 571.91 1153.33 1132.21 520.98 272.24

Uttarakhand 49.37 71.67 348.05 149.55 132.03 42.25

West Bengal 712.92 904.79 655.50 838.60 251.05 139.39

6362.96 9370.47 10559.58 10027.48 4230.16 1738.01

Involvement of NGOs in construction of toilets

†1622. SHRI NARESH AGRAWAL: Will the Minister of DRINKING WATER AND
SANITATION be pleased to state:

(a) whether it is a fact that Non-Governmental Organisations are also involved
in construction of toilet along with the Government;

(b) if so, the names of such NGOs along with the extent of their respective
involvement in the toilets constructed so far and the funds released to them so far;

(c) if not, the annual target of toilet construction fixed by Government and the
number of toilets likely to be constructed by 2019; and

(d) the expenditure per toilet incurred by Government under the head of toilet
construction?

THE MINISTER OF STATE IN THE MINISTRY OF DRINKING WATER AND
SANITATION (SHRI RAMESH CHANDAPPA JIGAJINAGI): (a) and (b) The SBM(G)
guidelines mentions about catalytic role that can be played by CBOs/NGOs/SHGs/other

†Original notice of the question was received in Hindi.
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Organizations if utilized effectively in the rural areas. As per the guidelines they can
be considered for active involvement in triggering, capacity building, assistance in
construction and ensuring sustained use of sanitation facilities. The guidelines give
flexibility to the states in the manner of implementation of various aspects of the
programme including toilet construction.

(c) For the year 2017-18, 1.70 crore Individual household latrines (IHHLs) are
targeted to be constructed under Swachh Bharat Mission (Gramin). 8.84 crore Individual
household latrines (IHHLs) are likely to be constructed by from 2nd October, 2014 to
2nd October 2019 under SBM(G).

(d) Under Swachh Bharat Mission (Gramin), there is a provision for providing
an incentive of `12,000 for the construction of Individual Household Latrine (IHHL) to
all Below Poverty Line (BPL) households and to Above Poverty Line (APL) households
restricted to SCs /STs, small and marginal farmers, landless labourers with homestead,
physically handicapped and women-headed households. This ` 12,000 per toilet is not
a reimbursement of the cost of the toilet, which may be lower or higher than this
incentive amount, depending upon several factors. This is only an incentive amount
to be paid to the household for stopping open defecation.

Implementation of SBM in Haryana

†1623. SHRI RAM KUMAR KASHYAP: Will the Minister of DRINKING WATER
AND SANITATION be pleased to state:

(a) the details of components under the Swachh Bharat Mission (SBM) being
implemented in the country;

(b) the status of implementation of the SBM in Haryana as compared to that in
other States; and

(c) the details of amount released for Haryana under the SBM in the last three
years, year-wise and district-wise?

THE MINISTER OF STATE IN THE MINISTRY OF DRINKING WATER AND
SANITATION (SHRI RAMESH CHANDAPPA JIGAJINAGI): (a) The main components
under Swachh Bharat Mission (SBM) being implemented in the country are as under:-

• Construction of Individual Household Latrines (IHHLs).

†Original notice of the question was received in Hindi.
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• Construction of Community Sanitary Complexes (CSCs).

• Solid Liquid Waste Management (SLWM) activities.

• Information, Education and Communication (IEC) and Human Resource
Development (HRD) activities.

(b) Sanitation Coverage in Haryana on the launch of SBM(G) as on 2.10.2014
was 79.42%. This has been increased to 100% as on 28.7.2017 as against country
average of about 65.76%. Total 6,35,132 Individual household latrines were constructed
since launch of SBM(G) on 2.10.2014. In addition, 20,908 toilets were constructed under
MGNREGS. Out of 6908 villages, all 6908 (100%) Villages were declared Open Defecation
Free (ODF). In addition, 140 Blocks and 22 districts have been declared ODF. Also State
of Haryana has been declared ODF.

(c) Under SBM(G), funds are released to States. The funds released under
SBM(G) for Haryana during the last three years and current year is as under:

(` in crore)

Sl. No. Year Funds released

1. 2014-15 5.93

2. 2015-16 32.76

3. 2016-17 68.79

4. 2017-18 0

Ocean Observation System

1624. SHRI K.C. RAMAMURTHY: Will the Minister of EARTH SCIENCES be
pleased to state:

(a) the details of Ocean Observation Systems set up so far in the country, State/

UT-wise;

(b) whether Government proposes to develop further Ocean Observation Systems

across the country;

(c) if so, the details thereof, State/UTwise, and the reasons and benefits thereof;

(d) whether any funds have been sanctioned for this purpose; and

(e) if so, the details thereof and by when they are likely to be developed?

(Upto 28.7.2017)
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THE MINISTER OF STATE IN THE MINISTRY OF EARTH SCIENCES (SHRI Y.
S. CHOWDARY): (a) to (c) The Ministry has been implementing a major program on
Ocean Observations System since 1996. The ocean observation system has been
designed to acquire real-time, time series data on surface meteorological and upper
oceanographic parameters from the seas around India including from the Indian Ocean
Region. A wide range of ocean observation systems are deployed in different parts of
the Indian Ocean for acquisition of specific ocean parameters on different spatial and
temporal scales. These include moored buoys, drifters, current meters, wave rider
buoys, argo floats, tide gauges, coastal radars and acoustic doppler current profilers
(ADCP), which are broadly classified into two categories viz., drifters and moored. The
primary purpose of acquiring a suite of accurate measurements of ocean parameters is
to cater research and a wide range of operational services including issue of  early
warning to tsunami and storm surges. Besides, the information from the seas around
India is extremely useful of ocean-atmospheric modelling purposes and validation of
satellite data. One of the major observing systems is moored buoy network, equipped
with deployment and maintenance of a set of buoys at fixed locations in the Exclusive
Economic Zone of India (EEZ) for obtaining long term data. These buoys are capable
of collecting data upto 76 parameters and transmitting the information in real time
through satellites. Currently, the moored buoys network has been augmented to 19
buoy network, deployed in the Arabian Sea and Bay of Bengal. The ocean observing
systems are primarily deployed, operated and maintained by four organizations viz.,
National Institute of Ocean Technology (NIOT), Chennai; National Institute of
Oceanography (NIO), Goa; Indian National Centre for Ocean Information Services
(INCOIS), Hyderabad and Survey of India, Dehradun. ALL the systems except Tide
gauges and coastal Radar are deployed in the EEZ of India, outside jurisdiction of
coastal states/UT of India. Details of observations systems deployed, operated,
maintained and supported by India and their current status are as under:

Type of Platform Target Commissioned till
June, 2017

1 2 3

Argo Floats 200 291

Drifters* 150 103

Moored Buoys 16 19

Tide Gauges 36 34
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1 2 3

Coastal Radars 10 10

Current Meter Array 10 11

Acoustic Doppler Current 20 21
Profiler (ADCP)

Tsunami Buoys 7 9

Wave Rider Buoy 16 16

*The remaining floats/drifters have completed their life time and as such no data can be received
 from them.

(d) and (e) The details of fund allocated for 12th Plan period (2012-17)  are as
follows:

Sl. No. Type of Observing 2012-13 2013-14 2014-15 2015-16 2016-17 Total
System/institute

1 2 3 4 5 6 7 8

1. Argo profiling floats 6.00 6.00 6.00 6.00 6.00 30.00
(INCOIS)

2. Drifters (INCOIS) 2.00 2.00 2.00 2.00 2.00 10.00

3. XBT/XCTD (INCOIS) 2.50 2.50 2.50 2.50 2.50 12.50

4. Equatorial and coastal 4.10 5.60 4.10 2.60 2.60 19.00
current meter array
(INCOIS)

5. Coastal ADCP moorings 3.00 4.50 4.50 3.50 3.00 18.50
(INCOIS)

6. Marine met. Ocean 2.10 2.10 2.10 0.60 0.60 7.50
parameters onboard
Ships/Rigs (AWS &
wave) (INCOIS)

7. Wave rider buoys along 1.60 2.10 2.10 0.60 0.60 7.00
the coast of India
(INCOIS)

8. Bay of Bengal 1.45 2.45 1.70 0.70 0.70 7.00
Observatory (INCOIS)

(`In crores)
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1 2 3 4 5 6 7 8

9. Other Observation network 2.84 4.64 5.54 2.84 1.09 16.95
(Underway CTD & water
quality, Turbulence,
coastal CTD moorings,
RAMA mooring etc)
(INCOIS)

10. Calibration and Validation 1.18 1.42 4.30 1.33 1.50 9.73
site (NIOT)

11. Coastal Radar (NIOT) 2.40 2.40 2.90 2.90 3.40 14.00

12. Moored Data Buoys 6.00 29.7 5 30.75 43.00 37.0 0 146.50
(Met-Ocean and Tsunami)
and Gliders (NIOT)

TOTAL 35.17 65.46 68.49 68.57 60.99 298.68

As regards the time lines, it is submitted that this is an ongoing programme and various
ocean observing systems installed at selected locations have been functional over a
period time.

Monitoring ocean pollution with automated system

1625. SHRI MAJEED MEMON: Will the Minister of EARTH SCIENCES be pleased
to state:

(a) whether it is a fact that Indian National Centre for Ocean Information
Services (INCOIS) have developed an automated system to monitor ocean pollution;
and

(b) if so, the details of the project with respect to costs and timeline?

THE MINISTER OF STATE IN THE MINISTRY OF EARTH SCIENCES (SHRI Y.
S. CHOWDARY): (a) No, Sir.

(b) Doesn't arise.

Finalisation of Coastal Zone Management Plan

1626. SHRI RANJIB BISWAL: Will the Minister of ENVIRONMENT, FOREST
AND CLIMATE CHANGE be pleased to state:

(a) whether Government has finalised the Coastal Zone Management Plan;
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(b) if so, the salient features of the plan and if not, the reasons therefor;

(c) whether Government has taken the views of the State Governments concerned
in this regard;

(d) if so, the details thereof and if not, the time by which this process is likely
to be completed; and

(e) whether the National Green Tribunal has issued any directions to Government
in this regard and if so, the details thereof?

THE MINISTER OF ENVIRONMENT, FOREST AND CLIMATE CHANGE
(DR. HARSH VARDHAN): (a) to (e) The State Governments and Union Territories are
required to prepare the Coastal Zone Management Plans (CZMPs) as per guidelines
contained in the Coastal Regulatory Zone Notification' 2011. The draft plans so prepared
with public consultation, are required to be submitted by the State Governments/Union
Territories to the concerned Coastal Zone Management Authority (CZMA) for appraisal.
The Ministry of Environment, Forest & Climate Change thereafter approves the Coastal
Zone Management Plans following due process. The CZMPs have so far been finalised
for Lakshadweep. Coastal States and other UTs are yet to submit their draft CZMPs.
As per CRZ Rules, this Ministry is to consider and approve the CZMPs within a period
of 4 months from the date of the receipt of the CZMP. The National Green Tribunal has
directed for expeditious finalization of the Coastal Zone Management Plans by all the
concerned agencies.

Speeding up of projects for environmental clearance

1627. SHRI K. K. RAGESH: Will the Minister of ENVIRONMENT, FOREST AND
CLIMATE CHANGE be pleased to state:

(a) the details about projects awaiting environmental clearance from the Central
Government, State-wise; and

(b) the details of the steps being taken by the Ministry to speed up the process
of disposing the applications for environmental clearance?

THE MINISTER OF ENVIRONMENT, FOREST AND CLIMATE CHANGE
(DR. HARSH VARDHAN): (a) Details of the projects awaiting environmental clearance
from the Central Government, State-wise are given in the Statement (See below).

(b) The details of the steps being taken by the Ministry to speed up the process
of disposing the applications for environmental clearance inter alia include dedicated
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on-line portal/facility for effective monitoring, standardization of terms of reference for
preparation of EIA reports and the Environment Management Plan, exemption from
public consultations to certain projects/activities, streamlining the procedure, etc.

Statement

State-wise details of projects awaiting environmental clearance from the
Central Government

Sl. No. State Proposals awaiting for Environmental
Clearance

1 2 3

1. Andaman and Nicobar Islands 1

2. Andhra Pradesh 31

3. Arunachal Pradesh 10

4. Assam 8

5. Bihar 1

6. Chhattisgarh 17

7. Dadar and Nagar Haveli 3

8. Delhi 8

9. Goa 10

10. Gujarat 95

11. Haryana 23

12. Himachal Pradesh 11

13. Jammu and Kashmir 2

14. Jharkhand 17

15. Karnataka 41

16. Kerala 10

17. Madhya Pradesh 14

18. Maharashtra 194

19. Mizoram 1

20. Odisha 14
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1 2 3

21. Puducherry 4

22. Punjab 7

23. Rajasthan 37

24. Tamil Nadu 28

25. Telangana 6

26. Tripura 5

27. Uttar Pradesh 86

28. Uttarakhand 47

29. West Bengal 10

Death of tigers in captivity

1628. SHRI SANJAY SETH: Will the Minister of ENVIRONMENT, FOREST AND
CLIMATE CHANGE be pleased to state:

(a) the estimated number of tigers in captivity in different zoos across the
country;

(b) whether such tigers have been decreasing since the last four years, and if
so, the reasons therefor;

(c) whether Association of Indian Zoo and Wildlife Veterinarians (AIZWV)
which has analyzed raw data available with the Central Zoo Authority has predicted
that over 20 tigers die every year in captivity in zoos across the country and if so, the
details thereof; and

(d) the corrective steps taken by Government to stop the death of tigers in
different zoos?

THE MINISTER OF ENVIRONMENT, FOREST AND CLIMATE CHANGE
(DR. HARSH VARDHAN): (a) and (b) The total number of tigers in captivity in
recognised zoos across the country, as reported by zoos in Annual Inventory Report
for year 2016-17 is 373. Details of the number of tigers in captivity in recognised zoos
in the country for last four years are given in Statement-I (See below). The number of
tigers in captivity in different zoos of the country decreased in the year 2014-15 and
afterwards it is stable during last four years. The number of tigers in captivity depends
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upon the housing facility for each tiger available in the zoo. Each individual adult tiger
has to be provided individual animal house since it is solitary animal. Only female tiger
with her sub-adult offspring stay together. The major reasons for death of tigers in
captivity is due to Senility, cardiovascular shock, respiratory failure and asphyxia,
pneumonia, septicaemia, renal failure, etc.

(c) No, Sir. As informed by the Central Zoo Authority, they did not received any
analysis or prediction by the Association of Indian Zoo and Wildlife Veterinarians
about death of tigers in captivity in zoos across the country. As informed by Central
Zoo Authority the details on death of tigers in captivity during last four years are given
in Statement-II (See below).

(d) Following corrective steps have been taken to prevent death of animals and
for better upkeep and healthcare of animals including tigers housed in zoos across the
country:–

1. The Central Zoo Authority has circulated 'Suggested Health Monitoring
Protocol for Zoos' on 18.11. 2004 to the Chief Wildlife Warden of all States
and Union Territories and In-charge of all the recognised zoos for upkeep
and veterinary care of felids, which include tigers.

2. The Government of India framed Recognition of Zoo Rules, 2009 for health,
upkeep and veterinary care of the animals under which following provisions
have been made in the matter:–

(a) Schedule 5 of Rule 10 under the Recognition of Zoo Rules, 2009,
outlines the measures to be taken by the zoos regarding upkeep and
healthcare of animals. Particularly, the Schedule 5(6) of Rule 10 under
the Recognition of Zoo Rules, 2009 mandates that the curatorial and
the veterinary staff of every zoo shall keep a close watch on the
general behaviour and health parameters of the zoo animals.

(b) Schedule 6(6) of Rule 10 under the Recognition of Zoo Rules, 2009
mandates that every zoo shall have linkages with the eminent
institutions and organizations working in the field of wild animal
healthcare.

3. The Central Zoo Authority, in association with the Indian Veterinary Research
Institute (IVRI), Izatnagar has developed manual on 'Standardization of
Animal Diets in Indian Zoos' which includes tigers.
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4. The Central Zoo Authority, in association with the Indian Veterinary Research
Institute (IVRI), Izatnagar has developed a manual on 'Standards, Guidelines
and Protocol on Disease Diagnosis and Cure of Wild Animals in Indian
Zoos', which prescribes protocol/criteria to be followed by zoos regarding
food and healthcare of animals, including tigers.

5. An advisory has been issued to all the States to constitute a Health Advisory
Committee to advise the zoo operators in the State on Animal Healthcare
related matters and with a mandate to visit the zoos at least once every three
months to monitor compliance with the Rules regarding upkeep and healthcare
of animals.

6. The Indian Veterinary Research Institute, Bareilly has been designated as
National Referral Centre for extending necessary help to the zoos in the
country for health and veterinary care of the captive wild animals.

7. Central Zoo Authority regularly evaluates all the zoos recognised under
Section 38H(1) of the Wildlife (Protection) Act, 1972 to ensure operation of
zoos in accordance with minimum standards and norms prescribed under the
Recognition of Zoo Rules, 2009 and takes appropriate action in the matter.

Statement-I

Number of tigers housed at recognised zoos as reported by them during last four
years in Statutory Annual Inventory Report

Sl. No. Year Animal Male Female Unsex Total

1. 2013-2014 Tiger Bengal 120 130 12 262

2. Tiger Bengal (White) 45 54 8 107

3. 2013-2014 Total 165 184 20 369

4. 2014-2015 Tiger Bengal 117 124 6 247

5. Tiger Bengal (White) 43 50 17 110

6. 2014-2015 Total 160 174 23 357

7. 2015-2016 Tiger Bengal 122 118 10 250

8. Tiger Bengal (White) 47 53 7 107

9. 2015-2016 Total 169 171 17 357

10. 2016-2017 Tiger Bengal 127 119 7 253
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Sl. No. Year Animal Male Female Unsex Total

11. Tiger Bengal (White) 54 61 5 120

12. 2016-2017 Total 181 180 12 373

GRAND TOTAL 675 709 72 1456

Statement-II

Number of death of tigers reported by recognised zoos as reported by them
during last four years in Statutory Annual Inventory Report

Sl. No. Year Animal Male Female Unsex Total
deaths

reported

1. 2013-2014 Tiger Bengal 20 14 0 34

2. Tiger Bengal (White) 3 8 0 11

3. 2013-2014 Total 23 22 0 45

4. 2014-2015 Tiger Bengal 16 19 0 35

5. Tiger Bengal (White) 5 5 0 10

6. 2014-2015 Total 21 24 0 45

7. 2015-2016 Tiger Bengal 13 14 3 30

8. Tiger Bengal (White) 6 12 0 18

9. 2015-2016 Total 19 26 3 48

10. 2016-2017 Tiger Bengal 8 17 0 25

11. Tiger Bengal (White) 6 6 3 15

12. 2016-2017 Total 14 23 3 40

GRAND TOTAL 77 95 6 178

Development of environmentally sensitive talukas

†1629. SHRI SANJAY RAUT:
  SHRI SURENDRA SINGH NAGAR:

Will the Minister of ENVIRONMENT, FOREST AND CLIMATE CHANGE be
pleased to state:

(a) whether any proposal has been put up by Governments of Uttar Pradesh
and Maharashtra for the development of the environmentally sensitive talukas;

†Original notice of the question was received in Hindi.
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(b) if so, the details thereof;

(c) whether the Central Government has accorded any priority in its approval
keeping the environmentally sensitive areas in view; and

(d) if so, the time yet to be taken by the Central Government for according
permission to the State Governments?

THE MINISTER OF ENVIRONMENT, FOREST AND CLIMATE CHANGE
(DR. HARSH VARDHAN): (a) and (b) The Ministry of Environment, Forest and Climate
Change has not received any proposals from the State of Uttar Pradesh and Maharashtra
for development of environmentally sensitive talukas.

(c) and (d) Does not arise in view of (a) and (b) above.

National policy on climate change

1630. SHRIMATI RAJANI PATIL:
SHRI DARSHAN SINGH YADAV:

Will the Minister of ENVIRONMENT, FOREST AND CLIMATE CHANGE be
pleased to state:

(a) whether Government has any proposal to make a national policy on climate
change;

(b) if so, the details thereof; and

(c) if not, the reasons therefor?

THE MINISTER OF ENVIRONMENT, FOREST AND CLIMATE CHANGE
(DR. HARSH VARDHAN): (a) to (c) The Government has launched the National Action
Plan on Climate Change (NAPCC) in June, 2008 to achieve its goals and to deal with
the issues related to climate change. NAPCC comprises eight missions in specific areas
of solar energy, enhanced energy efficiency, sustainable habitat, water, sustaining
Himalayan ecosystems, Green India, sustainable agriculture and strategic knowledge
for climate change. Thirty two States and Union Territories (UTs) have also prepared
State Action Plan on Climate Change (SAPCC) consistent with the objectives of NAPCC.

India plans to implement the Nationally Determined Contributions (NDCs), submitted
to the United Nations Framework Convention on Climate Change (UNFCCC) under the
Paris Agreement, during the period 2021-2030. The 3 quantitative goals of the NDCs
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are: (i) reduce Green House Gas (GHG) emissions intensity of its Gross Domestic
Product (GDP) by 33 to 35 percent by 2030 from 2005 level; (ii) achieve about 40 per

cent cumulative electric power installed capacity from non-fossil fuel based energy

resources by 2030 with the help of transfer of technology and low cost international

finance including from Green Climate Fund (GCF); and (iii) create an additional carbon

sink of 2.5 to 3 billion tonnes of CO2 equivalent through additional forest and tree cover

by 2030.

Genetically modified eatable agricultural produce

1631. SHRI DARSHAN SINGH YADAV:

SHRI P. BHATTACHARYA:

SHRIMATI RAJANI PATIL:

Will the Minister of ENVIRONMENT, FOREST AND CLIMATE CHANGE be

pleased to state:

(a) the eatable agricultural produce which are genetically modified and approved

by Government to be cultivated in the country;

(b) whether Government has conducted tests to ensure that they are not affecting

the health of the innocent public; and

(c) whether Government is aware that producers of such GM products are

making huge profits at the cost of the health of the ordinary citizens?

THE MINISTER OF ENVIRONMENT, FOREST AND CLIMATE CHANGE

(DR. HARSH VARDHAN): (a) No, Sir. No such agricultural produce has been approved

by Government.

(b) and (c) Do not arise.

Rules under Compensatory Afforestation Fund Act

1632. SHRI HUSAIN DALWAI: Will the Minister of ENVIRONMENT, FOREST

AND CLIMATE CHANGE be pleased to state:

(a) whether Rules are yet to be formulated under the Compensatory Afforestation

Act, 2016;

(b) if so, the causes for the delay;
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(c) the details of consultations which have taken place during the last one year
on formulations of the Rules and whether there has been any engagement with civil
society organizations on the same; and

(d) whether the Ministry is aware of the assurances made on the floor of the
House during passage of the Bill regarding Protection of Forest Rights and whether
those assurances would be incorporated in the Rules?

THE MINISTER OF ENVIRONMENT, FOREST AND CLIMATE CHANGE
(DR. HARSH VARDHAN): (a) to (d) Drafting of the rules contemplated under Section
30 of the Compensatory Afforestation Fund Act, 2016 involve a process of wide
consultation with stake holders and in this direction, following such consultations
including, inter-alia consultations undertaken with all State Governments/Union
Territories, a preliminary draft of the Rules has been prepared. After this draft has been
seen and vetted in the Ministry of Law and Justice it will be published in the Official
Gazette soliciting comments of all concerned, including on the issues of protection of
rights of tribals and the Rules will be finalized only after giving due consideration to
the representations received, in response.

Lack of funding for projects on Gir lions

1633. SHRI MD. NADIMUL HAQUE: Will the Minister of ENVIRONMENT, FOREST
AND CLIMATE CHANGE be pleased to state:

(a) whether it is a fact that projects for the lions of Gir are stalled due to lack
of funding by the Central Government;

(b) if so, the details thereof and the reasons therefor;

(c) the details of funds demanded by the State and those released by the Centre
under Integrated Dvelopment of Wildlife Habitats;

(d) whether the Central Government intends to increase the funding for lions
of Gir; and

(e) the comparative analysis for the funds released by the Centre during the last
five years for the conservation of tigers and lions?

THE MINISTER OF ENVIRONMENT, FOREST AND CLIMATE CHANGE
(DR. HARSH VARDHAN): (a) to (c) The Ministry received the project proposal titled
"A plan for Consolidating Long Term Conservation of Asiatic Lion" from the State
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Government of Gujarat with a total proposed budget of `150.00 crores. The State
Government had sought Central funding of `135.00 crores and has proposed to share
`15. 00 crores. The proposal was examined in the Ministry. However, as the requisite
funds were not available under the Centrally Sponsored Scheme-'Integrated Development
of Wildlife Habitats (IDWH)' the State Government of Gujarat was advised to review
the proposal during the financial year 2015-16 and prioritize the activities upto `1.00
crore and submit the proposal under the component of 'Recovery programme for saving
critically endangered species' under CSS-IDWH. However, the State Government did
not submit the proposal.

(d) Yes, Sir. The Central Government intends to increase the funding for lions.

(e) Comparative statement indicating the details, of funds released by the Central
Government to states during the last five years for the conservation of tigers and lions
is given below:–

(`in lakh)

Year Tiger (all Tiger Range States) Lion (Gujarat) *

2012-13 16287.2536 517.926

2013-14 17228.81133 537.84457

2014-15 17502.00 634.94

2015-16 15484.9365 395.798

2016-17 34224.758 497.604

* Lions are found in wild only in Gujarat.

Use of degraded forest land

1634. SHRI NARENDRA KUMAR SWAIN: Will the Minister of ENVIRONMENT,
FOREST AND CLIMATE CHANGE be pleased to state:

(a) whether it is a fact that the Central PSUs are allowed to use degraded forest
land upto twice the extent of forest land diverted for non-forest use, whereas State
PSUs are required to give equal extent of non-forest land against the required diverted
forest land; and

(b) if so, whether there is any proposal by Government to treat both Central
PSUs and PSUs on equal footing for raising Compensatory Afforestation?

THE MINISTER OF ENVIRONMENT, FOREST AND CLIMATE CHANGE
(DR. HARSH VARDHAN): (a) Yes, Sir.

(b) No, Sir.
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Nagar Van Udyan Yojana

1635. SHRIMATI JAYA BACHCHAN: Will the Minister of ENVIRONMENT,
FOREST AND CLIMATE CHANGE be pleased to state:

(a) whether Government has launched Nagar Van Udyan Yojana and if so, the
details of States/cities covered under this Yojana in the country;

(b) the details of the funds sanctioned, allocated and utilised this Yojana so far,
State/Union Territory-wise;

(c) the details of the targets fixed and achievements made so far in this regard;
and

(d) whether Government has received any complaint regarding misuse of the
funds allocated under this Yojana in some of the States and if so, the details thereof
and the action taken by Government in this regard?

THE MINISTER OF ENVIRONMENT, FOREST AND CLIMATE CHANGE
(DR. HARSH VARDHAN): (a) to (c) The National CAMPA Advisory Council ['CAMPA'
stands for Compensatory Afforestation Fund Management and Planning Authority] has
approved the Nagar Van Udyan Yojana from the funds deposited in the Compenstory
Afforestation Fund, for development of city forests within municipal areas in the
country, with area between 20 ha and 100 ha, and involving total outlay of Rs.2 lakhs
per hectare, out of which 80% will be the share of NCAC, and the remaining 20% is
met from the State funds. The details of Schemes undertaken under the Nagar Van
Yojana and the funds sanctioned thereof are given in the Statement (See below).

(d) No, Sir.

Statement

Details of schemes undertaken under the Nagar Van Yojana and
the funds sanctioned thereof

Sl. No. State/UT No. of Nagar Amount Dates of
Van Udyan sanctioned (`) sanction

1 2 3 4 5

1. Andaman and Nicobar Islands 1 1,680,000.00 01.06.2016

2. Andhra Pradesh 5 1,60,00,000.00 03.03.2016

2,40,00,000.00 04.04.2016
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1 2 3 4 5

3. Assam 1 2,160,000.00 03.03.2016

4. Chandigarh 1 80,00,000.00 04.04.2016

40,00,000.00 18.12.2016

40,00,000.00 10.06.2017

5. Chhattisgarh 5 4,00.00,000.00 05.08.2016

6. Himachal Pradesh 1 80,00,000.00 26.10.2016

7. Karnataka 5 1,60,00,000,00 03.03.2016

2,40,00,000.00 04.04.2016

8. Madhya Pradesh 5 3,60,00,000.00 18.01.2017

9. Maharashtra 5 2,78,40,000.00 26.10.2016

10. Manipur 1 80,00,000.00 01.06.2016

11. Mizoram 1 80,00,000.00 01.04.2016

12. Punjab 4 2,01,40,000.00 20.12.2016

40,80,000.00 16.05.2017

13. Rajasthan 4 1,79,90,000.00 03.12.2016

22,50,000.00 30.03.2017

14. Sikkim 1 44,80,000.00 03.03.2016

15. Telangana 5 1,61,40,000.00 02.11.2015

1,21,80,000.00 30.03.2017

16. Tripura 1 72,00,000.00 03.03.2016

Extinction of animals and birds

†1636. SHRI LAL SINH VADODIA: Will the Minister of ENVIRONMENT, FOREST
AND CLIMATE CHANGE be pleased to state:

(a) whether it is a fact that a number of species of animals and birds in the
country are on the verge of extinction;

(b) if so, whether Government proposes to take some steps to protect them; and

(c) if so, the details thereof and by when and if not, the reasons therefore?

†Original notice of the question was received in Hindi.
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THE MINISTER OF ENVIRONMENT, FOREST AND CLIMATE CHANGE
(DR. HARSH VARDHAN): (a) Reports indicating that a number of species of wild
animals and birds in the country are on the verge of extinction have not come to the
notice of the Ministry. However, some of the species like Great Indian bustard, Forest
owlets, Jerdon's courser, Bengal florican, Himalayan quail, Pink headed duck etc are
critically endangered.

(b) and (c) The steps taken by the Government for protection of wild animals
including birds in the country includes:–

(i) Legal protection has been provided to wild animals and birds against hunting
and commercial exploitation under the provisions of the Wild Life (Protection)
Act, 1972. According to the conservation and threat status, wild animals and
birds are placed in different schedules of the Act.

(ii) The Wild Life (Protection) Act, 1972, has been amended and made more
stringent. The punishments in cases of offences have been enhanced. The
Act also provides for forfeiture of any equipment, vehicle or weapon that
is used for committing wildlife offence.

(iii) Protected Areas, viz, National Parks, Sanctuaries, Conservation Reserves
and Community Reserves all over the country covering the important habitats
have been created as per the provisions of the Wildlife (Protection) Act,
1972 to provide better protection to wildlife, including threatened species
and their habitat.

(iv) Financial and technical assistance is extended to the State Governments
under various Centrally Sponsored Schemes, viz. 'Integrated Development
of Wildlife Habitats', 'Project Tiger' and 'Project Elephant' for providing better
protection and conservation to wildlife.

(v) Financial assistance is also provided to the State Governments for
Strengthening of antipoaching activities, including special strategy for
monsoon patrolling, deployment of antipoaching squads involving ex-army
personnel or home guards, apart from workforce comprising of local people,
in addition to strengthening of communication and wireless facilities.

(vi) The Centrally Sponsored Scheme of 'Integrated Development of Wildlife
Habitats' has a component namely 'Recovery programmes for saving critically
endangered species and habitats' and 17 species have been identified for
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recovery viz. Snow Leopard, Bustard (including Floricans), Dolphin, Hangul,
Nilgiri Tahr, Marine Turtles, Dugongs and coral reefs, Edible Nest Swiftlet,
Asian Wild Buffalo, Nicobar Megapode, Manipur Brow-antlered Deer,
Vultures, Malabar Civet, Indian Rhinoceros, Asiatic Lion, Swamp Deer and
Jerdon's Courser.

(vii) Under the 'Recovery programmes for saving critically endangered species
and habitats', financial assistance has been provided to the State/UT
Governments for recovery of various endangered species. The details of
financial assistance released are given in the Statement (See below).

(viii) The Wildlife Crime Control Bureau has been set up with a network of five
regional offices, three sub-regional offices and five border units for control
of poaching and illegal trade in wildlife and its products.

Statement

Year-wise details of funds released for recovery of species

(` in lakh)

Sl. No Species/States 2014-15 2015-16 2016-17

1. Jerdon's courser

Andhra Pradesh 63.31 0 0

2. Great Indian Bustard

Maharashtra 0 110.63 135.85

Rajasthan 0 65.36 97.76

3. Snow Leopard

Himachal Pradesh 53.555 16.404 0

Uttarakhand 0 0 62.955

4. Vulture

Haryana 0 99.33 116.0472

Kerala 0 24.00 16.58

5. Manipur Brow Antler Deer

Manipur 79.152 113.38 128.48
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6. Nilgiri Tahr

Sl. No Species/States 2014-15 2015-16 2016-17

Kerala 0 0 82.04

7. Wild Buffalo

Chhattisgarh 101.12 0 0

TOTAL 297.137 429.104 639.7122

Tree plantation programme

1637. SHRI SHANKARBHAI N. VEGAD: Will the Minister of ENVIRONMENT,
FOREST AND CLIMATE CHANGE be pleased to state:

(a) whether Government has any plan to increase the tree plantation programme
in the country;

(b) if so, the details thereof, State-wise;

(c) whether Government has any plan to promote medicinal plantation in the
country; and

(d) the details of the plan and funds provided in Gujarat during the last three
years?

THE MINISTER OF ENVIRONMENT, FOREST AND CLIMATE CHANGE
(DR. HARSH VARDHAN): (a) and (b) Ministry of Environment, Forest and Climate
Change (MoEF&CC) is implementing two schemes for tree plantation, National
Afforestation Programme (NAP) for tree plantation in degraded forests at Pan India
level through people's participation and National Mission for a Green India (GIM), one
of the Eight missions outlined under National Action Plan for Climate Change (NAPCC)
which aims to increase forest and tree cover and to improve quality of forest cover
besides cross sectoral activities on landscape basis. An area over 2 million ha. has been
afforested with an investment of about ` 3700 crore under NAP since its launching year
2000. Details of State-wise sanctioned area for new afforestation and fund released
during the last three years under NAP and GIM are given in Statement-I (See below).
The fund under Compensatory Afforestation Fund Management and Planning Authority
(CAMPA), interalia, is also used in plantation activity including compensatory
afforestation. The details of CAMPA funds released to the States during the last three
years are given in Statement-II (See below). Besides, afforestation being the multi-
departmental effort, is also taken up under centrally sponsored MGNREGA Scheme,
Integrated Watershed Management scheme, National Bamboo Mission and various
State Plan and Non-Plan Schemes.
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(c) and (d) To promote medicinal plantation in the country, the National
Afforestation Programme (NAP) Scheme of MoEF&CC has the provision for raising of

Regeneration of perennial herbs and shrubs of medicinal value as one of the seven

models of plantation. Under this model new area of 150 ha. has been approved and

`155.72 lakhs has been sanctioned for plantation and maintenance of plantation to

Gujarat State during last three years (2014-15 to 2016-17).

Besides, as informed by National Medicinal Plants Board (NMPB), Ministry of

AYUSH, to coordinate all matters related to development of Medicinal Plants sector in

the country, the Government of India has set up National Medicinal Plants Board

(NMPB) in the year 2000 and since its inception; NMPB has been implementing various

programmes/schemes for overall development of the Medicinal Plants Sector in the

country.

Presently, the NMPB is implementing a Central Sector Scheme on "Conservation,

Development and Sustainable Management of Medicinal Plants", under which project

based support is provided for resource augmentation/plantation of medical plants,

setting up of Herbal Gardens to different States/UTs through State Medicinal Plants

Boards (SMPBs), State Forest Departments and other stakeholders. The Ministry of

AYUSH, under its Centrally Sponsored Scheme of National AYUSH Mission (NAM),

is also providing support for cultivation of medicinal plants/trees on farmer's land and

the support for cultivation of medicinal plants/trees is provided based on the State

Annual Action Plan (SAAP) through the identified implementing agency in concerned

state. Details of the fund released during the last three years for state of Gujarat under

the above schemes of NMPB is given below:–

Sl. No. Name of Scheme Fund released

2014-15 2015-16 2016-17

1. Central Sector Scheme on "Conservation, 238.22 143.220 477.460
Development and Sustainable Management
of Medicinal Plants"

2. Centrally Sponsored Scheme of National 172.25* 168.415 212.189
AYUSH MISSION (NAM).

TOTAL 410.47 311.635 689.649

* Fund released under centrally sponsored scheme of "National Mission on Medicinal Plants

  (NMMP) ". The NMMP was implemented from 2008-09 to 2014-15.

(`In lakh)
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Statement-I

State-wise details of funds released and New area approved for afforestation
during last three years (2014-15 to 2016-17) under National Afforestation

Programme (NAP) and National Mission for a Green India (GIM)

Sl. No. State Amount Released New Area Approved
(`in crore) (in hectare)

NAP GIM NAP GIM

1        2 3 4 5 6

1. Andhra Pradesh 6.76 1.06 2168 881

2. Bihar 14.19 - 4286 -

3. Chhattisgarh 35.12 43.62 9174 19128

4. Goa 0.00 - 0 -

5. Gujarat 23.40 8039 -

6. Haryana 15.22 - 4095 -

7. Himachal Pradesh 0.73 - 2237 -

8. Jammu and Kashmir 3.59 - 1606 -

9. Jharkhand 8.60 - 3924 -

10. Karnataka 29.73 1.92 5480 760

11. Kerala 3.84 9.15 1478 4978

12. Madhya Pradesh 34.45 - 8441 -

13. Maharashtra 54.66 - 10782 -

14. Odisha 32.03 3.21 8515 2177.72

15. Punjab 1.87 6.11 1628 3000

16. Rajasthan 4.10 - 3350 -

17. Tamil Nadu 7.23 - 2250 -

18. Telangana 2.03 - 795 -

19. Uttar Pradesh 17.23 - 11533 -

20. Uttarakhand 5.55 20.20 3462 7483

21. West Bengal 0.78 - 2495 -

TOTAL (OTHER STATES) 301.11 85.27 95738 38407.72
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1        2 3 4 5 6

22. Arunachal Pradesh 0.15 - 1000 -

23. Assam 2.56 - 0 -

24.. Manipur 12.88 16.17 1835 8798

25. Meghalaya 4.96 - 0 -

26. Mizoram 31.91 9.88 4040 19643

27. Nagaland 16.21 - 2130 -

28. Sikkim 12.61 - 3765 -

29. Tripura 14.90 - 4272 -

TOTAL (NE STATES) 96.18 26.05 17042 28441

GRAND TOTAL 397.29 111.32 112780 66848.72

Statement-II

Details showing State-wise release of fund under CAMPA during
last three Years (2014-15 to 2016-17)

Sl. No. State/UT 2014-15 2015-16 2016-17
Amount (in `) Amount (in `) Amount (in `)

1 2 3 4 5

1. Andaman and Nicobar 1,20,00,000.00 1,00,00,000.00
Islands

2. Andhra Pradesh 1,35,00,00,000.00 85,00,00,000.00 89,00,00,000.00

3. Arunachal Pradesh 1,01,00,00,000.00 53,00,00,000.00 58,00,00,000.00

4. Assam 25,00,00,000.00 25,00,00,000.00 10,00,00,000.00

5. Bihar 18,14,00,000.00 27,02,00,000.00 34,29,00,000.00

6. Chandigarh 1,07,79,000.00 1,04,00,000.00 1,00,00,000.00

7. Chhattisgarh 1,93,00,00,000.00 2,39,00,00,000.00 2,80,00,00,000.00

8. Dadra and Nagar
Haveli

9. Daman and Diu

10. Delhi 4,51,00,000.00 5,40,00,000.00 2,00,00,000.00

11. Goa
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1 2 3 4 5

12. Gujarat 65,00,00,000.00 33,00,00,000.00 45,00,00,000.00

13. Haryana 42,00,00,000.00 45,00,00,000.00 18,00,00,000.00

14. Himachal Pradesh 96,00,00,000.00 95,60,00,000.00 91,00,00,000.00

15. Jammu and Kashmir 58,00,00,000.00 62,00,00,000.00 47,00,00,000.00

16. Jharkhand 1,75,00,00,000.00 1,41,00,00,000.00 1,49,00,00,000.00

17. Karnataka 72,00,00,000.00 71,12,00,000.00 67,00,00,000.00

18. Kerala

19. Lakshadweep

20. Madhya Pradesh 2,13,00,00,000.00 1,40,00,00,000.00

21. Maharashtra 1,48,00,00,000.00 1,72,00,00,000.00 1,88,00,00,000.00

22. Manipur 8,27,00,000.00 25,00,00,000.00 25,00,00,000.00

23. Meghalaya

24. Mizoram 6,80,00,000.00 6,73,00,000.00 6,75,00,000.00

25. Nagaland

26. Odisha 3,22,00,00,000.00 4,26,00,00,000.00

27. Puducherry

28. Punjab 41,00,00,000.00 49,00,00,000.00 49,00,00,000.00

29. Rajasthan 74,00,00,000.00 97,00,00,000.00 91,00,00,000.00

30. Sikkim 13,70,00,000.00 11,00,00,000.00 9,00,00,000.00

31. Tamil Nadu 2,20,00,000.00 7,00,00,000.00 7,00,00,000.00

32. Telangana 35,00,01,000.00 85,00,00,000.00 1,10,00,00,000.00

33. Tripura 8,00,00,000.00 11,00,00,000.00 12,00,00,000.00

34. Uttar Pradesh 81,04,00,000.00 1,50,00,00,000.00 48,00,00,000.00

35. Uttarakhand 1,09,00,00,000.00 1,44,28,00,000.00 1,24,43,00,000.00

36. West Bengal 8,00,00,000.00 5,00,00,000.00

TOTAL 20,56,93,80,000.00 22,13,19,00,000.00 15,61,47,00,000.00
Say ` 2056.93 Say ` 2213.19 Say `1561.47

crores crores crores

Note: 1. The releases for the years 2014-15 onwards have been made from the interest accrued.
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Development of wetlands for attracting birds

1638. SHRI RAJKUMAR DHOOT: Will the Minister of ENVIRONMENT, FOREST
AND CLIMATE CHANGE be pleased to state:

(a) whether it is a fact that there is a need to develop more wetlands at
conspicuous locations in the country including Maharashtra to increase bird habitats
and attract foreign migratory birds in the country; and

(b) if so, the details thereof and the action Government proposes to take in this
regard?

THE MINISTER OF ENVIRONMENT, FOREST AND CLIMATE CHANGE
(DR. HARSH VARDHAN): (a) and (b) In order to increase bird habitats and to provide
natural habitats for foreign migratory birds, the Ministry has so far identified 115
wetlands in 24 States in the country including Maharashtra. These wetlands are winter
resorts for migratory and resident birds for shelter, feeding and breeding.

The Central Government has notified the Wetlands (Conservation and
Management) Rules, 2010 for conservation and management of wetlands in the country.
Under the Rules, 25 wetlands designated as Ramsar sites have been notified for
regulation of activities within the wetlands. Also, in order to conserve wetlands, all the
States including Maharashtra have been advised for giving high priority for constitution
of State Wetland Authority, identification and notification of priority wetlands,
development of integrated management plans, securing resources for implementation of
management plans, monitoring and evaluation, strengthening research-management
interface, etc.

Pollution and dumping of fly ash and construction debris on the wetlands of
Ennore creek

1639. SHRIMATI KANIMOZHI: Will the Minister of ENVIRONMENT, FOREST
AND CLIMATE CHANGE be pleased to state:

(a) whether Government is aware of the large scale pollution and dumping of
fly ash and construction debris on the wetlands of Ennore creek; and

(b) if so, the measures taken/considered to be taken by Government to protect
the wetland from pollution and encroachments?

THE MINISTER OF ENVIRONMENT, FOREST AND CLIMATE CHANGE
(DR. HARSH VARDHAN): (a) According to the Tamil Nadu Pollution Control Board
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(TNPCB), it has received complaints with regard to dumping of fly ash on the wetlands
of Ennore creek and an application has also been filed before the Hon'ble National
Green Tribunal (South Zone), Chennai. The Thermal power plants located in and around
Ennore area are generating power using coal as fuel. The fly ash generated from the
power plant is collected in dry form into the ash silos from where it is loaded into
container vehicles by users such as cement manufacturers and the fly ash brick
manufacturers. The bottom ash is pumped to ash pond in the form of ash slurry through
pipe lines.

(b) The TNPCB has issued directions to Tamil Nadu Generation and Distribution
Corporation Limited (TANGEDCO) to take immediate action to remove the ash slurry
deposited in the Buckingham canal and Kosasthalayar River area and in the vicinity
of Seppakkam village area adjacent to the ash pond and to furnish time bound action
plan for the removal of ash slurry.

The Government has also issued notification for utilization of fly ash from coal
or lignite based power plants, which, inter alia, mandates use of fly ash based products
in construction projects under various schemes. The other measures taken by Government
to protect wetlands from pollution and encroachments include, inter alia, implementation
of an integrated scheme of National Plan for Conservation of Aquatic Eco-systems
(NPCA) and notification of the Wetlands (Conservation and Management) Rules, 2010.
In order to conserve lakes and wetlands in an integrated manner, all the States have
been advised to prioritize action for constitution of State Wetland/ Lake Authorities,
identification and notification of wetlands, development of integrated management
plans, securing resources for implementation of management plans, monitoring and
evaluation, strengthening research-management interface, etc.

National Adaptation Fund for Climate Change

*1640. SHRI C. P. NARAYANAN: Will the Minister of ENVIRONMENT, FOREST
AND CLIMATE CHANGE be pleased to state:

(a) whether National Adaptation Fund for Climate Change (NAFCC) has been
established during 2015-16;

(b) if so, details thereof, including help rendered under NAFCC in scaling up
climate change adaptation interventions, such as financial support sought and
sanctioned, State-wise, project-wise and year-wise since 2015-16;

(c) whether any national/international NGOs and private organisations are
associated with project preparation and implementation of above programme; and
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(d) if so, the details and reasons thereof?

THE MINISTER OF ENVIRONMENT, FOREST AND CLIMATE CHANGE
(DR. HARSH VARDHAN): (a) and (b) The National Adaptation Fund for Climate
Change (NAFCC) is a Central Sector Scheme which was set up in the year 2015-16. The
overall aim of NAFCC is to support: concrete adaptation activitieswhich reduce the
adverse effects of climate change facing community, sector and states. The activities
under this scheme are implemented in a project mode. The projects on adaptation in
sectors such as agriculture, animal husbandry, water, forestry etc. are eligible for
funding under NAFCC. The details on financial support sanctioned, State-wise, project-
wise and year-wise since 2015-16 are given in the Statement (See below).

(c) and (d) The departments of States/UTs are required to prepare the project
proposal in consultation with the National Implementing Entity (NIE) i.e. National Bank
for Agriculture and Rural Development (NABARD). The project proposals are required
to be endorsed by the State Steering Committee on Climate Change to be eligible for
consideration under NAFCC. It is the discretion of the State Government to engage any
organization to assist in project preparation, as per their requirement.

Statement

A. Details of Financial Support sanctioned State-wise, project-wise and year-wise
since 2015-16 for climate change

Approved Projects in Financial Year 2016-2017

Sl. No. States Title of the Project Total Project Amount
Cost (` in Sanctioned

crores)  (` in
crores)

1 2 3  4 5

1. Andhra Pradesh Climate Resilient interventions in Dairy 12.71 6.36
Sector in coastal and Arid areas in
Andhra Pradesh

2. Madhya Pradesh Increasing Adaptive Capacity to Climate 24.87 12.44
Change through developing climate-
Smart Villages in Select Vulnerable
Districts of Madhya Pradesh
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1 2 3  4 5

3. Karnataka Conservation and Management of 24.22 12.11
Indigenous varieties of livestock
(Cattle and Sheep) in the Wake of
Climate Change in Karnataka

4. Haryana Scaling-up Resilient Agriculture 22.09 8.77
Practices towards Climate Smart
Villages in Haryana

5. Assam Management of Ecosystem of 24.56 12.43
Kaziranga National Park by creating
Climate Resilient Livelihood for
Vulnerable Communities through
Organic farming and pond based
Pisciculture

6. West Bengal Rain Water harvesting and sustainable 23.12 11.56
water supply to the hilly areas in
Darjeeling adaptive measures climate
change impacts

7. Maharashtra Efficient water management and 22.95 11.47
agriculture technology adoption for
climate adaptive and resilient farming
system in 51 villages of Nundurbar
and Buldhana districts of Maharashtra

8. Sikkim Addressing Climate Change vulnerability 24.67 10.00
of Water Sector at Gram Panchayat
Level in drought prone areas of Sikkim.

9. Gujarat Climate Change adaptation for Natural 21.36 8.79
Resource Dependent communities in
Kachchh, Gujarat.

TOTAL 200.55 93.93

B. National Adaptation Fund for Climate Change

Approved Projects in Financial Year 2015-2016

1. Punjab “Towards Climate Resilient Livestock 17.40 13.92
Production System in Punjab" prepared
under State Action Plan on Climate
Change for financial assistance from
National Adaptation Fund on Climate
Change
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1 2 3  4 5

2. Odisha Water Conservation through runoff 20.00 16.00
management to improve ground water
recharge for vulnerability reduction
and resilience enhancement in water
basin of Nuapada district for climate
adaptation

3. Himachal Pradesh Sustainable Livelihoods of agriculture 20.00 10.00
-dependent Rural communities in
drought prone district of Himachal
Pradesh through climate smart
solutions

4. Puducherry Integrated Surface Water Management 16.76 3.95
for Climate Resilient Agriculture
through Rejuvenation of Traditional
Tanks

5. Manipur Model Carbon Positive Eco-Village in 10.00 5.00
Phayeng of Manipur

6. Kerala Promotion of integrated farming system 25.00 12.50
of Kaipad in coastal wetlands of
North Kerala

7. Tamil Nadu Management and rehabilitation of 24.74 12.37
coastal habitats and biodiversity for
climate Change Adaptation and
Sustainable Livelihood in Gulf of
Mannar, Tamil Nadu, India

8. Chhattisgarh Climate Adaptation Strategies in 21.47 10.73
Wetlands along Mahanadi River
Catchment areas in Chhattisgarh

9. Jammu and Climate Resilient Sustainable 22.51 11.26
Kashmir Agriculture in Rain-Fed Farming

(Kandi) Areas of Jammu & Kashmir

10. Telangana Resilient Agricultural Households 24.00 6.00
through Adaptation to Climate Change
in Mahbubnagar district, Telangana
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1 2 3  4 5

11. Meghalaya Spring-shed development works for 22.91 11.45
rejuvenation of springs for climate
resilient development in the water
stressed areas of Meghalaya

12. Mizoram Sustainable Agriculture Development 10.38 5.19
through Expansion, Enhancement and
Modelling in the state of Mizoram

TOTAL 235.17 118.37

Graded Response Action Plan against air pollution in Delhi and NCR

1641. DR. T. SUBBARAMI REDDY:
SHRIMATI AMBIKA SONI:

Will the Minister of ENVIRONMENT, FOREST AND CLIMATE CHANGE be
pleased to state:

(a) whether Government is aware that the Graded Response Action Plan against
air pollution in Delhi and NCR did not have a considerable impact;

(b) if so, whether the Ministry has evaluated the reasons for the lack of impact
of such action and the reasons therefor;

(c) whether it is a fact that lack of data is the biggest challenge in fighting
pollution;

(d) if so, whether the Ministry would recommend increasing the number of
monitoring stations to 100; and

(e) the details of other measures suggested for controlling air pollution?

THE MINISTER OF ENVIRONMENT, FOREST AND CLIMATE CHANGE (DR.
HARSH VARDHAN): (a) and (b) Graded Response Action Plan lays down steps to be
taken with reference to different levels of pollution viz Emergency, Severe, Very Poor,
Poor and Moderate for Delhi and NCR.The impact of Graded Response Action Plan can
be best assessed during periods of emergency or severe level of air pollution. Since
the launch of Graded Response Action Plan, there has not been a single day with
severe level of air pollution. As far as other levelsof air pollution are concerned such
as very poor, poor or moderate, Government has taken number of measures for controlling
air pollution in addition to Graded Response Action Plan. Implementation of these
measures is an on-going process anddata available for last three years shows that,
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S02is well within the National Ambient Air Quality Standards (NAAQS) of 50 μg/m3

(annual standard) and NO2 exceedsNAAQS limit of 40 μg/m3 (annual standard) slightly.

Exceedance is mainly observed with respect to particulate matter, though the analysis

of time series data relating to particulate matter does not show any significant rising

/ trend during last three years despite rise in population, number of vehicles and other

economic activities. Further, the Air Quality Index (AQI) data of Delhi for the period

of January-June for 2016 and 2017 shows that there were no days with severe level of

air pollution in 2017, whereas there were 7 days with severe level of pollution during

2016. Moderate days have gone up from 29 days in 2016 to 56 days in 2017. Very poor

days have reduced from 64 in 2016 to 36 during 2017. The above data shows improvement

in air quality in Delhi in 2017 for the first six months in comparison to 2016.

(c) and (d) Central Pollution Control Board (CPCB) and State Pollution Control

Boards (SPCBs) monitor ambient air quality in the country under the National Air

Quality Monitoring Programme (NAMP). Three air pollutants viz., Sulphur Dioxide

(SO2), Nitrogen Dioxide (NO2) and Particulate Matter (PM10), are monitored at 684

manual monitoring stations located in 302 cities / towns in 29 states and 5 union

territories, out of which 10 are in Delhi. In addition, there are 55 Continuous Ambient

Air Quality Monitoring Stations (CAAQMS) in 40 cities for real-time online monitoring

of ambient air quality out of which Delhi has 18 CAAQMS stations. The existing manual

monitoring stations and CAAQMS provide adequate data for undertaking pollution

mitigation measures.

(e) The other measures taken for controlling air pollution by the Government

inter alia include notification of National Ambient Air Quality Standards; setting up of

monitoring network for assessment of ambient air quality; introduction of cleaner /

alternate fuels like gaseous fuel (CNG, LPG etc.), ethanol blending, launching of National

Air Quality index; universalization of BS-IV by 2017; leapfrogging from BS-IV to BS-

VI fuel standards by 1st April, 2020; notification of Construction and Demolition Waste

Management Rules; banning of burning of biomass; promotion of public transport

network; Pollution Under Control Certificate; issuance of directions under Section

18(1)(b) of Air (Prevention and Control of Pollution) Act, 1981 and under Section 5 of

Environment (Protection) Act, 1986; installation of on-line continuous (24x7) monitoring

devices by major industries; collection of Environmental Protection Charge on more

than 2000 CC diesel vehicles; etc.



602 [RAJYA SABHA]Written Answers to Unstarred Questions

Green house gas emissions from crops and their residues

1642. SHRI HARSHVARDHAN SINGH DUNGARPUR: Will the Minister of
ENVIRONMENT, FOREST AND CLIMATE CHANGE be pleased to state:

(a) whether Government has taken any action to check the emission of green
house gas from crops and their residues; and

(b) if so, the details thereof along with the outcome of the action taken so far?

THE MINISTER OF ENVIRONMENT, FOREST AND CLIMATE CHANGE
(DR. HARSH VARDHAN): (a) and (b) The Government has initiated various adaptation
measures to reduce impact of climate change. There are co-benefits of emission reduction
from these adaptation measures. The major interventions under the National Mission
for Sustainable Agriculture, inter-alia includes organic farming, bio-fertiliser production
precision irrigation, System of Rice Intensification (SRI)/ Direct Seeded Rice (DSR)
against conventional rice cultivation, diversification of less water consuming crop/
cropping system, plantation in arable land, etc. As a part of Technology Demonstration
Component (TDC) of National Innovations on Climate Resilient Agriculture (NICRA)
alternative technologies for crop residue burning in rice-wheat system such as zero till
cultivation with machine sowing (happy seeder) under heavy paddy residues are
demonstrated in the regions where paddy residue burning is commonly practiced.
Efforts are also on to develop conservation agricultural practices in paddy-fallow
system, and cropping systems such as paddy-zero till maize.

Encroachment of networks of lakes in Bengaluru

1643. SHRI RAJEEV CHANDRASEKHAR: Will the Minister of ENVIRONMENT,
FOREST AND CLIMATE CHANGE be pleased to state:

(a) whether the extensive network of lakes in Bengaluru critical for maintaining
environment and water-table is being rampantly encroached, filled up and is a destination
for releasing effluents; and

(b) if so, whether Government would ensure that these lakes are notified as
wetlands as mooted by Karnataka Lake Conservation and Development Authority?

THE MINISTER OF ENVIRONMENT, FOREST AND CLIMATE CHANGE (DR.
HARSH VARDHAN): (a) and (b) The lakes in Bengaluru have been impacted due to
rapid urbanization, industrialization, anthropogenic pressures and discharge of untreated
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wastewater on account of inadequate treatment facilities, resulting in degradation of
water quality and decrease in water table of these lakes. It is the responsibility of the
State Government/concerned local bodies to set up proper facilities for collection,
transportation and treatment of sewage being generated and ensure that untreated
sewage does not fall into the lakes thereby polluting them and no encroachment in the
lakes.

All the States including Karnataka have been advised to constitute State Wetland/
Lake Authorities under the Wetlands (Conservation and Management) Rules, 2010. The
Government of Karnataka has already constituted Karnataka Lake Conservation and
Development Authority under the Rules.

Noise pollution in Delhi

†1644. SHRI MOTILAL VORA: Will the Minister of ENVIRONMENT, FOREST
AND CLIMATE CHANGE be pleased to state:

(a) whether Government is aware that National Capital Territory of Delhi is the
second most polluted city in the world as regards noise pollution;

(b) if so, whether it is a fact that hearing capacity of people is declining due
to such pollution;

(c) if so, the steps being taken by Government to make Delhi, noise pollution
free; and

(d) if not, the reasons therefor?

THE MINISTER OF ENVIRONMENT, FOREST AND CLIMATE CHANGE (DR.
HARSH VARDHAN): (a) and (b) A number of reports are published from time to time
ranking cities on various parameters. Such reports need to be scientifically scrutinized
and validated. Government of India has not ranked cities in respect of noise pollution
levels. Prolonged exposure to high level of noise pollution may adversely impact
hearing capacity.

(c) and (d) Ministry of Environment, Forest and Climate has notified Noise
Pollution (Regulation and Control) Rules, 2000 for regulation and control of noise
pollution and its impact on health. These Rules relate to restriction of the use of
loudspeakers, public address systems and sound producing systems. Central Pollution
Control Board (CPCB) is monitoring the noise level under the National Ambient Noise

†Original notice of the question was received in Hindi.
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Monitoring Network comprising 70 stations located in 07 metropolitan cities viz. Mumbai,
Delhi, Kolkata, Chennai, Bangalore, Lucknow and Hyderabad. As part of corrective
measures to control Noise Pollution, based on findings of the noise levels monitored
during 2011-14 and 2015, directions have been issued by CPCB to concerned 07 State
Pollution Control Boards and Pollution Control Committees under Section 18 (1) b of
Air (Prevention and Control of Pollution) Act and under Section 5 of Environment
(Protection) Act, 1986. Ambient noise monitoring data for each city is communicated
to concerned SPCBs/PCCs for necessary corrective actions.

Avoidance of man- animal conflict

1645. SHRI C.P. NARAYANAN: Will the Minister of ENVIRONMENT, FOREST
AND CLIMATE CHANGE be pleased to state:

(a) whether IFS officer R.S. Banduria has recommended to Government, regarding
rehabilitation of people living in deep forests to people inhabited areas and to keep
forests as a contiguous unit;

(b) whether this would be considered to avoid man-animal conflict in certain
forest areas by shifting human dwellings in forests out of it; and

(c) whether it would be tried in Wayand forests in Kerala to integrate
development of wild life habitats?

THE MINISTER OF ENVIRONMENT, FOREST AND CLIMATE CHANGE (DR.
HARSH VARDHAN): (a) to (c) Ministry has received a proposal from IFS officer R.S.
Banduria regarding rehabilitation of people living in deep forests and to keep forests
as a contiguous unit. Rehabilitation of people living in deep forest to outside would
help in mitigate man-animal conflicts. Such activity has been implemented in Wayand
forests, Kerala. The State Government of Kerala has so far rehabilitated 454 families
from Wayand wildlife sanctuary to outside the sanctuary. The state Government of
Kerala has informed that the area vacated by the inhabitant, have now been teeming
with wildlife.

Safe disposal of e-waste

†1646. SHRI SURENDRA SINGH NAGAR:
 SHRI SANJAY RAUT:

Will the Minister of ENVIRONMENT, FOREST AND CLIMATE CHANGE be
pleased to state:

(a) whether it is a fact that e-waste in the country is increasing at a fast pace
every year;

†Original notice of the question was received in Hindi.
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(b) if so, the details of e-wastes generated during the last five years, State-wise;

(c) whether Government has any plan for safe disposal of e-wastes and if so,
the details thereof, State-wise;

(d) whether Government is aware of the fact that workers involved in disposal
of e-wastes are contracting several diseases resulting in their death; and

(e) whether Government has any proposal to protect people from such diseases
and ensure safe disposal of e-wastes?

THE MINISTER OF ENVIRONMENT, FOREST AND CLIMATE CHANGE (DR.
HARSH VARDHAN): (a) to (c) The country's economic growth, rise in per capita
income, and technological innovations coupled with high obsolescence rate of electronic
and electrical equipments has resulted in increase in the rate of generation of e-waste.
So far, no comprehensive inventorization of e-waste generation in the country has been
carried out. However, e-waste generated was estimated to be 1.47 lakhs ton in 2005 by
Central pollution Control Board (CPCB) which was expected to grow to 8.0 lakhs ton
in 2008 by 2010. Further, as per the United Nations University report, "The Global E-
Waste Monitor 2014", 17 lakh ton of e-waste generation was reported in the country
in 2014. For safe disposal of e-waste there are 178 dismantling/recycling units with a
capacity of 441085.6 metric tonnes per annum. The State-wise detail of installed recycling/
dismantling facilities operating in the country are given in the Statement (See below).

(d) and (e) The toxic constituents such as Lead, Mercury, Cadmium, Hexavalent
Chromium, Polybrominated biphenyls and Polybrominated diphenyl ethers are used in
the manufacturing of electronic devices. Disposal of e-waste from such electronic
devices, without processing it in an environmentally sound maimer, may affect the
human health and environment including soil and ground water. However, no case of
workers involved in disposal of e-wastes contracting diseases and resulting in their
death have been reported to the Ministry. In order to ensure safe disposal of e-waste,
the Government has revised E-waste (Management and Handling) Rules, 2011
comprehensively and notified E-Waste (Management) Rules in March, 2016. The
provisions of these Rules include extended producers responsibility, setting up of
producer responsibility organizations and e-waste exchange to facilitate collection and
recycling, assigning specific responsibility to bulk consumers of electronic products for
safe disposal, economic incentives for collection of electronic waste, and other measures
which include responsibility of producers of electronic and electrical products for
collection and channelizing of electronic waste. The Rules provide for simplified
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permission process for setting up of dismantling and recycling facilities through single
authorization based on Standard Operating Procedures (SoP) prescribed by CPCB. State
Governments have been entrusted with the responsibility for earmarking industrial
space for e-waste dismantling and recycling facilities, and to undertake industrial skill
development and measures for safety and health of workers engaged in dismantling and
recycling facilities of e-waste.

Statement

State/UT wise details of authorized dismantlers/recyclers are given below

Sl. No. State Number of registered Registered Capacity in
Dismantler and Recycler tonne per Annum

1. Chhattisgarh 2 1650.0

2. Gujarat 12 37262.12

3. Haryana 16 49981.0

4. Karnataka 57 44620.5

5. Madhya Pradesh 3 8985.0

6. Maharashtra 32 47810.0

7. Odisha 1 3000.0

8. Punjab 1 150.0

9. Rajasthan 10 68670.0

10. Tamil Nadu 14 52427.0

11. Telangana 4 11800.0

12. Uttar Pradesh 22 86130.0

13. Uttarakhand 3 28000.0

14. West Bengal 1 600.00

TOTAL 178 441085.6

Performance of GMHT

1647. SHRIMATI KANIMOZHI: Will the Minister of ENVIRONMENT, FOREST
AND CLIMATE CHANGE be pleased to state:

(a) whether it is a fact that the Genetically Modified Herbicide Tolerant (GMHT)
Mustard, normally referred to DMH-II have not outperformed non-GM hybrid varieties
in terms of yield;
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(b) if so, the details thereof;

(c) whether Government is considering any decision on allowing the commercial
cultivation of GMHT Mustard; and

(d) if so, the details and reasons behind taking that decision?

THE MINISTER OF ENVIRONMENT, FOREST AND CLIMATE CHANGE (DR.
HARSH VARDHAN): (a) and (b) The application submitted by Centre for Genetic
Manipulation of Crop Plants (CGMCP), University of Delhi, South Campus seeking
permission for environmental release of Genetically Engineered (GE) Mustard is not
Herbicide Tolerant (HT)crop. In fact, it relates to Hybrid Technology (HT) and usage
of herbicide is limited only for hybrid seed production.

As per the data provided by the applicant to Genetic Engineering Appraisal
Committee (GEAC) the applicant has compared DMH-II with Varuna (barnase); EH-
2(barstar); Varuna; EH-2; Maya/RL-1359.

(c) and (d) No Sir. The Apex Regulatory Committee constituted under the Rules
for the Manufacture, Use, Import, Export and Storage of Hazardous micro-organisms /
Genetically engineered organisms or cells (Rules 1989) in its 133rd meeting held on
11.05.2017 has recommended the proposal for environmental release of Genetically
Engineered (GE) Mustard submitted by Centre for Genetic Manipulation of Crop Plants
(CGMCP), University of Delhi, South Campus to the Government of India for its final
decision. No decision has yet been taken.

Violation of environmental norms in Steel flyover and PRR projects

1648. SHRI RAJEEV CHANDRASEKHAR: Will the Minister of ENVIRONMENT,
FOREST AND CLIMATE CHANGE be pleased to state:

(a) whether the State Environment Impact Assessment Authority (SEIAA),
Karnataka has been issuing Environmental clearances and violating norms under EIA
2006 Notification dated the 14 September, 2006, as noticed in the controversial Steel
Flyover and Peripheral Ring Road (PRR) projects in Bengaluru; and

(b) if so, what steps Government is taking to ensure that SEIAA honours its
mandate and protect citizens and does not become a rubber stamp for State Government
and builders?

THE MINISTER OF ENVIRONMENT, FOREST AND CLIMATE CHANGE (DR.
HARSH VARDHAN): (a) The State Level Impact Assessment Authority (SEIAA),
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Karnataka, have stated that they have neither received any application seeking

Environmental Clearance under the EIA Notification, 2006 nor any Environmental

Clearance has been issued for construction of Steel Flyover in Bengaluru.

The SEIAA, Karnataka have considered the application submitted by the Bangalore

Development Authority seeking Environmental Clearance for development of Eight
Lane Peripheral Ring Road- Phase-I, connecting Tumkur Road to Hosur Road (crossing

Bellary Road and Old Madras Road) under the EIA Notification, 2006. The proposal was

duly considered and Environmental Clearance granted to the said project based on the

recommendation of State Level Expert Appraisal Committee (SEAC) on 20.11.2014
following due diligence as per the EIA Notification, 2006 as amended from time to time.

(b) The SEIAA, Karnataka considers applications under the EIA Notification,
2006 and issues Environmental Clearances on the basis of recommendations of the

SEAC in accordance with provision of law and on merit. The compliance monitoring

of Environmental Clearance conditions is done against the baseline information available

in the Environment Impact Assessment (EIA) report/Environmental Management Plan
(EMP).

Funds allocated to Chhattisgarh under CAMPA

†1649. SHRI RAM VICHAR NETAM: Will the Minister of ENVIRONMENT,
FOREST AND CLIMATE CHANGE be pleased to state:

(a) the funds allocated by Government to Chhattisgarh under Compensatory

Afforestation Fund Management and Planning Authority (CAMPA);

(b) if so, the details of funds allocated to the State during the last five years

and the current year; and

(c) whether Government has formulated any guidelines for monitoring of works

carried out using the said funds, if so, the details thereof and if not, the reasons

therefore?

THE MINISTER OF ENVIRONMENT, FOREST AND CLIMATE CHANGE (DR.

HARSH VARDHAN): (a) and (b) The details of releases to the Chhattisgarh State
CAMPA against the Annual Plans of Operation for the years 2012-13 to 2016-17 have

been made as under:—

†Original notice of the question was received in Hindi.
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Sl. No. Year Amount Released

1. 2012-13 ` 114.38 crores

2. 2013-14 ` 110.00 crores

3. 2014-15 ` 193.00 crores

4. 2015-16 ` 239.00 crores

5. 2016-17 ` 280.00 crores

(c) A multi-pronged strategy is in place for monitoring of the works undertaken

under CAMPA which inter-alia include calling for analysis, and feed back in the

Quarterly Progress Reports submitted by the State CAMPAs to the ad-hoc CAMPA,

monitoring of Projects through loading of polygons of works undertaken on the e.Green

Watch portal managed by the National Informatics Centre, and third party monitoring

to be undertaken by independent agencies.

Development of butterfly gardens

1650. SHRI HARIVANSH: Will the Minister of ENVIRONMENT, FOREST AND

CLIMATE CHANGE be pleased to state:

(a) whether Government would consider developing butterfly gardens in places

suitable for this purpose;

(b) whether butterfly parks or gardens already exist in the country; and

(c) if so, the details in this regard?

THE MINISTER OF ENVIRONMENT, FOREST AND CLIMATE CHANGE (DR.

HARSH VARDHAN): (a) No specific proposal for developing butterfly gardens has

been received so far in the Ministry.

(b) There are a number of butterfly parks or gardens that have been developed

in different States either by the State Government through the State Forest Department

or by Private Agencies with the support of State Forest Department and Central Zoo

Authority. It is also informed that Butterfly Gardens/Parks also exist as part and parcel

of few recognised zoos in the country.

(c) Details of the notable Butterfly Parks or Gardens in the Country are given

in the Statement.
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Statement

Details of notable Butterfly Parks gardens in the country

Sl. No. Park/Garden State

1. Arignar Anna Zoological Park. Vandalur, Tamil Nadu

2. Banabitan Butterfly Garden. Kolkata, West Bengal

3. Banneraghatta Biological Park. Bangalore, Karnataka

4. Bhagwan Birsa Biological Park Ranchi, Jharkhand

5. Butterfly Conservatory of Goa. Ponda, Goa

6. Butterfly Garden. Sahakarnagar, Pune

7. Butterfly Garden. Parvati Paytha, Pune

8. Butterfly Garden, KFRI Campus. Peechi, Kerala

9. Butterfly Garden. Nilambur, Kerala

10. Butterfly Garden. Hyderabad, Telangana

11. Butterfly Park. Khanvel, Dadra and Nagar
Haveli

12. Butterfly Park. Chandigarh

13. Butterfly Park. Thenmala, Kerala

14. Byrappanahalli Butterfly Garden. Karnataka

15. Dr. Shyama Prasad Mukherjee Surat, Gujarat
Zoological Garden.

16. Kamla Nehru Zoological Garden. Ahmedabad, Gujarat

17. Nandankanan Zoological Park. Bhubaneswar, Odisha

18. Nehru Zoological Park. Hyderabad, Telangana

19. Ovalekar Wadi Butterfly Garden. Thane, Maharashtra

20. Rajiv Gandhi Zoological Park and Pune, Maharashtra
Wildlife Research Centre.

21. Sammilan Shettys Butterfly Park. Belvai, Karnataka

22. Sanjay Gandhi National Park. Borivelli, Maharashtra

23. Sri Chamarajendra Zoological Park. Mysuru, Karnataka
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Sl. No. Park/Garden State

24. Sri Venkateswara Zoological Park. Tirupati, Andhra Pradesh

25. Tata Steel Zoological Park. Jamshedpur, Jharkhand

26. Tropical Butterfly Conservatory Tiruchirapalli, Tamil Nadu
Campus.

Effect of Assam floods on Kaziranga National Park

1651. SHRI ANIL DESAI:

SHRI RITABRATA BANERJEE:

Will the Minister of ENVIRONMENT, FOREST AND CLIMATE CHANGE be

pleased to state:

(a) whether Assam floods have affected the Kaziranga National Park in recent

days;

(b) if so, whether fifty animals have died and if so, the details of hog, deer,

rhinos and sambar which have perished; and

(c) the steps taken by Government to find long term measures such as better

river management, embankments, bridges, buildings and communication structures to
control the situation?

THE MINISTER OF ENVIRONMENT, FOREST AND CLIMATE CHANGE (DR.
HARSH VARDHAN): (a) It is a fact that the Assam floods in recent days have affected

the Kaziranga National Park.

(b) The list of animals that have perished during the recent flood in Kaziranga

National Park, as reported by the State, is as under:–

Name of the animal Number that have perished
in the recent flood

 Hog deer 83

 Rhino 07

 Sambar deer 02

 TOTAL 92
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(c) Government of India through the National Tiger Conservation Authority
provides funding assistance to tiger reserve under the Centrally Sponsored Scheme of
Project Tiger, based on Annual Plan of Operations submitted by concerned tiger
reserve for various activities which, inter alia, include measures to address flood
situation like creation of highlands, preventive structures against erosion, provision of
boats, rescue of animals, desiltation and creation of road network etc.

Unavailability of food for carnivorous animals in zoos

1652. SHRI RITABRATA BANERJEE: Will the Minister of ENVIRONMENT,
FOREST AND CLIMATE CHANGE be pleased to state:

(a) whether it is a fact that, due to the unavailability of beef, carnivorous
animals in zoos in different parts of the country are facing difficulties in their food
consumption;

(b) if so, the details thereof and the reasons therefor; and

(c) what remedial measures are being adopted to solve the problem?

THE MINISTER OF ENVIRONMENT, FOREST AND CLIMATE CHANGE (DR.
HARSH VARDHAN): (a) and (b) Yes Sir. As per information received from Central Zoo
Authority only Nawab Wazid Ali Shah Zoological Garden, Lucknow, and the Kanpur
Zoological Park, Kanpur of Uttar Pradesh faced difficulty in the supply of beef for
carnivorous animals in the zoo due to ban over illegal slaughter houses and no other
zoo in the country faced any difficulty in feeding their carnivorous animals.

(c) The carnivorous animals of above mentioned two zoos had served with the
goat meat (mutton) instead of Buffalo meat.

Rule to protect crops of farmers from mavericks and wild animals

†1653. SHRIMATI CHHAYA VERMA:
  SHRI VISHAMBHAR PRASAD NISHAD:
  CH. SUKHRAM SINGH YADAV:

Will the Minister of ENVIRONMENT, FOREST AND CLIMATE CHANGE be
pleased to state:

(a) whether Government would consider adding upon such a rule along with
other provisions/rules in Prevention of Cruelty to Animals Act, 2017 for protecting the
crops of farmers from mavericks and wild animals;

†Original notice of the question was received in Hindi.
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(b) whether the Ministry would consider to make provision/rules for construction
of animal bank under the Act in which mavericks and wild animals that destroy the
crops of farmers, can be kept;

(c) the steps being taken by the Ministry to resolve the disputes that arose due
to few rules of the said Act; and

(d) the details thereof?

THE MINISTER OF ENVIRONMENT, FOREST AND CLIMATE CHANGE (DR.
HARSH VARDHAN): (a) and (b) Government of India has enacted the Prevention of
Cruelty to Animals Act, 1960 and framed rules under it for the purpose of protecting
animals from being subjected to unnecessary pain or suffering.

(c) and (d) The Prevention of Cruelty to Animals (Regulation of Livestock Markets)
Rules, 2017 was notified by the Government of India on 23.05.2017. The notification was
stayed by Madurai Bench of Madras High Court vide order dated 30.05.2017. A Writ
Petition (Civil) No. 000422 of 2017 titled All India Jamiatul Quresh Action Committee
Through its President Mohammed Abdul Faheem Advocate Vs Union of India was
filed in the Hon'ble Supreme Court of India. The Hon'ble Supreme Court vide order
dated 11.07.2017 observed that the stay granted by the Madurai Bench of Madras High
Court vide order dated 30.05.2017 in Writ Petition (MD) No. 7769 and 7771 and 10128
and 10129 to the operation of rules shall apply to the whole country. Thus, the
operation of the notification dated 23.05.2017 has been stayed by Hon'ble Supreme
Court of India.

The Prevention of Cruelty to Animals (Care and Maintenance of Case Property
Animals) Rules, 2017 was notified by the Government of India on 23.05.2017. These
rules are sub-judice in the Hon'ble Supreme Court of India.

Growth in mining sector

1654. SHRI B. K. HARIPRASAD: Will the Minister of  MINES be pleased to state:

(a) whether the mining sector growth rate declined sharply from 10.5 per cent
in the fourth quarter of 2015-16 to 1.5 per cent in January-March period of 2016-17; and

(b) if so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF MINES (SHRI PIYUSH GOYAL):
(a) and (b) As per the press note on provisional estimates of Annual National Income,
2016-17 and quarterly estimates of Gross Domestic Product for the fourth quarter (Q4)
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of 2016-17 released on 31.05.2017 by Central Statistics Office, Ministry of Statistics and
Programme Implementation, the growth rate of Gross Value Added for 'Mining and
Quarrying' sector at constant (2011-12) prices declined from 10.5 percent in the Q4 of
2015-16 to 6.4 percent in January-March period of 2016-17. However, Wholesale Price
Index (WPI) based deflators are used in this sector, the decline can be mainly attributed
to sharp increase in WPI growth of minerals during 2016-17. During Q4 of 2016-17, the
WPI growth in minerals was 7.2 percent as against (-) 6.8 percent during Q4 of
2015-16.

Payment of mineral royalty to districts

1655. SHRI AMAR SHANKAR SABLE: Will the Minister of  MINES be pleased
to state:

(a) whether it is a fact that a provision for paying mineral royalty to districts
having minerals has been implemented and whether guidelines have been issued for
use of this amount;

(b) how much royalty was earned by Pune District of Maharashtra as per these
guidelines; and

(c) if so, the details of the amount provided and the guidelines thereof and the
details of the latest status of the usage of the amount provided?

THE MINISTER OF STATE OF THE MINISTRY OF MINES (SHRI PIYUSH GOYAL):
(a) to (c) Ministry of Mines has amended the Mines and Minerals (Development and
Regulation) (MMDR) Act, 1957 through the MMDR Amendment Act, 2015, one of the
important provisions being the introduction of section 9(B); for the establishment of
District Mineral Foundation (DMF) in districts affected by mining related operations.
The object of DMFs is to work for the interest and benefit of persons and areas
affected by mining related operations, the DMFs will be funded by statutory
contributions from holders of mining lease and in this regard, rules specifying rates of
contribution to DMFs has been notified on 17.09.2015, which prescribes the rate of
contribution to DMF as follows:

(a) 10% of royalty in respect of mining leases granted on or after 12.01.2015; and

(b) 30% of royalty in respect of mining leases granted before 12.01.2015

Contribution will directly go to the District Mineral Foundation Trust (DMFT) of
the respective district.
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The Pradhan Mantri Khanij Kshetra Kalyan Yojana (PMKKKY) has been conceived
by the Central Government which will be implemented by the District Mineral
Foundations (DMFs) of the respective districts using the funds accruing to the DMFT.
At least 60% of PMKKKY funds will be utilized for high priority areas like: (i) drinking
water supply; (ii) environment preservation and pollution control measures; (iii) health
care (iv) education; (v) welfare of women and children; (vi) welfare of aged and disabled
people; (vii) skill development; and (viii) sanitation. The rest of the funds will be utilized
for the following: (i) physical infrastructure; (ii) irrigation; (iii) energy and watershed
development; and (iv) any other measures for enhancing environmental quality in
mining district.

Directions have been issued under section 20A of MMDR Act on 16.09.2015 to
all States to incorporate the PMKKKY into the rules framed by them for the District
Mineral Foundations.

As per the information made available by Government of Maharashtra, total
amount of ` 26.35 Crores has been collected by Pune District under DMF and ` 365.94
crores has been collected by Government of Maharashtra under DMFs. As per Section
9(B)(2) of the MMDR Act, the manner in which the DMF shall work for the interest
and benefit of persons and areas affected by mining related operations shall be prescribed
by the State Governments through rules framed in this regard. The funds accrued to
DMF will be utilized for the activities as per the PMKKKY. The details of the expenditure
made in this regard are not maintained centrally by the Ministry of Mines.

Using rooftops of Government building for solar power generation

†1656. SHRI MAHENDRA SINGH MAHRA: Will the Minister of NEW AND
RENEWABLE ENERGY be pleased to state:

(a) whether Government would consider using the rooftops of Government
buildings in the country for generation of solar power;

(b) if so, by when Government intends to take a decision on this; and

(c) if not, the problems faced by Government in using the unused rooftops of
Government buildings and the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF NEW AND RENEWABLE
ENERGY (SHRI PIYUSH GOYAL): (a) to (c) The Ministry has been promoting achievement

†Original notice of the question was received in Hindi.



616 [RAJYA SABHA]Written Answers to Unstarred Questions

linked incentives scheme for installation of roof top systems on Government buildings.
The incentives are upto 25% of the benchmark cost in General Category States/Union
Territories and up to 60% of the benchmark cost in Special Category States, North
Eastern States, Andaman and Nicobar and Lakshadweep Islands.

Research, design and development in renewable energy sector

1657. SHRIMATI THOTA SEETHARAMA LAKSHMI: Will the Minister of
NEW AND RENEWABLE ENERGY be pleased to state:

(a) whether Government has taken steps to promote research, design and
development in the renewable energy sector and if so, the details thereof;

(b) the funds allocated and utilised for this purpose during the last three years
and the details thereof; and

(c) whether Government has taken steps to incentivise firms to come up with
new technologies in the renewable energy sector and the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF NEW AND RENEWABLE
ENERGY (SHRI PIYUSH GOYAL): (a) Yes, Sir. The Ministry of  New and Renewable
Energy (MNRE) has been supporting projects for research, design and development in
various RD&D/academic institutions, industries, etc. in the field of Solar, Wind, Biogas,
Biofuel, Hydrogen, Fuel Cells, Geothermal, etc. for technology development and
demonstration leading to commercialization. A comprehensive policy and guidelines for
research, development and demonstration (RD&D) for new and renewable energy
sector is in place. It has a provision for 100% funding for project proposals from
academic institutions, Government/non-profit research organizations and NGOs. Projects
involving industries/civil society are supported up to 50% of the project cost. In
addition, the MNRE has established three institutes, namely, National Institute of Solar
Energy (NISE), National Institute of Wind Energy (NIWE) and National Institute of Bio
Energy (NIBE) for carrying out RD&D, testing and evaluation in Solar, Wind and
Bioenergy, respectively.

Further, a day-long "Brainstorming Consultation Experts Meeting on RD&D" was
organized on 5th January 2016 for preparing "Thrust Areas with Action Plan for RD&D"
for support by MNRE. The Action Plan has strong emphasis on industry association
and also collaboration for RD&D projects for technology development leading to
commercialization.
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(b) The MNRE has spent ` 307.66 crore on RD&D projects in Solar, Small Wind
and Hybrid, Biogas, Biofuel, Hydrogen, Fuel cells and Small Hydro implemented by
various RD&D/academic institutions, industries during the last three years. Year-wise
details of funds utilized are given in the Statement (See below).

(c) The MNRE under its RD&D Programme provides support up to 50% of the
project cost to industry as grant for technology development and demonstration in the
renewable energy sector.

Statement

Details of RD&D budget allocated and expenditure incurred during
the last three years

Sl. No. Subject Area Year-wise Allocation and expenditure (release) in ` (crores)

2014-15 2015-16 2016-17 Total Total
Allocated Expen-

diture

1. Solar 44.8 44.8 33.9 33.9 60 45.44 138.7 124.14

2. Biogas R&D 4.9 7.29 1.5 1.28 4 2.25 10.4 10.82

3. Biofuel 5 1.29 1 0.85 3 2.01 9 4.15

4. Hydrogen 11 10.8 6 6 15.25 3.64 32.25 20.44
and Fuel
Cells

5. Wind-Hybrid 2 2 1 1 2 0.76 5 3.76

6. Small Hydro 1 0.5 0.05 0.05 3 3.7 4.05 4.25
Power

Institutions

7. National 40 49.36 20 29.35 29.35 7 89.35 85.71
Institute of
Solar Energy

8. National 12.64 10.96 5 6.23 6.23 25 23.87 42.19
Institute of
Wind Energy

9. National 10.55 4.39 15.5 3.42 3.42 4.39 29.47 12.2
Institute of
Bio Energy

TOTAL 131.89 131.39 83.95 82.08 126.25 94.19 342.09 307.66
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Initiatives for propagation and adoption of NRE

1658. SHRI P. BHATTACHARYA:
SHRI DARSHAN SINGH YADAV:
SHRIMATI RAJANI PATIL:

Will the Minister of NEW AND RENEWABLE ENERGY be pleased to state:

(a) the new initiatives of the Ministry for increased propagation and adoption
of new and renewable energy sources by the masses;

(b) the targets fixed in this regard; and

(c) the subsidies being offered to the users?

THE MINISTER OF STATE OF THE MINISTRY OF NEW AND RENEWABLE
ENERGY (SHRI PIYUSH GOYAL): (a) The Government has introduced various new
initiatives and policies for propagation and adoption of new and renewable energy
sources in the country which include:–

• incentives in the form of generation based incentives/subsidies, fiscal
incentives such as accelerated depreciation, goods and service tax (GST) at
low rates, concessional custom duty, income tax holiday for 10 years and
viability gap funding;

• amendments in the Tariff Policy for strong enforcement of Renewable Purchase
Obligation (RPO) and for providing Renewable Generation Obligation (RGO);

• setting up of exclusive solar parks;

• development of power transmission network through Green Energy Corridor
project;

• repowering policy in order to optimally utilize the wind energy resources;

• identification of large government complexes/buildings for rooftop projects;

• infrastructure status for solar projects;

• raising tax free solar bonds;

• making roof top solar a part of housing loan by banks/NHB;

• raising funds from bilateral and multilateral finance and development
institutions;
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• training of Surya Mitras for installation and maintenance of the Solar Projects;

• mechanism for scheduling and forecasting in case of inter-State transmission
of solar and wind power;

• approval and notification of National Offshore Wind Energy Policy for the
development of offshore wind energy in the Indian Exclusive Economic
Zone (EEZ).

(b) The Government has up-scaled the target of renewable energy capacity to
175000 MW by the year 2022 which includes 1,00,000 MW from solar, 60,000 MW from
wind, 10,000 MW from bio-power and 5,000 MW from small hydro-power.

(c) Details of the subsidies and incentives being offered by the Government in
the form of Central Financial Assistance for the implementation of various renewable
energy programmes are given in the Statement.

Statement

Details of Subsidies and Incentives being provided as Central Financial
Assistance (CFA) for the installation of various renewable

energy programmes

A. Grid-interactive renewable power programmes:

1. Wind Power Projects

Wind Projects Accelerated depression benefits
upto 40%

2. Solar Power Projects

(a) Solar PV Power projects Minimum Project VGF support up to 30% of
under Jawaharlal Nehru Capacity 10 MW Project Cost limited to ` 2.50
National Solar Mission Maximum Project Cr/MW based on reverse
(JNNSM) Phase-II, Batch-I Capacity 50 MW bidding process for power
of total 750 MW with producers.
Viability Gap Funding (VGF)
support from National Clean
Energy Fund (NCEF).

(b) Grid Connected Rooftop Benchmark of ` 60/- Central Financial Assistance
Solar PV Power Projects in to ` 70/- per watt (CFA) up to 30% of benchmark
residential, institutional and depending upon the cost for the General Category
social sector capacity States/UTs and up to 70% of



620 [RAJYA SABHA]Written Answers to Unstarred Questions

benchmark   cost  for  Special
Category States/UTs, i.e. North
Eastern. States including Sikkim,
Uttarakhand, Himachal Pradesh,
Jammu and Kashmir and
Lakshadweep, Andaman and
Nicobar Islands is provided to
consumers for installation of grid
connected solar rooftop projects.
Incentives are also provided for
promotion of roof top SPV power
in Government sector. No subsidy
is provided for commercial and
industrial establishments in
private sector.

(c) Grid connected Solar PV Total size of the VGF support to the CPSUs/Govt.
Power Projects by Central scheme 1000MW Organisations (producers) at a
Public Sector Undertakings fixed rate of ` l crore/MW for
(CPSUs) projects where domestically

produced cells and modules are
used and ` 0.50 crores/MW in
cases where domestically
produced modules are used.

(d) Grid-connected Solar PV 1 MWto 10 MW ` 3 crore/MW or 30% of the
Power plants on Canal Banks project cost
and Canal Tops

(e) Solar Park Scheme -- (i) 25 lakh per Solar Park for
preparation of Detailed Project
Report (DPRs)

(ii) 20 lakh per MW or 30% of the
project cost including Grid-
connectivity cost, whichever is
lower.

(f) Solar PV scheme for -- `1.1 crore/MW for all
Defence Establishments capacities
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3. Small Hydro Power (SHP) Projects

Support to new SHP projects (producers) in State sector:–

Category Above 100 KW and     Above 1 MW - 25 MW
  up to 1000 KW

Special category and 75,000 per KW. 7.5 crores/MW limited to
NE States 20 crore per project.

Other States 35,000 per KW. 3.5 crores/MW limited to
20 crore per project.

Support to new SHP projects (producers) in private/co-operative/joint sector:

Areas Upto 25 MW

N E Region, J & K, H.P. and Uttarakhand 1.5 crore/ MW limited to 5.00 crore
(Special Category States) per project

Other States 1.0 crore/ MW limited to 5.00 crore per

4. Biomass Power and Bagasse Cogeneration Projects (producers):

Private/Joint/Cooperative/Public Sector Sugar Mills:

Type of Projects Special Category Other States
and NE States

Biomass Power projects ` 25 lakh per MW* ` 20 lakh per MW*

Bagasse Co-generation ` 18 lakh per MW* ` 15 lakh per MW*

Co-generation projects by Per MW of surplus Per MW of surplus
cooperative/public sector power (maximum power (maximum
sugar mills: support ` 6.0 cr/ support of ` 6.0 cr

project) per project)

40 bar and above ` 40 lakh ` 40 lakh

60 bar and above ` 50 lakh ` 50 lakh

80 bar and above ` 60 lakh ` 60 lakh

*Maximum support of `1.50 crore per project.

5. Waste to Energy Projects:

Type of Waste Central Financial Assistance to Producers

Municipal Solid Waste ` 2.00cr./MW, Max. Support 10 cr. /project.

Urban Waste ` 2.00cr./MW, Max. Support 5 cr. /project.

Industrial waste ` 0.20 cr. to ` l.00 cr./MW, Max. Support `5.00cr./project.
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B. Off-Grid/ Decentralized Renewable Energy Programmes

Sl. No.         Programme

1.   Family Type Biogas Plants

(a) NE Region States including Sikkim `15,000 to `17,000 per plant.
(except plain areas of Assam)

(b) Plain areas of Assam `10,000 to `11,000 per plant.

(c) J&K, Himachal Pradesh, Uttarakhand ` 7,000 to ` l1,000 per plant.
(excluding Terai region), Nilgiris of Tamil
Nadu, Sadar, Kurseong and Kalimpong
sub-divisions of Darjeeling, Sunderbans,
Andaman and Nicobar Islands and SC &
ST (not included in above areas)

(d) All Others ` 5,500 to ` 9,000 per plant.

2. Decentralized Solar Photovoltaic Systems

(a) Lighting systems/Power packs Subsidy of 30% of the device/
project cost.

(b) Solar pumps Subsidy of 30%, 25%, and 20%
depending upon pump capacity.

(c) Solar Study lamps Student contribution `  100/-
Balance to be paid as Central
Financial Assistance

3. Concentrating Solar Thermal Technology 30% of the project cost.

4. Micro-hydel plants/ Water mills Subsidy/CFA to producers:

`1.25 lakh/kw for Micro-hydelupto
100 kw.

`  0.50 lakh per watermill for
mechanical application

`1.50 lakh per watermill for electrical
application

5. Biomass Gasifier CFA/Subsidy to consumers:

`15,000/kw (with 100% producer
gas engine)

` 2,500/kW for duel fuel engine

` 2.0 lakh per 300 kW for thermal
Applications

20% higher CFA for special category
states
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Progress in renewable energy area

1659. SHRI BASAWARAJ PATIL: Will the Minister of NEW AND RENEWABLE
ENERGY be pleased to state:

(a) the country which has made a remarkable progress on renewable energy and
the details in this regard; and

(b) the details of steps taken by Government in this regard in the country?

THE MINISTER OF STATE OF THE MINISTRY OF NEW AND RENEWABLE
ENERGY (SHRI PIYUSH GOYAL): (a) The list of top 5 countries in terms of achievement
in RE is given in Statement-I (See below) which demonstrates the achievements of India
in the field of renewable energy.

(b) Details of steps taken by Government of India are given in the
Statement-II.

Statement-I

Details of top 5 countries in the field of renewable energy
(including large hydro)

Country Solar PV Wind power BIO power Hydro-power
(GW) (GW) (TWh) (GW)

China 77 149 54 305

United states 40.9 82 68 80

Germany 41.3 44.5 52 11.3

Japan 42.8 3 38 49.9

India 9.1 28.7 30 47

Source: Ren 21 report and worldenergy.org.

Statement-II

Details of the steps taken by the Government for the overall development of
renewable energy sources in the country

• Up-scaling the target of renewable energy capacity to 175000 MW by the year
2022 which includes 1,00,000 MW from solar, 60,000 MW from wind, 10,000 MW
from bio-power and 5,000 MW from small hydro-power;

• Incentives in the form of generation based incentives/subsidies, fiscal incentives
such as accelerated depreciation, Goods and Service Tax (GST) at low rates,
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concessional custom duty, income tax holiday for 10 years and viability gap
funding;

• Amendments in the Tariff Policy for strong enforcement of Renewable Purchase
Obligation (RPO) and for providing Renewable Generation Obligation (RGO);

• Setting up of exclusive solar parks;

• Development of power transmission network through Green Energy Corridor
project;

• Repowering policy in order to optimally utilize the wind energy resources;

• Identification of large Government complexes/buildings for rooftop projects;

• Infrastructure status for solar projects;

• Raising tax free solar bonds;

• Making roof top solar a part of housing loan by banks/NHB;

• Raising funds from bilateral and multilateral finance and development institutions;

• Creation of Surya Mitras for installation and maintenance of the Solar Projects;

• Mechanism for scheduling and forecasting in case of inter-State transmission of
solar and wind power; and

• Notification of National Offshore Wind Energy Policy for the development of
offshore wind energy in the Indian Exclusive Economic Zone (EEZ).

Establishment of National Institute of New Energy and Innovation in Odisha

1660. SHRI NARENDRA KUMAR SWAIN: Will the Minister of NEW AND
RENEWABLE ENERGY be pleased to state:

(a) the present status and progress of establishment of National Institute of
New Energy and Innovation in Odisha near IIT, Bhubaneswar; and

(b) whether Government would release assistance for three projects furnished
by Odisha Renewable Energy Development Agency under MNRE-UNDP-GEF assisted
project in scale up of access to clean energy for rural productivity uses?

THE MINISTER OF STATE OF THE MINISTRY OF NEW AND RENEWABLE
ENERGY (SHRI PIYUSH GOYAL): (a) The Government of Odisha has allocated



625[31 July, 2017]Written Answers to Unstarred Questions

73.86 acres of land for establishment of National Institute of New Energy and Innovation
near IIT, Bhubaneswar. However, ownership of land is yet to be transferred to the
Government of India.

(b) Odisha Renewable Energy Development Agency has forwarded three projects
to this Ministry under UNDP-MNRE-GEF project. Since, these projects are not covered
under the guidelines of the Ministry, it will not be possible to release any assistance.

MoUs in the field of renewable energy

1661. SHRI DEREK O'BRIEN: Will the Minister of NEW AND RENEWABLE
ENERGY be pleased to state:

(a) the MoUs signed by the Ministry with various countries in the field of
renewable energy during the last three years and the current year and if so, the details
thereof;

(b) whether the Ministry has initiated the process to strengthen off-grid clean
energy, if so, the details thereof and the location of the unit thereof;

(c) the role played by 'PEACE' (Promoting Energy Access through Clean Energy)
Agreement for development of off-grid clean energy and if so, the details thereof; and

(d) the funds allocated for the development of off-grid clean energy and if so,
the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF NEW AND RENEWABLE
ENERGY (SHRI PIYUSH GOYAL): (a) Details of MoUs signed by this Ministry with
countries during the last three years, alongwith the objective and validity are given in
Statement-I (See below).

(b) Under the present scheme for Off-Grid and Decentralized Solar Applications,
the Ministry of New and Renewable Energy provides 30% capital subsidy for installation
of solar PV applications such as solar home lights, student lamps, solar street lights,
solar pumps and solar power packs in various parts of the country.

(c) A Memorandum of Understanding (MoU) between India and USA was
signed on 27th September, 2013 in Washington and 29.01.2014 in New Delhi, to launch
Promoting Energy Access through Clean Energy (PEACE) as new track under the
Partnership to Advance Clean Energy (PACE), alongside PACE-D (deployment) track.
A copy of MoU is given in Statement-II (See below).

(d) Under the Off-grid and Decentralized Solar Application Programme, an
allocation of `700 crore has been made for the year 2017-18.
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Statement-II

Memorandum of Understanding
Between

The Government of the Republic of India
And

The Government of the United States of America
On

Cooperation in New and Renewable Energy to
Facilitate Clean Energy Access

Recalling the November, 2009 Memorandum of Understanding between the Government
of India and the Government of the United States of America to Enhance Cooperation
on Energy Security, Energy Efficiency, Clean Energy, and Climate Change;

Further recalling the desire of the Government of the Republic of India and the
Government of the United States of America (the "Governments") to intensify
collaboration on energy security, clean energy, focusing efforts on increasing energy
efficiency, renewable energy, and clean energy technologies through the US-India
Energy Dialogue;

Recognizing that the Governments launched the U.S.-India Partnership to Advance
Clean Energy (PACE), a clean energy research and deployment initiative;

Welcoming the progress that the Governments have made thus far under PACE through
both the Research (PACE-R) and Deployment (PACE-D) tracks, including mobilizing
significant public and private resources to support clean energy, creating a new Joint
Clean Energy Research and Development Center, and successfully implementing several
activities to accelerate the deployment of clean energy technologies, policies, and
practices;

Noting the important role the New Technology and Renewable Energy Working Group
(NTREWG) has played in enabling the success of PACE;

Acknowledging that energy access is crucial for improving the quality of lives of
people and their economic conditions, and that energy access remains an important
economic development priority for the Indian Government;

Recognizing the tremendous potential of advanced clean energy technologies, combined
with innovative financing models, market-based solutions, and appropriate policies, to
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become an engine for poverty alleviation and economic development through energy
access;

Emphasizing the need for promoting reliable, high-quality technology-based solutions
for energy access, especially in the area of new and renewable energy;

Noting that the availability of reliable and cost-effective off-grid, including mini-grid
and micro-grid, energy solutions powered by new and renewable energy makes it
possible, where appropriate, to provide energy access to rural households and
communities; and

Affirming the need to match technological innovation with commercially viable, replicable
and scalable business solutions to reach hundreds of millions of people without energy
access,

Therefore, both countries have come to the following understanding:

OBJECTIVES

The Governments, through this Memorandum of Understanding ("MoU"), intend to
launch a new bilateral initiative aimed at harnessing commercial enterprise to bring
clean energy access to un-served and underserved Indian villages and develop best
practices and lessons learned. Specifically, the Governments intend to expand the
Partnership to Advance Clean Energy by launching a new track known as "Promoting
Energy Access through Clean Energy" ("PEACE").

FOCUS AREAS

The Governments intend for PEACE to have the following broad focus areas in new
and renewable energy:

a. Sharing best practices and approaches: Sharing best practices and
institutional and other approaches that can accelerate the market development
of off-grid clean energy access solutions in new and renewable energy,
including those that can support the transition from mini-grids/micro-grids
to grid-connected systems;

b. Finance: Developing and implementing approaches to increase financing in
new and renewable energy and smart infrastructure for clean energy access,
including but not limited to: identifying and/or promoting commercially
viable business models and financing vehicles; creating one or more
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mechanisms to stimulate and leverage private investment; developing

investment incentives for early-stage innovations; fostering mechanisms to

link entrepreneurs to financial institutions; and establishing mechanisms to
aggregate projects to reduce transaction costs or investment risks. This

could include support from Government agencies, public sector banks and

financial institutions, multilateral institutions, private banks, or other

institutions;

c. Technology innovation, standards, testing, and certification: Supporting

continued technological innovation and transfer, including by promoting the
development and implementation of pilot and demonstration projects as well

as quality assurance and control standards and performance benchmarks

that can facilitate the delivery of high quality products to the market;

d. Skill development and information sharing: Building technical capacity to

implement off-grid renewable energy access solutions, including operations

and maintenance, and promoting dissemination of information about available
policy, technology, and financing options.

This list of focus areas is not exhaustive, and can be modified by mutual consent of

the Governments.

INITIAL   PRIORITY  ACTIVITIES

In support of the objectives and focus areas of "Promoting Energy Access through

Clean Energy" ("PEACE"), the Governments intend to launch several priority activities,

including but not limited to the following:

a. Establishing an alliance/network to encourage off-grid clean energy access:
Recognizing the need to strengthen India's off-grid ecosystem to bring

existing interventions to scale and attract new businesses and commercial
enterprises, the Governments intend to establish an alliance of businesses,

not-for-profit organizations, and Government to build partnerships and deliver

services to further common objectives. The objectives and structure of the

alliance are to be developed by the Governments, along with other relevant
stakeholders. The Governments of the Republic of India and the United

States of America will endeavour to mobilise appropriate financial

contributions for the alliance, including from the public and private sectors.
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b. Financial support for innovative off-grid clean energy solutions: A voluntary

fund is to be created by the Governments to support the development of

early-stage, innovative clean energy solutions in new and renewable energy

for un-served and underserved populations in India. The Governments of

the Republic of India and the United States of America will endeavour to

make appropriate contributions to this fund, and it may also include private

sector participation from both countries.

c. Mobilizing investment: The Governments intend to work together and,

where appropriate, with other relevant stakeholders to develop and apply

appropriate financing models for the promotion, replication and scale-up of

clean energy off-grid systems, including promoting innovative and low cost

financing. Joint Ventures in the public and private sector would also be

promoted, and the Governments intend to seek to leverage the participation

of other donors and financial institutions, as appropriate.

d. Technological and technical collaboration to develop improved off-grid

solutions including, but not limited to, mini-grid and micro-grid systems

based on integration of new and renewable energy technologies. The

Governments intend to also cooperate to promote research and development

of new and renewable energy technologies and smart enabling technologies

in these areas.

e. Cooperation to develop strategies for the transition from mini-grids to

grid-connected systems.

f. Sharing best practices and approaches for increasing access to new and

renewable energy. Through the Coordination and Follow-up modalities

outlined below, as well as other modalities as mutually developed, the

Governments intend to share best practices and institutional and other

approaches that can accelerate the market development of off-grid clean

energy access solutions.

g. Other areas of cooperation: Through the Coordination and Follow-up

modalities outlined below, the Governments intend to identify additional

areas of cooperation in support of the Objectives of this MoU.
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COORDINATION  AND  FOLLOW-UP

The Governments intend to discuss the implementation of this MoU under the New

Technology and Renewable Energy (NTRE) Working Group. The NTRE Working Group

is charged with:

a. Identifying areas of mutual interest and cooperation on off-grid clean energy

access and preparing an Action Plan for implementation in identified areas;

b. Monitoring and coordination activities; and

c. Any other activity as may be specified in writing.

A Joint Implementation Committee is to be set up in India for implementation of the

Action Plan prepared and approved by the NTRE Working Group. This Committee is

to be located in the Ministry of New and Renewable Energy, Government of India and

is to have participants from relevant Ministries and Bodies, as well as the Diplomatic

Representation of the Governments concerned in each country, and such Experts as

may be decided through mutual consultation. In this context, the NTRE Working Group

is to meet as decided mutually between the Governments.

Modalities for cooperation may include, but are not limited to, the following:

a. Exchange and training of personnel including scientific and technical

personnel;

b. Exchange of scientific and technical information and data;

c. Organization of workshops, seminars and working groups; and

d. Other modalities as may be developed by the NTREWG.

This MoU, does not create any obligation to provide contributions, and does not

represent a commitment of funds.

CONFIDENTIALITY  OF  INFORMATION

The Governments may freely use any information exchanged in conformity with the

provisions of this Memorandum of Understanding, except in cases where the Government

or the authorized persons providing such information has previously made known the

restrictions and reservation concerning its use and dissemination.
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The Governments are to take appropriate measures in accordance with their legal

systems to respect the restrictions and reservations and to protect intellectual property

rights, including commercial, and industrial secrets transferred between authorized

persons within the jurisdiction of the State of either Government.

SPECIFIC  ARRANGEMENTS

Cooperative activities under this Memorandum of Understanding would be established

in specific arrangements in writing by mutual consent of the Governments and are to

be implemented in accordance with the laws of the Governments.

EXCHANGE  OF  PERSONNEL

Each Government is to make the necessary arrangements with the competent authorities

for entry, stay and departure permits that may be required for personnel officially

involved in the cooperation activities pursuant to this Memorandum of Understanding.

Furthermore, such personnel are to be subject to the laws and regulations of the

receiving country.

OTHER  AGREEMENTS

Cooperation under this Memorandum of Understanding does not affect the rights and

obligations of the Governments under any international agreements to which either

Government is party- All documents arising from this Memorandum of Understanding

are to be drawn up in the English language.

SETTLEMENT  OF  DISPUTES

The Governments intend to amicably settle any disputes concerning the interpretation

or application of this Memorandum of Understanding by mutual consultations between

the Governments.

INTELLECTUAL  PROPERTY

The treatment of intellectual property created or furnished in the course of cooperative

activities in furtherance of the objectives of this MoU is to be in accordance with

Annex I of the Agreement on Science and Technology Cooperation between the

Government of the United States of America and the Government of the Republic of

India signed October 17, 2005.
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DURATION  AND  DISCONTINUATION

Cooperation under this MoU is intended to commence on the date of signature and
continue for a period of five years. Upon expiry of the five-year period, the MoU is
to be automatically extended for further periods of five years each unless discontinued
by one or both Governments. This MoU may be revised at any time by mutual written
consent of the Governments. A Government may discontinue this MoU in writing and
should endeavor to provide ninety days' notice. Such discontinuation is not to affect
activities already underway under this MoU.

Signed, in two originals, at Washington on the 27th day of September 2013 and at New
Delhi on the 29th day of January 2014 in the English language. A Hindi language text
is to be signed at a mutually convenient future date.

For and on behalf of the Government For and on behalf of the Government
of the Republic of India: of the United States of America:
            Sd/-                Sd/-

Renewable energy from wastes in major cities

†1662. SHRI AMAR SHANKAR SABLE: Will the Minister of NEW AND
RENEWABLE ENERGY be pleased to state:

(a) whether it is a fact that an averages 300-400 gram waste is generated per
person daily in major cities including Metro Cities out of which most of waste is bio
waste and this waste can be used to generate eco-friendly and renewable energy like
bio gas (methane) which can be used to light about 6,50,000 houses; and

(b) if so, the steps taken by Government to generate power from waste,
State-wise?

THE MINISTER OF STATE OF THE MINISTRY OF NEW AND RENEWABLE
ENERGY (SHRI PIYUSH GOYAL): (a) and (b) No authentic data is available for
per capita daily generation of waste in major cities. However, as per report of Central
Pollution Control Board (CPCB), the average rate of waste generation in India is about
0.11 kg/capita/day. The MSW contains about 47.43% of bio-degradable fraction on an
average. The combustible fraction of Municipal Solid Waste (MSW) can be used in
several processes to generate electricity. Similarly, the biodegradable fraction of MSW
can also be used through biomethanation to generate electricity or bio-CNG. At present,
five waste-to-energy plants using Municipal Solid Waste (MSW) with cumulative

†Original notice of the question was received in Hindi.
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installed capacity of 66.4 MW are in operation (Commissioned/Under trial) in the
country. These plants are being run by private sector entities in collaboration with
urban local bodies. State/UT-wise details of these plants with installed capacity and
quantity of MSW utilized / processed are given in Statement.

Statement

State/UT-wise details of Municipal Solid Waste (MSW) based operational plants
with installed capacity and quantity of MSW utilized / processed

Sl. No. Plant Commissioned/Under trial Installed Average  quantity
Capacity of MSW utilized/

(MW) processed

(Tons/day)

1. M/s Ramky Group at Narela-Bawana, 24.0 756

New Delhi

2. M/s Jindal Urban Infrastructure Pvt. Ltd. 16.0 1,818

at Okhla,New Delhi

3. M/s IL&FS Environment Infrastructure and

Services Ltd. at Ghazipur, New Delhi 12.0 502

4. M/s Essel Infra at Jabalpur, Madhya Pradesh 11.4 1140

5. M/s Solapur Bio-energy Systems Pvt. Ltd 3.0 300
at Solapur, Maharashtra

TOTAL 66.4 4516

Progress of projects under JNNSM

1663. SHRI ANUBHAV MOHANTY: Will the Minister of NEW AND RENEWABLE

ENERGY be pleased to state:

(a) the projects that are in progress under the Jawaharlal Nehru National Solar

Power Mission (JNNSM) in the country;

(b) the Budget allocation to JNNSM for the year 2014-15;

(c) the number of these Solar Mission Projects of Odisha; and

(d) by when, these projects are projected to be complete?
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THE MINISTER OF STATE OF THE MINISTRY OF NEW AND RENEWABLE
ENERGY (SHRI PIYUSH GOYAL): (a) At present, tenders of solar power projects for
around 22945 MW are at different stages. The details are given in Statement-I
(See below).

(b) During the year 2014-15, budget of `1158.50 crore was allocated, out of

which ` 1158.19 crore was spent under the Jawaharlal Nehru National Solar Mission.

(c) The details of projects sanctioned in the State of Odisha under Solar Park,
Viability Gap Funding (VGF) and Central Public Sector Undertakings (CPSU) schemes
are given in Statement-II (See below).

(d) The projects are completed in accordance with sanctioned covenants of the
schemes and their completion depend on various factors viz. land availability, power
evacuation, Power Purchase Agreement (PPA) etc.

Statement-I

Tenders of Solar Power Projects (In MW)

Sl. No.  Organisation Scheme Tender Financial Letter Power Commi PPA
issued bid of Intent Purchase ssioned signed

opened/ (LOI) Agreement but not
RA  issued (PPA) commissi-

signed  oned

1. SECI VGF Scheme 5860 4015 3265 3265 80 3185

2. Other CPSUs 1071 1005 699 699 74 625

3. Canal Bank/ 100 100 90 90 16 74
Top

4. NTPC Ltd. Bundling 3000 2750 2750 2750 1190 1560
scheme

5. NTPC Ltd. Own/EPC 1785 1510 760 760 510 250

6. State Entity State 11129 8976 8476 7288 2934 4354
scheme

TOTAL 22945 18356 16040 14852 4804 10048

Tender issued but Financial bid not opened/RA not done 4589
Financial Bid opened/RA done but LOI not issued: 2315
LOI issued but PPA not Signed: 1188

PPA signed but not commissioned 10048
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Statement-II

(A) Details of projects sanctioned in the State of Odisha under VGF scheme:

Sl. No. Bidder Name Bidder's Quantity (MW)

1. Jyoti Infrastructure Pvt. Ltd. 10

2. IBC Solar Ventures India B.V. 20

3. Essel Green Energy Private Limited 240

TOTAL 270

(B) Details of projects sanctioned in the State of Odisha under Solar Park scheme:

Name of Solar Park Capacity (in MW)              Status

Odisha Solar Park; Odisha 1000 • DPR under preparation

• Land under identification

(C) Details of projects sanctioned in the State of Odisha under CPSU scheme:

Name of the PSU Capacity (MW) Location of the Expected
Project Commissioning

Paradip Port Trust 10 • Paradip Port, Odisha Expected in 2017-18

Implementation of e-panchayat mission mode project

1664. SHRI K. BHABANANDA SINGH: Will the Minister of PANCHAYATI
RAJ be pleased to state:

(a) whether e-panchayat mission mode project is being implemented throughout
the country;

(b) the status of implementation of each component of the scheme, State-wise;

(c) the details of computerization, use of Panchayat enterprise suite, internet
connectivity, dedicated website for information to the general public etc., in Manipur
for each panchayat, district-wise;

(d) the details of funds released and utilized for the above items from the
Ministry since the inception of the project, item-wise and year-wise; and

(e) whether the Ministry carried out any physical inspection on the above
matters or contemplates to do so, the details thereof?
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THE MINISTER OF STATE IN THE MINISTRY OF PANCHAYATI RAJ (SHRI
PARSHOTTAM RUPALA): (a) and (b) The Ministry of Panchayat Raj (MoPR) is
implementing e-Panchayat Mission Mode Project (MMP) that seeks to transform the
functioning of all the Panchayati Raj Institutions (PRIs), making them more transparent,
accountable and effective as organs of decentralized self-governing institutions. Under
e-Panchayat, a suite of core software applications has been developed to address
various aspects of Panchayats' functioning including planning, budgeting,
implementation, accounting, monitoring, social audit and delivery of citizen services like
issue of certificates, licences, tax collection etc. These applications are collectively
called Panchayat Enterprise Suite (PES). Further, some States have developed their own
State-specific software applications for similar purposes. Due to differentials in the level
of preparedness of Panchayats (manpower, information and communication technology
related infrastructure, capacity etc.), the pace of adoption of these applications varies
among States/UTs. The current status of adoption of PES applications is given in
Statement-I (See below).

(c) As per information provided by Government of Manipur, out of the 161 Gram
Panchayats (GPs) in the State, 65 GPs have computers. The PES applications adopted
by the States include Local Government Directory, Area Profiler, PlanPlus, National
Asset Directory, National Panchayat Portal and Service Plus. The details of
computerization, use of Panchayat enterprise suite, internet connectivity and dedicated
website of panchayats in Manipur are given district-wise in Statement-II (See below).
Department of Telecommunications (DoT) is implementing the BharatNet project that
seeks to provide broadband connectivity to all GPs in the country, including Manipur.

(d) States/UTs are not funded under e-Panchayat MMP. However, under
Rashtriya Gram Swaraj Abhiyan (RGSA) [erstwhile Rajiv Gandhi Panchayat Sashktikaran
Abhiyan (RGPSA)] scheme of MoPR, some support has been extended to States for
e-enablement of Panchayats based on the proposals received from the States under
their annual plans. The details of funds released and utilized for Manipur under RGSA
activities including e-enablement is as under.

Sl. No. Year Funds Released Funds Utilized
(Amt. in ` cr.) (Amt. in ` cr.)

1. 2013-14 1.6 1.6

2. 2014-15 5.42 5.42

3. 2015-16 5.4 5.4

4. 2016-17 9.82 4.81
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(e) For effective implementation of the e-Panchayat MMP, review with States
is organised regularly through meetings, visits and video conference sessions. Further,
the progress of States/UTs is also assessed during the evaluation process of the
annual e-Panchayat Puraskrs. Similarly, MeitY is also regularly monitoring the
implementation of Common Service Centre (CSC) Project for its efficient implementation.

Statement-I

Adoption of PES applications across States/UTs
State/UT-wise Adoption of the PES applications

Name of Application In Use by States/UTs

PRIASoft Andhra Pradesh, Assam, Chhattisgarh, Haryana, Himachal
Pradesh, Jharkhand, Maharashtra, Manipur, Odisha, Punjab,
Rajasthan, Sikkim, Tamil Nadu, Telangana, Tripura, Uttarakhand,
Uttar Pradesh and West Bengal.

PlanPlus Andhra Pradesh, Arunachal Pradesh, Assam, Chhattisgarh,
Haryana, Himachal Pradesh, Jharkhand, Maharashtra, Manipur,
Odisha, Punjab, Rajasthan, Sikkim, Tamil Nadu, Tripura,
Uttarakhand and Uttar Pradesh.

National Panchayat Andhra Pradesh, Assam, Bihar, Chhattisgarh, Dadra and Nagar
Portal Haveli, Daman and Diu, Gujarat, Haryana, Himachal Pradesh,

Jharkhand, Manipur, Madhya Pradesh, Maharashtra, Odisha,
Punjab, Rajasthan, Sikkim, Telangana, Tripura, Uttarakhand,
Uttar Pradesh and West Bengal.

Local Government All States/UTs.
Directory

ActionSoft Andhra Pradesh, Himachal Pradesh, Jharkhand, Tripura, Sikkim,
Uttar Pradesh, Odisha, Puducherry

National Asset Andaman and Nicobar Islands, Andhra Pradesh, Assam, Bihar,
Directory Chhattisgarh, Gujarat, Haryana, Himachal Pradesh, Jharkhand,

Kerala, Maharashtra, Manipur, Odisha, Punjab, Rajasthan,
Sikkim, Tamil Nadu, Telangana, Uttar Pradesh, Uttarakhand and
West Bengal.

AreaProfiler Andaman and Nicobar Islands, Andhra Pradesh, Arunachal
Pradesh, Assam, Bihar, Chhattisgarh, Dadra and Nagar Haveli,
Goa, Gujarat, Haryana, Himachal Pradesh, Jammu and Kashmir,
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Name of Application In Use by States/UTs

Jharkhand, Karnataka, Kerala, Lakshadweep, Madhya Pradesh,
Maharashtra, Manipur, Odisha, Punjab, Rajasthan, Sikkim, Tamil
Nadu, Tripura, Uttarakhand, Uttar Pradesh and West Bengal.

Service Plus Chhattisgarh, Jharkhand, Maharashtra, Manipur.

KEY:

1. PRIASoft = States entering vouchers online for FY 2016-17.
2. PlanPlus = States uploading approved Annual Action Plans for FY 2016-17.
3. National Panchayat Portal = States where the dynamic websites have been created for

Panchayats (on State's request).
4. Local Government Directory = States where unique codes have been defined for Panchayats

(or equivalent Rural Local Bodies) and Urban local bodies.
5. ActionSoft = States where financial/physical progress of works undertaken during 2016-17

is being captured by Panchayats is being captured.
6. National Asset Directory - States where Panchayats are putting details of their Assets in

public domain.
7. AreaProfiler - States where some local profile (election details, demographic data, family

register, etc.) is being put in public domain
8. ServicePlus = States where ServicePlus is being used to deliver services through Panchayats.

Statement-II

Details of computerization, internet connectivity and adoption of PES
applications across Panchayats, district-wise

District Imphal West-1:

Sl. Name of Details of Use of Panchayat Internet Dedicated website
No. Panchayat Comput Enterprise Suite Conne- for information to

erization ctivity  general public

1 2 3 4 5 6

1. Lairenkabi No LGD, AP, PP, PS, NPP, No lairenkabikadangband.
Kadangband NAD, SP manipurpr.gov.in

2. Phayeng Yes LGD, AP, PP, PS, NPP, No phayeng.manipurpr.
NAD, SP gov.in

3. Mayang No LGD, AP, PP, PS, NPP, No mayanglangjing.manipur
Langjing NAD, SP pr.gov.in

4. Phumlou Yes LGD, AP, PP, PS, NPP, No phumlou.manipurpr.
NAD, SP gov.in

5. Awang Khunou No LGD, AP, PP, PS, NPP, No awangkhunou.manipurpr.
NAD, SP gov.in

6. Maklang No LGD, AP, PP, PS, NPP, No maklang.manipurpr.gov.in
NAD, SP
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1 2 3 4 5 6

7. Khongampat Yes LGD, AP, PP, PS, NPP, No khonghampat.manipurpr.
NAD, SP gov.in

8. Khurkhul No LGD, AP, PP, PS, NPP, No khurkhul.manipurpr.
NAD, SP gov.in

9. Potsangbam No LGD, AP, PP, PS, NPP, No potsangbam.manipurpr.
NAD, SP gov.in

10. Kanglatongbi Yes LGD, AP, PP, PS, NPP, No kanglatongbi. manipurpr.
NAD, SP gov.in

11. Changangei Yes LGD, AP, PP, PS, NPP, No changangei.manipurpr.
NAD, SP gov.in

12. Yarou Bamdiar No LGD, AP, PP, PS, NPP, No yaroubamdiar.manipurpr.
NAD, SP gov.in

13. Kangmong No LGD, AP, PP, PS, NPP, No kangmeng.manipurpr.gov.in
NAD, SP

14. Ngairangbam No LGD, AP, PP, PS, NPP, No ngalrangbam.manipurpr.
NAD, SP gov.in

15. Moidangpok No LGD, AP, PP, PS, NPP, No moidangpok.manipurpr.
NAD, SP gov.in

16. Konthoujam No LGD, AP, PP, PS, NPP, No konthoujam.manipurpr.
NAD, SP gov.in

17. Yurembam No LGD, AP, PP, PS, NPP, No yurembam.manipurpr.
NAD, SP gov.in

18. Langjing No LGD, AP, PP, PS, NPP, No langjing.manipurpr.gov.in
NAD, SP

19. Patsoi Yes LGD, AP, PP, PS, NPP, No patsoi.manipurpr.gov.in
NAD, SP

20. Lamjaotongba Yes LGD, AP, PP, PS, NPP, No lamjaotongba.manipurpr.
NAD, SP gov.in

21. Bijoy Govinda Yes LGD, AP, PP, PS, NPP, No bijoygovinda.manipurpr.
NAD, SP gov.in

22. Takyel Yes LGD, AP, PP, PS, NPP, No takyel.manipurpr.gov.in
NAD, SP

23. Sagolband No LGD, AP, PP, PS, NPP, No sagolbandthounaojam.
Thounaojam NAD, SP manipurpr.gov.in
Leikaiyi
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24. Sagolband Yes LGD, AP, PP, PS, NPP, No sagolbandsapam.
Sapam Leikai NAD, SP manipurpr.gov.in

District Imphal West-2:

1. Naoriya No LGD, AP, PP, PS, NPP, N No naoriyapakhanglakpa.
Pakhanglakpa AD, SP manipurpr.gov.in

2. Mongshangei No LGD, AP, PP, PS, NPP, No mongsangei.manipurpr.
NAD, SP gov.in

3. Maibam Leikai No LGD, AP, PP, PS, NPP, No maibam. manipurpr.gov.in
NAD, SP

4. Oinam Thingel Yes LGD, AP, PP, PS, NPP, No oinamthingel.manipurpr.
NAD, SP gov.in

5. Sangaiporou No LGD, AP, PP, PS, NPP, No sangaiproumamang.
Mamang Leikai NAD, SP manipurpr.gov.in

6. Malom Yes LGD, AP, PP, PS, NPP, No malom.manipurpr.gov.in
NAD, SP

7. Kodompokpi Yes LGD, AP, PP, PS, NPP, No kodompokpi. manipurpr.
NAD, SP gov.in

8. Lairenjam No LGD, AP, PP, PS, NPP, No lairenjammeijrao.
Meijrao NAD, SP manipurpr.gov.in

9. Hiyangthang Yes LGD, AP, PP, PS, NPP, No hiyangthang.manipurpr.
NAD, SP gov.in

10. Langthabal No LGD, AP, PP, PS, NPP, No langthabalni ngombam.
Ningombam NAD, SP manipurpr.gov.in

11. Langthabal Yes LGD, AP, PP, PS, NPP, No langthabalrnantrikhong
Mantrikhong NAD, SP naorem.manipurpr.gov.in
Naorem Leikai

12. Samushang No LGD, AP, PP, PS, NPP, No samushangbitraurokhong.
Bitra Urokhong NAD, SP manipurpr.gov.in

13. Uchiwa No LGD, AP, PP, PS, NPP, No uchiwa.manipurpr.gov.in
NAD, SP

14. Phoubakchao No LGD, AP, PP, PS, NPP, No phougakchaosekmaij.in
Sekmaijin NAD, SP manipurpr.gov.in

15. Laphupat No LGD, AP, PP, PS, NPP, No laphupatkomlakhong.
Komlakhong NAD, SP manipurpr.gov.in



648 [RAJYA SABHA]Written Answers to Unstarred Questions

1 2 3 4 5 6

District Bishnupur:

1. Utlou Yes LGD, Area Profiler, Plan Yes utlou.manipurpr.gov.in
plus, PriaSoft, NPP, NAD,
Service Plus

2. Sanjenbam No LGD, Area Profiler, Plan Yes sanjenbampukhrambam.
Pukhrambam plus, Pria Soft, NPP, NAD, manipurpr.gov.in

Service Plus

3. Leimapokpam Yes LGD, Area Profiler, Plan Yes leimapokpam.manipurpr.
plus, PriaSoft, NPP, NAD, gov.in
Service Plus

4. Ishok No LGD, Area Profiler, Plan Yes ishok.manipurpr.gov.in
plus, Pria Soft, NPP, NAD,
Service Plus

5. Irengbam Yes LGD, Area Profiler, Plan Yes irengbam.manipurpr.
plus, PriaSoft, NPP, NAD, gov.in
Service Plus

6. Keinou No LGD, Area Profiler, Plan Yes keinou.manipurpr.gov.in
plus, PriaSoft, NPP, NAD,
Service Plus

7. Ngaikhong Yes LGD, Area Profiler, Plan Yes ngaikhongkhullen.
Khullen plus, PriaSoft, NPP, NAD, manipurpr.gov.in

Service Plus

8. Toubul No LGD, Area Profiler, Plan Yes toubul.manipurpr.gov.in
plus, PriaSoft, NPP, NAD,
Service Plus

9. Kwaijuman Yes LGD, Area Profiler, Plan Yes khoijumankwasipahi.
Kwasiphai plus, PriaSoft, NPP, NAD, manipurpr.gov.in

Service Plus

10. Nachou No LGD, Area Profiler, Plan Yes nachou.manipurpr.gov.in
plus, PriaSoft, NPP, NAD,
Service Plus

11. Thinungei No LGD, Area Profiler, Plan Yes thinungei. manipurpr.
plus, PriaSoft, NPP, NAD, gov.in
Service Plus
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12. Phubala No LGD, Area Profiler, Plan Yes phubala.manipurpr.
plus, PriaSoft, NPP, NAD, gov.in
Service Plus

District Moirang:

1. Ngankha Lawai No LGD, Area Profiler, Plan Yes ngangkhalawai.manipurpr.
plus, PriaSoft, NPP, NAD, gov.in

Service Plus

2. Thanga Part 1 Yes LGD, Area Profiler, Plan Yes thangal.manipurpr.gov.in

plus, PriaSoft, NPP, NAD,

Service Plus

3. Thanga Part 2 No LGD, Area Profiler, Plan Yes thanga2.manipurpr.gov.in
plus, PriaSoft, NPP, NAD,

Service Plus

4. Moirang Khunou  No LGD, Area Profiler, Plan Yes moirangkhunou.

plus, PriaSoft, NPP, NAD, manipurpr.gov.in

Service Plus

5. Kha Thinungei Yes LGD, Area Profiler, Plan Yes khathinungei.manipurpr.
plus, PriaSoft, NPP, NAD, gov.in

Service Plus

6. Wangoo No LGD, Area Profiler, Plan Yes wangoobpr.manipurpr.

plus, PriaSoft, NPP, NAD, gov.in

Service Plus

7. Wangoo Yes LGD, Area Profiler, Plan Yes wangooterakhong.

Terakbong plus, PriaSoft, NPP, NAD, manipurpr.gov.in
Service Plus

8. Borayangbi No LGD, Area Profiler, Plan Yes bofayangbi.manipurpr.

plus, PriaSoft, NPP, NAD, gov.in

Service Plus

9. Tronglaobi No LGD, Area Profiler, Plan Yes tronglaobiterakhong

Terakhongsang plus, PriaSoft, NPP, NAD, sangbimanipurpr.gov.in
bi Service Plus

10. Kwakta No LGD, Area Profiler, Plan Yes kwakta.manipurpr.gov.in
plus, PriaSoft, NPP, NAD,

Service Plus
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11. Torbung Yes LGD, Area Profiler, Plan Yes torbung.manipurpr.gov.in
pIus, PriaSoft, NPP, NAD,

Service Plus

12. Saiton Yes LGD, Area Profiler, Plan Yes saiton.manipurpr.gov.in
plus, PriaSoft, NPP, NAD,
Service Plus

District Thobal:

1. Turel Ahanbi No LGD, Area Profiler, Plan No turelahanbiatoukhong.
Atoukhong Plus PRIASoft, NAD, manipurpr.gov.in

Service Plus and NPP

2. Oinam No LGD, Area Profiler, Plan No oinamsawombung.
Sawombung Plus, PRIASoft, NAD, manipurpr.gov.in

Service Plus and NPP

3. Leishangthem YES LGD Area Profiler, Plan No leishangthem.manipurpr.
Plus, PRlASoft, NAD, gov.in
Service Plus and NPP

4. Khekman No LGD, Area Profiler, Plan No khekman.manipurpr.gov.in
Plus. PRIASoft, NAD,
Service Plus and NPP

5. Moijing YES LGD, Area Profiler, Plan No moijing.manipurpr.gov.in
Plus, PRIASoft, NAD,
Service Plus and NPP

6. Irong Chesaba No LGD, Area Profiler, Plan No irongchesaba.manipurpr.
Plus, PRIASoft, NAD, gov.in
Service Plus and NPP

7. Maibam No LGD, Area Profiler, Plan No maibamuchiwa.
Uchiwa Plus, PRIASoft, NAD, manipurpr.gov.in

Service Plus and NPP

8. Wangkhem YES LGD, Area Profiler, Plan No wangkhem.marnipurpr.
Plus, PRlASoft, NAD, gov.in
Service Plus and NPP

9. Leirongthel YES LGD, Area Profiler, Plan No leirongthelningel.
Ningel Plus, PRIASoft, NAD, manipurpr.gov.in

Service Plus and NPP



651[31 July, 2017]Written Answers to Unstarred Questions

1 2 3 4 5 6

10. Charangpat YES LGD, Area Profiler, Plan No charangpat.manipurpr.
Plus, PRIASoft, NAD, gov.in
Service Plus and NPP

11. Lourembam YES LGD, Area Profiler, Plan No lourembam.manipurpr.
Plus, PRIASoft, NAD, gov.in
Service Plus and NPP

12. Kangyambem YES LGD, Area Profiler, Plan No kangyambem.manipurpr.
Plus, PRIASoft, NAD, gov.in
Service Plus and NPP

13. Khangabok Pt.-I No LGD, Area Profiler, Plan No khangbokl.manipurpr.
Plus, PRIASoft, NAD, gov.in
Service Plus and NPP

14. Khangabok YES LGD, Area Profiler, Plan No khangbok2.manipurpr.
Pt.-II Plus, PRlASoft, NAD, gov.in

Service Plus and NPP

15. Khangabok No LGD, Area Profiler, Plan No khangbok3.manipurpr.
Pt.-III Plus, PRIASoft, NAD, gov.in

Service Plus and NPP

16. Heirok Pt-I No LGD, Area Profiler, Plan No heirokl.manipurpr.gov.in
Plus, PRIASoft, NAD,
Service Plus and NFP

17. Heirok Pt-II YES LGD, Area Profiler, Plan No heirok2.manipurpr.gov.in
Plus, PRIASoft, NAD,
Service Plus and NPP

18. Heirok Pt-III No LGD.Area Profiler, Plan No heirok3.manipurpr.gov.in
Plus, PRIASoft, NAD,
Service Plus and NPP

19. Sangaiyumpham No LGD, Area Profiler, Plan No sangaiyumpham1.
Pt.-I Plus, PRIASoft, NAD, manipurpr.gov.in

Service Plus and NPP

20. Sangaiyumpham No LGD Area Profiler, Plan No sangaiyumpham2.
Pt.-II Plus. PRIASoft, NAD, manipurpr.gov.in

Service Plus and NPP

21. Wangbal YES LGD, Area Profiler, Plan No wangbal.manipurpr.gov.in
Plus, PRIASoft, NAD,
Service Plus and NPP
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22. Tentha YES LGD, Area Profiler, Plan No tentha.manipurpr.gov.in
Plus, PRlASoft, NAD,
Service Plus and NPP

23. Wangjing YES LGD, Area Profiler, Plan No wangjing.manipurpr.
Plus, PRIASoft, NAD, gov.in
Service Plus and NPP

24. Samaram No LGD, Area Profiler, Plan No samaram.manipurpr.gov.in
Plus, PRIASoft, NAD,
Scrvice Plus and NPP

25. Langathel No LGD, Area Profiler, Plan No langathel.manipurpr.gov.in
Plus, PRlASoft, NAD,
Service Plus and NPP

26. Sapam YES LGD, Area Profiler, Plan No sapam.manipurpr.gov.in
Plus, PRIASoft, NAD,
Service Plus and NPP

27. Tekcham YES LGD, Area Profiler, Plan No tekcham.manipurpr.gov.in
Plus, PR1ASoft, NAD,
Service Plus and NPP

District Kakching:

1. Pallel No LGD, Area Profiler, Plan No pallel.manipurpr.gov.in
Plus, PRIASoft, NAD,
Service Plus and NPP

2. Irengband No LGD, Area Profiler, Plan No irengband.manipurpr.
Plus, PRIASoft, NAD, gov.in
Service Plus and NPP

3. Wabagai Yes LGD, Area Profiler, Plan No wabagai.manipurpr.gov.in
Plus, PRlASoft, NAD,
Service Plus and NPP

4. Keirak No LGD, Area Profiler, Plan No keirak.manipurpr.gov.in
Plus, PRIASoft, NAD,
Service Plus and NPP

5. Hiyanglam Yes LGD, Area Profiler, Plan No hiyanglam.manipur.gov.in
Plus, PRJASoft, NAD,
Service Plus and NPP



653[31 July, 2017]Written Answers to Unstarred Questions

1 2 3 4 5 6

6. Mayeng Yes LGD, Area Profiler, Plan No mayenglamjao.manipurpr.
Lamjao Plus, PRIASoft, NAD, gov.in

Service Plus and NPP

7. Hayel Hangoon No LGD, Area Profiler, Plan No hayelhangoon.manipurpr.
Plus, PRIASoft, NAD, gov.in
Service Plus and NPP

8. Sekmaijin No LGD, Area Profiler, Plan No sekmaijin.manipurpr.
Plus, PRJASoft, NAD, gov.in
Service Plus and NPP

9. Arong Yes LGD, Area Profiler, Plan No arongnongmaikhong.
Nongmaikhong Plus, PPJASoft, NAD, manipurpr.gov.in

Service Plus and NPP

10. Langmeidong No LGD, Area Profiler, Plan No langmeidong.manipurpr.
Plus, PRIASoft, NAD, gov.in
Service Plus and NPP

11. Waikhong No LGD, Area Profiler, Plan No waikhong.manipurpr.
Plus, PRIASoft, NAD, gov.in
Service Plus and NPP

12. Pangaltabi Yes LGD, Area Profiler, Plan No pangaltabi.manipurpr.
Plus, PRIASoftNAD, gov.in
Service Plus and NPP

13. Wangoo No LGD, Area Profiler, Plan No wangootbl.manipurpr.
Plus, PRIASoft, NAD, gov.in
Service Plus and NPP

14. Chairel No LGD, Area Profiler, Plan No chairel.manipurpr.gov.in
Plus, PRIASoft, NAD,
Service Plus and NPP

15. Serou Yes LGD, Area Profiler, Plan No serou.manipurpr.gov.in
Plus, PRlASoft, NAD,
Service Plus and NPP

District Imphal East-I:

1. Khurai Yes LGD, AP, PP, PS, NPP, No khuraikhaidem.manipurpr.
Khaidem NAD, SP gov.in
Leikai
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2. Khurai Yes LGD, AP, PP, PS, NPP, No khuraichingabam.
Chingangbam NAD;SP manipurpr.gov.in
Leikai

3. Khurai Yes LGD, AP, PP, PS, NPP, No khurainandeibam.
Nandeibam NAD, SP manipurpr.gov.in
Leikai

4. Khurai Yes LGD, AP, PP, PS, NPP, No khuraikonsam.manipurpr.
Konsam NAD, SP gov.in
Leikai

5. Moirang Yes LGD, AP, PP, PS, NPP, No moirangkampu.
Kampu NAD, SP manipurpr. gov.in

6. Lairikyengbam Yes LGD, AP, PP, PS, NPP, No lairikyengbam.manipurpr.
Leikai NAD, SP gov.in

7. Laipham No LGD, AP, PP, PS, NPP, No laiphamkhunou.
Khunou NAD, SP manipurpr. gov.in

8. Laishram No LGD, AP, PP, PS, NPP, No laishram.manipurpr.gov.in
Leikai NAD, SP

9. Sawombung No LGD, AP, PP, PS, NPP, No sawombung.manipurpr.
NAD, SP gov.in

10. Waiton No LGD, AP, PP, PS, NPP, No waiton.manipurpr.gov.in
NAD, SP

11. Kangla No LGD, AP, PP, PS, NPP, No kangla.manipurpr.gov.in
NAD, SP

12. Kairang No LGD, AP, PP, PS, NPP, No keirangkhomidok.
Khomidok NAD, SP manipurpr.gov.in

13. Luwangsangbam Yes LGD, AP, PP, PS, NPP, No luwangsangbam.
NAD, SP manipurpr.gov.in

14. Heingang No LGD, AP, PP, PS, NPP, No heingang.manipurpr.gov.in
NAD, SP

15. Kontha No LGD, AP, PP, PS, NPP, No konthakhabam.manipurpr.
Khabam NAD, SP gov.in

16. Nilakuthi Yes LGD, AP, PP, PS, NPP, No nilakuthi.manipurpr.gov.in
NAD, SP
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17. Khundrakpam Yes LGD, AP, PP, PS, NPP, No khundrakpam.manipurpr.
NAD, SP gov.in

18. Pukhao Yes LGD, AP, PP, PS, NPP, No pukhao.manipurpr.gov.in
NAD, SP

19. Makeng No LGD, AP, PP, PS, NPP, No makengdolaithabi.
Dolaithabi NAD, SP manipurpr.gov.in

20. Pungdongbam No LGD, AP, PP, PS, NPP, No pungdongbam.man
NAD, SP ipurpr. gov.in

21. Takhel No LGD, AP, PP, PS, NPP, No takhel.manipurpr.gov.in
NAD, SP

22. Tellou Chana No LGD, AP, PP, PS, NPP, No tellouchanasheijang.
NAD, SP manipurpr.gov.in

23. Nongren No LGD, AP, PP, PS, NPP, No nongrenchingnungkhong.
Chingnungkhok NAD, SP manipurpr.gov.in

24. Uyumpok No LGD, AP, PP, PS, NPP, No uyumpok.manipurpr.
NAD, SP gov.in

25. Haraorou No LGD, AP, PP, PS, NPP, No haraoroutangkham.
Tangkham NAD, SP manipurpr.gov.in

District Imphal East-II:

1. Keirao Yes LGD, AP, PP, PS, NPP, No keirao.manipurpr.gov.in
NAD, SP

2. Thambalkhong Yes LGD, AP, PP, PS, NPP, No thambalkhong.manipurpr.
NAD, SP gov.in

3. Kshetrigao No LGD, AP, PP, PS, NPP, No kshetrigao2.manipurpr.
Part-2 NAD, SP gov.in

4. Kshetrigao No LGD, AP, PP, PS, NPP, No kshetrigao1.manipurpr.
Part-1 NAD, SP gov.in

5. Naharup No LGD, AP, PP, PS, NPP, No naharup.manipurpr.
NAD, SP gov.in

6. Top Naoria No LGD, AP, PP, PS, NPP, No topnaoria.manipurpr.
NAD, SP gov.in

7. Top Dussara Yes LGD, AP, PP, PS, NPP, No topdusara.manipurpr.
NAD, SP gov.in
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8. Top Chingtha No LGD, AP, PP, PS, NPP, No topehingtha.manipurpr.
NAD, SP  gov.in

9. Bamon Kampu Yes LGD, AP, PP, PS, NPP, No bamonKampu.manipurpr.
NAD, SP gov.in

10. Tumukhong No LGD, AP, PP, PS, NPP, No tamukhongmoirangpurel.
Moirang Purel NAD, SP manipurpr.gov.in

11. Uchekon No LGD, AP, PP, PS, NPP, No uchekonnongpok.
Nongpok NAD, SP manipurpr.gov.in

12. Uchekon No LGD, AP, PP, PS, NPP, No uchekonnongchup.
Nongchup NAD, SP manipurpr.gov.in

13. Khongman No LGD, AP, PP, PS, NPP, No khongman.manipurpr.
NAD, SP gov.in

14. Bashikhong Yes LGD, AP, PP, PS, NPP, No bashikhong.manipurpr.
NAD, SP gov.in

15. Kiyamgei Yes LGD, AP, PP, PS, NPP, No kiyamgei.manipurpr.
NAD, SP gov.in

16. Kiyamgei No LGD, AP, PP, PS, NPP, No kiyamgeimuslimarapti.
Muslim NAD, SP manipurpr.gov.in

17. Torban Kshetri Yes LGD, AP, PP, PS, NPP, No torbankshetri.manipurpr.
Leikai NAD, SP gov.in

18. Thongju Part 1 Yes LGD, AP, PP, PS, NPP, No thongju1.manipurpr.gov.in
NAD, SP

19. Thongju Part 2 Yes LGD, AP, PP, PS, NPP, No thongju2.manipurpr.gov.in
NAD, SP

20. Keirao Yes LGD, AP, PP, PS, NPP, No keiraomakting.manipurpr.
Makting NAD, SP gov.in

21. Chanam No LGD, AP, PP, PS, NPP. No chanamsandrok.
Sandrok NAD, SP manipurpr.gov.in

22. Yambem No LGD, AP, PP, PS, NPP, No yambem.manipurpr.gov.in
NAD, SP

23. Changamdabi No LGD, AP, PP, PS, NPP, No changamdabi.manipurpr.
NAD, SP gov.in

24. Angtha No LGD, AP, PP, PS, NPP, No angtha.manipurpr.gov.in
NAD, SP
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25. Tulihal No LGD, AP, PP, PS, NPP, No tulihal.manipurpr.gov.in
NAD, SP

District Jiribam:

1. Hilghat No LGDAP, PP, PS, NPP, No hilghat.manipurpr.gov.in
NAD, SP

2. Dibong No LGD, AP, PP, PS, NPP, No dibong.manipurpr.gov.in
NAD, SP

3. Sonapur No LGD, AP, PP, PS, NPP, No sonapur.manipurpr.gov.in
NAD, SP

4. Latingkhal No LGD, AP, PP, PS, NPP, No Latingkhal.manipurpr.
NAD, SP gov.in

5. Borobekra No. LGD, AP, PP, PS, NPP, No borobekra.manipurpr.
NAD, SP gov.in

6. Jakurathor No LGD, AP, PP, PS, NPP, No jakuradhor.manipurpr.
NAD, SP  gov.in

Key to above tables:
LGD: Local Government
Directory
AP: Area Profiler
PP: Planplus
PS: Praisoft
NPP: National Panchayat Portal
NAD: National Asset Directory
SP: Service Plus

Financial empowerment of Panchayati Raj

†1665. SHRI PRABHAT JHA: Will the Minister of PANCHAYATI RAJ be pleased
to state:

(a) whether necessary steps have been taken towards financial empowerment
of Panchayati Raj and for making functioning of Panchayats more effective during the
last three years;

(b) if so, the details thereof;

(c) whether adequate steps have been taken to enhance the participation and
involvement of women in the Panchayat development schemes during the last three
years leading to affirmative results; and

(d) if so, the details thereof?

†Original notice of the question was received in Hindi.



658 [RAJYA SABHA]Written Answers to Unstarred Questions

THE MINISTER OF STATE IN THE MINISTRY OF PANCHAYATI RAJ
(SHRI PARSHOTTAM RUPALA): (a) and (b) 'Local Bodies' being a State subject, the
primary responsibility of welfare and development of these bodies rests with the State
Governments. The Government of India devolves funds to supplement the financial
resources of Panchayats. Under the Fourteenth Finance Commission (FFC) award, it
has been decided to devolve grants to the tune of ` 2,00,292.20 crore during the period
2015-20 for delivering basic services, creation of reliable database of local bodies'
receipts and expenditure through audited accounts and for improvement of own source
revenues of the local bodies. The Ministry, under the scheme of Rashtriya Gram Swaraj
Abhiyan (RGSA)/Capacity Building-Panchayat Sashaktikaran Abhiyan (CB-PSA)
[erstwhile scheme of Rajiv Gandhi Panchayat Sashaktikaran Abhiyan (RGPSA)] has
been providing financial and technical support to the states for Capacity Building and
Training (CB&T) of elected representatives of Panchayati Raj Institutions with focus
on Gram Panchayat Development Plan (GPDP) so as to enable them to discharge their
mandated functions effectively. Panchayat Enterprise Suite (PES) applications have
been developed by the Ministry to cater to various aspects of Panchayats' functioning
including planning, budgeting, implementation, accounting, monitoring, social audit
and delivery of citizen services. Ministry has also organized strategic workshops for
sharing of best practices in Panchayats across states.

The State-wise total allocation and release under Finance Commission Awards to
the Panchayats during 2014-15, 2015-16, 2016-17 and 2017-18 are given in Statement
(See below).

(c) and (d) Article 243D of the Constitution ensures participation of women in
PRIs by mandating not less than one-third reservation for women in seats and offices
of chairpersons in Panchayats. 19 States have made provisions for reservation of
one-half seats of the total number of seats for women in Panchayats. Government has
been encouraging increased involvement of the women in the functioning of Panchayats
through active participation in the Gram Sabhas meetings for preparation of Gram
Panchayat Development Plan and other schemes being implemented by the Panchayats.
Ministry of Panchayati Raj (MoPR) has also issued advisories to the States to facilitate
holding for separate Wards Sabha and Mahila Sabha meetings prior to Gram Sabha
meetings for enhancing the presence and participation of women in Gram Sabha and
Panchayat meetings.

Besides the issues concerning women and children, including achieving the
Sustainable Development Goals related to women, sanitation and children are given
focused attention with the women taking over leadership at local levels.
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Training to Women Sarpanchs

1666. DR. K.V.P. RAMACHANDRA RAO: Will the Minister of PANCHAYATI RAJ
be pleased to state:

(a) whether Government has started a programme to train the Women Sarpanchs
throughout the country;

(b) if so, the details thereof; and

(c) the centres where these Sarpanchs are being trained and how many Sarpanchs
were covered so far and how many are to be covered under this programme?

THE MINISTER OF STATE IN THE MINISTRY OF PANCHAYATI RAJ
(SHRI PARSHOTTAM RUPALA): (a) and (b) The Ministry, under the scheme of
Rashtriya Gram Swaraj Abhiyan (RGSA)/ Capacity Building-Panchayat Sashaktikaran
Abhiyan (CB-PSA) and the erstwhile scheme of Rajiv Gandhi Panchayat Sashaktikaran
Abhiyan (RGPSA), has been providing financial and technical support to the states for
Capacity Building and Training (CB&T) of Elected Representatives of Panchayati Raj
Institutions including Women Sarpanchs. The capacity building of Panchayat's Elected
Representatives, including Women Sarpanchs involves their capacity enhancement to
enable them to perform their functions effectively and efficiently. Accordingly, the
States have been consistently impressed upon to adopt new and innovative best
practices, and to also leverage technology for maximum outreach for Capacity Building
of Panchayati Raj Institutions (PRIs).

(c) The training of Elected Representatives (ERs) including Women Sarpanchs
are coordinated by Nodal Training Institutions of Panchayati Raj of respective States
i.e. State Institutes of Rural Development (SIRDs) or Panchayati Raj Training Institutes
(PRTIs) etc. The training for Sarpanchs are conducted at State head quarters, district
head quarters or block head quarters depending upon the nature of the training. Total
55 lakh (approx) ERs and other stake holders of PRIs were trained out of funds
sanctioned under the scheme during last three financial years. In the current financial
year, till date, proposals have been approved for CB&T for 52 lakhs (approx) Elected
Representatives including Women Sarpanchs and other stakeholders of Panchayats.

Identification of high energy consuming industries

1667. SHRI PARIMAL NATHWANI: Will the Minister of POWER be pleased be
pleased to state:

(a) whether Government has identified high energy consuming industries in the
country;
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(b) if so, the details thereof, State-wise and industry-wise;

(c) whether Government has put any norms in place to restrict the consumption

of energy by these industries and if so, the details thereof;

(d) whether the said criteria is being followed by all the industries;

(e) if so, the details thereof and if not, the reasons therefor; and

(f) the steps taken by Government to ensure that the mandatory energy

consumption norms are followed by industries?

THE MINISTER OF STATE OF THE MINISTRY OF POWER (SHRI PIYUSH

GOYAL): (a) to (c) Under clause (g) and (n) of section 14 of the Energy Conservation

Act, 2001, the Government has power to establish and prescribe energy consumption

norms and standards and to direct the designated consumers to comply with such

consumption norms and standards. Accordingly, under Perform Achieve and Trade

(PAT) Scheme, the Government has identified 737 High Energy Consuming Units in 11

sectors/industries and notified norms to restrict energy consumption in these units, by

giving them Specific Energy Consumption (SEC) reduction targets. The State-wise and

Industry-wise details of these units are given in Statement (See below).

(d) to (f) Till date, cycle-1 of PAT scheme has been completed, wherein 478 high

energy consuming units in 8 sectors were mandated to reduce their SEC to achieve

overall 4.05% reduction in energy consumption, totalling to energy saving of 6.686

million tonne of oil equivalent (mtoe), against which the actual achievement has been

the saving of 8.64 mtoe.

The Bureau of Energy Efficiency (BEE) has put in place a robust monitoring and

verification process to ensure that the mandatory reductions in energy consumption

are followed by the designated industrial units. The units which are able to achieve SEC

level that are lower to their targets, can receive Energy Savings Certificates (ESCerts)

for their excess savings, which are tradable. The units which are unable to meet

their targets, either through their own savings or through purchase of ESCerts, are

liable to attract penalty under the penal provisions of the Energy Conservation Act,

2001.
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Agitation against land acquisition by NTPC

1668. SHRI SANJIV KUMAR: Will the Minister of POWER be pleased to state:

(a) whether there have been agitations in north-central Jharkhand over land
acquisition by NTPC;

(b) if so, the steps being taken by Government to address the genuine demands
of the agitators;

(c) the total number of people who have lost their lives during the course of
these agitations; and

(d) the compensation, if any paid to the families?

THE MINISTER OF STATE OF THE MINISTRY OF POWER (SHRI PIYUSH
GOYAL): (a) Yes, Sir. It has been reported that there has been some agitation over land
acquisition by NTPC at its Pakri Barwadih coal mining site.

(b) Details of steps taken by NTPC in this regard are given in the Statement
(See below).

(c) Four persons lost their lives in police firing on 01.10.2016.

(d) NTPC has paid compensation of ` 8 lakh to the family of each deceased
person State Government has also announced a compensation of ` 2 Lakh to the family
of each deceased and ` 2,000 to the injured.

Statement

Details of Steps taken by the NTPC to address the demands of the agitators

• Special land acquisition officer has been appointed to expedite compensation
payment and address the grievances of land oustees, if any.

• Compensation payment camps are being organized in project affected villages and
in Barkagaon & Langatu

• To avoid entry of any intermediary in payment of compensation, all payments are
released by cheque & RTGS.

• Approx. 400 land oustees have been provided employment by Mine Developer
Cum Operator (MDO). Further 150 land oustees are undergoing ITI/Skill
development training.
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• Regular Community Development (CD) activities like medical camp with free

medicine, ambulance service, distribution of drinking water in summer by tanker,

blanket & mosquito net distribution, PCC road construction, solar street light

installations & solar lantern distribution, mobile science laboratory visit to schools

etc. are being taken up.

• Contribution to District Mineral fund is being paid which is being channelized to

affected villagers through public representatives.

• Alternative road for coal evacuation outside populated area is under construction.

• Public Information Centre (PIC) is functioning for regular interaction with villagers.

• VDAC (Village Development Advisory Committee) has been formed.

Formula for power sharing

1669. DR. V. MAITREYAN: Will the Minister of POWER be pleased to state:

(a) whether Government has revised the formula for power sharing between the

Centre and the States to provide maximum share to the power producing States in the

country;

(b) if so, the details thereof and the power sharing pattern currently adopted

in various Central power plants in Tamil Nadu;

(c) whether Government has allocated the State Governments, maximum share

of power generated from the Central power plants in the respective States; and

(d) if so, the details thereof and in particular regarding Tamil Nadu?

THE MINISTER OF STATE OF THE MINISTRY OF POWER (SHRI PIYUSH

GOYAL): (a) Currently, Power from Central Generating Stations to beneficiary States/

Union Territories is allocated in accordance with formula for allocation of power as per

extant guidelines from April, 2000.

(b) to (d) The details of current sharing pattern adopted in various Central Plants

to States/Union Territories (UTs) are given in the Statement (See below). In Kudankulam

Nuclear Power Plant (4X1000 MW) and Kalpakkam (2X500 MW) Tamil Nadu has 50%

allocation.
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Statement

Details of current sharing pattern adopted in various
central plants to States/UTs

Power from Central Generating Stations to beneficiary States/Union Territories is
allocated in accordance with formula for allocation of power as per extant guidelines
from April, 2000. As per these guidelines, allocation of power is made to the States/ UTs
in two parts, namely firm allocation of 85% and 15% unallocated power for allocation
by the Government for meeting the urgent/overall requirement.

The firm allocation includes allocation of 12% free power to the affected States
and 1% for local area development in case of Hydro Power Stations and 10% (paid)
power to the home State in case of Thermal and Nuclear Power Stations.

The balance (72% in case of Hydro and 75% in case of Thermal & Nuclear) power
is distributed amongst the States/UTs of the region in accordance with the pattern of
central plan assistance and energy consumption during the previous five years, both
factors having equal weightage. Central plan assistance is determined in accordance
with the Gadgil formula, in which population of the States is also taken into consideration.
In case of joint venture projects, the equity contributing State gets benefit in firm
allocation in accordance with their equity contribution.

In 14 new projects of NTPC Ltd., Central Government has, in January, 2011,
approved allocation of 50% of power to 'Home' State, 15% unallocated power at the
disposal of Government of India and 35% to other constituents (except 'Home' State)
of that region on the basis of extant guidelines on allocation of power giving equal
weightage to central plan assistance and energy consumption by each State of the
Region for preceding 5 years. Similar dispensation has also been provided by the
Government in January, 2011 in respect of new projects of Nuclear Power Corporation.

Use of pollution abatement technology in thermal power plants

1670. SHRI HUSAIN DALWAI: Will the Minister of POWER be pleased to state:

(a) whether the Ministry of Environment Forest and Climate Change had
formulated regulations in 2015 for installation of pollution abatement technology in the
rural power plants which will come into force from December, 2017;

(b) if so, whether all thermal power plants have put in place this technology;

(c) if not, the reasons therefor and steps taken by Ministry to ensure their
compliance;
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(d) whether Central Electrical Authority has granted a reprieve of 2-3 years to

more than 300 thermal power plants to put in place this technology; and

(e) if so, the details of such plants, total pollution caused by them and reasons

for granting reprieve?

THE MINISTER OF STATE OF THE MINISTRY OF POWER (SHRI PIYUSH

GOYAL): (a) Ministry of Environment, Forest and Climate Change (MoEF&CC) has

notified the Environment (Protection) Amendment Rules, 2015 for thermal power plants

on 7th December, 2015. These rules provide for the new environment norms for thermal

power plants. These norms need to be complied by 6th December, 2017 by all existing

coal based thermal power plants commissioned up to 31.12.2016 and w.e.f. 1.1.2017 by

plants which were under construction.

(b) and (c) Many thermal power plants have not put in place the required

technology due to following reasons:–

(i) Time is required for Design and Engineering, approvals, arrangement of

funds, tendering and erection, testing and commissioning. Implementation

period of 24-36 months for installation of control equipment for desulfurisation

is required by each unit.

(ii) The plants/units cannot be shut down simultaneously. Therefore, planned

shut-down is required to ensure uninterrupted power supply in the country.

(iii) To fully meet the nitrons emission norms notified by MoEF&CC, Selective

Catalytic Reduction (SCR) or Selective Non-Catalytic Reduction (SNCR)

system needs to be installed in some units. These technologies are not yet

proven under indigenous conditions.

(d) No, Sir.

(e) Does not arise.

Revival of stressed private power generation and distribution entities

1671. SHRI ANAND SHARMA: Will the Minister of POWER be pleased to state:

(a) the details of stressed assets in power generation and distribution sector

and the share of private and public sector entities therein;
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(b) whether the Public Sector Enterprises in power generation are in the process
of rescuing debt-ridden private entities and if so, the number of such private companies
along with their debt to be rescued and the duration therefor; and

(c) by when Non-Performing Assets (NPAs) of public sector banks in relation
to those debt-ridden companies would be recovered?

THE MINISTER OF STATE OF THE MINISTRY OF POWER (SHRI PIYUSH
GOYAL): (a) As per the information received from the Department of Financial Services,
stressed advances of scheduled Commercial Banks in power generation and distribution
projects and the share of private and public sector entities therein are as follows:–

Sector Stressed Advances in Stressed Advances in
Generation Sector Distribution Sector

(Amount in ` Crore) (Amount in ` Crore)

Public 9,205 2,860

Private 75,055 2,518

TOTAL 84,260 5,378

(b) Currently, NTPC has no proposal to acquire stressed power projects or
enable their lenders to operate on contract basis. Neyveli Lignite Corporation of India
Limited (NLCIL) has identified Ragunathpur Thermal Power Station- Phase-I (2x660
MW) (a stressed asset) of Damodar Valley Corporation (DVC) for acquisition. NLC has
also shortlisted two suitable stressed power assets for possible acquisition to augment
its power generation capacity.

(c) Recovery in NPA accounts is an ongoing process, which depends upon
various factors like issues related to borrower entity, external environment, resolution
plan etc.

Setback for private power plants without buying agreements

1672. SHRI RAJKUMAR DHOOT: Will the Minister of POWER be pleased to
state:

(a) whether it is a fact that there is setback to private sector power plants
without long term buying agreements with Government or power distributors;

(b) if so, the details thereof; and

(Central PSUs + State PSUs)
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(c) what remedial measures Government proposes to take in the matter?

THE MINISTER OF STATE OF THE MINISTRY OF POWER (SHRI PIYUSH
GOYAL): (a) and (b) Government has reviewed the status of 34 Thermal (Coal based)
Power Projects, reported to be stressed as per the list provided by Department of
Financial Services. Lack of Power Purchase Agreement (PPA) tie-ups has been identified
as one of the reasons for stress in the power sector.

(c) To improve the demand of Power, following measures have been taken:–

(i) Ujwal DISCOM Assurance Yojana (UDAY) scheme for Financial and
Operational Turnaround of power distribution utilities (DISCOMs) of the
country.

(ii) Power For All (PFA) initiative with States and UTs for bringing uninterrupted
quality of power to each household, industry, commercial business, small
and medium enterprise and establishment.

(iii) Deen Dayal Upadhyaya Gram Jyoti Yojana (DDUGJY) for Rural Electrification;
strengthening of sub-transmission and distribution networks in the rural
areas; separation of agriculture and non-agriculture feeders and metering of
distribution transformers/feeders/consumers in the rural areas.

(iv) Integrated Power Development Scheme (IPDS) for strengthening of sub-
transmission and distribution networks in the urban areas; Metering of
distribution transformers/feeders/consumers in the urban areas and IT
enablement of distribution sector.

(v) Augmenting transmission capacity to remove transmission constraints.

(vi) Flexibility in utilisation of domestic coal for reducing the cost of power
generation.

Distribution perspective plan

1673. SHRI RANJIB BISWAL: Will the Minister of POWER be pleased to state:

(a) whether Government proposes to prepare a new long-term distribution
perspective plan;

(b) if so, the details thereof and the objectives therefor;

(c) whether Government has consulted all stakeholders in this regard;
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(d) if so, the details of views expressed by these stakeholders particularly by
State Governments in this regard; and

(e) by when the plan is likely to be prepared?

THE MINISTER OF STATE OF THE MINISTRY OF POWER (SHRI PIYUSH
GOYAL): (a) and (b) Yes, Sir. Central Electricity Authority has taken up initiatives to
prepare the first Distribution Perspective Plan upto 2021-22. The objective of the plan
is to have long term Discom-wise and year-wise plan for the distribution infrastructure
development to ensure reliable and quality power to the consumers.

(c) to (e) The Draft Distribution Perspective Plan has been prepared based on data
received from the distribution Companies in the Country. The draft plan has also been
shared with State Governments and other stake holders for consultations.

Guidelines for cross border trade of electricity

1674. SHRI T. RATHINAVEL: Will the Minister of POWER be pleased to state:

(a) whether Government has issued guidelines to facilitate cross border trade
of electricity;

(b) whether the appropriate regulations framed by the Central Electricity

Regulatory Commission will be binding on all participating entities;

(c) whether, at present, cross border trade of electricity takes place with

Bangladesh, Bhutan and Nepal; and

(d) whether a study by the United States Agency of International Development

has estimated that the annual cross border electricity trade potential in the region to
be 11-31 billion units in 2015-2020, which could rise to 330 billion units by 2034?

THE MINISTER OF STATE OF THE MINISTRY OF POWER (SHRI PIYUSH
GOYAL): (a) Yes, Sir.

(b) Yes, Sir. As per the guidelines issued by the Government, the regulations

framed by Central Electricity Regulatory Commission (CERC) shall be binding on all

participating entities.

(c) Yes, Sir.

(d) Government of India has not received any such study report.
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Electrification of villages

1675. SHRI D. KUPENDRA REDDY:
SHRI K. C. RAMAMURTHY:

Will the Minister of POWER be pleased to state:

(a) whether a large number of villages in the country are yet to be electrified
and if so, the number of villages covered along with those yet to be covered, State-
wise;

(b) the details of villages proposed to be covered during the current five year
plan; and

(c) by when all villages are proposed to be covered and the action taken by
Government to achieve the target?

THE MINISTER OF STATE OF THE MINISTRY OF POWER (SHRI PIYUSH
GOYAL): (a) to (c) Based on the information provided by the States, there are 3,618 un-
electrified census villages in the country as on 30.06.2017. All these unelectrified
census villages are targeted for electrification by May, 2018 under Deen Dayal
Upadhyaya Gram Jyoti Yojana (DDUGJY). The State-wise number of unelectrified census
villages in the country is given in the Statement (See below). Projects for electrification
of these villages have already been sanctioned.

Statement

State-wise details of un-electrified census villages

Sl. No. State Number of unelectrified census
villages (as on 30.06.2017)

1 2 3

1. Arunachal Pradesh 1,212

2. Assam 480

3. Bihar 263

4. Chhattisgarh 280

5. Jammu and Kashmir 102

6. Jharkhand 481

7. Karnataka 11
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1 2 3

8. Madhya Pradesh 47

9. Manipur 66

10. Meghalaya 168

11. Mizoram 12

12. Odisha 434

13. Rajasthan 1

14. Uttar Pradesh 6

15. Uttarakhand 51

16. West Bengal 4

TOTAL 3,618

R&D in energy transmission

1676. DR. R. LAKSHMANAN:  Will the Minister of POWER be pleased to state:

(a) whether Government has undertaken any Research and Development (R&D)
activities in the field of energy transmission to use equipment made of such materials
which can minimise dissipation of energy during transmission, transformation, sub-
transmission and distribution of power;

(b) if so, the details thereof; and

(c) if not, the reasons therefor?

THE MINISTER OF STATE OF THE MINISTRY OF POWER (SHRI PIYUSH
GOYAL): (a) to (c) Ministry of Power through Central Power Research Institute (CPRI),
an autonomous organization under this Ministry, has taken up following Research and
Development (R&D) projects in the field of energy transmission:–

(i) Development of High Temperature Low Sag Nano Composite Core with the
objective to achieve high strength, low Coefficient of Thermal Expansion
(CTE), low creep, low corrosion rate, increased ampacity and improved
reliability of transmission and distribution grid etc.

(ii) Development and AC Characterization of 2nd Generation High Temperature
Superconductor (HTS) based Modular Superconducting Fault Current Limiter
(SFCL) System.
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(iii) Study of AC Corona Phenomena and power loss for 1200 kV conductors and

characterization of Corona discharges from line/substation components for

evaluating the AC corona power loss for different configuration bundled

conductors under fair and foul weather conditions and optimization of

bundled conductor configuration based on the corona performance for 1200

kV transmission lines.

In addition, Powergrid Corporation of India Limited (PGCIL) is also involved in

R&D activities and carries out pilot projects to gain operational experience in case of

requirement of validation of new technology and equipment before adopting in

commercial projects. In collaboration with Indian manufacturers, PGCIL has indigenously

developed 1200kV Ultra High Voltage (UHV) AC system technology, the adoption of

this technology in commercial projects, would lead to the reduction in energy loss in

transmission of power.

Hydro power generation by NHPC

1677. SHRI SAMBHAJI CHHATRAPATI: Will the Minister of POWER be pleased

to state:

(a) the amount of additional power National Hydroelectric Power Corporation

(NHPC) is likely to generate by 2019;

(b) whether a number of hydro-power generation projects are running behind

schedule adding on their projected estimates;

(c) if so, the details thereof along with the time for completion and commissioning,

cost escalation and the causes of delay in execution in each case; and

(d) the steps Government has taken or plans to take for expeditious

commissioning of pending projects?

THE MINISTER OF STATE OF THE MINISTRY OF POWER (SHRI PIYUSH

GOYAL): (a) NHPC is scheduled to generate 4458.69 Million Units (MUs) additional

power (based on design energy) from two of its present under construction hydro

projects, viz., Parbati-II H.E.P (800 MW) in Himachal Pradesh, scheduled to be

commissioned in October, 2018 and Kishanganga H.E.P (330 MW) in Jammu and

Kashmir scheduled to be commissioned in January, 2018.
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(b) and (c) Presently, 41 nos. of hydro-electric projects (above 25 MW) aggregating

to 11792.5 MW are under construction in the country. All the above projects are

running behind schedule. The details of these projects along with the time ftiLcompletion,

cost escalation and the causes of delay in execution in each case are given in the

Statement (See below).

(d) The Government has taken following steps for expeditious commissioning

of pending projects:–

• Central Electricity Authority (CEA) is monitoring the under construction

hydro power projects (above 25 MW) in pursuance of Section 73 (f) of

Electricity Act, 2003. The progress of each project is monitored continuously

through site visits, interaction with the developers and other stakeholders.

Chairperson, CEA holds review meetings with the Power Projects Monitoring

Panel (PPMP) and monitoring divisions of CEA.

• Power Project Monitoring Panel (PPMP), set up by the Ministry of Power,

independently monitors the progress of the hydro projects.

• Ministry of Power also reviews the progress of ongoing hydroelectric projects

regularly with the concerned officers of CEA, equipment manufacturers,

State Utilities / CPSUs / Project developers, etc.

• In case of Central Power Sector Undertakings' (CPSUs) projects, the project

Implementation parameters / milestones are incorporated in the annual

Memorandum of Understanding (MoU) signed between respective CPSU's

and Ministry of Power (MoP) and the same are monitored during the quarterly

performance review meetings of CPSU's and other meetings held in MoP/

CEA. The issues related to erection and supply of Electro-Mechanical

equipment is expedited with BHEL in various meetings held in CEA / MoP

and other local issues affecting the progress of works are taken up with

respective State Governments by the Concerned CPSU / MoP.
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Highway projects in North Karnataka

1678. SHRI BASAWARAJ PATIL: Will the Minister of ROAD TRANSPORT AND
HIGHWAYS be pleased to state:

(a) the details of highway works in progress in North Karnataka along with the
details of their cost and completion period; and

(b) the details of future proposals of the Ministry along with their cost by when
the work is going to start?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND
HIGHWAYS (SHRI MANSUKH. L. MANDAVIYA): (a) to (b) 13 works amounting to
` 7216 cr are presently in progress in North Karnataka which are scheduled to be
completed between Dec 2017 to March 2019 and 8 works at an estimated cost of
` 1090 cr are proposed to be sanctioned during current year. The date of start of the
work is generally indicated after completion of tendering process.

Dangers posed by speed breakers

1679. SHRI AJAY SANCHETI: Will the Minister of ROAD TRANSPORT AND
HIGHWAYS be pleased to state:

(a) whether speed breakers in the country claim more lives than all road accidents
in Australia and United Kingdom put together;

(b) if so, the details in this regard;

(c) whether faulty design, poor material and lack of prominent markings make
these speed breakers dangerous for road users;

(d) if so, the steps taken in this direction;

(e) whether States have been instructed to ensure proper norms and designation
locations for building speed breakers; and

(f) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND
HIGHWAYS (SHRI MANSUKH L. MANDAVIYA): (a) to (f) The speed breakers are not
allowed on National Highways. Accordingly, the Ministry from time to time has issued
directions to all the executing agencies for not allowing speed breakers on National
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Highways. However, on other roads Speed Breakers are designed, constructed and
maintained as per Indian Roads Congress (IRC:99-1988) standard guidelines and
specifications. The speed breakers are meant mainly for residential areas, minor roads,
T-intersection of minor roads with rural highways, intersection of minor roads with
major roads, selected local streets in residential areas, school, college or university
campuses, hospitals, areas etc. The code also specifies that the use of speed breakers
on major inter-city roads outside urban areas is not considered a good engineering
practice. Data of road accidents only because of speed breakers are not maintained.

National Highways in Assam

1680. SHRI SANTIUSE KUJUR: Will the Minister of ROAD TRANSPORT AND
HIGHWAYS be pleased to state:

(a) the number, names and length, in kilometers, of National Highways in Assam;

(b) whether these National Highways are likely to be made four and six lane;

(c) if so, by when;

(d) if not, the reasons therefor;

(e) what is the current status of these projects; and

(f) by when these projects are likely to start?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND
HIGHWAYS (SHRI MANSUKH L.MANDAVIYA): (a) There are 36 National Highways
(NH) namely NH Nos (new NH Nos). 31 (117, 27), 3IB (17), 31C (27), 36 (27, 29), 37 (17,
27, 127, 715, 2, 15, 115), 37A (715), 38 (315), 39 (129), 44 (6, 8), 51 (217), 52 (15), 52A
(415), 52B (215), 53 (37), 54 (27, 306), 61 (2), 62 (217), 117A.127B, 127C, 127D, 127E, 151
(37), 152 (127A), 153 (315), 154 (6), 208A, 315A, 329, 427, 627, 715A, 702, 702C, 702D,
and 329A covering a length of about 3852km in the State of Assam.

(b) to (f) The improvement/development of NHs to four and six lanes is governed
by the traffic volume on the NHs and the improvements are taken up as and when the
traffic demands. However, so far, 4-laning of about 1018 km stretches of NHs in the
State Assam have been taken under various schemes, viz. National Highway Development
Programme Phase-II (NHDP-II), Special Accelerated Road Development Programme for
North East (SARDP-NE) and National Highway (Original) [NH(O)] by National Highway
Authority of India (NHAI), National Highways and Infrastructure Development
Corporation Limited (NHIDCL) and Assam PWD and 620km have been completed so
far.
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BBIN Motor Vehicle Agreement

1681. SHRIMATI RENUKA CHOWDHURY: Will the Minister of ROAD
TRANSPORT AND HIGHWAYS be pleased to state:

(a) whether Bhutan has backed out of the Bhutan, Bangladesh, India and Nepal
(BBIN) Motor Vehicle Agreement;

(b) if so, the details thereof along with the reasons therefor; and

(c) the steps taken by Government to go ahead with the project without Bhutan?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND
HIGHWAYS (SHRI MANSUKH L. MANDAVIYA): (a) to (c) Bhutan, being one of the
signatories to the Bangladesh, Bhutan, India and Nepal (BBIN) Motor Vehicle Agreement
(MVA), has not yet ratified the BBIN MVA. Pending ratification, however, Bhutan has
given its consent for the BBIN MVA to enter into force for the other 3 countries i.e.
Bangladesh, India and Nepal, who have already ratified it.

Status of eastern peripheral expressway

1682. SHRI PRAMOD TIWARI: Will the Minister of ROAD TRANSPORT AND
HIGHWAYS be pleased to state:

(a) whether the Ministry has completed the Eastern Peripheral Expressway for
ensuring better and fast connectivity near Delhi/NCR;

(b) if so, the details thereof;

(c) if not, the reasons thereof; and

(d) the details of the companies whose work is delayed so far and corrective
measures taken, if any?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND
HIGHWAYS (SHRI MANSUKH L. MANDAVIYA): (a) to (d) The works for Eastern
Peripheral Expressway have been awarded in six packages and scheduled date of
completion is March 2018. There is no delay.

Companies involved in construction of highways

1683. DR. V. MAITREYAN: Will the Minister of ROAD TRANSPORT AND
HIGHWAYS be pleased to state:

(a) whether Government has given any big projects in the country to international
companies including the China Railway Construction Corporation (CRCC);
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(b) if so, the details of projects given during the last three years and the
irrespective costs;

(c) whether Government has given any road/bridge construction projects to

CPSUs and private companies during the last three years; and

(d) if so, the details thereof along with their current status and cost?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND

HIGHWAYS (SHRI MANSUKH L. MANDAVIYA): (a) and (b) Yes Sir, Ministry has

given seven projects amounting to ` 3657.26 Crore having length 171.39 km to
international companies, as a joint venture with Indian companies, such as Department

of Verkhowa Rada (Ukraine), Mostobudivelny Izahw (Russia) and SIB MOST (Russia)

joint venture during the last three financial years.

(c) and (d) Yes Sir, Ministry has given about 1341 numbers of projects amounting

to ` 287293 Crores having length 34018 km to CPSUs and private companies during the

last three financial years.

Funds for maintenance of National Highways

1684. SHRIMATI RAJANI PATIL:

SHRI P. BHATTACHARYA:
SHRI DARSHAN SINGH YADAV:

Will the Minister of ROAD TRANSPORT AND HIGHWAYS be pleased to state:

(a) whether funds were provided for maintenance of National Highways in West
Bengal, Maharashtra and Uttar Pradesh from 2014 to 2017;

(b) if so, the details of funds provided, year-wise;

(c) the amount spent out of the funds provided; and

(d) if not, the reasons for not providing the funds?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND

HIGHWAYS (SHRI MANSUKH L. MANDAVIYA): (a) to (d) The State-wise details of

allocation of funds for Maintenance and Repair (M&R) of National Highways (NHs)
entrusted with State Governments of Maharashtra, Uttar Pradesh and West Bengal and
expenditure incurred during Financial Year (FY) 2014-15 to 2017-18 are as follows:
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(Amount in ` crore)

Sl. No. States 2014-15 2015-16 2016-17 2017-18@

A E A E A E$ A E

1. Maharashtra 129.00 128.02 225.30 200.92 319.23 276.21 129.72 38.50

2. Uttar Pradesh 284.50 281.28 229.85 229.21 140.27 119.81 101.73 21.88

3. West Bengal 73.40 70.64 91.32 92.18 93.47 76.75 56.88 6.28

$- Provisional
@-Expenditure upto June, 2017
A-Allocation
E- Expenditure

State - wise allocation of funds are not made for M&R of NHs entrusted with

National Highways Authority of India (NHAI) and National Highways and Infrastructure
Development / Corporation Limited (NHIDCL).

Bharatmala Pariyojana

1685. SHRI ANAND SHARMA: Will the Minister of ROAD TRANSPORT AND

HIGHWAYS be pleased to state:

(a) the total length of roads to be constructed in States to connect borders and
ports under Bharatmala Pariyojana;

(b) the details of the total allocation/ estimate and year-wise allocation for the
same;

(c) the length of highways constructed under the National Highways
Development Project (NHDP) proposed to be revamped under Bharatmala Pariyojana;

and

(d) the details of steps for synchronization between Bharatmala and Setu

Bharatam projects to construct/ reconstruct bridges over and below railway lines, along

with the number of bridges to be constructed/reconstructed under both the projects,
State-wise?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND
HIGHWAYS (SHRI MANSUKH L. MANDAVIYA): (a) to (d) Sir, the total length of road

to be constructed under BHARATMALA Pariyojana Phase-I is 24,800 Km with the

following details:
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Economic Corridors -  9,000 Km

Inter-corridor & feeder Routes - 6,000 Km

National Corridors Efficiency Programme - 5,000 Km

Border & International connectivity roads - 2,000 Km

Coastal & port connectivity roads -  2,000 Km

Expressways - 800 Km

Remaining National Highways under National

Highways Development Project (NHDP) - 10,000 Km

The Public Investment Board has cleared the proposal for BHARATMALA
Pariyojana Phase-I in its meeting held on 16 June 2017. CCEA proposal on the same
is currently under inter-Ministerial consultation. The details of year wise allocations
can be made available once the proposal receives Cabinet approval. The proposed
Bharatmala Priyojana Phase-I and Setu Bharatam are separate projects. Number of
ROBs/RUBs proposed to be constructed under Setu Bharatam State-wise, is as follow:

State Wise List of ROB/RUB under (Setu-Bharatam)

Sl. No. State Nos. of ROBs/RUBs

1. Andhra Pradesh 33

2. Assam 12

3. Bihar 20

4. Chhattisgarh 5

5. Gujarat 8

6. Haryana 10

7. Himachal Pradesh 5

8. Jharkhand 11

9. Karnataka 17

10. Kerala 4

11. Madhya Pradesh 6

12. Maharashtra 12

13. Odisha 4
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Sl. No. State Nos. of ROBs/RUBs

14. Punjab 10

15. Rajasthan 9

16. Tamil Nadu 9

17. Telangana 0

18. Uttarakhand 2

19. Uttar Pradesh 9

20. West Bengal 22

TOTAL 208

Trees cut for widening of national highways

†1686. SHRI VIVEK K. TANKHA: Will the Minister of ROAD TRANSPORT AND

HIGHWAYS be pleased to state:

(a) the number of trees cut for widening of various National Highways in the

country since 2014-15 till date;

(b) whether the section design prepared by the Ministry for widening of roads

does not provide land for planting shade trees along the roads; and

(c) the details of locations where tree plantation work has been carried out to

compensate for the trees cut down for widening of highways?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND

HIGHWAYS (SHRI MANSUKH L. MANDAVIYA): (a) to (c) Tree cutting for widening

of National Highways is done as per the statutory clearances given by different

agencies, including the Forest Department, depending upon the specific requirements

of the project. The desired information is not compiled at central level. The section

design for widening of roads provides for planting of trees, including shade trees,

depending upon the space available and local site conditions. Tree plantation is done

at all the places where trees are cut for widening of National Highways. However,

planting is done after substantial completion of civil works to avoid damage to planted

saplings.

†Original notice of the question was received in Hindi.
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Conversion of routes into expressways

1687. SHRI. K. RAHMAN KHAN: Will the Minister of ROAD TRANSPORT AND

HIGHWAYS be pleased to state:

(a) whether the Ministry has any plans of converting certain routes into

expressways in the near future;

(b) if so, the details of such routes and by when these will be converted into

expressways;

(c) whether there is any proposal to give priority to those routes which attract

a large number of domestic and international tourists and pilgrims; and

(d) if so, by when the Ministry proposes to identify and start work in this

regard?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND

HIGHWAYS (SHRI MANSUKH L. MANDAVIYA): (a) to (d) Government has approved/

in-principally approved development of certain corridors as Expressways. The main

criteria of selection of expressway corridor is traffic volume. These expressway projects

are generally Greenfield Expressways. However, based on outcomes of DPRs, existing

routes may be taken up as a part of these expressway projects. The expressway

projects are in DPR/feasibility stage except Delhi Meerut Expressway and Eastern

Peripheral Expressway. The works for three packages (out of four packages) of Delhi

Meerut Expressway have been awarded. The works for Eastern Peripheral Expressway

have also been awarded and scheduled date of completion is March 2018.

Issuing driving licences

†1688. SHRI LAL SINH VADODIA: Will the Minister of ROAD TRANSPORT AND

HIGHWAYS be pleased to state:

(a) whether the business of making driving licences is thriving in various parts

of the country;

(b) if so, whether Government proposes to take any steps to curb the same; and

(c) if so, the details thereof and by when and if not, the reasons therefor?

†Original notice of the question was received in Hindi.
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THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND
HIGHWAYS (SHRI MANSUKH L. MANDAVIYA): (a) to (c) Provisions regarding issue
of driving licences are contained in Chapter II of Motor Vehicles Act, 1988(MV Act)
and Chapter II of Central Motor Vehicles Rules, 1989(CMVRs). The Motor Vehicles
(Amendment) Bill, 2017, passed by Lok Sabha on 10th April, 2017 and presently in
Rajya Sabha for consideration and passing inter-alia proposes many clauses which
will promote simplification and citizen facilitation. Further, the Ministry has introduced
online based citizen centric application VAHAN 4.0 and SARATHI 4.0 to ease out the
process of obtaining driving licences such as online application, payment of fees or
booking an appointment at the RTO for a new Driving Licence etc. Implementation of
provisions of MV Act and CMVRs come under purview of State Governments concerned.

Six laning of Dhilwan-Jalandhar section of NH

1689. SHRI SHWAIT MALIK: Will the Minister of ROAD TRANSPORT AND
HIGHWAYS be pleased to state:

(a) the measures taken by Government for speedy progress of construction
work of six laning of Dhilwan-Jalandhar section of National Highways and the tentative
date when this project will be completed;

(b) whether Government is planning to extend the Dhilwan-Jalandhar six laning
project from Amritsar to Attari; and

(c) if so, the details thereof and if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND
HIGHWAYS (SHRI MANSUKH L. MANDAVIYA):(a) Efforts are being made for timely
completion of six laning work of Dhilwan -Jalandhar section of National Highway (NH)
No. 1. This work is targeted for completion on 31st March, 2018.

(b) and (c) No, Sir. Existing four lane Amritsar - Attari section of NH-1 is adequate
to cater for the present traffic.

Findings of survey of NH bridges

1690. SHRIMATI WANSUK SYIEM: Will the Minister of ROAD TRANSPORT
AND HIGHWAYS be pleased to state:

(a) whether the findings of the first ever survey on the health of bridges on
National Highways launched last year, is now available with Government;
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(b) whether, according to the findings, 23 National Highway bridges and tunnels
are 100 years old and need major repair and maintenance;

(c) whether the findings list around 6,000 other bridges classified as safety
hazards, many of them fit for demolition; and

(d) whether the body overseeing the work on bridges and tunnels, Indian
Bridge Management System, is keeping a close watch on the movements of over-
dimensional vehicles (multi-axle) carrying power generation/construction equipment
over bridges classified as distressed?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND
HIGHWAYS (SHRI MANSUKH L. MANDAVIYA): (a) and (b) Ministry has launched
the Indian Bridge Management System (IBMS) for inventory and condition survey of
bridges on all National Highways across the country. As on 21.07.2017, 22 bridges and
one tunnel have been identified to be more than 100 years old. Based on the visual
condition survey data, 2 bridges out of these 22 bridges have been found to be in
distress condition and the tunnel is found to be in structurally good condition.

(c) About 6000 bridges have been identified for routine and detailed condition
survey to establish repair /rehabilitation/ reconstruction requirements. As per the
information available from Indian Bridge Management System (IBMS), no bridge is
declared so far as safety hazard, fit for demolition.

(d) Yes Sir. However, in no case the movement of over-dimensional vehicle is
allowed on distress bridge.

Funds for development of highways

†1691. DR. SATYANARAYAN JATIYA: Will the Minister of ROAD TRANSPORT
AND HIGHWAYS be pleased to state:

(a) the amount approved and released each year for development and
maintenance of highways from 2014-15 to 2017-18 to Madhya Pradesh, Rajasthan and
Chhattisgarh along with their length, highway-wise; and

(b) the policy and implementation procedure to convert/upgrade the State
highways into new National Highways during the above mentioned period, year-wise
and State-wise?

†Original notice of the question was received in Hindi.
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THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND
HIGHWAYS (SHRI MANSUKH L. MANDAVIYA): (a) The Ministry is primarily

responsible for development and maintenance of National Highways (NHs). The State-

wise details of allocation of funds and expenditure for development and maintenance

of NHs entrusted with the State Governments of Chhattisgarh, Madhya Pradesh and

Rajasthan during Financial Year (FY) 2014-15 to 2017-18 are given in Statement-I

(See below).

State-wise allocation of funds are not made for development and maintenance of

NHs entrusted with National Highways Authority of India (NHAI).

The funds for development and maintenance of NHs are not allocated project-

wise or NH-wise.

The Ministry also allocates funds for the States/ Union Territories (UTs) for

development of State Roads (non Rural Roads) and roads of Economic Importance and

Inter State Connectivity (EI&ISC) as per the provisions of the Central Road Fund (CRF)

Act, 2000 amended by the Finance Act from time to time. The details of the CRF accrual

and release and allocation and release/ expenditure under EI&ISC schemes for the State

of Chhattisgarh, Madhya Pradesh and Rajasthan during FY 2014-15 to 2017-18 are given

in Statement-II (See below).

(b) The Ministry considers declaration of some State roads as new NHs from

time to time depending upon requirement of connectivity, inter-se-priority and availability

of funds.

The State roads are declared as new NHs on the basis of well established

principles; the criteria for declaration of State roads as new NHs include roads running

through length / breadth of the country, connecting adjacent countries, National Capitals

with State Capitals / mutually the State Capitals, major ports, non-major ports, large

industrial centers or tourist centers, roads meeting very important strategic requirement

in hilly and isolated area, arterial roads which enable sizeable reduction in travel

distance and achieve substantial economic growth thereby, roads which help opening

up large tracts of backward area and hilly regions (other than strategically important

ones), achieving a NHs grid of 100 km, etc.

The State/ UT-wise details of State roads declared as new NHs in the country

during  the last three years and current year are given in Statement-III.
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Statement-I

The Details of allocation of funds and expenditure for development of NHs
entrusted with the State Governments of Chhattisgarh, Madhya

Pradesh and Rajasthan during FY 2014-15 to 2017-18

(Amount in ` crore)

Sl. No. States 2014-15 2015-16 2016-17 2017-18@

A E A E A E$ A E

1. Chhattisgarh 71.25 71.25 359.94 339.80 1,553.30 1,495.68 366.35 241.09

2. Madhya 239.23 239.23 937.76 928.29 1,760.00 1,558.90 400.00 288.75

Pradesh

3. Rajasthan 107.16 107.16 849.95 849.56 964.83 1,012.99 301.57 134.20

@-Expenditure upto June, 2017

A-Allocation

E- Expenditure

The details of allocation of funds and expenditure for maintenance of NHs
entrusted with the State Governments of Chhattisgarh, Madhya

Pradesh and Rajasthan during FY 2014-15 to 2017-18

(Amount in ` crore)

Sl. No. States 2014-15 2015-16 2016-17 2017-18@

A E A E A E$ A E

1. Chhattisgarh 89.50 88.17 66.03 62.60 51.00 36.05 35.21 3.77

2. Madhya 40.25 38.06 22.27 18.08 24.35 10.98 36.05 4.01
Pradesh

3. Rajasthan 160.50 158.28 104.38 101.23 64.91 63.71 77.38 21.95

$- Provisional

@-Expenditure upto June, 2017

A-Allocation

E- Expenditure
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Statement-II

Details of the CRF accrual and release for the States of Chhattisgarh, Madhya
Pradesh and Rajasthan during FY 2014-15 to 2017-18

(Amount in ` crore)

Sl. No. States 2014-15 2015-16 2016-17 2017-18@

A R A R A E$ A R

1. Chhattisgarh 89.32 0.00 98.73 84.13 247.30 97.12 250.89 0.00

2. Madhya 207.18 180.99 226.82 211.98 566.39 128.80 570.71 0.00
Pradesh

3. Rajasthan 241.54 286.44 265.40 72.72 663.06 815.83 670.66 0.00

@-Release upto June, 2017
$-Funds released more than accruals for the year from unspent balance of previous years accrual
A-Accrual,
R- Release

The details of the allocation and release/ expenditure under EI&ISC schemes for
the States of Chhattisgarh, Madhya Pradesh and Rajasthan during

FY 2014-15 to 2017-18

(Amount in ` crore)

Sl. No. States 2014-15 2015-16 2016-17 2017-18@

A R A R A R* A R

1. Chhattisgarh * 0.00 * 0.00 0.00 0.00 0.00 0.00

2. Madhya Pradesh 0.00 0.00 0.00 0.00 0.00 0.00

3. Rajasthan 0.00 8.21 7.00 6.64 14.00 11.52

@-Release/ Expenditure upto June, 2017
 *- State / UT-wise allocations are not made
A-Accrual, R- Release

Statement-III

State/ UT-wise details of State roads declared as new NHs in the country during
the last three years and current year (Length in km)

Sl. No. State/UT 2014-15 2015-16 2016-17 2017-18*

1. Andhra Pradesh 80 676 1,003 334.4

2. Arunachal Pradesh 733 0 0 0

3. Assam 76 9 24 0

4. Bihar 152 160 0 0
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Sl. No. State/UT 2014-15 2015-16 2016-17 2017-18*

5. Chhattisgarh 0 0 154 0

6. Delhi 0 0 -11$ 9.9

7. Gujarat 978 0 46 0

8. Haryana 185 395 0 18.1

9. Himachal Pradesh 70 176 0 0

10. Jammu and Kashmir 274 8 0 0

11. Jharkhand 11 0 0 0

12. Karnataka 138 70 259 30

13. Kerala 0 0 0 21

14. Madhya Pradesh 0 9 2,660 0

15. Maharashtra 734 387 8,001.8 0

16. Manipur 257 0 0 0

17. Mizoram 245 0 0 0

18. Nagaland 194 0 22.7 0

19. Odisha 0 193 0 0

20. Punjab 233 530 0 0

21. Rajasthan 80 20 0 0

22. Sikkim 170 154 0 0

23. Tamil Nadu 0 0 0 375

24. Tripura 0 228 1.2 0

25. Telangana 0 119 759.6 488.28

26. Uttarakhand 432 0 0 0

27. Uttar Pradesh 620 0 228 0

28. West Bengal 0 46 0 0

TOTAL 5,662 3,180 13,148.3 1,276.68

*- Upto June, 2017 $- Denotified Length
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Widening of NH 24

1692. SHRI NEERAJ SHEKHAR: Will the Minister of ROAD TRANSPORT AND

HIGHWAYS be pleased to state:

(a) whether Government is committed to fulfilling the December, 2018 deadline

of the Prime Minister for widening of NH-24;

(b) if so, the status of progress of work done so far and the deadline set for

its completion;

(c) whether all hurdles concerning U.P. Border to Dasna stretch have been

cleared;

(d) whether contractor for this stretch has been finalized and work order awarded;

and

(e) if so, the details thereof and by when the work for widening of U.P. Border

to Dasna stretch of NH-24 will begin and what is the deadline set for completion of

this stretch?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND

HIGHWAYS (SHRI MANSUKH L. MANDAVIYA): (a) to (e)The widening work of

NH-24 from Delhi to Hapur has been awarded in three packages; namely (i) Package-

I: Nizamuddin Bridge to UP Border (ii) Package-II: UP Border to Dasna and (iii) Package-

III: Dasna to Hapur. The scheduled date of completion for package -I and Package-Ill

is June 2019.The contract agreement for Package-II has been signed on 17.04.2017. The

completion date is 910 days from date of start/appointed date. For UP border to Dasna

stretch, Diversion of forest land has been approved and Tree cutting has also been

completed.

Hike in fees for driving licences

1693. SHRI A.K. SELVARAJ: Will the Minister of ROAD TRANSPORT AND

HIGHWAYS be pleased to state:

(a) whether Government has hiked the fees for issuing driving licences by five

times from `40 to ` 200 and taking a driving test will also cost upto six times more than

the earlier charge of ` 50;
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(b) whether charges will be higher, if the driving licence is a smart card and

where State Governments have gone for automation and are using technology to carry

out driving tests, and examination of vehicle fitness; and

(c) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND

HIGHWAYS (SHRI MANSUKH L. MANDAVIYA): (a) to (c) The Government has

issued a notification G.S.R 1183 (E) dated 29th December, 2016, amending rule 32 and

rule 81 of the Central Motor Vehicles Rules, 1989. Further, the Government vide Notification

G.S.R 271(E) dated 21.03.2017, has notified that States may levy fee lower than the

amount specified in the table of rule 32 and rule 81 of the Central Motor Vehicles Rules,

1989 and may also levy additional amounts to cover the cost of automation and

technology utilized for conducting the testing or providing value added services. The

States have been empowered for fixing the fees and additional charges for a smart card

based driving licence.

Registration of vehicles on the basis of parking space availability

1694. SHRI M. P. VEERENDRA KUMAR: Will the Minister of ROAD TRANSPORT

AND HIGHWAYS be pleased to state:

(a) whether Government is considering a proposal to allow registration of vehicles

in metropolitan cities only on production of certificates showing availability of parking

space;

(b) if so, the details thereof; and

(c) whether Government is planning to bring necessary legislation to make

traffic smooth in cities?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND

HIGHWAYS (SHRI MANSUKH L. MANDAVIYA): (a) and (b) No, Sir. There is no such

proposal under consideration in the Ministry.

(c) The Motor Vehicles (Amendment) Bill, 2017, passed by Lok Sabha on

10th April, 2017 and presently in Rajya Sabha for consideration and passing interalia

proposes various necessary amendments which would help to promote smooth traffic

in cities.
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Safety audit of bridges

†1695. SHRI MOTILAL VORA: Will the Minister of ROAD TRANSPORT AND
HIGHWAYS be pleased to state:

(a) whether the Ministry had conducted safety audit of 1,60,186 bridges across
the country;

(b) if so, the details thereof and when this audit was completed;

(c) the number of bridges out of them which need immediate replacement with
the new bridges;

(d) whether Government has prepared a priority list of the bridges to be
reconstructed;

(e) if so, the details thereof; and

(f) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND
HIGHWAYS (SHRI MANSUKH L. MANDAVIYA): (a) and (b) Yes Sir. Ministry has
launched the Indian Bridge Management System (IBMS) for inventory and condition
survey of bridges on all National Highways across the country. Bridge inventory and
visual condition survey of 1,62,022 bridges including 1,26,233 culverts on National
Highways has been carried out till 21.07.2017. The work of Indian Bridge Management
System (IBMS) is a continuous process, in which condition survey of bridges has been
carried out twice in a year viz. pre-monsoon period and post-monsoon period.

(c) to (f) Based on the visual condition survey data, 147 distress bridges have
been identified on National Highways across the country. Concerned executive agencies
(like State PWDs, NHAI, NHIDCL) have already been asked to undertake repairs,
rehabilitation and reconstruction of all such bridges after detailed condition survey.

Completion of road network

1696. SHRI HARSHVARDHAN SINGH DUNGARPUR: Will the Minister of ROAD
TRANSPORT AND HIGHWAYS be pleased to state:

(a) whether road network in the country needs to be completed on priority;

(b) whether Government proposes to complete road network in entire Rajasthan;
and

†Original notice of the question was received in Hindi.
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(c) if so, the details thereof along with the target for completion of the road
network in the country in general and Rajasthan in particular?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND

HIGHWAYS (SHRI MANSUKH L. MANDAVIYA): (a) and (b) Yes Sir.

(c) 1457 projects amounting to ` 403249 Crore having length 45830 km are

ongoing for the development of National Highways in the country which includes 114
projects amounting to ` 22944 Crore having length 4566 km in Rajasthan and these are

expected to be completed by Dec. 2019.

Development of Greenfield Economic Corridors

1697. SHRI SAMBHAJI CHHATRAPATI: Will the Minister of ROAD TRANSPORT
AND HIGHWAYS be pleased to state:

(a) whether there is any major programme of Government to create Greenfield

Economic Corridors to connect ports, backward areas and major towns and cities in the

country;

(b) if so, the details thereof particularly in Maharashtra;

(c) the details of the facilities proposed to be created along these corridors

which will create employment for the people; and

(d) the time-frame targeted for completion of the programme?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND

HIGHWAYS (SHRI MANSUKH L. MANDAVIYA): (a) to (d) No Madam. However,

identified highway corridors of economic importance have been included as Economic

Corridors in the proposed Bharatmala program. In addition, Coastal and Port Connectivity
roads are also included in the program and all these categories include projects in

Maharashtra. Final approval of the Bharatmala program is awaited.

Payment of bribes to NHAI officials

1698. SHRI RITABRATA BANERJEE: Will the Minister of ROAD TRANSPORT

AND HIGHWAYS be pleased to state:

(a) whether a US based firm paid millions of dollar as bribe to the National

Highways Authority of India (NHAI) officials to receive contracts; and
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(b) if so, the details thereof and the action initiated in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND
HIGHWAYS (SHRI MANSUKH L. MANDAVIYA): (a) It was reported in media that the
U.S. Department of Justice, Criminal Division letter dt. June 21, 2017 which is available
on their official website revealed that their investigation found that CDM Smith, through
its employees and agents, and those of its wholly owned subsidiary in India (CDM
India), paid approximately $1.18 million in bribes to Government officials in India in
exchange for highway construction supervision and design contracts.

(b) National Highway Authority of India has started an enquiry in the matter.
Ministry of Road Transport and Highways has also taken up the issue with M/o
External Affairs as well as Embassy of India in USA to take up the issue with U.S.
Department of Justice to provide the information and records gathered by them during
their investigation into the aforesaid matter to find out the culpability, if any. The
Central Vigilance Commission of India has also constituted a team of three officers to
investigate the matter and report to Commission.

Maintenance of old bridges and tunnels on NHs

1699. SHRI RAMKUMAR VERMA:
SHRI HARSHVARDHAN SINGH DUNGARPUR:

Will the Minister of ROAD TRANSPORT AND HIGHWAYS be pleased to state:

(a) whether Government has conducted any survey of bridges and tunnels on
National Highways which are over hundred years old and need immediate major
maintenance;

(b) if so, the details thereof;

(c) the action taken/proposed to be taken by Government for proper maintenance
of these bridges; and

(d) the expenditure likely to be incurred thereon?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND
HIGHWAYS (SHRI MANSUKH L. MANDAVIYA): (a) and (b) Yes Sir. Ministry has
launched the Indian Bridge Management System (IBMS) for inventory and condition
survey of bridges on all National Highways across the country. As on 21.07.2017,
22 bridges and one tunnel have been identified to be more than 100 years old. Based
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on the visual condition survey data, 2 bridges out of these 22 bridges have been found
to be in distress condition and one tunnel is found to be in structurally good condition.

(c) and (d) All concerned executive agencies (like State PWDs, NHAI, NHIDCL)
have already been asked to estimate likely expenditure to undertake repairs, rehabilitation
and reconstruction of all such bridges after detailed condition survey.

Landslides due to improper work on Parwanoo-Solan stretch of NH-22

1700. SHRI MATI VIPLOVE THAKUR: Will the Minister of ROAD TRANSPORT
AND HIGHWAYS be pleased to state:

(a) whether the private company engaged in four-laning the Parwanoo-Solan
stretch of National Highways (NH)-22 has failed to raise breast walls of adequate length
on the excavated hills and the exposed hills have become vulnerable to landslides;

(b) if so, the details thereof;

(c) whether the onset of the rainy season has led to several such landslides all
along the excavated stretched of this NH and the commuters travelling on this road are
fearful as the situation could worsen in the days to come; and

(d) if so, the steps taken by Government to address the situation?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND
HIGHWAYS (SHRI MANSUKH L. MANDAVIYA): (a) to (d) The agency has to provide
Breast walls as per the provisions of Contract Agreement. In landslide prone areas,
adequate remedial measures are to be provided as per Hill Road Manual. The stretch
of Parwanoo-Solan National Highway is passing through the Shivalik range of Himalaya
region which is vulnerable for landslides. The chances of land slide in rainy season
increases many fold during cutting of hills for construction. Adequate numbers of
informatory and Warning Sign Boards for the commuters have been installed to avoid
any mishappening. Moreover, Crane to lift damaged vehicles and patrolling vehicles
along with other safety measures have also been provided at site.

Delay in NHs works

1701. SHRI DHARMAPURI SRINIVAS:
SHRI T. G. VENKATESH:

Will the Minister of ROAD TRANSPORT AND HIGHWAYS be pleased to state:

(a) whether Government has reviewed the status of the ongoing works of
National Highways in the country;



709[31 July, 2017]Written Answers to Unstarred Questions

(b) if so, the details thereof;

(c) whether Government has identified the need to speed up the works of the

National Highways in the country;

(d) the details of the States in which National Highways' work is lagging behind

along with the reasons therefor;

(e) the details of the National Highways which are getting delayed due to land

acquisition and environment clearances, particularly in Telangana and Andhra Pradesh;

and

(f) the steps being taken by Government to augment the works for early

completion?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND

HIGHWAYS (SHRI MANSUKH L. MANDAVIYA): (a) to (c) Yes Sir, 1457 numbers of

projects amounting to ` 403249 crore having length 45830 km. are ongoing for the

development of National Highways in the country and these projects are continuously

being reviewed in regular meetings which are held with project developers, State

Governments and contractors.

(d) to (f) The State-wise details of delayed projects including Telangana and

Andhra Pradesh are given in the Statement-I (See below). There have been delays in

some of the projects on National Highways mainly due to problems in land acquisition,

utility shifting, non-availability of Soil/Aggregates, Poor performance of contractors,

Environment/ Forest/Wildlife Clearance, ROB & RUB issue with Railways, Public agitation

for additional facilities, Arbitration/contractual disputes with contractors etc. In this

regard, regular meetings are held with project developers, State Governments and

contractors in Head Quarter as well as in Regional Office. To expedite completion of

these projects various steps are also taken which include streamlining of land acquisition

and environment clearances, exit for equity investors, premium re-schedulement, close

coordination with other Ministries, revamping of dispute resolution mechanism, frequent

reviews at various levels etc.
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Statement

Details of State/UT-wise delayed projects

Sl. No. State/UT's/Scheme No of projects

1. Andhra Pradesh 3

2. Assam 10

3. Bihar 6

4. Chhattisgarh 5

5. Goa 1

6. Haryana 1

7. Himachal Pradesh 14

8. Jammu and Kashmir 2

9. Jharkhand 8

10. Karnataka 1

11. Kerala 8

12. Madhya Pradesh 3

13. Maharashtra 1

14. Meghalaya 4

15. Mizoram 1

16. Nagaland 1

17. Odisha 4

18. Punjab 1

19. Rajasthan 14

20. Tamil Nadu 7

21. Telangana 8

22. Uttar Pradesh 8

23. Uttarakhand 11

24. West Bengal 5

25. LWE 55
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Sl. No. State/UT's/Scheme No of projects

26. SARDP-NE (PWD) 32

27. NHDP-IV A 30

28. NHIIP/EAP 4

29. BRO 16

30. NHAI 98

31. NHIDCL 1

Non-compliance with safety standards by automobiles

1702. SHRI M. P. VEERENDRA KUMAR: Will the Minister of ROAD TRANSPORT

AND HIGHWAYS be pleased to state:

(a) whether it is a fact that most of the automobiles being used in the country

are not as per the standards fixed for safety;

(b) if so, the details thereof and the corrective steps taken thereon;

(c) whether Government has fixed any responsibility in this regard; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND

HIGHWAYS (SHRI MANSUKH L. MANDAVIYA): (a) to (d) No Sir. As per rule 126 of

Central Motor Vehicles Rules, 1989 every manufacturer or importer of motor vehicles

including trailers, semi-trailers and modular hydraulic trailer and E-rickshaw, wherever

applicable shall submit prototype of motor vehicle to be manufactured or imported by

him for test by the testing agencies specified by the Central Government for granting

a certificate by that agency as to the compliance of provisions of the Motor Vehicles

Act, 1988 and Central Motor Vehicles Rules, 1989.

As per rule 126A of Central Motor Vehicles Rules, 1989, the testing agencies

referred in Rule 126 shall in accordance with the procedure laid down by the Central

Government also conduct test on vehicles drawn from the production line of the

manufacturer to verify whether these vehicles conform to the provisions of rules made

under the Section 110 of the Motor Vehicles Act, 1988.
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Utilisation of funds for road projects in Punjab

1703. SHRI SHWAIT MALIK: Will the Minister of ROAD TRANSPORT AND
HIGHWAYS be pleased to state:

(a) the measures taken by Government for the utilisation of ` 12,990 crore
sanctioned for & construction of 1,871 km. roads in Punjab;

(b) the measures taken by Government for the utilisation of ` 1,420 crore
sanctioned for the construction of the roads measuring 150 km. in district Amritsar; and

(c) the details of National Highways projects sanctioned in Punjab for the year
2017-18?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND
HIGHWAYS (SHRI MANSUKH L. MANDAVIYA): (a) and (b)  This Ministry is
responsible for development and maintenance of National Highways (NHs) in the
country. Projects for development of various NHs worth `18,395 crore with aggregate
length of 1103 kms. in Punjab which includes `1,363 crore with aggregate length of
65 kms. in District Amritsar are in various stages of progress. For utilization of these
funds, monitoring of progress of these NH projects is done by this Ministry through
periodic reviews along with its implementing agencies of Public Works Department
(PWD), Government of Punjab and the National Highways Authority of India (NHAI).

(c) So far, no project has been sanctioned for Punjab during the year 2017-18.

Proposal for conversion of Bengaluru-Mysuru highway as NH

1704. SHRI K. RAHMAN KHAN: Will the Minister of ROAD TRANSPORT AND
HIGHWAYS be pleased to state:

(a) whether Government had approved the Karnataka Government's `3,000 crore
proposal to convert Bengaluru-Mysuru highway into a six-lane National Highway;

(b) whether the funds have been provided adequately for acquisition,
construction and shifting utilities and if so, the details thereof;

(c) whether the Minister is aware of the fact that traffic on this highway is
moving bumper-to-bumper due to bad roads;

(d) if so, by when the Minister proposes to complete the project to do away
with the menace of traffic congestion on this highway; and
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(e) what is the present status of the project?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND
HIGHWAYS (SHRI MANSUKH L. MANDAVIYA): (a) to (e) The proposal has been
cleared by PPPAC Committee on 31.5.2017 and the draft CCEA note is submitted to
Ministry of Finance for approval. The estimated capital cost of the project is ` 6420.80
crore. An amount of ` 16.74 crore has been sanctioned for carrying out maintenance
work for improvement of road. Bids have been invited for procurement of executing
agency. Construction work will take about 30 months to complete from the appointed
date after completion of tendering process and finalization of agency.

APP-based monitoring of construction of PMGSY roads

1705. SHRI PRAMOD TIWARI: Will the Minister of RURAL DEVELOPMENT be
pleased to state:

(a) whether the Ministry has proposed any new App-based monitoring
mechanism regarding the construction of roads under the Pradhan Mantri Gram Sadak
Yojana (PMGSY);

(b) if so, the details thereof;

(c) if not, the reasons therefor; and

(d) the details of the funding pattern and organisational set up for the aforesaid
mechanism?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT
(SHRI RAM KRIPAL YADAV): (a) to (d) As per the programme guidelines of Pradhan
Mantri Gram Sadak Yojana (PMGSY), ensuring effective implementation and maintaining
the quality of the road works is the responsibility of the State Governments. In order
to bring the execution of PMGSY works to the desired quality standard, a three tier
quality assurance mechanism has been institutionalized by the Ministry of Rural
Development. Under the first tier, the Programme Implementation Units (PIUs) are
required to ensure process control through mandatory tests on material and workmanship
at field laboratory established for this purpose. A mobile application is used to upload
georeferenced, date and time stamped photos of such field labs on the PMGSY
programme MIS i.e. OMMAS. The second tier of quality assurance is a structured
independent quality monitoring at the State level through State Quality Monitors
(SQMs) to ensure that each and every work is inspected at initial stage, middle stage
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and final stage of the construction. The SQMs are trained to use a mobile application,
to upoad photos of the roads inspected as well as their findings, on the PMGSY
programme MIS i.e. OMMAS. Under the third tier, independent National Quality Monitors
(NQMs) are deployed for random sample inspection of road works to monitor quality
and also to provide guidance of senior professionals to the field functionaries including
contractors. Based on the periodic monitoring of quality of roads under the 3-tier
mechanism, corrective measures, wherever necessary, are taken by the State
Governments.

A bilingual (Hindi & English) Mobile App called "Meri Sadak" (latest version
"4.0.0") was launched on 20th July, 2015 for Citizens Feedback System for PMGSY
Roads. Meri Sadak is a mobile application for citizens to enable them to submit their
feedback and complaints related to slow pace of works, abandoned works, poor quality
of works, etc., of any PMGSY roads. The State Quality Coordinator (SQC), in each
State, has been designated as the Nodal Officer to handle and redress such grievances
received through "Meri Sadak" app. The Nodal Officers are required to provide an
interim reply to the citizen within 7 days from the receipt of the feedbacks. A final
Action Taken Report is required to be submitted to the citizen within a period of 60
days. Since the launch of the Meri Sadak App., a total of 64,035 complaints have been
registered on this Mobile App, out of which final replies have been furnished on 64,011
complaints.

Migration of people from rural areas

1706. SHRI SHAMSHER SINGH DULLO: Will the Minister of RURAL
DEVELOPMENT be pleased to state:

(a) whether Government has commissioned studies to examine distress and
migration of people from rural areas towards cities and inter-State migration;

(b) if so, the details thereof and if not the reasons therefor; and

(c) whether any special steps are being taken by Government to check distress
migration and its social, economic and political consequences and if so, the details
thereof?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT
(SHRI RAM KRIPAL YADAV): (a) and (b) A study conducted by Ministry through
independent evaluators, inter alia, has reported that Mahatma Gandhi National Rural
Employment Guarantee Act (MGNREGA) has resulted in reduction of seasonal migration.
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Other studies also indicated direct and positive impact of MGNREGA in reduction of
distress migration by providing work closer to home and decent working conditions.
Gist of such studies has been brought out by the Ministry in a publication named
'MGNREGA Sameeksha'.

Further, on the recommendation of Ministry of Rural Development, National
Institute of Rural Development and Panchayati Raj (NIRD&PR) has commissioned two
studies on migration, namely, Impact of Mahatma Gandhi National Rural Employment
Guarantee Programme on Distress Migration: A study of selected states of India and
Impact of Mahatma Gandhi National Rural Employment Guarantee Act on the Migration
of Tribal Folk: A Case Study in Junglemahal districts of West Bengal. Apart from these,
Government of Odisha has commissioned a study in the drought affected districts of
the State to study implementation of MGNREGA to provide livelihood security and
arrest distress migration.

(c) Ministry has been taken steps to check distress migration like giving
additional 50 days of unskilled employment under MGNREGA to drought affected
areas. During 2016-17, 7 drought affected States were allowed 150 days of work under
MGNREGA. In the current year Kerala and Puducherry have already been given this
provision. Ministry is also developing rural clusters under Shyama Prasad Mukherji
Rurban Mission, with the objective of bridging the rural-urban divide and reducing
migration from rural to urban areas.

Beneficiaries of SGSY scheme

†1707. SHRI OM PRAKASH MATHUR: Will the Minister of RURAL
DEVELOPMENT be pleased to state:

(a) whether the Swarnjayanti Gram Swarozgar Yojana (SGSY) has been able to
provide continuous employment to the youth living Below Poverty Line;

(b) if so, the details thereof and if not, the reasons therefor;

(c) the number of the beneficiaries under the scheme, State-wise; and

(d) whether any type of training is also being imparted under the above scheme
and if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT
(SHRI RAM KRIPAL YADAV): (a) to (c) Earlier, the Government was implementing

†Original notice of the question was received in Hindi.
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Swarnjayanti Gram Swarozgar Yojana (SGSY) which was restructured as National Rural
Livelihoods Mission (NRLM), now called Deendayal Antyoda Yojana-National Rural
Livelihoods Mission (DAY-NRLM). NRLM was launched on 3rd June, 2011. After a
transition period of two years, SGSY has ceased to exist with effect from 1.4.2013. DAY-
NRLM aims at mobilizing all rural poor household into Self Help Groups (SHGs) and
provide them long term support to attain appreciable increase in incomes over a period
of time to improve their quality of life and come out of abject poverty. Details of the
number of households mobilized under DAY-NRLM during the years 2014-15, 2015-16
and 2016-17 are given in the Statement (See below).

(d) As SGSY has ceased to exist with effect from 1st April, 2013, the question
of imparting training under SGSY does not arise.

Statement

Details of State/UT-wise physical progress made under NRLM (in numbers)

Sl. No. State Number of Households mobilised into SHGs

2014-15 2015-16 2016-17

1      2 3 4 5

1. Andhra Pradesh 156329 24555 0

2. Assam 106092 130365 222833

3. Bihar 2438639 1267106 2222462

4. Chhattisgarh 64603 108623 296684

5. Gujarat 48985 363440 259953

6. Jharkhand 112532 131814 563243

7. Karnataka 162534 160136 48086

8. Kerala 32742 29474 161936

9. Madhya Pradesh 188055 493519 522569

10. Maharashtra 192791 185267 249211

11. Odisha 116734 67655 158849

12. Rajasthan 10805 271731 297074

13. Tamil Nadu 145617 128227 210433

14. Telangana 138600 32764 0
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1      2 3 4 5

15. Uttar Pradesh 48259 184057 255074

16. West Bengal 123069 140472 268445

17. Haryana 25944 12288 39285

18. Himachal Pradesh 6115 5668 8901

19. Jammu and Kashmir 36092 30767 77193

20. Punjab 6514 13719 21630

21. Uttarakhand 4768 6300 22297

22. Arunachal Pradesh 0 0 1875

23. Manipur 0 0 5231

24. Meghalaya 1404 6438 12243

25. Mizoram 1962 500 13189

26. Nagaland 6220 391 12111

27. Sikkim 0 0 8297

28. Tripura 1348 8399 15962

TOTAL 4176752 3803675 5975066

New programme for land records

1708. DR. VIKAS MAHATME: Will the Minister of RURAL DEVELOPMENT be

pleased to state:

(a) whether Government has launched any new programme for strengthening

revenue administration, updating of land records and survey/resurvey of land in the

country;

(b) if so, the salient features thereof;

(c) whether proposals from State Governments have been received by

Government in this regard;
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(d) if so, the details thereof and the action taken by Government thereon, State-

wise and;

(e) the details of the assistance provided to various States under the said

programme since inception, State-wise?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT

(SHRI RAM KRIPAL YADAV): (a) and (b) National Land Records Modernization

Programme (NLRMP) was approved in 2008-09 as a Centrally Sponsored Scheme with

Central share and State share. It was revamped as Digital India Land Records

Modernization Programme (DILRMP) as a Central Sector Scheme with cent per cent

funding by Central Government with effect from 01st April, 2016.

Under DILRMP the following activities are inter alia being undertaken:–

(i) Survey / re-survey for creation / updation of land records (where necessary)

(ii) Computerization of record of rights (textual)

(iii) Digitization of cadastral maps (spatial)

(iv) Integration of record of rights and cadastral maps (i.e. integration of textual

and spatial data)

(v) Computerization of registration

(vi) Integration of registration with land records (i.e. integration of the two

process of registration and updation of land records)

(c) to (e) Receipt of proposals from the States / UTs for sanction of one or more

components in one or more districts under NLRMP / DILRMP has been/is a continuous

process. The proposals have been / are considered as per the due process. So far one

or more components have been sanctioned in 457 districts in all 36 States / UTs. State

/ UT-wise number of districts in which one or more components have been sanctioned

and State / UT-wise amount of funds released by the Central Government from

2008-09 to 30th June, 2017 are given in Statement.
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Statement

Details of State/UT-wise number of districts wherein one or more components
have been sanctioned and the amount of funds released by the Central

Government from 2008-09 to 30.06.2017

Sl. No. States/UTs Number of Districts in which Funds released by
one or more components Central Government

have been sanctioned from 2008-09 to
under NLRMP/DILRMP  30th June, 2017

(` in lakh)

1 2 3 4

1. Andhra Pradesh 13 7505.44

2. Arunachal Pradesh 03 1207.42

3. Assam 27 3660.56

4. Bihar 38 7771.42

5. Chhattisgarh 13 3345.57

6. Gujarat 32 14309.75

7. Goa 02 398.55

8. Haryana 21 4144.65

9. Himachal Pradesh 12 4334.45

10. Jammu and Kashmir 12 988.56

11. Jharkhand 20 3757.55

12. Karnataka 06 2451.20

13. Kerala 11 2807.24

14. Madhya Pradesh 27 12658.50

15. Maharashtra 34 6536.16

16. Manipur 04 168.53

17. Meghalaya 05 623.75

18. Mizoram 03 1837.63

19. Nagaland 09 1547.62

20. Odisha 30 9628.04
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1 2 3 4

21. Punjab 05 2796.26

22. Rajasthan 11 10774.55

23. Sikkim 04 1018.93

24. Tamil Nadu 32 3201.73

25. Telangana 10 8385.21

26. Tripura 07 2298.47

27. Uttar Pradesh 26 1852.49

28. Uttarakhand 13 772.17

29. West Bengal 19 9188.82

30. Andaman and Nicobar Islands 01 72.25

31. Chandigarh 0 69.60

32. Dadra and Nagar Haveli 01 65.78

33. Delhi 01 132.07

34. Daman and Diu 02 103.72

35. Lakshdweep 01 216.41

36. Puducherry 02 344.57

TOTAL 457 130975.60

Coverage of PMGSY in West Bengal

1709. SHRI VIVEK GUPTA: Will the Minister of RURAL DEVELOPMENT be
pleased to state:

(a) whether Government has connected all villages under Pradhan Mantri Gram
Sadak Yojana (PMGSY);

(b) if not, the details thereof and the number of villages not connected in West
Bengal, district-wise;

(c) the number of roads constructed and those which are still under construction
in the State during the last two years and the audit mechanism therefor;

(d) the number of villages in the State which are to be connected with roads
in the coming two years, district-wise; and
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(e) whether Government has stipulated any time-limit and quality standards for

construction of all kinds of roads by contractors and if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT

(SHRI RAM KRIPAL YADAV): (a) and (b) The Pradhan Mantri Gram Sadak Yojana

(PMGSY) was launched on 25th December, 2000 as a Centrally Sponsored Scheme. The
objective of the PMGSY is to provide a single all weather connectivity to the eligible

unconnected habitations in the rural areas with a population of more than 500 persons

and above in Plain areas. In respect of Special Category States (i.e Arunachal Pradesh,

Assam, Manipur, Meghalaya, Mizoram, Nagaland, Sikkim, Tripura, Himachal Pradesh,
Jammu & Kashmir and Uttarakhand), the desert Areas (as identified in the Desert

Development Programme), the Tribal (Schedule V) areas and selected Tribal and Backward

Districts (as identified by the Ministry of Home Affairs and Planning Commission) the

objective is to connect eligible unconnected habitations with a population of 250
persons and above. For most intensive IAP blocks as identified by Ministry of Home

Affairs the unconnected habitations with population 100 and above are eligible to be

covered under PMGSY.

The State Government of West Bengal has reported that proposals in respect of

all the eligible unconnected habitations have been sanctioned under PMGSY programme
except 333 no of habitations of 250+ population category and 83 no. of habitations of
100+ population category.

The details of District-wise number of sanctioned habitations which are as yet
unconnected because the road works sanctioned for connecting these

habitations are at various stages of completion, are as follows:

Sl. No. Name of the District No. of Habitations yet
to be connected

1 2 3

1. Alipurduar 14

2. Bankura 205

3. Birbhum 35

4. Burdwan 50

5. Cooch-Behar 27

6. Dakshin-Dinajpur 62
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1 2 3

7. Darjeeling 109

8. Hooghly 53

9. Howrah 50

10. Jalpaiguri 19

11. Malda 146

12. Murshidabad 62

13. Nadia 24

14. North 24 Parganas 19

15. Paschim Medinipur 550

16. Purba Medinipur 97

17. Purulia 118

18. Siliguri M.P. 0

19. South 24-Parganas 86

20. Uttardinajpur 64

(c) to (e) In 2015-16, 507 no of roads (2537.52 km) were completed and in 2016-
17, 483 no of roads (2825.55 km) were completed in the State. As of now 378 no of roads
entailing 2512.28 km road length are under construction. Apart from Internal Audit and
Statutory Audit, Performance Audit is also conducted time to time by the Comptroller
& Auditor General of India.

The stipulated time limit for completion of all kinds of PMGSY road is nine (9)
months excluding rainy season but in case of IAP district, a time limit upto twenty four
(24) calendar months is allowed for completion of road work.

There is a three tier Quality Control Mechanism (QCM):–

(i) The executing agencies are required to set up a site laboratory to conduct
tests of materials and workmanship, at site.

(ii) The Engineers in charge of supervision of the quality in the State, undertake
frequent site inspections and

(iii) The State Quality Monitors (SQMs) are required to check the quality of all
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roads, at least on three occasions and to upload the results in the programme
MIS of PMGSY i.e., OMMAS, from the site itself.

Finally The National Quality Monitors (NQMs) are deployed by the Ministry to
verify, on a sample basis, the quality of constructions.

Village connectivity through roads under PMGSY

†1710. SHRI RAM NATH THAKUR: Will the Minister of RURAL DEVELOPMENT
be pleased to state:

(a) whether Government has decided to connect all the villages through the
Pradhan Mantri Gram Sadak Yojana (PMGSY);

(b) by when the work for connecting all villages in Bihar under PMGSY would
be completed; and

(c) the details of incomplete road construction works under PMGSY in
Samastipur?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT
(SHRI RAM KRIPAL YADAV): (a) and (b) Pradhan Mantri Gram Sadak Yojana (PMGSY)
was launched on 25th December, 2000 as a Centrally Sponsored Scheme. The objective
of the PMGSY programme is to provide all weather single connectivity to the eligible
unconnected habitations in the rural areas with a population of more than 500 persons
and above in Plain areas. In respect of Special Category States (i.e. Arunachal Pradesh,
Assam, Manipur, Meghalaya, Mizoram, Nagaland, Sikkim, Tripura, Himachal Pradesh,
Jammu & Kashmir and Uttarakhand), the desert Areas (as identified in the Desert
Development Programme), the Tribal (Schedule V) areas and selected Tribal and Backward
Districts (as identified by the Ministry of Home Affairs and Planning Commission) the
objective would be to connect eligible unconnected habitations with a population of
250 persons and above. For most intensive IAP blocks as identified by Ministry of
Home Affairs, the unconnected habitations with population of 100 and above would
be eligible to be covered under PMGSY.

As on 30th June, 2017, out of total eligible habitations numbering 1,78,184,
proposals for 1,61,876 habitations have been sanctioned and 1,27,427 habitations have
been provided connectivity, through PMGSY roads. The Ministry of Rural Development
in collaboration with the State Governments have formulated an accelerated plan of

†Original notice of the question was received in Hindi.
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completion of PMGSY and State Government have been requested to get approval for

sanctions of balance works under PMGSY-I/II as per mandate of the scheme and

complete them latest by 2019 so as to provide connectivity to target habitations.

(c) Under PMGSY, a total of 574 number of roads have been sanctioned till 2017-

18 in District Samastipur in Bihar. Out of these 574 roads, 422 roads have been

completed and 5 number of roads have been dropped. There are at present 147 roads

which are at in different stages of construction, in the district.

Funds for rural development schemes in Kerala

1711. SHRI ABDUL WAHAB: Will the Minister of RURAL DEVELOPMENT be

pleased to state:

(a) the amount sanctioned and utilised for various developmental schemes

under the Ministry in Kerala during each of the last three years; and

(b) the names of schemes likely to be completed by 2017-18?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT

(SHRI RAM KRIPAL YADAV): (a) The Ministry of Rural Development, inter alia, is

implementing, through State Government, Mahatma Gandhi National Rural Employment

Guarantee Act (MGNREGA), Pradhan Mantri Awaas Yojana-Gramin (PMAY-G), Pradhan

Mantri Gram Sadak Yojana (PMGSY), Deendayal Antyodaya Yojana - National Rural

Livelihoods Mission (DAY-NRLM), Deen Dayal Upadhyay -Gramin Kaushalya Yojana

(DDU-GKY) and National Social Assistance Programme (NSAP) to bring about overall

improvement in the quality of life of the people in rural areas through employment

generation, strengthening of livelihood opportunities, promoting self employment, skilling

of rural youths, provision of social assistance and other basic amenities. Funds released

to Kerala and utilized by the State under these schemes during the last three years are

given in the Table below:–

Scheme MGNREGA* PMAY-G** PMGSY DAY-NRLM^ DDU-GKY NSAP

Central Release

2014-15 1587.58 160.75 151.41 19.74 59.80 104.90

2015-16 1526.34 357.17 151.00 26.55 1.39 152.05

2016-17 1582.49 100.49 179.44 17.70 45.98 115.49
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Utilization

2014-15 1616.97 305.10 190.59 33.39 NR 272.25

2015-16 1483.51 393.15 160.16 27.79 NR 152.05

2016-17 2426.39 153.91 223.90 42.85 NR NR

*Fund utilization includes state share; ^Utilization is out of total available funds including opening
balance, state share, other receipts and includes expenditure under NRLP (National Rural Livelihood
Project);
**Utilization is reported against the total available funds which includes carryover funds from
previous year, interest accrued and fund released etc.;

NR: Not reported by the State

(b) Presently there is no proposal to discontinue any ongoing scheme post
2017-18.

Rate of wages under MGNREGA

1712. SHRI V. VIJAY SAI REDDY: Will the Minister of RURAL DEVELOPMENT
be pleased to state:

(a) whether there is a huge discrepancy between wages paid under MGNREGA
and the minimum wages in States;

(b) if so, whether there have been demands to link MGNREGA and minimum
wages to the Consumer Price Index;

(c) whether the Mahendra Dev Committee also recommended for change in the
methodology; and

(d) the reasons for constituting another Group of Secretaries to re-examine the
matter?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT
(SHRI RAM KRIPAL YADAV): (a) Under the Minimum Wages Act, 1948, States/UTs
may fix different minimum rates of wages payable to employees employed in different
categories of employment and these rates may be fixed for a part of the State or for
any specified class or classes of such employment in the whole State or part thereof.
Hence, there is no single wage rate fixed for unskilled manual labourers common to all
categories of employment. In view of this, no comparison can be made with notified
wage rates under MGNREGS.

(b) Mahatma Gandhi National Rural Employment Guarantee Act (MGNREGA)
wage rate is linked to state-wise Consumer Price Index for Agricultural Labourers (CPI-
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AL). CPI-AL which is revised on yearly basis and implemented during the Financial
Year in States/UTs. Wage rates for workers under the MGNREGA are notified and
revised annually by the Central Government in accordance with the provisions of
Section 6(1) of the Act.

(c) and (d) The Mahendra Dev Committee had recommended to change the
methodology for MGNREGA wages from the existing Consumer Price Index for
Agricultural Labour (CPI-AL) to Consumer Price Index - Rural (CPI-R). The report was
examined in consultation with Ministry of Finance, which did not agree to the proposal
to change the base wage rate. The Ministry of Rural Development has constituted a
Committee to look into the Schedule of Rates followed by different States for payment
of MGNREGA wages.

PMGSY projects in North Eastern States

1713. SHRIMATI JHARNA DAS BAIDYA: Will the Minister of RURAL
DEVELOPMENT be pleased to state:

(a) the amount of funds allocated in the North Eastern States under the Pradhan
Mantri Gram Sadak Yojana (PMGSY) during the last three years, year-wise and State-
wise;

(b) whether Tripura Government has submitted any proposal for development
and improvement of rural roads in the State under PMGSY; and

(c) if so, the details thereof and by when Government would approve the
proposal?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT
(SHRI RAM KRIPAL YADAV): (a) Details of the Central funds released to 8 North
Eastern States under Programme Fund of Pradhan Mantri Gram Sadak Yojana (PMGSY)
during the last three years and current year upto July, 2017 are given in Statement (See
below).

(b) and (c) The State Governments are required to submit Detailed Project Reports
(DPRs) to the Ministry for consideration/approval of projects in accordance with
programme guidelines of PMGSY. The project proposals are scrutinized by National
Rural Roads Development Agency (NRRDA) to ensure that the proposals are in
accordance with the programme guidelines and duly verified by the State Technical
Agencies (STAs). These proposals are examined by the Inter-Ministerial Empowered
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Committee chaired by Secretary (RD) in the Ministry of Rural Development. If the
proposals meet the programme requirements, it gets sanctioned with the approval of
Competent authority. Since inception of PMGSY and upto June, 2017, 1,430 road works
have been sanctioned by the Ministry of Rural Development for constructing 4,867.373
km. road length in the State of Tripura. This includes the proposal for construction of
23 roads and 16 Long Span Bridges (LSBs) with 104.4 KM road length amounting to
` 111.39 cr sanctioned in the year 2016-17.

Statement

Year-wise details of Central Funds released to North Eastern States
during 2014-15 to 2016-17 (upto June, 2017)

Sl. No. State(s) Central Funds released (` in cr)

2014-15 2015-16 2016-17 2017-18
(Upto 27.7.2017)

1. Arunachal Pradesh 345.92 375.00 205.92 NIL

2. Assam 316.07 347.82 475.76 NIL

3. Manipur 100.00 299.80 412.19 NIL

4. Meghalaya 62.56 150.70 211.99 NIL

5. Mizoram 54.74 50.90 93.36 41.48

6. Nagaland 58.99 4.00 8.05 NIL

7. Sikkim 94.59 68.60 138.16 115.83

8. Tripura 187.36 274.83 392.27 NIL

TOTAL 1220.23 1571.65 1937.70 157.31

Job cards to deprived households

1714. SHRI N. GOKULAKRISHNAN:
SHRI T. RATHINAVEL:

Will the Minister of RURAL DEVELOPMENT be pleased to state:

(a) whether all gram panchayats have been asked to ensure that deprived
households are issued job cards so that they are encouraged to seek work under
MGNREGA;

(b) if so, the details thereof;
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(c) whether Government is providing special attention to 2,569 poorest blocks,
as identified by the erstwhile Plan Panel; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT
(SHRI RAM KRIPAL YADAV): (a) and (b) The Ministry has advised States/ UTs to
provide Job Card under Mahatma Gandhi National Rural Employment Guarantee Act
(MGNREGA) to each of the willing 554.48 lakh landless casual labourer's Household
as per Socio Economic and Caste Census (SECC). The Ministry has made a provision
to map SECC data with the NREGASoft data. Detailed guidelines/User manual has been
issued to States/ UTs. As per Management Information System (MIS), 216.36 lakh
households have been surveyed and mapped.

(c) and (d) The backward blocks were included in the Intensive Participatory
Planning Exercise (IPPE) in FY 2015-16 to achieve appropriate work planning and
employment under MGNREGS through improved public participation.

Electrification of villages selected under SAGY

†1715. SHRI MAHESH PODDAR: Will the Minister of RURAL DEVELOPMENT
be pleased to state:

(a) the details of villages electrified, so far, out of those selected under the
Saansad Adarsh Gram Yojana (SAGY);

(b) the plans for providing electricity to these villages in case these are yet to
be electrified; and

(c) whether any target and timeline has been fixed for providing electricity to
every home in these villages?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT
(SHRI RAM KRIPAL YADAV): (a) to (c) Under Deen Dayal Upadhyaya Gram Jyoti
Yojana (DDUGJY), 755 villages have been proposed under Saansad Adarsh Gram
Yojana (SAGY) component of DDUGJY for rural electrification works including
strengthening & capacity enhancement of existing distribution network. Based on the
information furnished by the States, all the 755 SAGY villages are already electrified.
It is the responsibility of concerned State Govt/State Power Utility to provide connection
to each household. However, Government of India has taken up a joint initiative with

†Original notice of the question was received in Hindi.
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all States/UTs for preparation of State specific documents for providing 24x7 power
supply to all households/homes, industrial & commercial consumers and adequate
supply of power to agricultural consumers as per State policy.

Releaser PMGSY funds

1716. SHRI DEREK O'BRIEN: Will the Minister of RURAL DEVELOPMENT be
pleased to state:

(a) the stages of construction at which funds are released under the Pradhan
Mantri Gram Sadak Yojana (PMGSY), State-wise;

(b) whether Government intends to make this uniform for all States; and

(c) the number of instances, where an installment has not been released even
though the stage of construction has been completed?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT
(SHRI RAM KRIPAL YADAV): (a) to (c) The Pradhan Mantri Gram Sadak Yojana
(PMGSY) has adopted a project approach where road works have to be completed
within a stipulated time. The funds for the sanctioned projects under PMGSY are
released to the State Governments based upon their absorption capacity, balance works
in hand, unspent balance available, and fulfilling of certain conditions laid down as per
the programme guidelines. The first installment amounting to 50% of the sanctioned
value of projects (or annual allocation whichever is lower) is released to the State,
subject to fulfillment of conditions, if any, stipulated earlier. The release of second
installment to the State, is subject to utilization of 60% of the available funds and
completion of at least 80% of the road works awarded in the year previous to the
preceding year and 100% of the awarded works of all the years preceding that year,
and fulfillment of other conditions, if any, stipulated while releasing the previous
installment.

The release of funds to Project Implementation Units (PIUs) for specific road
works, are done by the State Governments.

Improvement in payment of MGNREGA wages

1717. SHRIMATI WANSUK SYEIM: Will the Minister of RURAL DEVELOPMENT
be pleased to state:

(a) whether after the Supreme Court's directions on delayed payments under
MGNREGA, at a time when the farmers were reeling under drought conditions during
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April-June 2016, Government managed to timely make 86 per cent payments under
MGNREGA during April June, 2017;

(b) whether Government has released ` 23,443 crore which is half of the budgetary
allocation in April, 2017 itself to ensure smooth flow of funds and to avoid delays; and

(c) whether 99 per cent payments were made through electronic financial
management channels for faster transfer to bank accounts of the beneficiaries?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT
(SHRI RAM KRIPAL YADAV): (a) Yes, Sir.

(b) The fund release to States/UTs is a continuous process and Central
Government is committed to making funds available keeping in view the demand for
work. During the current Financial Year 2017-18 (as on 26.07.2017) an amount of
` 30,616.25 crore has been released to the States/UTs for implementation of MGNREGS.

(c) The Ministry has introduced Electronic Fund Management System (e-FMS)
under which 97.92% of payments are made under MGNREGA.

Compensation for delay in payment of wages under MGNREGA

1718. SHRI NEERAJ SHEKHAR: Will the Minister of RURAL DEVELOPMENT be
pleased to state:

(a) whether there is a provision for payment of compensation to workers under
MGNREGA in case of delay in payment of wages;

(b) if so, the details thereof, along with the details of compensation paid to job
cardholders during last three years and the current year, so far, year-wise and State-
wise;

(c) whether Government has recently amended the said provision and thereby
systematically less compensation is being calculated and paid to workers; and

(d) if so, the details thereof and the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT
(SHRI RAM KRIPAL YADAV): (a), (b) and (d) As per the provisions mentioned in
Schedule-II of the Act, wage seekers are entitled to receive payment of compensation
for the delay, at the rate of 0.05% of the unpaid wages per day for the duration of delay
beyond the sixteenth day of closure of muster roll. The programme officer (PO) shall
decide whether the compensation that has been automatically calculated by the NREGA
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Soft is payable or not after due verification. The payment of the compensation is made
by the State Government upfront, only after due verification. As per Management
Information System (MIS), State/UT-wise details of compensation paid under MGNREGS
during the last three year and current year FY 2017-18 (as on 28.07.2017) are given in
the Statement (See below).

(c) No Sir.

Statement

Status of Payment of compensation to workers for delay in wage payments
as on 28-07-2017

(Amount in  ` Lakh)

Sl. No. Name of the State Year

2014-15 2015-16 2016-17 2017-18 Total

1      2 3 4 5 6 7

1. Andhra Pradesh 0.00 47.11 0.00 82.89 130.00

2. Arunachal Pradesh 0.57 472.64 8.82 0.00 482.03

3. Assam 0.00 0.00 0.02 0.03 0.05

4. Bihar 0.00 37.77 21.20 2.33 6.30

5. Chhattisgarh 0.00 13.98 0.00 0.00 13.98

6. Goa 0.00 2.36 0.24 0.00 2.60

7. Gujarat 0.00 0.35 4.96 3.21 8.52

8. Haryana 0.00 0.50 2.98 0.12 3.60

9. Himachal Pradesh 0.00 1.87 16.45 0.38 18.70

10. Jammu and Kashmir 0.00 0.00 0.00 0.00 0.00

11. Jharkhand 10.86 122.92 71.30 2.49 207.57

12. Karnataka 0.96 3.16 119.11 1.18 124.41

13. Kerala 0.00 2.05 4.16 0.44 6.65

14. Madhya Pradesh 29.88 63.08 46.91 18.67 158.54

15. Maharashtra 717.09 545.46 365.97 41.78 1670.30

16. Manipur 0.00 1.39 0.21 0.00 1.60



732 [RAJYA SABHA]Written Answers to Unstarred Questions

1      2 3 4 5 6 7

17. Meghalaya 0.00 101.76 0.00 0.00 101.76

18. Mizoram 0.00 32.79 0.00 0.00 32.79

19. Nagaland 0.00 0.00 0.00 0.00 0.00

20. Odisha 1.37 10.22 9.13 4.20 24.92

21. Punjab 2.26 154.87 71.71 2.33 231.17

22. Rajasthan 138 19.01 18.77 1.31 40.47

23. Sikkim 0.00 6.99 0.73 0.01 7.73

24. Tamil Nadu 0.00 10.50 375.09 0.00 385.59

25. Telangana 0.00 396.23 1.68 0.00 397.91

26. Tripura 0.00 0.43 4.18 0.00 4.61

27. Uttar Pradesh 0.00 0.00 0.00 0.00 0.00

28. Uttarakhand 0.02 25.19 16.54 1.90 43.65

29. West Bengal 4.79 6.95 2.21 1.29 15.24

30. Andaman and Nicobar 0.00 0.00 0.00 0.00 0.00

31. Lakshadweep 0.00 0.00 0.00 0.00 0.00

32. Puducherry 0.00 0.00 0.00 0.00 0.00

TOTAL 769.17 2079.57 1162.35 164.55 4175.64

Poverty alleviation schemes in Odisha

1719. SHRI A.V. SWAMY: Will the Minister of RURAL DEVELOPMENT be pleased
to state:

(a) the names of the schemes being implemented for poverty alleviation in
Odisha;

(b) the amount allocated to the State under the said schemes along with the
details of amount utilised;

(c) whether Government has reviewed or is monitoring the implementation of
the said schemes in the State; and

(d) if so, the details thereof including the action taken thereon?
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THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT
(SHRI RAM KRIPAL YADAV): (a) and (b) The Ministry of Rural Development, inter
alia, is implementing, through State Government, Mahatma Gandhi National Rural
Employment Guarantee Act (MGNREGA), Pradhan Mantri Awaas Yojana-Gramin (PMAY-
G), Pradhan Mantri Gram Sadak Yojana (PMGSY), Deendayal Antyodaya Yojana -
National Rural Livelihoods Mission (DAY-NRLM) and National Social Assistance
Programme (NSAP) to bring about overall improvement in the quality of life of the
people in rural areas of the country including Odisha. MGNREGA is demand driven
programme, hence, no allocation of funds is made. Funds allocated to Odisha under

PMAY-G, PMGSY, DAY-NRLM and NSAP for the year 2017-18 are ` 2549.65 crore,

` 1559.00 crore, ` 121.85 crore and ` 612.99 crore, respectively. The expenditure reported
by the State, during 2017-18, under MGNREGA, PMAY-G, PMGSY, DAY-NRLM and

NSAP are ` 958.31 crore, 1652.66 crore, 457.55 crore, 87.62 crore and 65.55 crore,
respectively.

(c) and (d) To ensure optimum utilization of funds and timely completion of works
Ministry has developed a multi-level and multi-tool system of monitoring. The important
instruments of monitoring are Review by Union Ministers, On-Line Reporting through
programme specific Management Information System, Utilization Certificates/Audit
Reports, Performance Review Committee Meetings/Regional Review Meetings, National
Level Monitors and Area Officers' Scheme. In addition, DISHA committees chaired by
Hon'ble Members of Parliament also monitor programme implementation. Ministry takes
corrective action and also draws attention of the State Government on the issues
reported by any of the monitoring system for appropriate redressal.

Release of funds to Andhra Pradesh under MGNREGA

1720. SHRI C.M. RAMESH: Will the Minister of RURAL DEVELOPMENT be
pleased to state:

(a) whether ` 3,200 crore dues are yet to be received by Andhra Pradesh
Government from the Ministry under MGNREGA;

(b) the reasons for slow release of funds by the Ministry under MGNREGA;

(c) whether the Ministry is aware that due to delay in release of funds, the
Andhra Pradesh Government is finding it difficult to implement MGNREGA in the State
and many times it has to pay wages from its coffers; and

(d) if so, how the Ministry will rectify this situation?



734 [RAJYA SABHA]Written Answers to Unstarred Questions

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT
(SHRI RAM KRIPAL YADAV): (a) The fund release for implementation of MGNREGA

to States/UTs is a continuous process and Central Government is making funds available
keeping in view the demand. During the current FY 2017-18, the Ministry has sanctioned

`3288.55 crore (as on 24.7.2017) for the State Government of Andhra Pradesh for

implementation of MGNREGS.

(b) to (d) The Mahatma Gandhi National Rural Employment Guarantee Act is a

demand driven wage employment programme. The central funds are released to the

States/ UTs on the basis of agreed to Labour budget and taking into consideration the
performance, pace of utilization of funds and on receipt of required documents.

Construction of roads under PMGSY in Uttarakhand

1721. SHRI RAJ BABBAR: Will the Minister of RURAL DEVELOPMENT be
pleased to state:

(a) whether the construction work of roads under the Pradhan Mantri Gram
Sadak Yojana (PMGSY) is very slow in Uttarakhand;

(b) if so, the roads constructed under PMGSY in the State during the last three

years and the current year, year-wise and district-wise; and

(c) the details of roads under PMGSY which have remained incomplete in the

State even after a lapse of considerable period of time and steps taken to complete them

expeditiously?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT

(SHRI RAM KRIPAL YADAV): (a) to (c) Rural Roads' is a State subject and the works
under Pradhan Mantri Gram Sadak Yojana (PMGSY) are tendered, awarded and executed

through State Governments. Some States, including Uttarakhand have reported relatively

slow progress under PMGSY due to following reasons:–

(i) Inadequate capacity of the Programme Implementation Units (PIUs).

(ii) Most of the construction materials such as cement, steel, bitumen, machinery,

personnel handle machinery etc. are not locally available.

(iii) Lack of contracting capacity as well as non availability of basic road making

equipments such as road roller, crushing plants, dumper/ dipper and trucks.
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(iv) Non-availability of land or the land falling under forest areas, along the
proposed alignment of road works.

(v) Law and order problem in some parts of some of the States.

The details of roads constructed under PMGSY in Uttarakhand during last three
years and the current year, year-wise and district-wise are given in Statement-I (See
below).

The details of roads under PMGSY which are incomplete, in the State of
Uttarakhand, are given in Statement-II.

From time to time, State Governments are advised through various Regional
Review meetings & Empowered Committee meetings to take suitable necessary action
to expedite timely completion of road works under PMGSY. The following additional
steps have been taken by the Ministry to ensure effective and timely implementation
of PMGSY:

(i) Additional Programme Implementation Units (PIUs) set up for augmenting
the execution capacity of the State.

(ii) Provisions in the Standard Bidding Document (SBD) rationalized.

(iii) Training to field engineers, contractors and their staff, imparted regularly for
capacity building.

(iv) Regular outreach programmes for contractors, organized at State level.

Statement-I

Year-wise & District-wise detail of roads constructed under PMGSY in
Uttarakhand, in last three years and current year (As per OMMAS)

Sl. No. District Roads Constructed in the year

2014-15 2015-16 2016-17 2017-18
(Up to 30.06.17)

Nos. Length Nos. Length Nos. Length Nos. Length

1 2 3 4 5 6 7 8 9 10

1. Almora 8 100.59 13 96.48 12 59.81 0 50.21

2. Bageshwar 10 13.51 12 146.13 8 73.29 3 10.24

3. Chamoli 11 58.05 18 176.97 27 150.46 3 38.28
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1 2 3 4 5 6 7 8 9 10

4. Champawat 3 50.33 11 103.79 5 32.25 2 22.90

5. Dehradun 5 13.37 7 76.55 7 81.82 1 35.09

6. Haridwar 0 2.00 15 66.80 0 6.50 0 0.00

7. Nainital 9 62.86 8 66.55 5 10.50 0 3.00

8. Pauri 19 123.33 20 276.67 9 94.48 10 57.93

9. Pithoragarh 4 72.15 16 147.65 7 107.70 4 13.10

10. Rudraprayag 4 66.00 12 142.38 12 89.85 0 9.70

11. Tehri 11 138.70 15 155.90 18 112.50 5 28.53

12. US Nagar 0 0.00 0 0.00 0 0.00 0 0.00

13. Uttarkashi 2 46.78 4 49.80 8 61.10 3 6.85

TOTAL 86 747.67 151 1505.67 118 880.26 31 275.83

Statement-II

Pradhan Mantri Gram Sadak Yojana

Details of incomplete roads

Sl. No. Phase/Year No. of Sanctioned Works Completed Balance works
works  uptoJune, 17 as on 01.07.2017

1 2 3 4 5

1. I/2001-02 68 68 0

2. II/2002-03 95 95 0

3. III/2003-04 46 46 0

4. IV/2004-05 79 79 0

5. V/2005-06 101 96 5

6. VI/2007-08 88 83 5

7. VII/2009-10 117 99 18

8. VIII/2010-11 101 88 13

9. IX/2011-12 29 24 5

GRAND TOTAL 724 678 46
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Inclusion of villages in Villupuram, Tamil Nadu under SPMRM

1722. DR. R. LAKSHMANAN: Will the Minister of RURAL DEVELOPMENT be
pleased to state:

(a) whether Government has not identified any cluster of villages in Villupuram
district in Tamil Nadu under the Shyama Prasad Mukherjee Rurban Mission (SPMRM);

(b) if so, the reasons therefor;

(c) whether any proposal is pending with Government to include cluster of
villages in that district under SPMRM in the future;

(d) if so, the details thereof; and

(e) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT
(SHRI RAM KRIPAL YADAV): (a) to (e) Yes, Sir. The Government is implementing
Shyama Prasad Mukherji Rurban Mission'(SPMRM) for development of rural clusters
in the country. The objective of SPMRM is to stimulate local economic development,
enhance basic services and create well planned Rurban Clusters. The Mission aims at
development of 300 clusters in all States and UTs. The identification of clusters is
based on the selection of the State Governments by adopting the methodology
prescribed in the scheme. Ministry has already allocated 300 Clusters, out of them 11
Clusters are in Tamil Nadu. The selection methodology for Clusters under SPMRM has
been formulated very scientifically based upon the parameters such as decadal population
growth, increase in the land values, and decadal increase in non-farm workforce
participation. As per the selection methodology and parameters, none of the sub-
districts under Villupuram district comes under the Ministry's top 20 sub-district list for
Tamil Nadu. Therefore, no Cluster was selected from Villupuram district.

Implementation of PMRDFs

1723. SHRI B.K. HARIPRASAD: Will the Minister of RURAL DEVELOPMENT be
pleased to state:

(a) the status of the Prime Minister's Rural Development Fellows (PMRDFs)
scheme in various States/UTs in the country including Karnataka;

(b) the details of grants provided by Government during the last three years and
the current year thereunder, State/UT-wise; and



738 [RAJYA SABHA]Written Answers to Unstarred Questions

(c) whether Government proposes to change the existing criteria/procedure with
a view to increase the number of the fellows/experts under the scheme and if so, the
details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT
(SHRI RAM KRIPAL YADAV): (a) The Prime Minister's Rural Development Fellowship
(PMRDF) scheme is being implemented in Integrated Action Plan (IAP) districts and
backward districts of Andhra Pradesh, Bihar, Chhattisgarh, Jammu & Kashmir, Jharkhand,
Madhya Pradesh, Maharashtra, Odisha, Uttar Pradesh, Arunachal Pradesh, Assam,
Manipur, Meghalaya, Mizoram, Nagaland, Telangana, Tripura and West Bengal. PMRDF
is a short term work opportunity for young women and men to assist district
administration in remote and backward areas across the country. The State of Karnataka
is not covered under PMRDF scheme.

(b) Grants are not released to State Governments under PMRD Fellowship
scheme but stipend is paid to Fellows. State-wise details of deployment of Fellows and
stipend paid to them during the last three years and current year are given in the
Statement (See below).

(c) Modification in the existing criteria/procedure for PMRDF is under
consideration which would be carried out after the approval of the Competent Authority.

Statement

Details of State-wise deployment of PMRD Fellows and Stipend paid to PMRD
Fellows during last three years and current year

State 2014-15 2015-16 2016-17 2017-18
(Till 26.07.2017)

No. of Stipend No. of Stipend No. of Stipend No. of Stipend
Fellows Fellows Fellows Fellows

1     2 3 4 5 6 7 8 9 10

1. Andhra 9 7,194,894 9 6,590,482 9 4,166,264 3 335000
Pradesh

2. Arunachal 2 1,598,865 2 1,464,551 2 925,836 1 90500
Pradesh

3. Assam 17 12,790,923 17 12,448,687 17 7,869,610 11 2642500

4. Bihar 32 25,581,845 28 20,503,721 25 11,572,955 7 1349750
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1     2 3 4 5 6 7 8 9 10

5. Chhattisgarh 39 31,177,874 30 21,968,272 29 13,424,628 18 1838500

6. Jammu and 19 15,189,221 18 13,180,963 16 7,406,691 8 1413000
Kashmir

7. Jharkhand 52 41,570,499 44 32,220,132 42 19,442,565 17 3743000

8. Madhya 28 22,384,115 23 16,842,342 21 9,721,282 9 955500
Pradesh

9. Maharashtra 7 5,596,029 4 2,929,103 4 1,851,673 1 330000

10. Manipur 2 1,598,865 2 1,464,551 2 925,836 1 247500

11. Meghalaya 3 2,398,298 2 1,464,551 2 925,836 1 165000

12. Mizoram 2 1,598,865 2 1,464,551 2 925,836 1 88000

13. Nagaland 2 1,598,865 2 1,464,551 2 925,836 2 176000

14. Odisha 49 39,172,201 46 33,684,684 46 21,294,237 10 1875000

15. Telangana 13 10,392,625 12 8,787,309 10 4,629,182 5 904500

16. Tripura 2 1,598,865 2 1,464,551 2 925,836 2 321750

17. Uttar 8 6,395,461 8 5,858,206 8 3,703,346 3 506900
Pradesh

18. West Bengal 9 7,194,894 8 5,858,206 8 3,703,346 4 657250

TOTAL 295 235,033,205 259 189,659,415 247 114,340,797 104 17,639,650

Note: Fellows complete fellowship at different point of time in a year. Stipend paid during a period

     may not be proportionate to number of fellows deployed.

Delay in FTOs under MGNREGA

1724. SHRI RIPUN BORA: Will the Minister of RURAL DEVELOPMENT be pleased
to state:

(a) whether due to delay in issue of Fund Transfer Orders (FTOs) by Government
to several States, implementation of schemes under (MGNREGA) has been affected
during March-June this year;

(b) if so, the details of monthly claims during the said period and the
disbursement of funds. State-wise; and

(c) the details of loss report received from the State Governments due to such
repeated irregularities in processing of FTOs?
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THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT
(SHRI RAM KRIPAL YADAV): (a) Fund Transfer Orders (FTOs) are generated by the
field functionaries of the State Government based on outcome of the work done by the
workers. 96% of wages under MGNREGA are electronically transferred into the account
of the workers. In case of National Electronic Fund Management System (NeFMS)
States/UT, the FTOs so generated by the field functionaries is reflected on PFMS and
as per FTOs reflected on PFMS, sanction orders are generated by the Ministry for
direct transfer of wages into the workers account notionally routed through the
Concerned State's SEFG NeFMS account. In case of Non-NeFMS State the payment
of FTOs so generated by the field functionaries are made electronically from the SEGF
account at the State level.

(b) Details of Month-wise funds released to the States/UTs for implementation
of MGNREGA during the period from March, 2017-June, 2017 are given in
Statement-I (See below).

(c) The central funds are released to the States/ UTs on the basis of agreed to
Labour budget and taking into consideration the performance, pace of utilization of
funds and on receipt of required documents. States/UTs-wise details of Central fund
released under the MGNREGS during the current years (as on 26.07.2017) are given in
Statement-II.

Statement-I

Details of month-wise funds released to the State/UTs for implementation of
MGNREGA during the period from March, 2017 to June, 2017

Sl. No. State Central fund released during the Month

Mar-17 April 2017 May 2017 June 2017

1      2 3 4 5 6

1. Andhra Pradesh 12060.49 59204.77 141838.50 126807.99

2. Arunachal Pradesh 2599.59 16162.70 647.32 0.00

3. Assam 29477.57 23089.16 16488.44 11737.57

4. Bihar 9917.28 53093.94 43865.35 39048.26

5. Chhattisgarh 6544.64 75318.53 45776.48 14295.48

6. Gujarat 2379.04 4411.55 12802.97 18888.99

7. Haryana 7075.31 3315.27 1906.16 2590.84

8. Himachal Pradesh 453.64 14391.48 4513.67 5804.37

(` in lakh)
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1      2 3 4 5 6

9. Jammu and Kashmir 4782.37 57346.07 1000.00 0.00

10. Jharkhand 8533.62 13746.10 28840.79 13447.44

11. Karnataka 18340.38 57818.34 30012.43 22719.63

12. Kerala 0.00 16730.80 323.38 323.64

13. Madhya Pradesh 38366.45 15710.30 55724.72 59650.57

14. Maharashtra 4261.09 28568.78 31441.39 33158.21

15. Manipur 0.00 6087.38 1902.81 0.00

16. Meghalaya 0.00 32798.96 2838.68 0.00

17. Mizoram 5706.65 13449.09 238.34 0.00.

18. Nagaland 0.00 74441.98 500.00 0.00

19. Odisha 2069.40 41769.12 22085.72 16179.35

20. Punjab 2.55 11636.79 2456.50 0.00

21. Rajasthan 34305.88 80574.55 68445.00 62742.01

22. Sikkim 0.00 5308.18 247.60 0.00

23. Tamil Nadu 45.00 184328.56 51986.17 18822.25

24. Telangana 4888.99 43270.55 70299.36 46807.79

25. Tripura 10054.67 739.18 2366.21 1604.50

26. Uttar Pradesh 10823.33 59753.97 23468.52 45397.36

27. Uttarakhand 0.20 16787.10 1143.67 1143.66

28. West Bengal 65701.70 206464.87 71248.70 13156.86

29. Andaman and 0.00 360.68 2.61 0.00
Nicobar Islands

30. Dadra and Nagar Haveli 0.00 0.00 0.00 0.00

31. Daman and Diu 0.00 0.00 0.00 0.00

32. Lakshadweep 0.00 15.39 0.00 0.00

33. Puducherry 27.18 177.63 172.54 146.95

34. Goa 0.00 0.00 4.90 0.00

TOTAL 278417.01 1216871.75 734588.91 554473.72
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Statement-II

State/UT-wise details of Central funds released under MGNREGS during the
current year (As on 26.7.17)

Sl. No. State Central fund released
as on 26.07.2017

1 2 3

1. Andhra Pradesh 328515.05

2. Arunachal Pradesh 16810.02

3. Assam 67480.91

4. Bihar 176937.00

5. Chhattisgarh 157643.59

6. Gujarat 46160.35

7. Haryana 12381.87

8. Himachal Pradesh 30225.78

9. Jammu and Kashmir 58346.07

10. Jharkhand 68315.03

11. Karnataka 151249.99

12. Kerala 93342.01

13. Madhya Pradesh 176245.23

14. Maharashtra 108329.14

15. Manipur 9893.01

16. Meghalaya 38476.31

17. Mizoram 16668.63

18. Nagaland 74941.98

19. Odisha 105619.70

20. Punjab 29972.57

21. Rajasthan 282924.01

22. Sikkim 7472.11

23. Tamil Nadu 327840.66

(` in lakh)
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1 2 3

24. Telangana 160377.71

25. Tripura 10571.22

26.. Uttar Pradesh 172469.32

27. Uttarakhand 40087.92

28. West Bengal 291235.20

29. Andaman and Nicobar Islands 469.67

30. Dadra and Nagar Haveli 0.00

31. Daman and Diu 0.00

32. Lakshadweep 26.39

33. Puducherry 549.29

35. Goa 47.13

TOTAL 3061624.85

Rural development schemes in tribal areas of Maharashtra

†1725. SHRI SANJAY RAUT: Will the Minister of RURAL DEVELOPMENT be
pleased to state:

(a) the details of various rural development schemes being implemented in
various tribal areas of Maharashtra by the Central Government and the funds allocated
therefor, scheme-wise;

(b) whether the Central Government proposes to give the right of ownership to
the tribal people living on forest land in rural areas of the State and if so, the details
thereof; and

(c) whether Government has decided to construct roads and other infrastructural
facilities in the said areas and if so, the details thereof and if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT
(SHRI RAM KRIPAL YADAV): (a) The Ministry of Rural Development, inter alia, is
implementing Mahatma Gandhi National Rural Employment Guarantee Act (MGNREGA),
Pradhan Mantri Awaas Yojana-Gramin (PMAY-G), Pradhan Mantri Gram Sadak Yojana
(PMGSY), Deendayal Antyodaya Yojana - National Rural Livelihoods Mission

†Original notice of the question was received in Hindi.
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(DAY-NRLM) and Deen Dayal Upadhyaya Grameen Kaushalya Yojana (DDU-GKY) in
rural areas of the country, including tribal areas of Maharashtra, through State
Governments and Union Territory Administrations. MGNREGA and DDU-GKY is demand
driven programme, hence, State-wise no allocation of funds are made. However,
expenditure reported by the State of Maharashtra under MGNREGA during 2017-18 (as
on 27.07.17) stands at ` 968.98 crore. For skilling of rural poor youth under DDU-GKY,
` 93.84 crore has been released to Maharashtra under the action plan 2016-19. The
funds allocated under PMAY-G, PMGSY and DAY-NRLM during the financial year
2017-18 are ` 1130.19 crore, ` 317.00 crore and ` 159.03 crore, respectively.

(b) The Ministry of Tribal Affairs administers the Schedule Tribe and Other
Traditional Forest Dwellers (Recognition of Forest Rights) Act, 2006, which is commonly
known as Forest Rights Act (FRA). As per FRA and rules thereunder, responsibility of
implementing of the Act lies with the States/UTs. The said Act extends to whole of
India except the State of Jammu & Kashmir. As per FRA, Schedule Tribes who are
residing on forest land prior to 13th December, 2005 are entitled for their forest right
claim. The time limit for Other Traditional Forest Dwellers for residing on forest land
prior to 13th December, 2005 is 75 years.

(c) Ministry of Rural Development implements Pradhan Mantri Gram Sadak
Yojana as a one-time special intervention to provide rural connectivity, by way of a
single all-weather road, to the eligible unconnected habitations in the core network.
Specific provisions have been made in the guidelines of PMGSY to provide all weather
road connectivity in Tribal (Schedule-V) areas.

Progress of PMGSY

1726. SHRI RAJ BABBAR: Will the Minister of RURAL DEVELOPMENT be
pleased to state:

(a) the progress of construction of roads under the Pradhan Mantri Gram Sadak
Yojana (PMGSY) during the last three years and the current year, year-wise and State-
wise; and

(b) whether construction of roads under PMGSY has been very slow in some
States as compared to other States and if so, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT
(SHRI RAM KRIPAL YADAV): (a) and (b) Rural Roads' is a State subject and the works
under Pradhan Mantri Gram Sadak Yojana (PMGSY) are tendered, awarded and executed
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through State Governments. Year-wise and State-wise details of road length completed
under PMGSY, for the last three years and the first quarter of the current financial year,
are given in the Statement (See below). Some States have reported relatively slow
progress under PMGSY due to following reasons:

i. Inadequate capacity of the Programme Implementation Units (PIUs).

ii. Most of the construction materials such as cement, steel, bitumen, machinery,
personnel handle machinery etc. are not locally available.

iii. Lack of contracting capacity as well as non availability of basic road making
equipment such as road roller, crushing plants, dumper/ dipper and trucks.

iv. Non-availability of land or the land falling under forest areas, along with the
proposed alignment of road works.

v. Law and order problem in some parts of some of the States.

Statement

Year-wise details of road length constructed under PMGSY

(Length in km.)

Sl. No. State 2014-15 2015-16 2016-17 2017-18
(upto

June, 2017)

Length Length Length Length
completed completed completed completed

1 2 3 4 5 6

1. Andhra Pradesh 595.13 849.73 733.55 34.03

2. Arunachal Pradesh 546.58 512.66 1360.51 436.73

3. Assam 869.80 477.631 929.52 163.68

4. Bihar 3631.92 3730.08 6601.62 1195.84

5. Chhattisgarh 2648.14 1859.48 1019.57 177.06

6. Goa 0 0 0 0

7. Gujarat 1892.16 1670.68 211.88 6.62

8. Haryana 633.39 318.99 62.85 27.48

9. Himachal Pradesh 484.96 755.30 1429.27 292.51
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1 2 3 4 5 6

10. Jammu and Kashmir 934.66 488.11 1785.16 271.81

11. Jharkhand 1750.32 1346.24 3119.52 959.91

12. Karnataka 627.68 831.23 897.09 30.88

13. Kerala 345.73 363.936 314.33 75.77

14. Madhya Pradesh 5180.92 4453.23 5081.97 1647.87

15. Maharashtra 499.97 892.13 2000.7 152.87

16. Manipur 300.01 543.82 1485.85 72.03

17. Meghalaya 44.59 193.28 368.87 39.66

18. Mizoram 48.6 136.54 298.08 19.49

19. Nagaland 215.30 129.00 395.00 42.00

20. Odisha 3842.68 3779.98 5796.93 1423.46

21. Punjab 737.46 545 586.53 536.65

22. Rajasthan 3233.33 2420.75 3110.1 1155.33

23. Sikkim 120.92 344.495 247.42 75.83

24. Tamil Nadu 1965.28 318.375 883.19 391.83

25. Telangana 0 514.83 408.64 117.27

26. Tripura 239.415 352.12 405.62 147.65

27. Uttar Pradesh 2000.34 5032.15 3095.25 423.88

28. Uttarakhand 714.62 1191.06 1989.32 338.25

29. West Bengal 2232.88 2398.478 2825.53 388.481

GRAND TOTAL 36336.812 36449.33 47447.00 10644.98

Impact of MGNREGA on rural poverty

†1727. SHRI NARESH AGRAWAL: Will the Minister of RURAL DEVELOPMENT
be pleased to state:

(a) whether poverty among rural population has declined after the initiation of
MGNREGA and their financial condition has improved;

†Original notice of the question was received in Hindi.
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(b) if so, the details of the manner in which improvement has taken place; and

(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT
(SHRI RAM KRIPAL YADAV): (a) to (c) A study report titled "MGNREGA: A Catalyst
for Rural Transformation" by National Council of Applied Economic Research (sponsored
by Indian Human Development Survey) estimates the poverty reduction due to Mahatma
Gandhi NREGA. The report states that:

• MGNREGA's contribution to reducing poverty is about 32%. In the absence
of MGNREGA-induced consumption, poverty among the participants would
have been 38.0% in 2011-12, not 31.3%.

• MGNREGA prevented 14 million persons from falling into poverty (those
non-poor in 2004-05 who would have become poor by 2011-12 without

MGNREGA employment).

• In spite of a high initial poverty rate (75.8% in 2004-05), poverty among

adivasis was reduced by 27.6% and for dalits by 37.6%.

• MGNREGA is more effective in poverty reduction in less developed areas

(34%) than in more developed areas (27%).

• Low-participating areas experienced much greater poverty reduction (72%)

than areas with a high participation rate (27%).

PMGSY projects in Himachal Pradesh

1728. SHRIMATI VIPLOVE THAKUR: Will the Minister of RURAL

DEVELOPMENT be pleased to state:

(a) whether 4,036.154 km of road length is on-going/pending under the Pradhan

Mantri Gram Sadak Yojana (PMGSY) in Himachal Pradesh;

(b) if so, the details thereof, along with the reasons therefor, road-wise;

(c) the time stipulated for construction of the on-going/pending road length,

roadwise; and

(d) the steps taken by Government to complete the on-going/pending road

length, road length construction in the State within stipulated time?
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THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT
(SHRI RAM KRIPAL YADAV): (a) and (b) Since inception of Pradhan Mantri Gram
Sadak Yojana (PMGSY) 2,874 number of works having a total of road length of 16,474.220
km. have been sanctioned by the Ministry to Himachal Pradesh. The State has reported
completion of 1,398 number of works of 12,375.273 km. road length (up to June, 2017).
None of the proposals of the State of Himachal Pradesh is pending for sanction with
the Ministry. Some of the main reasons for pendency of road works under PMGSY, in
the State are as under:

(i) Excess rainfall in hilly areas leading to limited working season.

(ii) Inadequate institutional capacity which adversely impacts timely tender and
award of works & less then efficient contract management.

(iii) Inadequate contracting and execution capacity.

(iv) Non availability of land and delayed forest clearance of the land falling in
forest areas, along the proposed road alignment.

(c) and (d) For accelerated execution of PMGSY in the States, the Ministry of
Rural Development in consultation with the Ministry of Finance and the State
Governments, has formulated an Action Plan to complete the connectivity mandate of
the balance eligible habitations under PMGSY-I by March, 2019, much before the earlier
set target date of 2022. Accordingly, all State governments, including Himachal Pradesh
have formulated action plan to complete all sanctioned PMGSY road works within the
stipulated time frame, by preparing month-wise, Project Implantation Unit (PIU) wise
completion targets of road works. From time to time, State Governments are advised
through various Regional Review meetings & Empowered Committee meetings to take
suitable necessary action to expedite timely completion of road works under PMGSY.
The tolowkife additional steps have been taken by the Ministry to ensure effective and
timely implementation of PMGSY:

(i) Additional Programme Implementation Units (PIUs) set up for augmenting
the execution capacity of the State.

(ii) Provisions in the Standard Bidding Document (SBD) rationalized.

(iii) Training to field engineers, contractors and their staff, imparted regularly for
capacity building.

(iv) Regular outreach programmes for contractors, organized at State level.
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Inventions and discoveries in science and technology

†1729. SHRI P.L. PUNIA: Will the Minister of SCIENCE AND TECHNOLOGY be
pleased to state:

(a) the key inventions/discoveries made in the field of science and technology
during the last three years and the details thereof along with the cost incurred;

(b) whether it is a fact that Indian scientists are dependent on foreign technology
due to inadequacy of technology, the details thereof;

(c) the extent to which 'Make in India' has helped provide technique and
technology to the scientists, the details thereof; and

(d) whether it is also a fact that the Ministry does not allocate separate budget
to the States, the details thereof along with the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF SCIENCE AND TECHNOLOGY
(SHRI Y.S. CHOWDARY): (a) Several scientific organsations such as Department of
Science & Technology (DST), Department of Biotechnology (DBT), Department of
Scientific and Industrial Research (DSIR), National Research Development Corporation
(NRDC), Indian Council of Agricultural Research (ICAR) have registered new inventions/
discoveries made in the field of Science & Technology in the country during the last
three years and the current year.

Under Mega Science Programme of DST, during 2015-16, a landmark discovery of
gravitational waves was made in the field of physics and astronomy. Thirty seven
Indian scientists also contributed in this discovery. The discovery of gravitational
waves is a fundamental basic research discovery.

In one of the Nano Mission funded projects to promote scientific research in the
frontier area of Nano Science and Technology, water purification systems for Arsenic
& iron removal using nanotechnology (AMRIT- Arsenic and iron removal by Indian
Technology) has been developed and commercialized at IIT-Madras. It functions without
electricity which provides arsenic -free drinking water at a cost of less than 5 paise per
litre.

Some of the major discoveries made by Indian researchers during last three years
and current year include Smart nanoparticles based drug delivery systems, new technique
to predict solar cycle. Indian scientists have contributed significantly in the discovery
of Higgs Boson popularly known as Boson Particle.
†Original notice of the question was received in Hindi.
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India's Polar Satellite Launch Vehicle, in its thirty ninth flight (PSLV-C37), launched
the 714 kg Cartostat-2 series satellite for earthobservation and 103 co-passenger satellites
together weighing about 663 kg at lift-off into a 505 km polar Sun Synchronous Orbit
(SSO). The co-passenger satellites comprised of 101 nano satellites, one each from
Kazakhstan, Israel, The Netherlands, Switzerland, United Arab Emirates (UAE) and 96
from United States of America (USA), as well as two Nano satellites from India. The
total weight of all these satellites carried on board PSLV-C-37 was about 1377 kg. The
Indian Institute of Astrophysics, Bengaluru designed and built the Ultra Violet Imaging
Telescope (UVIT) payload and calibrated in partnership with the Canadian Space
Agency; Inter-University Centre for Astronomy and Astrophysics (IUCAA), Pune; Tata
Institute of Fundamental Research (TIFR); and Indian Space Research Organisation
(ISRO). The payload was successfully integrated and flown on board ASTROSAT
satellite on Sept 28th 2015.

Department of Space has developed many technologies viz Multilayer Printed
Antenna Technology, DDV 100 Resin, Dual Polarisation LIDAR, Precision Tapping
Mechanism, Photosynthesis Irradiance Incubator Box, CSNM 0102 adhesive, Hard
anodizing at room temperature, Polyimide film including production of Polyamic acid,
Sesco-125 flame retardant coating, EPY 1061 coating compound, BMT ceramic,
Benzoxazine Resin, EFA 4330 Film Adhesive, PC-10 Thermal Protection System, Silica
Fiber, Silica Granule, Nickel Hydrazine Nitrate.

Sustainable industrial activities using local resources in the rural areas are extremely
important for inclusive development of the country'. The DST has prioritized
interventions for the benefit of rural populations in particular. A Rural-Industry Complex
has been established at Malunga village in Jodhpur district of Rajasthan in 2015-16.
Integration of technology in this industry complex has been done in such a manner that
satisfies local needs by utilization of local resources, converts waste to wealth in
environmentally friendly approaches to fulfill the objectives of Swachch Bharat, Swastha
Bharat and Samarth Bharat initiatives.

Photovoltaic integrated Micro Solar Dome, is the simple innovative technology
developed with support from Department of Science & Technology to meet the lighting
need for people who do not have access to reliable supply of electricity. The product
has been included for subsidy under Off Grid and decentralized solar application
scheme of Ministry of New and Renewable energy. The Ministry of Rural Development
has informed all States and Union Territories for adopting this innovative technology
of Surya Jyoti for the houses constructed under Prime Minister Awas Yojana-Gramin.
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The Agharkar Research Institute, Pune had contributed to the development of ten
wheat varieties, which include five durum, four aestivum and one dicoccum variety.
Soybean variety MACS 1188 was released and notified by the Central Varietal Release
& Notification Committee of the Indian Council of Agricultural Research, for cultivation
in Southern Zone. Agharkar Research Institute has developed a microbial process for
the recovery of crude oil from depleted wells having temperatures exceeding 91°C using
a consortium of hyperthermophilic bacteria.

Under the Aided institutes supported by DST, Institute of Nano Science and
Technology (INST), Mohali has developed a novel nanomaterial for the treatment of
industrial and domestic effluents. This invention holds great potential for practical
applications in recycling domestic as well as industrial wastewater to solve the problem
of water scarcity in the country. Sree Chitra Tirunal Institute for Medical Science &
Technology, (SCTIMST) Thiruvananthapuram has developed Harmone releasing
intrauterine device "Emily" jointly with a industry partner. The clinical trials of the
product have been successfully completed and product has been launched in the
market. Raman Research Institute (RRI), Bangalore has invented an Impedance based
'Hand held milk purity testing device' to detect 'synthetic milk adulteration'. A new
invention in antenna design was done at RRI to selectively reject bands corrupted by
interference in wideband antennas. This enables using wideband antennas for sensitive
measurements. International Advanced Research Centre for Powder Metallurgy and
New Materials (ARCI), Hyderabad has developed photocatalytic Ti02 nanocrystalline
particles for sunlight induced self-cleaning textile applications. ARCI has also developed
silica aerogel based flexible mats for thermal insulation.

Some other inventions ARCI, Hyderabad include (i) An improved process for the
preparation of stable nano silver suspension having antimicrobial activity (iii) An
improved gas dynamic cold spray device and method of coating a substrate.

The budget allocated for various R&D and related schemes under Department of
Science & Technology is Rs 2921.12 crore for 2014-15; Rs 3 854.80 crore for 2015-16
and Rs 4493.83 crore for 2016-17.

Some of the major inventions/discoveries in the field of biotechnology are Fecal
Incontinence Management device, Auditory Impairment Screening device, Soft Tissue
Biopsy device, Ostomy Management Appliance, Limb Immobilization Device, Celiac
Disease Diagnostic Kit, Rapid point-of-care typhoid diagnostic Kit, a genetically
engineered ascorbic acid-deficient live mutant developed as vaccine candidate for
visceral leishmaniasis, diagnostic kit for the onsite detection and identification of
Banana Bunchy Top Virus (BBTV).
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(b) There is often a requirement for sophisticated equipments which is sometimes
sourced from other countries. Indian scientists work together with their foreign
counterparts for development of technology and sometimes source materials and
equipments from these countries. India has Science & Technology agreement with more
than 80 countries across the world.

(c) The scientists are contributing to the Make in India Programme as the
technique and technology is provided by the scientists. While working with the
industry, the scientists get a chance to evolve new techniques and technologies
relevant to the market.

(d) The Ministry has a State Science & Technology Programme in which a small
amount of resources are allocated statewise. The majority of the resources of the
Ministry are given in a project mode through a competitive process.

GM crops cultivation

1730. SHRI NARAYAN LAL PANCHARIYA: Will the Minister of SCIENCE AND
TECHNOLOGY be pleased to state:

(a) the GM crops for which cultivation has been permitted by the Central
Government;

(b) whether Government has set up any panel for examining safety aspects of
genetically modified crops, and if so, the details thereof; and

(c) whether Government is considering allowing cultivation of more GM crops,
especially food crops and if so, the details thereof along with the basis for such
decisions?

THE MINISTER OF STATE IN THE MINISTRY OF SCIENCE AND TECHNOLOGY
(SHRI Y.S. CHOWDARY): (a) Sir, Bt cotton is the only GM crop permitted for cultivation
in the country by the Central Government.

(b) The safety aspects of genetically modified crops are assessed by the
Institutional Biosafety Committees (IBSCs), Review Committee on Genetic Manipulation
(RCGM) and Genetic Engineering Appraisal Committee (GEAC) constituted under Rules
1989 of Environment Protection Act (EPA)-1986 based on Biosafety Guidelines and the
Standard Operating Procedures.

(c) GM crops are permitted for environmental release and cultivation only after
undergoing elaborate food and environmental safety assessment following regulatory
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guidelines and standard operating procedures under Rules 1989 of EPA-1986 and no
GM crop is allowed for cultivation, if it poses any risk to the environment including
human and animal health. So far, only GM Mustard and Bt Brinjal have been
recommended by geac to Ministry of Environment, Forests and Climate Change,
Government of India for consideration for environmental release and cultivation.

India's global standing in innovation

†1731. SHRI PRABHAT JHA: Will the Minister of SCIENCE AND TECHNOLOGY
be pleased to state:

(a) whether India's global standing, in terms of innovation in the field of
technology has so far remained inferior as compared to developed countries;

(b) if so, the details thereof;

(c) whether adequate steps have been taken by the Central Government towards
promotion of technological innovation during the last three years and expected results
have been achieved resulting in improvement in the country's ranking at global level
in the field of innovation; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF SCIENCE AND TECHNOLOGY
(SHRI Y.S. CHOWDARY): (a) and (b) The Global Innovation Index (GII), co-published
by World-Intellectual Property Organization (WIPO), Cornell University with
Confederation of Indian Industry (CII) as a Knowledge Partner, has been ranking world
economies including India according to their innovation capabilities and outcomes.
India currently ranks 60th out of 127 countries on the Global Innovation Index (GII)
2017, which is lower as compared to developed countries like United States of America,
United Kingdom, Germany, France, Australia etc. But the overall rank of India has been
improving in last three years from 81st in 2015 to 66th in 2016 to 60th in 2017.The GII
Report itself identifies India as the top economy in GII rankings in Central and Southern
Asia and also as one of the middle income group countries which is narrowing the gap
in the innovation quality due to improved quality in higher education institutions.

As per the report GII 2017, under middle-income economies, India ranks 2nd in
innovation quality for the second consecutive year. India's positive performance is the
result of maintaining its 2nd position in both university rankings and citable documents
among middle-income economies. The Russian Federation is at the 3rd position, Brazil
at 4th and Argentina ranks at 5th among middle-income economies.

†Original notice of the question was received in Hindi.
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Over the years, India has developed a stable foundation for scientific, technological,
and business education. The strength of scholarly publications from India has been a
key proponent for driving innovation capacity. The revolution in communication
technology has affected a pace of knowledge creation and dissemination in the economy
that is unprecedented in Indian history. It has helped to transform innovation-driven
entrepreneurship from the point of aspiration to the point of reality for the people of
India.

(c) and (d) Yes Sir, Central Government has taken adequate steps towards promotion
of technological innovation during the last three years. The country's ranking at global
level in the field of innovation has improved from 81st in 2015 to 60th in 2017. To further
improve India's rank in Gil and other international indices, NITI Aayog jointly with
Confederation of Indian Industry (CII) and Department of Industrial Policy and Promotion
(DIPP), organized the 'Global Innovation Index - India Roundtable' on 31st January 2017
at New Delhi. A mega initiative -"India Innovation Index" has been launched that ranks
states on Innovations through country's first online innovation index portal. The portal
captures data on innovation from all Indian states in real time. The India Innovation
Index Framework is structured based on the best practices followed in Global Innovation
Index (Gil) indicators and additionally by adding India-centric parameters those truly
reflect the Indian innovation ecosystem. Also, DIPP has formed a taskforce on innovation
with representation from industry, academia and government to analyse and suggest
ways to improve country's Gil ranking.

Number of mechanisms has been put in place to support innovative ideas.
Department of Science & Technology, Ministry of Science & Technology has launched
NIDHI initiative (National Initiative for Developing and Harnessing Innovations) in
2016. NIDHI is an umbrella programme conceived and developed for nurturing ideas
and innovations (knowledge-based and technology-driven) into successful startups.
The programme is in-line with the national priorities and goals and is focused on
building a seamless and innovation driven entrepreneurial ecosystem especially by
channelizing youth towards it and thereby bringing a positive impact on the socio-
economic development of the country.

NITI Aayog is implementing Atal Innovation Mission (AIM) for promoting
Incubators and Tinkering Labs. MHRD and DST have joined hands to promote Research
Parks in the country. DIPP in association with SIDBI has set up a `l0,000crore Fund
of Funds to invest in Venture Capital Funds to promote innovations & start-ups.Ministry
of Micro Small and Medium Industries has a programme to setup incubators in the
Agriculture sector, under the ASPIRE ('A Scheme For Promoting Innovation, Rural
Industry & Entrepreneurship') programme.
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Cargo handling facilities in Odisha ports

1732. SHRI DILIP KUMAR TIRKEY: Will the Minister of SHIPPING be pleased to
state:

(a) whether it is a fact that Odisha Government has urged the Ministry to
suitably enhance cargo handling facilities in the existing ports of Odisha so that the
transportation cost of major goods like coal can be reduced; and

(b) if so, the action Government proposes to take in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF SHIPPING (SHRI MANSUKH
L. MANDAVIYA): (a) and (b) No such proposal has been received from Commerce &
Transport (Commerce) Department, Government of Odisha. However, Paradip Port Trust
(PPT) has taken number of initiatives to enhance cargo handling facilities to reduce
transportation cost of major goods like coal. The details of some of the major initiatives
are given in the Statement.

Statement

Details of major initiatives undertaken by the Paradip Port Trust to enhance
cargo handling facilities to reduce transportation costs of major goods like coal

(i) Development of multipurpose clean cargo berth on BOT basis;

(ii) Development of new Iron Ore Berth on BOT basis;

(iii) Development of coal Berth for handling import coal cargo;

(iv) Mechanization of EQ-1,2 & 3 Berths for handling export coal cargo.

Cyber attack on Mumbai Port computer network

1733. DR. PRADEEP KUMAR BALMUCHU: Will the Minister of SHIPPING be
pleased to state:

(a) whether it is a fact that Petya Malware Cyber Attack has taken place recently
on Mumbai Port terminal computer units;

(b) if so, the details thereof;

(c) the extent of the affect of the Malware; and

(d) the remedial measures being taken by Government to ward off such cyber
attacks in future, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF SHIPPING (SHRI MANSUKH
L. MANDAVIYA): (a) to (c) No such attack took place at the terminal of Mumbai Port.
However, the Arnold Peter 'Moller (APM) Maersk Terminal, one of the four container
terminals operating at Jawaharlal Nehru Port Trust (JNPT), reported a Cyber attack on
their Terminal Operating System at 4:30 PM on 27.06.2017. This attack had affected all
the facilities of APM Maersk Group in Europe and in India, having the corporate office
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at Copenhagen, Denmark and their central IT infrastructure at the The Hague. The APM
terminal achieved back normal performance parameters from the evening of 4th July, 2017.

(d) Major Ports have been advised to coordinate with National Cyber Security
Coordinator (NCSC) for cyber security audit. NCSC has been requested to hold
sensitisation workshop to help frame appropriate draft guidelines with respect to Cyber
Security to be implemented by the ports. In addition, to prevent Ransomware attacks,
Ministry of Electronics and Information Technology (MEITY) has also taken the following
steps:

i. Computer Emergency Response Team (CERT-In) has issued an advisory
regarding detection and prevention of Petya Ransomware on its website on
27th June, 2017.

ii. Computer Emergency Response Team (CERT-In) has issued a vulnerability
note on its website suggesting information regarding vulnerabilities in
Microsoft Windows Systems which have been exploited by Petya
Ransomware alongwith remedial measures.

iii. Free tools for detection and removal of bots including Petya Ransomware
have been provided on the website of Cyber Swachhta Kendra
(www.cyberswachhtakendra.gov.in)

Privatisation of cargo berths at Chennai Port

1734. SHRI T.K. RANGARAJAN: Will the Minister of SHIPPING be pleased to
state:

(a) whether there is any proposal to further privatise cargo berths at Chennai
port;

(b) if so, which berths are being considered by Government; and

(c) whether the stakeholder and Tamil Nadu Government has been consulted
before privatisation?

THE MINISTER OF STATE IN THE MINISTRY OF SHIPPING (SHRI MANSUKH
L. MANDAVIYA): (a) No, Sir.

(b) and (c) Do not arise.

Dredging of Brahmaputra river

1735. SHRIMATI RANEE NARAH: Will the Minister of SHIPPING be pleased to
state:

(a) whether the Central Government and the Assam Government had signed an
agreement for dredging the Brahmapura river;
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(b) if so, whether any technical feasibility survey was conducted before the
signing of the agreement; and

(c) the total estimated project cost of dredging Brahmaputra river?

THE MINISTER OF STATE IN THE MINISTRY OF SHIPPING (SHRI MANSUKH
L. MANDAVIYA): (a) No, Sir. However, a tripartite agreement among Inland Waterways
Authority of India, Government of Assam and National Highways Authority of India
(NHAI) was executed for using the dredged material from National Waterways in Assam
for road construction by NHAI within the state boundaries.

(b) and (c) Questions do not arise.

Port development projects

1736. SHRI R. VAITHILINGAM: Will the Minister of SHIPPING be pleased to
state:

(a) the present status of various port development projects, year-wise and
Statewise, including those in the State of Tamil Nadu;

(b) whether there is any delay in the development of ports;

(c) if so, the details thereof and the reasons therefor;

(d) the details of ports in the country where upgradation and expansion works
are not being carried out, as per plans, along with the reasons therefor, including, Tamil
Nadu; and

(e) the steps taken by Government to have effective implementation of all such
projects?

THE MINISTER OF STATE IN THE MINISTRY OF SHIPPING (SHRI MANSUKH
L. MANDAVIYA): (a) to (c) State-wise present status of various Port Development
projects for last three years is given in the Statement (See below).

(d) Expansion and upgradation work have been carried out in all Major Ports
including those in the State of Tamil Nadu.

(e) Annual target for implementation of port development projects is fixed and
the progress is reviewed periodically. Due to close monitoring, targets fixed were
achieved successfully during the last three years.
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Coal handling capacity at Kamarajar port

1737. DR. T. SUBBARAMI REDDY: Will the Minister of SHIPPING be pleased to
state:

(a) whether Kamarajar port has decided to construct coal berths for increasing
coal handling capacity;

(b) if so, the cost and schedule of construction, number of coal berths, and
other details thereof; and

(c) details of the total coal handling capacity per annum in the port and the
quantum of coal handled during the last two years and during the current year?

THE MINISTER OF STATE IN THE MINISTRY OF SHIPPING (SHRI MANSUKH
L. MANDAVIYA): (a) Yes, Sir.

(b) Kamarajar Port Limited (KPL) has approved construction of the following
coal berths for increasing its coal handling capacity:–

Sl. No. Name of the Coal Cost of Capacity Schedule
Berths Construction (in Million date of

(` iin crores)  Tonnes/ completion
per ainnum)

1. Construction of Coal Berth-3 235.14 9.00 31.10.2017

2. Construction of Coal Berth 4 244.51 9.00 31.12.2017

3. Modification of Iron Ore Terminal 229.00 12.00 Not Started
to handle Coal.

(c) Coal handling capacity of KPL per annum and quantum of coal handled
during the last two years and current year are given below:-

Sl. No. Year Capacity Coal Handled
(In Million Tonnes) (In Million Tones)

1. 2015-16 26 25.61

2. 2016-17 26 23.10

3. 2017-18 26 6.31
(as on 30.06.2017)
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Investment agreements for port connectivity

1738. DR. SANJAY SINH: Will the Minister of SHIPPING be pleased to state:

(a) whether Government has signed investment agreements for logistic support
towards port connectivity;

(b) if so, the details of the proposals and the present status thereof; and

(c) the status of the coastal road projects of the country?

THE MINISTER OF STATE IN THE MINISTRY OF SHIPPING (SHRI MANSUKH
L. MANDAVIYA): (a) to (c) A Memorandum of Understanding was signed for the
development of seventy-nine port road connectivity projects which includes coastal
roads identified under Sagarmala Programme between Ministry of Shipping, Ministry
of Road, Transport and Highways and National Highways Authority of India on 5th
May, 2017 during the Integrated Transport and Logistic Summit held from May 3rd to
5th, 2017 in New Delhi. The details of 79 port connectivity projects are given in the
Statement.

Statement

Details of 79 port connectivity projects

Sl. No. Project Name State

1. Expressway - Sarkhej (Ahmedabad) to Mundra Gujarat

2. Expressway - Sarkhej (Ahmedabad) to Pipavav Gujarat

3. RoB on Kandla-Kutch Road Gujarat

4. Providing alternative Road from Bhavnagar to Sosiya - Gujarat
Alang Ship Recycling Yard

5. 4 JNPT - 6 to 8 laning of NH-4B, SH-54 and Amra Marg Maharashtra

6. Flyover at Y Junction for Decongestion of Traffic Flow Maharashtra
at JNPT

7. 6 laning of Pune-Satara section of NH 4 (145 km.) Maharashtra

8. Expansion from 2 lanes to 4 lanes of Panvel to Indapur Maharashtra
section of NH 17 (Phase 3) - chainage 0.0 to 84.0 km.

9. Expressway: Ahmedabad to JNPT Maharashtra

10. Expressway - Industrial Cluster (Pune) to JNPT Maharashtra
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Sl. No. Project Name State

11. Expressway - Sanathnagar industrial cluster (Hyderabad) Maharashtra
to JNPT

12. Connectivity to NH - 17 - Upgrading of SH 92, 96, 97 to Maharashtra
connect NH 17 to North and South banks of Dighi Port

13. Upgradation of SH 164 (Nivli to Jaigad) to connect Maharashtra
Jaigad Port to NH 17 at Nivali

14. Linking of NH-4 and NH-8 by-passing Mumbra Maharashtra

15. Evacuation Road for proposed standalone Container Maharashtra
Terminal (330m extension to DPW terminal) at JNPT

16. Flyover for GT1 Entry/Exit Over the Rail Tracks at JNPT Maharashtra

17. Connectivity of Wadhavan to NH 8 through Tarapur- Maharashtra
Boisar or Chinchani-Vangaon or Dahanu (25 km)

18. Karad-Chiplun-Jaigad port road enhancement SH-78:
Karad- Chipun, SH-78: Chiplun-Modka Agar, SH - 4 Maharashtra
Modka Agar to Jaigad Port

19. 6 laning for NH-4 from Kalamvoli to Mumbra Maharashtra

20. Road circulation plan for ease of movement of break bulk Goa
cargo at Mormugao

21. 6 lane road from Hubli to Ankola Goa/Karnataka

22. 4 Laning of Shiradi Ghat Road- Concretizing for Karnataka
smoothening of traffic road.

23. NH-206: Tumakuru-Honnavar Port. Existing two lane, Karnataka
proposed to be widened to 4-lane

24. Belagavi-Panjim(NH-4A) Upgrading to 4 lane Karnataka

25. NH-169-conversion of twolane roads into 4 lane from Karnataka
Mangalore to Mudabidri

26. SH-2: Haveri-Yekambi (54km), SH-69: Yekambi-Kumta/ Karnataka
Belekere

27. Widening of Road connecting from Kollam port to NH Kerala

28. Azhikkal Port - Proposed NH Bypass and widening Kerala
of 2 km.

29. Development of river side port road to Beypore port Kerala
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Sl. No. Project Name State

30. Expressway: Whitefield industrial cluster (Bangalore) to Tamil Nadu
Chennai

31. Expressway- Whitefield industrial cluster (Bangalore) to Tamil Nadu
Enayam

32. Expressway -Tirupur industrial cluster (Coimbalore) to Tamil Nadu
Enayam

33. Development of Coastal Road to the East of container Tamil Nadu
Terminal 11 at Chennai Port (Revetment)

34. Four lane road from Northern gate of port to Thachur, Tamil Nadu
outer ring corridor-6 laning with service roads, Northern
port access road

35. Southern port Access road for connectivity to Ennore Tamil Nadu
port

36. Connectivity to Enayam through Nagarcoil Tamil Nadu

37. Development of dedicated Container Corridor to NHAI Tamil Nadu
road for quick evacuation, Chennai

38. Road Connectivity to Hare island (Tuticorin Port) Tamil Nadu

39. Development of roads connectivity to Cuddalore/ Tamil Nadu
Sirkhazi Port

40. Connectivity to Katupalli through Ponnani Tamil Nadu

41. Karungulam (NH-44) - Nagappattinum-427 km. Tamil Nadu

42. Puducherry (NH-32) - Marakkanam-Sadaras-Kovalam- Tamil Nadu
Coromandel-Chennai (NH-32)

43. Upgrading of the proposed NH-67 From Bellary (in Andhra Pradesh/
Karnataka) to Krishnapatnam Karnataka

44. Upgrading of NH-216 from 2 lane to 4 lane Digamarru Andhra Pradesh
to Ongole

45. Connectivity of Vizag port to NH-16 (Phase II) Andhra Pradesh

46. Upgrading of NH-65 from Vijayawada to the Andhra Pradesh
Machilipatnam Port



774 [RAJYA SABHA]Written Answers to Unstarred Questions

Sl. No. Project Name State

47. Expressway-Sanathnagar industrial cluster (Hyderabad) Andhra Pradesh
to Vodarevu

48. Development of adequate road connectivity from Vizag Andhra Pradesh
Port-connectivity from Sheela Nagar junction to
Anakapalli-Sabbavaram/Pendurti-Anandapuram road
i.e. NH-16 (Former NH-5)

49. Construction of grade separator from H-7 area to Port Andhra Pradesh
connectivity Road by passing Convent Junction - Vizag
Port

50. Four laning of Kakinada Anchorage Port Uppada beach Andhra Pradesh
road connection upto NH-16 in East Godavari District of
Andhra Pradesh State

51. Upgrading of existing dedicated port connectivity from Andhra Pradesh
Krishnapatnam Port to NH-5 in SPSR Nellore District of
Andhra Pradesh State

52. Upgrading of existing R&B road from Chilakaru cross Andhra Pradesh
(NH-16) to Power Plants

53. Development of 5 km. Greenfield Road connecting North Andhra Pradesh
and South Industrial cluster of Khandaleru Creek near
Krishnapatnam Port

54. RoB at Dummalapeta and Old Port Area (Kakinada) Andhra Pradesh

55. Formation of a New by-pass parallel road west of NFCL Andhra Pradesh
and CFL in Kakinada Port (Kakinada), Andhra Pradesh

56. Upgrading existing B.T Road in to C.C. pavement from Andhra Pradesh
Burmah Shell area to security gate near Sakthi Gas Plant
at Kakinada Anchorage port, Andhra Pradesh

57. Upgradation of the Hinterland Road from Naidupeta Andhra Pradesh
(in Nellore District of Andhra Pradesh) to Krishnagiri
(in Tamil Nadu State)

58. Four lane Green Field Road to Krishnapatnam Port from Andhra Pradesh
Naidupeta in the State of Andhra Pradesh

59. Upgrading of 24 km. road to a 4 lane, that connects Andhra Pradesh
Nellore city to the Krishnapatnam Port to NH-5 in SPSR
Nellore District of Andhra Pradesh
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Sl. No. Project Name State

60. Development of greenfield bypass road for better Andhra Pradesh
connectivity of Gangavaram port in Visakhapatnam
District (Lanes to be specified)

61. Upgrading of the existing four lane road connecting to Andhra Pradesh
NH-16 at Gajuwaka to Gangavaram Port in to six lane
road in the State of Andhra Pradesh

62. Four lane road connectivity from the existing two lane Andhra Pradesh
road from Kakinada port to NH-16 at Rajanagaram in
Godavri District

63. Four lane Beach Road of 30.00 km. connecting Andhra Pradesh
Gangavaram Port to the SEZ proposed at Atchuthapuram
in Visakhapatnam District

64. Four lane road connectivity from the existing two lane Andhra Pradesh
road from Achampeta Junction to joining NH-16 at
Kathipudi in East Godavri

65. Formation of new road from L-Arm Road Junction to Andhra Pradesh
Dummulapeta Beach Road at NCS storage system
including construction of bridge on Dummulapeta
Creek at Kakinada Anchorage Port

66. Flyover/RoB over ADB road (Kakinada Deep water port Andhra Pradesh
from -Kumbhabhishek Temple to fishing Harbour) at
Kakinada

67. Development of four lane green field road from Andhra Pradesh
Machilipatnam South Port to NH-9 in the State
of Andhra Pradesh

68. Development of four lane green field road from Andhra Pradesh
Machilipatnam North Port to NH-SH-46 in the
State of Andhra Pradesh

69. Development of 7.2 Km green field road connecting Andhra Pradesh
NH 65 to Machilipatnam Port in the State of
Andhra Pradesh

70. Upgrading of Manginapudi Beach Road to a 4 lane road Andhra Pradesh
to connect to cater to Machilipatnam
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Sl. No. Project Name State

71. Development of Flyover bridge from Sea-horses junction Andhra Pradesh
area to dock area at Vizag Port

72. Road connectivity from Outer Harbour to Port Andhra Pradesh
Connectivity Junction (B) at Vizag Port

73. Six laning of Paradip Chandikhole road Odisha

74. Road connectivity to Dhamra Port (Four laning of Odisha
Jamujhadi-Dhamra Road)

75. Road Connectivity from Gopalpur Port to NH-5 from Odisha
Chhatrapur

76. Construction of RoB cum Flyover at Ranichak level West Bengal
crossing at Kolkata Port

77. Expressway - Panagarh (Durgapur) to Haldia West Bengal

78. Road connectivity between proposed Port at Sagar Island West Bengal
and Muriganga bridge and between Muriganga bridge and
proposed Rail yard at Kashinagar

79. Improvement of existing road connecting Kolkata Port West Bengal
Trust to NH-6 and Kolkata Port Trust to nearby Industrial
Clusters

Construction of a major port at Dugarajapatnam

1739. DR. K. V. P. RAMACHANDRA RAO: Will the Minister of SHIPPING be
pleased to state:

(a) whether it is a fact that construction of a major port at Dugarajapatnam is
pending due to lack of interest on the part of Andhra Pradesh Government;

(b) if so, the details thereof; and

(c) why the work of the project has not commenced though the Andhra Pradesh
Reorganisation Act mandates the completion of 1st Phase of the port by 2018?

THE MINISTER OF STATE IN THE MINISTRY OF SHIPPING (SHRI MANSUKH
L. MANDAVIYA): (a) to (c) Development of Port at Dugarajapatnam is listed under
Schedule XIII of the Andhra  Pradesh Reorganisation Act, 2014. The decision to set
up a Major Port at Dugarajapatnam was based on the commitment given by the
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erstwhile Government of Andhra Pradesh that the cost of land, Rehabilitation and
Resettlement (R&R) and external infrastructure cost would be borne by the State
Government of Andhra Pradesh. The State Government subsequently expressed inability
to fulfil this commitment. In view of this, NITI Aayog has been tasked to evolve a most
suitable option in this regard in consultation with Ministry of Shipping, Ministry of
Finance and State Government of Andhra Pradesh.

Privatisation of DCIL

1740. SHRI T. G. VENKATESH: Will the Minister of SHIPPING be pleased to state:

(a) whether it is a fact that Government has taken a decision to privatise
Dredging Corporation of India Ltd. (DCIL);

(b) if so, the details thereof; and

(c) the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF SHIPPING (SHRI MANSUKH
L. MANDAVIYA): (a) and (b) A proposal for disinvestment of DCI is under consideration
of Government of India.

(c) The proposal aims to upgrade technology, improve capability, infuse capital
to buy necessary dredgers/equipments and instill experienced professional management
to optimize the operations of DCI.

Identification of ship repairing facilities at ports

1741. DR. SANJAY SINH: Will the Minister of SHIPPING be pleased to state:

(a) whether Government has identified locations for refurbishing the ship
repairing facilities in various ports across the country;

(b) if so, the details of ports which have been identified;

(c) details of the proposals for cruise shipping maintenance and the new route
proposals therein; and

(d) the proposals of Government to develop the Inland Waterways Authority of
India, therefor?

THE MINISTER OF STATE IN THE MINISTRY OF SHIPPING (SHRI MANSUKH
L. MANDAVIYA): (a) and (b) The Ministry of Shipping had engaged a consultant to
inter-alia prepare a roadmap for ship-repair industry. The Consultant has inter-alia
recommended a policy for leasing of existing functional infrastructure at 7 Major Ports
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namely, Kandla, Paradip, Mumbai, Mormugao, Vishakhapatnam, Cochin and Kolkata
having partnership with ship-repair specialists for better utilization of existing repair
infrastructure at Major Ports towards commercial repair. However, Cochin Port has
already leased out its land in 2013 to Cochin Shipyard Limited for creation of International
Ship-repair facility.

(c) There is no specific proposal for maintenance of the cruise shipping. Further,
development and promotion of tourist destinations including identification of cruise
routes is primarily the responsibility of the respective State Government/Union Territory
(UT) Administration and private/public stakeholder. The Ministry of Tourism provides
Central Financial Assistance (CFA) under relevant schemes to State Governments/
Union Territory Administrations and to Central Agencies for various tourism projects
including Terminals and Cruise Vessels.

(d) Government has taken following steps for development of Inland Waterways
Authority of India (IWA1) and Inland Waterways:–

i. Restructuring of manpower in IWAI was carried out in 2016 by which 101
new posts were created under various categories in IWAI.

ii. Under the National Waterways Act, 2016, 106 new Inland Waterways have
been declared as National Waterways (NWs) in addition to the five existing
NWs, spread across 24 States.

iii. As part of the Jal Marg Vikas Project aimed at strengthening the navigation
capacity and promoting transportation of cargo and passengers on the
Haldia-Varanasi stretch of NW-I (River Ganga) construction of multi modal
terminals at Varanasi, Haldia and Sahibganj and navigational lock at Farakka
has commenced.

iv. Out of 106 newly declared NWs, development of 32 NWs has been found
to be technically feasible. Out of these 7 NWs have been approved for
development.

Ferry-fleets and ghats under Inland Water Transport of India

1742. SHRIMATI RANEE NARAH: Will the Minister of SHIPPING be pleased to
state:

(a) the number of ferry ghats on the rivers of India;

(b) the number of ferry fleets under Inland Water Transport of India;

(c) the infrastructure facility to improve the ferry ghats; and
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(d) the steps being taken to replace the poor and outdated vessels and the
ferries?

THE MINISTER OF STATE IN THE MINISTRY OF SHIPPING (SHRI MANSUKH
L. MANDAVIYA): (a) to (d) Ferry services are under the purview of respective State
Governments. As such data on the number of ferry ghats and fleets are maintained by
the respective State Governments and they are also responsible for infrastructure
facilities at ferry ghats. However, the existing terminals of Inland Waterways Authority
of India (IWAI) on National Waterways 1, 2 and 3 are also being utilised for passenger
services from time to time. Details are given in Statement (See below).

Under the Jal Marg Vikas Project (JMVP) for capacity augmentation of navigation
on the Haldia-Varanasi stretch of National Waterway-1, Inland Waterways Authority of
India (IWAI) has engaged a reputed consultant for preparation of Detailed Project
Report (DPR) for the development of ferry service on NW-1. The consultants have been
tasked to identify suitable locations for construction of 18 ferry terminals in six cities
of Varanasi, Patna, Munger, Bhagalpur, Kolkata and Haldia on NW-1.

Statement

The list of terminals on NW - 1, 2 and 3

Name of Fixed Terminal Floating Terminal
Waterway

National GR Jetty-2 (Kolkata), Pakur. Haldia- 1, Haldia- 2, Kolkata (BISN,
Water- Farakka (owned by Farakka Botanical Garden), Shantipur,
way-1 Barrage Project) and Patna Swaroopganj, Katwa, Hazardwari,

(Low level and high level) Downstream Farakka, Upstream
Farakka, Rajmahal, Sahibganj,
Bateshwarsthan, Bhagalpur, Munger,
Semaria, Buxar, Ghazipur, Varanasi and
Allahabad

National Low and high level jetties at Hatsingimari, Jogighopa, Pandu,
Water- Pandu with BG railway link. IWT Tezpur, Silghat, Vishwanathghat,
way-2 cum Ro-Ro terminal at Dhubri Neamati, Bogibeel, Sengajan,

(Assam) Dibrugarh and Oriumghat

National IWAI has already constructed eight permanent terminals on NW-3 viz.,
Water- Kottapuram, Aluva, Maradu, Vaikkom, Thanneermukkom, Trikkunna-puzha,
way-3 Kayamkulam and Kollam. In addition, there are two nos. terminals viz.,

Bolghatty and Willingdon island has also been developed in Cochin Port
Trust limit for container traffic through (Roll-on Roll-off) Ro-Ro/Low-on
Low-off (Lo-Lo) service
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Project report of interlinking of rivers

1743. SHRIMATI JHARNA DAS BAIDYA: Will the Minister of WATER
RESOURCES, RIVER DEVELOPMENT AND GANGA REJUVENATION be pleased to
state:

(a) whether Government has prepared feasibility and the Detailed Project Report
of interlinking of various rivers across the country;

(b) if so, the present status of the report's implementation; and

(c) by when the interlinking of rivers is likely to be completed?

THE MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES, RIVER
DEVELOPMENT AND GANGA REJUVENATION (DR. SANJEEV KUMAR BALYAN):
(a) and (b) Under the National Perspective Plan (NPP) for water resources development
through inter basin transfer of water prepared by this Ministry, National Water
Development Agency (NWDA) has identified 30 links (16 under Peninsular Component
and 14 under Himalayan Component) for preparation of Feasibility Reports (FRs). After
survey and investigations, FRs of J4 links under Peninsular Component and 2 links in
the Himalayan component have been prepared. Details of Present status, States
concerned and States benefited of Inter Basin Water Transfer Links are given in
Statement (See below).

Based on the concurrence of concerned states four priority links for preparation
of Detailed Project Reports (DPRs) have been identified viz; Ken-Betwa link project
Phase-I and II, Damanganga-Pinjal link, Par-Tapi-Narmada link and Mahanadi-Godavari
link. The DPRs of Ken-Betwa Phase I and II, Daman-Ganga-Pinjal, Par-Tapi-Narmada
have been prepared and shared with the respective States. Further, various Statutory
Clearances have been obtained for KBLP Phase-I. The Ken-Betwa link project was
declared as National Project in 2008. The project will benefit the drought prone areas
of Bundelkhand region in Uttar Pradesh and Madhya Pradesh.

Further, the techno-economic clearance to the Damanganga-Pinjal link project has
also been accorded subject to statutory clearances. The DPR of Par-Tapi-Narmada has
been submitted for technical appraisal in Central Water Commission. The DPR of the
Mahanadi-Godavari link could not be taken up as the Government of Odisha was not
agreeable for Mahanadi-Godavari link, a mother link of 9 link system viz., Mahanadi-
Godavari-Krishna-Pennar-Palar-Cauvery-Vaigai-Gundar linkage due to large submergence
involved in Manibhadra Dam. Based on the suggestions of WRD, Government of Odisha,
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NWDA has prepared a preliminary revised proposal of Mahanadi-Godavari Link Project
with reduced submergence and submitted to the State Government of Odisha.

(c) The implementation of any interlinking project has not been taken up. As
such no project is in progress or completed. The stage of implementation of a project
would be reached after its DPR is prepared with the consensus of concerned States
and the requisite statutory clearances are obtained. The estimated time for implementation
will depend upon the construction schedule as per DPR.

Statement

Details of present status of Inter Basin Water Transfer Links, the States involved,
name of rivers and status of Feasibility Reports/Detailed Project Report

Sl. No. Name Rivers States concerned Status

Peninsular Component

1. Mahanadi (Manibhadra) - Mahanadi & Odisha, Maharashtra, FR Completed
Godavari (Dowlaiswaram) Godavari Andhra Pradesh,
link Karnataka, &

Chattisgarh

2. Godavari (Inchampalli) - Godavari & -do- FR Completed
Krishna (Pulichintala) Krishna
link

3. Godavari (Inchampalli) - Godavari and Odisha, Maharashtra, FR Completed
Krishna (Nagarjunasagar) Krishna Madhya Pradesh,
link Andhra Pradesh,

Karnataka and Chattisgarh,

4. Godavari (Polavaram) - Godavari and Odisha, Maharashtra, FR Completed
Krishna (Vijayawada) Krishna Andhra Pradesh,
link Karnataka, and Chhattisgarh

5. Krishna (Almatti) - Krishna and -do- FR Completed
Pennar link Pennar

6. Krishna (Srisailam) - Krishna and -do- FR Completed
Pennar link Pennar

7. Krishna (Nagarjuna Sagar) - Krishna and Maharashtra, Andhra FR Completed
Pennar (Somasila) link Pennar Pradesh and Karnataka,

8. Pennar (Somasila) Cauvery Pennar and Andhra Pradesh, FR Completed
(Grand Anicut) link Cauvery Karnataka, Tamil Nadu,

Kerala and Puducherry
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Sl. No. Name Rivers States concerned Status

9. Cauvery (Kattalai)- Cauvery, Vaigai Karnataka, Tamil Nadu, FR Completed
Vaigai-Gundar link and Gundar Kerala and Puducherry

10. Ken-Betwa link Ken and Betwa Uttar Pradesh and FR and DPR
Madhya Pradesh (Ph-I and II)

Completed

11. Parbati-Kalisindh- Parbati, Madhya Pradesh, FR Completed
Chambal link Kalisindh and Rajasthan and

Chambal Uttar Pradesh (UP
requested to be consulted
during consensus building)

12. Par-Tapi-Narmada link Par, Tapi and Maharashtra and Gujarat FR and DPR
Narmada Completed

13. Damanganga-Pinjal link Damanganga and Maharashtra and Gujarat FR and DPR
Pinjal Completed.

14. Bedti-Varda link Bedti and Varda Maharashtra, Andhra PFR
Pradesh and Karnataka Completed

15. Netravati-Hemavati link Netravati and Karnataka, Tamil Nadu PFR
Hemavati and Kerala Completed

16. Pamba-Achankovil- Pamba, Kerala and Tamil Nadu, FR Completed
Vaippar link Achankovil and

Vaippar

Himalayan Component

1. Manas-Sankosh-Tista- Manas-Sankosh- Assam, West Bengal, PFR completed
Ganga (M-S-T-G) link Tista-Ganga Bihar and Bhutan

2. Kosi-Ghaghra link Kosi and Bihar, Uttar Pradesh PFR completed
Ghaghra and Nepal

3. Gandak-Ganga link Gandak and -do- Draft FR
Ganga completed

(Indian portion)

4. Ghaghra-Yamuna link Ghaghra and -do- FR Completed
Yamuna (Indian portion)

5. Sarda-Yamuna link Sarda and Bihar, Uttar Pradesh, FR Completed
Yamuna Haryana, Rajasthan, (Indian portion)

Uttarakhand and Nepal
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Sl. No. Name Rivers States concerned Status

6. Yamuna-Rajasthan link Yamuna and Uttar Pradesh, Gujarat, Draft FR

Sukri Haryana and Rajasthan Completed

7. Rajasthan-Sabarmati link Sabarmati -do- Draft FR

Completed

8. Chunar-Sone Barrage link Ganga and Bihar and Uttar Draft FR

Sone Pradesh Completed

9. Sone Dam-Southern Sone and Bihar and Jharkhand PFR

Tributaries of Ganga Badua Completed

link

10. Ganga (Farakka)-Damodar- Ganga, West Bengal, Odisha and Draft FR

Subernarekha link Damodar and Jharkhand Completed

Subernarekha

11. Subernarekha-Mahanadi Subernarekha West Bengal & Odisha Draft FR

link and Mahanadi Completed

12. Kosi-Mechi link Kosi and Bihar, West Bengal PFR completed

Mechi and Nepal entirely lies in

Nepal

13. Ganga (Farakka)- Ganga and West Bengal Draft FR

Sunderbans link Ichhamati Completed

14. Jogighopa-Tista- Manas, Tista -do- (Alternative to

Farakka link and Ganga M-S-T-G Link)

(Alternative to dropped

M-S-T-G)

• PFR- Pre Feasibility Report
• FR- Feasibility Report
• DPR- Detailed Project Report

R&R sites of Sardar Sarovar Project

1744. SHRI DIGVIJAYA SINGH: Will the Minister of WATER RESOURCES, RIVER

DEVELOPMENT AND GANGA REJUVENATION be pleased to state:

(a) the number of families affected by Sardar Sarovar Project (SSP), who are still

residing in the submergence area, spread over 214 kilometres, as on date; and
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(b) number of SSP affected families residing below water levels with 139 metres

dam height (after construction completion) and with gates closed, are yet to build

their houses at the 88 SSP Resettlement and Rehabilitation (R&R) sites in Madhya

Pradesh?

THE MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES, RIVER

DEVELOPMENT AND GANGA REJUVENATION (DR. SANJEEV KUMAR BALYAN):

(a) and (b) The total number of families affected by Sardar Sarovar Project (SSP) have

been assessed to be 32684 Project Affected Families (PAFs) in the States of Gujarat,

Madhya Pradesh and Maharashtra. Details of present status of Resettlement and

Rehabilitation (R&R) are given in the Statement (See below).

No PAFs are remaining in the submergence area in the States of Gujarat and

Maharashtra. The Government of Madhya Pradesh has reported that out of 18063 PAFs

to be resettled in Madhya Pradesh, only 6724 PAFs are remaining in the submergence

area upto Full Reservoir Level (FRL) and backwater levels corresponding to 100 years'

flood magnitude. Out of these PAFs, 884 PAFs are in process of shifting as they are

either constructing their houses at RR sites or have made alternative choices of shifting

on their own. Further, most of the remaining PAFs reside in the backwater region

corresponding to 100 years' flood magnitude, and therefore, may not be under the

threat of immediate submergence.All these PAFs have been given R&R package as per

NWDT Award, liberalized R&R policy and Supreme Court Order dated 8th February,

2017.

In addition, the PAFs, who opt for shifting from submergence villages and wish

to construct their houses later on can avail the option of receiving ` 60,000/- for rental

transit accommodation and ` 20,000/- for arranging meals/food, etc., for a period of

3 months. These PAFs have also been extended benefit of Pradhan Mantri AwasYojna

@ ` 1.5 Lakh per family (including ` 18,000/- towards labour component under

MGNREGA). In order to facilitate the shifting process, 23 camp sites (16 in Dhar, 02

in Alirajpur and 05 in Barwani) have been set up and 3400 temporary houses are

provisioned at these places alongwith the provision for basic amenities like toilets,

washrooms, electricity supply, drinking water, connected roads, health facilities, etc.
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Statement

Details of Resettlement and Rehabilitation (R&R) of Project Affected Families
(PAFs) of Sardar Sarovar Dam upto its full reservoir level, i.e. EI. 138.68

M and backwater levels corresponding to 100 years' flood magnitude

State No. of Total Total PAFs resettled in Total PAFs yet
Villages PAFs Gujarat Mahara- Madhya PAFs to be
affected shtra Pradesh  resettled  shifted

Gujarat 19 4763 4763 0 0 4763 NIL

Maharashtra 32 4307 754 3530 0 4284+23* NIL

Madhya 178 23614$ 5551 0 18063 23614 6724**
Pradesh

TOTAL 230 32684 11068 3530 18063 32684

Notes: $ Number of PAFs upto Full Reservoir Level and backwater levels corresponding to 100
years' flood magnitude.

* Remaining 23 PAFs comprise 03 dead with no legal heirs and 20 untraceable. Adequate
house plots and 99 hectares (ha.) of agriculture land (against 35 ha. required) is available
to resettle them.

** These PAFs have been extended R&R package as per NWDT Award, liberalized R&R policy
and Supreme Court Order dated 8th February, 2017. Out of these PAFs, 884 PAFs are in
process of shifting as they are either constructing their houses at RR sites or have made
alternative choices of shifting on their own. Further, most of the remaining PAFs reside
in the backwater region corresponding to 100 years' flood magnitude, and therefore, may
not be under the threat of immediate submergence.

Demarcation of protected/prohibited areas along river Ganga

1745. DR. KANWAR DEEP SINGH: Will the Minister of WATER RESOURCES,

RIVER DEVELOPMENT AND GANGA REJUVENATION be pleased to state:

(a) whether it is a fact that there is no demarcation of protected/prohibited areas

along Ganga river on the lines of Coastal Regulatory Zone (CRZ);

(b) if so, the details thereof; and

(c) if not, whether demarcation can be done for protecting river Ganga?

THE MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES, RIVER

DEVELOPMENT AND GANGA REJUVENATION (SHRI VIJAY GOEL): (a) to (c) Ministry

of Environment, Forest and Climate Change (MoEF & CC) has circulated draft notification

for River Regulation Zones (RRZ) to all states. The notification intends to regulate
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developmental and industrial activities in river flood plains and demarcate river flood
plain in following 3 categories with reference to Highest Flood level (HFL):–

(i) Prohibited Activities Zone (RCZ-PA): extend up to 500 meters from the
Highest Flood Level (HFL) without embankment (up to 100 m from HFL with
embankment).

(ii) Restricted Activities Zone (RCZ-RAI): extend up to 1 km. from outer limit of
prohibited zone without embankment (up to 1.1 kms. with embankment).

(iii) Regulated Activities Zone (RCZ-RAII): extend up to 3 km from outer limit
of restricted activities zone.

Construction of artificial recharge structures for groundwater

1746. SHRIMATI VIJILA SATHYANANTH: Will the Minister of WATER
RESOURCES, RIVER DEVELOPMENT AND GANGA REJUVENATION be pleased to
state:

(a) whether it is a fact that Government is considering to create artificial recharge
structures like percolation tanks, check dams, nala bunds, gully plugs and gabion
structures, in various parts of the country;

(b) whether it is also a fact that provision to arrest ground water flow through
groundwater dams has also been suggested for some States;

(c) whether the master plan envisages construction of about 1.11 crore artificial
recharge structures in urban and rural areas at an estimated cost of about ` 79,178
crores; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES, RIVER
DEVELOPMENT AND GANGA REJUVENATION (DR. SANJEEV KUMAR BALYAN):
(a) to (d) Water conservation and water harvesting works are the prime focus under
Mahatma Gandhi National Rural Employment Guarantee Scheme (MGNREGS). Department
of Land Resources and Ministry of Drinking Water and Sanitation also supplement the
efforts of MGNREGS in water conservation and rain water harvesting. Department of
Land Resources is currently implementing 8214 watershed development projects in 28
States covering an area of about 39.07 million ha. under the Watershed Development
Component (WDC) of the Pradhan Mantri Krishi Sinchayee Yojana (PMKSY) principally
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for development of rainfed portions of net cultivated area and culturable wastelands.
The major activities taken up under the WDC-PMKSY, inter-alia, include ridge area
treatment, drainage line afforestation, soil and moisture conservation, rain water
harvesting, horticulture, and pasture development etc.

The Ministry of Drinking Water and Sanitation has suggested all States to adopt
water conservation measures like roof top rainwater harvesting, erecting sustainability
structures for water conservation etc. For creating such sustainability structures, 10%
of National Rural Drinking Water Programme (NRDWP) funds are provided to the
States.

The "Master Plan for Artificial Recharge to Ground Water in India, 2013", prepared
by Central Ground Water Board (CGWB), envisages construction of about 1.11 crore
artificial recharge structures in urban and rural areas at an estimated cost of about
` 79178 crore. This comprises around 88 lakh recharge structures/facilities utilizing
rainwater directly from roof top and more than 23 lakh artificial recharge and rainwater
harvesting structures for conserving surplus runoff to augment the groundwater
resources. It is estimated that annually about 85,565 MCM of surplus run-off is to be
harnessed to augment the ground water. Master plan has been circulated to the State
Governments for implementation and is also available in public domain on the website
CGWB.

Revised budget allocation for NGP

1747. SHRI KIRANMAY NANDA: Will the Minister of WATER RESOURCES,
RIVER DEVELOPMENT AND GANGA REJUVENATION be pleased to state:

(a) whether it is a fact that less than 20 per cent of allocated budget for Namami
Gange Project (NGP) has been utilized till now;

(b) if so, the reasons therefor; and

(c) whether Government proposes to revise budget allocation or implementation
of the NGP?

THE MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES, RIVER
DEVELOPMENT AND GANGA REJUVENATION (SHRI VIJAY GOEL): (a) and (b)
Under Namami Gange Programme a sum of ` 3,633 crore has been utilized against outlay
of ` 20,000 crore to be utilized by 2019-20. In the early phase of the Programme
expenditure has been less on accounts of various factors including time taken for
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proper planning of the projects conducting condition assessment and feasibility study
of the town located on river Ganga, preparation of Detailed Project Reports (DPRs) and
their approval change of mode of execution to Hybrid Annuity Mode, Court Orders,
Contractual issues etc.

(c) At present, no such proposal is under consideration.

Plan for artificial recharge of groundwater

1748. SHRI N. GOKULAKRISHNAN:
SHRI A. K. SELVARAJ:

Will the Minister of WATER RESOURCES, RIVER DEVELOPMENT AND
GANGA REJUVENATION be pleased to state:

(a) whether it is a fact that Government had come out with a master plan for
artificial recharge of groundwater way back in 2013;

(b) if so, the details thereof;

(c) whether it is also a fact that many State Governments have failed to implement
the said master plan;

(d) whether the extraction of water in those areas had not been regulated
effectively, which has led to serious decline in the groundwater levels in many parts
of the country; and

(e) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES, RIVER
DEVELOPMENT AND GANGA REJUVENATION (DR. SANJEEV KUMAR BALYAN):
(a) to (c) Central Ground Water Board (CGWB) has prepared a conceptual document
entitled "Master Plan for Artificial Recharge to Ground Water - 2013", which provides
information about area specific artificial recharge techniques to augment the ground
water resources, based on the availability of source water and capability of sub-surface
formations to accommodate it. The Master Plan envisages construction of about
1.11 crore artificial recharge structures in urban and rural areas at an estimated cost of
about ` 79178 crore. This comprises around 88 lakh recharge structures/facilities utilizing
rain water directly from roof top and more than 23 lakh artificial recharge and rain water
harvesting structures for conserving surplus run-off to augment the ground water
resources. It is estimated that annually about 85,565 MCM (Million Cubic Meter) of
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surplus run-off is to be harnessed to augment the ground water. The Master Plan has
been circulated to the State/UTs for its implementation and is also available in public
domain. The Master Plan is a conceptual document depicting the type and number of
different artificial recharge structures which are feasible under the prevalent
hydrogeological conditions in a State. Construction of different recharge structures
was envisaged to be undertaken in ongoing Central/State schemes. Further, Mission
Water Conservation framework jointly launched by Ministry of Rural Development,
Department of Land Resources and Ministry of Water Resources emphasized under
MGNREGA for systematic development of land and harnessing of rain water following
'Watershed Principles'. The Mission Water Conservation guidelines also make it
mandatory to spends 65% of total MGNREGS expenditure on Natural Resources
Management (NRM) work in identified 2264 water stressed blocks. These water stressed
blocks, consist of over-exploited/critical and/or irrigation deprived districts based on
availability of ground water and surface water respectively.

(d) and (e) 15 States/Union Territories (UTs) have enacted legislation for ground
water regulation on the lines of Model Bill circulated by this Ministry. Details of such
States are given in the Statement (See below). Water level decline can be attributed to
mainly increased dependence on ground water to meet the growing demand for
agriculture, industrialization and urbanization.

Statement

States/UTs which have implemented ground water legislation

Sl. No. States/UTs Year of enactment of ground
water legislation

1 2 3

1. Andhra Pradesh 2002

2. Assam 2012

3. Bihar 2007

4. Goa 2002

5. Himachal Pradesh 2005

6. Jammu and Kashmir 2010

7. Karnataka 2011
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1 2 3

8. Kerala 2002

9. Maharashtra 2013

10. Telangana 2002

11. West Bengal 2005

12. Chandigarh 2006

13. Dadra and 2009
Nagar Haveli

14. Lakshadweep 2001

15. Puducherry 2003

Sharing of Krishna River water

1749. SHRI DHARMAPURI SRINIVAS: Will the Minister of WATER RESOURCES,

RIVER DEVELOPMENT AND GANGA REJUVENATION be pleased to state:

(a) whether it is a fact that the Krishna River Board Tribunal has sought details

of the Krishna River water utilisation by the States of Telangana and Andhra Pradesh,

along with the details of the projects being carried out on the banks of Krishna River;

(b) if so, the details and the status thereof;

(c) whether Government has taken any decision to reconstitute the Krishna

River Board, the details thereof; and

(d) the action plan chalked out by Government in resolving the sharing of

Krishna River water between Telangana and Andhra Pradesh?

THE MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES, RIVER

DEVELOPMENT AND GANGA REJUVENATION (DR. SANJEEV KUMAR BALYAN):

(a) and (b) Central Government has constituted Krishna River Management Board

(KRMB) as per Clause 85(1) of Andhra Pradesh Reorganization Act, 2014, under the

administrative control of the Ministry of Water Resources, River Development and

Ganga Rejuvenation (MoWR, RD & GR) for administration, regulation, maintenance and

operation of such projects on Krishna River, as may be notified by the Central

Government from time to time.
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For the above purpose, KRMB requests both the States from time to time to

furnish the Krishna River water utilisation through various sources. The State

Governments are furnishing the water utilisation data for the major and medium projects.

However, the data for the minor irrigation schemes is not received.

(c) No Sir.

(d) As per Terms of Reference (ToR) specified in Clauses (a) and (b) of the

Section 89 of Andhra Pradesh Re-organisation Act, 2014, the sharing of Krishna River

Water among the two States has been referred to Krishna Water Disputes Tribunal-II

(KWDT-II) by the Central Government. The matter is Sub-judice. In the mean-time,

KRMB is issuing water release orders from time to time based on arrangement as agreed

mutually by Telangana State and Andhra Pradesh for sharing Krishna water till the final

allocation is made by the KWDT-II.

Assessment of sustainable level of water extraction

1750. SHRI K.R. ARJUNAN: Will the Minister of WATER RESOURCES, RIVER

DEVELOPMENT AND GANGA REJUVENATION be pleased to state:

(a) whether it is a fact that Government has taken up aquifer mapping exercise

in priority areas;

(b) if so, the details thereof;

(c) whether it is also a fact that the mapping will assist States in estimating

quantity and quality of ground water in an aquifer and would help it in assessment of

sustainable level of water extraction; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES, RIVER

DEVELOPMENT AND GANGA REJUVENATION (DR. SANJEEV KUMAR BALYAN):

(a) and (b) Central Ground Water Board (CGWB) has taken up aquifer mapping and

management programme during XII Plan. An area of 5.25 lakh km2 has been prioritized

covering parts of Haryana, Punjab, Rajasthan, Gujarat, Andhra Pradesh, Telangana,

Karnataka, Tamil Nadu and Bundelkhand Region (parts of Uttar Pradesh and Madhya

Pradesh) considering extent of ground water extraction, ground water availability, ground

water quality and other related issues.
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(c) and (d) Aquifer dispositions and their characteristics are expected to help in
improved assessment of ground water resources including quality, quantity and
sustainability. Aquifer maps and ground water management plans thus developed are
shared with the respective State Governments.

Utilisation of Narmada water by each States

†1751. DR. SATYANARAYAN JATIYA: Will the Minister of WATER RESOURCES,
RIVER DEVELOPMENT AND GANGA REJUVENATION be pleased to state:

(a) the water storage capacity and electricity generation capacity of each of the
dams constructed on the Narmada river;

(b) the date on which, the authority would declare the quantity of water in the
Narmada river; and

(c) the quantity of water received and utilised by each State and the action plan
for utilisation of water?

THE MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES, RIVER
DEVELOPMENT AND GANGA REJUVENATION (DR. SANJEEV KUMAR BALYAN):
(a) The water storage capacity and electricity generation capacity of each of the dams
constructed on the Narmada river is as under:–

Sl. No. Name of the Project Live Storage Capacity Power Generation
(MCM) Capacity (MW)

1. Bargi Rani Avanti Bhai Lodhi 3180.0 90.00
Sagar (Bargi Project)

2. Indira Sagar Project 9705.00 1000.00

3. Omkareshwar Project 299.00 520.00

4. Maheshwar Project 0.00 400.00

5. Sardar Sarovar Project 5740.00 1450.00

TOTAL 18924.00 3460.00

(b) Narmada Water Disputes Tribunal (NWDT) Award envisages assessment of
utilizable flow at the end of October every year and directs Narmada Control Authority
(NCA) for furnishing the draft Annual Water Account of the basin by August and final
Annual Water Account by October of the following water year.

†Original notice of the question was received in Hindi.
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(c) The State-wise apportionment of Narmada water at 75% dependability as per
NWDT Award, actual quantum of Narmada water received and the utilisation by the
party States in the water year 2015-16 are as under:

(Figures in million acre feet)

Sl. No. State Apportionment at Share of utilizable Actual
75% dependability flow utilization

as per NWDT
Award

1. Madhya Pradesh 18.25 16.07 8.27

2. Gujarat 9.00 7.93 8.11

3. Maharashtra 0.25 0.22 0.00

4. Rajasthan 0.50 0.44 0.40

TOTAL 28.00 24.66 16.78

The States of Gujarat and Rajasthan are using by and large their full share of water

of river Narmada. Madhya Pradesh is presently utilizing around 8.5 Million Acre Feet

of Narmada water (about 55% of their share) and has made action plans to utilize its

full share of allocation of 18.25 Million Acre Feet (at 75% dependable flow) by the year

2022.

Implementation of AIBP

1752. SHRI R. VAITHILINGAM: Will the Minister of WATER RESOURCES, RIVER

DEVELOPMENT AND GANGA REJUVENATION be pleased to state:

(a) the details of implementation of Accelerated Irrigation Benefit Programme

(AIBP) in the country;

(b) whether Government has noticed any shortcomings in the implementation of

the AIBP;

(c) if so, the details thereof and the reasons therefor;

(d) whether Government proposes to make changes in this programme to check

these shortcomings; and

(e) if so, the details thereof and time by which the changes will take place?
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THE MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES, RIVER

DEVELOPMENT AND GANGA REJUVENATION (DR. SANJEEV KUMAR BALYAN):

(a) to (e) Central Assistance (CA) is provided to the States for completion of Major/

Medium Irrigation (MMI) projects under Accelerated Irrigation Benefits Programme

(AIBP). So far, 297 MMI projects have been included under the scheme, out of which

143 projects have been completed and five foreclosed.

It was reported that some of the States could not provide sufficient State share

funds as per physical and financial programme due to inadequate budget provisions.

During certain years, sufficient budget for CA was also not available. Further, cost

escalation also affected the completion of projects.

A Committee under the Chairmanship of Minister of Water Resources, Government

of Chhattisgarh was constituted to look into the issues related to implementation of

AIBP under Pradhan Mantri Krishi Sinchayee Yojana (PMKSY). The Committee in

consultation with States, identified Ninety Nine (99) ongoing AIBP projects (along with

phases) having irrigation potential of 76.03 lakh ha., for completion in phases up to

December, 2019. For completion of these projects in a mission mode, funding mechanism

through NABARD has been approved by the Government for both Central as well as

State share. A mission has also been established for implementation of these

99 projects.

Further, the procedure for approval of revised cost has been simplified as below:-

(i) No separate clearance/advisory committee clearance/investment clearance is

required for funding of the projects, which have cost escalation of upto 20%

on approved cost (AIBP component) as on 01.04.2012 and no separate

investment clearance form MoWR, RD & GR is required.

(ii) Fast track proforma clearance from Central Water Commission (CWC) is

sufficient for projects where revised cost may be more than the 20% over

and above approved cost as on 01.04.2012 and no separate investment

clearance from MOWR, RD & GR is required.

(iii) Cost escalation over and above 20% on approved cost as on 01.04.2012

shall be borne by the concerned State Government for which they can avail

loan from NABARD under Long Term Irrigation Fund (LTIF).
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Shifting of industrial units from banks of Ganga river

1753. SHRIMATI SAROJINI HEMBRAM: Will the Minister of WATER
RESOURCES, RIVER DEVELOPMENT AND GANGA REJUVENATION be pleased to
state:

(a) whether the industrial units which are located on the banks of Ganga will
be shifted to other places, in order to ensure a clean Ganga;

(b) if so, whether the framework of this plan has been finalised; and

(c) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES, RIVER
DEVELOPMENT AND GANGA REJUVENATION (SHRI VIJAY GOEL): (a) to (c) No, Sir.
No such decision has been taken. However, in case of tanneries units located at Jajmau,
Kanpur, a Task Force has been constituted under the chairmanship of Principal Secretary,
Environment, Government of Uttar Pradesh to examine feasibility of shifting these
tanneries to some other suitable location. National Green Tribunal vide its order dated
13th July, 2017 (in Original Application No. 200 of 2014) has issued direction for
submission of project action plan for tanneries at Jajmau, Kanpur within six weeks
failing which the State Government of Uttar Pradesh shall be duly bound to close the
tannery industry and shift the same from the present location at Jajmau.

Setting up of sewage treatment facilities to clean Ganga

1754. SHRI A.K. SELVARAJ: Will the Minister of WATER RESOURCES, RIVER
DEVELOPMENT AND GANGA REJUVENATION be pleased to state:

(a) whether it is a fact that Government has approved works, worth ` 1,900 crore
for setting up of sewage treatment facilities in many parts of the country, to clean the
Ganga river;

(b) whether it is also a fact that with the approval of these projects 100 per cent
sewage treatment facility would be made available at Haridwar, Rishikesh, Vrindavan,
Varanasi, Allahabad and NCT of Delhi; and

(c) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES, RIVER
DEVELOPMENT AND GANGA REJUVENATION (SHRI VIJAY GOEL): (a) Government
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has approved total 81 projects worth ` 10702.88 crore for sewage treatment facility
including sewage treatment plant, interception and diversion work and sewerage line
network project till 27 July, 2017.

(b) and (c) Yes, Sir. With the sanction of these projects, 100% sewage treatment
facility will be made available for Haridwar, Rishikesh, Vrindavan, Varanasi, Allahabad
and NCT of Delhi for the present population of these town. The details of the capacity
being created/rehabilitated are given below:–

City STP capacity being created by new
construction/rehabilitation

Haridwar 82 MLD

Rishikesh 26 MLD

Vrindavan 5 MLD

Varanasi 190 MLD

Allahabad 191 MLD

Delhi 1044 MLD

MoU between India and Israel on clean water technology

1755. SHRIMATI AMBIKA SONI:
DR. T. SUBBARAMI REDDY:

Will the Minister of WATER RESOURCES, RIVER DEVELOPMENT AND GANGA
REJUVENATION be pleased to state:

(a) whether any cooperation agreement or MoU has been signed during the
recent visit of Prime Minister to Israel for water conservation, waste water treatment,
desalination and cleaning of the Ganga;

(b) if so, the details thereof;

(c) by what time and at which places these facilities would be set up in the
country; and

(d) the sites which have been selected for desalination in the coastal areas in
the country, with details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES, RIVER
DEVELOPMENT AND GANGA REJUVENATION (SHRI VIJAY GOEL): (a) to (d) Yes,
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Sir. Two Memorandum of Understandings for cooperation in the field of water were
signed during the recent visit of the Prime Minister to Israel. First MoU relates to Water
Conservation Campaign and second MoU relates to reform of Uttar Pradesh Jal Nigam.

Amount spent for making Ganga and Yamuna pollution free

†1756. SHRI D.P. TRIPATHI:
 SHRI MOTILAL VORA:

Will the Minister of WATER RESOURCES, RIVER DEVELOPMENT AND GANGA
REJUVENATION be pleased to state:

(a) the amount spent during the last three years for making Ganga and Yamuna
pollution free;

(b) the part of Ganga and Yamuna river that have been made pollution free
during the last three years;

(c) the deadline set for making the entire stretch of Ganga and Yamuna rivers
completely pollution free; and

(d) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES, RIVER
DEVELOPMENT AND GANGA REJUVENATION (SHRI VIJAY GOEL): (a) The amount
spent during the last three years for cleaning of river Ganga and its tributaries including
Yamuna is tabulated below:–

FY from 2014-15 to 2016-17 till 31.03.2017

Financial Year Expenditure/Releases

2014-15 170.99

2015-16 602.60

2016-17 1,062.81

TOTAL 1,836.40

(b) Cleaning of river Ganga is being carried out through various activities
including treatment of municipal sewage, treatment of industrial effluent, river surface
cleaning, rural sanitation, afforestation and biodiversity etc. The municipal sewage
being generated in cities on the banks of Ganga is being managed by a mix of

†Original notice of the question was received in Hindi.

(` in crore)



798 [RAJYA SABHA]Written Answers to Unstarred Questions

Interception and Diversion projects, sewerage Network and Sewage Treatment Plant
(STP) projects.

The four stretches of river Ganga where Biological Oxygen Demand (BOD) levels
are more than permissible limits, as monitored by Central Pollution Control Board
(CPCB) is given in table below:–

State Stretch Identified BOD range/
Length of max value

Stretch (km.) (mg/1)

Uttarakhand Haridwar to Sultanpur Adampur 10 4.2-5.8

Uttar Pradesh Kannauj to Varanasi 450 3.8-16.9

Bihar Buxar to Bhagalpur 40 7.8-27

West Bengal Tribeni to Diamond Harbour 50 3.1-5.8

In other stretches, BOD levels are within permissible limits i.e. =<3 mg/1. However,
as per monitoring reports of CPCB, entire stretch of river Ganga has high levels of
faecal coliform against the prescribed limits.

(c) and (d) Cleaning of river is a continuous process. However, in Namami Gange
3 types of projects are envisaged:–

(i) Short term project

(ii) Medium term project

(iii) Long term project

Efforts are being made to complete Short term and Medium term projects
by 2020.

Clubbing of irrigation projects with CADWM programme

1757. DR. PRADEEP KUMAR BALMUCHU: Will the Minister of WATER
RESOURCES, RIVER DEVELOPMENT AND GANGA REJUVENATION be pleased to
state:

(a) whether it is a fact that Government is planning to expand the Command
Area Development and Water Management (CADWM) by covering eight other minor
irrigation projects; and
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(b) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES, RIVER

DEVELOPMENT AND GANGA REJUVENATION (DR. SANJEEV KUMAR BALYAN):

(a) and (b) Yes, Sir. The Command Area Development and Water Management (CADWM)

programme has been brought under Pradhan Mantri Krishi Sinchayee Yojana (PMKSY)

– Har Khet Ko Pani – from 2015-16 onwards. Government has taken up 99 prioritized

AIBP projects for completion along with their Command Area Development works

under PMKSY in a mission mode. The main objective of taking up Command Area

Development (CAD) works is to enhance utilisation of irrigation potential created, and

improve agriculture production on a sustainable basis through Participatory Irrigation

Management (PIM).

Utilization of flood water in water scarce areas

†1758. CH. SUKHRAM SINGH YADAV:

  SHRIMATI CHHAYA VERMA:

  SHRI VISHAMBHAR PRASAD NISHAD:

Will the Minister of WATER RESOURCES, RIVER DEVELOPMENT AND GANGA

REJUVENATION be pleased to state:

(a) the steps taken by Government to check the flood water flowing into sea

through rivers and rivulets in some States in the country, every year and to utilise it

in the States/places having less availability of water;

(b) the details of achievements of rain water harvesting during the last three

years; and

(c) the steps taken by Government to utilise the rain water throughout the year?

THE MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES, RIVER

DEVELOPMENT AND GANGA REJUVENATION (DR. SANJEEV KUMAR BALYAN):

(a) The inter-linking of rivers is considered to be essential for addressing the twin

problems of water scarcity and flooding in the country. Inter-linking of River (ILR)

Programme has therefore, been taken up on a high priority. This Ministry has formulated

a National Perspective Plan (NPP) for water resources development envisaging inter-

†Original notice of the question was received in Hindi.
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basin transfer of water in the country. Under NPP, National Water Development Agency

(NWDA) has identified 30 links (16 under Peninsular component and 14 under Himalayan

component) for preparation of Feasibility Reports (FRs). After survey and investigations,

FRs of 14 links under Peninsular component and 2 links in the Himalayan component

have been prepared. Present status, States concerned and States benefited of Inter-

Basin Water Transfer Links are given in the Statement. [Refer to the Statement appended

to answer to USQ No. 1743 (part (a) and (b)]

Based on the concurrence of concerned States four priority links for preparation

of Detailed Project Reports (DPRs) have been identified viz. Ken-Betwa link project

Phase-I and II, Damanganga-Pinjal link, Par-Tapi-Narmada link and Mahanadi-Godavari

link. The DPRs of Ken-Betwa Phase I and II, Daman-Ganga-Pinjal, Par-Tapi-Narmada

have been prepared and shared with the respective States. Further, various statutory

clearances have been obtained for KBLP Phase-I. The Ken-Betwa link project was

declared as National Project in 2008. The project will benefit the drought prone areas

of Bundelkhand region in Uttar Pradesh and Madhya Pradesh.

Further, the techno-economic clearance to the Damanganga-Pinjal link project has

also been accorded subject to statutory clearances. The DPR of Par-Tapi-Narmada has

been submitted for technical appraisal in Central Water Commission. The DPR of the

Mahanadi-Godavari link could not be taken up as the Government of Odisha was not

agreeable for Mahanadi-Godavari link, a mother link of 9 link system viz., Mahanadi -

Godavari-Krishna-Pennar-Palar-Cauvery-Vaigai-Gundar linkage due to large submergence

involved in Manibhadra Dam. Based on the suggestions of WRD, Government of

Odisha, NWDA has prepared a preliminary revised proposal of Mahanadi-Godavari link

project with reduced submergence and submitted to the State Government of Odisha.

In order to speed up the implementation of ILR Programme and to arrive at a

consensus on the link proposals between the States, a 'Special Committee for Inter-

linking of Rivers', has been constituted by this Ministry in September, 2014. Thirteen

meetings of the Special Committee for ILR have been held so far (last meeting held on

July 27, 2017 at New Delhi), wherein State Irrigation/ Water Resources Ministers along

with the Secretaries of various States attended the meetings. The Special Committee on

ILR take into consideration all the suggestions/observations of the stakeholders while

planning and formulating the ILR projects.
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(b) and (c) Central Ground Water Board (CGWB) has prepared a conceptual

document titled "Master Plan for Artificial Recharge to Ground Water" - 2013 which

provides information about area specific artificial recharge techniques to augment the

ground water resources based on the availability of source water and capability of sub-

surface formations to accommodate it. The Master Plan envisages construction of 1.11

crore rain water harvesting and artificial recharge structures in the country at an

estimated cost of ` 79,178 crores to harness 85 BCM (Billion Cubic Metre) of water.

The Master Plan has been circulated to all State Governments for adoption.

At present there is no scheme of rain water harvesting with CGWB. However as

spillover work of Demonstrative Artificial Recharge Projects implemented during XI

Plan, a total of 48,43 and 37 number of artificial recharge structures were constructed

during the year 2014-15, 2015-16 and 2016-17 respectively.

Further, through ILR project, optimum utilization of rain-water can be achieved by

diverting the monsoon flood water (which otherwise flows to the sea) through canal

network to needy areas for irrigation, domestic, industrial and ecological purposes.

Sharing of Mahanadi water between Odisha and Chhattisgarh

1759. SHRI A. V. SWAMY: Will the Minister of WATER RESOURCES, RIVER

DEVELOPMENT AND GANGA REJUVENATION be pleased to state:

(a) whether Government has received any complaint from Odisha Government

about the dispute on sharing of Mahanadi water with Chhattisgarh; and

(b) if so, the details of the dispute and action taken to resolve it?

THE MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES, RIVER

DEVELOPMENT AND GANGA REJUVENATION (DR. SANJEEV KUMAR BALYAN):

(a) and (b) The State of Odisha submitted a complaint dated 19.11.2016 to the Central

Government on Mahanadi River Water Dispute under Section 3 of the Inter State River

Water Disputes (ISRWD) Act, 1956. Subsequently, as per Section 4 of the said Act, the

Central Government constituted a Negotiation Committee comprising members from

basin States and concerned Ministries of Central Government, Central Water Commission,

Indian Meteorological Department and National Institute of Hydrology for negotiated

settlement of the dispute, vide Office Memorandum dated 19.01.2017.
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The Negotiation Committee held two meetings on 28.02.2017 and 22.05.2017 and

submitted its report in which it is mentioned that any further meetings of this Committee

would not be fruitful as there had been no participation from complainant State i.e. State

of Odisha in both the meetings. Accordingly, the Ministry concluded that the dispute

cannot be resolved by negotiation and it has been decided to constitute a Tribunal for

adjudication of the dispute. Draft Cabinet Note in this regard has been prepared.

Further, in this regard, the State of Odisha has filed OS No. 1 of 2017- "The State

of Odisha vs State of Chhattisgarh & Ors" before the Hon'ble Supreme Court and it is

listed for 2nd August, 2017. The matter is currently sub judicebefore the Supreme Court.

Sewage Treatment Plants under NGP

1760. SHRI K.T.S. TULSI: Will the Minister of WATER RESOURCES, RIVER

DEVELOPMENT AND GANGA REJUVENATION be pleased to state the total capacity

in million litres per day (MLD) of Sewage Treatment Plants (STPs) proposed to be set

up and the actual capacity installed under the Namami Gange Programme?

THE MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES, RIVER

DEVELOPMENT AND GANGA REJUVENATION (SHRI VIJAY GOEL):

• As per condition assessment and feasibility study carried out by National

Mission for Clean Ganga (NMCG), 3078 Million Litres Per Day (MLD) of

sewage is generated by the towns situated on the main stem of river Ganga.

As of today, sewage treatment capacity available is 1315 Mld.

• National Mission for Clean Ganga has already approved projects for creation

of additional 1075 Mld and these projects are at various stages of

implementation.

• Another 10 no. of projects for creation of approx. 500 Mld Sewage Treatment

Plant capacity are proposed to be approved by December, 2017.

• Under Namami Gange Programme, approx. 150 Mld additional capacity have

been created.

The House then adjourned for lunch at one of the clock.
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The House re-assembled after lunch at two of the clock,

MR. DEPUTY CHAIRMAN in the Chair.

GOVERNMENT BILLS

(i) The Constitution (One hundred and Twenty-third Amendment) Bill, 2017.

(ii) The National Commission for Backward Classes (Repeal) Bill, 2017.

MR. DEPUTY CHAIRMAN: We will now take up the Constitution (One Hundred 

and Twenty-third Amendment) Bill, 2017 and the National Commission for Backward 

Classes (Repeal) Bill, 2017. It will be discussed together. Shri Thaawar Chand Gehlot to 

move the motion.

सामािजक न् याय और अिधकािरता मंतर्  ी (Ǜ  ी थावर चन् द गहलोत): उपसभापित महोदय, मȅ  

Ģ  Î ताव करता हंू: –

 िक भारत के संिवधान का और संशोधन करने वाले िवधेयक पर, लोक  सभा  ǎ  ारा पािरत रू प मȂ  

          और राज् य सभा की Ģ  वर सिमित ǎ  ारा Ģ  ितविेदत रू प मȂ , िवचार िकया जाए।

 उपसभापित महोदय, साथ ही, मȅ  Ģ  Î ताव करता हंू: –

िक  राÍ टर्  ीय  िपछड़ा  वगर्   आयोग  अिधिनयम,  1993  का िनरसन करने वाले िवधेयक पर, लोक 

         सभा ǎ  ारा पािरत रू प मȂ , िवचार िकया जाए।

उपसभापित महोदय, मȅ  भाग् यशाली हंू िक एक ऐितहािसक िनणर् य करने की भिूमका का भारत 

सरकार मȂ  सामािजक न् याय और अिधकािरता मंतर्  ालय के माध् यम से मȅ  िनवर् हन कर रहा हंू। लÇ बे समय 

से – और लÇ बे समय से मेरा आशय 25-30 वषș    से है – देश के जन-Ģ  ितिनिधगण,देश का एक बहुत 

बड़ा ओबीसी वगर्  और समय-समय पर संसद की सिमितयȗ  ने एक बार नहीं , अनेक बार यह मांग की 

थी िक ओबीसी वगर्  के िलए, एस.सी. और एस.टी. वगर्  के िलए जैसे आयोग बने हȅ , उसी अिधकार 

सÇ पƐ   दृ िÍ टकोण को ध् यान मȂ  रखकर के ओबीसी कमीशन का भी गठन िकया जाए। लÇ बे समय के बाद 

अवसर आया है और लोक सभा ने इस िवधेयक को पािरत करके देश को और िपछड़े वगर्  के लोगȗ  को 

बहुत बड़ी सौगात दी है। इस आयोग के गठन के बाद, इस आयोग को अनुसूिचत जाित और अनुसूिचत 

जनजाित के समान ही अिधकार Ģ  ाÃ त हȗ गे। पहले जो आयोग गिठत हुआ था, वह 1993 के अिधिनयम 

के रू प मȂ  जाना जाता था। मंडल कमीशन की िरपोटर्  के आधार पर और सुĢ  ीम कोटर्  के िनणर् य के 

आधार पर तत् कालीन सरकार ने संसद के माध् यम से वह अिधिनयम बनाया था, परन् तु उस अिधिनयम 

मȂ  जो ओबीसी आयोग था, उसको इनसे संबंिधत grievances की जांच करने का अिधकार नहीं  था। 

उसे केवल िकसी जाित को िपछड़े वगर्  मȂ  सिÇ मिलत करना या अगर वह सिÇ मिलत है, तो उससे 

िनकालने का अिधकार था। इसके अलावा उसे कोई िवशेष अिधकार थे ही नहीं , अथार्  Þ  वह issue 

base होता था। िवषय समाÃ त होने के बाद उस आयोग का अिÎ तत् व समाÃ त हो जाता था। अब यह जो 
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आयोग गिठत होगा, इसको संवधैािनक दजार्   Ģ  ाÃ त होगा, इसको िसिवल न् यायालय के अिधकार भी 

Ģ  ाÃ त हȗ गे और िपछड़ा वगर्  की जो समÎ याएं हȅ , जो grievances हȅ , उनको सुनने का अिधकार भी 

होगा। जब यह आयोग इन समÎ याओं को सुनेगा, तो िनिÌ चत रू प से उनको न् याय भी िमलेगा। महोदय, 

जाितयȗ  के सिÇ मलन की दृ िÍ ट और अगर वह वतर् मान मȂ  केन् दर्  ीय सूची मȂ  है, तो उससे बाहर करने की 

दृ िÍ ट से भी, िजस Ģ  कार से अनुसूिचत जाित वगर्  के िलए 341 अनुच् छेद मȂ  Ģ  ावधान है और 342 मȂ  

अनुसूिचत जनजाित वगर्  के िलए Ģ  ावधान है, अनुच् छेद 342 मȂ  एक अनुच् छेद 342(क) और जोड़ा जा 

रहा है। महोदय, राज् य सरकारȗ  के माध् यम से और आयोग के माध् यम से, जो Ģ  Î ताव भारत सरकार के 

पास आएंगे, भारत सरकार व ेĢ  Î ताव आयोग को भेजेगी,  िफर आयोग अपना Ģ  ितवदेन राÍ टर्  पित जी 

को देगा और राÍ टर्  पित जी सरकार को उस Ģ  ितवदेन को action taken के िलए भेजȂ गे। िफर सरकार 

िवधेयक बनाकर संसद से पास कराएगी। महोदय, पहले Ģ  ावधान यह था िक जब आयोग Ģ  ितवदेन दे 

देता था, तो सरकार ही उस पर िनणर् य ले लेती थी, उसमȂ  कई बार सही िनणर् य होने और िवÎ तार से 

चचार्   होने की गंुजाइश कम रहती थी। अब यह काम संसद करेगी और संसद सवȘ  पिर है। इस Ģ  कार से 

उनके िहत मȂ  और सशक् त िनणर् य हो सकȂ  गे और उनके िहत संरक्ष  ण की दृ िÍ ट से यह कानून सफलता 

Ģ  ाÃ त करेगा।

महोदय, मȅ  Ģ  Î ताव करता हंू िक इस िवधेयक पर िवचार िकया जाए।

The questions were proposed.

SHRI B.K. HARIPRASAD (Karnataka): Mr. Deputy Chairman, Sir, before I speak 

on the Constitution (One Hundred and Twenty-third Amendment) Bill, 2017, I would like 

to salute those social reformers who have contributed immensely to reform the Hindu 

society for centuries.

Let me start with the great Saint Basavanna of Karnataka who fought for equality 

among human beings. After Saint Basavanna, Sir, it was Guru Nanak, then came Mahatma 

Jyotirao Govindrao Phule, Savitribai Phule. Then, came Shri Guru Narain who fought 

for temple entry in Vaikom. Then, it was Shahu Maharaj, Dr. Ambedkar and Periyar 

Ramasamy Naicker who fought for self-respect and dignity of human beings.

I got a great respect for hon. Thaawar Chand Gehlot ji who knows his subject pretty 

well. He always confine to his portfolio. But, I don't know what was the urgency that this 

Bill was introduced, for the first time, in the Lok Sabha on 5th April, 2017, and passed on 

10th April, 2017 — in five days! The same was transmitted to the Rajya Sabha on 11th 

and later it was referred to the Select Committee. And, we have a man Friday of the BJP, 

Mr. Bhupender Yadav, for all the Select Committees. He tried whatever best he could do. 

But, finally, they have agreed for disagreement on various issues.

[Ǜ  ी थावर चन् द गहलोत]
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Immediately after the Bill was passed in the Lok Sabha, it came to the Rajya Sabha 

and then it was referred to the Select Committee. In the meeting of the OBC MPs, the hon. 

Prime Minister said and I quote,

"Why Opposition stalled the passage of OBC Bill?"

Later, a few days ago, Shri Thaawar Chandji was in Bangalore and his statement 

was very balanced. But, my friend, Mr. Ananthkumar, who is also Minister, said that the 

Congress is stalling the OBC Bill. What a great statement to make!

Sir, we all know the stand of the BJP and the way it brought in the Bill in Rajasthan, 

Gujarat and Maharashtra to bring economically weaker sections into reservation. Later, 

it is the Court which came to the rescue of OBCs. Let me make it very clear that we are 

not opposed to the OBC Bill. We are opposed to the way it has been brought and the way 

they tried to pass it without discussion. As Thaawarji rightly said, "We are discussing 

about the huge population of the country, it cannot be discussed in five days." Sir, I have 

been in and out of this House since 1990. When we constituted the NCBC way back in 

1993, I was a witness to this in this House. It took its own time and we discussed that 

elaborately. The BJP's — I don't know whether I should call it a parental organization or 

a Pitra Sangathan — RSS has always held that the caste-based reservation divides the 

society and has tried to infuse class-based reservation, which you have seen in Rajasthan 

where they tried to bring in the economically backward classes also.

Sir, the Government should facilitate small and medium enterprises because it all 

rallies round the Reservation Policy. When the Constitution was adopted way back in 

1950, Article 338 was confined to the Scheduled Castes and the Scheduled Tribes, 

where the President used to appoint an officer to go through the difficulties of the SCs 

and the STs and forward the same report to the President of India. Later, by way of the 

65th amendment in 1989 and 1990, the Constitution was amended and a Commission 

was formed for the SCs and STs. That Commission had a Chairman,  Vice-Chairman 

and Members for both the SCs and the STs. The functions of the Commissions were the 

same. They had to report to the President. Then, in 2003, the Constitution was amended 

again and there were separte Commissions for the SCs and STs. As far as Article 338 of 

the Constitution is concerned, the founders of the Constitution did not write the 

Constitution sitting in Nagpur or sitting in the Rashtrothhan Parishad. This Constiution 

came out of a huge struggle. The spirit of the Freedom Movement was against the 

inequlity, slavery and discrimination. When the Constitution was formulated, Artice 338 
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was confined to the SCs, Article 339 was for the STs, and Article 340 was dedicated to 

Other Backward Classes. As rightly pointed out by Mr. Gehlot, in 1993, it is not the 

Government which came forward to constitute the National Commission for Backward 

Classes. In a famous case, Indra Sawhney Vs. Government of India, 1993, it was the 

direction of the Supreme Court, I am saying again, it was the direction of the Supreme 

Court that the then Government constituted the National Commission for Backward 

Classes, with clear guidelines also within as to how the NCBC will function, what the 

duties of the NCBC are. As rightly pointed out by Mr. Gehlot, this Commission was 

looking after the inclusion and exclusion of the OBCs. Article 338, in the context of the 

Indian Constitution, might have come way back in 1950. But if you go through the 

history, it came into existence way back in 1935, Ramsay Macdonald, the then Prime 

Minister, who brought the Communal Order. This list was called the Scheduled Castes 

List. Identification of the Scheduled Castes and the Scheduled Tribes is not a tough job 

because most of the Scheduled Caste people used to live outside the villages or outside 

the towns. So, they were easily identifiable. That is why the list was made way back in 

1935. Some names were also added by 1950. It was very easy to identify even tribals 

because they used to live in forests. So, identifying them was not a problem. But, as far 

as the backward classes are concerned, identifying them is a herculean task. Take for 

example Madhya Pradesh. In Madhya Pradesh, Gehlot sahib, you know that Meenas are 

OBC. राजÎ थान मȂ  ये ही लोग टर्  ाइबÊ स हȅ । Washermen in the Southern parts of the country 

are OBCs, but they are Scheduled Caste in some parts of the Northern India. Then, Koli 

community in Gujarat is OBC. Shri Parshottam Rupala knows pretty well that Koli 

community is OBC in Gujarat, whereas it is Scheduled Caste in Uttar Pradesh. 

Likewise, banias in Bihar are OBC, whereas in other parts of the country, they are a 

forward community. So, there is a huge discrepancy in identifying these classes. Sir, the 

spirit and essence of the freedom movement was to free India from the Britishers, for 

the self-rule and the home rule, but, unfortunately, during the entire period of 70 years 

of Independence, dalits, tribals, OBCs and minorities have been fighting to get their due 

place in governance. The freedom struggle is incomplete until the due representation is 

given to all sections of the society in the governance and until peace is restored in 

J & K. The main motive of the principle of reservation was to eradicate unequal status 

amongst the citizens. Sir, our forefathers fought against the Britishers to have self-rule. 

Was it to give a right exclusively to the selected bureaucracy to get the post held by the 

[Shri B.K. Hariprasad ]
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Britishers? It was not to give a selected post exclusively to the selected bureaucracy 

held by the Britishers. So, that was how our founders of the Constitution thought; they 

thought that reservation was the only way to bring the neglected classes into the 

mainstream. Sir, a majority of the people who are anti-reservationist have unleashed a 

campaign against the reservation saying that it amounts to inefficiency and merit will 

have no place. Sir, I have got my own arguments. As far as reservation is concerned, it 

is not a poverty alleviation programme, it is just like finding a place in the mainstream. 

That is why, reservation is a must. Why are we demanding a legitimate share in the 

Government services? If a job in the Government ends with a mere salary and bribe, 

none of the OBCs, Minorities, or SCs/STs would have bothered. We would have done 

our own professional jobs and earned our livelihood.  But, being in power, or, working 

in the bureaucracy is something different. It will have its own power. That power is 

being misused for the self-sufficients. That is why these communities are demanding 

reservation for all the weaker sections of the society. Sir, I have been in the Standing 

Committee and associated with the Ministry of Social Justice for a long time. In the 

implementation process of reservation, if you go through the records, you will find that 

even for the SCs/STs also, they are unable to fill the entire percentage of reservation 

which is there. Even in respect of the OBCs, even 24 years after the constitution of the 

NCBC, we are unable to fill 19 per cent though we have a reservation for 27 per cent. 

Their interests need to be safeguarded. As Gehlotji rightly said, there was a demand 

from the entire OBC communities to have a constitutional power as it is there for the 

SCs and STs. The constitutional powers and status are there with the Commission for 

the SCs and the STs, but it is not so with the NCBC. The demand was there right from 

2000 onwards. Even in 2012, the MPs' Forum of the OBC had demanded from the then 

Government to give a constitutional status to the NCBC. But even in 2016-17 ...(Time-

bell rings)... Sir, I have not yet started. It is a huge ...

Ǜ  ी हुसैन दलवई (महाराÍ टर्  ): सर, इनको बोलने दीिजए। यह एक important िबल है, इस पर 

वक् त का restriction िबÊ कुल नहीं  होना चािहए। It is a very important Bill. Don't say, 'two 

hours or three hours'. Take it to tomorrow also. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Okay. All right. Then, Mr. Husain Dalwai, you should 

know that there are seven names from the Congress Party. ...(Interruptions)...

Ǜ  ी हुसैन दलवई: यह ठीक है, लेिकन इस िबल के ऊपर इस तरह से restriction लगाना 

िबÊ कुल गलत बात है। It is a very important Bill. यह िबल 52 परसȂ ट लोगȗ  से संबंिधत है।
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SHRI B.K. HARIPRASAD: Sir, if you confine. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: All Members know that it is a very important Bill. I 

am in full agreement. There is no point of dispute over that. But the Congress Party has 

50 minutes. They have given 7 names. ...(Interruptions)... Let me say. They have given 

7 names. That means, I can give only seven minutes. He has taken 14 minutes. If I give 

everybody like that, you have to sit till midnight. Then the BJP has again got 5 names. 

They have also got 50 minutes. ...(Interruptions)...

SHRI BHUBANESWAR KALITA (Assam): Since he is the main speaker, let him 

get, at least, ten minutes. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Now, you have to tell me as to whose time should I 

reduce. Tell me. ...(Interruptions)...

AN HON. MEMBER: Increase the time, Sir. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: You all argue when your side comes. ...(Interruptions)... 

Whose time should I reduce? ...(Interruptions)...

Ǜ  ी Ģ  मोद ितवारी (उǄ  र Ģ  देश): सर, बीजेपी का टाइम reduce कर दीिजए।

MR. DEPUTY CHAIRMAN: Reduce the time of BJP! Fine. Does the whole House 

agree? ...(Interruptions)...

SHRI T.K. RANGARAJAN (Tamil Nadu): Sir, this is an important Bill. Allow them 

to speak. ...(Interruptions)...

SHRI HUSAIN DALWAI: Sir, increase the time. We can discuss this Bill even 

tomorrow. ...(Interruptions)...

SHRI BHUBANESWAR KALITA: Sir, you increase the time of the discussion. 

...(Interruptions)...

SHRI JAIRAM RAMESH (Karnataka): You cut Deputy Chairman's time. 

...(Interruptions)...

MR. DEPUTY CHAIRMAN: Yes; my time. Mr. Rangarajan, it is very easy to speak 

in favour. But remember, they have got 50 minutes and they have given seven names. The 

Congress Party has given seven names. What do I do? ...(Interruptions)...
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DR. T. SUBBARAMI REDDY (Andhra Pradesh): Sir, 'four hours' are not enough. 

We should have more time. ...(Interruptions)...

AN HON. MEMBER: Take the sense of the House. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: I will have to ask one of you to come and sit here. 

...(Interruptions)... What to do? ...(Interruptions)... Okay; then the House should decide. 

We will sit ...

SHRI SITARAM  YECHURY (West Bengal): Sir, the Minister of Parliamentary 

Affairs is consulting his colleague. I think, he is ordering for dinner today. 

...(Interruptions)...

MR. DEPUTY CHAIRMAN: I have no objection. ...(Interruptions)...

SHRI SITARAM YECHURY: Let us sit late and finish it. Don't cut time. 

...(Interruptions)...

MR. DEPUTY CHAIRMAN: Yes, I have no objection. I am very happy to accept 

Yechury's suggestion. We will sit late and have dinner also. I can allow everybody. I have 

no objection. ...(Interruptions)...

THE MINISTER OF STATE OF THE MINISTRY OF MINORITY AFFAIRS; 

AND THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY 

AFFAIRS (SHRI MUKHTAR ABBAS NAQVI): Sir, I have always agreed for dinner. 

...(Interruptions)...

MR. DEPUTY CHAIRMAN: Okay. ...(Interruptions)...

Ǜ  ी मुख् तार अÅ बास नक़वी: सर, उसमȂ  हमȂ  कोई problem नहीं  है। ऑनरेबल मेÇ बसर्  िजतना 

समय लȂ , लेिकन इसके िलए 4 hours allotted है। आप देख लीिजए। ...(Interruptions)...

THE LEADER OF THE OPPOSITION (SHRI GHULAM NABI AZAD): Sir, we 

will decide at 6 o'clock. ...(Interruptions)...

Ǜ  ी मुख् तार अÅ बास नक़वी: ठीक है।

MR. DEPUTY CHAIRMAN: Okay. So, Mr. Hariprasad, you have taken 15 minutes. 

How much more time will you take? Five minutes more! Okay.

SHRI B.K. HARIPRASAD: Mr. Deputy Chairman, Sir, the Minister has rightly 

said that we are discussing about the huge population, more than 50 per cent. In my 
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Parliamentary career, right from 1990, this is the fourth or fifth time that we are discussing 

about this huge population. It is a gross injustice to the people of this country if we don't 

discuss these issues in the Parliament on the floor of the House. It has to be discussed 

threadbare. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: I don't know why so many names have been given. 

...(Interruptions)...

SHRI B.K. HARIPRASAD: Since you said that I have to conclude, I will conclude 

within five minutes.

MR. DEPUTY CHAIRMAN: Okay. You proceed. Take five more minutes.

SHRI B.K. HARIPRASAD: Sir, as far as the reservation is concerned, all these 

Articles — 338, 340, 341, 342 — are interlinked with reservation. Sir, as far as the 

reservation is concerned, we don't know the stand of Bhartiya Janta Party because its 

Mukhiya, the Head of the Bhartiya Janata Party, the father of the Bhartiya Janata Party, 

Sarsang Chalak speaks anti-reservation. ...(Interruptions)...

SHRI LA. GANESAN (Madhya Pradesh): He is confusing with BJP and RSS. 

...(Interruptions)...

MR. DEPUTY CHAIRMAN: Did you understand the point? Talk about the BJP.

SHRI B.K. HARIPRASAD: Sir, he is a neo RSS man and so, he talks about that; 

no problem.

Sir, as far as the issue of reservation is concerned, let me make things very clear. I 

belong to the Congress Party. We believe in democracy and we are very transparent. I don't 

say that the entire Congress Party would support reservation; there are some Members 

who do not support reservation. We believe in democracy. We discuss and may choose to 

disagree too, but, in the Bharatiya Janata Party, that is not the case. In the Congress Party, 

my President, Shrimati Sonia Gandhi, has reserved 50 per cent of the organizational posts 

and positions for SCs, STs, OBCs, women and minorities. So, we are clear that we are not 

opposed to reservation. Let me make that point clear.

Sir, as far as the Bill is concerned, there was a simple demand, right since 2000, for 

constitutional status for the NCBC. Instead of repealing the Act of 1993 they could have 

[Shri B.K Hariprasad ]
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given a constitutional status to the NCBC, which was constituted in 1993. Sir, the NCBC 

was constituted, under the directions of the Supreme Court, under Article 340. Ideally, the 

NCBC, constituted by the 1993 Act, ought to have / been adopted either by recognizing 

it under Article 340, or else, Article 340 ought to have been inserted with additional 

functions for the Commission, as in existence under Article 338 that provided for the 

National Commission for Scheduled Castes and Scheduled Tribes.

Sir, Article 338A says that the grievances of the OBC and the Anglo Indian 

community should be looked after by the National Commission for Scheduled Castes. 

It is almost 30 years now. How many complaints from OBCs have been tackled by this 

Commission?

Not even one complaint has been sorted out by this Commission. As far as 

identifying castes is concerned; Article 341 identifies the Scheduled Castes, Article 342 

identifies the Scheduled Tribes and the proposed amendment with Article 342A wants 

the President to notify the OBCs. Even during 1993, when the Supreme Court directed 

the Government, it directed that there should be a National Commission for Backward 

Classes at the national level, and a National Commission for Backward Classes at the 

State level also. After repealing this Act, it is very silent on the State Commissions and the 

powers of the States to identify OBCs. I just want Mr. Gehlot to assure that the powers of 

the State Governments won't be curtailed. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: You may address the Chair.

SHRI B.K. HARIPRASAD: Sir, he is my senior colleague and a constitutional 

expert. I am not a constitutional expert. I have to go by his suggestions too.

MR. DEPUTY CHAIRMAN: No, no. No tutoring during discussion! 

...(Interruptions)...

SHRI B.K. HARIPRASAD: Sir, repealing the Act of 1993 means that nothing 

would stay as it is and, again, the directions of the Supreme Court are being negated. So, 

this Commission would not help the Backward Classes and would take away the powers 

of the States too. They want to centralize all the powers, as they have done in other cases. 

This cannot happen in the case of OBCs. As I have already said, though the Act was 

passed in Parliament way back in 1993 for purposes of employment, etc. and way back 

in 2007 for education, nothing has been implemented so far. If they centralize all things 
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like employment, identification of castes, etc., they would be doing gross injustice to the 

OBCs. They should think twice before scrapping the powers of the States because, as I 

have already mentioned, it is the States which identify various castes and communities. 

They know better than the people sitting here in Delhi. Hence, amending Article 342 and 

equating identification of OBC List to the SC/ST List should not be done. ...(Time bell 

rings)... Sir, I will just conclude.

MR. DEPUTY CHAIRMAN: You have already taken almost half of your party's 

time.

SHRI B.K. HARIPRASAD: Sir, as I said, there was no need to repeal the National 

Commission for Backward Classes Act, 1993. Under this Act No. 27 of 1993, the 

provision regarding a sitting or a retired Judge of the Supreme Court or a High Court, 

the direction of the Supreme Court in the Mandal judgment is in force. But the Act is 

being repealed in full by Bill No.70 of 2017. That Act need not be repealed in its entirety. 

Chapter III regarding functions and powers of the Commission alone could be repealed 

in view of establishing the new NCBC. It appears that the Union Government is not in 

favour of appointing a Judge of the Supreme Court or High Court as a Chairperson. Even 

if they don't get a retired Judge of the Supreme Court or High Court, they can think of a 

social scientist or a man who has worked for the welfare of the backward classes. Instead 

of doing that, this Bill is very silent on this issue also. The way they are amending the 

Constitution through this Bill is not in the interest of the backward classes. It is not in the 

interest of the powers of the States. With these words, I thank you very much for giving 

me this opportunity.

MR. DEPUTY CHAIRMAN: Now, Shri Bhupender Yadav.

Ǜ  ी हुसैन दलवई: सर, मेरा Ã वाइंट ऑफ ऑडर् र है।

MR. DEPUTY CHAIRMAN: What is your point of order?

Ǜ  ी हुसैन दलवई: सर, इसके बारे मȂ  मȅ ने dissent note िदया था। That dissent note is not 

reported in the Report of the Select Committee that has been submitted here.

MR. DEPUTY CHAIRMAN: Your name is there for the discussion. When you 

speak on the Bill, you can mention this point.

Ǜ  ी हुसैन दलवई: सर, इसमȂ  मेरा Ã वाइंट ऑफ ऑडर् र है।

[Shri B.K Hariprasad ]
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MR. DEPUTY CHAIRMAN: It is not a point of order. When you speak, you can 

raise that point. It is a point which should have been raised in the Select Committee; not 

here. But when you speak, you can mention your point. Now, Shri Bhupender Yadav.

Ǜ  ी भूपेन् दर्   यादव (राजÎ थान): सÇ माननीय उपसभापित महोदय, चंूिक Ǜ  ी हुसैन दलवई जी ने 

Ã वाइंट ऑफ ऑडर् र उठाया है, इसिलए मȅ  सबसे पहले उसी पर कहना चाहता हंू िक सिमित के Rules 

of Procedure के Rule 90 sub-rule मȂ , मेरा ऑडर् र है। ...(Ë यवधान)...

MR. DEPUTY CHAIRMAN: You don't worry about the point of order. You may 

make your speech.

Ǜ  ी भूपेन् दर्   यादव: सर, ये मेरा ऑडर् र है, व ेपढ़ सकते हȅ ।

सÇ माननीय उपसभापित महोदय, अभी Ǜ  ी बी.के. हिरĢ  साद जी ने चचार्   को शुरू  करते हुए यह 

कहा िक यह िबल OBC समाज के िवरोध मȂ  है। वसेै तो यह चचार्   संिवधान संशोधन के ऊपर हो रही है, 

लेिकन मȅ  कहना चाहता हंू िक यह चचार्  , समाज का जो िपछड़ा वगर्  है, उसे लÇ बे समय से िजस न् याय 

की अपेक्ष  ा है, उस न् याय को अब इसके माध् यम से देने के िलए है।

महोदय, संसद की सिमित मȂ  भी हमने लगभग 72 experts को examine िकया। वह संसद की 

सिमित थी, लेिकन उस समय मेरे िलए वह एक भावनात् मक क्ष  ण था जब कुछ लोगȗ  ने आकर कहा िक 

OBC के इस संवधैािनक संशोधन को वतर् मान सरकार और वतर् मान Ģ  धान मंतर्  ी जी ǎ  ारा लाया गया है 

और यह 70 साल मȂ , देश के सबसे बड़े वगर्  को न् यायपूणर्  शासन देने के िलए सबसे बड़ा कदम है।

महोदय, ऐसा िपछले 70 साल मȂ  नहीं  हुआ। देश वषर्  1947 मȂ  आज़ाद हुआ। हम अनुच् छेद 340 को 

1979 की संिवधान सभा मȂ  लेकर आए। वषर्  1950 मȂ  काका साहेब कालेलकर कमीशन बना, लेिकन 

काका साहेब कालेलकर कमीशन आप लोगȗ  ने लागू नहीं  िकया। न केवल काका साहेब कालेलकर 

कमीशन को कांगर्  ेस ने लागू नहीं  िकया, बिÊ क आपने 1950 से लेकर 1975 तक देश मȂ  इमरजȂ सी 

लगाई, लेिकन िपछड़े वगș    के िलए काका साहेब कालेलकर कमीशन के बाद कोई एक कदम उठाया 

हो, तो आप बता सकते हȅ । उसके बाद भी, जब मंडल कमीशन बना – देश मȂ  जब कांगर्  ेस की िवपरीत 

सरकार आयी, तो 1978 मȂ  मंडल कमीशन बना। 1978 मȂ  जब मंडल कमीशन बना, वह मोरारजी देसाई 

ने बनाया था। 1978 मȂ  बने मंडल कमीशन की िरपोटर्  1980 मȂ  आयी, लेिकन उसके बाद भी ओबीसी का 

िरजवȃ  शन लागू नहीं  िकया गया। ओबीसी का िरजवȃ  शन 1990 मȂ  लागू िकया गया और उस official 

memorandum को भी चैलȂ ज करने का काम िकया गया। मȅ  इस सदन को िवनĦ  ता के साथ यह 

िनवदेन भी करना चाहता हंू िक 2001 मȂ  कांगर्  ेस के ही सांसद Ǜ  ी हांिडक के नेतृत् व मȂ  ओबीसी कमेटी 

बनी। ओबीसी कमेटी की पहली िरपोटर् , िजसकी अध् यक्ष  ता कांगर्  ेस के सांसद Ǜ  ी हांिडक ने की, उसमȂ  

उन् हȗ ने कहा िक ओबीसी का जो 1993 का एक् ट बना है, इंिदरा साहनी के जजमȂ ट के बाद, इसको आप 

संवधैािनक मान् यता देने का काम कीिजए। उस पर कोई अमल नहीं  िकया गया। उसका तथ् य यह भी है 

िक ...(Ë यवधान)...
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Ǜ  ीमती िवÃ लव ठाकुर (िहमाचल Ģ  देश): सर, मेरा एक point of order है। ...(Ë यवधान)... सर, 

ये जो कह रहे हȅ , इन् हीं  के लोग मंडल कमीशन के िखलाफ हाई कोटर्  मȂ  गये थे। ...(Ë यवधान)...

Ǜ  ी भूपेन् दर्   यादव: इसमȂ  point of order क् या है? ...(Ë यवधान)...

Ǜ  ीमती िवÃ लव ठाकुर: मȅ  िहमाचल Ģ  देश का एक उदाहरण दे सकती हँू। ...(Ë यवधान)...

Ǜ  ी भूपेन् दर्   यादव: इसमȂ  point of order क् या है? ...(Ë यवधान)...

MR. DEPUTY CHAIRMAN: That is no point of order. ...(Interruptions)... That is 

no point of order. ...(Interruptions)...

Ǜ  ी नीरज शेखर (उǄ  र Ģ  देश): सर, point of order यह है िंक म डल के िखलाफ गया। 

...(Ë यवधान)...

MR. DEPUTY CHAIRMAN: That is a point, not point of order. 

...(Interruptions)...

Ǜ  ी भूपेन् दर्   यादव: सच बहुत कड़वा होता है। ...(Ë यवधान)... सच बहुत कड़वा होता है। 

...(Ë यवधान)...  सच इतना कड़वा होता है िक ...(Ë यवधान)... सच इतना कड़वा होता है िक मȅ  जो 

कह रहा हँू, यह सब तथ् य, इितहास के ही तथ् य हȅ । मȅ  यह कह रहा हँू िक हांिडक कमीशन की िरपोटर्  

यहाँ पर आई। यह सदन के इितहास मȂ  दजर्  है िक 10 साल यूपीए की सरकार चली। आप हांिडक 

कीमशन की Action Taken Report पिढ़ए। वह बार-बार यह कह रहे हȅ  िक यूपीए सरकार ओबीसी को 

इस न् यायपूणर्  शासन को देने मȂ  िवफल िसǉ   हुई। यह आपके ही सांसद की िरपोटर्  है। इसिलए मȅ  यह 

कहना चाहता हंू िक हमने हमारे संिवधान मȂ  -- अनुच् छेद 338 की बात हिरĢ  साद जी ने कही। जब 

हमारा संिवधान बना, तो हमारे संिवधान मȂ  हम लोगȗ  ने आिर्ट  कल 338, आिर्ट  कल 339, आिर्ट  कल 340, 

आिर्ट  कल 341 और आिर्ट  कल 342 रखा। देश मȂ  जो एंग् लो-इंिडयंस हȅ , उनके िलए हमने आिर्ट  कल 336 

और आिर्ट  कल 337 रखा। उस समय जो सबसे नीचे के Î तर पर  Scheduled Castes and 

Scheduled Tribes थे, उनको समाधान देने के िलए forum बने, उनकी grievances को address 

करने के िलए forum बने, इसके िलए आिर्ट  कल 338 बना। देश मȂ  जो Scheduled Tribes के लोग हȅ , 

उन लोगȗ  के शासन करने मȂ  जो हमने 5th Schedule and 6th Schedule रखे, उसका 

administration सही तरीके से हो, इसके िलए आिर्ट  कल 339 रखा। लेिकन यह जो लÇ बे समय से 

शैिक्ष  क और सामािजक रू प से िपछड़ा वगर्  है, इसकी पहचान कैसे की जायेगी? इसकी पहचान करने 

के साथ, इसको remedy कैसे उपलÅ ध करायी जायेगी, इसके िलए आिर्ट  कल 340 बना। काका साहेब 

कालेलकर कमीशन आया और उसके बाद मंडल कमीशन आया। उसके बाद जो Scheduled Castes 

हȅ , क् यȗ िक हमने Government of India Act के बाद जब कहा िक ये classes depressed classes हȅ , 

तो बाद मȂ  उन depressed classes, Scheduled Castes के िलए हमने आिर्ट  कल 341 मȂ  

Presidential Order मȂ  Ģ  ावधान रखा और आिर्ट  कल 342 मȂ  हमने Scheduled Tribes के 

नोिटिफकेशन का Ģ  ावधान रखा। जब 340 मȂ  बैकवडर्  क् लास की पहचान उसके 11 indicators मȂ  मंडल 
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कमीशन के ǎ  ारा की गई, तो सुĢ  ीम कोटर्  ने यह कहा िक आपने ये जो 11 indicators िकए हȅ , इनके 

inclusion और exclusion के िलए कोई संÎ थागत Î वरू प देना चािहए। लेिकन जो संÎ थागत Î वरू प 

िदया गया, उसके बारे मȂ  हांिडक कमीशन, पािर्ल  यामȂ ट की कमेटी ने कहा िक यह पयार्  Ã त नहीं  था। यह 

पयार्  Ã त इसिलए नहीं  था, क् यȗ िक ओबीसी समाज मȂ  भी ऐसे छोटे-छोटे वगर्  हȅ , िजनको अत् याचारȗ  का 

िशकार होना पड़ता है। मȅ  डा. लोिहया को क् वोट करना चाहंूगा। डा. लोिहया ने कहा था िक "ये जो 

दोनȗ  धाराएं हȅ  - जाित के आधार पर िजन लोगȗ  को िपछड़ा रखा गया है, उनको उनके समतामूलक 

अिधकार देना और उनको आिर्थ  क रू प से तरक् की के राÎ ते देना.....," इसिलए डा. लोिहया का जो 

एक फेमस आिर्ट  कल है, मानव समाज का िवकास, वगर् , जाित... उसमȂ  उन् हȗ ने कहा, "धोबी, नाई, 

तेली, लोहार और अन् य िपछड़ी जाितयȗ  की पचास िकÎ मȗ  की झंझटे हȅ , जैसे अच् छी सड़कȂ   हȗ , सÎ ता 

कच् चा माल िमले, पुिलस जुÊ म बंद हो, इनके कायș    को कर, इनका िवÌ वास Ģ  ाÃ त करने के िलए इनके 

जाित  संगठनȗ  को आगे ला करके राजनीित मȂ  लाना होगा और िजससे बहुजन समाज ताकत मȂ  आ 

सकेगा।" लेिकन अगर उनके ऊपर पुिलस का जुÊ म होता है, तो हमारे पास 70 सालȗ  मȂ  मेकेिनज् म क् या 

था? कोई छोटा नाई है, तेली है, धोबी है, कुÇ हार है, कहार आिद है, अगर वह अपने गांव मȂ  सामािजक 

Ģ  ताड़ना का िशकार होता है, तो मेकेिनį म कहां था? इसी के िलए ओबीसी कमेटी बार-बार कहती रही 

िक आप इस बॉडी को Constitutional Body बनाइए। इसको आप िसिवल कोटर्  का अिधकार दीिजए, 

िजसको सुĢ  ीम कोटर्  ने भी इंिदरा साहनी के जजमȂ ट मȂ  कहा है िक इनका adequate representation 

होना चािहए। अगर 70 सालȗ  मȂ  ये सरकारी नौकिरयȗ  मȂ  नहीं  आए हȅ , तो कोई तो ऐसी बॉडी होनी 

चािहए, जो संवधैािनक रू प से इनके अिधकारȗ  को जान सके, इनके अिधकारȗ  के िलए सरकारी 

अिधकािरयȗ  को तलब कर सके। हमȂ  कोई तो ऐसी बॉडी बनानी चािहए, जो सारे शासन और Ģ  शासन 

को accountable बना सके। इसीिलए हमने संिवधान बनाते समय 338 मȂ  यह Ģ  ोिवजन िकया था। जो 

देश मȂ  केवल एससी और एसटी के िलए है, वह िवकास की रोशनी ओबीसी वगर्  को नहीं  पहंुची और 

इसीिलए पािर्ल  यामȂ ट की भी कमेटी ने कहा िक आपने 338 मȂ  िजस Ģ  कार से  2003 मȂ  अटल जी 

सरकार के समय शेǹ  ूÊ ड काÎ ट् स कमीशन के िलए मेकेिनį म रखा है, उसके बाद मȂ  उसको extend 

करके शेǹ  ूÊ ड टर्  ाइÅ स के िलए िदया है, सेम मेकेिनį म आप ओबीसी को भी दीिजए।  इसके साथ ही 

जो शेǹ  ूÊ ड काÎ ट् स किमशन है, उसने भी यह कहा है िक चंूिक हमारे पास इतनी सारी atrocities के 

केसेज़ आ रहे हȅ , इसिलए आप ओबीसीज़ के िलए अलग कमीशन बनाइए। पी.एल. पुिनया साहब भी 

उसके चेयरमैन रहे हȅ । शेǹ  ूÊ ड काÎ ट् स कमीशन भी यह कह रहा था, िजसके पास 338 के तहत इस 

constitutional mechanism को डील करने की पावर थी। वह ओबीसी के िलए अलग कमीशन बनाने 

की बात इसिलए कह रहा था, क् यȗ िक समाज मȂ  िभƐ  -िभƐ   Ģ  कार की atrocities हȅ । इसको दे करके 

Ģ  धान मंतर्  ी, Ǜ  ी नरेन् दर्   मोदी जी ने समतामूलक समाज का एक बहुत बड़ा काम िकया है। हम Ģ  धान 

मंतर्  ी जी को बधाई देना चाहते हȅ  िक देश की एक जो गरीब जनता, देश का एक जो बड़ा बहुसंख् यक 

समाज... और मȅ  यहां यह कहना चाहता हँू िक जो ओबीसी है, वह religion neutral term है, ओबीसी 

िहन् दू, मुसलमान, ईसाई नहीं  होता है, ओबीसी िकसी पूजा के आधार पर नहीं  होता है, बिÊ क ओबीसी 

समाज का वह वगर्  है, जो समाज के िनचले तबके मȂ  है, िजसको न् याय पाने की अपेक्ष  ा 70 सालȗ  से थी। 

उसको देने का काम Ģ  धान मंतर्  ी, नरेन् दर्   मोदी जी ने िकया है, इसिलए इसको लेकर कई बार संशय भी 

खड़ा िकया जाता है। जो संशय खड़ा िकया जाता है, उसको मȅ  यहां Î पÍ ट करना चाहता हँू। यह कहा 
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जाता है िक यह देश के federalism पर बहुत बड़ा खतरा हो जाएगा, राज् यȗ  के अिधकारȗ  का क् या 

होगा? मȅ  यहां यह कहना चाहता हँू िक सदन के सामने और सदन के माध् यम से देश के सामने कम से 

कम यह िवषय जाना चािहए िक देश की सेन् टर्  ल िलÎ ट मȂ  लगभग साढ़े पांच हजार जाितयां और वगर्  

ओबीसी के अंतगर् त हȅ  और राज् यȗ  की सूची मȂ  लगभग साढ़े दस हजार के करीब जाितयां और वगर्  

ओबीसी के अंतगर् त हȅ । इनके जो identification का काम है और संसद को जो पावर है, वह साढ़े पांच 

हजार सेन् टर्  ल िलÎ ट की ही पावर है, राज् यȗ  के अिधकार उनके पास सुरिक्ष  त रहȂ गे और इसिलए इस 

अमȂ डमȂ ट के संघात् मक ढांचे को मजबूत बनाने का ही काम िकया गया है। हमने पहली बार इस Ë यवÎ था 

को खड़ा िकया िक अगर OBC पदȗ  को भरने का काम नहीं  िकया जायेगा, तो OBC Commission की 

report संसद के सामने रखी जाएगी। देश के लोकतंतर्   का यह तकाज़ा होना चािहए िक अगर िनचले 

वगर्  के लोगȗ  को न् याय नहीं  है, तो व ेसारे दÎ तावजे संसद के सामने, कारणȗ  के साथ आने चािहए। वही 

करने का Ģ  ावधान इस OBC Commission मȂ  िकया गया है।

यहां सामािजक पिर वतर् न की  आवÌ यकता के िलए जो नाम Ǜ  ी हिरĢ  साद जी ने िलए, व ेसारे 

नाम वदंनीय हȅ । इस देश मȂ  लंबे समय से, हमारे Î विर्ण  म काल से, जाितगत जड़ता को तोड़ने का काम, 

जो भगवान बुǉ   ने 2,600 साल पहले िकया, उसके बाद जब यह सदी शुरू  हुई, इस सदी मȂ  सारे 

जाितगत जड़ता के मानकȗ  को तोड़ने का काम, जो नाम यहां हिरĢ  साद जी ने िलए हȅ , उन सबने बहुत 

बड़ा सामािजक पिर वतर् न िकया है। लेिकन आज इसकी आवÌ यकता क् यȗ  है? मȅ  यहां Î वामी िववकेानंद 

को quote करना चाहंूगा और मेरा मानना है िक हमारा आज जो वगर्  है, आज िजस नए भारत की 

कÊ पना हम करते हȅ  और िजस िवचारधारा मȂ  हमारी पाटीर्  , हमारे िवचार और हमारे िवचारȗ  के Ģ  णेता, 

पं. दीनदयाल उपाध् याय से लेकर अभी तक पूरी पाटीर्   का िसǉ  ांत िवÌ वास करता है, उसे बनाने वालȗ  

मȂ  Î वामी िववकेानंद के िवचार भी हमȂ  Ģ  भािवत करते हȅ । इसिलए मȅ  उन् हȂ  quote करना चाहंूगा। उन् हȗ ने 

कहा है - 'मȅ  सामािजक जीवन मȂ  एक काम कर सकता हंू, तो तुम दूसरा। तुम एक देश पर शासन कर 

सकते हो, तो मȅ  पुराने जूतȗ  की मरÇ मत कर सकता हंू। पर यह कोई कारण नहीं  िक तुम मुझसे बड़े हो, 

क् यȗ िक क् या तुम मेरे जूते की मरÇ मत कर सकते हो और क् या मȅ  देश का शासन चला सकता हंू? मȅ  जूते 

सुधारने मȂ  चतुर हंू तो तुम वदे पढ़ने मȂ  चतुर हो। परन् तु कोई कारण नहीं  िक तुम मेरे िसर को अपने पैरȗ  

से कुचलो। यिद कोई हत् या करे, तो उसकी Ģ  शंसा क् यȗ  की जाए और यिद िसफर्   एक सेव चुराए, तो 

उसे फांसी क् यȗ  दी जाए? इस सबका अंत होना ही चािहए।' हम भी मानते हȅ  िक समाज ऐसा बनना 

चािहए िजसमȂ  इस सबका अंत हो सके।

आगे उन् हȗ ने quote करते हुए कहा - "मȅ  कहता हँू - जीवन कर्  म को िनभाने का यही एक 

Î वाभािवक मागर्  है। मनुÍ य अपना समूह बनाता ही है, पर तुम इससे छुटकारा नहीं  पा सकते। कहीं  भी 

जाओ, तुम जाित देखोगे ही। पर इसका यह अथर्  नहीं  है िक उसके साथ ही िवशेषािधकार भी िचपके 

रहȂ । इन िवशेषािधकारȗ  को नÍ ट करना चािहए। जब हम सामािजक और शैिक्ष  क आधार पर समाज के 

इन वगș    को आगे बढ़ाने की बात करते हȅ , तो हम चाहते हȅ  िक समाज मȂ  िवशेषािधकार  आधािरत 

समाज की रचना समाÃ त होनी चािहए। यही समता-मूलक समाज है।" ये Î वामी िववकेानंद के िवचार 

हȅ । अपने को िविभƐ   समूहȗ  मȂ  िवभक् त करना तो समाज का Î वभाव ही है, पर हम िजन् हȂ  नÍ ट करना 

[Ǜ  ी भपेून् दर्   यादव]
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चाहते हȅ , व ेिवशेषािधकार हȅ । उसी िदशा मȂ  यह कदम संिवधान संशोधन िवधेयक लाकर हमारे Ģ  धान 

मंतर्  ी, Ǜ  ी नरेन् दर्  भाई मोदी ने उठाया है। ...(समय की घंटी)... उन् हȗ ने आगे कहा - "यिद तुम धीमर को 

वदेांत पढ़ा दो तो वह यही कहेगा िक िजस Ģ  कार तुम एक मनुÍ य हो, वसैा मȅ  भी हंू। मȅ  धीमर हंू तो तुम 

तत् व-ज्ञ  ानी हो, परन् तु तुममȂ  भी वही ईÌ वर है, जो मुझमȂ  है। यही हम भी चाहते हȅ  िक िकसी के िलए कोई 

िवशेषािधकार न हो। सबको एक-समान अवसर Ģ  ाÃ त हȗ । Ģ  त् येक Ë यिक् त को यही िसखाओ िक ईÌ वर 

तुÇ हारे भीतर है, तभी वह मुिक् त पाने का Ģ  यत् न करेगा।' इन् हीं  समता-मूलक िवचारȗ  को लेकर हमारी 

पाटीर्   भी समाज मȂ  काम करती है। लेिकन हमारी िवचारधारा और बाकी वगș    की िवचारधाराओं मȂ  एक 

अंतर भी है। हम जाित और समाज के एक वगर्  को दूसरे वगर्  से लड़ाकर समता पैदा नहीं  करना चाहते। 

हम समता के अवसर देकर, सभी समाजȗ  को सबल बनाकर, आगे बढ़ाना चाहते हȅ , इसीिलए हम 

'सबका साथ, सबका िवकास' के साथ चुनाव जीतकर सरकार मȂ  आते हȅ । ...(समय की घंटी)... 
महोदय, हमारी तरफ से तीन वक् त हȅ । दो वक् त कम हो गए हȅ । दो Î पीकसर्  कम हो गए हȅ ।

इसिलए मȅ  कहना चाहता हंू िक समाज मȂ  इस सच् चाई को Î वीकार करना चािहए िक अवसर 

िमलने के बाद योग् यता अपने आप आती है। लेिकन समाज के जो 60 Ģ  ितशत वगर्  हȅ , उन् हȂ  अवसरȗ  की 

उपलÅ धता कैसे कराई जाएगी? उन् हȂ  अवसरȗ  की उपलÅ धता तभी कराई जा सकती है, जब हम 

unequal और equal को एक platform पर लेकर आएं। हमने affirmative action की िजस धारणा को 

अपने संिवधान मȂ  िवकिसत नहीं  िकया है, दुिनया की हर सÆ य मानवता ने इसे िवकिसत िकया है। 

Affirmative action की धारणा यह है िक unequal और equal को same platform िमले, तािक सब 

लोगȗ  को समाज मȂ  आगे बढ़ने का अवसर िमले। इसिलए सामािजक और शैिक्ष  क आधार पर इन वगș    

की पहचान करने का काम देश मȂ  एक Ģ  िकर्  या के अंतगर् त िकया जाता है, लेिकन लंबे समय से इस 

Ģ  िकर्  या मȂ  राजनैितक हÎ तक्ष  ेप के कारण हम छोटी-छोटी भावनाओं मȂ  बदल गए थे। इन छोटी-छोटी 

भावनाओं मȂ  हमने जाितयȗ  के समूह खड़े कर िदए। इसिलए बिढ़या यह है िक ये जो administrative 

measures हȅ , इनके inclusion or exclusion की पॉवर संसद के अंदर होनी चािहए, तािक देश की 

चुनी हुई जनता का िववके यह तय करे िक असली िपछड़ा कौन है, उसको अिधकार देने का काम हो, 

यही इस संिवधान संशोधन के माध् यम से हमने िकया है। इसिलए इस पॉवर को पािर्ल  यामȂ ट मȂ  देना 

आवÌ यक है। इस पर गÇ भीरता से िवचार होना चािहए। हम एक ऐसा समाज खड़ा न करȂ , जहाँ पर 

केवल अपनी जाितयȗ  को वोटȗ  मȂ  तौलने के िलए, हम केवल नारे लगाने के िलए लोगȗ  को एक दूसरे के 

सामने खड़ा करȂ । इस पर िववकेपूणर्  तरीके से पािर्ल  यामȂ ट मȂ  चचार्   हो। इसिलए संवधैािनक संशोधन के 

माध् यम से ये अिधकार पािर्ल  यामȂ ट को िदए गए हȅ , लेिकन इसके साथ-साथ सरकार The Repeling 

and Amending Bill भी लाई है, क् यȗ िक यह confusion खड़ा िकया जाता है िक अब existing तरीके 

का क् या होगा। The Repeling and Amending Bill मȂ , अभी िजतनी भी जाितयाँ इस समय ओबीसी के 

अंतगर् त हȅ , व ेÎ वमेव ही इसके अंतगर् त आ जाएँगी। िकसी का हक़ मारने का काम नहीं  िकया जायेगा, 

बिÊ क इस संवधैािनक संशोधन के माध् यम से हमारी पाटीर्   ने सबके हक़ को बनाकर, सबको आगे बढ़ाने 

का काम िकया है।

महोदय, मȅ  यह कहना चाहता हँू िक National Commission for Backward Classes देश के 

िपछड़े वगर्  को न केवल एक ताकत Ģ  दान करेगा, बिÊ क उनके कÊ याणकारी कायर् कर्  मȗ  मȂ  जाँच भी 



[RAJYA SABHA]818 Government  Bills

करेगा। इसिलए National Commission for Backward Classes को एक िसिवल कोटर्  की ताकत भी 

दी गई है। सâ  1993 मȂ  इंिदरा साहनी की जजमȂ ट के बाद हमने ऐक् ट बनाकर जो कमीशन बनाया है, 

उस कमीशन को यह पॉवर नहीं  थी िक वह िकसी भी िवषय मȂ  िसिवल कोटर्  के तहत सÇ मन करके, 

उसकी जाँच करके, िकसी भी िवषय का िनÍ पक्ष  ता के साथ िनÍ पादन कर सके। लेिकन, हमने इसको 

िसिवल कोटर्  की ताकत देकर, िजस सामािजक न् याय के िलए 70 साल से िहन् दुÎ तान की जनता बाट 

जोह रही थी, उस सामािजक न् याय की फिरयाद को बहुत तेजी से आगे बढ़ाने का काम िकया है। 

...(समय की घंटी)...

MR. DEPUTY CHAIRMAN: Okay, now you conclude. ...(Time bell rings)... 

Yadavji, conclude.

Ǜ  ी भूपेन् दर्   यादव: इसिलए मȅ  यह कहना चाहँूगा िक समाज के िपछड़े वगर्  को समानता, equal 

opportunity के अवसर िमलने चािहए। समाज मȂ  ये अवसर केवल िपछड़े वगर्  को नहीं , बिÊ क दिलतȗ , 

आिववािसयȗ  और मिहलाओं को भी िमलने चािहए। हमारे देश मे िवचार अच् छे हȅ , लेिकन Ë यावहािरक 

Î तर पर इन िवचारȗ  को जमीन पर उतारने के िलए हमȂ  अपने देश मȂ  योग् यताओं को अवसर देना होगा 

और योग् यताओं मȂ  जो ठहराव आ गया है, उसको पूरे देश मȂ  फैलाना होगा। इसिलए अंत मȂ , मȅ  यह 

कहना चाहँूगा...

MR. DEPUTY CHAIRMAN: You have more time now because your two names 

have been removed and I am asked to give you more time.

SHRI BHUPENDER YADAV: Thank you, Sir.

MR. DEPUTY CHAIRMAN: So, you can speak for another ten minutes.

Ǜ  ी भूपेन् दर्   यादव: इसिलए मȅ  यह कहना चाहँूगा िक हमȂ  अपने देश मȂ  इस क्ष  ेतर्   मȂ  एक बड़ी 

Ë यवÎ था खड़ी करनी चािहए। मȅ  यह भी कहना चाहँूगा िक हमारे Ģ  धान मंतर्  ी जी कई बार New India 

का िवषय देते हȅ । New India का अथर्  यह है िक हम उनको आिर्थ  क अवसर भी उपलÅ ध कराएँ। देश मȂ  

एक बड़ी संख् या मȂ  लोग Î वरोजगार के क्ष  ेतर्   मȂ  थे और  Î वरोजगार के क्ष  ेतर्   मȂ  काम करने वाला समाज 

का जो िपछड़ा वगर्  था, उस िपछड़े वगर्  के पास कोई सÇ पिǄ   नहीं  होने के कारण, उसको बȅ कȗ  से लोन 

लेने मȂ  असुिवधा होती थी। हम जानते थे िक यह जो Ë यवÎ था खड़ी हुई है, इसमȂ  जो नीचे का आदमी है, 

जो कमजोर तबके का आदमी है, इसको अगर कोई गारंटी दे, इसको अगर सरकार गारंटी दे, तो यह 

िवकास कर सकता है। यही कारण है िक सरकार मȂ  आने के बाद, समाज के इस वगर्  की आिर्थ  क 

तरक् की के िलए "मुदर्  ा" जैसी योजना को लाया गया। यहाँ पर ओबीसी ऐक् ट पर बोलते हुए मȅ  यह 

कहना चाहँूगा िक समाज का अिधकतर ओबीसी वगर्  इससे ने केवल लाभािन् वत हुआ, बिÊ क इसके 

कारण देश मȂ  7 करोड़ 38 लाख लोगȗ  को Î वरोजगार के अवसर भी उपलÅ ध हुए। इन Î वरोजगार के 

अवसरȗ  से ही हम समाज को नया बना सकते हȅ ,  लेिकन िजनको Î वरोजगार के अवसर उपलÅ ध हो 

रहे हȅ , उनको िशक्ष  ा के अवसर भी उपलÅ ध होने चािहए और िशक्ष  ा के अवसरȗ  मȂ  सारे Î थानȗ  को भरा 

[Ǜ  ी भपेून् दर्   यादव]
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जाना चािहए। यह समाज का एक ऐसा वगर्  है, िजसको बदलते हुए इस विैÌ वकरण के दौर मȂ  skill 

upgradation भी होना चािहए। इसिलए सरकार ने देश मȂ  पहली बार skill upgradation का एक 

मंतर्  ालय बनाया है और Î वरोजगार करने वाले Ë यिक् त को skill upgradation के माध् यम से आगे बढ़ाने 

का काम िकया है। महोदय, मȅ  यह कहना चाहता हंू और मȅ  डा. लोिहया को ही क् वोट करना चाहता हंू, 

उन् हȗ ने कहा था िक इितहास शास्तर्     का िनयम है िक वगर्  जाित का उतार चढ़ाव होता है, ग् यारह सौ वषș    

के भारत के इितहास मȂ  जाितवाद जड़ रहा है। शंकराचायर्  के वक् त से इस पर दो हमले हुए, Ĥ  Ǩ   सूची 

को और अिग् न सूची को उपिनषद के ǎ  ारा, िजसमȂ  जाित महापाप है और सजा की समािÃ त का राÎ ता 

होना चािहए, लेिकन यह सजा की समािÃ त का राÎ ता कैसे आगे बढ़ेगा, यह जो जाितवाद का जहर है, 

वह कैसे समाÃ त होगा? यह जाितवाद का जहर तभी समाÃ त होगा जब हम न केवल उनको आिर्थ  क 

अवसर उपलÅ ध कराएंगे, हम समाज मȂ  नए िवचारȗ  के िलए उनको संवधैािनक संÎ थाओं के माध् यम से 

आगे बढ़ाने का अवसर दȂ गे। मȅ  जानता हंू िक सेलेक् ट कमेटी मȂ  हमारे सारे सदÎ यȗ  ने बहुत ही अच् छे 

िवचार रखे, लेिकन मȅ  यह िवनĦ  ता से कहना चाहता हंू िक आिर्ट  कल 338 मȂ  जो एस.सी. कमीशन बना 

है, जो एस.टी. कमीशन बना है, उसमȂ  संिवधान के अंतगर् त हम िकसी पोÎ ट को िर जवर्  नहीं  कर सकते, 

अगर ऐसा करȂ गे तो हम उसको रोकने का काम करȂ गे। हम यह कमीशन ओ.बी.सी. के िलए भरने के 

िलए नहीं , ओ.बी.सी. के लोगȗ  को न् याय देने के िलए बनाना चाहते हȅ । िकन् तु जब न् याय देने के िलए हम 

उसको एक ताकत देना चाहते हȅ  तो उस ताकत मȂ  हमȂ  उन सारे िनयमȗ  को मानना होगा जो संिवधान 

के अंतगर् त पैरामीटर मȂ  हमȂ  िदए गए हȅ  और इसिलए देश के संघात् मक ढांचे मȂ  राज् यȗ  को अिधकार 

रहेगा िक व ेअपने-अपने राज् यȗ  मȂ  जाितयȗ  का एक् सक् लूजन और इन् क् लूजन करके राज् यȗ  के िहसाब से 

समाज के िपछड़े वगș    को आरक्ष  ण दे सकȂ  , वहीं  उसके साथ-साथ जो सȂ टर की िलÎ ट है, वह ज् यादा 

Ģ  ोटेक् टेड होकर ज् यादा Ģ  ोगर्  ेिसव होगी और उस पर ज् यादा चचार्   होगी। इसिलए वापस मȅ  ओबीसी के 

िवषय मȂ  कहना चाहता हंू िक यह समाज के एक बहुसंख् यक वगर्  को न् याय देने के िलए उठाया गया 

माननीय Ģ  धान मंतर्  ी जी का एक बहुत न् यायपूणर्  कदम है। इसिलए पुन: उनको बधाई देते हुए मȅ  यह 

कहना चाहता हंू िक यह उच् च सदन, हम देश मȂ  जो इतना बड़ा सामािजक पिर वतर् न लाने के िलए 

अपने संिवधान मȂ  संशोधन करने जा रहे हȅ , जो देश के छोटे वगर्  को न् याय देने के िलए हम एक बड़ा 

सामािजक पिर वतर् न उठाने जा रहे हȅ , Î वामी िववकेानंद, कबीर और भगवान बुǉ   से लेकर के इस देश 

मȂ  िजतने भी सामािजक कर्  ांित के आंदोलन के यशÎ वी लोग हुए हȅ , उनको देने के िलए, उनके िवषयȗ  

और उनके सपनȗ  को पूरा करने के िलए देश मȂ  जो एक बड़ा मंच देने जा रहे हȅ , मȅ  यह कहना चाहंूगा 

िक हम एक Î वर मȂ , समवते Î वर मȂ  केवल हम एक Ã लेटफामर्  ही देने जा रहे हȅ ,  केवल एक 

इंÎ टीǷ  ूशन ही देने जा रहे हȅ , लेिकन  वह इंÎ टीǷ  ूशन भारत मȂ  सामािजक न् याय का एक बहुत बड़ा 

सेतु बनेगा और उसके ǎ  ारा समाज के सभी वगș    के साथ न् याय होगा। उस न् यायपूणर्  शासन के िलए हम 

सब िमल करके इसको एक मत से पािरत करȂ , इतना ही मȅ  आÏ वाहन करना चाहता हँू, धन् यवाद।

Ģ  ो. राम गोपाल यादव (उǄ  र Ģ  देश): धन् यवाद महोदय। मȅ  सबसे पहले यह कहना चाहंूगा िक 

यह जो संिवधान संशोधन िवधेयक लाया गया है, उसका मȅ  पूरी तरह समथर् न करता हंू। यहां दोनȗ  

वक् ताओं की तरफ से कई बाते हुईं, क् यȗ िक हम सब राजनीित से जुड़े हुए लोग हȅ ,  इसिलए हर मामले 

मȂ  िबना राजनीित को लाए काम चलता नहीं । यह एक ऐसा िवधेयक है िजसकी बहुत िदनȗ  से मांग थी। 

हम लोग न जाने िकतने समय से Ģ  धान मंितर्  यȗ  से टाइम ले-लेकर िमलते रहे। उसमȂ  सारी सरकारȂ  
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रहीं । ऐसा नहीं  िक भपेून् दर्   जी िक आपकी सरकार न रही हो। हम अटल जी से भी िमले थे। तो हम यहां 

राजनीित करने की बात नहीं  करते हȅ , हमारे संिवधान िनमार्  ता जो थे, उनमȂ  जो लोग थे, व ेदेश की एक 

इंटलेक् च् यूअल कर्  ीम थी और उन् हȗ ने बहुत शानदार संिवधान बनाया था, उनको हमारा अतीत मालूम था 

िक इस तरह की Ë यवÎ था इस देश मȂ  रही।

हम सबने पढ़ा है िक कैसे एकलË य को अपना अंगूठा देना पड़ा, कैसे कणर्  को रोका गया िक तुम 

राजकुमारȗ  से नहीं  लड़ सकते हो, क् यȗ िक तुम सूत पुतर्   हो, तो गुÎ से मȂ  उसे कहना पड़ा िक

सूतो वा सूतपुतर्  ो वा यो वा को वा भवाÇ यहç ।

दैवायतं कुले जन् म: मदायǄ  ं तु पौरु षç ।।

यह ईÌ वर के हाथ मȂ  है िक कौन कहां पैदा होता है? पौरु ष तो आदमी के अपने हाथ मȂ  होता है, 

लेिकन ये सारी िÎ थितयां हम लोग देखते हȅ । लोगȗ  के साथ अन् याय होता रहा है और सिदयȗ  से होता 

रहा है। जो वणर्  Ë यवÎ था है, इसने बहुत बड़ा नुकसान िकया है और बड़ी िवभिूतयां हो सकती थीं , 

िजनको इसने आगे बढ़ने से रोका है। यह सब हमारे संिवधान िनमार्  ता जानते थे, इसीिलए उन् हȗ ने 

संिवधान मȂ  Ë यवÎ था की थी िक इनको िवशेष संरक्ष  ण देने की Ë यवÎ था की जाए। उन् हȂ  भी यह नहीं  

मालूम था िक जो सǄ  ा मȂ  आयȂ गे और िजनके हाथ मȂ  कलम होगी, व ेउसके अनुरू प लोगȗ  को न् याय 

नहीं  दे पायȂ गे, यह शायद उन् हȗ ने सोचा नहीं  होगा, इसीिलए हमȂ  इन आयोगȗ  का गठन करना पड़ा। 

अभी भपेून् दर्   यादव जी ने शंकराचायर्  की बात कही थी। मȅ  कहीं  पढ़ रहा था िक एक बार यिद  

शंकराचायर्  की बनारस मȂ  सवारी जा रही थी और सामने से एक बाÊ मीिक आ गया, तो उनके िशÍ यȗ  ने 

बाÊ मीिक को रोक िदया, कहा िक राÎ ते से हिटए। उसने कहा िक क् यȗ ?  व ेबोले िक Î वामी जी अपिवतर्   

हो जायȂ गे, बाÊ मीिक की परछाई पड़ने से, तो उसने कहा िक मȅ  नहीं  हटंूगा और मȅ  एक सवाल पूछंूगा। 

शंकराचायर्  जी ने कहा िक सवाल पूिछए। उसने कहा िक सूरज का Ģ  ितिबÇ ब  जब गंगा मȂ  पड़ता है और 

एक गंदे तालाब मȂ  पड़ता है, तो क् या उस Ģ  ितिबÇ ब से सूरज गंदा हो जाता है? शंकराचायर्  अपनी 

सवारी से उतरे और बाÊ मीिक के आगे हाथ जोड़े और कहा िक तुम हमारे गुरू  हो। ऐसी धारणा लोगȗ  

की रही है और इसी का नतीजा यह है िक उन सबको देखते हुए,  हमारे संिवधान िनमार्  ताओं ने 

संिवधान बनाया और Ë यवÎ था की। Ģ  Ì न यह है िक इन कमीशनȗ  का, चाहे वह एस.सी. कमीशन हो, 

चाहे एस.टी. कमीशन हो, चाहे बैकवडर्  क् लास कमीशन हो, इन सब का गठन क् यȗ  करना पड़ा। आप 

जानते हȅ  िक आजादी के बाद भी आये िदन ऐसी घटनाएं हुईं और अब भी कई जगह पर इस तरह की 

बातȂ  सामने आ जाती हȅ । िजन् हȂ  पहले शूदर्   कहते थे, अब दिलत हȅ , हम लोग तो सब शूदर्   ही थे, उस 

पिरभाषा के िहसाब से।

Ǜ  ी शरद यादव (िबहार): व ेअित शूदर्   हȅ । हम शूदर्   हȅ , व ेअित शूदर्   है।

Ģ  ो. राम गोपाल यादव: जब बारात जाती थी, तो दूÊ हा कुछ कÇ युिनटीज़ के दरवाज़े से घोड़े पर 

बैठकर नहीं  िनकल सकता।

3.00 P.M .
[Ģ  ो. राम गोपाल यादव ]
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Ǜ  ी शरद यादव: ऐसा आज भी है।

Ģ  ो. राम गोपाल यादव: हमȂ  याद है िक आगरा िजले मȂ  इतना बड़ा फसाद हो गया, उसमȂ  लोग 

मारे गए, लोगȗ  के ऊपर मुकà मे चले और लोगȗ  के ऊपर आज भी मुकदमȂ  चल रहे हȅ । आपकी पाटीर्   ने 

जो उसमȂ  से मुख् य अिभयुक् त था, उसको वहां से एम.पी. बनाकर भेज िदया है। जो बारात को िनकलने 

नहीं  देते थे, िजन् हȗ ने जाटवȗ  की बारात को रोक िदया िक दूÊ हा घोड़े पर बैठकर नहीं  िनकल सकता 

है, व ेआपकी पाटीर्   से एम.पी. बनकर आ गये। यह मानिसकता है। मȅ  िकसी पर आरोप नहीं  लगा रहा हंू। 

महोदय, जो खेती करता है, उसका पेट नहीं  भरता है,  जो कपास पैदा करता है, वह नंगे बदन रहता 

है। तो जब ये सब चीज़Ȃ  देखी गयीं , तब जाकर यह सोचा गया िक  संिवधान मȂ  कुछ और संशोधन करो, 

वरना उन् हȂ  कुछ नहीं  िदया जा सकता। महोदय, मंडल कमीशन लागू होने के बाद भी, वषर्  2012 की 

डी.ओ.पी.टी. की िरपोटर्  मȂ  कहा गया िक अभी ओ.बी.सी. के पास केवल 15 परसȂ ट से कम jobs हȅ । वषर्  

1993 मȂ  इंिदरा साहनी केस के बाद यह लागू हुआ और इतने वषș    के बाद ओ.बी.सी. का Central 

Government की नौकिरयȗ  मȂ  percentage 15 परसȂ ट से कम था। महोदय, गर्  ेड "ए" मȂ  तो Î वयं 

डी.ओ.पी.टी. की िरपोटर्  के िहसाब से यह 8.4 परसȂ ट था। अब कुछ बढ़ गया होगा। तो समÎ या यह थी 

िक इन की बात कौन उठाए और इसीिलए हम लोग कहते थे िक इस कमीशन को संवधैािनक दजार्   

िमलना चािहए क् यȗ िक हमने देखा है िक एस.सी./एस.टी. के लोगȗ  के साथ तो पहले बहुत अन् याय हुआ 

है, लेिकन इस कमीशन ने उन् हȂ  काफी राहत पहंुचायी। अब के हमारे तेलंगाना राज् य के एम.पी. Ǜ  ी 

हनुमंत राव, हमारे सारे दलȗ  के ओ.बी.सी. फोरम मȂ  थे। हम ओ.बी.सी. के एम.पीज़ बैठक करते थे, हम 

सब उन मȂ  जाते थे और उन् हȗ ने बहुत कोिशश की। हम ओ.बी.सी. के एम.पीज़. एक बार मोदी जी से 

िमले और मोदी जी ने जो बात कही थी, वह मȅ  सावर् जिनक रू प से नहीं  कह सकता, लेिकन उनका रु ख 

बहुत positive था, लेिकन इतने वषș    के बाद भी नौकिरयȗ  मȂ  िपछड़ȗ  का बहुत कम percentage है। 

िफर अभी आपने creamy layer बढ़ा दी। अब आप बताइए इस  6 लाख रु पए की creamy layer पर 

क् या सȂ टर्  ल गवनर् मȂ ट के िकसी चपरासी के लड़के को भी reservation िमल सकता है? िजस की 

आमदनी 6 लाख रु पए हो, वह creamy layer मȂ  आ जाएगा। आप एक बार एम.पी हो गए और 

ओ.बी.सी. के हो तो भले ही बाद मे भखूȗ  मर रहे हȗ , लेिकन आपके बच् चȗ  को कभी ओ.बी.सी. मȂ  

reservation नहीं  िमल सकता। यह 6 लाख वाली िलिमट तो आपने की है। यह तो आपकी सरकार मȂ  

बढ़ी, इन् हȗ ने कुछ नहीं  िकया। मȅ  तो चाहंूगा िक creamy layer होनी ही नहीं  चािहए, creamy layer की 

क् या आवÌ यकता है? आपको कहां creamy layer िदख रही है?  भपेून् दर्   यादव जी, आप तो राजÎ थान 

से हȅ , वहां थोड़े-बहुत िहÎ से मȂ  यादव थोड़े से ठीक-ठीक हȅ  वरना creamy layer है ही कहां? यह जो 

creamy layer आपने कर दी, इस के चलते, लोगȗ  को reservation  नहीं  िमल पाएगा और जो समाज 

मȂ  गैर-बराबरी है, मȅ  मानता हंू िक नौकिरयां िमल जाने से भी उनका ज् यादा  भला होने वाला नहीं  है। 

जब तक समाज मȂ  लोगȗ  का mindset नहीं  बदलेगा, तब तक नौकिरयां िमलने से भी कोई लाभ होने 

वाला नहीं  है। एक बार हमारे यहां इटावा मȂ  एक आंदोलन हुआ और उसमȂ  पुिलस की गोली  से कई 

लोग मारे गए। एक हमारे नेता एस.एम. जोशी थे, व ेउस इलाके मȂ  गए। जब व ेउस इलाके मȂ  गए, तो 

एक चारपाई पर बैठ गए। वहां एक लड़का आया और वह उस चारपाई के िसरहाने पर बैठ गया। हमारे 

यहां यह परÇ परा है िक जो उĦ   मȂ  बड़ा होता है, यिद वह चारपाई पर बैठा है, तो छोटी उĦ   का आदमी 

या लड़का पैरȗ  की तरफ ही बैठेगा, लेिकन िसरहाने नहीं  बैठेगा। हमारे नेता ने हमȂ  कहा िक राम 



[RAJYA SABHA]822 Government  Bills

गोपाल, यह लड़का Ĥ  ाǨ  ण होना चािहए। मȅ ने कहा िक आपको कैसे मालूम हुआ, तो उन् हȗ ने कहा िक 

इसी जाित की मानिसकता है िक ये अपने आपको सबसे बड़ा समझते हȅ , जबिक मȅ  महाराÍ टर्   का िचǄ  -

पावन Ĥ  ाǨ  ण हंू। व ेनेता जी पुणे से लोक सभा के एम.पी. रह चुके हȅ । उन् हȗ ने कहा िक ये मुझसे बड़ा 

नहीं  है, लेिकन मेरे िसरहाने बैठा है, क् यȗ िक इसकी ऐसी मानिसकता है। Ǜ  ी एस.एस. जोशी, देश के 

इतने बड़े नेता बैठे हुए हȅ  और एक सामान् य गांव का लड़का उनके िसरहाने बैठ गया। यह जो लोगȗ  का 

mindset है, जब तकयह नहीं  बदलेगा, तब तक नौकिरयȗ  से भी कोई कÊ याण होने वाला नहीं  है। इन 

िबरादिरयȗ  के लोग जब अपने गांव मȂ  जाते हȅ  और यिद गांव मȂ  सामंती Ģ  वृिǄ   के लोग रहते हȅ , तो व े

कभी यह नहीं  कह सकते िक आइए, बैिठए। व ेलोग उनको अपने साथ बैठने के िलए कभी नहीं  कहȂ गे। 

अगर कोई कलेक् टर बनकर वहां चला जाएगा, तो उसके पैर छूने लगȂ गे, इसिलए पूरे माहौल को 

बदलने की जरू रत है। यह माहौल तो िमलकर ही बदला जा सकता है, एक दूसरे पर आरोप-Ģ  त् यारोप 

लगाकर नहीं  बदल सकते हȅ । हमने तो पढ़ा है, "सत् यç  Ĥ  ूयात िĢ  यं Ĥ  ूयात, न Ĥ  ूयात सत् यç  अिĢ  यं।" मȅ  

अिĢ  य सत् य नहीं  बोलना चाहता, मेरी आदत नहीं  रही और मȅ  नहीं  चाहता िक िकसी को बुरा लगे, 

इसिलए मȅ  ऐसी कोई चीज़ कहना चाहता हंू, लेिकन कोिशì  कीिजए िक समाज मȂ  यह जो िवषमता है, 

लोगȗ  के मन मȂ  है िक मȅ  ऊंचा हंू, यह नीचा है, यह नहीं  होनी चािहए। मȅ  यह आलोचना की दृ िÍ ट से नहीं  

कहता हंू। हम लोग पता नहीं  कब से लोगȗ  के यहां खाना खाते हȅ । यिद आप इसका Ģ  चार करते हȅ  - तो 

मȅ ने इसके बारे मȂ  लोगȗ  से पूछा, तो कुछ लोगȗ  ने कहा िक ऐसा लगता है िक ये हमको याद िदलाना 

चाहते हȅ  िक तुम शूदर्   हो, देिखए, मȅ  बड़ा होते हुए भी तुÇ हारे यहां खाना खाने आया हंू। इसका Ģ  चार 

क् यȗ  होता है? हम लोग हर रोज़ एक साथ बैठे हȅ  और खाते-पीते हȅ । इसकी कभी बात नहीं  होती िक 

साहब बहलोत के साथ बैठे थे या फलां आदमी के साथ बैठे थे और खाना खा रहे थे। इन चीज़ȗ  से कोई 

political लाभ नहीं  होने वाला है, लेिकन एक वगर्  के मन मȂ  यह बात जरू र आती है िक लगता है िक 

मुझे बार-बार िरमाइंड कराया जा रहा है िक तुम शूदर्   हो, हम बड़े होते हुए भी आपके यहां खाना खाने 

आ गए हȅ । भपेून् दर्   जी, ये चीज़Ȃ  बंद किरए। आप यह किहए िक हमȂ  अपने कायर् कतार्   का invitation िमला 

था और हम वहां गए।

Ǜ  ी भूपेन् दर्   यादव: राम गोपाल जी, हमारे यहां तो लÇ बे समय से पंगत मȂ  बैठकर खाना खाते हȅ , 

यह पता ही नहीं  होता है िक बगल मȂ  कौन बैठा है?

Ǜ  ी नरेश अगर्  वाल (उǄ  र Ģ  देश): अखबारȗ  मȂ  क् यȗ  िनकलवाते हो?

Ǜ  ी भूपेन् दर्   यादव: हम अखबारȗ  मȂ  नहीं  िनकलवा रहे हȅ । हमारे यहां तो ऐसे-ऐसे कायर् कतार्   हȅ , जो 

नाम के पीछे सरनेम लगाए िबना ही मर गए और िजनके बारे मȂ  बाद मȂ  पता चला िक व ेइस काÎ ट के 

थे। ...(Ë यवधान)...

Ģ  ो. राम गोपाल यादव: नहीं , नहीं , मȅ  कोई आरोप लगाने वाली बात नहीं  कह रहा हंू।

Ǜ  ी भूपेन् दर्   यादव: आरोप नहीं  है, मȅ  आपको Î पÍ ट कर रहा हंू। ...(Ë यवधान)...

Ģ  ो. राम गोपाल यादव: मȅ  आपसे इसिलए कह रहा हंू ...(Ë यवधान)... मȅ  सच बात बता रहा हंू। 

[Ģ  ो. राम गोपाल यादव ]
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...(Ë यवधान)... लोगȗ  का जो िरएक् शन है, उसी वगर्  के लोगȗ  का, मȅ  आपको वह बता रहा हंू िक ऐसा 

लगता है िक हमȂ  बार-बार यह िरमाइंड कराया जा रहा है, वरना मȅ  आपको बताऊं िक 1957 मȂ , उस 

वक् त मȅ  पाँचवȂ  दजȃ   मȂ  पढ़ता था, नेता जी हाई Î कूल मȂ  पढ़ते हȗ गे, उस समय चुनाव चल रहे थे, Ģ  जा 

सोशिलÎ ट पाटीर्   के हमारे जो उÇ मीदवार थे, उनकी बगल मȂ , िबÊ कल मेरे घर के पास मȂ  दूसरा गाँव है, 

वह सारे जाटवȗ  का गांव था, वहाँ वोट माँगने गए थे। वहाँ पर कोÊ हू चल रहा था, उन् हȗ ने गुड़ बनाया 

था, उन् हȗ ने वह गुड़ िखलाया और गƐ  े कर रस िपलाया। गाँव मȂ  हÊ ला हो गया िक जाटवȗ  के यहाँ गुड़ 

खा आए और गƐ  े का रस पी आए, इसिलए इनका सोशल बायकाट अथार्  Þ  सामािजक बिहÍ कार कर 

दो। इस वजह से दो-तीन महीने घर नहीं  जा पाए। िफर गाँव के लोग बैठे िक इसमȂ  बुराई क् या है?  

हमारा गाँव बड़ा गाँव है ...(समय की घंटी)... उपसभापित जी, मȅ  दो िमनट मȂ  खत् म कर दंूगा। हमारा 

बड़ा गाँव था, इसिलए गाँव के सब लोगȗ  ने कहा िक इसमȂ  कुछ नहीं  है, सब ठीक है। आसपास के लोग, 

जो िवरोध कर रहे थे, िफर उन् हȗ ने भी कहा िक अब कुछ नहीं  कर सकते, वह बड़ा गाँव है, उसमȂ  िमला 

िलया है, उसने मुलायम िंस ह... अब कोई बात नहीं । ऐसी ही िकतनी और घटनाएँ थीं ।

हमारे यहां जो महाजन लोग, गुÃ ता लोग होते थे, जब उनके यहाँ लोग खाना खाने जाते थे, तब 
व ेखुद खाना बनाते थे, और लोग खाना बनाते थे, िजनका खचर्  होता था। व ेदेखते थे िक उनके यहाँ 
शादी है, पर बना रहे हȅ  दूसरे, हम छू लȂ गे, तो ये खाना नहीं  खाएंगे। हमने कहा िक यह नहीं  हो सकता, 
तुम ही लोग बनाओ और हम लोग खाना खाएंगे। हमारे आसपास के सारे इलाकȗ  के लोगȗ  ने कहा िक 
अब यह यहाँ नहीं  चलेगा और सैफई के गाँव वालȗ  ने सारा समाजवाद ला िदया है। मȅ  आपसे सâ  1957-
58 की बात कर रहा हंू। उस वक् त, जब लोग उनको छूना या उनके यहाँ खाना खाना दूर की बहुत बड़ी 
बात समझते थे, तब हमारे आसपास के गाँव के जाटवȗ  के लड़के हमारी शािदयȗ  मȂ  खाना परोसते थे, 
परोस करते थे। हम बहुत अरसे से इस चीज़ को समझ रहे हȅ । हम जानते हȅ  िक आदमी, आदमी मȂ  कोई 
फकर्   नहीं  है, that men are created equal.

Ǜ  ी गोपाल नारायण िंस ह (िबहार): एक िमनट। यह जो िवधेयक लाए हȅ , िजसमȂ  आपने कहा िक, 
"साहब, यह याद िदलाया जाता है" तो यह याद कौन िदलाता है? जात की राजनीित करने वाले 
िसǉ  ांतिवहीन लोग, जो वोट मांगने के िलए जाते हȅ , व ेउनको समाज से अलग करते हȅ  और उनको 
याद िदलाते हȅ  िक देखो, तुÇ हारे साथ समाज ऐसा कर रहा है, हम तुÇ हȂ  Ģ  ोटेक् शन दȂ गे। ...(Ë यवधान)... 
यहाँ पर यह कमजोरी आई है ...(Ë यवधान)... इसिलए लोग अलग होते चले गए हȅ । ...(Ë यवधान)... 
समाजवाद का नारा देने वाले इस वक् त इस पर सबसे ज् यादा ...(Ë यवधान)... अिडग हȅ । 
...(Ë यवधान)...

Ǜ  ी Ģ  दीप टÇ टा (उǄ  राखंड): जात िकसने बनाई है? ...(Ë यवधान)...

Ģ  ो. राम गोपाल यादव: सबको अपनी बात कहने दȂ । ...(Ë यवधान)...

Ǜ  ी  Ģ  दीप टÇ टा: राजनीितक अिधकार ...(Ë यवधान)... सबका ऊँचा है। ...(Ë यवधान)... जात 

की बात करते हȅ । ...(Ë यवधान)...

Ģ  ो. राम गोपाल यादव: कोई बात नहीं । ...(Ë यवधान)... व ेहमारे िमतर्   हȅ , हमसे बड़े हȅ , व ेजो 

कहȂ , I don't take it otherwise. मȅ  इसको िबलकुल otherwise नहीं  ले रहा हंू, मेरा आप लोगȗ  से 
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अनुरोध है िक आप भी कुछ न कहȂ । यह जो िवधेयक लाया गया है, यह सेलेक् ट कमेटी मȂ  आया था, हम 

सब उसमȂ  थे, अभी तक बोलने वाले तीनȗ  लोग उसमȂ  थे, चेयरमैन भपेून् दर्   यादव जी थे, हिरĢ  साद जी थे 

और मȅ  भी उसका मेÇ बर था। चेयरमैन के रू प मȂ  मȅ  आपको भी धन् यवाद देना चाहंूगा िक एक नया और 

अच् छा काम हो रहा है। मȅ  चाहंूगा िक पूरा सदन इसको सवर् सÇ मित से पािरत करे।

Ǜ  ी नरेश यादव: हमारा ओरल अमȂ डमȂ ट है िक वÌै य समाज को भी ओबीसी वगर्  मȂ  ले लȂ ।

SHRI S. MUTHUKARUPPAN (Tamil Nadu): Hon. Deputy Chairman, Sir, the 

Constitution (One Hundred and Twenty-third Amendment) Bill, 2017, seeks to grant 

the National Commission for Backward Classes the Constitutional status at par with the 

National Commission for Scheduled Castes and the National Commission for Scheduled 

Tribes. Currently, under the Constitution, the National Commission for Scheduled Castes 

has the power to look into complaints and welfare measures with regard to SCs, Backward 

Classes and Anglo Indians. The Bill seeks to remove the power of the NCBC to examine 

matters related to backward classes.

The National Commission for Backward Classes has the power to examine 

complaints regarding inclusion or exclusion of groups within the list of backward classes 

and advise the Central Government in this regard. The Bill seeks to establish the National 

Commission for Backward Classes under the Constitution and provide it the authority 

to examine complaints and take welfare measures regarding socially and educationally 

backward classes.

[THE VICE-CHAIRMAN (SHRI T.K. RANGARAJAN) in the Chair]

This Bill was introduced alongwith the National Commission for Backward Classes 

(Repeal) Bill, 2017, which seeks to repeal the National Commission for Backward Classes 

Act, 1993.

The Constitution (Amendment) Bill states that the President may specify the 

socially and educationally backward classes in the various States and Union Territories. 

He may do this in consultation with the Governor of the concerned State. However, a law 

of Parliament will be required if the list of backward classes is to be amended.

Under the Constitution (Amendment) Bill, the National Commission for Backward 

Classes will comprise of five members, to be appointed by the President. Their tenure and 

conditions of service will also be decided by the President through rules.

[Ģ  ो. राम गोपाल यादव ]



[31 July, 2017] 825Government  Bills

Under the Constitution (Amendment) Bill, the duties of the National Commission 

for Backward Classes will include: (i) Investigating and monitoring the implementation 

of the safeguards provided to the backward classes under the Constitution; (ii) inquiring 

into specific complaints regarding violation of rights; and (iii) advising and making 

recommendations on socio-economic development of such classes. The Central and 

the State Governments will be required to consult with the National Commission for 

Backward Classes on all major policy matters, affecting the socially and educationally 

backward classes.

The National Commission for Backward Classes will be required to present 

its annual reports to the President on working of the safeguards for backward classes. 

These reports will be tabled in Parliament, and in the State Legislative Assembles of the 

concerned States.

Under the Constitution (Amendment) Bill, the National Commission for Backward 

Classes will have the powers of a civil court, while investigating or inquiring into any 

complaints. These powers include: Summoning people and examining them on oath, 

requiring production of any document or public record, and receiving evidence.

The establishment of a new Commission with constitutional powers for the Other 

Backward Classes, smiliar to that for the Scheduled Castes and the Scheduled Tribes, 

is the need of the hour. Therefore, the Government has decided to set up a National 

Commission for Socially and Educationally Backward Classes as a constitutional body, 

by making an amendment to the Constitution, mainly by insertion of Article 338B.

At present, the functions of the National Commission for Backward Classes are 

limited to examining the requests for inclusion of any class of citizens as a backward class 

and hear complaints of over-inclusion or under-inclusion of any backward class in the 

existing quota and advise the Central Government. In order to safeguard the interests of 

the socially and educationally backward classes more effectively, it is proposed to create 

a National Commission for Backward Classes, with constitutional status, at par with the 

National Commission for the Scheduled Castes and the National Commission for the 

Scheduled Tribes.

Sir, the policy of reservation of seats in educational institutions  and in appointments 

for the Backward Classes, the Most Backward Classes, the Scheduled Castes and the 

Scheduled Tribes has had a long history in Tamil Nadu, dating back to the year 1921. The 
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extent of reservation has been growing upward constantly, consistent with the needs of 

the people belonging to the Backward and the Most Backward Classes who constitute the 

majority of population, and it has now reached the level of 69 per cent. The issue of social 

justice I has been an integral part of the Dravidian movement. The Justice Party, officially 

the South Indian Liberal Federation, was a political party in the Madras Presidency of 

British India. It was established in 1917 as a result of a series of social justice conferences 

and meetings in the Madras Presidency. A communal division between the dominant 

and the deprived communities began in the Presidency during the late 19th and early 

20th Century, mainly due to caste prejudices and disproportionate representation of 

dominant communities in the Government jobs. The Justice Party's foundation marked 

the culmination of several efforts to establish an organisation to represent the deprived 

communities in the Madras Presidency.

The Justice Party came under the leadership of Periyar E.V. Ramasamy and his 

Self-Respect Movement. In 1944, Periyar transformed the Justice Party into a social 

organization, Dravidar Kazhagam, and withdrew it from electoral politics. The Justice 

Party's period in power is remembered for the introduction of caste-based reservations 

and educational and religious reforms.

The Self-Respect Movement is a movement with the aim of achieving a society 

where backward castes have equal human rights and encouraging backward castes to 

have self-respect in the context of a caste-based society that considered them to be a lower 

end of the hierarchy. It was founded in 1925 by Periyar E.V. Ramasamy. The movement 

was extremely influential not just in Tamil Nadu, but also overseas in countries with large 

Tamil population, such as Malaysia and Singapore. But Periyar did not want to participate 

in electoral politics and State Administrative power.

Dr. Arignar Anna, the former Chief Minister of Tamil Nadu, the mentor of 

Dr. Puratchi Thalaivar M.G.R., also the former Chief Minister of Tamil Nadu, wanted 

to enter into electoral politics and believed that through participating and winning 

elections, political equations could be changed and social justice could be upheld. So, he 

systematically continued the social justice movement of Periyar and also pioneered his 

political movement to form the Government in 1967.

Following the footprints of Thanthai Periyar and Anna, our leader, Dr. Puratchi 

Thalaivar MGR founded All India Anna Dravida Munnetra Kazhagam, (AIADMK) — 

[Shri S. Muthukaruppan ]
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owe their origin to the Self-Respect Movement — continued to protect the constitutional 

rights of the backward and the most backward communities by following 50 per cent 

reservation.

After Puratchi Thalaivar MGR, former Chief Minister, my leader, Puratchi Thalaivi 

Amma became the pioneering champion in upholding social justice in Tamil Nadu. She 

was the first and the foremost ruler to provide 69 per cent reservation for the deprived 

communities in Tamil Nadu. During her golden rule, Amma had fought many social and 

legal battles to implement the 69 per cent reservation policy in Tamil Nadu. No wonder 

she has been praised as the Saviour and Restorer of social justice in Tamil Nadu; in Tamil, 

we say, "samooha needhi kaatha veeranganai. Amma's Government had justified, in the 

Supreme Court, the law providing for 69 per cent quota in employment and educational 

institutions in the State contending that backward classes constituted 87 per cent of the 

population.

While insisting for 50 per cent reservation — my Congress friend has already pointed 

this out — in Indra Sawhney's case, the Supreme Court has given some leniency to the 

States to meet the extraordinary circumstances prevailing in certain parts of the country. 

The Tamil Nadu Government enacted the 69 per cent law taking into consideration the 

peculiar situation in the State of Tamil Nadu.

Again, Sir, the reservation system in Tamil Nadu is much in contrast to the rest of 

India, not by the nature of reservation but by its history. At present, reservation works 

out to somewhat less than 69 per cent depending on how many non-reserved category 

students are admitted in the super-numerary seats. If 100 seats are available, first two 

merit lists are drawn up without considering community.

In the special Session of Tamil Nadu Legislative Assembly held on 19th November, 

1993, it had been unanimously resolved to call upon the Central Government to take steps 

immediately to bring a suitable amendment to the Constitution of India so as to enable the 

Government of Tamil Nadu to continue its policy of 69 per cent reservation in Government 

services and also for admission in educational institutions, as it is there presently. An all-

party meeting had also been held on 26th November, 1993 in Tamil Nadu urging that 

there should not be any doubt or delay in ensuring the continued implementation of 69 per 

cent reservation for the welfare and advancement of the backward classes.

Further, Sir, the Tamil Nadu Government enacted a legislation, namely, Tamil Nadu 

Backward Classes, Scheduled Castes and Scheduled Tribes Bill, 1993 and forwarded it 
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to the Government of India for consideration of the President of India in terms of Article 

31C of the Constitution.

In view of the importance and sensitive nature of the matter, the Union Home 

Minister held meetings with the leaders of political parties on 13th July, 1994 to discuss 

the provisions of the Bill. The general consensus among the leaders was that the Bill 

should be assented to. Accordingly, the President gave his assent to the Bill on 19th July, 

1994. The Government of Tamil Nadu accordingly notified it as Act No. 45 of 1994 on 

19th July, 1994.

The Tamil Nadu Government had requested the Government of India on 22nd 

July, 1994 that the aforementioned Tamil Nadu Act No. 45 of 1994 be included in the 

Ninth Schedule to the Constitution of India as the said Act attracts Article 31C of the 

Constitution as falling within the purview of the clauses (b) and (c) of Article 39 and 

Articles 38 and 46 of the Constitution vide Section 2 of the Act. The Act has been passed 

relying on the Directive Principles of State Policy enshrined in Part IV of the Constitution 

and in particular Articles 38, 39 (b) and (c) and 46 of the Constitution.

The Government of India has already supported the provision of the State legislation 

by giving the President's assent to the Bill and included it in the Ninth Schedule to the 

Constitution of India.

Sir, before I conclude, I wish to make some important suggestions with which, I 

believe, most of the Members in this august House will agree. The National Commission 

for Backward Classes shall consist of a Chairperson, Vice-Chairperson and three 

other members. While appointing the Chairperson and other members to the National 

Commission for Backward Classes, region-wise representation and chances should be 

provided. This is point number one that the region-wise representation and chances should 

be provided. Another point is, at least, one member of the Commission shall be a woman. 

Sir, this is another point that one member of the Commission shall be a woman.

Any process in the formation, execution of the Commission should be done after 

proper consultation with the States and on the basis of prior recommendations of the 

State Governments. I emphasize the very same thing once again that any process in 

the formation, execution of the Commission should be done after proper consultation 

with the States and on the basis of prior recommendations of the State Governments. 

...(Time-bell rings)...

[Shri S. Muthukaruppan ]
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One minute more, please. Every State Government may by public notification 

specify the socially and educationally-backward classes in that State which shall be 

deemed to be the State List of socially and educationally backward classes in relation to 

the State.

The State may by law include in or exclude from the State List of socially and 

educationally-backward classes specified in a notification issued under clause 3 any 

socially and educationally-backward class, but save as aforesaid a notification issued 

under the said clause shall not be varied by any subsequent notification. This is also a very 

important thing which I have already suggested. My Amma's Government still continues 

it. The present Chief Minister of Tamil Nadu, Edappadi Palaniswami, is still continuing 

these policies. The Amma's reservation policy is still going on. Thank you very much 

Mr. Vice-Chairman.

SHRI MD. NADIMUL HAQUE (West Bengal): Sir, I am grateful for the opportunity 

to address this House on this important matter.

Sir, the welfare of Backward Classes is a very important issue for our Party, the 

Trinamool Congress. The Government in West Bengal has been working tirelessly for 

this cause. We have constituted 16 new Development and Cultural Boards under the 

Department of Backward Classes Welfare and Department of Tribal Development in order 

to focus on the welfare and development of these respective communities. Seventeen per 

cent reservation for OBCs has been granted by the West Bengal State Higher Education 

Institutions (Reservation in Admissions) Act, 2013. I am pleased to inform this House, 

through you, Sir, that this has been done without reducing the existing General category 

seats. The State Government has also introduced 17 per cent reservation for OBCs in 

State Government jobs. A special recruitment drive has been initiated to fill up vacant 

posts in reserved categories of various departments, with an objective to maintain the 

overall percentage of reservation in services and posts. Almost 10,000 vacancies in 16 

departments have been identified and the recruitment process started to fill up about 

3,500 vacancies in the first phase.

Sir, the Trinamool Congress Party is committed to working for the welfare of 

backward classes. We welcome the creation of a new National Commission for Backward 

Classes with constitutional status. However, we wish to raise a few important points of 

contention that we have with this amendment.
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Firstly, Sir, I would request you to peruse Clause 4 of this Constitution Amendment 

Bill. It seeks to insert Article 342A in the Constitution. Article 342A(1) reads, "The 

President may with respect to any State or Union Territory, and where it is a State, after 

consultation with the Governor thereof, by public notification, specify the socially and 

educationally backward classes."

Sir, we wish to raise strong objection to this provision. We feel that this provision 

erodes the federal structure of our polity and gives the Centre powers that should fall 

within the domain of the State Governments. My colleague, Shri Sukhendu Sekhar Roy, 

had submitted a dissent note in the Select Committee that was considering this Bill. He 

made reference to the Supreme Court's nine-Judge Bench judgment in the Indra Sawhney 

versus Union of India case. The judgment identified the importance of commissions for 

backward classes both at national and State levels. It was pointed out in the same note that 

through this Bill the Centre is seeking to create a National Commission that has sweeping 

powers and a centralized authority, which includes advising on the socio economic 

development of backward classes and to evaluate the progress of their development under 

the Union or any State.

Further, the Bill mentions that the President may identify backward classes for 

any State in consultation with the Governor. We submit that this phrase is not sufficient. 

A combined reading of Article 342A and 366(26c) makes it clear that after the 123rd 

Amendment, only the Union Government would have the power to determine whether 

a caste is socially and educationally backward or not. There is no language in the Bill to 

ensure that this consultation shall be effective or that the President is bound to take into 

account the opinion of the Governor.

Sir, we submit that the proposed amendment to the Constitution undermines the role 

of State Governments and State Commissions for Backward Classes. Additionally, the 

Bill mandates that every State Government shall consult the National Commission on all 

major policy matters that affect socially and educationally backward classes.

Sir, we perceive this provision as an unnecessary intrusion into the functioning of 

State Governments. A mandatory consultation with the National Commission would have 

the effect of slowing down the pace of important policy decisions to be taken by State 

Governments such as the ones I have highlighted earlier in my speech. This is a fetter on 
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the States and, in my humble opinion, has no place in our Constitution. Sir, I would be 

amiss in my duty if I do not point out that this Bill is only one example in a trend of erosion 

of the federal structure of this country. This Government has simply refused to respect the 

role of States in its functioning. The drastic move of demonetisation was taken without 

taking the State Governments into confidence. Many rules have been made in colourable 

exercise of legislative power. And now the power of the States to identify Backward 

Classes is sought to be taken away. Clearly, under this Government, there is a complete 

breakdown of federal structure. It was the desire of the makers of our Constitution that 

India follow the principle of cooperative federalism. This is embedded in the very first 

Article of our Constitution which says, 'India, that is Bharat, shall be a Union of States.' 

The Central and State Governments were considered partners in the project that is this 

wonderfully diverse country. We fear that this trend of centralisation under the present 

Government shall do great harm to this great idea embedded in our Constitution.

Sir, I submit that this Constitution (Amendment) Bill will deprive the States from 

making provisions for the socially and educationally Backward Classes under Article 15(4) 

of the Constitution. The Bill undermines the role of the States and the State Commissions 

for Backward Classes. It will create hindrances to the development of communities who 

may be inadequately represented in the States.

Sir, the Trinamool Party is a strong proponent of inclusive development. We believe 

that not even one person should be left behind in the development agenda of this country. 

We fear, however, that empowering a national body with the task of Backward Classes for 

the States shall have this very undesirable effect.

Sir, I wish to explore the rationale behind leaving this particular power with the 

States. It is the State Governments that have a closer and a more day-to-day interaction 

with the people of this country. It is the State Government that is responsible for 

implementation of welfare schemes and supervising basic services such as schools and 

hospitals. Additionally, Sir, State Governments have a closer connect with the people as 

opposed to a Government in Delhi. They are in a better position to identify the needs and 

aspirations of the people. They are also in a better position to understand the nature of 

structural barriers that may inhibit the development of certain classes of the people. As 

such, it would be more effective to leave this power to the States. A National Commission 

is wholly unequipped to identify classes that are in need of special protection by the State. 

Such a body will be unable to appreciate the particular requirements of small communities 
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in different parts of the country. Sir, my colleague here has pointed out that it will be a 

five-member body. I also wish to say, at least, one member should be a woman and, at 

least, one member should be from a minority community.

Sir, I conclude by reiterating that we are all for giving the National Commission 

for Backward Classes a constitutional status. However, this must not come at the cost of 

introducing anti-federal elements in our Constitution. Thank you very much.

THE VICE-CHAIRMAN (SHRI T.K. RANGARAJAN): Shri Sharad Yadav.

SHRI SHARAD YADAV: Sir, Shri Ram Nath Thakur will speak from my Party.

Ǜ  ी राम नाथ ठाकुर (िबहार): उपसभाध् यक्ष   महोदय, माननीय मंतर्  ी, Ǜ  ी थावर चन् द गहलोत 

साहब यह संशोधन िवधेयक लाए हȅ , सबसे पहले मȅ  अपने दल की तरफ से इन् हȂ  इसके िलए बधाई देता 

हँू और मȅ  इसका समथर् न करता हँू। 25 वषș    के बाद, बहुत मेहनत के बाद यह िवधेयक आया है। मȅ  2014 

से ओबीसी कमेटी मȂ  हँू और इसकी लड़ाई लड़ता रहा हँू। आज मंतर्  ी जी ने इस संशोधन िवधेयक को 

लाने का काम िकया है, मȅ  Ë यिक् तगत रू प से इन् हȂ  बधाई देता हँू। 1966 मȂ , जब मȅ  दसवीं  का िवǏ  ाथीर्   था, 

तब मुझे डा. राम मनोहर लोिहया के ǎ  ारा िलिखत 'जाित-Ģ  था' नामक िकताब को पढ़ने का मौका 

िमला और उसके बाद मȅ  उनके हाथȗ  से समाजवादी दल का सदÎ य बना। ओबीसी समाज मȂ  क् या 

िÎ थित है, क् या पिरिÎ थित है, उसको मȅ  Ë यिक् तगत रू प से जानता हँू। मȅ  अपने दल के Ģ  ित भी कृतज्ञ  ता 

Ģ  कट करता हंू िक इस संिवधान संशोधन िवधेयक पर बोलने का मुझे अवसर िदया। 25 वषș    के बाद 

आज यह िवधेयक संशोधन के िलए सदन मȂ  आया है। हमȂ  देखना होगा िक creamy layer क् या है और 

िकसके िलए है? हम सभी सामािजक न् याय के पक्ष  धर हȅ ।  Creamy layer िकसे फायदा पहंुचाएगी, 

िकसे पहंुचा रही है और इस संबंध मȂ  आप क् या करने जा रहे हȅ ? इससे िकसे फायदा होगा? नौकिरयां 

आप दे नहीं  रहे हȅ , सब काम ठेके पर दे रहे हȅ  और ऊपर से creamy layer का Ģ  ावधान ला रहे हȅ । मेरा 

Ë यिक् तगत अनुरोध है िक हमारे दल की मान् यता है िक आप  creamy layer को हटाइए और आरक्ष  ण 

को िवÎ तारपूवर् क लागू कीिजए। मȅ  इस पक्ष   मȂ  हंू िक इसमȂ  creamy layer नहीं  रहना चािहए।

महोदय, हमारी OBC Committee है, लेिकन उसमȂ  कौन Chairman है और कौन उसके 

सदÎ य हȅ ? मेरा अनुरोध है िक OBC Committee मȂ  Chairman और सदÎ यȗ  के अलावा एक मिहला 

भी रहनी चािहए और अिधकारी भी होना चािहए। िपछले तीन वषș    मȂ  हमने देखा है िक हमȂ  िकतनी 

लड़ाई लड़नी पड़ी, उसे बी.के. हिरĢ  साद जी जानते हȅ । वह भी उस Committee के सदÎ य हȅ , एक 

काम भी िपछले तीन वषș    मȂ  नहीं  हुआ, सरकार की मेहनत, सदÎ यȗ  की मेहनत और मीिंट ग के बावजूद 

कोई पिरणाम सामने नहीं  आया। इसिलए मेरा िनवदेन है िक इस कमेटी के Chairman, सदÎ यȗ  के 

साथ-साथ एक मिहला OBC भी होनी चािहए।

मȅ  यहां कुछ सुझाव आपके सामने रखना चाहता हंू। मुझसे पूवर् -वक् ताओं ने िवÎ तारपूवर् क बताया 

है िक आज हमारी सामािजक िÎ थित क् या है। एक बहुत बड़े संत ने कहा है, िजन् हȂ  मȅ ने सुना है िक भलू 
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होना Ģ  कृित है, भलू सुधार होना संÎ कृित है और भलू सुधारना Ģ  गित है। आपने इस िवधेयक को सदन 

मȂ  Ģ  Î तुत िकया है, इससे डा. राम मनोहर लोिहया, िववकेानंद और कबीर की आत् मा को संतुिÍ ट 

िमलती होगी। मȅ  िनवदेन करना चाहता हंू िक आप मेरी मांग पर िवचार करȂ । एक घटना का उÊ लेख 

करते हुए, मȅ  आपसे िनवदेन करना चाहता हंू िक जब यहां आरक्ष  ण की बात चल रही है, 10 नवÇ बर, 

1978 को िबहार मȂ  जननायक कपूर् री ठाकुर जी ने 26 परसȂ ट आरक्ष  ण लागू िकया था। यह OBC का 

मामला है, लेिकन मंडल कमीशन मȂ  ऐसा सवȃ   नहीं  हुआ िक OBC मȂ  िकतने अत् यंत िपछड़े वगर्  हȅ  और 

िकतनी जाितयां हȅ ? उसमȂ  िकतनी जाितयाँ हȅ  और उनको क् या सुिवधाएँ िमल रही हȅ ? हम आपसे 

िनवदेन करना चाहȂ गे िक िबहार मȂ  जो फॉमूर् ला "कपूर् री ठाकुर फॉमूर् ला" के नाम से जाना जाता है, 

उसको लागू िकया जाना चािहए। उन् हȗ ने 27 परसȂ ट आरक्ष  ण मȂ  से 12 परसȂ ट अत् यंत िपछड़े वगर्  को 

िदया था, 8 परसȂ ट िपछड़े वगर्  को िदया था, 3 परसȂ ट मिहलाओं को िदया था और 3 परसȂ ट आिर्थ  क 

आधार पर िपछड़ी मिहलाओं को िदया था। इस आधार पर, हम आपसे यह िनवदेन करना चाहते हȅ  िक 

आप और भारत सरकार अत् यंत िपछड़े वगर्  को भी सहूिलयत दे। आपने देखा होगा िक लोग िजस 

समाज से आते हȅ , उन समाजȗ  की नौकरी मȂ  कहीं  पूछ नहीं  है, उसको कोई देखने वाला नहीं  है। हमने 

छ: महीने पहले, शून् यकाल मȂ  कर्  ीमी लेयर के संबंध मȂ  एक मामला उठाया था िक 1,026 लोगȗ  ने 

यूपीएससी की परीक्ष  ा qualify कर ली थी, िजनमȂ  से केवल 310 लोगȗ  को आरक्ष  ण का लाभ िदया गया 
और सवȘ  च् च न् यायालय के आदेश के आधार पर उनको िपछड़ा वगर्  मȂ  नहीं  िलया गया। यह तो ओबीसी 
का अपमान है। इसिलए हम आपसे िनवदेन करना चाहते हȅ  िक आप िजस चीज़ को लाए हȅ , आप 
उसको िदल से लाइए, िजससे सामािजक रू प से िपछड़े वगर्  के लोगȗ  को  ऐसा लगे िक इस सरकार ने 
पूरी दृ िÍ ट से, पूरे संशोधन के साथ, पूरी तरह से सोच और िवचार करके सामािजक न् याय को संरक्ष  ण 
िदया है, समाज को संरक्ष  ण िदया है और एक शिक् त देकर समाज को आगे बढ़ाने का काम िकया है। 
हम अपने दल की तरफ से पूरा आÌ वासन देते हȅ  िक हम आपके संशोधन को पास करȂ गे और जब इस 
संशोधन के बारे मȂ  आपका भाषण होगा, तो उसमȂ  आप कर्  ीमी लेयर को िनिÌ चत रू प से हटाने की बात 
कहने का काम करȂ गे। जय िहन् द।

Ǜ  ी िदलीप कुमार ितकीर्   (ओिडशा): सर, आपने मुझे बहुत ही इÇ पॉटȄ   ट अमȂ डमȂ ट िबल पर बोलने 
का मौका िदया, इसके िलए आपका धन् यवाद। महोदय, हमारे देश मȂ  ओबीसी को आरक्ष  ण लगभग 24 
वषर्  पहले िदया गया था, लेिकन संिवधान के आिर्ट  कल 14-15 मȂ  यह clear Ģ  ावधान है िक आिर्थ  क और 
सामािजक रू प से बैकवडर्  क् लासेज़ के िलए Î टेट् स कोई Î पेशल Ģ  ोिवज़न बना सकते हȅ । हमारी पाटीर्   
बीजेडी ओबीसी के िलए बनने जा रहे नेशनल कमीशन के सपोटर्  मȂ  है और हम लोग इसका समथर् न 
कर रहे हȅ , लेिकन हमारी कुछ िंच ताएँ और इÌ यूज़ हȅ , िजनको मȅ  सदन के सामने रखना चाहंूगा।

महोदय, वतर् मान मȂ  जो िसÎ टम है, उसके तहत ओबीसी के िलए हर Î टेट की अपनी एक िलÎ ट 

होती है और उसके आधार पर उनका िरज़वȃ  शन होता है। अगर िकसी एक Î टेट मȂ  कोई काÎ ट ओबीसी 

िलÎ ट मȂ  है, तो यह जरू री नहीं  है िक वह सȂ टर्  ल और दूसरे राज् यȗ  की िलÎ ट मȂ  हो। इसके पीछे का 

लॉिजक यह है िक हर Î टेट मȂ  अलग-अलग काÎ ट् स हȅ  और उन अलग-अलग काÎ ट् स की अलग-

अलग िÎ थितयाँ हȅ । अब नेशनल कमीशन बनने के बाद एक सȂ टर्  ल िलÎ ट बनेगी और उसको सȂ टर ही 

नोिटफाई करेगा। सर, हमारी पाटीर्   की यह राय है िक ओबीसी कॉÎ ट् स की नोिटिफकेशन की पॉवर 

अभी Î टेट् स के पास ही रहनी चािहए, क् यȗ िंक स बंिधत राज् य को ही यह बात गहराई से मालूम होती है 



[RAJYA SABHA]834 Government  Bills

िक उनके यहाँ िजतनी जाितयाँ हȅ  और व े िकस अवÎ था मȂ  हȅ । गहराई के साथ सरकार को ही मालूम 

होता है। सȂ टर्  ल िलÎ ट से उन् हȂ  काफी िदक् कत हो सकती है। इसिलए मȅ  मंतर्  ी महोदय से और सदन से 

यह अपील करना चाहंूगा िक िबल मȂ  एक ऐसा Ģ  ावधान जोड़ा जाए, िजससे ओ.बी.सी. िलÎ ट मȂ  िकसी 

जाित को जोड़ने या हटाने का काम िÎ टर्  क् टली उस राज् य सरकार की िसफािरश पर िकया जाना 

चािहए, जहां से वह िरलेिटड है। महोदय, बाद मȂ  धीरे-धीरे जब यूिनफिर्म  टी आ जाएगी, तो आप 

नेशनल िलÎ ट बना सकते हȅ । जब एस.सी., एस.टी. नेशनल कमीशन बना था, उसके िलए भी काफी 

वक् त लग गया था। मेरे ख् याल से अलग-अलग एस.सी., एस.टी. कमीशन बनने के बाद 2003 मȂ  

संिवधान का दजार्   िमला। इसिलए मȅ  सदन से और सरकार से यह अपील करना चाहंूगा िक इस Ã वाइंट 

पर पुनिर्व  चार िकया जाए, सोचा जाए। इसके साथ-साथ मȅ  एक और बात कहना चाहंूगा िक जो सुĢ  ीम 

कोटर्  का ऑÅ ज़वȃ  शन था,  उसमȂ  हर 10 साल से िरË यू करने का Ģ  ावधान था िक कई जाितयां छूट न 

जाएं इसिलए हर 10 साल मȂ  िरË यू होना चािहए। मेरे ख् याल से इसको भी आप ध् यान मȂ  रखकर काम 

कीिजए, धन् यवाद।

Ǜ  ी वीर िंस ह (उǄ  र Ģ  देश): धन् यवाद माननीय उपसभाध् यक्ष   महोदय, आपने मुझे संिवधान (एक 

सौ तेइसवां संशोधन) िवधेयक, 2017 एव ंराÍ टर्  ीय िपछड़ा वगर्  आयोग (िनरसन) िवधेयक, 2017 पर हो 

रही संयुक् त बहस मȂ  बोलने का मौका िदया। मȅ  आभारी हंू अपनी नेता बहन कुमारी मायावती जी का, 

िजन् हȗ ने मुझे इस महत् वपूणर्  िवधेयक पर बोलने के िलए अिधकृत िकया। महोदय, हमारी पाटीर्   की 

मुिखया आदरणीय बहन कुमारी मायावती जी हमेशा इसकी पक्ष  धर रही हȅ  िक अनुसूिचत जाित व 

अनुसूिचत जनजाित की तरह िपछड़े वगर्  को भी  संवधैािनक अिधकार िमले, इसिलए मȅ  इस िवधेयक 

का समथर् न करता हंू। महोदय, देश के िपछड़े वगș    की पहचान और उसकी िशकायतȗ  की सुनवाई के 

िलए सरकार ने बड़ा कदम उठाया है, िकन् तु यह ईमानदारी के साथ लागू भी होना चािहए, िपछड़े वगर्  

के लोगȗ  को इसका फायदा िमलना चािहए इस ओर भी आपका कदम उठेगा, यह सराहनीय है। 

मान् यवर, मȅ  आपको बताना चाहता हंू िक िपछड़े वगș    को िकस Ģ  कार से  आज सÇ माननीय दजार्   िमलने 

जा रहा है, इसके पीछे क् या पृÍ ठभिूम रही है। 1932 मȂ  जब परम पूज् य डा. भीमराव अÇ बेडकर साहब ने 

Ģ  यास िकया था जो 18 मȂ बसर्  की लॉडर्  लोिथयन कमेटी बनी, िजसमȂ  परम पूज् य डा. अÇ बेडकर साहब 

भी सदÎ य थे। उन् हȗ ने सामािजक शैक्ष  िणक आधार पर िपछड़े हुए लोगȗ  की एक सूची बनाई और उस 

सूची मȂ  िजन लोगȗ  ने अपना नाम दजर्  िकया, व ेअनुसूिचत जाित और अनुसूिचत जनजाित मȂ  सिÇ मिलत 

हो गए और कुछ लोग उसमȂ  छूट गए थे, जो आज िपछड़े हȅ , िकन् तु 25 अĢ  ैल, 1947 को परम पूज् य डा. 

अÇ बेडकर साहब कानून मंतर्  ी के रू प मȂ  जब लखनऊ आए थे और पूरे देश मȂ  घूमे थे, तो िपछड़ȗ  ने मांग 

की थी िक हमारी िÎ थित भी वसैी ही है हमȂ  भी इसमȂ  रखा जाए। तब बाबा साहेब ने संिवधान बनाते 

समय यह Ģ  ोिवजन आिर्ट  कल 340 मȂ  िकया था िक अनुसूिचत जाित और अनुसूिचत जनजाित की तरह 

िपछड़े लोगȗ  को भी संवधैािनक अिधकार िमलने चािहए, उसका दजार्   िमलना चािहए। 1953 मȂ  काका 

कालेलकर िरपोटर्  बनी। काफी अरसे तब वह लागू नहीं  हुई। उसके बाद मȂ  1978 मȂ  िबन् देÌ वरी Ģ  साद 

मंडल कमीशन िरपोटर्  बनी और काफी अरसे तक वह लागू नहीं  की गई।

4.00 P.M.

[Ǜ  ी िदलीप कुमार ितकीर्   ]
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जब काफी अरसे तक लागू नहीं  की गई, तो हमारी पाटीर्   के संÎ थापक मान् यवर कांशीराम साहब 

ने, हमारी पाटीर्   की नेता बहन कुमारी मायावती जी ने इसके िलए काफी Ģ  यास िकया और दो महीने 

तक बोट क् लब पर धरना-Ģ  दशर् न िकया िक िपछड़े वगर्  के लोगȗ  को भी अनुसूिचत जाित/जनजाित की 

तरह अिधकार िमलना चािंहए, म डल कमीशन िरपोटर्  लागू होनी चािहए। मान् यवर कांशीराम साहब ने 

कहा था िक िपछड़ȗ  की समÎ या देश की समÎ या है और उन् हȗ ने एक नारा िदया था। िजस समय 

आंदोलन िकया था, उस समय देश मȂ  100 बड़ी-बड़ी रैिलयां की थीं , मान् यवर कांशीराम जी की 

अध् यक्ष  ता मȂ , बहन कुमारी मायावती जी की अध् यक्ष  ता मȂ  लगभग दो महीने तक बोट क् लब पर हमने 

धरना-Ģ  दशर् न िकया था। उस समय कहा था िंक म डल कमीशन को लागू करो,  वरना कुसीर्   खाली 

करो। अथक्  Ģ  यासȗ  के बाद 1990 मȂ  मंडल कमीशन लागू हुआ और इसके िलए बहुजन समाज पाटीर्   ने 

काफी Ģ  यास िकया।

उपसभाध् यक्ष   महोदय, मȅ  आपको अवगत कराना चाहता हंू िक 24 वषș    के लÇ बे अंतराल के बाद 

सामािजक और शैक्ष  िणक रू प से िपछड़े वगर्  के लोगȗ  को एक सामािजक संÎ था का दजार्   Ģ  ाÃ त होगा। 

आज ऐसा हो रहा है िक सरकार के बड़े-बड़े िवभागȗ  को Ģ  ाईवटे सेक् टर मȂ  कोई आरक्ष  ण नहीं  है। जैसा 

िक परम पूज् य डा. भीमराव अÇ बेडकर साहब ने भारतीय संिवधान मȂ  आरक्ष  ण की Ë यवÎ था की है, िकन् तु 

आज आपकी सरकार िनगमȗ  को, सरकारी िवभागȗ  को Ģ  ाईवटे सेक् टर मȂ   िदया जा रहा है और Ģ  ाईवटे 

सेक् टर मȂ  दे रही है और Ģ  ाईवटे सेक् टर मȂ  आरक्ष  ण नहीं  है। जो सरकारी कमर् चारी सरकारी िवभागȗ  मȂ , 

िनगमȗ  मȂ  कायर् रत है, जब व ेिरटायर हȗ गे, तो अगली भिर्त  यां बंद हो जाएंगी। जब आगे नौकिरयां नहीं  

लगȂ गी और आरक्ष  ण खत् म हो जाएगा, तो यह अनुसूिचत जाित/जनजाित और िपछड़े वगș    के लोगȗ  के 

िलए बहुत बड़ी समÎ या बन जाएगी। हमारे बच् चȗ  का भिवÍ य अंधकारमय है। इसके बारे मȂ  मȅ  माननीय 

मंतर्  ी जी से अनुरोध करू ं गा। िजस Ģ  कार से परम पूज् य डा. भीमराव अÇ बेडकर साहब ने संिवधान के 

तहत आरक्ष  ण की Ë यवÎ था की है, उसके िलए हमारी नेता आदरणीय कुमारी मायावती जी ने भी इस 

सदन के अंदर कई बार मांग की है। हमारी मांग है िक Ģ  ाइवटे सेक् टर मȂ  भी आरक्ष  ण होना चािहए, 

िजससे िक आगे भी अनुसूिचत जाित/जनजाित और िपछड़े वगर्  के लोगȗ  की  नौकिरयां लगती रहȂ । इस 

ओर भी सरकार को ध् यान देने की आवÌ यकता है।

आज 25 करोड़ िशिक्ष  त युवा बेरोजगार घूम रहे हȅ । माननीय Ģ  धान मंतर्  ी जी ने लोक सभा के 

चुनाव के दौरान वायदा िकया था िक हम पढ़े-िलखे युवाओं को, िशिक्ष  त युवाओं को एक साल मȂ  दो 

करोड़ नौकिरयां दȂ गे और पांच साल मȂ  दस करोड़ सरकारी नौकिरयां दȂ गे। आपकी सरकार को तीन 

साल बीत गये हȅ , अब तक 6 करोड़ युवाओं की सरकारी नौकरी लग जानी चािहए थी। माननीय मंतर्  ी 

जी इसका Î पÍ टीकरण दȂ  िक िकतने युवा अब तक नौकरी पर लग चुके हȅ ?

इसके साथ-साथ दूसरी बात यह है िक देश के सभी Ģ  ांतȗ  मȂ  बैकलॉग पड़ा हुआ है। देश को 

आज़ाद हुए 70 साल हो गए हȅ । अभी िकसी भी िवभाग मȂ  आरक्ष  ण पूरा नहीं  हुआ है, न एस.सी. का, न 

एस.टी. का और न िपछड़ȗ  का। अभी कहीं  पर भी आरक्ष  ण पूरा नहीं  हुआ है और अब उसे Ģ  ाइवटे 

सेक् टर मȂ  देकर इसे खत् म करना शुरू  कर िदया है। देश के सभी Ģ  ांतȗ  मȂ  काफी बैकलॉग खाली पड़ा है, 

उसे पूरा भरा नहीं  जा रहा है। मȅ  आदरणीय बहन कुमारी मायावती जी को धन् यवाद देना चाहंूगा िक 

जब बहन कुमारी मायावती उǄ  र Ģ  देश की मुख् य मंतर्  ी बनीं , व ेचार बार मुख् य मंतर्  ी बनीं , तो उन् हȗ ने 
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उǄ  र Ģ  देश मȂ  िवशेष अिभयान चलाकर, जो सरकारी नौकिरयȗ  मȂ  बैकलॉग खाली पड़ा था, उसमȂ  

एस.टी./एस.टी. और िपछड़े वगर्  के लाखȗ  बेरोजगार बच् चȗ  को नौकरी देने का काम िकया था। ऐसी 

पहल आपको भी करनी चािहए। देश के सभी Ģ  ान् तȗ  को आपको आदेिशत करना चािहए िक उनके ǎ  ारा 

बैकलॉग को पूरा िकया जाए। आप िपछड़े वगर्  के लोगȗ  के िलए इस िवधेयक को लेकर आए हȅ , यह 

बहुत खुशी की बात है, लेिकन इस पर अमल भी होना चािहए। जब से देश आज़ाद हुआ - चाहे िकसी 

की भी सरकार रही हो, तब से िपछड़े वगर्  के आरक्ष  ण की तरफ ध् यान नहीं  िदया गया। अगर सही Ģ  कार 

से ध् यान िदया होता, तो सभी Ģ  ान् तȗ  मȂ  आज जो backlog पड़ा हुआ है, वह भर गया होता।

(Ǜ  ी उपसभापित महोदय पीठासीन हुए)

महोदय, अनुच् छेद 338 (ख) के उपखंड 2 व 3 कहते हȅ  िक Ģ  Î तािवत आयोग मȂ  एक अध् यक्ष  , 

उपाध् यक्ष   व तीन अन् य सदÎ य, राÍ टर्  पित के हÎ ताक्ष  र व मुदर्  ा सिहत िनयुक् त िकए जाएंगे। इस संबंध मȂ  मȅ  

चाहंूगा िक आयोग के अध् यक्ष   एव ंसदÎ यȗ  की अहर् ताएं, संशोधन मȂ  उपबंिधत की जानी चािहए और 

अध् यक्ष   व उपाध् यक्ष   ओ.बी.सी. समुदाय का जन-Ģ  ितिनिध होना चािहए। साथ ही एक मिहला सदÎ य भी 

शािमल की जानी चािहए व अन् य वगș    से संबंिधत मामलȗ  मȂ  िवषय की िवशेष जानकारी रखने वाले 

समाज िवज्ञ  ानी, िवशेषज्ञ   तथा कम-से-कम एक सदÎ य सवार्  िधक िपछड़े वगर्  के विर्ग  त समुदाय के रू प 

मȂ  शािमल िकया जाना चािहए।

MR. DEPUTY CHAIRMAN: Okay, please conclude. ...(Time bell rings)...

Ǜ  ी वीर िंस ह: महोदय, सरकार के पास जाित िवशेष जनगणना के आंकड़े पुराने हȅ , िजनका 

पुनरीक्ष  ण आवÌ यक है। सरकार ǎ  ारा वषर्  2011 मȂ  जाित आधािरत जनगणना करायी गयी है, िजसका 

Ģ  काशन अभी तक नहीं  िकया गया है। मȅ  मांग करता हंू िक सरकार ओ.बी.सी. वगर्  की जनगणना को 

सावर् जिनक करे...

MR. DEPUTY CHAIRMAN: Okay, all right.

Ǜ  ी वीर िंस ह: िजस से इन जाितयȗ  की सही संख् या का पता चल सके। महोदय, अंत मȂ  मȅ  कहना 

चाहंूगा िक हमारी पाटीर्   व हमारी नेता आदरणीय बहन मायावती जी एस.टी./एस.टी. के साथ-साथ 

िपछड़े वगर्  की हमेशा पक्ष  धर रही हȅ । इन् हȂ  संवधैािनक अिधकार िदलाने के िलए उन् हȗ ने काफी संघषर्  

िकया है और आज भी कर रही हȅ । यही कहते हुए, मȅ  इस िवधेयक का समथर् न करता हंू, धन् यवाद।

Ǜ  ी राम कुमार कÌ यप (हिरयाणा): सर, आपने मुझे संिवधान संशोधन िवधेयक पर बोलने का 

मौका िदया, इसके िलए मȅ  आपका आभार Ģ  कट करता हंू। सर, यह एक बहुत ही महत् वपूणर्  व 

ऐितहािसक िवधेयक है क् यȗ िक इस िवधेयक के माध् यम से राÍ टर्  ीय िपछड़ा वगर्  आयोग की जगह एक 

नये राÍ टर्  ीय सामािजक और शैक्ष  िणक िपछड़ा वगर्  आयोग का गठन िकया जाएगा। इस नए आयोग को 

एस.सी./एस.टी. आयोग की तरह संवधैािनक दज़ार्   िदया जायेगा। राÍ टर्  ीय िपछड़ा वगर्  आयोग को 

िपछड़े वगर्  से संबंिधत लोगȗ  की िशकायतȗ  को Ģ  ाÃ त करने का अिधकार तो था, परंतु इस आयोग को 

[Ǜ  ी वीर िंस ह ]
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ओ.बी.सी. से संबंिधत िशकायतȗ  पर िवचार करने का अिधकार नहीं  था, िजस के कारण िपछड़े वगर्  

अथार्  Þ  ओ.बी.सी. वगर्  की िशकायतȗ  का न तो समाधान होता था और न ही उन् हȂ  न् याय िमलता था। 

िपछड़े वगर्  की िशकायतȗ  को सुनने का अिधकार केवल एस.सी./एस.टी. आयोग के पास ही था, परंतु 

एस.सी./एस.टी. आयोग ने कभी भी ओ.बी.सी. से संबंिधत िशकायतȗ  पर िवचार नहीं  िकया। इस के दो 

कारण थे - एक तो एस.सी./एस.टी. आयोग के पास कायर् भार अत् यिधक था और दूसरे ओ.बी.सी. वगर्  

मȂ  अपने अिधकारȗ  के Ģ  ित जागरू कता का अभाव था।

महोदय, िपछड़े वगर्  के लोग बहुत समय से िपछड़ा आयोग को संवधैािनक दजार्   देने की मांग 

करते आ रहे थे। िपछड़े वगर्  के सांसदȗ  ने भी िपछले वषर्  माननीय Ģ  धान मंतर्  ी जी से िपछड़ा वगर्  आयोग 

को संवधैािनक दजार्   देने की मांग की थी। इस िबल के आने से िपछड़े वगर्  के लोगȗ  को न् याय िमलेगा व 

उनका Ģ  ितिनिधत् व करने वाले सांसदȗ  की भी मांग पूरी हो जाएगी। इसिलए मȅ  इस िबल का समथर् न 

करता हंू और आदरणीय Ģ  धान मंतर्  ी जी को बहुत-बहुत धन् यवाद देते हुए इस आयोग को और अिधक 

Ģ  भावशाली बनाने के संबंध मȂ  कुछ सुझाव भी देना चाहता हंू।

सर, इस नए कमीशन मȂ   चेयरमैन, वाइस-चेयरमैन सिहत तीन मȂ बसर्  और हȗ गे। ओ.बी.सी. की 

आबादी के िहसाब से यह संख् या बहुत ही कम है। मंडल कमीशन की िरपोटर्  के अनुसार देश मȂ  

ओ.बी.सी. की आबादी 54 Ģ  ितशत है। अत: इतनी बड़ी संख् या को देखते हुए इस कमीशन को कम-से-

कम 7 सदÎ यीय बनाया जाए। दूसरे, इस कमीशन मȂ  चेयरमैन, वाइस-चेयरमैन तथा अन् य सभी सदÎ य 

ओ.बी.सी. वगर्  से ही िलए जाएं तािक िपछड़ा वगर्  आयोग की िवÌ वसनीयता बनी रहे। तीसरे, िपछड़ा 

वगर्  आयोग का गठन करते समय अत् यिधक िपछड़े वगर्  के िहतȗ  को देखते हुए, उन् हȂ  भी उिचत 

Ģ  ितिनिधत् व Ģ  दान िकया जाए क् यȗ िक  इस वगर्  की संख् या ही बहुत अिधक है। महोदय, काका 

कालेलकर कमीशन से 2399 जाितयȗ  को िपछड़े वगर्  की Ǜ  ेणी मȂ  माना है  और उनमȂ  से 837 जाितयȗ  

को अत् यािधक िपछड़े वगर्  की Ǜ  ेणी मȂ  Î थान िदया है। अत् यिधक िपछड़े वगर्  को िवकास की धारा मȂ  

जोड़ने के िलए इस कमीशन मȂ  उनकी उिचत िहÎ सेदारी जरू री है। अंत मȂ , मȅ  यह कहना चाहता हंू िक 

कर्  ीमी लेयर की जो बात यादव साहब कह रहे थे, मȅ  उसका पूरा समथर् न करता हंू। यह जो OBC मȂ  

कर्  ीमी लेयर है, इसको िबÊ कुल खत् म िकया जाए, क् यȗ िक SC/ST कमीशन मȂ  भी यह कर्  ीमी लेयर नहीं  

है, इसिलए यहां भी इसको खत् म कर िदया जाए। इन् हीं  शÅ दȗ  के साथ मȅ  अपनी बात समाÃ त करते हुए, 

आपको धन् यवाद देता हंू, जय िहन् द, जय भारत।

MR. DEPUTY CHAIRMAN: Now, Shri T.K.S. Elangovan.

SHRI T.K.S. ELANGOVAN (Tamil Nadu): Mr. Deputy Chairman, Sir, this is one 

legislation which the DMK was demanding for quite a long time. That legislation has come 

now. We do not know; many of the legislations of this Government may have a hidden 

agenda and we fear that; there should not be any hidden agenda behind this amendment. 

Sir, OBCs are known only to the State Governments; only the State Governments can 

decide on the list of OBCs. Sir, particularly in Tamil Nadu, DMK is the offshoot of the 

social justice movement, Periyar's D.K., and we have followed Periyar's ways. I can say 
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that among the world leaders, among the leaders who are working for social upliftment of 

the backward classes, Thanthai Periyar is the only leader whose thoughts, speeches and 

writings are not based on faith and belief, but based only on scientific reasoning. He was 

the leader who had the scientific vision and, that is why, he did not have faith even in God. 

He was a man with scientific thoughts. The only difference between Dr. Ambedkar and 

Periyar was that Dr. Ambedkar wanted the downtrodden people to shift their allegiance 

to Buddhist religion, but Periyar said that we should fight it from within. That is the only 

difference between Dr. Ambedkar and Periyar. Sir, this Bill has now come and I have 

also given an amendment to the Bill on Section 342A which says, "Parliament may by 

law include in or exclude from the Central List of socially and educationally backward 

classes..." How can you exclude a socially backward class? That is my question. Being 

educationally backward is different, being economically backward is different. You can 

exclude them because they can get education, they can become economically well off. 

But a socially backward class cannot be excluded. My colleague from AIADMK, Shri 

Muthukaruppan had made a long speech, conveniently forgetting one portion where the 

DMK was in power in the State. Sir, one of the major legislations of the DMK under the 

Chief Ministership of Dr. Kalaignar Karunanidhi in the year 1974 was that the people 

from all castes should be permitted to perform pooja in temples. Dr. Kalaignar made a 

legislation after which about 300 people were trained to perform pooja in all temples in 

conformity with the Agama rules and, beyond this, that they should be trained within the 

framework of Agama rules without any class. It was not only a Brahmin who should be 

allowed to perform pooja. People from any caste can perform Archanas in temples. But 

all the 300 are jobless till today. They could teach them, they could train them, but they 

could not take them forward. They could not admit that they have become forward merely 

because they are trained to perform pooja, because of their castes. This Bill should be a 

straightforward Bill, an honest Bill and this Bill should continue to uphold the rights of 

the States, who can decide as to who is a backward class or who is a Scheduled Caste or 

who is a forward community. These decisions can be made only by the States and not by 

the Government of India. This Bill should not have any hidden agenda. This Bill should 

not take away the rights of the States. My group leader, Shrimati Kanimozhi, has also 

proposed an amendment to say that the decision of the States on the list of OBCs should 

be accepted by this Commission. She is not here but she has given an amendment. Many 

people want the States' rights to be protected in deciding as to who the OBCs are. That is 

one question. Secondly, as my colleague has said, Rs.6 lakh or Rs.9 lakh income criterion 

[Shri T.K.S. Elangovan ]
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should not be there. Income doesn't make a man a forward community. In spite of his 

income, as I said, in spite of his training to perform pujas, he is not accepted, he is still an 

OBC. He has no forward class status. So, this income criterion should be removed. This 

new Commission, at least, should not put an income as criterion for deciding as to who 

is an OBC and who is eligible for reservation provisions provided by the Government. 

I think some of the amendments prepared by us, including my amendment, should be 

accepted by the Government because these amendments are proposed to protect the rights 

of the States in calculating or deciding as to who is an OBC and who is not an OBC. The 

Bill for the OBC was a demand of the DMK Party since a long time. Now, it has come 

before the Parliament. But there should not be a hidden agenda behind this Bill. With 

these words, I conclude.

SHRI T.K. RANGARAJAN: Mr. Deputy Chairman, I thank you for this opportunity 

to speak. I thank the Minister, Mr. Gehlot for his knowledge on this subject. I also thank 

the Chairperson of the Select Committee, Mr. Bhupender Yadav. Though we agree to 

disagree, he has very nicely conducted the entire proceedings of the Select Committee. 

Sir, eminent persons have appeared before the Select Committee. The House must thank 

everybody because all records have already been placed. I want to mention especially Mr. 

P.S. Krishnan, IAS (Retired) officer, who had drafted the Mandal Commission's Report, 

who has appeared before the Committee; and Dravida Kazhagam leader, Mr. K. Veeramani, 

appeared before the Committee. He gave evidence before the Select Committee. Here we 

should realize that South is different from North. I request the hon. Minister to take a note 

of it. South is different from North. If we go back to 1920's, Maharaja of Mysore started 

sympathizing BCs, gave them education, gave them employment. Then, if we go back 

to Tamil Nadu, as correctly mentioned by Mr. Muthukaruppan and Mr. Elangovan, it is 

a wonderful State. For the past 80 to 90 years it fought for the BCs. The House should 

respect Periyar, Dravida Kazgham. He did his job tirelessly for the BCs and OBCs. He 

did not compromise. That was Periyar. Sir, Periyar has rightly fought and brought a 

communal G.O. The first communal G.O. was brought by the Dravida Kazgham and 

Thanthai Periyar. If you go to Kerala, Mr. Narayana Guru was for the upliftment of all the 

backward classes. They fought and got it. You see the education level of Kerala now. Why 

is it standing first? That is because of the tireless work done by Narayana Guru, Thanthai 

Periyar and successive Governments in Tamil Nadu — I can mention DMK Government 

and AIADMK Government - who have done a lot of work for the OBCs.
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SHRI JAIRAM RAMESH: Kamaraj also.

SHRI T.K. RANGARAJAN: Kamaraj had provided the Mid-day Meal Scheme 

wherein the child labour had come down in Tamil Nadu.

SHRI JAIRAM RAMESH: He did it even before the DMK and AIADMK 

Governments.

SHRI T.K. RANGARAJAN: I agree with my friend, Mr. Jairam Ramesh. If you 

take North India...

Even 27 per cent is not so far implemented fully. Is it not a shame for us? Sir, 

so, we rightly present our arguments before the august House. The State Government 

shall have the powers to identify socially, educationally backward classes. From Delhi, 

you cannot identify everything, or, the bureaucrats cannot identify everything. Sir, the 

Supreme Court, in its landmark judgment in the Mandal case dated 16.11.1992 upheld the 

validity of the order of 1990, and thereafter, the two directions, laid down by the Supreme 

Court as pre-conditions, were fulfilled.

Unless you fulfill all those things in this Bill, then, make an Act, if not  somebody 

will go to the Supreme Court and challenge it. It will pave way for another interruption. 

The Bill has a welcome and positive feature beneficial to socially, educationally backward 

classes, and also future which creates some apprehension, and in some area, ambiguity. 

Blind criticism of the Bill will not benefit the socially and educationally backward people, 

that is my opinion. At the same time, in the interest of the OBCs, it is necessary to rectify 

the features that create apprehensions, and clarify areas of ambiguity.

I will straightway come to Article 338B (5), (a), (b), (c), (d) and (e) which cover this 

vital aspect. This has been the long-standing desire of the OBCs, and recommendations of 

the bodies like NCBC forum, and the forum of the MPs of the Socially and Educationally 

Backward Classes and the Department-related Parliamentary Standing Committee on the 

Welfare of the SCs/STs that they have to be strengthened.

Sir, there are three, four positive things. For want of time, I don't want to go through 

them para by para. The Supreme Court's direction that the Commission/Tribunal's advice 

shall ordinarily be binding on the Central Government, was reproduced in the NCBC 

Act. This must find place in the present Bill in order to make it comply with the Supreme 

Court's direction, which continues to stand irrespective of whether the Commission is 
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statutory or constitutional. The serious lacuna that has come into the Bill, apparently losing 

sight of the Supreme Court's mandatory directions though para 3 makes an incomplete 

reference to this judgment and its directions, and losing sight of the obvious rationale 

behind its direction, must be corrected by adding a clause in Article 338B by entrusting 

to the proposed Constitutional Commission the existing role of the existing NCBC with 

regard to examination of requests for inclusion, and complaints of wrongful inclusion or, 

in other words, complaints of over-inclusion, and making its advice ordinarily binding 

on the Central Government in drafting any future Bill for inclusion of any community 

or exclusion of any community, and requiring the Government to spell out grounds of 

disagreement and placing all relevant materials before the Parliament whenever any such 

Bill is moved in future.

MR. DEPUTY CHAIRMAN: Okay; now conclude.

SHRI T.K. RANGARAJAN: Sir, I have not completed as yet. Another remedial 

measure it should take is that it should specifically stipulate the composition of the 

Commission as expert body, and this expert body will ensure the compliance of the 

Supreme Court's directions. The Supreme Court in the case of Mandal Commission 

judgment directed to exclude those classes which have ceased to be backward, or, include 

them if they have not ceased to be backward. It has to be reviewed once in ten years, and 

not immediately. It clearly says the Central Government may, after succeeding period 

of ten years, undertake revision of the lists with a view to excluding from such lists 

those classes that have been listed and a Bill for inclusion or exclusion should come to 

the Parliament. Article 342A regarding listing of socially, economically, educationally 

classes Presidential Notification and subsequent inclusion or exclusion by Parliament 

abrogates the rights of the States to list socially, economically, educationally backwards 

in their States for State purposes. The Government has denied this and said that the 

powers of State Government are not affected by the Bill. This view of Government needs 

to be justified by a factual examination of the provisions in the Bill. On reading of Article 

342A, the power to notify the lists of socially, economically, educationally backwards is 

with the President, that is, the Government of India and its Cabinet on whose advice the 

President will act, and subsequent additions or deletions can be made only by Parliament 

by law. This takes away the existing power of the State Government to notify their 

respective lists of socially, educationally and economically backward classes for the 

purpose of reservation in services of the State Governments, State institutions and other 
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State purposes. Even if it be so, I would advise that this objection may not be tenable 

and deserve not to be pressed on the following grounds. This is not an issue between the 

Central Government and State Governments. This is not Central Government versus State 

Government. Sir, this is an issue between socially, economically, educationally backward 

classes, on one hand, and the State, that is, both Central and State Governments, on 

the other. In case of almost all States, the Central List and State List agree. Differences 

are absent in the case of most States and rare in the case of most other States. A few 

differences occurred because of pressures of powerful castes in one or two States and 

those State Governments' unjustified rejection of well-reasoned recommendations, based 

on social and statistical data of State Commission headed by the distinguished persons, 

including the Supreme Court and High Courts Judges. ...(Time-bell rings)... I can furnish 

glaring instances of those one or two State Governments in a few cases succumbing 

to agitations of powerful dominant communities. The Committee must have a woman, 

the Committee must have a backward community man, the Committee must have a 

minority man and the Committee must look at the socially and economically backwards. 

So, there is already pressure, including from some forward communities. Electoral vote 

catching is there and in order to get votes some State Governments may try to influence 

the Central Government, which you should not allow. The Commission must be there. 

So, when I conclude, I want to submit to our Bhupenderji that he has rightly criticized 

Shri Hariprasad. ...(Interruptions)... He is not here. ...(Interruptions)... I would like to ask 

Treasury Benches now what did they do when Jan Sangh was in Government, I think, in 

Bihar and UP. Have you done anything for OBCs? He did not consider it. ...(Interruptions) 

You should accept self-criticism. ...(Interruptions)... You talked much about today's 

Prime Minister. What did you do when Vajpayeeji was there? What was your action when 

Mandal Commission was announced? You started Rath Yatra. ...(Interruptions)... You 

never obliged socially, economically backwards. ...(Interruptions)... Don't go that way. 

Change your way, change your path. I have an amendment and I would like the Minister 

to consider this. Thank you very much.

Ǜ  ी मुख् तार अÅ बास नक़वी: सर, एक िमनट, यह एक बहुत ही इÇ पॉटȄ   ट िबल है और इस पर सभी 

ऑनरेबल मेÇ बसर्  ने बहुत ही महत् वपूणर्  बातȂ  कही हȅ ।

सर, हमारी एक ही िरक् वÎे ट है। चंूिक यह Constitutional Bill है और इसमȂ  जो नÇ बसर्  हȅ , उनके 

बारे मȂ  बताने की जरू रत नहीं  है, लेिकन हमारी िरक् वÎे ट यह है िक 5.00 बजे तक या 5.30 बजे तक 

हम िडÎ कशन कंÃ लीट कर लȂ , तो 5.30 बजे ऑनरेबल िमिनÎ टर िरÃ लाई दे दȂ गे।

[Shri T.K. Rangarajan]
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MR. DEPUTY CHAIRMAN: 5.30 p.m reply and 6.00 p.m., voting.

Ǜ  ी मुख् तार अÅ बास नक़वी: जी हां, सर, 6.00 बजे इस पर वोिंट ग हो जाएगी।

Ǜ  ी नरेश अगर्  वाल:  माननीय उपसभापित महोदय, चंूिक Select Committee ने अपनी िरपोटर्  

दी है और उसमȂ  करीब-करीब सभी दलȗ  के सांसद थे, इसिलए इस िबल को यूनेिनमसली पास होना है 

और सभी दल इसके पक्ष   मȂ  हȅ , इसिलए मेरा िनवदेन है िक इस िबल को जÊ दी से जÊ दी पास कराने 

हेतु सायंकाल 5.00 बजे वोिंट ग करा दीिजए।  इसके िलए सायंकाल 6.30 बजे तक क् यȗ  इंतजार कर 

रहे हȅ ?

MR. DEPUTY CHAIRMAN: Anyhow, you are correct. I agree with you. Not only 

that, it is a Constitutional (Amendment) Bill; we want the presence of Members to get 

it passed. Therefore, the discussion will be over by 5.30 p.m. and the reply will be at 

5.30 p.m.

SHRI D. RAJA (Tamil Nadu): There are other speakers also. It is a serious issue. 

Then, we will have to pass it tomorrow.

MR. DEPUTY CHAIRMAN: That is what I am saying. Don't get angry. Then it is 

four hours. That is what I am saying.

SHRI D. RAJA: Sir, I humbly submit that it is a sensitive subject. All must be given 

an opportunity to articulate their views.

MR. DEPUTY CHAIRMAN: Okay, please sit down. I only said, 'it is four hours' 

and that is what I said. Four hours means, up to 6.00 p.m. we will debate.

SHRI BHUBANESWAR KALITA: So, we have one-and-a-half hours more.

MR. DEPUTY CHAIRMAN: No. Half-an-hour is for the Minister. That is the rule. 

Discussion for four hours includes the Minister's reply also.

SHRI D. RAJA: We can have the reply tomorrow.

MR. DEPUTY CHAIRMAN: Not tomorrow. This is an important Bill.

Ǜ  ी मुख् तार अÅ बास नक़वी: सर, आप िबल तो पास कीिजए, िडनर तो आपके िलए 

...(Ë यवधान)...

SHRI SITARAM YECHURY: Sir, in the morning you agreed. The hon. Minister 

said that he would make arrangements for dinner. We can all sit here and if you agree, the 

Leader of the House may decide at 6 o'clock.
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Ǜ  ी मुख् तार अÅ बास नक़वी: Ǜ  ी सीताराम येचुरी जी, आपको मालूम है िक यह कांÎ टीǷ  ूशनल 

िबल है। इसके िलए संख् या की जरू रत होती है। ...(Ë यवधान)...

MR. DEPUTY CHAIRMAN: Sitaramji, the only problem is, if you are delaying 

it, then some Members may go. We want the presence of Members to get it passed. You 

know that.

SHRI SITARAM YECHURY: I know.

MR. DEPUTY CHAIRMAN: It is not enough that you pass it by two-thirds majority. 

It is also necessary that it should passed by absolute majority, 50-plus-one. Members in 

such numbers should be here. That is my concern.

SHRI SITARAM YECHURY: Right, Sir. I would only beseech you that since it is 

a Constitutional (Amendment) Bill, I understand the importance of it. You make the 

assessment. If one-half of the House is present and that it will be voted with two-thirds 

majority, then, that decision you will take at 6 o' clock. नहीं  तो नहीं  होगा।

Ǜ  ी नरेश अगर्  वाल: उपसभापित जी, Ǜ  ी सीताराम येचुरी जी तो अब शाम को तैयार होकर आए 

हȅ । हम तो सुबह से ही तैयार हȅ । इसिलए हम चाहते हȅ  िक इसे जÊ दी पास िकया जाए। ...(Ë यवधान)...

MR. DEPUTY CHAIRMAN: All right. Shri Husain Dalwai. Okay, in any case each 

party will get their time. I will not cut short their time. Shri Husain Dalwai, your Party has 

25 minutes and there are five more speakers. So, you have to complete in five minutes.

SHRI MUKHTAR ABBAS NAQVI: Sir, I have already withdrawn two of our 

speakers.

MR. DEPUTY CHAIRMAN: Yes, you withdrew. Are you withdrawing some 

names, Shri Kalita?

SHRI BHUBANESWAR KALITA: I will have to discuss.

MR. DEPUTY CHAIRMAN: You have seven speakers. One is over and the 

remaining time is only 25 minutes. It is not my fault.

SHRI BHUBANESWAR KALITA: It is 4.30 p.m. now. There is one-and-a-half 

hours left. So, let us. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: The Chair cannot do the job of the Chief Whip. I am 

telling you. That is what you are expecting me to do. ...(Interruptions)...
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SHRI B. K. HARIPRASAD: Sir, he has to consult...

MR. DEPUTY CHAIRMAN: No, no; I was also the Chief Whip once upon a time. 

You give all the names. You don't want to displease anybody. What will the Chair do?

SHRI BHUBANESWAR KALITA: Sir, I will consult others.

MR. DEPUTY CHAIRMAN: Shri Kalita, you understand me. ...(Interruptions)... 
You listen to me. Shri Husain Dalwai, I will give you time. You please understand. BJP 

has 15 minutes. They gave five names. I requested them. They withdrew two names. 

Congress has 15 minutes. You gave seven names. How can you give? It is for you to 

reduce the names and give. You want me to do your job. No, you withdraw some names.

SHRI BHUBANESWAR KALITA: Sir, I agree with you. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Everyday, it is my headache.

SHRI BHUBANESWAR KALITA: Sir, I agree with you 100 per cent, but before 

deleting some names I will have to consult my...

MR. DEPUTY CHAIRMAN: Then, you get five minutes only. I will have to stick 

to the time.

SHRI BHUBANESWAR KALITA: Sir, I will get back to you.

MR. DEPUTY CHAIRMAN: Shri Husain Dalwai, your time is only five minutes.

Ǜ  ी हुसैन दलवई (महाराÍ टर्  ): सर, जहाँ तक िरज़वȃ  शन की बात है, मȅ  महाराÍ टर्   से हँू और मȅ  

सदन को यह कहना चाहता हँू िक महाराÍ टर्   मȂ  शाहू महाराज ने पहली बार िरज़वȃ  शन की बात रखी। 

इतना ही नहीं , बिÊ क उन् हȗ ने दिलतȗ  और आिदवािसयȗ  को िरजवȃ  शन िदया। उनके होटल मȂ  जाकर व े

खुद चाय पीते थे और उन् हȗ ने एक तरह से जात-पात तोड़ने की बात की हैदराबाद के  नवाब ने भी यह 

बात  की थी, यह बात मȅ  यहां जान-बूझकर कहना चाहता हँू। डा. लोिहया साहब यह कहते थे िक 

समान अिधकार के िलए िवशेषािधकार देना चािहए। एक तरह से उन् हȗ ने िरज़वȃ  शन के डेिफनेशन को 

बहुत िसÇ पल करने का काम िकया।

सर, मȅ  यह कहना चाहता हँू िक यह जो "National Commission for Backward Classes" है, 

पहले इसका नाम बदलना चािहए। इसमȂ  िसफर्   backward है, तो कौन सा backward है - तो जो 

socially and educationally backward हȅ , व े backward हȅ । Socially backward मȂ  ऐसा भी हो 

सकता है िक कोई बड़ा अमीर हो सकता है, लेिकन socially he is not to that level. यह बात ध् यान मȂ  

रखकर यह काम होना चािहए।

मेरा यह भी मानना है, जो यादव साहब ने कहा, यह एक सही बात है िक इसमȂ  धमर्  वगैरह नहीं  
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आता है। जब मंडल कमीशन की िरपोटर्  आई, तो मȅ ने महाराÍ टर्   मȂ  पहली बार पढ़ा िक उसमȂ  मुिÎ लम 

समाज के नाम हȅ , तो मȅ ने पहले लोगȗ  की मीिंट ग् स ली। उसके बाद आपके नेता, जो मेरे अच् छे दोÎ त थे, 

मंुडे साहब ने मुझे यह सवाल पूछा था िक मुसलमानȗ  मȂ , इÎ लाम मȂ  जात-पात नहीं  है, तो आप यह कैसे 

कह सकते हȅ ? तब मȅ ने उनको यह जवाब िदया था िक इÎ लाम मȂ  जात-पात नहीं  है, लेिकन मुसलमानȗ  

मȂ  जात-पात है। हमारे मȂ  ऐसा है िक एक सफ मȂ  सब लोग नमाज़ पढ़ते हȅ , लेिकन बाहर आने के बाद 

हजाम, हजाम रहता है और िनज़ाम, िनज़ाम रहता है, शािदयाँ भी नहीं  होती हȅ  और कई जगह तो 

खाना भी एक साथ नहीं  खाते हȅ । ऐसी बात है, इसिलए मेरा कहना है िक इस कमीशन मȂ  मुसलमान 

जरू र हȅ , लेिकन मुसलमानȗ  को नौकिरयȗ  मȂ  क् या फायदा िमला है? आधा टका भी फायदा नहीं  िमला 

है। इसिलए इसमȂ  उसका कुछ न कुछ Ģ  ोिवज़न करना चािहए, ऐसा मेरा कहना है, क् यȗ िक मुिÎ लÇ स जो 

हȅ , ये एक तो बड़े पैमाने पर educationally backward हȅ  और दूसरे, ये छोटा-मोटा धंधा करते हȅ  और 

उसकी वजह से व ेिकसी न िकसी तरह से रहते हȅ । उनकी संख् या इस देश मȂ  one-third है, यह बात 

हमȂ  ध् यान मȂ  रखना बहुत जरू री है - यह मȅ  िरक् वÎे ट करू ँगा। एक तो इस िबल मȂ  कमीशन मȂ  मेÇ बसर्  

िकतने रहȂ गे, इस पर यह कहा गया है िक िसफर्   5 मेÇ बसर्  रहȂ गे। जब इनकी 52 परसȂ ट आबादी है, तो 

इसमȂ  5 मेÇ बसर्  क् यȗ  रख रहे हȅ ? मȅ ने कहा िक आप 11 रिखए, 9 रिखए या कम से कम 7 रिखए और उन 

7 मȂ  से एक तो मुिÎ लम रिखए और उसको कम-से-कम Vice Chairman तो बनाइए - Chairman तो 

बनायȂ गे ही नहीं । तो उसको कम से कम Vice Chairman बनाइए, क् यȗ िक अगर अन् याय होगा, तो वह 

आवाज़ उठायेगा। यह हमारी एक िडमांड है।

दूसरी बात यह है िक nomadic tribes के बारे मȂ  ऐसा है िक यह सबसे िपछड़ा समाज है। हमारे 
हिरबाबू राठौड़ साहब ने इसके बारे मȂ  बहुत से मोचȃ   िनकाले, बहुत कुछ िकया। सोिनया जी ने इसके 
बारे मȂ  advise िकया है िक इनके बारे मȂ  कहीं  न कहीं  िवचार िकया जायेगा और इनको िकस ढंग से 
सहूिलयतȂ  दी जायȂ गी, इसके बारे मȂ  कहा जायेगा। UPA के ज़माने मȂ  2011 की जनगणना िरपोटर्  भी 
आयी हुई है। यह सरकार उसे बाहर लाने के िलए तैयार नहीं  है। आप कमीशन को constitutional 
status दे रहे हȅ , लेिकन आप उसके दाँत िनकालने का काम कर रहे हȅ  - यह गलत बात है। ...(समय 
की घंटी)... आप ऐसा मत किरए, क् यȗ िक कमीशन को अभी तक जो अिधकार थे, व ेअिधकार बरकरार 
रहना बहुत जरू री है। अगर उसे िनकालȂ गे, तो ये सब िबÊ स यहाँ आयȂ गे और आप पूछȂ गे िक इस जाित 
को देना है या नहीं  देना है और यहाँ अगर majority होगी, तो majority के लोगȗ  को, इसमȂ  सब तरह के 
फायदे उठाने वाली जो जाितयाँ हȅ , उनको िलया जायेगा और backward classes को उसमȂ  कुछ नहीं  
िमलेगा। तो मंतर्  ी महोदय से मेरा यह कहना है िक आप जरा यह जान लीिजए िक अगर आप इस तरह 
से करȂ गे, तो यह गलत है। जो अिधकार आज कमीशन को है, आपने उसको constitutional rights 
िदये, यह बहुत अच् छी बात है, इसकी माँग हम लोगȗ  ने बहुत दफा की। मȅ  इस कमीशन के िलए जेल मȂ  
जाने वाला एक कायर् कतार्   हँू, यह मȅ  आपकी मालूमात के िलए बताता हँू। हम लोगȗ  ने इसके िलए लड़ाई 
लड़ी है। इसके माध् यम से आप संसद को, सरकार को जो सारे अिधकार देने का काम कर रहे हȅ , यह 
िबÊ कुल गलत है। वहां जो एक् सपट् सर्  रहते हȅ , व ेअच् छी तरह से बात करते हȅ  और िफर सलाह देते हȅ । 
...(समय की घंटी)...

Ǜ  ी उपसभापित: अब आप conclude कीिजए।

[Ǜ  ी हुसैन दलवई ]



[31 July, 2017] 847Government  Bills

Ǜ  ी हुसैन दलवई: सर, मȅ ने इस पर िडसȂ ट नोट िदया था, लेिकन दुभार्  ग् य की बात है िक इस 
कमेटी के चेयरमैन ने उस िडसȂ ट नोट को िरपोटर्  मȂ  नहीं  रखा, जब िक इसको इस िरपोटर्  मȂ  रखा जाना 
चािहए था। यह क् यȗ  नहीं  रखा गया, मुझे मालूम नहीं  है। मȅ  यह पूछता हँू िक इतनी गड़बड़ी करने की 
क् या जरू रत है? मेरे ख् याल से Business Advisory Committee मȂ  जो लोग रहते हȅ , उनको इस पर 
िवचार करना चािहए था िक इसके ऊपर जो चचार्   होगी, वह पूरी तरह से होनी चािहए। आप कम से 
कम इंपोटȄ   ट िबल के ऊपर तीन घंटे या चार घंटे का restriction मत रिखए। हमने देखा है िक तीन-
तीन िदनȗ  तक चचार्   चलती है, क् यȗ िक यह संिवधान बदलने की बात है। संिवधान मȂ  कुछ एिडशन लाने 
की बात है। उसमȂ  आप इस तरह की गड़बड़ी करने का काम मत कीिजए।

सर, मेरा एक और भी सुझाव है और वह यह है िक अगर आप इतना सब कर रहे हȅ  तो आिर्ट  कल 
46 इसमȂ  क् यȗ  नहीं  लाते हȅ । इसमȂ  आप आिर्ट  कल 46 को भी लाइए, िजससे यह और मजबूत बनेगा। 
आिर्ट  कल 335 लाइए, िजसकी वजह से इसको और अिधकार िमलȂ गे। इसके िलए हमारे पुरखȗ  ने एक 
बड़ी लड़ाई लड़ी है। ...(समय की घंटी)... उस लड़ाई को आप इस तरह से खत् म नहीं  कीिजए िक 
हमने इसको संवधैािनक अिधकार दे िदया। आप एक तरफ अिधकार दे रहे हȅ  और दूसरी तरफ 
अिधकार खत् म कर रहे हȅ । आप मेहरबानी करके यह काम िबÊ कुल मत कीिजए। ...(समय की घंटी)... 
इसको ओबीसी समाज िबÊ कुल नहीं  मानेगा। आप उनको इस तरह से अंधेरे मȂ  मत रिखए िक हमने 
आपको इतना अिधकार िदया, उतना अिधकार िदया। अिधकार देना और उसके दाँत िनकालना, यह 
काम मत कीिजए। िडÃ टी चेयरमैन साहब, इतना ही कह कर मȅ  अपनी बात समाÃ त करता हँू। आपने 
मुझे बोलने का मौका िदया, इसके िलए मȅ  आपको धन् यवाद देता हँू।

Ǜ  ी उपसभापित: महंत शÇ भĢु  सादजी तंुिदया जी। तंुिदया जी, आपकी पाटीर्   से तीन मेÇ बसर्  को 
बोलना है, इसिलए आप अपनी बात सात िमनट मȂ  समाÃ त कीिजए।

महंत शÇ भुĢ  सादजी तंुिदया (गुजरात): उपसभापित महोदय, मȅ  संिवधान (एक सौ तेइसवां 
संशोधन) िवधेयक, 2017 तथा राÍ टर्  ीय िपछड़ा वगर्  आयोग (िनरसन) िवधेयक, 2017, इन दोनȗ  
िवधेयकȗ  पर अपने िवचार रखने के िलए खड़ा हुआ हँू। मȅ  माननीय Ģ  धान मंतर्  ी, Ǜ  ी नरेन् दर्   मोदी जी तथा 
आदरणीय Ǜ  ी थावर चन् द गहलोत जी का भी बहुत-बहुत अिभनन् दन करता हँू िक उन् हȗ ने इस देश की 
56 Ģ  ितशत आबादी वाले गरीब एव ंिपछड़े वगर्  के लोगȗ  के कÊ याण के िलए तथा उनकी पीड़ा व वदेना 
को सही और सक्ष  म आवाज़ िदलवाने के िलए इस आयोग को संवधैािनक दजार्   देने का उǄ  म कायर्  
िकया है।

सर, हल चला कर जो खेती करता है, वह िकसान, खेत मȂ  कड़ी धूप होते हुए भी देश के िलए 
अƐ  दाता के रू प मȂ  अƐ   पैदा करने का काम करने वाला खेत मजदूर, फल-सÅ जी उगाने वाले, लोहे का 
औज़ार बनाने वाले लोहार, लकड़ी का फनीर्  चर बनाने वाले, धातुओं के बतर् न बनाने वाले, कपड़े िसलने 
वाले, पǄ  ल-दोना बनाने वाले, मÊ हार का काम करने वाले, दही-दूध का काम करने वाले, माली और 
कुली का काम करने वाले, फूलȗ  के हार बनाने वाले, भवन िनमार्  ण करने वाले, कारीगरी करने वाले, 
होटलȗ  मȂ  बैरािगरी करने वाले, खाने के बतर् न की सफा-सफाई करने वाले, िरक् शा और टैक् सी चलाने 
वाले, कपड़ा धोने का काम करने वाले, कोÊ हू से तेल िनकालने का काम करने वाले, बाल काटने का 

काम करने वाले, चाय और चाट बेचने का काम करने वाले, ये सभी लोग िपछड़े वगर्  के लोग हȅ । ये व े

लोग हȅ , िजनको सही मȂ  सामािजक न् याय की जरू रत है।
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सर, सâ  1993 से इन सभी सामािजक  एव ंशैिक्ष  क रू प से िपछड़े वगर्  के लोगȗ  को इस संशोधन 

का इंतजार था। ये लोग सोचते थे िक हमȂ  सच मȂ  सामािजक न् याय कब िमलेगा। राÍ टर्  ीय िपछड़ा वगर्  

आयोग को भी संवधैािनक दजार्   Ģ  ाÃ त हो, इसकी मांग काफी लंबे समय से, िपछले 25 सालȗ  से लगातार 

चल रही थी। मगर बड़े दुख की बात है िक इतने सालȗ  मȂ  कई सरकारȂ  आईं और चली भी गईं, लेिकन 

िकसी ने भी इन सब दिलत, पीिड़त, शोिषत, िपछड़े वगर्  की जाितयȗ  के िलए Î थाई समाधान ढंूढने के 

िलए कोई कदम नहीं  उठाया।

सर,  हम सबके िलए बड़े Î वािभमान एव ंहषȘ  Ê लास का िवषय है िक  पंचिनÍ ठा को िशरोधायर्  

करने वाली और अंत् योदयवाद तथा एकात् म मानववाद को अपने ǭ दय मȂ  धारण करने वाली हमारी 

भारतीय जनता पाटीर्   की सरकार ने यह पिवतर्   कायर्  िकया है। यजुवȃ  द के अध् याय 40 के Ì लोक 6 मȂ  

कहा गया है - 'यÎ य सवार्  णी भतूान् यात् मÇ येवानु पÌ यित,  सवर्  भतेूषुचात् मानं ततर्  ो न िवजुगुÃ सते'। इसका 

मतलब है िक जो Ë यिक् त सÇ पूणर्  Ģ  ािणयȗ  को अपनी आत् मा के रू प मȂ  देखता है तथा सÇ पूणर्  Ģ  ािणयȗ  मȂ  

अपनी आत् मा को देखता है, वह िकसी से घृणा नहीं  करता। मȅ  वदंन करता हंू, अिभनंदन करता हंू 

आदरणीय Ǜ  ी नरेन् दर्  भाई मोदी जी का और इस सरकार का िजन् हȗ ने िपछड़ी जाितयȗ  के ददर्  को सुना, 

समझा है तथा लंबे समय से चली आ रही इस मांग को ध् यान मȂ  रखकर OBC आयोग को संवधैािनक 

दजार्   Ģ  दान करने का कदम उठाया है और िपछड़े वगर्  के लोगȗ  के िहत मȂ  उन् हȂ  सशक् त बनाने का काम 

िकया है। अभी तक इस आयोग को िपछड़े वगर्  के लोगȗ  की परÇ पराएं सुनने का ही अिधकार नहीं  था। 

वह काम SC आयोग करता था। परन् तु अब राÍ टर्  ीय िपछड़ा वगर्  ही उनकी समÎ याओं को सुनेगा और 

उनके समाधान के िलए Ģ  यास करने के साथ-साथ इस वगर्  के िवकास हेतु केन् दर्   सरकार और राज् य 

सरकारȗ  को अपने सुझाव भी दे सकेगा।

(THE VICE CHAIRMAN (SHRI BHUBANESWAR KALITA) in the Chair)

मȅ  यजुवȃ  द के सोलहवȂ  अध् याय की ओर आपका ध् यान िदलाना चाहता हंू, िजसे हम सब 

अÍ ठाध् याय रु दर्  ी के रू प मȂ  पूजते हȅ  और उसका ध् यान हर सुबह करते हȅ । वह Ì लोक है - 'नमÎ तक्ष  यो 

रथकारेÆ यÎ य वो नमो नम:, कुलालेÆ य कमार्  रेÆ यÎ य वो नमो, नमो िनषादेय पंुजीÍ ठेÆ यÎ य वो नमो, नम: 

Î वभयÎ य मृगयुÆ यÎ य वो नमा:'। महोदय, इसावाÎ यं इदं सवर् ç  की भावना से ओतĢ  ोत होकर विैदक 

ऋिष मुिनयȗ  ने िकसी भी सामािजक कायर्  को हीन नहीं  समझा है, उन् हȗ ने सभी मȂ  समान रू प से देवत् व 

की कÊ पना की। इस Ì लोक मȂ  ऋिष िविभƐ   Ģ  कार के कमर्  करने वाले लोगȗ  को रु दर्   अथार्  Þ  िशव के रू प 

मȂ  कोिट-कोिट नमÎ कार करते हुए कहते हȅ  - तक्ष  क, अथार्  Þ  बढ़ई का काम करने वालȗ  को नमÎ कार 

हो, रथकारेÆ य अथार्  Þ  रथ का िनमार्  ण करने वाले को नमÎ कार हो, कुलालेÆ य, अथार्  Þ  िमƺ  ी के पातर्   

बनाने वाले कुÇ भकारȗ  को भी नमÎ कार हो, कमार्  रेÆ य, अथार्  Þ  लोहे का काम करने वाले लोहारȗ  को भी 

नमÎ कार हो, िनषादेÆ य, अथार्  Þ  मछली पकड़ने का काम करने वाले लोगȗ  को भी नमÎ कार हो, 

पंजीÍ ठेÆ य, अथार्  Þ  िचिड़यȗ  को पकड़ने का काम करने वाले बहेिलया वगर्  के भीलȗ  को भी नमÎ कार हो, 

Î वभयÎ य, अथार्  Þ  कुǄ  े का पालन करने वाले को भी नमÎ कार हो, मृगयुÆ य, अथार्  Þ  मृग का आखेट 

करने वालȗ  को भी नमÎ कार हो। इस बड़ी भावना के साथ विैदक काल मȂ , पुरातन समगर्   भारत मȂ  िकसी 

भी Ģ  कार के काम को िनÇ न Î तर का नहीं  माना जाता था। सभी Ģ  कार के सामािजक कायș    को समगर्   

[महंत शÇ भĢु  सादजी तंुिदया ]
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पिवतर्   मानकर, उसे करने वाले को भी पूज् य एव ंवदंनीय माना जाता था। यही कारण था िक उस समय 

हमारा देश आिर्थ  क रू प से समृǉ   था। भारत सोने की िचिड़या कहलाता था। यहां की करȂ सी का उस 

समय मूÊ यांकन िवÌ व मȂ  काफी अिधक था। िवदेशȗ  से लोग यहां Ë यापार करने के िलए आते थे। 

सामािजक जीवन मȂ  जब कमर्  को पूजा जाता था, तब भारत पूरी तरह समृǉ   था, लेिकन बड़े दुख की 

बात है िक बीच मȂ  कुछ कालखंड ऐसा आया जब भारत मȂ  सभी लोग जात-पात, छुआछूत, जाितवाद, 

सÇ Ģ  दायवाद जैसे कई Ģ  कार के िवघटनकारी और िवनाशकारी वचैािरक िववादȗ  मȂ  िघरकर िगर गए। 

अंततोगत् वा, हम सब जानते हȅ  िक आज के भारत की दुदर् शा और बरबादी हम िकस तरह कर चुके हȅ ।

भारत देश को गुलामी से मुक् त हुए आज 70 साल हो चुके हȅ । इस आजाद भारत और 

लोकतांितर्  क भारत मȂ  नागिरकȗ  ǎ  ारा चुनी हुई कई सरकारȂ  आईं और चली गईं परन् तु वचैािरक और 

मानिसक रू प से सामािजक जीवन मȂ  छाई हुई जात-पात और छुआछूत की िवकृत मानिसकता का 

सटीक िनराकरण िकसी ने नहीं  िकया।

यहां मȅ  जापान देश का दृ Í टांत देना चाहंूगा। एक समय था जब जापान देश मȂ  भी इसी Ģ  कार के 

ऊंच-नीच, जाितवाद और कई Ģ  कार के वाद और िववाद पनप रहे थे। वहां की सामुराई जाित, जो वहां 

की उच् च जाित मानी जाती है, जब गुलामी से आज़ादी िमली तो उन् हȂ  Î वयं ही, Î वत: समझ मȂ  आया िक 

हम गुलामी से आज़ाद तो हो गए हȅ , लेिकन इस  ऊंच-नीच और जात-पात की सामािजक Ë यवÎ था को 

हमने अगर खत् म नहीं  िकया, तो हम िफर गुलाम बन सकते हȅ  और गुलाम हो जाएंगे। उसी समय 

सामुराई जाित के लोगȗ  ने जाितमुक् त जापान का एक अिभयान छेड़ा। हम सब जानते हȅ  िक जापान 

उसमȂ  सफल रहा और उसका पिरणाम पूरे िवÌ व के सामने है िक एक बहुत ही छोटा देश होने के 

बावजूद जापान से आज पूरा िवÌ व डर रहा है। सर, क् या हम सभी इस Ģ  कार की जाित Ģ  था मुक् त 

Ë यवÎ था खड़ी नहीं  कर सकते? क् या हम Ģ  त् येक नागिरक के िदल मȂ  जाितमुक् त भारत की कÊ पना को 

साकार करने के िलए राÍ टर्  धमर्  के Ģ  ित उसकी िनÍ ठा को जगाने के िलए एक अिभयान नहीं  छेड़ 

सकते?

सर, हम इस देश मȂ  िपछड़े वगर्  के लोगȗ  पर बहुत अन् याय कर चुके हȅ । अब समय आ गया है िक 

हम सब उस दबे, कुचले, पीिड़त और शोिषत  वगर्  के लोगȗ  को सही अवसर Ģ  दान करȂ । वǏं  ारणीय रू प 

से भी उनको समान अवसर एव ंिवशेष अिधकार हम Ģ  दान कर चुके हȅ , अब उसको सामािजक जन-

जीवन मȂ  उतारने और चिरताथर्  करने की वाÎ तिवकता के रू प मȂ  उनको सही अथर्  मȂ  न् याय िमले, यह 

समय आ गया है। मुझे गवर्  है िक मेरी पाटीर्   ने और हमारे Ģ  धान मंतर्  ी, आदरणीय Ǜ  ी नरेन् दर्  भाई मोदी जी 

और आदरणीय Ǜ  ी गहलोत साहब ने िपछड़े वगर्  की Î वीकृित हेतु एव ंउनकी समÎ याओं के िनराकरण 

हेतु इस आयोग को संवधैािनक दजार्   Ģ  ाÃ त करवाने के िलए यह कदम उठाया है।

सर,  दिलत समाज के एक भक् त किव, रैदास जी महाराज ने एक पंिक् त कही है- "ऐसा चाहँू 

राज मȅ  जहाँ िमले सदन को अƐ  , छोटो-बड़ो सब समान रहे और रिहदास रहे Ģ  सƐ  ।" सर, ये क् या 

कहते हȅ ? ये कहते हȅ  िक सबको समान रू प से जीवन-पǉ  ित िमलनी चािहए, समान रू प से अवसर भी 

िमलने चािहए और  सबको अƐ   भी िमलना चािहए। सर, मȅ ने जो ये बातȂ  कही हȅ , ये केवल बातȗ  का 

िवषय नहीं  है। मȅ  एक और िवषय कहना चाहँूगा िक हमारा लोकतंतर्   चार Î तÇ भȗ  पर िटका हुआ है। हम 
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सब जानते हȅ  -- चुने हुए Ģ  ितिनिध, देश के अिधकारीगण, मीिडया के लोग, न् यायतंतर्   के लोग, हम सब 

मानते हȅ । मȅ  आज इस सदन के अंदर यह पूछना चाहता हँू िक शेǹ  ूÊ ड काÎ ट, शेǹ  ूÊ ड टर्  ाइÅ स और 

अन् य िपछड़े वगर्  के िजतने भी लोग हȅ , उन सभी लोगȗ  को क् या हम आज़ादी के 70 सालȗ  के बाद भी इन 

सभी Î तÇ भȗ  पर सही सÇ मान के साथ सही Î तर पर Î थान िदलवा सके हȅ ? हम 70 साल के बाद भी यह 

कह सकते हȅ  िक उनको सही मायने मȂ  सÇ मान और अिधकार हम नहीं  िदलवा सके हȅ । मȅ  सदन के 

माध् यम से यह कहना चाहता हँू िक आज़ादी के बाद भारत मȂ  सबसे ज् यादा कालखंड तक शासन मȂ  

रहने वाली जो पाटीर्   है, मȅ  िकसी का नाम नहीं  लेना चाहता हँू, मगर सबसे लÇ बे कालखंड तक िजन् हȗ ने 

शासन िकया है, इन चार Î तÇ भȗ  के अंदर दिलतȗ , िपछड़ȗ , शोिषतȗ , पीिड़तȗ  एव ंिपछड़े वगर्  के लोगȗ  

को -- आज भी यहाँ बैकलॉग की बातȂ  होती हȅ , यह तो शमर्  की बात है, क् यȗ िक 70 सालȗ  से िजन् हȗ ने 

ज् यादा साल तक शासन िकया है, व ेलोग िजÇ मेदार हȅ , िजन् हȗ ने गरीब, दिलत, िपछड़े और शोिषत  वगर्  

के साथ सरासर अन् याय िकया है। मȅ ने सुना है िक उस समय के जो शासनकतार्   थे, उन् हȗ ने "गरीबी 

उन् मूलन" का नारा िदया था। मȅ  तो कहता हँू िक िजस पाटीर्   से मȅ  आता हँू, उसकी पंचिनÍ ठा है और उस 

पंचिनÍ ठा के अंदर एक िनÍ ठा ऐसी है िक हम एकात् म मानवतावाद को मानȂ गे, अंत् योदयवाद को लाएँगे 

और समाज का जो आदमी पंिक् त के अंितम छोर पर बैठा है, उसको सही िदशा मȂ  न् याय िदलवाने के 

िलए हम आए हȅ । इसिलए सदन के माध् यम से मȅ  कहना चाहता हंू और मȅ  िफर से अपने Ģ  धान मंतर्  ी जी 

का अिभनन् दन करता हँू िक उन् हȗ ने सǄ  ा संभालने के बाद, शासन मȂ  आने के तुरंत बाद सबसे पहले 

जन-धन योजना लाई, िजसके माध् यम से अनुसूिचत जाित वगर्  के Ë यिक् तयȗ  के खाते खोले गए। िजनके 

पास आज़ादी के 70 साल के बाद भी कभी बȅ क के खाते नहीं  थे, उन सबको खाते िमले हȅ , िजनके 

माध् यम से अनुसूिचत जाित, अनुसूिचत जनजाित और िपछड़े समाज के वगर्  के लोगȗ  को सही िदशा मȂ  

न् याय िमला है।

सर, दूसरी योजना "मुदर्  ा योजना" है। मȅ  कई योजनाओं की बातȂ  कर सकता हँू, िजनके माध् यम 

से िपछड़े वगर्  के लोगȗ  के कÊ याण की कामना को साकार करने के िलए भारतीय जनता पाटीर्   की 

सरकार और आदरणीय नरेन् दर्  भाई मोदी की अनुवाई वाली सरकार ने इन तीन सालȗ  मȂ  बहुत ही 

सराहनीय काम िकए हȅ । सर, चाहे दीनदयाल उपाध् याय गर्  ामीण कौशल योजना हो, राÍ टर्  ीय कौशल 

िनमार्  ण योजना हो, उज् जवला योजना हो, इन सभी योजनाओं के माध् यम से िपछड़े एव ंगरीब, दिलत, 

पीिड़त, शोिषत समाज के वगर्  के लोगȗ  को सही िदशा मȂ  न् याय देने का काम करने वाली सरकार और 

सरकार के आदरणीय मंतर्  ी, माननीय Ǜ  ी गहलोत साहब इस Ģ  Î ताव को लेकर आए हȅ , इसका मȅ  

तहेिदल से Î वागत करता हँू, सÇ मान करता हँू और पूरे समथर् न के साथ अपनी बात को पूणर्  करता हँू। 

अÎ तु।

THE VICE-CHAIRMAN (SHRI BHUBANESWARI KALITA): Now, Shri Prasanna 

Acharya. Your party has four minutes. Please confine yourself within that time.

SHRI PRASANNA ACHARYA (Odisha): Sir, I would take one minute extra, five 

minutes.

[महंत शÇ भĢु  सादजी तंुिदया ]
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Sir, I surely support this Bill because my Party, the Biju Janata Dal, is in support 

of reservation. But, Sir, I myself have some reservations about certain clauses of the 

Bill. Today, the Bill was very well initiated. Many other Members have expressed their 

apprehension that through this Constitution (Amendment) Bill, perhaps the Central 

Government would weaken the federal character of our country. Through certain 

provisions of this Amendment Bill, they propose to withdraw the powers of States. I fully 

agree with this apprehension raised by many hon. Members in this House. I know that 

the hon. Minister would state in his reply that the Centre, through the Governors, would 

consult the States, but consultation is not enough. Let a provision be made stating that the 

Centre would take concurrence of the respective States while adding or deleting any caste 

from that particular State. This is my humble suggestion.

Sir, as rightly mentioned by Shri Hariprasad in his speech, some castes may be a 

Backward Class in one State while the same may not be a Backward Class in another State. 

This point must be taken into consideration. Then, Sir, it has been the practice of all the 

Governments, not just this Government, to delay filling up vacancies in the Commission. 

This has happened in the past too. So, in my opinion, a clause should be inserted in this 

Amendment Bill that the Government has to fill up vacancies at the appropriate time. 

There should not be any option left with the Government.

Sir, during appointment of Chairman, Vice-Chairman and members to the 

Commission, the practice with all the Governments is to appoint their own men. This 

is a peculiar criterion among the rulers, particularly the political parties that form the 

Government. We look for losers in these elections and fill up such posts with people who 

have lost in elections. Sir, politicians are not the only wise people in this country. There 

are many experienced people, experts and wise people in this country. Why don't we 

choose from amongst these people and fill up such constitutional posts?

Sir, let me state one bitter truth. In our country, very often reservation becomes an 

issue of competitive electoral politics. I would request Members from all political parties 

to bear with my statement. There is a competition for backwardness in this country. That 

is a peculiar psychology. We take pride in declaring ourselves backward and poor. This 

mindset needs to be changed. There is a competition to get into the list of OBCs! We 

cannot force ourselves into the list of Backward Classes by showing muscle power on 

the streets. By encouraging such tendencies for a chunk of votes, sorry to say, we are 

encroaching upon the rights and share of the really most backward classes of our society 
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who were subjected to sufferings, humiliation and torture and deprived of their rightful 

share for centuries together in this country, mainly by our ancestors. In the name of justice, 

let us not do injustice to such people in this country who are really the most backward and 

have been neglected for centuries together.

Sir, the next point that I wish to mention here is, in the NCBC Act, which the 

House seeks to repeal after this, the provision for periodic revision of the list of Backward 

Classes by the Central Government was there. This provision enjoined the Government 

to undertake a revision of the OBC list every 10 years to exclude communities that have 

ceased to be Backward Classes. That provision has been conveniently excluded from the 

new 123rd Constitution (Amendment) Bill. In the last 20 years, no Government has dared 

to revise the list, perhaps not to earn the wrath of any community.

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Please conclude 

now.

SHRI PRASANNA ACHARYA: Just one minute, Sir.

Sir, how can you know how much benefit a community or caste could avail to get 

rid of backwardness, just because we are primarily concerned for our vote banks and not 

about the backward classes? By doing this, we are not doing justice to the backward class; 

we are just deceiving them. The Central Government has no courage to face such tricky 

issues.

Sir, they are moving all over the country showing their 56  इंच वाला सीना। जब 

56 इंच वाला सीना िसकुड़ जाता है, तब ऐसा tricky सवाल उठता है। So, let us keep politics aside 

for a while, while we thinking of the backward communities in this country. In Odisha, 

my Party headed by the Chief Minister, Shri Naveen Patnaik, made 27 per cent 

reservation for the SEBC. But, unfortunately, now it is struck down by the Odisha High 

Court. But, Sir, as a matter of principle, we are in support of reservation. Let us  bring 

up the downtrodden and those who are neglected for centuries together. Thank you.

SHRI V. VIJAYASAI REDDY (Andhra Pradesh): Sir, on behalf of the people of 

Andhra Pradesh, on behalf of my Party, YSR Congress Party, and my Party President, 

Shri Y.S. Jaganmohan Reddy, I express my deep sense of gratitude to the hon. Prime 

Minister and to the concerned Minister, Shri Thaawar Chand Gehlot for bringing in 

[Shri Prasanna Acharya  ]

5.00 P.M.
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this Constitution (One Hundred and Twenty-third Amendment) Bill, 2017 and for 

conferring the constitutional status to the existing OBC Commission. Sir, in my opinion, 

this Amendment is historic for three reasons. One, some hon. Members said that they 

constitute 56 per cent or 54 per cent. But according to the statistics available to me, they 

constitute 52 per cent of the total population and hitherto they did not have permanent 

Commission which had constitutional power. But this Bill is conferring constitutional 

power to it. Secondly, powers under Article 338(5) are being vested with the National 

Commission. Thirdly, National Commission for Backward Classess enactment has been 

made in 1993 consequent upon the judgement delivered by the hon. Supreme Court in 

1992 directing the State Governments, the Central Government and the Union Territories 

to constitute a permanent body for OBCs. By this Amendment Bill, that obligation is 

being dispensed with. For these three reasons, this Bill becomes a historic Bill. Sir, I 

have only three issues which I would like to bring, through you, to the notice of the 

hon. Minister. This is regarding the procedure. The procedure specifying the socially and 

educationally backward classes by public notification is for the first time, and so does 

the second and subsequent inclusions and exclusions. The first time inclusions under 

Article 342(1) are similar to that of Article 341(1). The Government prepares the list 

first based on the commonality principle between the Mandal List as well as the State 

List by an expert body of the Government of India. This is the first-time inclusions. 

The future inclusions on exclusions once the first-time inclusions are made in OBCs, as 

contemplated under Article 340 read with Article 15(4), were thereafter included as per 

the advice of the OBC Commission. What I procedure is applicable under Article 341(2) is 

to be applied for future inclusions or exclusions from the OBC list. This is the submission 

that I want to make. The second point which I would like to bring to the notice of the hon. 

Minister, through you, is that socio-economic Caste Census conducted by the Registrar 

General of India, which was the decadal Census of 2011, was not the normal Census. An 

exclusive socio-economic Caste Census has been conducted by the Registrar General of 

India which is yet to be made public, and not yet published, and the data is still with the 

Government of India. If that data is made available to this Commission, probably, more 

justice can be done to the socially, educationally and economically backward classes. 

That is my second point.

The third point which I would like to bring to the notice of this august House is, it 

is said that the Commission consists of Chairman, Vice-Chairman and three Members. 

Instead, my suggestion is, in the Commission, there could be one social scientist and two 
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persons having specialised knowledge. These amendments can be incorporated in this 

Bill.

Sir, the last point which I would like to bring to the notice of this august House is that 

there is a long-pending demand for a separate Ministry in so far as OBCs are concerned. 

Reservation in promotions for OBCs will have to be considered. Lastly, reservation in 

Judiciary and judicial appointments also may be considered for OBCs. Thank you, Sir.

SHRI D. RAJA: Sir, while speaking on this Bill, I would like to raise certain specific 

points and certain general issues.

Sir, the constitution of the National Commission for Scheduled Castes, the National 

Commission for Scheduled Tribes, the National Commission for Backward Classes 

are part of the affirmative action for creating material and social conditions in order to 

empower the people coming from Scheduled Castes, Scheduled Tribes and OBCs to 

ensure social justice in the country.

Now, I come to my specific questions. Firstly, we give Constitutional status to 

these Commissions, but what are the powers? The findings of these Commissions are in 

the form of recommendations which remain recommendatory; they are not mandatory. 

What is the Ministry going to do? What is the Government going to do? What for are 

we creating these Commissions if they do not have the mandatory powers? I do not 

know what happened to various reports submitted by different Commissions. What is 

the action taken? Is there any time-frame for taking action on the basis of these reports? 

I know, and Mr. Punia will be able to tell us, that these Commissions do not have adequate 

staff and adequate infrastructure. Are we only doing lip service to these sections? Is it 

to hoodwink these sections for political advantage or electoral advantage? We must be 

sincere when we constitute these Commissions and accord the Constitutional status to 

these Commissions.

Sir, as a political party, my Party, the CPI, stands for casteless India and classless 

India. That is the 'new India' I visualise, I dream of. They are also talking about 'new 

India'. I do not know what 'new India' they are talking about, going back to the Vedas, 

going back to all their scriptures. My 'new India' is one which should be free from caste 

system and which should be free from class-based exploitation. That is the 'new India' 

I visualise.

[Shri V. Vijayasai Reddy   ]
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Sir, many people referred to many regional histories. I am the one who agrees with 

Dr. Ambedkar when he wrote 'Annihilation of Caste', when he fought for annihilation of 

caste. We all should agree with Dr. Ambedkar. It is not a question of appropriating Dr. 

Ambedkar; it is a question of taking over the legacy of Dr. Ambedkar, implementing what 

Ambedkar fought for. That is what I understand.

Sir, as a school boy, I used to see in Tamil Nadu –and I must share this with Members 

from different parts of the country and from different political parties - I used to see the 

great scholar, Anna. He was the founder of the DMK. He was the Chief Minister of Tamil 

Nadu in 1967. When he was fighting, he wrote 'Arya Mayai'. Do you understand 'Arya 

Mayai'? It was the first attempt to question and challenge the Aryan supremacy in Indian 

history and nowhere could I see such a challenge to the Aryan supremacy that emerged in 

Tamil Nadu. Anna wrote that book. Anna spoke on 'Arya Mayai'. The same Tamil Nadu, 

I could see, burning down of Manusmriti. This Manusmriti is the hurdle. It is the evil for 

the mankind and the humanity and this should go. That happened in Tamil Nadu. As a 

school boy I saw that and now, many people are talking about it.

Sir, I learnt from Thiruvalluvar. It is Thiruvalluvar, who said, birth is same for 

everybody. Brahmins are not born from the head, Kshtriyas are not born from shoulders, 

Vaishyas are not born from thighs, or, Shudras are not born from feet, whatever the 

Manusmriti speaks. Our Thiruvalluvar denounced that theory. Thiruvalluvar said, birth 

is same and equal for every human being. This is, "Pirapokkum, ella uyirkum. This is 

what Thiruvalluvar said, and, after that, we had Subramania Bharti, the greatest poet 

in twentieth century, who said, "Jaatigal illai adi papa" He addressed the children, the 

kids. He said, "There is no Jaati, there is no caste, you children should understand." We 

have to move towards a new society. This is what I learnt from Tamil scholars. Even if 

you take the political leaders, Periyar is known as the greatest social reformer of our 

times, a rationalist of our times. Along with Periyar, we should also think about lyothee 

Thass Pandithar, one of the greatest scholars, a fighter but an untouchable man — many 

of you may not know that — who fought for equality, who fought for the literacy of 

untouchables. He was the father of Tamil journalism. He was the person who started the 

new journal, 'Oru Paisa Tamizhan'. It was his journal. On this side was lyothee Thass 

Pandithar, what about Kerala. People talk about Narayana Guru. Yes, Narayana Guru was 

a great reformer, a great fighter but there was one another great fighter, Ayyankali, again, 

an untouchable. Ayyankali did not ask the temples to open their gates for untouchables, 
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he asked to open the gates of schools, open the gates of learning institutions so that the 

untouchable children could go to school to learn ABC, learn arithmetic. This is what 

Ayyankali said. Sir, if Kerala is number one literate State today, it is because of Ayyankali's 

effort. Everybody should give its credit to Ayyankali.

Sir, why I am telling you all these things? When we talk of Ambedkar, when we talk 

of Mahatma Phule, they all strived for a new India. Somebody referred to Guru Nanak 

also. My first impression of Guru Nanak is that he spoke of two things. Firstly, people 

should believe in labour, and, secondly, people should believe in compassion and have 

love for fellow human beings. This is what I understand from Guru Nanak. ...(Time-bell 

rings)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Please be brief.

SHRI D. RAJA: Sir, what I am trying to say is that we should strive for a new 

India. Even my good friend, Bhupender was referring to Vivekanand. I also refer to 

Vivekanand. It is Vivekanand who talked about the rule of shudras. If anybody of you 

can challenge Vivekanand, you challenge. It is Vivekanand who spoke about the rule of 

shudras. ...(Time-bell rings)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Please conclude.

SHRI D. RAJA: Sir, this is the question of social justice. This is question of social 

empowerment. You talk about Mandal Commission, let us remember Shri V.P. Singh, 

who was the first to order the implementation of Mandal Commission recommendations. 

At that time, what were you doing? I am asking you, what were you doing? Suddenly, you 

woke up and now you try to take credit for everything. It is Shri VP. Singh, who issued 

the first order for implementation of Mandal Commission Report. Let us remember Mr. 

VP. Singh, who was our former Prime Minister.

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Now, you please 

conclude. The time is over.

SHRI D. RAJA: So, Sir, what I am trying to say is, when the Minister proposes to 

give constitutional status to the commission, this commission must have adequate and 

proper perspective and the State Governments should have liberty and right to decide and 

define the socially and educationally backward communities. The State Governments 

[Shri D. Raja]
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must be consulted and the State Commissions must be consulted. Then only we can really 

make some sincere efforts for the upliftment of OBCs.

Sir, I come to my last comment. We are witnessing that there are some conflicts 

between dalits and OBCs. I honestly and sincerely appeal to everybody that it is time for 

dalits and OBCs to remain together and unitedly move for building a new India. With 

these words, I conclude.

SHRI LA. GANESAN: Mr. Vice-Chairman, Sir, I want to say only one sentence. 

The list will not be complete without mentioning the name of Srimat Ramanujacharya, 

whose 1000th birth anniversary we are celebrating. ...(Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Thank you. Now, 

Mr. Punia. You have only five minutes because your Party has other speakers also.

Ǜ  ी पी.एल पुिनया (उǄ  र Ģ  देश): उपसभाध् यक्ष   जी, मȅ  आपका आभारी हँू िक आपने मुझे इस पर 

बोलने का मौका िदया है।  आज 123वȂ   संिवधान  संशोधन िवधेयक  पर  चचार्    हो  रही  है।  यह िवधेयक 

10 अĢ  ैल, 2017 को लोक सभा से पास होकर यहाँ पर, राज् य सभा मȂ  11 अĢ  ैल, यानी अगले ही िदन 

पहंुचा था। सेलेक् ट कमेटी मȂ  जाने के बाद, वहाँ से िरपोटर्  आने के बाद आज यह िबल हमारे सामने है। 

इसके माध् यम से राÍ टर्  ीय िपछड़ा वगर्  आयोग के गठन करने का Ģ  Î ताव है। इसके साथ-साथ जो पुराना 

िबल, पुराना आयोग संबंिधत एक् ट, जो 1993 मȂ  बना था, उसको भी िरपील करने का एक Ģ  Î ताव आया 

है। 1993 के एक् ट के अंतगर् त, जो पुराना एक् ट था,  उसमȂ  िपछड़ा वगर्  आयोग को केवल जाित को 

सिÇ मिलत करने का और सूची से िनकालने का, इनकी िरकमȂ डेशन् स देने का अिधकार था, बाकी 

अिधकार नहीं  थे। मȅ  बहुत अिधक बात न करते हुए यह कहंूगा िक यह आवÌ यकता थी िक जो 

grievances थीं , उनके बारे मȂ  और जो Î कीÇ स हȅ , उनकी मॉिनटिंर ग और इिÇ Ã लमȂ टेशन पर नजर 

रखने के बारे मȂ , राÍ टर्  पित को इन सब चीज़ȗ  की िरपोटर्  देने के बारे मȂ , अगर यह िकसी राज् य सरकार 

से संबंिधत है, तो गवनर् र को िरपोटर्  भेजर, वहाँ पर असेÇ बली मȂ  एक् शन टेकन िरपोटर्  के साथ देने का 

भी इसमȂ  Ģ  ावधान िकया गया है। संिवधान संशोधन के िलए यह एक आवÌ यकता थी, मांग थी और 

चेयरमैन, नेशनल कमीशन फॉर शैǹ  ूÊ ड काÎ ट् स की हैिसयत से मȅ ने भी राÍ टर्  पित जी को िनरंतर 

सिÅ मट करने वाली अपनी िरपोटर्  मȂ  इसका उÊ लेख िकया है। मȅ  आदरणीय मंतर्  ी जी का आभारी हंू िक 

इन् हȗ ने इस दÎ तावज़े मȂ  इसका उÊ लेख भी िकया है िक 2014-15 की िरपोटर्  मȂ  एनसीएससी ने इसको 

िरकमȂ ड िकया है। इसका उÊ लेख 2014-15 मȂ  ही नहीं , बिÊ क 2015-16, 2016-17 मȂ  भी िकया गया है। 

मुझे इस बात की खुशी है िक यह िबल पास कराने के िलए इसको संिवधान संशोधन के रू प मȂ  लाया 

गया है, मȅ  इसका समथर् न करता हंू और इसका Î वागत करता हंू।

उपसभाध् यक्ष   जी, इसमȂ  मुख् यत: चार संशोधन हȅ । एक संशोधन आिर्ट  कल 338 मȂ  है। इस 

आिर्ट  कल 338 के क् लॉज़ 10 मȂ  राÍ टर्  ीय अनुसूिचत जाित आयोग को जो अिधकार थे, व ेअिधकार, 

ओबीसी संबंिधत अिधकार वापस लेने का Ģ  ावधान है और आिर्ट  कल 338 बी को ऐड करना है। 
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आिर्ट  कल 338 मȂ  नेशनल कमीशन फॉर शैǹ  ूÊ ड काÎ ट् स, आिर्ट  कल 338 ए मȂ  नेशनल कमीशन फॉर 

शैǹ  ूÊ ड टर्  ाइÅ स और आिर्ट  कल 338 बी मȂ  नेशनल कमीशन फॉर बैकवडर्  क् लासेज़ का Ģ  ावधान है। 

इसके साथ-साथ आिर्ट  कल 342 मȂ , आिर्ट  कल 342 ए को भी ऐड िकया जा रहा है, तािक जो भी सूची 

हो - और मेरा यह मानना है िक सȂ टर्  ल सूची मȂ  अब तक जो नाम एĢ  ूË ड हȅ , व ेसब नाम, राÍ टर्  पित जी की 

तरफ से जो नोिटिफकेशन होगा,  राज् य सरकार और कȂ  दर्   सरकार उससे सहमत हȗ गी और 

पािर्ल  यामȂ ट से पास हो जाएगा, तब सूची मȂ  ऐड होता रहेगा। मȅ  आिर्ट  कल 366 पर आदरणीय मंतर्  ी जी 

को धन् यवाद दंूगा िक आपने आिर्ट  कल 366 का Ģ  ावधान िकया है िक सोशली एंड एजुकेशनली बैकवडर्  

की डेिफिनशन क् या होगी? अभी नागराज केस मȂ  उन् हȗ ने अनुसूिचत जाित के िलए कहा िक ये 

backward हȅ  िक नहीं , इसके बारे मȂ  Ë याख् या दी जाए, तो संिवधान संशोधन करने के माध् यम से यही 

िकया जा रहा था िक जो आिर्ट  कल 341 की सूची मȂ  है, उसको backward माना जाएगा। आिर्ट  कल 

366 मȂ  इसका Ģ  ावधान िकया गया है िक socially and educationally backward का तात् पयर्  

आिर्ट  कल 342(A) के अनुसार जो सूची राÍ टर्  पित के ǎ  ारा notified होगी या बाद मȂ  add की जायेगी, 

उस सूची मȂ  जो होगा, वह िपछड़ा वगर्  मȂ  माना जाएगा। अगर इसी तरह का Ģ  ावधान अनुसूिचत जाित मȂ  

हो जाता, तो िफर उसमȂ  िदक् कत नहीं  होती।

इस सÇ बन् ध मȂ  मȅ  जÊ दी-जÊ दी दो-तीन बातȂ  आपके सामने अज़र्  करना चाहँूगा। Power of 

inclusion and exclusion, यह एक महत् वपूणर्  power थी। इसमȂ  केवल यह power थी िक  इंिदरा 

साहनी केस मȂ  वह आदेश िदया गया, 1993 मȂ  एक् ट बना और Natinal Commission for OBC बना। 

उसका काम केवल यह था िक  मंडल कमीशन के अन् तगर् त जो जाितयाँ पातर्   हȅ , उनको सूची मȂ  

सिÇ मिलत िकया जाए और जो पातर्   नहीं  हȅ , उनको सूची से बाहर िकया जाए। यह अिधकार उसके पास 

था। यह आवÌ यक था िक Constituional provision के साथ जो नया कमीशन बन रहा है, National 

Commission for Backward Classes, उसमȂ  भी यह अिधकार होता, लेिकन इसकी जो भाषा है, 

उसमȂ  हूबहू National Commission for Scheduled Castes को जाित को सिÇ मिलत करने या 

िनकालने का या Ģ  Î ताव शुरू  करने का अिधकार नहीं  है। ...(समय की घंटी)... उसी तरह National 

Commission for Backward Classes को भी यह अिधकार नहीं  है। मेरे सामने यह िबल है। आप 

इसको पढ़ कर देख लीिजए, इसमȂ  कहीं  भी जाित को सिÇ मिलत करने का Ģ  ावधान नहीं  है या नहीं , जो 

इन् हȗ ने prescribe िकया है। National Commission for Scheduled Castes के  मामले मȂ  िकसी 

जाित को अनुसूिचत जाित मȂ  सिÇ मिलत करने का जो procedure है, उसमȂ  यह है िक राज् य सरकार 

पहले अपनी िरपोटर्  देगी। िरपोटर्  के यहाँ आने के बाद रिजÎ टर्  ार जनरल ऑफ इंिडया  ...(समय की 
घंटी)... सर, मȅ  बस दो िमनट और लँूगा।

उपसभाध् यक्ष   (Ǜ  ी भुवनेÌ वर कािलता): अब दो िमनट नहीं  हȅ । You will have to complete. 

There are other speakers from your Party.

Ǜ  ी पी.एल. पुिनया: रिजÎ टर्  ार जनरल ऑफ इंिडया को िरपोटर्  के िलए भेजȂ गे। अगर रिजÎ टर्  ार 

जनरल ऑफ इंिडया उसका िवरोध करती है, तो वह खत् म हो जाएगा और National Commission for 

Backward Classes को पता भी नहीं  लगेगा। अगर रिजÎ टर्  ार जनरल ऑफ इंिडया वहाँ पर अपनी 

[Ǜ  ी पी.एल पुिनया ]
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सहमित दे दे, तो िफर यह National Commission for Backward Classes के पास आएगा और वह 

मातर्   अपनी recommendation देगा। लेिकन National Commission for Backward Classes को 

कोई भी Ģ  Î ताव शुरू  करने का अिधकार  िकसी भी तरह से इसमȂ  नहीं  है। इस तरह से संिवधान 

संशोधन हुआ, इसको संवधैािनक दजार्   िमला, सबको देखने मȂ  अच् छा लगा िक इसको संवधैािनक दजार्   

िमला, लेिकन वाÎ तव मȂ  इसके पास जो अिधकार होना चािहए, वह अिधकार इसमȂ  नहीं  है।

इसी तरह से जैसा आदरणीय डी. राजा जी ने बताया िक बहुत exercise होती है, खूब समय 
िलया जाता है, लेिकन जो recommendations या findings होती हȅ , व ेलागू नहीं  होती है। उनकी कोई 
परवाह नहीं  करता है। हो सकता है इसकी भी यही हालत हो। मȅ  National Commission for 
Scheduled Castes का अनुभव बता रहा हँू,  वही हालत इसकी भी होगी। इसिलए कहीं  न कहीं  तो 
इसे िनधार्  िरत होना  चािहए अथवा कोई समय िनधार्  िरत हो जाए िक जो भी findings हȗ गी, 15 िदन मȂ  
या एक महीने मȂ  उनकी recommendations का जवाब िदया जाएगा और उनको लागू करने के िलए 
Ģ  यास िकया जाएगा। होना यह चािहए था। ...(समय की घंटी)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Okay, thank you.

Ǜ  ी  पी.एल. पुिनया: सर, composition of Commission के बारे मȂ  मȅ  िसफर्   एक बात और 
कहना चाहँूगा। Select Committee ने भी इसको mention िकया है िक इसमȂ  OBC के ही मेÇ बसर्  हȗ  
और एक मिहला मेÇ बर भी हो।  मȅ  समझता हँू िक आप िनयमȗ  मȂ  इसका Ģ  ावधान अवÌ य करȂ गे। लेिकन 
इसके साथ ही इसमȂ  जज का भी Ģ  ावधान हो, जो उस कमीशन को हेड करे। यह Ģ  ावधान पहले 
कमीशन मȂ  भी था। आज तक जो कमीशन रहा है, उसमȂ  सुĢ  ीम कोटर्  या हाई कोटर्  के चीफ जिÎ टस या 
सुĢ  ीम कोटर्  के जज ही हेड होते रहे हȅ । इसका Ģ  ावधान करने मȂ  आपको क् या िदक् कत है? अनेक 
माननीय सदÎ यȗ  ने इसके amendment का Ģ  Î ताव भी रखा है, इस पर आपको अवÌ य िवचार करना 
चािहए।

आप reservation की बात करते हȅ ? आरएसएस और बीजेपी तो हमेशा इसका िवरोध करती ही 
रही है। इन् हȗ ने हमेशा इसका िवरोध िकया है। अब contract पर नौकरी पर लगाने के िलए, Deputy 
Secretary, Under Secretary, Joint Secretary, Secretary, इनको contract पर लगाने के िलए, 
outsource करने के िलए Ģ  Î ताव आया हुआ है। मंडल कमीशन का िवरोध करने वाले कौन थे, यह भी 
आप लोगȗ  को अच् छी तरह से पता है। अजुर् न िंस ह जी ने जब educational institutions मȂ  reservation 
का Ģ  ावधान िकया, तो पूरे िहन् दुÎ तान मȂ  बवाल िकसने मचाया, यह भी आप बहुत अच् छी तरह से जानते 
हȅ । आप सरकार मȂ  हȅ  और मȅ  समझता हंू िक आपने िपछले तीन साल मȂ  क् या िकया, आप उसका िहसाब 
दȂ । 70 साल के बाद यह करने का ...(Ë यवधान)...

THE VICE CHAIRMAN (SHRI BHUBANESWAR KALITA): Okay, thank you.

Ǜ  ी पी.एल. पुिनया: मȅ  समझता हँू िक सही नहीं  है। अपना लेखा-जोखा भी उसमȂ  िदया जाना 
चािहए।

सर, आपने मुझे इसके ऊपर बोलने के िलए समय िदया, इसके िलए मȅ  आपका आभारी हँू। मȅ  इस 

िबल का समथर् न करता हँू। धन् यवाद।



[RAJYA SABHA]860 Government  Bills

SHRI SAMBHAJI CHHATRAPATI (Nominated): Thank you, Vice-Chairman, 

Sir. At the very outset, I welcome the Constitution Bill, 2017 which seeks to accord 

constituional status to the National Commission for Backward Classes. Till now, the 

National Commission for Backward Classes was functioning in accordance with the 

National Commission for Backward Classes Act, 1993. The powers of the Commission are 

also limited to examining the request for inclusion of any class of citizens as a backward 

class in the list and hear complaints of over-inclusion or under-inclusion of any backward 

class and tender such advice to the Central Government as it deems appropriate. After the 

Constitution (Amendment) Bill, 2017 is passed in Rajya Sabha, the National Commission 

for Backward Classes will get a great boost. As on date, the power to look into the 

grievances and welfare measures of the Backward Classes are vested with the National 

Commission for Backward Classes. With the proposed Constitution (Amendment) Bill, 

2017 coming into force, the National Commission for Backward Classes will itself be 

empowered to look into the complaints and welfare measures of backward classes. Sir, 

I am really honoured to be in this House today for getting the opportunity to speak on 

this Bill and mention about Chhatrapati Shahu Maharaj because I come from his family. 

I would like to apprise this House that my forefather Chhatrapati Shahu Maharaj had 

introduced 50 per cent reservation for the first time in India. The reservation was for the 

under-privileged communities. And, also, he never used the word 'Backward' but every 

time he used the word 'Bahujan Samaj'. You can imagine he brought this reservation 

in the year 1902, that is, 115 years back. Babasaheb Ambedkar and Chhatrapati Shahu 

Maharaj were very close associates. Babasaheb Ambedkar was also given funds by then 

Chhatrapati Shahuji. I would like to quote one incident of Mangaon Parishad which is in 

Kolhapur District. Once Babasaheb Ambedkar had organized a public function in which 

he invited Chhatrapati Shahuji. That was the time, when Chhatrapati Shahuji himself, 

in a large crowd with lakhs of people, said, "For the future of the downtrodden; for the 

future of the under privileged the leadership will be shown by Babasaheb Ambedkar." The 

reason why I am quoting all these examples is because we need to understand Babasaheb 

Ambedkar's policy, and we need to understand Shahu Maharaj's policy. I would like to 

quote an example here. During Shahuji's time, during his regime in Kolhapur District as 

the King, he got a complaint from one Gangaram Kamble who was from under privileged 

class. Once, Gangaram Kamble went to drink water and he was mercilessly beaten by 

a few people. So, Gangaram Kamble went and complained to Shahuji Maharaj. And, 

Chhatrapati Shahu told him to leave his job, the job he was doing. Chhatrapati Shahuji 

told him to start a hotel, a hotel which a Dalit runs. It was for the first time in the history 
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of India where Shahuji Maharaj used to take all his Sardars and Jagirdars, all the so-called 

upper-caste people with him and told them to have tea there which nobody would touch 

or even drink a sip of tea. So, this was the first time, Shahu Maharaj wanted to eradicate 

the caste system. I want to tell the House across all parties that I trust the reservation; I 

respect the reservation and reservation should be there. But there should be a time when 

this casteism should be eradicated. This is what the policy of Shahuji Maharaj, Shivaji 

Maharaj and Babasaheb Ambedkar was. The demand of reservation for OBCs has been 

raised by a number of communities from different parts of the country. I am quoting an 

example of the Marathas. I don't represent the Marathas. I represent the Bahujan Samaj 

at large. I would like to thank the hon. Prime Minister; when I became a Member of 

Parliament and was introduced to a lot of Ministers and Members of Parliament, he 

introduced me by saying, "He is the descendant of Shivaji and Shahu who worked for 

the unprivileged classes, who worked for the downtrodden, who worked for the Bahujan 

Samaj." So I don't represent one community. As I come from Maharashtra, I would like 

to tell the House that the Marathas held various morchas in all the cities of Maharashtra 

with a thundering response. The turnout was in lakhs. The cognizance of these disciplined 

morchas was taken by the entire India. When Shahu Chhatrapati gave reservations to the 

underprivileged, the Marathas were also included in it. The reason I am saying this is that 

the change of the Act is related to this. Sir, the Marathas are demanding reservation without 

disturbing the existing fabric of reservation. They do not want to disturb the 50 odd per 

cent reservation. Sir, they have a right. Firstly, in the Vidarbha region in Maharashtra, 

the Marathas are Kunbis; Kunbis are called Kurmis in Uttar Pradesh or maybe, in the 

North, who got reservation under Maharashtra under OBC category. Marathas are 

basically farmers. Most of the suicides in Maharashtra in the last twenty years are from 

this community. As 70 per cent of them are socially, educationally and economically 

backward, they are demanding reservations. We don't want reservation. In a way, the 30 

per cent of the Maratha people, who are affluently rich are asking reservation for the 70 

per cent who are poor, who are socially backward, who are economically backward. The 

demand for reservation has been raised by a number of communities under the OBC status 

- like Jats, shepherds, Patels and many more - without disturbing the present framework 

given to the SC/ST and OBC category. By making this amendment, a Bill for the National 

Commission for Socially and Educationally Backward Classes, the Government gets the 

opportunity to hear and examine the grievances of other communities. Sir, I thank the 

hon. Prime Minister and congratulate the hon. Minister for Social Justice for introducing 

this Constitution (Amendment) Bill, 2017 in this august House and thus fully support it 

since it is in much larger interest of the backward communities. Thank you, Sir.
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THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Now, Shri Ananda 

Bhaskar Rapolu. You have five minutes only.

Ǜ  ी आनन् द भाÎ कर रापोलू: माननीय उपसभाध् यक्ष   जी, आने वाले दो सतर्  ȗ  के बाद मेरा राज् य 

सभा का छ: साल का कायर् काल पूरा हो जाएगा। मुझे इस राज् य सभा की सदÎ यता के कायर् काल मȂ  

खाǏ   सुरक्ष  ा देना एव ंतेलंगाना बनने के ऐितहािसक मौके का भागीदार बनने का अवसर िमला। इसके 

साथ ही साथ आज देश की अदर बैकवडर्  क् लासेस बहुत दशकȗ  से एक शासकीय अदर बैकवडर्  

क् लासेस कमीशन पाने के इंतज़ार मȂ  है। इसिलए मȅ  अदर बैकवडर्  क् लासेस कमीशन बनाने के अनुमोदन 

एव ंपािरत करने के इस मौके पर चन् द बातȂ  बोलना जरू री मानता हंू। मȅ  दिक्ष  ण भारत से आता हंू, 

बुनकर होने के नाते OBC हंू, इसिलए हमȂ  अपनी िदक् कतȂ  मालूम हȅ ।

Caste is an organizing principle in an Indian society. But it is not having the requisite 

capacities. That is why it is being taken for granted. When Dr. B.R. Ambedkar took it up 

in the Constituent Assembly and mentioned 'Other Backward Classes', all the Members 

present in the House got surprised and said, "What is the new phrase you are bringing 

in? Which are the social groups that you are going to include by mentioning the Other 

Backward Classes?" That was the journey. And, during the UPA times, our leader, the 

Congress President, Sonia Gandhiji, initiated and directed the UPA Government and with 

that we got the census, caste-wise.

But certain forces did not cooperate, even to announce it. Such was the journey. 

During the UPA time, keeping the aspirations in view, the Congress President had 

accorded and the UPA Government had initiated to have a parliamentary committee to 

look into the issues of backward classes. Still we are not having a separate Ministry for 

the OBCs. But we are having a parliamentary committee to look into the issue of the 

OBCs. This is a dichotomy in the heterogeneous character of the castes that fall under 

Other Backward Classes. With this, the compilation is going on. There is an urge for 

creating a separate sub-plan for Other Backward Classes. There is an urge for the 

removal of creamy layer. This creamy layer is stalling all the employment process. 

Thousands and thousands of OBC categorized vacancies are existing in several 

Ministries of the Government of India. In this backdrop, Other Backward Classes 

people are eagerly waiting for the proposed Commission to get Constitutional status so 

that they can get empowered to demand, to enforce and to get re-empowered. Is it going 

to happen? Instead of making it empowered commission; you are making it a 

centralized commission. You are depriving the States of their basic rights with regard to 

the consultation and concurrence process of the welfare of backward classes and 
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inclusion of the same in the list. These challenges have to be addressed. Otherwise, it 

will be a just piecemeal adjustment with the provision of the Constitutional status to the 

National Commission for the Backward Classes. We welcome it. We need to have it. 

You shall have our full heart to support it. But you are half-hearted on this issue. That is 

why you have not given proper light to focus, and you have not given proper thought to 

dwell into the basic issues of the Backward Classes Commission. The sociological 

character of the castes to decide; and the anthropological conditions of the caste to 

decide about their economic and social status alone can provide an opportunity to get 

into certain streams of employment. You are not thinking about the creamy layer 

problem. Can you think about the creamy layer among the Scheduled Castes and 

Scheduled Tribes? Why are you enforcing creamy layer condition on Other Backward 

Classes? This is causing a lot of agony. You have to think about these things. Regarding 

the National Commission for the OBCs, Ǜ  ेय आप लीिजए, हमȂ  इसकी िचन् ता नहीं  है। इसे कहाँ 

तक करना है, हम तो करते-करते आये और अभी आपका मौका है, इसिलए आपको इसे करना जरू री 

है। इसके साथ ही साथ, आप इसे पूरे ǭ दय से कीिजए। इसे Constitutional status देने के बावजूद 

इसकी पूरी की पूरी Ë यवÎ था होनी है। इसमȂ  जो सदÎ य होने चािहए, व ेिसफर्   backward classes वाले 

ही होने चािहए और जो उसकी अध् यक्ष  ता करने वाले हȗ , व े सुĢ  ीम कोटर्  के जज के बराबर के होने 

चािहए। इसके साथ ही साथ, हमारे कामरेड राजा जी ने बताया था िक it is not recommendatory, 

let it become mandatory. We appeal to you with a warning that this is a half baked 

measure. You try to consider and accept our amendments  and have a wonderful 

National Commission for Backward Classes. Thank you.

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Thank you. Now, 

Shri Pradeep Tamta, you have to restrict yourself to five minutes time.

Ǜ  ी Ģ  दीप टÇ टा: उपसभाध् यक्ष   महोदय, मȅ  आपका आभारी हँू िक आपने मुझे समय िदया है।

महोदय, सुबह से मȅ  ही सारे बातȂ  सुन रहा हँू। कुछ बातȂ  कहने से पहले, मȅ  जरू र इस सदन का 

ध् यान आकिर्ष  त करू ँगा। इस देश के अन् दर सबसे बड़ी समÎ या जाित िसÎ टम की है। इसमȂ  जो विंर्चत   

वगर्  है,  पीिड़त  वगर्  है – हम लगातार Ģ  ोिवज़न तो करȂ गे, लेिकन इस देश के इस सबसे बड़े सदन को 

यह

(Ǜ  ी उपसभापित महोदय पीठासीन हुए)

सोचना पड़ेगा िक जब तक इस देश मȂ  जाित नामक संÎ था रहेगी, तब तक यह देश वाÎ तिवक 

रू प से एक लोकतांितर्  क और समतापूणर्  समाज और देश नहीं  बन सकता है। इसिलए हम सब को एक 

फैसला करना चािहए िक इस देश को जाित उन् मूलन की िदशा मȂ  आगे बढ़ना चािहए।  यह तो एक 

सीढ़ी है, विंचत वगș    के िलए। जब तक जाितयां हȅ , तब तक जाित Ë यवÎ था पीिड़त लोग रहȂ गे और 
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उनको िरजवȃ  शन का अिधकार भी चािहए होगा, लेिकन हमȂ  इस अिधकार से आगे एक जाित िवहीन 

समाज की रचना करनी है, जो बाबा साहेब डा. भीमराव अÇ बेडकर का सपना था। सरकार के ǎ  ारा ये 

जो िबल लाए गए हȅ , मुझे इनका समथर् न करने मȂ  आज भी शंका हो रही है, क् यȗ िक आप संिवधान के 

अनुच् छेद 338, 338(ए) के साथ 338(बी) जोड़ रहे हȅ । 338(बी) जोड़ने के संबंध मȂ  माननीय मंतर्  ी जी जो 

बता रहे थे, उसको मȅ  सुन रहा था। हम आिखर इसको क् यȗ  ला रहे हȅ ? हम इसको इसिलए ला रहे हȅ  

तािक नेशनल बैकवडर्  कमीशन को भी उसी Ģ  कार से संवधैािनक दजार्   िमले, िजस Ģ  कार से नेशनल 

कमीशन फॉर शेǹ  ूÊ ड कॉÎ ट और नेशनल कमीशन फॉर शेǹ  ूÊ ड टर्  ाइÅ स को है। मȅ  अभी पुराने 

चेयरमैन साहब ǎ  ारा दी गई िरपोटर्  को देख रहा था, िजसको मंतर्  ी जी ने जरू र देखा होगा।  यह 

नेशनल कमीशन फॉर शेǹ  ूÊ ड काÎ ट् स की जो recommendations हȅ , उनको कोई नहीं  मानता है, 

इस Ģ  कार से वह दंतिवहीन है। जब सरकार इस िबल को लाई थी, तो इस आधार पर लाई थी िक 

नेशनल कमीशन फॉर शेǹ  ूÊ ड काÎ ट् स एक संवधैािनक संÎ था होगी और यह एक मजबूत संÎ था है 

और उसी सरकार ने इसके ǎ  ारा दी गई recommendations को – माननीय मंतर्  ी जी, अगर आपने 

2015-16 की िरपोटर्  को देख िलया होता, िजसमȂ  कहा गया है िक यह दंतिवहीन है, नेशनल कमीशन 

फॉर शेǹ  ूÊ ड काÎ ट् स के इन तमाम िरपोट् सर्  को binding आधार िमलना चािहए, मजबूत आधार 

िमलना चािहए और अगर आप वह मजबूत आधार उस कमीशन को देते, तो मȅ  समझता हंू िक हम एक 

साथर् क िदशा की ओर बढ़ते। यही हाल इसके साथ भी होगा। आज हमने नेशनल बैकवडर्  कमीशन को 

भी 338(ए) के साथ 338(बी) मȂ  शािमल कर िलया, उसकी recommendations की भी वही िÎ थित 

होगी, जो एससी कमीशन और एसटी कमीशन की है।

सर, इसमȂ  जो शंका उत् पƐ   हो रही है, िजसके बारे मȂ  सारे लोगȗ  ने कहा है िक इसके माध् यम से 

कहीं  Î टेट् स के अिधकारȗ  का हनन तो नहीं  होगा। राज् यȗ  को जो बैकवडर्  क् लास को identify करने का 

अिधकार था, उस पर कहीं  कुठाराघात तो नहीं  है। ये कह रहे हȅ  िक नहीं , नहीं , इस िबल का उस पर 

कोई Ģ  भाव नहीं  पड़ेगा,  लेिकन मुझे ऐसा लगता है, क् यȗ िक िजस आिर्ट  कल के तहत आप इसको ला 

रहे हȅ , आप संिवधान के अनुच् छेद 341, 342 और 342 मȂ  342(ए) जोड़ रहे हȅ , िजसमȂ  एससी, एसटी के 

िलए एक िलÎ ट होती है, वह नेशनल िलÎ ट होती है, वह राज् य की सरकारȗ  के िलए भी मान् य है और 

केन् दर्   सरकार के िलए भी मान् य है। वह िलÎ ट केन् दर्   सरकार की नौकिरयȗ  के िलए मान् य है और राज् य 

सरकारȗ  की नौकिरयȗ  के िलए भी मान् य है, लेिकन बैकवडर्  क् लास के संदभर्  मȂ  जो पुराना नेशनल 

बैकवडर्  कमीशन था, वह राÍ टर्  ीय आधार पर िलÎ ट को मंजूरी देता था और इसके िलए Î टेट् स का 

अपना अलग कमीशन होता था, इसिलए शंका जरू र होगी। आप संिवधान के िजस भाग मȂ , 341, 342, 

342(ए) को जोड़ रहे हȅ , वह एक िलÎ ट की कÊ पना करता है और इसिलए मंतर्  ी जी जब जवाब दȂ , तो 

व ेइस पर भी ध् यान दȂ  िक राज् यȗ  के जो अपने अिधकार हȅ , राज् यȗ  को बैकवडर्  क् लास की सूची बनाने का 

अिधकार है, वह अिधकार सुरिक्ष  त रहे, क् यȗ िक यह िसफर्   बैकवडर्  कमीशन के मामले मȂ  है िक इसकी दो 

सूची हȅ , केन् दर्   की एक सूची है और राज् यȗ  मȂ  अलग सूची है। ...(समय की घंटी)...

MR. DEPUTY CHAIRMAN: It is okay. Your time is over. Now, there is no time left 

for your party. ...(Interruptions)...

[Ǜ  ी Ģ  दीप टÇ टा]
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Ǜ  ी Ģ  दीप टÇ टा: सर, अंत मȂ  मȅ  एक बात कहते हुए अपनी बात समाÃ त करना चाहता हँू। इसमȂ  

कोई नई बात नहीं  हो रही है, इंिदरा साहनी के मामले मȂ  जो कमीशन बना था, उस कमीशन के आधार 

पर ही िलÎ ट उनके अनुकूल थी। अब उसमȂ  कमीशन का जो composition था, उस composition को 

आप बदल रहे हȅ । वहां पर चेयरमैन, हाई कोटर्  या सुĢ  ीम कोटर्  के जज होते थे और यहां पर आप उसके 

बारे मȂ  एक् ट मȂ  Ģ  ोिवजन नहीं  कर रहे हȅ , आप इसको रू Ê स एण् ड रेग् युलेशन मȂ  डाल रहे हȅ , इसिलए हमȂ  

शंका हो रही है। कमीशन एक तरफ identify करता था, देश सुनता था, अब यह अिधकार पािर्ल  यामȂ ट 

के माध् यम से सरकार अपने हाथ मȂ  ले रही है। ...(समय की घंटी)...

MR. DEPUTY CHAIRMAN: Fine; okay. Sit down now.

Ǜ  ी Ģ  दीप टÇ टा: सर, गुजरात, उǄ  र Ģ  देश, महाराÍ टर्   मȂ  बहुत सी जाितयां ओबीसी मȂ  आना 

चाहती हȅ । ...(समय की घंटी)... आप देश के अंदर ओबीसी जाितयȗ  के अिधकारȗ  को छीनने का Ģ  Ì न 

कर रहे हȅ , मुझे इस िबल के पीछे यह भी मंशा लग रही है। जय िहन् द, जय भारत!

महोदय, मȅ  आपके माध् यम से केन् दर्   सरकार और सभी माननीय सदÎ यȗ  से कहना चाहता हंू िक 

गहलोत साहब और भपेून् दर्   साहब काफी मेहनत करके इस िवधेयक को सदन मȂ  लाए हȅ । मȅ  इसके 

समथर् न मȂ  खड़ा हंू। इसके साथ-साथ, मȅ  अपनी बात को यहां जरू र रखना चाहंूगा। यह सदन पूरे देश 

के िलए कानून बनाता है और अिधकार देता है। हमारे यहां काÎ ट िसÎ टम की Ë यवÎ था है। यहां एक 

हाथ से िमलता है और दूसरे हाथ से छीन िलया जाता है। इस िवषय पर अनेक माननीय सदÎ यȗ  ने 

बहुत िवÎ तार से बोला है, डी. राजा साहब ने बोला है, राम गोपाल जी ने बोला है, इसिलए मȅ  यहां 

उसके िवÎ तार मȂ  नहीं  जाना चाहता हंू।

आजकल लोगȗ  ने िजस िरज़वȃ  शन की मांग की है, गहलोत साहब, िकसी की आिर्थ  क िÎ थित, जो 

शूदर्   है, अित-शूदर्   है, उससे बदल नहीं  जाती, चाहे कुछ हो जाए। हमारा जो सुĢ  ीम कोटर्  है, मȅ  उसका 

सÇ मान करता हंू,  कभी-कभी वह बहुत अच् छा काम करता है, लेिकन जो आिर्थ  क आधार बनाया गया 

है, उसने तबाही कर दी है। हमारे 52 से 55 Ģ  ितशत बच् चȗ  की, पास होने के बावजूद, मȅ ने इस बारे मȂ  

Ģ  धान मंतर्  ीजी को िलखा है, मंतर्  ी जी को भी िलखा है और DOPT को भी िलखा है, खोजबीन हो रही है 

िक उनकी आमदनी क् या है? राम गोपाल जी ने अभी जो बात कही, मȅ  उसके िवÎ तार मȂ  नहीं  जाता। 

आपकी मजबूरी मȅ  समझता हंू िक ज् यादा समय नहीं  है, लेिकन आपने जो कमीशन बनाए हȅ , व ेसब 

िबना दाँत के हȅ ,  चाहे वह Scheduled Caste Commission हो, Scheduled Tribes Commission 

हो या Backward Classes Commission हो। कोई एक कदम नहीं  चल पाया। यह बहुत जमा हुआ 

देश है, बड़ी किठनाई से सरकता है। आपने जो कर्  ीमी-लेयर इसमȂ  लगायी है, वह संिवधान के साथ 

सबसे बड़ा अन् याय है।  संिवधान बनाने का हक हमारा है। आपने इसमȂ  6 लाख रु पए की सीमा रखी है, 

मȅ  आपसे क् या कहँू? 52 से 55 Ģ  ितशत बच् चे, जो पास हो गए, आज खोजबीन हो रही है िक उनकी 

आमदनी क् या है?

मȅ  एक बात और कहना चाहता हंू। इस सदन मȂ  आप मािलक हȅ , सदन मȂ  बैठे हȅ । यहां कोई 

सरकार रही हो, लेिकन इसी पिरसर मȂ , Scheduled Castes Commission, Scheduled Tribes 

Commission या Backward Classes Commission होने के बावजूद, ठेके पर काम िदया जाता है, 
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जबिक यहां कानून बनता है। यहां देश के सभी लोगȗ  की िनगाह लगी रहती है। Contract labour पर 

यहां लोग रखे जाते हȅ । ठेकेदार यहां contract basis पर लेबर लगाए हुए है। सफाई वाले लोगȗ  को 

8,000 या 10,000 रु पए िमलते हȅ । जो पानी िपला रहे हȅ , उन् हȂ  8,000 रु पए िमलते हȅ । यह सदन है। यह 

आपके अकेले का नहीं , कई वषș    से, कई सरकारȗ  के समय से यह िसलिसला शुरू  हुआ है। जब यहां 

आप न् याय नहीं  कर सकते - आप सारे देश से चुनकर आते हȅ , तब भी यहां न् याय नहीं  कर सकते, िफर 

हमȂ  कहां न् याय िमलेगा, कैसे न् याय िमलेगा?

सुĢ  ीम कोटर् , जो सब तरह के मामलȗ  मȂ  न् याय करती है, उसके campus मȂ  भी जो employee 

लगता है, वहां कहीं   reservation नहीं  है। जहां न् याय िमलता है, वह न् यायालय भी reservation मȂ  

कर्  ीमी लेयर लगाता है। अभी यहां छतर्  पित शाहू महाराज का िजकर्   िकया गया। सामािजक िवषमता की 

लड़ाई की इतनी लंबी Ǜ  ृंखला है, मȅ  क् या बताऊं िक जाित की वजह से िकतनी तबाही हुई है। आज चीन 

िकतनी बुलंदी से बोल रहा है। वहां 95 परसȂ ट जाितयां हȅ , लेिकन वहां उनमȂ  कोई फकर्   नहीं  है जबिक 

हमारे यहां एक लाख जाितयां हȅ । मȅ  उसके िवÎ तार मȂ  नहीं  जाना चाहता। कर्  ीमी-लेयर को आप तत् काल 

खत् म किरए। ...(समय की घंटी)... मȅ  आपसे कहंू िक इस सदन मȂ  तो कम-से-कम, Parliament मȂ  

जहां हम लोग बैठे हȅ , ठेके पर मजदूर लगाने का काम खत् म होना चािहए। यहां से पूरे देश मȂ  संदेश 

जाना चािहए िक यह सदन कुछ आदशș    पर चलता है। जब यहाँ से संदेश जाएगा, तो िफर वह सभी 

िवभागȗ  मȂ  जाएगा। सब जगह कांटर्  ैक् टस लेबरसर्  िलए जा रहे हȅ , सारे पिÅ लक सेक् टसर्  मȂ  िलए जा रहे हȅ  

और सारे पिÅ लक सेक् टसर्  मȂ  आप  disinvestmnet करते जा रहे हȅ । आप बताइए िक उनमे िरज़वȃ  शन 

का कहाँ मतलब है? यह जो कमीशन है, मȅ  इसके हक़ मȂ  हँू। मȅ  यह मानता हँू िक भपेून् दर्   जी ने इस पर 

काफी मेहनत की है। इससे संबंिधत सेलेक् ट किमटी के सदÎ यȗ  ने काफी मेहनत की है। िदिग् वजय िंस ह 

जी से लेकर हिरĢ  साद जी तक ने इसमȂ  खूब पढ़कर मेहनत की है। उस किमटी मȂ  राम गोपाल जी भी 

थे। मȅ ने इसमȂ  ज् यादा कुछ िसफािरश नहीं  की। मेरी आपके माध् यम से सरकार से यही िवनती है िक 

अन् याय यहीं  से खत् म कीिजए,  यह कर्  ीमी लेयर खत् म कीिजए। यहाँ ठेके पर जो सफाई मजदूर हȅ , 

उनके बारे मȂ  तो सोिचए! हम रोज़ वहाँ जाते हȅ , क् या हमको दया नहीं  आती? क् या है हमारा ǭ दय? हम 

देश भर के लोगȗ  की तरफ से यहाँ बैठे हȅ ! यह जो पानी िपलाने वाला है, उसको 8,000 रु पये देते हȅ । 

यहाँ तो ठीक कर लीिजए! मेरी सरकार से यही िवनती है। इन् हीं  शÅ दȗ  के साथ, मȅ  अपनी बात समाÃ त 

करता हँू। मȅ  आपका बहुत आभार मानता हँू िक आपने मुझे दो िमनट का समय िदया, बहुत-बहुत 

शुिकर्  या।

SHRI C. P. NARAYANAN (Kerala): Sir, earlier a speaker spoke about the difference 

between North and South. In the South there are two streams. One, the king or queen 

of the Southern States who had given initiatives. I am particularly speaking about this 

because in June, 1817 the Travancore queen took up the responsibility of educating the 

public and it is on that basis that, later on, the backward communities demanded that 

this right should be extended not only for the forward classes, but also for the backward 

classes. As mentioned earlier, Sri Narayana Guru, Ayyankali and others, other backward 

[Ǜ  ी Ģ  दीप टÇ टा]
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sections, including Muslims and Christians, too had their own movements in Kerala and 

similarly in other South Indian States. Unfortunately, even though we had Arya Samaj in 

the North, for various reasons they were not allowed to have a large number of schools 

in various States in the North as we had in the South, and because of that this difference 

existed. Another thing is, in the Constitution it is said 'socially and educationally backward 

classes. Social backwardness is based on education. That is what Sri Narayana Guru and 

others said. Now, it is the backward communities and the women who are still segregated, 

who are still put back. So, when the Constitutionally authorised Commission starts 

functioning, they have to see to it that the women and the most backward, among the 

backward classes, are given enough prominence so that the reservation need not continue 

for all times. That is what the Constitution also says. If you have to ensure that, then we 

have to see to it that, over a time period, the most backward and the women are also given 

good education and they are made socially forward. We have given an amendment that in 

the Commission, among the five Members, we have to ensure that there is a woman, that 

there is a representative of the most backward communities and there is a representative 

of the minorities. Only if this is done can we ensure that this constitutionally-created 

Commission does what is expected of it, which the earlier NCBC was not able to do. 

Thank you.

Ǜ  ी िदिग् वजय िंस ह (मध् य Ģ  देश): माननीय उपसभापित महोदय, मȅ  बधाई देता हंू भपेून् दर्   यादव 

जी को, जो हमारे चेयरमैन,  सेलेक् ट कमेटी थे और बधाई देता हंू माननीय मंतर्  ी जी को, िजन् हȗ ने 

िपछड़ा वगर्  आयोग को संवधैािनक दजार्   देने का िनणर् य िकया है। हम लोग भी चाहते थे, पर कर नहीं  

पाए, लेिकन हम चाहते थे, हमारी मंशा थी। मȅ  यह भी अनुरोध करना चाहता हंू िक माननीय Ǜ  ी शरद 

यादव जीने जो बात कही है, वह िबÊ कुल सही कही है। यह कर्  ीमी लेयर का कॉन् सेÃ ट संिवधान मȂ  है 

कहां - संिवधान मȂ  नहीं  है। केवल सुĢ  ीम कोटर्  के िनणर् य से हम लोगȗ  ने उसको Î वीकार कर िलया। 

आज उन् हȗ ने ठीक कहा िक है चपरासी की आमदनी भी उसको कर्  ीमी लेयर के बाहर कर देती है। 

इसिलए आपने जो कहा, हम उसका पूरा समथर् न करते हȅ । भपेून् दर्   यादव जी ने राजनीितक भाषण िदया 

िक कांगर्  ेस ने कुछ नहीं  िकया। आपने क् या िकया, Ǜ  ीमान? मȅ  आपसे कहना चाहता हंू, जब मंडल 

आयोग बना था, तो यहां उस समय के तत् कालीन मंतर्  ी शरद यादव जी बैठे हȅ , आडवाणी जी और 

अटल जी मंितर्  मंडल मȂ  इसका िकतना िवरोध करते थे, यह इनके साक्ष  ी हȅ । आडवाणी जी की रथयातर्  ा 

मंडल आयोग के बाद ही शुरू  हुई। ...(Ë यवधान)...  मȅ  यह भी बताना चाहता हंू िक जो बयान आरक्ष  ण 

के िवरोध मȂ  आपके सर संघचालक जी का आया था।  उसके बारे मȂ  हम आज तक Î पÍ टीकरण नहीं  

मांग पाए। भपेून् दर्   यादव जी आप जरा बताएंगे िक आरक्ष  ण का पुनवर् लोकन होना चािहए, िरË यू होना 

चािहए, यह उन् हȗ ने कहा था िक नहीं  कहा था? ...(Ë यवधान)... देिखए, महंत जी, आप राजनीितक 

Ë यिक् त नहीं  हȅ , आप महात् मा हȅ , हम आपकी इज् जत करते हȅ ,  सÇ मान करते हȅ , कहां गलत लोगȗ  के 

बीच मȂ  फंसे हुए हȅ । मȅ  आपसे अनुरोध करता हंू िक इसको राजनीितक रंग मत दीिजए, हम इसका 
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भरूपूर समथर् न करते हȅ , लेिकन साथ मȂ  आपने you have taken away the rights of the State 

Governments! This is becoming a practice with this Government. They are centralizing 

the entire governance in the hands of the PMO, not even with the Ministers. That is why 

we oppose this.

Sir, I would also like to say a few words on my amendments. I have not spoken 

about the amendments which I am going to move. But, I will take an opportunity to speak 

when I move my amendments.

SHRI RIPUN BORA (Assam): Sir, I fully support this Bill. But, before that, I 

wanted to highlight 3-4 issues and bring them to the notice of the hon. Minister.

First one is, there is a provision in the Bill for a periodic revision of the List. I ask: 

Why this periodic revision of the List is required? When you have classified a particular 

community as an OBC, why is it to be reviewed again and deleted from the List? Is 

it simply because he became rich or simply because he became educated or simply 

because his community became educated? So, I strongly feel, it is injustice. If a particular 

community is classified and notified as an OBC, it should not be reviewed or it should 

not be deleted. This is one.

The second one is, the Select Committee has recommended that out of five Members 

of NCBC one should be woman and one should be from minority community. But, the Bill 

is totally silent about this recommendation. So, I request the hon. Minister to do justice 

by bringing an amendment to include one woman and one from minority community in 

the Commission.

The third point is, simply amending the Constitution will serve no purpose. The 

sincerity of the Government in addressing problems of the OBCs has to be shown. Sir, 

the percentage of OBCs in the Central Government Group 'A', 'B' and 'C jobs in all 42 

Ministries and Departments is only 19.53 per cent against the quota of 27 per cent.

So, this is great injustice. These three years of the Central Government have 

been against the OBCs. Is this their sincerity? That is why I would like to request the 

Government that after the passage of this Constitutional (Amendment) Bill, they should 

implement this in letter and spirit.

6.00 P.M.
[Ǜ  ी िदिग् वजय िंस ह ]
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My last point is that it is no use of giving constitutional status to the NCBC because 

the Bill itself says that the NCBC would be consulted on all relevant policy issues. So, 

there would simply be 'consultation'. There is no binding on the Government to accept 

its recommendations. The recommendations of the NCBC must be binding on the 

Government. In the case of Indra Sawhney, the court had clearly stated in its judgement 

that the Government was bound to accept the recommendations of the Commission. 

The Government is bound to act on the recommendations of the Commission. But, in 

this Constitution (Amendment) Bill, there is no mention that the recommendations of 

the Commission would be binding on the Government. If there is no binding on the 

Government, then, what is the use of giving it a constitutional status?

My last point is that the Government has the power to include and exclude 

communities. So, the Government should ensure that no Government would misuse this 

provison for political purposes in the days to come. ...(Time-bell rings)... Just one last 

point, Sir.

MR. DEPUTY CHAIRMAN: How many last points would you make?

SHRI RIPUN BORA: There are proposed to be five members in the NCBC, to be 

appointed by the President. But, there should be a provision that the President would 

consult with the Leaders of Opposition of both the Houses while appointing these five 

members so that justice can be done. ...(Time bell rings)...

Thank you, Sir.

MR. DEPUTY CHAIRMAN: Okay. Now, Shrimati Chhaya Verma. You have three 

minutes.

Ǜ  ीमती छाया वमार्   (छǄ  ीसगढ़): उपसभापित महोदय, आपका बहुत-बहुत धन् यवाद। मुझे 

राÍ टर्  ीय िपछड़ा वगर्  आयोग (िनरसन) िवधेयक, 2017 और संिवधान (एक सौ तेइसवां संशोधन) 

िवधेयक, 2017 पर बोलने का मौका िदया, इसके िलए मȅ  अपने पाटीर्   लीडर और भवुनेÌ वर कािलता जी 

को धन् यवाददेना चाहंूगी। मुझे लच् छेदार भाषण देना नहीं  आता है, लेिकन मȅ  सच् चाई को सीधे-सपाट 

तरीके से उजागर करना चाहंूगी। वषर्  1931 की जनगणना मȂ  अपने 52 Ģ  ितशत आबादी िपछड़े वगर्  मȂ  

घोिषत की और 1978 मȂ  मंडल आयोग बना। उसी जनगणना के अनुसार मंडल आयोग ने भी घोिषत 

िकया िक िपछड़ȗ  की आबादी 52 Ģ  ितशत है और आज भी िपछड़ȗ  की आबादी 52 Ģ  ितशत है। क् या इतने 

वषș    मȂ  िपछड़े वगर्  की आबादी नहीं  बढ़ी होगी? ...(Ë यवधान)...

उपसभापित महोदय,  मȅ  सच् चाई बताना चाहंूगी िक अभी कुछ समय पहले पूरे भारत मȂ  NEET 

का एग् ज़ाम हुआ और उस NEET के एग् ज़ाम को IIT, IIM और मेिडकल के छातर्  ȗ  ने क् वािलफाई िकया। 



[RAJYA SABHA]870 Government  Bills

उस एग् ज़ाम मȂ  ओबीसी, अनुसूिचत जाित और जनजाित को िमलाकर 49.50 Ģ  ितशत आरक्ष  ण था और 

50.50 Ģ  ितशत आरक्ष  ण सामान् य वगर्  के िलए था।

उपसभापित महोदय, मȅ  आपके माध् यम से सरकार से पूछना चाहती हंू िक आपने आरक्ष  ण िकन् हȂ  

िदया, ओबीसी, अनुसूिचत जाित और जनजाित को िदया या सामान् य वगर्  को िदया? अगर आपने इस 

िनयम को लागू िकया है, तो ओबीसी, अनुसूिचत जाित और जनजाित के बच् चे आपको कभी माफ नहीं  

करȂ गे। इस िनयम के तहत पूरे भारत मȂ  िपछड़े वगर्  के 9,000 बच् चे मेिडकल मȂ  दािखला लेने से विंचत 

रह गये। यह बहुत बड़ा नुकसान हमारे ओबीसी, अनुसूिचत जाित और जनजाित के बच् चȗ  को हुआ है 

और व ेआपको कभी माफ नहीं  करȂ गे।

उपसभापित महोदय, मȅ  आपके माध् यम से इस सदन को बताना चाहंूगी िक इसमȂ  क् या एक और 

िनयम कर्  ीमी लेयर का आ गया है, िजसका कोई और सदÎ यȗ  ने िजकर्   िकया है। इस कर्  ीमी लेयर के 

िनयम को या तो आप खत् म कर दीिजए या उस कर्  ीमी लेयर को सही तरीके से लागू किरए, तभी यह 

चल पाएगा अन् यथा ओबीसी, िपछड़े वगर्  के लोग उसका िवरोध करȂ गे।

उपसभापित महोदय, ओबीसी का आरक्ष  ण 27 परसȂ ट है, वह हर राज् य मȂ  अलग-अलग है। हमारे 

छǄ  ीसगढ़ मȂ  तो 12 परसȂ ट ही ओबीसी को आरक्ष  ण िमलता है। मȅ  बताना चाहंूगी िक अगर ऐसा ही 

आरक्ष  ण रहेगा, तो ऐसे आरक्ष  ण का कोई औिचत् य नहीं  है, इसका कोई मायना नहीं  रह गया है। आपने 

ओबीसी कमीशन मȂ  केवल तीन सदÎ य रखे हȅ । मȅ  आपसे आगर्  ह करना चाहंूगी िक उसमȂ  एक मिहला 

सदÎ य को रिखए और उसके नीचे एक और कमेटी बनाइए, िजसमȂ  सभी राज् यȗ  से एक-एक Ë यिक् त को 

रिखए। क् यȗ िक हर राज् य मȂ  अलग-अलग िनयम होते हȅ  और हर राज् य मȂ  जनगणना का आधार अलग-

अलग होता है। इसिलए एक कमेटी बनाएं, िजस मȂ  हर राज् य के एक-एक Ë यिक् त को रखा जाए। 

"िपछड़े-िपछड़े एक समान,  िंह दू हो चाहे मुसलमान।" हम सब भाई-भाई हȅ , एक साथ रहते हȅ  और 

सभी िपछड़े वगर्  के हȅ । अंत मȂ  मȅ  यही कहना चाहंूगी िक आप नई जनगणना लागू करȂ  और िजस Ģ  कार 

से अनुसूिचत जाित/जनजाित के लोगȗ  को  िवधान सभाओं मȂ  आरक्ष  ण रहता है, राज् य सभा मȂ  

अनुसूिचत जाित/जनजाित के लोगȗ  को आरक्ष  ण रहता है, ठीक उसी तरह पूरे भारत की िवधान 

सभाओं मȂ  ओ.बी.सी. के लोगȗ  को भी आरक्ष  ण िमलना चािहए, तभी सही मायनȗ  मȂ  उसका लाभ इस 

समुदाय को िमल पाएगा। सर, आरक्ष  ण हमारा अिधकार है, आरक्ष  ण संरक्ष  ण है। हम आरक्ष  ण लेकर 

भीख नहीं  मांग रहे हȅ । ...(Ë यवधान)...

MR. DEPUTY CHAIRMAN: No, no Viploveji. Please don't interrupt.

Ǜ  ीमती छाया वमार्  : हम इस देश के नागिरक हȅ । हमȂ  आरक्ष  ण चािहए, हमȂ  संरक्ष  ण चािहए। आपने 

बोलने का मौका िदया, धन् यवाद।

MR. DEPUTY CHAIRMAN: Thank you, Chhaya Vermaji. I thank every Member 

who has cooperated in the time management. Now, the hon. Minister.

Ǜ  ी थावर चन् द गहलोत: धन् यवाद, उपसभापित महोदय। मुझे बहुत खुशी है िक इस संिवधान 

[Ǜ  ीमती छाया वमार्   ]
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संशोधन िवधेयक पर अभी तक 25 माननीय सदÎ यȗ  ने अपने िवचार Ë यक् त िकए हȅ  और सभी ने इस का 

समथर् न िकया है।

महोदय, सब से पहले बी.के. हिरĢ  साद जी ने िवचार Ë यक् त िकए, उसके बाद भपेून् दर्   यादव जी, 

Ģ  ो. राम गोपाल यादव जी ने..

Ǜ  ी नरेश अगर्  वाल: आप सभी का नाम पढ़Ȃ गे तो बहुत समय लगेगा।

Ǜ  ी थावर चन् द गहलोत: मȅ  आपसे सहमत हंू। सभी माननीय सदÎ यȗ  ने इस िवधेयक का समथर् न 

िकया है, इसके िलए मȅ  उनका आभार Ë यक् त करता हंू और खुशी के साथ यह कह सकता हंू िक जो 

शंका-कुशंकाएं Ë यक् त की गई थीं , व ेिनराधार हȅ , सत् यता से परे है। यह िवधेयक अच् छी नीयत से लाया 

गया है। भारतीय जनता पाटीर्   और एन.डी.ए. की सरकार आरक्ष  ण की पक्ष  धर है और भिवÍ य मȂ  भी 

रहेगी। महोदय, एस.सी./एस.टी. और ओबीसी के आरक्ष  ण का हम Ģ  ारंभ से समथर् न करते हुए इस 

कायर्  को आगे बढ़ाने का काम करते आए हȅ । मȅ  एक नहीं  बिÊ क अनेक उदाहण दे सकता हंू, परंतु िफर 

कुछ माननीय सदÎ य  इसे राजनीित से जोड़ने का Ģ  यास करȂ गे और कुछ ने िकया भी था, लेिकन मȅ  

उस िदशा मȂ  जाना आवÌ यक नहीं  समझता हंू।

महोदय,  संिवधान मȂ  4 Ģ  मुख संशोधन िकए जा रहे हȅ , एक संशोधन अनुच् छेद 338 का जो 

खंड10 है, िजस मȂ  ओ.बी.सी. वगर्  से संबंिधत लोगȗ  की िशकवा-िशकायतȗ  को सुनने का अिधकार 

ओ.बी.सी. आयोग को नहीं  था, यह एस.सी. आयोग को था, अब यह अिधकार आने वाले और बनने 

वाले ओ.बी.सी. आयोग को िदया जा रहा है।  महोदय, 338 के अंतगर् त एस.सी. कमीशन का Ģ  ावधान 

है, 338(ए) मȂ  एस.टी. कमीशन का Ģ  ावधान है और अब 338(बी) मȂ  ओ.बी.सी. कमीशन के गठन का 

Ģ  ावधान िकया जा रहा है। एस.सी. कमीशन/एस.टी. कमीशन को पहले से संवधैािनक दजार्   है, उसी 

Ģ  कार का संवधैािनक दजार्   अब ओ.बी.सी. कमीशन को िदया जा रहा है। इस का सीधा-सीधा अथर्  यह 

है िक ठीक उसी Ģ  कार से जो अिधकार, कǄ  र् Ë य और सशक् ता एस.सी. और एस.टी. कमीशन को Ģ  ाÃ त 

है, वही अिधकार इन् हȂ  भी िदए जा रहे हȅ । महोदय, आिर्ट  कल 341 और 342 मȂ  संबंिधत  वगर्  की जाितयȗ  

को समािहत करने और हटाने के िलए Ģ  ावधान िकया गया है। आिर्ट  कल 342(क) मȂ  ओ.बी.सी. से 

संबंिधत जाितयȗ  को भी उसी Ģ  कार की Ģ  िकर्  या अपनाकर जोड़ने और घटाने का Ģ  ावधान िकया गया 

है। इसके साथ ही साथ आिर्ट  कल 366 मȂ  िभƐ  -िभƐ   Ģ  कार की पिरभाषाएं दी गई हȅ । इसके सब-क् लॉज 

24 मȂ  SC वगर्  से संबंिधत जाितयȗ  का उÊ लेख है, सब-क् लॉज़ 25 मȂ  ST से संबंिधत जाितयȗ  का उÊ लेख 

है और अब हम एक नया आिर्ट  कल 26(ग) जोड़ रहे हȅ । अब इसके आधार पर OBC की जाितयȗ  की 

पिरभाषा का उÊ लेख होगा। माननीय सदÎ यȗ  ǎ  ारा यहां आशंका Ë यक् त की गई िक वतर् मान मȂ  जो 

अिधकार राज् यȗ  के आयोग को हȅ , व ेकम हȗ गे तथा संघीय ढांचे का हनन होगा, तो इस बारे मȂ  यह 

कहना है िक ऐस िबÊ कुल नहीं  है। आिर्ट  कÊ स मȂ  या इन अनुच् छेदȗ  मȂ  उनके अिधकारȗ  को िकसी भी 

Ģ  कार से कम करने की कहीं  भी कोई Ë यवÎ था नहीं  है। बहुत पहले से राज् यȗ  ने अपने-अपने राज् य क्ष  ेतर्  ȗ  

मȂ  OBC आयोग का गठन िकया हुआ है। जब काका कालेलकर सिमित बनी थी और जब उसकी िरपोटर्  

आई थी, तो उस समय भी कई राज् यȗ  ने इस Ģ  कार का गठन िकया था। जो राज् य सूची होती है, वह 

OBC से संबंिधत काम करती है, अिधसूिचत करती है। उसके बाद 1993 मȂ  मंडल कमीशन की िरपोटर्  
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के आधार पर भी अनेक राज् यȗ  ने इस Ģ  कार के आयोग का गठन िकया है। सुĢ  ीम कोटर्  ने भी 1992-93 

मȂ  एक फैसला िदया था, उसको आधार बनाकर बहुत से राज् यȗ  ने अपने-अपने राज् यȗ  मȂ  OBC कमीशन 

का गठन िकया था। आज की तारीख मȂ  लगभग 30-31 राज् यȗ  ने इस Ģ  कार के आयोग का गठन िकया 

हुआ है। मेरे पास इसकी सूची उपलÅ ध है। जो OBC से संबंिधत राज् यȗ  की सूची है, उसमȂ  जोड़ने और 

घटाने का उनका अिधकार है, वह बरकरार रहेगा तथा उसका िकसी Ģ  कार का हनन नहीं  होगा।

इसके साथ ही साथ आिर्ट  कल 15 व 16 की भावनाओं को देखते हुए, इन वगș    से संबंिधत िहत 

संरक्ष  ण की योजनाएं बनाने का और उससे संबंिधत Ģ  ावधान करने का जो अिधकार है, उस अिधकार 

का उपयोग भी राज् य सरकारȗ  ने िकया है, वह अिधकार ओ भी बरकरार है। हम न तो आिर्ट  कल 15 मȂ  

कोई संशोधन कर रहे हȅ   और न ही 16 मȂ  कोई संशोधन कर रहे हȅ । इसका सीधा-सीधा आशय यह है 

िक िकसी Ģ  कार से राज् य के आयोग इस संिवधान संशोधन के कारण Ģ  भािवत नहीं  हȗ गे। अिधकांश 

माननीय सदÎ यȗ  ने इस िवषय पर शंका Ë यक् त करते हुए अपने िवचार Ë यक् त िकए हȅ । मȅ  ईमानदारी के 

साथ यह Î पÍ ट करना चाहता हंू  िक राज् यȗ  के आयोग अिधकार सÇ पƐ   हȅ  और भिवÍ य मȂ  भी रहȂ गे। 

उनके साथ िकसी भी Ģ  कार की छेड़-छाड़ करने की कोिशश नहीं  होगी।

इसके साथ ही साथ यह भी आशंका Ë यक् त की गई है िक राज् यȗ  मȂ  जो OBC की िलÎ ट है, 

उसको केन् दर्   सरकार राÍ टर्  ीय आयोग के माध् यम से Ģ  भािवत करने का Ģ  यास करेगी। इस संिवधान 

संशोधन िवधेयक मȂ  िजस Ģ  कार से SC/ST आयोग को अिधकार है, उसी Ģ  कार इस आयोग को भी 

अपनी कायर् -Ģ  णाली तय करने का अिधकार है। जब हम िनयम बनाएंगे, तो हम उस समय इन शंकाओं 

को भी दूर करने का Ģ  यास करȂ गे। िकसी भी Ģ  कार से राज् यȗ  के अिधकारȗ  का हनन नहीं  होगा और 

OBC वगर्  से संबंिधत समुदाय के साथ या लोगȗ  के साथ अन् याय नहीं  होगा। हमारा सीधा-सीधा उǈ  ेÌ य 

यह है िक OBC वगर्  के लोगȗ  के साथ Ģ  ताड़ना की घटनाएं होती हȅ , उनके साथ अन् याय होता है और 

उनकी समÎ याओं को सुनने का पयार्  Ã त उपाय और अिधकार सÇ पƐ   संÎ थान नहीं  है। हम इस आयोग 

को अिधकार सÇ पƐ   बनाने का Ģ  यास कर रहे हȅ , इसिलए िकसी भी Ģ  कार की कोई गलतफहमी पालने 

की आवÌ यकता नहीं  है। अभी तक जो जाितयाँ कȂ  दर्  ीय सूची मȂ  हȅ  और राज् य की सूची मȂ  हȅ , व ेभी कहीं  

Ģ  भािवत नहीं  हȗ गी। वतर् मान मȂ  जो केन् दर्  ीय सूची है, वह Ģ  ेिसडȂ िशयल ऑडर् र से नोिटफाईड होकर 

यथावत रहेगी, उसमȂ  िकसी Ģ  कार का हनन करने का या घटाने-बढ़ाने का, वतर् मान मȂ  जो पिरिÎ थित 

है, उसके आधार पर हम इस आयोग को कोई अिधकार नहीं  दे रहे हȅ । जो बहुत सारी आशंकाएं Ë यक् त 

की गई हȅ , मȅ  उनका ज् यादा से ज् यादा उǄ  र देने की कोिशश करू ं गा।

महोदय, Creamy layer की बात आई। मȅ  कहना चाहता हंू िक यह creamy layer हमने नया 

नहीं  बनाया है, यह creamy layer लगभग पंदर्  ह साल पहले बना है। हर तीन साल बाद उसका िरË यू 

होना चािहए। यह 2013 मȂ  बना है, उससे पहले चार बार बना है। Creamy layer की धनरािश िनधार्  रण 

का भी एक फामूर् ला है। यह फामूर् ला है, मूÊ य सूचकांक + ओबीसी वगर्  से संबंिधत लोगȗ  की आय। 

उसकी तुलनात् मक जानकारी Ģ  ाÃ त करके उस आधार पर creamy layer की धनरािश का िनधार्  रण 

होता है। वतर् मान सरकार नरेन् दर्   मोदी जी के नेतृत् व मȂ  इस पर गंभीरता से िवचार कर रही है और 

Ģ  Î ताव ...(Ë यवधान)...

[Ǜ  ी थावर चन् द गहलोत]



[31 July, 2017] 873Government  Bills

Ǜ  ी शरद यादव: मंतर्  ी जी, यह जो िनधार्  रण है, यह भारत सरकार के चपरासी की तनख् वाह है 

और मȅ  आपसे िवनती करना चाहता हंू िक यह पूरा ग़रै संवधैािनक फैसला िकया गया है। यह फैसला 

संिवधान के िखलाफ है, इसिलए आप इसके िलए, यहाँ पर इतना तो कर सकते हȅ  िक इसको 25 लाख 

कर दीिजए, 50 लाख कर दीिजए। आपको कौन रोक रहा है? आप उनको क् यȗ  रोकना चाहते हȅ ? यह 

आपके हाथ मȂ  है और यह बेकार मȂ  ही संिवधान के िखलाफ काम हुआ है। आप तो जानते हȅ  िक कोई भी 

दिलत हो, वह िकतना ही मालदार हो, दिलत कहलाता है, जबिक कोई बैकवडर्  है, तो उसकी जाँच के 

अनुसार उसको बैकवडर्  माना जाता है।

Ǜ  ी थावर चन् द गहलोत: उपसभापित जी, यहाँ सामािजक और आिर्थ  क दृ िÍ ट से िपछड़े वगर्  की 

बात हो रही है। मȅ  िफर िनवदेन करना चाहता हँू िक ...(Ë यवधान)...

Ǜ  ी िदिग् वजय िंस ह: आिर्थ  क नहीं , शैक्ष  िणक और सामािजक है। ...(Ë यवधान)... आपने गलत 

बात कही है।

Ǜ  ी थावर चन् द गहलोत: मुझ से पहले Ģ  ो. राम गोपाल यादव जी ने कहा, और िकसी ने कहा िक 

कटु सत् य कहना उिचत नहीं  ...(Ë यवधान)... हर िकसी के गले नहीं  उतरता है। ...(Ë यवधान)... परंतु 

हम इस बात को भली-भाँित जानते हȅ  िक अगर आज कोई कंगालपित है, तो वह कल करोड़पित भी हो 

सकता है और अगर आज कोई करोड़पित है तो वह कल कंगालपित भी हो सकता है। ...(Ë यवधान)... 
िपछड़े वगर्  की यह पिरभाषा, जो पहले से बनी हुई है, मȅ  उस आधार पर यह बात कर रहा हंू। जहाँ तक, 

कुछ माननीय सदÎ यȗ  ने कहा िक हम इसके िवरोधी हȅ , उस संदभर्  मȂ  मȅ  उन् हȂ  बताना चाहता हंू िक मȅ ने 

पहले ही कहा है िक हम इसके िवरोधी नहीं  हȅ ।  अगर हम इसके िवरोधी होते, तो 1997 मȂ , उस समय 

की सरकार ने, शायद Ǜ  ी आई.के. गुजराल Ģ  धान मंतर्  ी थे, सुĢ  ीम कोटर्  के िनणर् य के तारतÇ य पाँच 

कायार्  लयीन आदेश जारी करके, अनुसूिचत जाित और अनुसूिचत जनजाित वगर्  से संबंिंधत आरक्ष  ण 

संबंधी Ģ  ावधानȗ  को समाÃ त कर िदया गया था। मȅ  खुशी के साथ, गवर्  के साथ कहता हंू िक जब अटल 

िबहारी वाजपेयी जी देश के Ģ  धान मंतर्  ी बने, तब हम सब सांसदȗ  ने, SC/ST एसोिसएशन के सभी 

सांसदȗ  ने िमलकर उनसे आगर्  ह िकया था। उस समय संसदीय कायर्  मंतर्  ी Ǜ  ी Ģ  मोद महाजन जी थे। 

उन् हȗ ने उनको बुलाया, कािर्म  क Ģ  शासिनक मंतर्  ी वसंुधरा राजे जी थीं , उन् हȗ ने उनको भी बुलाया और 

कहा िंक अगर स िवधान मȂ  संशोधन करना पड़े, तो करȂ , अगर कायार्  लयीन आदेश को कायार्  लयीन 

आदेश के माध् यम से िनरÎ त िकया जा सकता है, तो करȂ । इसके पÌ चात, बाद मȂ  3 संिवधान संशोधन 

करके आरक्ष  ण संबंधी उन Ģ  ावधानȗ  को बहाल िकया गया था। ...(Ë यवधान)...

Ǜ  ी सीताराम येचुरी: मंतर्  ी महोदय, मेरा आपसे एक िनवदेन है िक आप इितहास मȂ  न जाएं, तो 

बेहतर होगा। देिखए, जब मंडल आया तो कमंडल शुरू  हुआ। मंतर्  ी जी, वह भी हुआ। अब अगर आप यह 

बताइएगा िक कौन-से मंतर्  ी ने क् या, कौन-से मुख् य मंतर्  ी ने क् या िकया - आप यहाँ पर यह सब न लाएं। 

यहाँ पर एक िवधेयक लाया गया है, िजसको पािरत करना है। मंडल के िंलए कम डल आया, अब आप 

आरक्ष  ण ला रहे हो, अब कौन-सा कमंडल िनकलेगा, कहाँ से क् या िनकलेगा? हम इन सब बातȗ  मȂ  क् यȗ  

जाएं? ...(Ë यवधान)... इसिलए आप इसमȂ  न जाएं।
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Ǜ  ी थावन चन् द गहलोत: मȅ  आपकी बात से पूरी तरह सहमत हँू, लेिकन कुछ ऐसे िवषय आए थे, 

इसीिलए मȅ ने यह सब देने की कोिशश की थी। मȅ  संिवधान संशोधन िबल के संबंध मȂ  ही बात करना 

चाहँूगा, इससे ज् यादा इधर-उधर कुछ नहीं  कहँूगा।

एक शंका यह Ë यक् त की गई िक राज् य के जो आयोग हȅ , उन् हȗ ने कुछ Ģ  Î ताव िकए और केन् दर्   
सरकार ने उनको implement  नहीं  िकया तो मȅ  यह बताना चाहँूगा िक िजन-िजन राज् यȗ  ने कुछ 
Ģ  Î ताव िकए थे, चाहे वह राजÎ थान हो या अन् य Ģ  देश हȗ ,  उनके Ģ  Î तावȗ  पर सुĢ  ीम कोटर्  मȂ  केसेज़ 
चल रहे हȅ  और व ेिवचाराधीन हȅ । जब ये सारे केसेज़ वहाँ से समाÃ त हो जाएँगे, तो राज् य सरकार हमारे 
पास Ģ  Î ताव भेजेगी और हम उन Ģ  Î तावȗ  को यह जो आयेग बनने वाला है, उसमȂ  भेजȂ गे। उसके बाद 
आयोग जैसा Ģ  ितवदेन देगा, उस पर सरकार िनणर् य करके इस संसद के सामने ही आएगी। संसद के 
सामने आने के बाद, संसद जो िनणर् य करेगी, वही देश मȂ  या उन पर लागू िकया जाएगा। जहाँ तक 
संिवधान संशोधन िवधेयक की बात है, उसके बारे मȅ ने सब Î पÍ ट कर िदया है।

एक िवषय यह आया िक हम इस पर राज् य सरकार से सहमित क् यȗ  नहीं  लेते हȅ ? मȅ  िनवदेन 
करना चाहता हँू िक एससी-एसटी आयोग मȂ  जो पिरभाषा आिर्ट  कल 341 और 342 मȂ , जाित को जोड़ने 
के िलए और घटाने के िलए उिÊ लिखत है, वही की वही पिरभाषा हमने यहाँ भी रखी है। मȅ  यह िनवदेन 
करना चाहता हँू िक  शंका करने की आवÌ यकता नहीं  है। आिर्ट  कल 74 केन् दर्   सरकार की functioning 
के बारे मȂ  कही है  िक भारत के राÍ टर्  पित जी को सहायता और सलाह देने के िलए भारत सरकार है 
और वह िजÇ मेदार है और जब भारत सरकार राÍ टर्  पित जी को कोई सलाह देती है, उसी पर व ेिनणर् य 
करते हȅ । ठीक उसी Ģ  कार से, आिर्ट  कल 163, जो राज् य मंितर्  मंडल के अिधकारȗ  और कतर् Ë यȗ  को 
दशार्  ती है, उसमȂ  यह Ģ  ावधान है िक राज् य की सरकार राज् यपाल को सलाह देने के िलए, सहायता देने 
के िलए और परामशर्  देने के िलए अिधकार Ģ  ाÃ त है और वह जैसी राय देती है, वसैा ही राज् यपाल 
करेगा। यही पǉ  ित एससी आयोग और एसटी आयोग पर भी लागू है। यह मान कर चिलए िक हम राज् य 
सरकार के अिधकारȗ  मȂ  िकसी Ģ  कार का कोई अितकर्  मण नहीं  करना चाह रहे हȅ  और न िकसी Ģ  कार 
से संघीय ढाँचे को Ģ  भािवत करने का Ģ  यास कर रहे हȅ । राज् य सरकार जो सहमित राज् यपाल को देगी, 
उसी सहमित के आधार पर राज् यपाल हमȂ  राय दȂ गे और उस पर हम आगे कारर् वाई करȂ गे।

मȅ  सोचता हँू िक जो बातȂ  मȅ ने बताई हȅ , व ेपयार्  Ã त हȅ । अगर िकसी और की इस संबंध मȂ  कोई 
शंका-कुशंका है, तो मȅ  उसका भी समाधान करने के िलए, आपकी अनुमित होगी, तो तत् पर हँू, नहीं  तो 
बहतु सारे माननीय सदÎ यȗ  ने जो बातȂ  कही थीं , उन सबका मȅ  उǄ  र देने लगँूगा तो येचुरी साहब ने जो 
कहा है, िफर वह िवषयांतर होगा और मȅ  िवषयांतर करने की बजाय यह कहँूगा िक यह ऐितहािसक 
िनणर् य सरकार ने िलया है। इस ऐितहािसक िनणर् य को सदन पािरत करे, यह मȅ  िनवदेन करता हँू, 

Ģ  ाथर् ना करता हँू।

SHRI B.K. HARIPRASAD: Sir, I want to seek one clarification. 

...(Interruptions)...

MR. DEPUTY CHAIRMAN: The Minister has clarified everything. I would 

say, he has replied with full clarity and most of the concerns have been addressed. 

...(Interruptions)...
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SHRI B.K. HARIPRASAD: Sir, only one clarification. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: What is your point? ...(Interruptions)...

SHRI B.K. HARIPRASAD: Sir, the Bill No.70, the National Commission for 

Backward Classes (Repeal) Bill says that the 1993 Act has been repealed. That means that 

the National Commission for Backward Classes and the State Commission for Backward 

Classes are redundant. So, what is the position of these Commissions at the State level? 

He says that it stays as it is, but, at the same time, it is being repealed. There is a confusion. 

He should clarify it.

Ǜ  ी उपसभापित: मंतर्  ी साहब, अगर इस सÇ बन् ध मȂ  कुछ confusion है, तो आप उसका reply दे 

दीिजए।

Ǜ  ी थावर चन् द गहलोत: सर, मȅ ने Ģ  ारÇ भ मȂ  ही बताया िक व ेआयोग यथावत रहȂ गे, उनके 

अिधकार यथावत सुरिक्ष  त हȅ ।

Ǜ  ी उपसभापित: ठीक है, हो गया। ...(Ë यवधान)...

Ǜ  ी थावर चन् द गहलोत: 1993 का जो अिधिनयम है, केवल वह अिधिनयम िनरÎ त िकया जा रहा 

है। उस अिधिनयम मȂ  उनके अिधकारȗ  के हनन का कोई Ģ  ावधान नहीं  था। केवल 1993 का जो 

अिधिनयम है, वही िनरिसत करने का Ģ  Î ताव है और इससे ज् यादा कुछ नहीं  है।

MR. DEPUTY CHAIRMAN: The question is:

 That the Bill further to amend the Constitution of India, as passed by Lok Sabha and 

as reported by the Select Committee of Rajya Sabha, be taken into consideration.

Now, hon. Members, under Article 368 of the Constitution, the motion will be have 

to be adopted by a majority of the total membership of the House and by a majority of not 

less than two-thirds of the Members of the House present and voting. Therefore, I have to 

call for division. Let lobbies be cleared.

Now, Secretary-General will explain the voting procedure.

MR. DEPUTY CHAIRMAN: The question is:

 "That the Bill further to amend the Constitution of India, as passed by Lok Sabha, and 

as reported by the Select Committee of Rajya Sabha, be taken into consideration."

The House divided.
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 Ayes:129

 Noes: Nil

AYES-129 

Acharya, Shri Prasanna 

Agrawal, Shri Naresh 

Anand Sharma, Shri 

Antony, Shri A.K. 

Arjunan, Shri K. R. 

Ashok Siddharth, Shri 

Azad, Shri Ghulam Nabi 

Bachchan, Shrimati Jaya 

Bandyopadhyay, Shri D. 

Banerjee, Shri Ritabrata 

Batra, Shri Shadi Lal 

Biswal, Shri Ranjib 

Bora, Shri Ripun 

Budania, Shri Narendra 

Chavan, Shrimati Vandana 

Chhatrapati, Shri Sambhaji 

Chidambaram, Shri P. 

Chowdhury, Prof. Jogen 

Chowdhury, Shrimati Renuka 

Dalwai, Shri Husain 

Dasgupta, Shri Swapan 

Desai, Shri Anil 

Dudi, Shri Ram Narain 

Dullo, Shri Shamsher Singh 

Dungarpur, Shri Harshvardhan Singh 

Dwivedi, Shri Janardan 

Elangovan, Shri T. K. S. 

Fernandes, Shri Oscar 

Ganesan, Shri La. 

Ganguly, Shrimati Roopa 

Gehlot, Shri Thaawar Chand 

Gohel, Shri Chunibhai Kanjibhai 

Gokulakrishnan, Shri N. 

Gowda, Prof. M. V. Rajeev 

Hariprasad, Shri B. K. 

Hashmi, Shri Parvez 

Jain, Shri Meghraj 

Jaitley, Shri Arun 

Jatiya, Dr. Satyanarayan 

Javadekar, Shri Prakash 

Jha, Shri Prabhat 

Judev, Shri Ranvijay Singh 

Kalita, Shri Bhubaneswar 

Karan Singh, Dr. 

Kashyap, Shri Ram Kumar 

Khan, Shri Javed Ali 

Khan, Shri K. Rahman 

Khan, Shri Mohd. Ali

Kore, Dr. Prabhakar

Mahatme, Dr. Vikas

Mahra, Shri Mahendra Singh

Malik, Shri Shwait

Mandaviya, Shri Mansukh L.

Manhas, Shri Shamsher Singh

Mistry, Shri Madhusudan

Mukut Mithi, Shri

Muthukaruppan, Shri S.

Nadda, Shri Jagat Prakash

Nanda, Shri Kiranmay

Naqvi, Shri Mukhtar Abbas

Narayanan, Shri C. P.

Navaneethakrishnan, Shri A.

Nekkanti, Shri Bhaskar Rao

Ayes:129

Noes: Nil
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Netam, Shri Ram Vichar

Nishad, Shri Vishambhar Prasad

Panchariya, Shri Narayan Lal

Pandya, Shri Dilipbhai

Patil, Shri Basawaraj

Patil, Shrimati Rajani

Poddar, Shri Mahesh

Prabhu, Shri Suresh

Punia, Shri P. L.

Ragesh, Shri K. K.

Raja, Shri D.

Rajaram, Shri

Ramamurthy, Shri K. C.

Ramesh, Shri Jairam

Rangarajan, Shri T.K.

Rangasayee Ramakrishna, Shri

Rao, Dr. K.V.P. Ramachandra

Rapolu, Shri Ananda Bhaskar

Ravi, Shri Vayalar

Reddy, Dr. T. Subbarami

Reddy, Shri V. Vijayasai

Rupala, Shri Parshottam

Sable, Shri Amar Shankar

Sancheti, Shri Ajay

Sasikala Pushpa, Shrimati

Seetharama Lakshmi, Shrimati Thota

Selvaraj, Shri A. K.

Sen, Shri Tapan Kumar

Seth, Shri Sanjay

Shekhar, Shri Neeraj

Shukla, Shri Rajeev

Shukla, Shri Shiv Pratap

Sibal, Shri Kapil

Singh, Chaudhary Birender

Singh, Shri Digvijaya 

Singh, Shri Gopal Narayan 

Singh, Shri K. Bhabananda 

Singh, Dr. Manmohan 

Singh, Shri Veer 

Sinh, Dr. Sanjay 

Sinha, Shri R. K. 

Siva, Shri Tiruchi 

Somaprasad, Shri K. 

Soni, Shrimati Ambika 

Suresh Gopi, Shri 

Syiem, Shrimati Wansuk 

Tamta, Shri Pradeep 

Tendulkar, Shri Vinay Dinu 

Thakur, Shri Ram Nath 

Thakur, Shrimati Viplove 

Tirkey, Shri Dilip Kumar 

Tiwari, Shri Alok 

Tiwari, Shri Pramod 

Tlau, Shri Ronald Sapa 

Tundiya, Mahant Shambhuprasadji 

Vadodia, Shri Lal Sinh 

Vegad, Shri Shankarbhai N. 

Verma, Shrimati Chhaya 

Verma, Shri Ramkumar 

Verma, Shri Ravi Prakash 

Vijila Sathyananth, Shrimati 

Vora, Shri Motilal 

Yadav, Shri Bhupender 

Yadav, Prof. Ram Gopal

Yadav, Shri Sharad 

Yechury, Shri Sitaram 
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The motion was carried by a majority of the total membership of the House and by a 
majority of not less than two-thirds of the Members present and voting.

The question was put and the motion was adopted.

 MR. DEPUTY CHAIRMAN: We shall now take up clause by clause consideration 

of the Bill.

 The question is:

 That Clause 2 stands part of the Bill.

The House divided.

 Ayes: 129

 Noes: Nil

AYES - 129

Acharya, Shri Prasanna 

Agrawal, Shri Naresh 

Anand Sharma, Shri 

Antony, Shri A.K. 

Arjunan, Shri K. R. 

Ashok Siddharth, Shri 

Azad, Shri Ghulam Nabi 

Bachchan, Shrimati Jaya 

Bandyopadhyay, Shri D. 

Banerjee, Shri Ritabrata 

Batra, Shri Shadi Lal 

Biswal, Shri Ranjib 

Bora, Shri Ripun 

Budania, Shri Narendra 

Chavan, Shrimati Vandana 

Chhatrapati, Shri Sambhaji

Chidambaram, Shri P. 

Chowdhury, Prof. Jogen 

Chowdhury, Shrimati Renuka 

Dalwai, Shri Husain 

Dasgupta, Shri Swapan 

Desai, Shri Anil 

Dudi, Shri Ram Narain 

Dullo, Shri Shamsher Singh 

Dungarpur, Shri Harshvardhan Singh

Dwivedi, Shri Janardan 

Elangovan, Shri T. K. S. 

Fernandes, Shri Oscar 

Ganesan, Shri La. 

Ganguly, Shrimati Roopa 

Gehlot, Shri Thaawar Chand 

Gohel, Shri Chunibhai Kanjibhai 

Gokulakrishnan, Shri N. 

Gowda, Prof. M. V. Rajeev 

Hariprasad, Shri B. K. 

Hashmi, Shri Parvez 

Jain, Shri Meghraj 

Jaitley, Shri Arun 

Jatiya, Dr. Satyanarayan 

Javadekar, Shri Prakash 

Jha, Shri Prabhat 

Judev, Shri Ranvijay Singh 

Kalita, Shri Bhubaneswar 

Karan Singh, Dr. 

Kashyap, Shri Ram Kumar 

Ayes: 129

Noes: Nil
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Khan, Shri Javed Ali 

Khan, Shri K. Rahman 

Khan, Shri Mohd. Ali 

Kore, Dr. Prabhakar 

Mahatme, Dr. Vikas 

Mahra, Shri Mahendra Singh 

Malik, Shri Shwait 

Mandaviya, Shri Mansukh L. 

Manhas, Shri Shamsher Singh 

Mistry, Shri Madhusudan 

Mukut Mithi, Shri 

Muthukaruppan, Shri S. 

Nadda, Shri Jagat Prakash 

Nanda, Shri Kiranmay 

Naqvi, Shri Mukhtar Abbas 

Narayanan, Shri C. P. 

Navaneethakrishnan, Shri A. 

Nekkanti, Shri Bhaskar Rao 

Netam, Shri Ram Vichar 

Nishad, Shri Vishambhar Prasad 

Panchariya, Shri Narayan Lal 

Pandya, Shri Dilipbhai 

Patil, Shri Basawaraj 

Patil, Shrimati Rajani 

Poddar, Shri Mahesh 

Prabhu, Shri Suresh 

Punia, Shri P. L. 

Ragesh, Shri K. K. 

Raja, Shri D. 

Rajaram, Shri 

Ramamurthy, Shri K. C. 

Ramesh, Shri Jairam 

Rangarajan, Shri T.K. 

Rangasayee Ramakrishna, Shri 

Rao, Dr. K.V.P. Ramachandra 

Rapolu, Shri Ananda Bhaskar 

Ravi, Shri Vayalar 

Reddy, Dr. T. Subbarami 

Reddy, Shri V. Vijayasai 

Rupala, Shri Parshottam 

Sable, Shri Amar Shankar 

Sahasrabuddhe, Dr. Vinay P. 

Sancheti, Shri Ajay 

Sasikala Pushpa, Shrimati 

Seetharama Lakshmi, Shrimati Thota

Selvaraj, Shri A. K. 

Sen, Shri Tapan Kumar 

Seth, Shri Sanjay 

Shekhar, Shri Neeraj 

Shukla, Shri Rajeev 

Shukla, Shri Shiv Pratap

Sibal, Shri Kapil

Singh, Chaudhary Birender

Singh, Shri Digvijaya

Singh, Shri Gopal Narayan

Singh, Shri K. Bhabananda

Singh, Dr. Manmohan

Singh, Shri Veer

Sinh, Dr. Sanjay

Sinha, Shri R. K.

Siva, Shri Tiruchi

Somaprasad, Shri K.

Soni, Shrimati Ambika

Suresh Gopi, Shri

Syiem, Shrimati Wansuk

Tamta, Shri Pradeep
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Thakur, Shri Ram Nath

Thakur, Shrimati Viplove

Tirkey, Shri Dilip Kumar

Tiwari, Shri Alok

Tiwari, Shri Pramod

Tlau, Shri Ronald Sapa

Tundiya, Mahant Shambhuprasadji

Vadodia, Shri Lal Sinh

Vegad, Shri Shankarbhai N.

Verma, Shrimati Chhaya

Verma, Shri Ramkumar

Verma, Shri Ravi Prakash

Vijila Sathyananth, Shrimati

Vora, Shri Motilal

Yadav, Shri Bhupender

Yadav, Prof. Ram Gopal

Yadav, Shri Sharad

Yechury, Shri Sitaram

The motion was carried by a majority of the total membership of the House and by a 

majority of not less than two-thirds of the Members present and voting.

Clause 2 was added to the Bill.

Clause 3 - National Commission for Backward Clases

MR. DEPUTY CHAIRMAN: Now, let us proceed. In clause 3, there are 30 

Amendments — Amendment (Nos.1 to 5) by Dr. T. Subbarami Reddy; Amendment 

(Nos. 7 to 11) by Shri Ripun Bora; Amendment (Nos.12 to 19) by Shri Husain Dalwai; 

Amendments (Nos.22 to 24) by Shri B.K. Hariprasad; Amendment (Nos.26 to 30) by 

Shri Digvijaya Singh, Shri B.K. Hariprasad and Shri Husain Dalwai; and Amendment 

(No.33) by Shrimati Kanimozhi. Amendment (Nos. 34 to 36) by Shri T.K. Rangarajan 

and Shri CP. Narayanan. Now, I will take up these Amendments one by one. The 

first is Amendment (Nos. 1 to 5) by Dr. T. Subbarami Reddy. Are you moving the 

Amendments?

DR. T. SUBBARAMI REDDY: Before that, I would like to say that the Commission 

is called the National Commission for Backward Classes.

MR. DEPUTY CHAIRMAN: Are you moving the Amendments or not?

DR. T. SUBBARAMI REDDY: First, I would like to say about the Amendments. 

The Commission is called the National Commission for Backward Classes constituted 

under the National Commission for Backward Classes Act, 1993 on the orders of the 

Supreme Court. Hence, it will remain a statutory Commission. Now, hon. Minister, by 
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repealing this Act of 1993 and giving a Constitutional backing to this Commission, is 

making a distinction with the earlier Commission. I am proposing a National Constitutional 

Commission for Backward Classes.

MR. DEPUTY CHAIRMAN: You say whether you move it or not.

DR. T. SUBBARAMI REDDY: If the Minister agrees, I will not move.

MR. DEPUTY CHAIRMAN: If you say that, what will I do? That is conditional. 

Either you have to say that you move or you have to say that you don't move. If the 

Minister wants to react, I have no problem. Mr. Minister, do you want to say something?

Ǜ  ी थावर चन् द गहलोत: सर, मȅ  डा. टी. सुÅ बारामी रेƿ  ी साहब से िनवदेन करना चाहता हँू िंक 

संिवधान के Ģ  ावधान के अनुसार एससी आयोग का नाम राÍ टर्  ीय अनुसूिचत जाित आयोग और एसटी 

आयोग का नाम राÍ टर्  ीय अनुसूिचत जनजाित आयोग है और उसी के आधार मान करके इसका नाम 

राÍ टर्  ीय िपछड़ा वगर्  आयोग रखा गया है। इसमȂ  िकसी Ģ  कार की शंका-कुशंका की आवÌ यकता नहीं  है, 

इसिलए मȅ  संगर्  ह करता हँू िक  संवधैािनक Ģ  ावधानȗ  का सÇ मान करते हुए आप इसे वापस ले लȂ ।

MR. DEPUTY CHAIRMAN: So, Dr. Subbarami Reddy, you are not moving your 

Amendments.

DR. T. SUBBARAMI REDDY: I am not moving.

MR. DEPUTY CHAIRMAN: Okay, the Amendment is not moved. Now, Amendment 

(Nos.7 to 11) by Shri Ripun Bora. Are you moving the Amendments?

SHRI RIPUN BORA: Sir, I am satisfied with the reply of the Minister. So, I am not 

moving.

MR. DEPUTY CHAIRMAN: All right, amendments are not moved. Now, 

Amendment (Nos.12 to 19) by Shri Husain Dalwai. Are you moving the Amendments? 

....(Interruptions)...

SHRI HUSAIN DALWAI: I am not moving the Amendments.

MR. DEPUTY CHAIRMAN: All right, Amendments are not moved. Now, 

Amendment (Nos.22 to 24) by Shri B.K. Hariprasad. Are you moving the Amendments?

SHRI B.K. HARIPRASAD: Sir, I have jointly moved some Amendments with Shri 

Digvijaya Singh and Shri Husain Dalwai. But, I am not moving these Amendments.

MR. DEPUTY CHAIRMAN: Okay, he has not moved these Amendments.
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Now, Amendment (Nos. 26 to 30) by Shri Digvijaya Singh, Shri B.K. Hariprasad 

and Shri Husain Dalwai.

SHRI DIGVIJAYA SINGH: Sir, we are moving Amendment (Nos.27, 28, 29, 30). 

We are not moving Amendment No.26.

MR. DEPUTY CHAIRMAN: All right, Amendment No.26 not moved. I shall 

now put Amendment (Nos.27, 28, 29 and 30) moved by Shri Digvijaya Singh, Shri B.K. 

Hariprasad and Shri Husain Dalwai to vote.

SHRI DIGVIJAYA SINGH: Sir, I want to say something on the Amendments. It is 

my right.

MR. DEPUTY CHAIRMAN: Okay, I never refused you.

SHRI DIGVIJAYA SINGH: Sir, I am moving the Amendment No.27 to increase 

the number of members from three to five because OBCs constitute almost more than 

50 per cent of the population of this country. Therefore, the number of Members in this 

Commission should be, at least, five, and, at least, one of them should be a woman and one 

of them should be from minorities. This Amendment is needed, Sir. And, Sir, they should 

be from the OBC. Otherwise, in this Constitutional Amendment, there is no provision that 

all the Members should be from the OBC.

Therefore, I move that this Amendment that they should be from backward classes. 

Increase their number from three to five, and, one of them should be a woman, one of 

them should be from minority community.

So, I am moving Amendment no. 27.

MR. DEPUTY CHAIRMAN: So, you are moving Amendment nos. 27, 28, 29 and 

30.

SHRI DIGVIJAYA SINGH: Sir, Amendment no. 28 is to protect the rights of the 

States.

MR. DEPUTY CHAIRMAN: Are you moving that?

SHRI DIGVIJAYA SINGH: This is the Council of States. We have to protect the 

rights of the States. The State recommendations should be binding on the Government, 

[Mr. Deputy Chairman]
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and, if they do not want to go by that, there should be a clear cut written order as to why 

they are not agreeing.

MR. DEPUTY CHAIRMAN: So, you are moving that also.

SHRI DIGVIJAYA SINGH: Yes, Sir. I am moving.

MR. DEPUTY CHAIRMAN: What about Amendment no. 29?

SHRI DIGVIJAYA SINGH: Sir, let me say regarding Amendment no. 29. In the SC/

ST Commission, the provision is to participate and advise. That has not been kept in this 

because the argument is that they have incorporated the total SC/ST Commission into 

this. But, in this, they have not incorporated the words, "to advise or to participate..."

MR. DEPUTY CHAIRMAN: That means you are moving.

SHRI DIGVIJAYA SINGH: Yes. Sir, I am moving four Amendments. 

...(Interruptions)...

SHRI DIGVIJAYA SINGH (MADHYA PRADESH): Sir, I move:

27. That at page 2, line 5, for the words "three other Members", the words "five 

other Members belonging to Backward Classes of which one shall be a woman and one 

at least shall be from minority community" be substituted.

28.  That at page 2, after line 11, the following be inserted, namely:

  "(a) to examine the draft list of socially and educationally backward classes 

to be submitted to the President for public notification under article 342A(1) 

and tender such advice to the Central Government as it deems appropriate 

which shall ordinarily be binding on the Central Government;

  Provided that if the Central Government does not agree with the advice of the 

Commission, its shall record its reasons in writing and submit such reason 

along with the draft list to the President;

  (b) to examine and advise the Central Government on the requests of 

inclusion or exclusion from the list of socially and educationally backward 

classes for the purposes of enabling the Parliament to amend this list under 

article 342A(2) and to hear complaints of over-inclusion and under-inclusion 
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of any backward classes in such list and tender such advice to the Central 

Government as it deems appropriate which shall ordinarily be binding on the 

Central Government;

  Provided that if the Central Government does not agree with the advice of the 

Commission, its shall record its reasons in writing and place the same before 

both the Houses of Parliament."

 29. That at page 2, line 18, for the words "to advise on", the words "to participate 

and advise on the planning process for" be substituted.

 30. That at page 3, line 13, after the words "backward classes", the words "and the 

National Backward Classes Commission shall consult the State Government 

(or any State specific issues" be inserted.

MR. DEPUTY CHAIRMAN: So, Mr. Digvijaya Singh has moved Amendment nos. 

27, 28, 29 and 30th. Please sit down. Only Amendment no. 26, he has not moved. I 

hope Shri B.K. Hariprasad and Shri Husain Dalwai concur with that. Amendment Nos. 

27, 28, 29 and 30 are moved. I am going to put all these together to vote. I shall put the 

Amendments moved by Shri Digvijaya Singh to vote.

SHRI DIGVIJAYA SINGH: Sir, I want division.

SHRI K. RAHMAN KHAN (Karnataka): In any case, there has to be a division.

MR. DEPUTY CHAIRMAN: All right. Are you insisting? ...(Interruptions)... Do 

you want to say something?

Ǜ  ी थावर चन् द गहलोत: सर, मȅ  माननीय िदिग् वजय िंस ह जी,  माननीय बी.के. हिरĢ  साद जी 

और माननीय हुसैन दलवई साहब से िनवदेन करना चाहता हंू िक आप जो संशोधन लाए हȅ , इस 

सÇ बन् ध मȂ  मȅ ने पहले िवÎ तार से बताया है। मȅ  आपसे िनवदेन करना चाहंूगा िक जहाँ तक सदÎ यȗ  की 

संख् या का सवाल है और उसमȂ  एक मिहला सदÎ य के होने का Ģ  Ì न है, िनयम बनाते समय हम इस 

Ģ  कार की बात का ध् यान रखȂ गे। ...(Ë यवधान)... जहाँ तक राज् यपाल की राय का सवाल है, वह तो 

राज् य सरकार की राय ही होगी। इसिलए अगर व ेइसको Î वीकार कर लȂ  और अपने संशोधन वापस ले 

लȂ , तो कृपा होगी।

MR. DEPUTY CHAIRMAN: What I want to know is that on the basis of the 

assurance given by the Minister. ...(Interruptions)...

[Shri Digvijaya Singh ]
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SHRI DIGVIJAYA SINGH: No. They are jumla-politics people. We cannot be 

assured by them. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: No, the point is that I am not... ...(Interruptions)...

SHRI SITARAM YECHURY: Sir, please understand it procedurally. No assurance 

can be given after the voting has begun.

MR. DEPUTY CHAIRMAN: On an amendment, it is possible. ...(Interruptions)... 

On amendment, an assurance can be given.

SHRI SITARAM YECHURY: Sir, you have moved. He has asked for a Division. 

After that, an assurance does not happen. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: What I am saying is only that ...(Interruptions)... I did 

not say, 'division'. ...(Interruptions)... I did not say, 'division'.

SHRI SITARAM YECHURY: Sir, 'division' has been asked for. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: He asked for it. ...(Interruptions)... Yechury ji, 

please. ...(Interruptions)... Let us be clear. He asked for division. I did not announce 

division. I did not. In the meantime, because the Minister has a right to reply, he replied. 

...(Interruptions)... He gave an assurance. On the basis of that assurance, if the Members 

withdraw the amendment, I will not... ...(Interruptions)...

SHRI DIGVIJAYA SINGH: Division, Sir.

MR. DEPUTY CHAIRMAN: You want division. You are insisting on division. 

Okay. Then, I have no other option. I shall now put the Amendments (Nos.27 to 30) moved 

by Digvijaya Singh, Shri B.K. Hariprasad and Shri Husain Dalwai, to vote. Division.

The House divided.

MR. DEPUTY CHAIRMAN: I will explain. It is very simple. It is very clear. For 

the amendments, only a simple majority is required. So, the Amendments will be carried. 

After that, the clause will be an amended clause. For that amended Clause, all of you 

should vote together. Then only, the Bill can be passed. Otherwise, the Bill will collapse. 

I am explaining the position.

SHRI NARESH AGRAWAL: How will the Bill collapse?
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MR. DEPUTY CHAIRMAN: Because you are not getting two-thirds majority. See, 

for the amended clause, all of you should vote. That means, both sides should vote.

SHRI P. CHIDAMBARAM (Maharashtra): Sir, the House has carried the 

Amendments. Now, the Clause, as amended, has to be voted upon. The ruling side, The 

treasury Benches, must respect the decision of the House and carry the Clause as amended. 

The House has voted for the Amendments.

MR. DEPUTY CHAIRMAN: Yes, that is the only way. You are correct. The Chair 

is also to facilitate the matter. The Chair is also to see that the Bill is passed. So, the 

position I am explaining. ...(Interruptions)...

SHRI P. CHIDAMBARAM: Sir, I have one more thing to say.

MR. DEPUTY CHAIRMAN: You are fully correct. I agree. ...(Interruptions)...

SHRI P. CHIDAMBARAM: Sir, I have one more thing to say. It is true that the 

Government did not support the Amendments. But the Amendments are not something 

which destroy the Bill; the Amendments are something which strengthen the Bill, add to 

the Bill. So, let the Government accept the fact that the House has amended this Clause 

and support the Amendments.

MR. DEPUTY CHAIRMAN: In any case, I have to put it for vote because we have 

already started. ...(Interruptions)... The point is I have already started the process. So, I 

am on the process.

THE LEADER OF THE HOUSE (SHRI ARUN JAITLEY): Sir, the position is very 

clear. The Amendments have been approved by a simple majority.

MR. DEPUTY CHAIRMAN: Yes, that is enough.

SHRI ARUN JAITLEY: Now, the Chair is right that the provision, as amended, 

will have to be put to vote. Now, the provision, as amended, has to be then carried by, at 

least, two-thirds majority, for which the parties will have to change their position from 

the position which is otherwise indicated in the voting pattern. ...(Interruptions)... Now, 

in case, that doesn't happen, then this provision, this part of the Bill itself, will be a 

vacuum because neither of the two viewpoints is supported by two-thirds majority. Now, 

obviously, the Parliament can't create a vacuum, and, therefore, my request would be that 
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if it is possible, even during the course of the voting, to adjourn for a few minutes. We will 

try and work out some solution so that we won't. ...(Interruptions)... All right, if that is the 

insistence, if they want the OBC reservation to fail, let them do so. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Now, the position is. ...(Interruptions)...

SHRI KAPIL SIBAL (Uttar Pradesh): Sir, allow me to say something. 

...(Interruptions)...

MR. DEPUTY CHAIRMAN: I will allow. ...(Interruptions)... Yes, Mr. Kapil Sibal, 

what are you saying? ...(Interruptions)... I allowed Mr. Kapil Sibal. After that, I will allow 

you. ...(Interruptions)... Yes, Mr. Kapil Sibal, give a solution.

SHRI KAPIL SIBAL: The Amendment is for providing representatives of the OBCs 

in the entire Commission. How can the Government oppose that? Why are you opposing 

it? Do you not want a minority representation? Do you not want women's representation? 

...(Interruptions)...

SHRI ARUN JAITLEY: We have a separate Women's Commission; we have a 

separate Minorities Commission. ...(Interruptions)... Why are you integrating those 

provisions into this? ...(Interruptions)...

SHRI KAPIL SIBAL: Why are you opposing this? We don't understand that. 

...(Interruptions)...

SHRI ARUN JAITLEY: If you want to oppose this, oppose this. 

...(Interruptions)...

SHRI KAPIL SIBAL: No, you are opposing. ...(Interruptions)...

SHRI ARUN JAITLEY: You have a Women's Commission; you have a Minorities 

Commission. Why are you integrating those provisions into this? ...(Interruptions)... The 

Minister has said that it will be framed under the Rules, and in the Rules, we will make a 

provision. ...(Interruptions)...

Ǜ  ी नरेश अगर्  वाल: माननीय उपसभापित जी ...(Ë यवधान)...

SHRI SITARAM YECHURY: Mr. Deputy-Chairman, Sir, whatever be the charges 

that are being traded between the ruling benches and the principal Opposition, that is not 

the point, Sir.
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MR. DEPUTY CHAIRMAN: That is not the point.

SHRI SITARAM YECHURY: The voting has begun. Now, do not accuse saying that 

you don't want the OBC Reservation Bill; you want this and you don't want that. There is 

a technical issue. You know, there is a Constitutional Amendment. The first question that 

I will put and counter-charge them is, why are the Treasury Benches missing? Why have 

they not come? ...(Interruptions)...

MR. DEPUTY CHAIRMAN: No, that is a different issue. That is not an issue now. 

...(Interruptions)...

SHRI SITARAM YECHURY: Could they not be here? Yes, that is why. 

...(Interruptions)... Don't make such charges. Don't make such charges that they don't 

want this Bill or you want this Bill. The issue is on the merit of the amendment. The 

amendment's merit is that there should be one woman member, one minority member. 

Why is that being opposed? Why is that being opposed, I don't understand.

MR. DEPUTY CHAIRMAN: That is okay, now. ...(Interruptions)... I got your 

point. ...(Interruptions)...

SHRI SITARAM YECHURY: Sir, why are you opposing it? ...(Interruptions)...

Ǜ  ी गुलाम नबी आज़ाद: आपसे पहले मȅ  बोल देता हँू, उसके बाद आप बोिलएगा।

ऑनरेबल लीडर ऑफ द हाउस ने कहा िक आप िबल के िखलाफ हȅ , तो हम िबल के िखलाफ 

िबÊ कुल नहीं  हȅ । हम चाहते हȅ  िक इस िबल को िजतना मज़बूत िकया जाए, उतना कम है। लेिकन अब 

तो यह गवनर् मȂ ट का काम है, उसने ...(Ë यवधान)... सपोटर्  नहीं  िकया। हम उसमȂ  क् या करȂ ? इनको क् या 

Ģ  ॉÅ लम है िक एक मिहला को और ...(Ë यवधान)...

†Transliteration in Urdu script.
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MR. DEPUTY CHAIRMAN: Nareshji, any new point. ...(Interruptions)... Any 

solution? ...(Interruptions)... कोई सॉÊ यूशन है, तो बताइये। ...(Ë यवधान)...

Ǜ  ी नरेश अगर्  वाल: सर, मुझे दो बातȂ  कहनी हȅ । ...(Ë यवधान)...

Ǜ  ी अरु ण जेटली : सर, क् या मȅ  respond करू ँ? एक िमनट, आिर्ट  कल 338, SC/ST 

Commission, जो आप लाये थे, जो उसका formulation है, exactly वही formulation इसमȂ  है। 

...(Ë यवधान)... उसमȂ  भी, इसमȂ  भी ...(Ë यवधान)... इसमȂ  मिहला होगी, यह सब िनयमȗ  मȂ  है। It is all 

in the rules. It is not in the main Constitution. ...(Interruptions)... आिर्ट  कल 338 मȂ  वह नहीं  है। 

...(Ë यवधान)...

Ǜ  ी उपसभापित: इसमȂ  और िडÎ कशन की जरू रत नहीं  है। ...(Ë यवधान)...

Ģ  ो. राम गोपाल यादव: Ǜ  ीमाâ , यह बहुत ही महत् वपूणर्  संिवधान संशोधन िवधेयक है। अगर यह 

िवधेयक िगरता है, तो पूरे देश की backward community मȂ  बड़ी िनराशा होगी। मȅ  दोनȗ  बड़ी पािर्ट  यȗ  

से यह अनुरोध करता हँू िक इसको पािरत करवाने के िलए एकमत हȗ , चाहे इस सदन को कुछ देर के 

िलए Î थिगत करना पड़े, करȂ , लेिकन इसको पािरत करवाने की कोिशश करȂ ।

SHRI DIGVIJAYA SINGH: Sir, ...(Interruptions)...

MR. DEPUTY CHAIRMAN: No, no; I will allow you. ...(Interruptions)... No, it 

cannot be withdrawn; it is passed. ...(Interruptions)...

SHRI DIGVIJAYA SINGH: Please hear me out. ...(Interruptions)...

Ǜ  ी नरेश अगर्  वाल: िहन् दी मȂ  बोिलए।

Ǜ  ी िदिग् वजय िंस ह: माननीय उपसभापित महोदय, सदन के नेता जी ने कहा है िक  हम इस 

संवधैािनक िबल को पास नहीं  होने देना चाहते। माननीय उपसभापित महोदय, आिखर मेरे 

amendments क् या हȅ ? मेरे amendments हȅ  िक सारे सदÎ य OBC वाले होने चािहए, ये इस िबल को 

strengthen करते हȅ  या कमज़ोर करते हȅ ? दूसरे, मिहला होनी चािहए, यह उसको मज़ बूत करता है 

या उसको कमज़ोर करता है? ...(Ë यवधान)... बैकवडर्  मिहला। ...(Ë यवधान)... बैकवडर्  मुिÎ लम होना 

चािहए, यह उसको strengthen करता है या कमज़ोर करता है? ...(Ë यवधान)... तीसरा- राज् यȗ  का 

अिधकार। ...(Ë यवधान)... यह सदन Council of States है। इसिलए राज् यȗ  का अिधकार इसको 

strengthen करता है या कमज़ोर करता है? ...(Ë यवधान)...

MR. DEPUTY CHAIRMAN: No, let us not. ...(Interruptions)... No blame game. 

आप बैिठए। ...(Ë यवधान)...

SHRI DIGVIJAYA SINGH: Sir, I agree with the hon. Member that let the House be 

adjourned for about 10-15 minutes.
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MR. DEPUTY CHAIRMAN: No cross-talks or discussion on this. ...(Interruptions)... 

All of you sit down now. ...(Interruptions)... There is no scope for discussion. 

...(Interruptions)... Now please. ...(Interruptions)... Please. ...(Interruptions)...

SHRI DIGVIJAYA SINGH: I appeal to the Leader of the House to accept the 

Amendments and pass. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: I don't want a blame game now but I have to make 

one point very clear. No, please. ...(Interruptions)... There is nothing to discuss here. I 

will make the point very clear. Number one, the amendment is passed and you cannot go 

back on that. Number two, the Clause can be put only 'as amended', and, for that Clause, if 

it has to be part of the law, then it should get two-thirds majority. It means and I will put in 

plain words that all of you should vote together. Thirdly, there is no procedure or precedent 

of adjourning the House after starting a division. But, if the entire House agrees, I can 

adjourn for ten minutes. ...(Interruptions)... But, what is the use? ...(Interruptions)... I 

only said that if the entire House agrees, then why do you say that? ...(Interruptions)... Sit 

down. Even if we adjourn ten times, the only way is as I mentioned. ...(Interruptions)... 

Sit down. ...(Interruptions)... I am on my legs. ...(Interruptions)... Even if we adjourn and 

discuss, we cannot decide that the amendment is not passed. Can the Chair put the clause 

without bringing in the amendment? ...(Interruptions).. So, even if we adjourn, I don't 

see a solution unless you decide to stop it entirely or something like that. So, you have to 

consider it.

Ǜ  ी शरद यादव: सर, नेता, सदन ने जो बात कही है और इधर से जो बात कही गई है, उस 

पिरĢ  ेÑ   य मȂ  मȅ  यह कहंूगा िक दस िमनट के िलए हाउस को adjourn कीिजए तािक ये लोग िमल कर 

इसका कोई राÎ ता िनकाल सकȂ  । ...(Ë यवधान)...

MR. DEPUTY CHAIRMAN: I have no objection. ...(Interruptions)... मुझे हाउस 

adjourn करने मȂ  कोई objection नहीं  है। ...(Ë यवधान)...

Ǜ  ी शरद यादव: सर, मȅ  यह कहना चाहता हँू िक राम गोपाल यादव जी ने जो कहा है िक अगर 

ऐसा होगा, तो यह बहुत बुरा होगा। यिद आज यह िबल यहां पर िगर गया, तो यह बहुत खराब होगा, 

बहुत बुरा हाल होगा। ...(Ë यवधान)... इसिलए हाउस को दस िमनट के िलए adjourn करके आप लोग 

इसका कोई राÎ ता िनकािलए। ...(Ë यवधान)...

Ǜ  ी मुख् तार अÅ बास नक़वी: सर, देश के लोग इसके िलए बहुत िदनȗ  से इंतजार कर रहे हȅ । 

...(Ë यवधान)...
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MR. DEPUTY CHAIRMAN: The Chair has no objection in adjourning the House for 

ten or fifteen minutes. ...(Interruptions)... The Chair has no objection. ...(Interruptions)... 

Please listen. ...(Interruptions)... Let me make it clear. It is only because hon. LoP and 

hon. Leader of the House together demanded it even though there is no precedent. 

...(Interruptions)... I know that. ...(Interruptions)... I am doing that only for the sake of 

facilitating passage of this Bill. ...(Interruptions)... Yechuryji, I know what you said. 

...(Interruptions)... I agree that there is no precedent. ...(Interruptions)... However, both 

sides agree.

SHRI GHULAM NABI AZAD: Sir, the lobby should remain closed. 

...(Interruptions)...

MR. DEPUTY CHAIRMAN: Then, the House cannot be adjourned. 

...(Interruptions)...

SHRI GHULAM NABI AZAD: Sir, lobbies should remain closed. 

...(Interruptions)...

Ǜ  ी मुख् तार अÅ बास नक़वी: जब हाउस adjourn होगा, तब लॉबी खोलनी ही पड़ेगी। 

...(Ë यवधान)...

SHRI GHULAM NABI AZAD: This time of fifteen minutes is subject to the lobbies 

remaining closed. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Then House cannot be adjourned. 

...(Interruptions)...

Ǜ  ी मुख् तार अÅ बास नक़वी: सर, कुछ लोग ...(Ë यवधान)...

MR. DEPUTY CHAIRMAN: How can you adjourn without lobbies getting opened? 

...(Interruptions)...

SHRI GHULAM NABI AZAD: Let the lobbies remain closed. ...(Interruptions)...

Ǜ  ी राजीव शुक् ल (महाराÍ टर्  ): House adjourn होगा, तो लॉबी खोलनी ही पड़ेगी। 

...(Ë यवधान)...

MR. DEPUTY CHAIRMAN: Once the House is adjourned, you cannot keep the 

lobbies closed. ...(Interruptions)... How can you do that? ...(Interruptions)...

Ǜ  ी सीताराम येचुरी: सर, अगर हाउस adjourn करȂ गे, तो लॉबी खोलनी ही पड़ेगी। 

...(Ë यवधान)...
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SHRI GHULAM NABI AZAD: In that case, we will decide here only in ten 

minutes.

Ǜ  ी नरेश अगर्  वाल: माननीय उपसभापित जी, अगर आप हाउस adjourn करȂ गे, तो लॉबी 
खोलनी पड़ेगी। ...(Ë यवधान)...

SHRI GHULAM NABI AZAD: In that case, we will not have any discussion. We 

will decide here. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Okay. That's fine. ...(Interruptions)... That is the only 

way. If I adjourn the House, lobbies have to be opened. ...(Interruptions)... Therefore, I 

am suspending the debate for some time. You can discuss it now here.

The Proceedings of the House were suspended for ten minutes at 
nine minutes past seven of the clock.

The Proceedings of the House resumed at seventeen minutes 

past seven of the clock.

MR. DEPUTY CHAIRMAN: Hon. Members, I would like to know whether white 

smoke is there. ...(Interruptions)... White smoke? ...(Interruptions)... Please go back to 

your seats now. ...(Interruptions)... Lobbies are already closed. ...(Interruptions)... Please 

go back to your seats now. ...(Interruptions)... All of you, please resume your seats. 

...(Interruptions)... Please resume your seats. ...(Interruptions)... Yes, Parliamentary 

Affairs Minister, please tell me if there is any positive ... (Interruptions)... Where is he? 

...(Interruptions)...

SHRI JAIRAM RAMESH: Where is the Minister of Parliamentary Affairs? He is 

missing. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Lobbies are cleared. ...(Interruptions)... So, hon. LoP 

can tell if there is a white smoke. Have you arrived at something? ...(Interruptions)...

Ǜ  ी गुलाम नबी आज़ाद: सर, सदन के जो लीडसर्  हȅ , बीजेपी के जो लीडसर्  हȅ , मȅ  उनसे िरक् वÎे ट 

करू ं गा िक जो अमȂ डमȂ ट् स हमने दी हȅ , उन तीनȗ  अमȂ डमȂ ट् स को एक् सेÃ ट करȂ । ...(Interruptions)...

†Transliteration in Urdu script.
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MR. DEPUTY CHAIRMAN: That means the situation is still the same. 

...(Interruptions)...

SHRI ARUN JAITLEY: May I say something? ...(Interruptions)... After all, it 

is a Constitution Amendment which we are drafting, and which we are passing. In the 

year 2004, when we passed other amendments with regard to the creation of the SC 

Commission and the ST Commission, there was a particular formulation done in Article 

338 and Article 338A. The first essential ingredient was that even in SC Commission 

and the ST Commission, the membership of the Commission was not confined to one 

community. Because the legality of exclusion of others in the Constitution per se itself 

may be questioned. What was done subsequently, and these were rules which were framed 

in 2004, a provision was made in the rules. For instance, in the case of SC, the rules 

specifically said that chairperson shall be appointed from amongst eminent social political 

workers belonging to Scheduled Castes who inspires confidence among Scheduled 

Castes and their personalities. ...(Interruptions)... In respect of the Vice-Chairman and 

all other members, at least two will be Scheduled Castes. So, you did not exclude others. 

Similarly, at least, one will be a woman. This was incorporated in the rules. So, even if 

the Constitution Amendment, as originally proposed is passed, the pattern in Articles 

338 and 338A is identical. You create a bare structure of the Commission and in the 

Rules you provide it; and in both the rules, you did not exclude anybody else because 

there may be members who are not Scheduled Castes, who may espouse the cause of 

Scheduled Castes. This may help in social integration, and, therefore, this exclusion 

was not considered desirable any time between 2004 and till today. Now, you want the 

exclusion to be a part of the Constitution itself. Therefore, I would urge the Leader of the 

Opposition and his colleagues to seriously reconsider whether a Constitutional provision 

saying that everybody will be excluded should really be a part of the Constitution itself. 

...(Interruptions)...

SHRI SITARAM YECHURY: Sir, this is not a matter between the Leader of the 

Opposition and the Leader of the House. The whole House is at your command, the whole 

House went into the process of voting, we voted. Now, in retrospect, you may say right or 

wrong, but the vote has been taken, the die has been cast. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: You cannot undo it.

SHRI SITARAM YECHURY: I am not a very qualified or what you call a very 

famous advocate, but all that little I know is that once the amendment has been voted 
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upon, then the clause as amended has to be considered. Now can you, as the Chair, 

accept the argument of hon. Leader of the House and withdraw and annul this vote? 

...(Interruptions)...

MR. DEPUTY CHAIRMAN: It is not possible.

SHRI SITARAM YECHURY: If you cannot annul the vote, what are we discussing? 

...(Interruptions)... Please tell me what we are discussing. 

MR. DEPUTY CHAIRMAN: Mr. Yechury, I have already said  that. 

...(Interruptions)... I have already made the position clear. ...(Interruptions)... It is for me 

to listen to Members and allow them to discuss. That is a different matter. But I have made 

the position clear that the Amendment is already passed. Then, for the Chair, there is only 

one way, that is, to put the amended clause to vote. That is the way. Otherwise, the Chair 

is helpless. ...(Interruptions)...

SHRI SITARAM YECHURY: Sir, I may accept 100 per cent the logic of the hon. 

Leader of the House but now the time has gone. ...(Interruptions)... Water has passed. 

...(Interruptions)... This should have been done earlier. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Hon. Minister said that this can be incorporated in 

the rules. The Minister has said it. But even after that, this side said that they don't agree 

with that. ...(Interruptions)...

SHRI KAPIL SIBAL: Sir, there are two issues. ...(Interruptions)...

SHRI ARUN JAITLEY: Instead of going around the subject, and since my friend 

Sibalji has a strong view on this, I would say this. In no Constitution anywhere, it is said 

that membership of a body, which has the powers of a civil court, will only be confined 

to one particular caste and everybody else will be excluded. Will it ever stand the test of 

Constitutionality? ...(Interruptions)... You want to bring forward a provision which is 

going to be challenged tomorrow. ...(Interruptions)...

SHRI SITARAM YECHURY: As I said, I agree 100 per cent. But, what is the point? 

The horse has bolted. How do you do it? ...(Interruptions)... You tell us as a lawyer. How 

to do it? You tell me. ...(Interruptions)... How do you do it? ...(Interruptions)...

SHRI KAPIL SIBAL: Sir, I am afraid the Leader of the House has woken up a bit 

[Shri Sitaram Yechury]
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late for the reason that this amendment. ...(Interruptions)... He was aware of the fact that 

these amendments were being moved. They should have realized what the consequences 

of having these amendments passed much earlier. Now that the amendments have been 

passed. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Now, don't blame each other.

SHRI KAPIL SIBAL: Now that the amendments have been passed, the Leader of 

the House can't raise objections here because the rules now cannot be framed contrary to 

an amendment which already stands passed. There is no question of framing rules and 

withdrawing it because the amendments stand passed. Secondly, Sir, the essence of this 

Bill is that it takes away the power of the States for the purposes of giving advice.

MR. DEPUTY CHAIRMAN: Don't go into the merits now. ...(Interruptions)...

SHRI KAPIL SIBAL: The question now is that my learned friend should, at 

least, realize that he should accept the amendment because it empowers the body and it 

empowers the States. He should accept the amendment and the argument that my learned 

friend is raising that because the body will consist of the backward classes and, therefore, 

is unconstitutional, is completely bizarre.

SHRI MUKHTAR ABBAS NAQVI: Shri Bhupender Yadav was the Chairman of 

the Select Committee. He wants to say something. ...(Interruptions)...

Ǜ  ी भूपेन् दर्   यादव: सर, किपल िसÅ बल जी ने जो एक िवषय उठाया है, यह factually wrong है। 

...(Ë यवधान)...

SHRI KAPIL SIBAL: What objections can you have for women's representation? 

Sir, the third point is, he said in the SC/ST. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: What is the point in discussing this? 

...(Interruptions)...

Ǜ  ी भूपेन् दर्   यादव: सर, यह factually clear करना जरू री है। ...(Ë यवधान)... सर, इस िबल मȂ  

िकसी भी Ģ  कार से राज् यȗ  की कोई पॉवर नहीं  ली गई है। इसके साथ, जो Repealing and Amending 

Bill है, वह केवल सȂ टर्  ल ओबीसी िलÎ ट के िलए है, Î टेट के िलए नहीं  है। आप factually correct बात 

बोिलए। वह केवल सȂ टर्  ली ओबीसी है, Î टेट की पॉवर नहीं  ली गई है। यह factually clear है िक 

...(Ë यवधान)...

Ǜ  ी किपल िसÅ बल: सर, ...(Ë यवधान)... अब अमȂ डमȂ ट पास हो गया, अब तो वोट करना पड़ेगा। 

...(Ë यवधान)...
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SHRI BHUPENDER YADAV: This is the correct position. ...(Interruptions)... That 

is a separate thing, but as far as the State power is concerned, it is only confined to the 

Central List, not the State List. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: No further discussion, please. There is no point in 

going into the merits. ...(Interruptions)...

SHRI TIRUCHI SIVA: Sir, I want to say something. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Shri Tiruchi Siva, no point in going through the 

merits. ...(Interruptions)... The Minister wants to say something.

Ǜ  ी थावर चन् द गहलोत: सर, मȅ ने इस पर हुई चचार्   मȂ  भाग लेते हुए िवÎ तार से कहा है िक राज् यȗ  

के अिधकारȗ  का िकसी Ģ  कार से कोई हनन नहीं  िकया जाएगा। ...(Ë यवधान)... संघीय ढांचे का भी 

कोई हनन नहीं  हो रहा है। मȅ ने पहले यह Î पÍ ट कहा है। मȅ ने यह भी कहा है िक 1993 का जो अिधिनयम 

है, वह केवल केन् दर्   से संबंिधत रहा है और उसको िनिÌ चत करने की बात है। ...(Ë यवधान)... सर, मȅ  

एक दूसरी बात कहना चाहता हँू। ...(Ë यवधान)... सर, मȅ  एक और बात कहना चाहता हँू। 

...(Ë यवधान)... सर, एक बात और कहना चाहता हँू। ...(Ë यवधान)... हमने अभी जो आयोग गिठत 

िकए हȅ , उन सभी आयोगȗ  मȂ  मिहला सदÎ य को िनयुक् त िकया है। ऐसा हमने एससी आयोग मȂ  भी िकया 

है, सफाई कमर् चारी आयोग मȂ  भी िकया है और एसटी आयोग मȂ  भी िकया है। ...(Ë यवधान)...

Ǜ  ी िदिग् वजय िंस ह: सर ...(Ë यवधान)...

MR. DEPUTY CHAIRMAN: There is no point in discussing it. ...(Interruptions)...

SHRI SITARAM YECHURY: Sir, I want to say something. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: I have to proceed. ...(Interruptions)...

SHRI SITARAM YECHURY: Sir, there is no other way now, but to put the 

Clause as amended to vote. ...(Interruptions)... Listen to me, Sir. If there is a contention 

here, this is a Constitution (Amendment) Bill, as passed by the Lok Sabha, which has 

come to us. We are amending it here. It has to go back to the Lok Sabha. If there is any 

correction they want to do, they can do it there. There, they can mobilize their Members. 

...(Interruptions)... Not like here. Please mobilize your Members and do it there. So, let 

that be the procedure. ....(Interruptions)...

MR. DEPUTY CHAIRMAN: Now, please sit down. Shri Tiruchi Siva, there is 

nothing more. Only procedure is left. ...(Interruptions)... Do you have to say anything 

new? Do you have any new suggestion?
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SHRI TIRUCHI SIVA (Tamil Nadu): Yes, Sir.

MR. DEPUTY CHAIRMAN: What is that?

SHRI TIRUCHI SIVA: Sir, these Amendment Nos. 27 and 29 are very important. 

...(Interruptions)...

Ǜ  ी नरेश अगर्  वाल: सर, िफर से बहस शुरू  करा दीिजए। ...(Ë यवधान)...

SHRI TIRUCHI SIVA: Just listen to us also. Democracy lies in flexibility. Everyone 

is interested in getting the Bill passed. The Amendments, which are moved, are two very 

important Amendments -27 and 29.

MR. DEPUTY CHAIRMAN: That is accepted. Why are you saying this?

SHRI TIRUCHI SIVA: We request the Treasury Benches to be flexible.

MR. DEPUTY CHAIRMAN: That is up to them. Sit down. ...(Interruptions)...

SHRI TIRUCHI SIVA: While a majority of the House has passed the Amendments, 

why don't they yield? ...(Interruptions)...

MR. DEPUTY CHAIRMAN: You need not give homilies to them. Let me make the 

position very clear. Before suspending the House for a couple of minutes, I said, there 

is only one way for the Chair. The Amendment is passed, and, therefore, I can put only 

the amended Clause to vote. ...(Interruptions)... I also said that if that Clause has to be 

carried, all of you should vote together. Then only it will be carried. That is the position. 

Since the request came from both the sides, both from the Leader of the House and Leader 

of the Opposition, that they want time for negotiation, respecting their feelings and the 

feelings of all of you, and to find if there is a way out, I allowed this much of time. That 

is all. Now, I have seen, there is no precedence to stop a Bill after the division has started. 

So I cannot stop it also. I cannot stop it, especially, when the House is divided. If the 

House is unanimous, is one, in asking me to defer the Bill, then, at least, I could have 

...(Interruptions)... Why do you say all this? Listen, if the House was unanimous or is 

unanimous in asking me to defer the Bill, at least, I would have considered that. Now that 

position is also not there. So I am sorry, I have to proceed. That is the only way. I have 

to proceed.

SHRI ARUN JAITLEY: Sir, can I make a final appeal? Is my friend, the Leader of 

the Opposition and other colleagues willing to consider dropping the exclusivity Clause 

that everybody else is excluded, because that itself will render this unconstitutional and 

will never be possible? ...(Interruptions)...
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MR. DEPUTY CHAIRMAN: Okay; all right. Now, I will proceed. The result of the 

division regarding the Amendments is:

 Ayes: 75

 Noes: 54

AYES - 75

Acharya, Shri Prasanna 

Agrawal, Shri Naresh 

Anand Sharma, Shri 

Antony, Shri A.K. 

Ashok Siddharth, Shri 

Azad, Shri Ghulam Nabi 

Bachchan, Shrimati Jaya 

Bandyopadhyay, Shri D. 

Banerjee, Shri Ritabrata 

Batra, Shri Shadi Lal 

Biswal, Shri Ranjib 

Bora, Shri Ripun 

Budania, Shri Narendra 

Chavan, Shrimati Vandana 

Chidambaram, Shri P. 

Chowdhury, Prof. Jogen 

Chowdhury, Shrimati Renuka 

Dalwai, Shri Husain 

Dullo, Shri Shamsher Singh 

Dwivedi, Shri Janardan 

Elangovan, Shri T. K. S. 

Fernandes, Shri Oscar 

Gowda, Prof. M. V. Rajeev

Hariprasad, Shri B. K. 

Hashmi, Shri Parvez 

Kalita, Shri Bhubaneswar 

Karan Singh, Dr. 

Kashyap, Shri Ram Kumar 

Khan, Shri Javed Ali 

Khan, Shri K. Rahman 

Khan, Shri Mohd. Ali 

Mahra, Shri Mahendra Singh 

Mistry, Shri Madhusudan 

Mukut Mithi, Shri 

Nanda, Shri Kiranmay 

Narayanan, Shri C. P. 

Nekkanti, Shri Bhaskar Rao 

Nishad, Shri Vishambhar Prasad 

Patil, Shrimati Rajani 

Punia, Shri P. L. 

Ragesh, Shri K. K. 

Raja, Shri D. 

Rajaram, Shri 

Ramamurthy, Shri K. C. 

Ramesh, Shri Jairam

Rangarajan, Shri T. K. 

Rao, Dr. K.V. P. Ramachandra 

Rapolu, Shri Ananda Bhaskar 

Ravi, Shri Vayalar 

Reddy, Dr. T. Subbarami 

Sen, Shri Tapan Kumar 

Seth, Shri Sanjay 

Shekhar, Shri Neeraj 

Shukla, Shri Rajeev 

Sibal, Shri Kapil 

Singh, Shri Digvijaya 

Singh, Dr. Manmohan 

Singh, Shri Veer 

Sinh, Dr. Sanjay 

Siva, Shri Tiruchi 

Somaprasad, Shri K. 

Ayes: 75

Noes: 54
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Soni, Shrimati Ambika 

Syiem, Shrimati Wansuk 

Tamta, Shri Pradeep 

Thakur, Shrimati Viplove 

Tirkey, Shri Dilip Kumar 

Tiwari, Shri Alok 

Tiwari, Shri Pramod 

Tlau, Shri Ronald Sapa 

Verma, Shrimati Chhaya 

Verma, Shri Ravi Prakash 

Vora, Shri Motilal 

Yadav, Prof. Ram Gopal

Yadav, Shri Sharad

Yechury, Shri Sitaram

NOES - 54 

Arjunan, Shri K. R. 

Chhatrapati, Shri Sambhaji 

Dasgupta, Shri Swapan 

Desai, Shri Anil 

Dudi, Shri Ram Narain 

Dungarpur, Shri Harshvardhan Singh 

Ganesan, Shri La. 

Ganguly, Shrimati Roopa 

Gehlot, Shri Thaawar Chand

Gohel, Shri Chunibhai Kanjibhai 

Gokulakrishnan, Shri N. 

Jain, Shri Meghraj 

Jaitley, Shri Arun 

Jatiya, Dr. Satyanarayan 

Javadekar, Shri Prakash 

Jha, Shri Prabhat 

Judev, Shri Ranvijay Singh 

Kore, Dr. Prabhakar 

Mahatme, Dr. Vikas 

Malik, Shri Shwait 

Mandaviya, Shri Mansukh L. 

Manhas, Shri Shamsher Singh 

Muthukaruppan, Shri S. 

Nadda, Shri Jagat Prakash 

Naqvi, Shri Mukhtar Abbas 

Navaneethakrishnan, Shri A. 

Netam, Shri Ram Vichar 

Panchariya, Shri Narayan Lal

Pandya, Shri Dilipbhai 

Patil, Shri Basawaraj 

Poddar, Shri Mahesh 

Prabhu, Shri Suresh 

Rangasayee Ramakrishna, Shri 

Reddy, Shri V. Vijayasai 

Rupala, Shri Parshottam 

Sable, Shri Amar Shankar 

Sahasrabuddhe, Dr. Vinay P. 

Sancheti, Shri Ajay 

Sasikala Pushpa, Shrimati 

Seetharama Lakshmi, Shrimati Thota

Selvaraj, Shri A. K. 

Shukla, Shri Shiv Pratap 

Singh, Chaudhary Birender

Singh, Shri Gopal Narayan

Singh, Shri K. Bhabananda

Sinha, Shri R. K.

Suresh Gopi, Shri

Tendulkar, Shri Vinay D.

Tundiya, Mahant Shambhuprasadji

Vadodia, Shri Lal Sinh

Vegad, Shri Shankarbhai N.

Verma, Shri Ramkumar

Vijila Sathyananth, Shrimati

Yadav, Shri Bhupender
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The Amendment (Nos. 27, 28, 29 and 30) were adopted.

MR. DEPUTY CHAIRMAN: There is one Amendment (No. 33) by Shrimati 

Kanimozhi. She is not present; Amendment not moved.

There are three Amendment (Nos. 34 to 36) by Shri T.K. Rangarajan and Shri 

C.P. Narayanan. Are you moving the Amendments?

SHRI T. K. RANGARAJAN: Sir, I move:–

 34. That at page 2, line 3, for the words "National Commission for Backward 

Classes", the words", "National Commission for Socially and Educationally 

Backward Classes" be substituted.

35. That at page 2, for lines 8 and 9, the following be substituted, namely:

 (3) The Chairperson, Vice-Chairperson and other Members of the Commission 

shall be appointed by the President by warrant under his hand and seal;

 Provided that in the composition of the Commission, the Union Government shall 

ensure that expertise required for examining requests for inclusion and complaints 

of over-inclusion or under-inclusion as well as expertise required to advise on the 

socio-economic development of the socially and educationally backward classes and 

of every category of these classes and evaluate the progress of their development is 

created and the Chairperson, Vice-Chairperson and other Members shall be selected 

accordingly;

 Provided further that at least one of the Members shall be from extremely backward 

classes of the socially and educationally backward classes, such as Nomadic, 

Vimuktajati and mendicant communities and castes or communities which have 

been traditionally linked with safai or scavenging occupation; at least two Members 

shall be from the most backward classes of the socially and educationally backward 

classes, such as artisan and artisanal castes and service- providing castes and at least 

one of the Members shall be a Woman.

 (4) In order to facilitate selection of Chairperson and other Members who 

will be able to command the confidence of socially and educationally backward 

classes, every appointment under clause (3) shall be made after obtaining the 

recommendations of the Committee consisting of the,–
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(a) Prime Minister - Chairperson

(b) Union Minister, Ministry of Social Justice and  - Member

 Empowerment 

(c) Leader of the Opposition or Leader of the largest  - Member

 opposition party in the House of the People 

(d) Two eminent persons of repute with wide experience  - Members

 of and expertise regarding socially and educationally 

 backward   classes,    their  identification    and  their 

 socio- economic  development to be nominated by the 

 Prime Minister in consultation with the Leader of the 

 Opposition or Leader of the largest opposition party in 

 the House of People 

36. That at page 2, after line 11, the following be inserted, namely:

 "(a) to examine the draft list of socially and educationally backward classes 

after completion of consultation with the Governors of the States and before the 

submission of the draft list to the President for specification under article 342A(1) 

and the advice of the Commission regarding the inclusion or otherwise of any class 

in draft list of socially and educationally backward classes shall ordinarily be binding 

on the Union Government in finalizing the list submission to the President;

 Provided that in case the Union Government disagrees with the Commission's 

advice, the grounds for such disagreement shall be placed before the President.

 (b) to examine requests for inclusion of any class of citizens as a socially and 

educationally backward classes in the list of socially and educationally backward 

classes under article 342A(2) and hear complaints of over- inclusion or under-

inclusion of any class in such list and tender such advice to the Union Government 

as to the inclusion or otherwise of any class to which the request or complaint 

relates, on the basis of its findings regarding whether such class fulfils the criteria 

of social and educational backwardness and inadequate representation or not and 

the advice of the Commission in this regard shall ordinarily be binding upon the 

Union Government and any proposal by Union Government for any inclusion in or 

exclusion from the list of Socially and Educationally Backward Classes under article 
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342(A)(2) shall ordinarily be in accordance with the advice of the Commission, 

and copies of the findings and advice of the commission shall be furnished to the 

Parliament along with the Bill;

 Provided that in case of disagreement with the Commission's advice, the grounds 

for such disagreement shall be spelt out by the Union Government in writing and 

laid before both the Houses of Parliament along with copies of the findings and 

advice of the Commission while proposing the law under article 342A(2).

 (c) to advise the Union Government on periodic revision of the list of socially 

and educationally backward classes, and the periodic revision of the list of socially 

and educationally backward classes shall, at any time, and shall, at the expiration of 

ten years from the coming into force of this Act and every succeeding period of ten 

years thereafter, be undertaken with a view to excluding from such list those classes 

which have ceased to be socially and educationally backward or for including in 

such list any class found to be socially and educationally backward but missed 

earlier, and while undertaking any such revision and preparing a Bill incorporating 

such revision, the Union Government shall consult the Commission, and the advice 

of the Commission for inclusion or exclusion while undertaking periodic revision of 

the list shall ordinarily be binding on the Union Government and any proposal by the 

Union Government following the periodic revision shall ordinarily be in accordance 

with the advice of the Commission, and copies of the findings and advice of the 

Commission shall be furnished to Parliament along with the proposed legislation;

 Provided that in case of disagreement with the Commission's advice, the grounds 

for such disagreement shall be spelt out by the Union Government in writing and 

laid before both the Houses of Parliament along with copies of the findings and 

advice of the Commission while moving the proposed legislation.

SHRI SITARAM YECHURY: What is the amendment? Please explain.

SHRI T.K. RANGARAJAN: Sir, Clause 34 is, for the words "National 

Commission for Backward Classes" there should be "National Commission for Socially 

and Educationally Backward Classes." That must be there. The Clause 35 is that the 

Chairperson, Vice-Chairperson and other Members of the Commission shall be appointed 

[Shri T.K. Rangarajan]
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by the President by warrant under his hand and seal. I have suggested that in order to 

facilitate the selection of Chairperson and other Members who will be able to command 

the confidence of socially and educationally backward class; Prime Minister, Union 

Minister ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Okay; it is clear.

SHRI T.K. RANGARAJAN: I have given the list. Clause 36, is about 342A(1), 

'Advice of the Commission regarding the inclusion; provided in the case of disagreement. 

...(Interruptions)... everything should come to the Parliament.

MR. DEPUTY CHAIRMAN: Okay; that is clear.

SHRI T.K. RANGARAJAN: Because Parliament is supreme. That is my point. 

...(Interruptions)...

MR. DEPUTY CHAIRMAN: Okay; it is fine. Now, I shall put the Amendments 

Nos. 34 to 36 moved by Shri T.K. Rangarajan to vote.

SHRI T.K. RANGARAJAN: Sir, I have asked for Division. Sir, from the beginning, 

I have asked for Division.

MR. DEPUTY CHAIRMAN: You asked for Division and you explained it. But 

when I said it again, I thought you did not press for it.

SHRI T.K. RANGARAJAN: No, Sir. I had said it.

MR. DEPUTY CHAIRMAN: Are you pressing for Division?

SHRI T.K. RANGARAJAN: Yes, Sir.

MR. DEPUTY CHAIRMAN: Now, I shall put Amendments (Nos.34 to 36) by Shri 

T.K. Rangarajan to vote.

The House divided.

Subject to correction:

Ayes : 13

Noes : 110
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Bandyopadhyay, Shri D.

Banerjee, Shri Ritabrata

Bora, Shri Ripun

Elangovan, Shri T. K. S.

Narayanan, Shri C. P.

Ragesh, Shri K. K.

Raja, Shri D.

Ramamurthy, Shri K. C.

Rangarajan, Shri T.K.

Sen, Shri Tapan Kumar

Siva, Shri Tiruchi

Somaprasad, Shri K.

Yechury, Shri Sitaram

NOES - 110

Acharya, Shri Prasanna

Agrawal, Shri Naresh

Anand Sharma, Shri

Antony, Shri A.K.

Arjunan, Shri K. R.

Ashok Siddharth, Shri

Azad, Shri Ghulam Nabi

Bachchan, Shrimati Jaya

Batra, Shri Shadi Lal

Biswal, Shri Ranjib

Budania, Shri Narendra

Chavan, Shrimati Vandana

Chhatrapati, Shri Sambhaji

Chidambaram, Shri P.

Chowdhury, Shrimati Renuka

Dasgupta, Shri Swapan

Desai, Shri Anil

Dudi, Shri Ram Narain

Dullo, Shri Shamsher Singh

Dungarpur, Shri Harshvardhan Singh

Dwivedi, Shri Janardan

Fernandes, Shri Oscar

Ganesan, Shri La.

Ganguly, Shrimati Roopa

Gehlot, Shri Thaawar Chand

Gohel, Shri Chunibhai Kanjibhai

Gokulakrishnan, Shri N.

Gowda, Prof. M. V. Rajeev

Hariprasad, Shri B. K.

Hashmi, Shri Parvez

Jain, Shri Meghraj

Jaitley, Shri Arun

Jatiya, Dr. Satyanarayan

Javadekar, Shri Prakash

Jha, Shri Prabhat

Judev, Shri Ranvijay Singh

Kalita, Shri Bhubaneswar

Karan Singh, Dr.

Kashyap, Shri Ram Kumar

Khan, Shri Javed Ali

Khan, Shri K. Rahman

Khan, Shri Mohd. Ali

Kore, Dr. Prabhakar

Mahatme, Dr. Vikas

Mahra, Shri Mahendra Singh

Malik, Shri Shwait

Mandaviya, Shri Mansukh L.

Manhas, Shri Shamsher Singh

Mistry, Shri Madhusudan

Mukut Mithi, Shri

Nadda, Shri Jagat Prakash

AYES - 13
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Nanda, Shri Kiranmay

Naqvi, Shri Mukhtar Abbas

Navaneethakrishnan, Shri A.

Nekkanti, Shri Bhaskar Rao

Netam, Shri Ram Vichar

Nishad, Shri Vishambhar Prasad

Panchariya, Shri Narayan Lal

Pandya, Shri Dilipbhai

Patil, Shri Basawaraj

Patil, Shrimati Rajani

Poddar, Shri Mahesh

Prabhu, Shri Suresh

Punia, Shri P. L.

Rajaram, Shri

Ramesh, Shri Jairam

Rangasavee Ramakrishna, Shri

Rao, Dr. K.V.P. Ramachandra 

Rapolu, Shri Ananda Bhaskar 

Ravi, Shri Vayalar 

Reddy, Dr. T. Subbarami 

Reddy, Shri V. Vijayasai 

Rupala, Shri Parshottam 

Sable, Shri Amar Shankar 

Sahasrabuddhe, Dr. Vinay P. 

Sancheti, Shri Ajay 

Sasikala Pushpa, Shrimati 

Seetharama Lakshmi, Shrimati Thota 

Selvaraj, Shri A. K. 

Seth, Shri Sanjay 

Shekhar, Shri Neeraj 

Shukla, Shri Rajeev 

Shukla, Shri Shiv Pratap 

Singh, Chaudhary Birender 

Singh, Shri Gopal Narayan 

Singh, Shri K. Bhabananda 

Singh, Dr. Manmohan 

Singh, Shri Veer 

Sinh, Dr. Sanjay 

Sinha, Shri R. K. 

Soni, Shrimati Ambika 

Suresh Gopi, Shri 

Syiem, Shrimati Wansuk 

Tamta, Shri Pradeep 

Tendulkar, Shri Vinay Dinu 

Tirkey, Shri Dilip Kumar 

Tiwari, Shri Alok 

Tiwari, Shri Pramod 

Tlau, Shri Ronald Sapa 

Tundiya, Mahant Shambhuprasadji 

Vadodia, Shri Lal Sinh 

Vegad, Shri Shankarbhai N. 

Verma, Shrimati Chhaya 

Verma, Shri Ramkumar 

Verma, Shri Ravi Prakash 

Vijila Sathyananth, Shrimati 

Vora, Shri Motilal 

Yadav, Shri Bhupender 

Yadav, Prof. Ram Gopal 

Yadav, Shri Sharad 
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The Amendment (Nos. 34 to 36) were negatived.

 MR. DEPUTY CHAIRMAN: I shall now put Clause 3, as amended, to vote.

  The question is:

That Clause 3, as amended, stands part of the Bill.

The House divided.

 MR. DEPUTY CHAIRMAN: Okay. Now, result of the division on Clause 3 is:

 Ayes: 74

 Noes: 54

AYES - 74

Acharya, Shri Prasanna 

Agrawal, Shri Naresh 

Anand Sharma, Shri 

Antony, Shri A.K. 

Ashok Siddharth, Shri 

Azad, Shri Ghulam Nabi 

Bachchan, Shrimati Jaya 

Bandyopadhyay, Shri D. 

Banerjee, Shri Ritabrata 

Batra, Shri Shadi Lal

Biswal, Shri Ranjib 

Bora, Shri Ripun 

Budania, Shri Narendra 

Chavan, Shrimati Vandana 

Chidambaram, Shri P. 

Chowdhury, Shrimati Renuka 

Dalwai, Shri Husain 

Dullo, Shri Shamsher Singh 

Dwivedi, Shri Janardan 

Elangovan, Shri T. K. S. 

Fernandes, Shri Oscar 

Gowda, Prof. M. V. Rajeev 

Hariprasad, Shri B. K. 

Hashmi, Shri Parvez 

Kalita, Shri Bhubaneswar 

Karan Singh, Dr. 

Kashyap, Shri Ram Kumar 

Khan, Shri Javed Ali 

Khan, Shri K. Rahman

Khan, Shri Mohd. Ali 

Mahra, Shri Mahendra Singh 

Mistry, Shri Madhusudan 

Mukut Mithi, Shri 

Nanda, Shri Kiranmay 

Narayanan, Shri C. P. 

Nekkanti, Shri Bhaskar Rao 

Nishad, Shri Vishambhar Prasad 

Patil, Shrimati Rajani 

Punia, Shri P. L. 

Ragesh, Shri K. K. 

Raja, Shri D.

Rajaram, Shri 

Ramamurthy, Shri K. C. 

Ramesh, Shri Jairam 

Rangarajan, Shri T.K. 

Rao, Dr. K.V.P. Ramachandra 

Rapolu, Shri Ananda Bhaskar 

Ayes: 74

Noes: 54
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Ravi, Shri Vayalar 

Reddy, Dr. T. Subbarami 

Sen, Shri Tapan Kumar 

Seth, Shri Sanjay

Shekhar, Shri Neeraj 

Shukla, Shri Rajeev 

Singh, Shri Digvijaya 

Singh, Dr. Manmohan 

Singh, Shri Veer 

Sinh, Dr. Sanjay 

Siva, Shri Tiruchi 

Somaprasad, Shri K. 

Soni, Shrimati Ambika 

Syiem, Shrimati Wansuk 

Tamta, Shri Pradeep 

Thakur, Shri Ram Nath 

Thakur, Shrimati Viplove 

Tirkey, Shri Dilip Kumar 

Tiwari, Shri Alok 

Tiwari, Shri Pramod 

Tlau, Shri Ronald Sapa 

Verma, Shrimati Chhaya 

Verma, Shri Ravi Prakash 

Vora, Shri Motilal 

Yadav, Prof. Ram Gopal 

Yadav, Shri Sharad 

Yechury, Shri Sitaram

NOES - 54 

Arjunan, Shri K. R. 

Chhatrapati, Shri Sambhaji 

Dasgupta, Shri Swapan 

Desai, Shri Anil 

Dudi, Shri Ram Narain 

Dungarpur, Shri Harshvardhan Singh

Ganesan, Shri La. 

Ganguly, Shrimati Roopa 

Gehlot, Shri Thaawar Chand 

Gohel, Shri Chunibhai Kanjibhai 

Gokulakrishnan, Shri N. 

Jain, Shri Meghraj 

Jaitley, Shri Arun 

Jatiya, Dr. Satyanarayan 

Javadekar, Shri Prakash 

Jha, Shri Prabhat 

Judev, Shri Ranvijay Singh 

Kore, Dr. Prabhakar 

Mahatme, Dr. Vikas 

Malik, Shri Shwait 

Mandaviya, Shri Mansukh L.

Manhas, Shri Shamsher Singh 

Muthukaruppan, Shri S. 

Nadda, Shri Jagat Prakash 

Naqvi, Shri Mukhtar Abbas 

Navaneethakrishnan, Shri A. 

Netam, Shri Ram Vichar 

Panchariya, Shri Narayan Lal

Pandya, Shri Dilipbhai 

Patil, Shri Basawaraj 

Poddar, Shri Mahesh 

Prabhu, Shri Suresh 

Rangasayee Ramakrishna, Shri 

Reddy, Shri V. Vijayasai 

Rupala, Shri Parshottam 

Sable, Shri Amar Shankar 

Sahasrabuddhe, Dr. Vinay P. 

Sancheti, Shri Ajay
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Sasikala Pushpa, Shrimati 

Seetharama Lakshmi, Shrimati Thota 

Selvaraj, Shri A. K. 

Shukla, Shri Shiv Pratap

Singh, Chaudhary Birender

Singh, Shri Gopal Narayan

Singh, Shri K. Bhabananda

Sinha, Shri R. K.

Suresh Gopi, Shri

Tendulkar, Shri Vinay Dinu

Tundiya, Mahant Shambhuprasadji

Vadodia, Shri Lal Sinh

Vegad, Shri Shankarbhai N.

Verma, Shri Ramkumar

Vijila Sathyananth, Shrimati

Yadav, Shri Bhupender

The motion was not carried by a majority of the total membership of the House and by 

a majority of not less than two-thirds of the Members present and voting.

MR. DEPUTY CHAIRMAN: In view of this position, Clause 3 is gone. 

...(Interruptions)... Now, I have to proceed. ...(Interruptions)... Listen to me. As far as the 

Chair is concerned, only one Clause is not adopted. You understand that. But, the Chair 

is not bothered about not going to the context. So, I have to proceed with this. If the Bill 

is, in effect, nullified or not, that is up to the Government and the Opposition to sort out. 

But, the Chair has to proceed. ...(Interruptions)... Now, listen to me.

Ǜ  ी मुख् तार अÅ बास नक़वी: आज िजस तरह से आप इसका िवरोध कर रहे हȅ , यह सही नहीं  है। 

...(Ë यवधान)... दशकȗ  से ओबीसी समाज की तरफ से इसकी मांग हो रही थी। ...(Ë यवधान)...

MR. DEPUTY CHAIRMAN: No, no, please. ...(Interruptions)...

Ǜ  ी मुख् तार अÅ बास नक़वी: आज िजस तरह की यह ख़ता हो रही है, उसकी सज़ा बहुत लÇ बे 

समय तक िमलेगी, आप यह समझ लीिजए। ...(Ë यवधान)...

Ǜ  ी िदिग् वजय िंस ह: आप लोग िपछड़ा वगर्  की मिहलाओं के िखलाफ हȅ । ...(Ë यवधान)...

Ǜ  ी मुख् तार अÅ बास नक़वी: यह बहुत गलत हो रहा है। ...(Ë यवधान)... िपछड़ा समाज न जाने 

िकतने िदनȗ  से इसकी मांग करता आ रहा है। ...(Ë यवधान)... यह मांग आज की नहीं  है। 

...(Ë यवधान)... आप िपछड़े समाज की दशकȗ  पुरानी मांग को, उनके संवधैािनक अिधकार को रोक 

रहे हȅ । ...(Ë यवधान)... इन लÇ हȗ  की ख़ता की सज़ा आपको सिदयȗ  तक िमलेगी। ...(Ë यवधान)... इन 

लÇ हȗ  की ख़ता के िलए आपको सिदयȗ  तक सज़ा िमलेगी, यह जान लीिजए। ...(Ë यवधान)...

Ǜ  ी िदिग् वजय िंस ह: आप िपछड़ा वगर्  की मिहलाओं के पक्ष   मȂ  नहीं  हȅ । ...(Ë यवधान)...

Ǜ  ी मुख् तार अÅ बास  नक़वी: यह िपछड़े समाज के साथ unfair हो रहा है। ...(Ë यवधान)... 
िपछड़ा वगर्  िकतने वषș    से इसकी मांग करता आ रहा था। ...(Ë यवधान)... दशकȗ  से िपछड़ा समाज 
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इसकी मांग कर रहा था। ...(Ë यवधान)... आप ऐसा संशोधन चाहते हȅ , िजससे यह कोटर्  मȂ  जाकर रु क 

जाए। ...(Ë यवधान)...

MR. DEPUTY CHAIRMAN: Now, please sit down. ...(Interruptions)... Please sit 

down. ...(Interruptions)...

Ǜ  ी मुख् तार अÅ बास नक़वी: आप ऐसा संशोधन कर रहे हȅ , जो कोटर्  मȂ  जाकर िटकेगा नहीं , कोटर्  

मȂ  जाकर रु क जाएगा। ...(Ë यवधान)... आपकी यही मंशा है। ...(Ë यवधान)...

MR. DEPUTY CHAIRMAN: Now please sit down. ...(Interruptions)... I will 

proceed. Please sit down. ...(Interruptions)...

Ǜ  ी गुलाम नबी आज़ाद: सर, अगर यह पाटर्  कानून का िहÎ सा नहीं  है, तो इसके िलए सरकार 

responsible है, अपोिज़शन इसके िलए responsible नहीं  है। ...(Ë यवधान)... इनकी वजह से ही ऐसा 

हुआ है। ...(Ë यवधान)... यह सब इनकी वजह से हुआ है। ...(Ë यवधान)...

MR. DEPUTY CHAIRMAN: Please sit down. ...(Interruptions)... The Chair is not 

concerned. ...(Interruptions)... Please sit down. ...(Interruptions)...

Ǜ  ी गुलाम नबी आज़ाद: िडÃ टी चेयरमैन सर, सरकार खुद अपने आप इस िबल को कमज़ोर कर 

रही है। ...(Ë यवधान)... हम लोग बहनȗ  की पोिज़शन को Î टर्  ाँग बनाना चाहते हȅ , लेिकन सरकार 

उनको कमज़ोर बनाना चाहती है। ...(Ë यवधान)...

Ǜ  ी मुख् तार अÅ बास नक़वी: िडÃ टी चेयरमैन सर, यह सुिनयोिजत  षǹ  ंतर्   है। ...(Ë यवधान)... 
यह सोची-समझी सािज़श है।

MR. DEPUTY CHAIRMAN: Please sit down. ...(Interruptions)...

†Transliteration in Urdu script.
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Ǜ  ी मुख् तार अÅ बास नक़वी: सर, सिदयȗ  से OBC और िपछड़ा समाज की यह मांग रही है। 

...(Ë यवधान)... सर, यह बहुत सुिनयोिजत सािज़श है। ...(Ë यवधान)... इस काम को ये खुद भी नहीं  

कर पाए और दूसरȗ  को भी नहीं  करने देना चाहते हȅ । ...(Ë यवधान)...

Ǜ  ी गुलाम नबी आज़ाद: अपोिज़शन चाहती है िक Backward Commission िजतना मजबूत हो 

सके, उसे उतनी ताकत देनी चािहए। ...(Ë यवधान)... सरकार अपने आप Backward Commission 

को कमज़ोर करना चाहती है। ...(Ë यवधान)...

MR. DEPUTY CHAIRMAN: Now, please sit down. ...(Interruptions)... All of you 

sit down. ...(Interruptions)..

Ǜ  ी मुख् तार अÅ बास नक़वी: िपछड़ा समाज बरसȗ  से इसकी मांग करता आ रहा है। 

...(Ë यवधान)...

MR. DEPUTY CHAIRMAN: All of you sit down. ...(Interruptions)... Please sit 

down. ...(Interruptions)... Nothing will go on record. ...(Interruptions)...

Ghulam Nabiji, please sit down. ...(Interruptions)... Hon. Members, please sit down. 

I have to proceed. ...(Interruptions)... All of you go back to your seats. ...(Interruptions)... 
Hon'ble Members, I have to proceed... (Interruptions)... Hon'ble Members, please sit 

down. ...(Interruptions)... Treasury Benches, please take your seats. Please go back. 

Treasury Benches, all of you take your seats. ...(Interruptions)... Hon. Members, as far 

as the Chair is concerned, one Clause has fallen or collapsed. That is all, I will have to 

proceed. Because of that, I cannot stop. Maybe, there is some effect in that. That is for 

you to consider what the effect is and find a solution of that. But, for the Chair, I have to 

proceed. That is the position. ...(Interruptions)...

SHRI SITARAM YECHURY: I am on a point of order.

MR. DEPUTY CHAIRMAN: What is your point of order?

SHRI SITARAM YECHURY: Sir, we are considering a Constitution (Amendment) 

Bill that has been sent to us by the Lok Sabha. They have passed it and sent it to this 

House. One of the Clauses our House has disapproved.

†Transliteration in Urdu script.
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MR. DEPUTY CHAIRMAN: They will take it to the Lok Sabha. Why do you 

worry?

SHRI SITARAM YECHURY: Please bear with me. The Amendment Bill, as passed 

by the Lok Sabha, has not been approved as far as Clause 3 is concerned.

MR. DEPUTY CHAIRMAN: Only a particular Clause.

SHRI SITARAM YECHURY: Even if you approve the rest, it is redundant because 

it has to go back.

MR. DEPUTY CHAIRMAN: They have to go back.

SHRI SITARAM YECHURY: So, why are you going through this exercise?

MR. DEPUTY CHAIRMAN: Under what Rule, I will stop here? You show me a 

Rule. No, no; okay.

Ǜ  ी मुख् तार अÅ बास नक़वी: माननीय उपसभापित, मȅ  िनवदेन करना चाहता हंू िक इनकी पाटीर्   ने 

इसे लोक सभा मȂ  सपोटर्  िकया था और उनकी पाटीर्   ने भी इसे लोक सभा मȂ  सपोटर्  िकया था। 

...(Ë यवधान)... अब इन् हȗ ने अपना Î टȂ ड एकदम बदल िदया है। ...(Ë यवधान)...

MR. DEPUTY CHAIRMAN: Naqvi ji, please. ...(Interruptions)... Sit down. 

...(Interruptions)... Mr. Yechury or any hon. Member, there are learned advocates here — 

I am not an advocate — show me one Clause in the Constitution or in the rule book which 

says that if one Clause of a Bill is dropped or rejected or collapsed, the Bill should be 

stopped then and there. Is any Clause there? There is nothing in the Rules; there is nothing 

in the Constitution. So, what I have to do? I have to proceed. I have to go by the rule.

SHRI SITARAM YECHURY: No, no, Sir. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: That is a different matter.

SHRI SITARAM YECHURY: After all the Clauses are over, you finally put the Bill 

to vote. So, what Bill will you put to vote?

MR. DEPUTY CHAIRMAN: I will put to vote the amended Bill.

SHRI SITARAM YECHURY: Without Clause 3.

MR. DEPUTY CHAIRMAN: Yes; I will say, "the Bill, without Clause 3". Yes. That 

is what I can do. Otherwise, you enlighten me by a rule what I should do. I have to go 
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like that only. So, now I am going to Clause 4. In Clause 4, there are eight Amendments. 

Amendment No. 6 by Dr. T. Subbarami Reddy. Are you moving?

DR. T. SUBBARAMI REDDY: Sir, this Amendment is very, very important. 

...(Interruptions)... Let me say something. This Amendment is in respect of spirit of 

cooperative federalism, and, therefore, provide for obtaining consent of the Governor or 

the State Government, and, not in this way. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Okay. That's enough.

DR. T. SUBBARAMI REDDY: The Bill says, 'mere consultation'. I am saying, 

'consent' is important. I want to cooperate and I do not want to waste time. I will not 

move.

MR. DEPUTY CHAIRMAN: So, you are not moving. Now, Amendments Nos. 20 

and 21 by Shri Husain Dalwai. Are you moving?

SHRI HUSAIN DALWAI: No, Sir, I am not moving.

MR. DEPUTY CHAIRMAN: Now, Amendment No. 25, by Shri B.K. Hariprasad.

SHRI B.K. HARIPRASAD: Sir, I am also not moving. I think, the Minister will 

assure us in this regard.

MR. DEPUTY CHAIRMAN: Now, Amendment Nos. 31 and 32 by Shri Digvijaya 

Singh, Shri B.K. Hariprasad, and, Shri Husain Dalwai.

SHRI DIGVIJAYA SINGH: Not moving, Sir.

SHRI B.K. HARIPRASAD: Not moving, Sir.

SHRI HUSAIN DALWAI: Not moving, Sir.

MR. DEPUTY CHAIRMAN: Now, Amendment No. 37 by Shri T.K. Rangarajan 

and Shri C.P. Narayanan.

SHRI T.K. RANGARAJAN: Sir, I am not moving. Let the Government assure that. 

...(Interruptions)...

MR. DEPUTY CHAIRMAN: What assurance do you want? ...(Interruptions)... 

[Mr. Deputy Chairman]
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Okay; not moving the Amendment. Now, Amendment No. 38 by Shri T.K.S. Elangovan. 

He is not moving his Amendment. Now, we shall take up Clause 4. The question is:

That Clause 4 stands part of the Bill.

The House divided.

 Ayes: 128

 Noes: Nil

AYES -128

Acharya, Shri Prasanna

Agrawal, Shri Naresh

Anand Sharma, Shri

Antony, Shri A.K.

Arjunan, Shri K. R.

Ashok Siddharth, Shri

Azad, Shri Ghulam Nabi

Bachchan, Shrimati Jaya

Bandyopadhyay, Shri D.

Banerjee, Shri Ritabrata

Batra, Shri Shadi Lal

Biswal, Shri Ranjib

Bora, Shri Ripun

Budania, Shri Narendra

Chavan, Shrimati Vandana

Chhatrapati, Shri Sambhaji

Chidambaram, Shri P.

Chowdhury, Prof. Jogen

Chowdhury, Shrimati Renuka

Dalwai, Shri Husain

Dasgupta, Shri Swapan

Desai, Shri Anil

Dudi, Shri Ram Narain

Dullo, Shri Shamsher Singh

Dungarpur, Shri Harshvardhan Singh

Dwivedi, Shri Janardan

Elangovan, Shri T. K. S.

Fernandes, Shri Oscar

Ganesan, Shri La.

Ganguly, Shrimati Roopa

Gehlot, Shri Thaawar Chand

Gohel, Shri Chunibhai Kanjibhai

Gokulakrishnan, Shri N.

Gowda, Prof. M. V. Rajeev

Hariprasad, Shri B. K.

Hashmi, Shri Parvez

Jain, Shri Meghraj

Jaitley, Shri Arun

Jatiya, Dr. Satyanarayan

Javadekar, Shri Prakash

Jha, Shri Prabhat

Judev, Shri Ranvijay Singh

Kalita, Shri Bhubaneswar

Karan Singh, Dr.

Kashyap, Shri Ram Kumar

Khan, Shri Javed Ali 

Khan, Shri K. Rahman 

Khan, Shri Mohd. Ali 

Kore, Dr. Prabhakar 

Mahatme, Dr. Vikas 

Mahra, Shri Mahendra Singh 

Malik, Shri Shwait 

Mandaviya, Shri Mansukh L. 

Ayes: 128

Noes: Nil
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Manhas, Shri Shamsher Singh 

Mistry, Shri Madhusudan 

Mukut Mithi, Shri 

Muthukaruppan. Shri S. 

Nadda, Shri Jagat Prakash 

Nanda, Shri Kiranmay 

Naqvi, Shri Mukhtar Abbas 

Narayanan, Shri C. P. 

Navaneethakrishnan, Shri A. 

Nekkanti, Shri Bhaskar Rao 

Netam, Shri Ram Vichar 

Panchariya, Shri Narayan Lal 

Pandya, Shri Dilipbhai 

Patil, Shri Basawaraj 

Patil, Shrimati Rajani 

Poddar, Shri Mahesh 

Prabhu, Shri Suresh 

Punia, Shri P. L. 

Ragesh, Shri K. K. 

Raja, Shri D. 

Rajaram, Shri 

Ramamurthy, Shri K. C. 

Ramesh, Shri Jairam 

Rangarajan, Shri T.K. 

Rangasayee Ramakrishna, Shri 

Rao, Dr. K.V.P. Ramachandra 

Rapolu, Shri Ananda Bhaskar 

Ravi, Shri Vayalar 

Reddy, Dr. T. Subbarami 

Reddy, Shri V. Vijayasai 

Rupala, Shri Parshottam 

Sable, Shri Amar Shankar 

Sahasrabuddhe, Dr. Vinay P. 

Sancheti, Shri Ajay 

Sasikala Pushpa, Shrimati 

Seetharama Lakshmi, Shrimati Thota

Selvaraj, Shri A. K. 

Sen, Shri Tapan Kumar 

Seth, Shri Sanjay 

Shekhar, Shri Neeraj 

Shukla, Shri Rajeev

Shukla, Shri Shiv Pratap 

Sibal, Shri Kapil 

Singh, Chaudhary Birender 

Singh, Shri Digvijaya 

Singh, Shri Gopal Narayan 

Singh, Shri K. Bhabananda 

Singh, Dr. Manmohan 

Singh, Shri Veer 

Sinha, Shri R. K. 

Siva, Shri Tiruchi 

Somaprasad, Shri K. 

Soni, Shrimati Ambika 

Suresh Gopi, Shri 

Syiem, Shrimati Wansuk 

Tamta, Shri Pradeep 

Tendulkar, Shri Vinay Dinu 

Thakur, Shri Ram Nath 

Thakur, Shrimati Viplove 

Tirkey, Shri Dilip Kumar 

Tiwari, Shri Alok 

Tiwari, Shri Pramod 

Tlau, Shri Ronald Sapa 

Tundiya, Mahant Shambhuprasadji 

Vadodia, Shri Lal Sinh 

Vegad, Shri Shankarbhai N. 
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Verma, Shrimati Chhaya 

Verma, Shri Ramkumar 

Verma, Shri Ravi Prakash 

Vijila Sathyananth, Shrimati 

Vora, Shri Motilal 

Yadav, Shri Bhupender 

Yadav, Prof. Ram Gopal 

Yadav, Shri Sharad 

Yechury, Shri Sitaram 

The motion was carried by a majority of the total membership of the House and by a 
majority of not less than two-thirds of the Members present and voting.

Clause 4 was added to the Bill.

 MR. DEPUTY CHAIRMAN: We shall now take up Clause 5. The question is:

  That Clause 5 stands part of the Bill.

The House divided.

 Ayes: 129

 Noes: Nil

AYES -129

Acharya, Shri Prasanna

Agrawal, Shri Naresh

Anand Sharma, Shri

Antony, Shri A.K.

Arjunan, Shri K. R.

Ashok Siddharth, Shri

Azad, Shri Ghulam Nabi

Bachchan, Shrimati Java

Bandyopadhyay, Shri D.

Banerjee, Shri Ritabrata

Batra, Shri Shadi Lal

Biswal, Shri Ranjib

Bora, Shri Ripun

Budania, Shri Narendra

Chavan, Shrimati Vandana

Chhatrapati, Shri Sambhaji

Chidambaram, Shri P.

Chowdhury, Prof. Jogen

Chowdhury, Shrimati Renuka

Dalwai, Shri Husain

Dasgupta, Shri Swapan

Desai, Shri Anil

Dudi, Shri Ram Narain

Dullo, Shri Shamsher Singh

Dungarpur, Shri Harshvardhan Singh

Dwivedi, Shri Janardan

Elangovan, Shri T. K. S.

Fernandes, Shri Oscar

Ganesan, Shri La.

Ganguly, Shrimati Roopa

Gehlot, Shri Thaawar Chand

Gohel, Shri Chunibhai Kanjibhai

Gokulakrishnan, Shri N.

Gowda, Prof. M. V. Rajeev

Hariprasad, Shri B. K.

Hashmi, Shri Parvez

Jain, Shri Meghraj

 Ayes: 129

 Noes: Nil
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Jaitley, Shri Arun

Jatiya, Dr. Satyanarayan

Javadekar, Shri Prakash

Jha, Shri Prabhat

Judev, Shri Ranvijay Singh

Kalita, Shri Bhubaneswar

Karan Singh, Dr.

Kashyap, Shri Ram Kumar

Khan, Shri Javed Ali 

Khan, Shri K. Rahman 

Khan, Shri Mohd. Ali 

Kore, Dr. Prabhakar 

Mahatme, Dr. Vikas 

Mahra, Shri Mahendra Singh 

Malik, Shri Shwait 

Mandaviya, Shri Mansukh L. 

Manhas, Shri Shamsher Singh 

Mistry, Shri Madhusudan 

Mukut Mithi, Shri 

Muthukaruppan, Shri S. 

Nadda, Shri Jagat Prakash 

Nanda, Shri Kiranmay 

Naqvi, Shri Mukhtar Abbas 

Narayanan, Shri C. P. 

Navaneethakrishnan, Shri A. 

Nekkanti, Shri Bhaskar Rao 

Netam, Shri Ram Vichar 

Nishad, Shri Vishambhar Prasad 

Panchariya, Shri Narayan Lal 

Pandya, Shri Dilipbhai 

Patil, Shri Basawaraj 

Poddar, Shri Mahesh 

Prabhu, Shri Suresh 

Punia, Shri P. L. 

Ragesh, Shri K. K. 

Raja, Shri D. 

Rajaram, Shri 

Ramamurthy, Shri K. C. 

Ramesh, Shri Jairam 

Rangarajan, Shri T.K. 

Rangasayee Ramakrishna, Shri 

Rao, Dr. K.V.P. Ramachandra 

Rapolu, Shri Ananda Bhaskar 

Ravi, Shri Vayalar 

Reddy, Dr. T. Subbarami 

Reddy, Shri V. Vijayasai 

Rupala, Shri Parshottam 

Sable, Shri Amar Shankar 

Sahasrabuddhe, Dr. Vinay P. 

Sancheti, Shri Ajay 

Sasikala Pushpa, Shrimati 

Seetharama Lakshmi, Shrimati Thota

Selvaraj, Shri A. K. 

Sen, Shri Tapan Kumar 

Seth, Shri Sanjay 

Shekhar, Shri Neeraj 

Shukla, Shri Rajeev 

Shukla, Shri Shiv Pratap 

Sibal, Shri Kapil 

Singh, Chaudhary Birender 

Singh, Shri Digvijaya 

Singh, Shri Gopal Narayan 

Singh, Shri K. Bhabananda 

Singh, Dr. Manmohan 

Singh, Shri Veer 

Sinh, Dr. Sanjay 
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Sinha, Shri R. K. 

Siva, Shri Tiruchi 

Somaprasad, Shri K. 

Soni, Shrimati Ambika 

Suresh Gopi, Shri 

Syiem, Shrimati Wansuk 

Tamta, Shri Pradeep 

Tendulkar, Shri Vinay Dinu 

Thakur, Shri Ram Nath 

Thakur, Shrimati Viplove 

Tirkey, Shri Dilip Kumar 

Tiwari, Shri Alok 

Tiwari, Shri Pramod 

Tlau, Shri Ronald Sapa 

Tundiya, Mahant Shambhuprasadji 

Vadodia, Shri Lal Sinh 

Vegad, Shri Shankarbhai N. 

Verma, Shrimati Chhaya 

Verma, Shri Ramkumar 

Verma, Shri Ravi Prakash 

Vijila Sathyananth, Shrimati 

Vora, Shri Motilal 

Yadav, Shri Bhupender 

Yadav, Prof. Ram Gopal 

Yadav, Shri Sharad 

Yechury, Shri Sitaram 

The motion was carried by a majority of the total membership of the House and by a 
majority of not less than two - thirds of the Members present and voting.

Clause 5 was added to the Bill.

 MR. DEPUTY CHAIRMAN: We shall now take up Clause 1, the Enacting Formula 

and the Title. The question is:

  That Clause 1, the Enacting Formula and the Title stand part of the Bill.

The House divided.

 Ayes: 129

 Noes: Nil.

AYES -129
Acharya, Shri Prasanna 

Agrawal, Shri Naresh 

Anand Sharma, Shri 

Antony, Shri A.K. 

Arjunan, Shri K. R. 

Ashok Siddharth, Shri 

Azad, Shri Ghulam Nabi 

Bachchan, Shrimati Jaya 

Bandyopadhyay, Shri D. 

Banerjee, Shri Ritabrata 

Batra, Shri Shadi Lal 

Biswal, Shri Ranjib 

Bora, Shri Ripun 

Budania, Shri Narendra 

Chavan, Shrimati Vandana 

Chhatrapati, Shri Sambhaji 

Chidambaram, Shri P. 

Chowdhury, Prof. Jogen 

Chowdhury, Shrimati Renuka 

Dalwai, Shri Husain 

Dasgupta, Shri Swapan 

Ayes: 129

Noes: Nil.
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Desai, Shri Anil 

Dudi, Shri Ram Narain 

Dullo, Shri Shamsher Singh 

Dungarpur, Shri Harshvardhan Singh 

Dwivedi, Shri Janardan 

Elangovan, Shri T. K. S. 

Fernandes, Shri Oscar 

Ganesan, Shri La. 

Ganguly, Shrimati Roopa 

Gehlot, Shri Thaawar Chand 

Gohel, Shri Chunibhai Kanjibhai 

Gokulakrishnan, Shri N. 

Gowda, Prof. M. V. Rajeev 

Hariprasad, Shri B. K. 

Hashmi, Shri Parvez 

Jain, Shri Meghraj 

Jaitley, Shri Aran 

Jatiya, Dr. Satyanarayan 

Javadekar, Shri Prakash 

Jha, Shri Prabhat 

Judev, Shri Ranvijay Singh 

Kalita, Shri Bhubaneswar 

Karan Singh, Dr. 

Kashyap, Shri Ram Kumar

Khan, Shri Javed Ali 

Khan, Shri K. Rahman 

Khan, Shri Mohd. Ali 

Kore, Dr. Prabhakar 

Mahatme, Dr. Vikas 

Mahra, Shri Mahendra Singh 

Malik, Shri Shwait 

Mandaviya, Shri Mansukh L. 

Manhas, Shri Shamsher Singh 

Mistry, Shri Madhusudan 

Mukut Mithi, Shri 

Muthukaruppan, Shri S. 

Nadda, Shri Jagat Prakash 

Nanda, Shri Kiranmay 

Naqvi, Shri Mukhtar Abbas 

Narayanan, Shri C. P. 

Navaneethakrishnan, Shri A. 

Nekkanti, Shri Bhaskar Rao 

Netam, Shri Ram Vichar 

Nishad, Shri Vishambhar Prasad 

Panchariya, Shri Narayan Lal 

Pandya, Shri Dilipbhai 

Patil, Shri Basawaraj 

Patil, Shrimati Rajani 

Poddar, Shri Mahesh 

Prabhu, Shri Suresh 

Punia, Shri P. L. 

Ragesh, Shri K. K. 

Raja, Shri D. 

Rajaram, Shri 

Ramamurthy, Shri K. C. 

Ramesh, Shri Jairam 

Rangarajan, Shri T.K. 

Rangasayee Ramakrishna, Shri 

Rao, Dr. K.V. P. Ramachandra 

Rapolu, Shri Ananda Bhaskar 

Reddy, Dr. T. Subbarami 

Reddy, Shri V. Vijayasai 

Rupala, Shri Parshottam 

Sable, Shri Amar Shankar 

Sahasrabuddhe, Dr. Vinay P. 

Sancheti, Shri Ajay 
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Sasikala Pushpa, Shrimati 

Seetharama Lakshmi, Shrimati Thota 

Selvaraj, Shri A. K. 

Sen, Shri Tapan Kumar 

Seth, Shri Sanjay 

Shekhar, Shri Neeraj 

Shukla, Shri Rajeev

Shukla, Shri Shiv Pratap 

Sibal, Shri Kapil 

Singh, Chaudhary Birender 

Singh, Shri Digvijaya 

Singh, Shri Gopal Narayan 

Singh, Shri K. Bhabananda 

Singh, Dr. Manmohan 

Singh, Shri Veer 

Sinh, Dr. Sanjay 

Sinha, Shri R. K. 

Siva, Shri Tiruchi 

Somaprasad, Shri K. 

Soni, Shrimati Ambika 

Suresh Gopi, Shri 

Syiem, Shrimati Wansuk 

Tamta, Shri Pradeep 

Tendulkar, Shri Vinay Dinu 

Thakur, Shri Ram Nath 

Thakur, Shrimati Viplove 

Tirkey, Shri Dilip Kumar 

Tiwari, Shri Alok

Tiwari, Shri Pramod

Tlau, Shri Ronald Sapa 

Tundiya, Mahant Shambhuprasadji 

Vadodia, Shri Lal Sinh 

Vegad, Shri Shankarbhai N. 

Verma, Shrimati Chhaya 

Verma, Shri Ramkumar 

Verma, Shri Ravi Prakash 

Vijila Sathyananth, Shrimati 

Vora, Shri Motilal 

Yadav, Shri Bhupender 

Yadav, Prof. Ram Gopal 

Yadav, Shri Sharad 

Yechury, Shri Sitaram 

The motion was carried by a majority of the total membership of the House and by a 

majority of not less than two-thirds of the Members present and voting.

Clause 1, the Enacting Formula and the Title were added to the Bill.

MR. DEPUTY CHAIRMAN: Now, I am coming to the last portion. Mr. Minister, the 

only way is that you have to move the Bill without a particular Clause. ...(Interruptions)... 

Let me say. That is an amendment to the Bill. Actually, the Bill is amended. That means, 

there is no Clause 3. It is an amendment in the Bill. So, you have to say that the Bill, as 

amended (without clause 3), be passed. Then, we will pass that.

Even though it is not my job or my duty, but I am saying that it means the Bill is 
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amended. That's all. You will take it to the Lok Sabha. Make the necessary amendment 

and come back.

THE LEADER OF THE HOUSE (SHRI ARUN JAITLEY): We have to insert 

clause 3 again.

MR. DEPUTY CHAIRMAN: Yes, repeat the process. That's all.

SHRI ARUN JAITLEY: The House may become wiser by then.

MR. DEPUTY CHAIRMAN: I have understood. ...(Interruptions)... Everybody 

wanted to pass it, but it so happened that now, you cannot go back. That is the whole 

point. If you take it to the Lok Sabha and make the necessary amendment and come back, 

I am sure, you will all pass it because I am also for this. ...(Interruptions)...

SHRI K. RAHMAN KHAN: They have to introduce a new Bill. This Bill is gone. 

They have to introduce a new Bill in Lok Sabha.

MR. DEPUTY CHAIRMAN: Anyhow, we will go by this. Mr. Minister, have you 

noted?

SHRI ANAND SHARMA (Himachal Pradesh): Sir, I have a point of order.

MR. DEPUTY CHAIRMAN: No point of order is allowed now.

SHRI ANAND SHARMA: Sir, it is very important.

MR. DEPUTY CHAIRMAN: Why do you bring point of order now? It is against 

the rules. I have already asked the Minister to move the Bill.

SHRI ANAND SHARMA: Sir, you have said from the Chair, and rightly so, that 

Clause 3, because as required, two-thirds majority was not there, has collapsed. It has not 

been passed.

MR. DEPUTY CHAIRMAN: Yes, I said that.

SHRI ANAND SHARMA: So, how can you say 'as amended' because it is not; it 

is not amended?

MR. DEPUTY CHAIRMAN: I will explain. If one clause has gone, that means, it 

is an amendment to the Bill. That means, the Bill is amended. I also said that the Minister 

should say that the Bill, as amended (without Clause 3) be passed.

[Mr. Deputy Chairman]



[31 July, 2017] 921Government  Bills

Ǜ  ी थावर चन् द गहलोत: उपसभापित महोदय, मȅ  Ģ  Î ताव करता हँू िक :

"संिवधान (एक सौ तेइसवां संशोधन) िवधेयक, 2017,  यथा  संशोिधत  (खंड  3  को  छोड़ कर) 

           पािरत िकया जाए।"

MR. DEPUTY CHAIRMAN: I think that is clear.

The House divided.

 Ayes: 129

 Noes: Nil

AYES -129 

Acharya, Shri Prasanna 

Agrawal, Shri Naresh 

Anand Sharma, Shri 

Antony, Shri A.K. 

Arjunan, Shri K. R. 

Ashok Siddharth, Shri 

Azad, Shri Ghulam Nabi 

Bachchan, Shrimati Jaya 

Bandyopadhyay, Shri D. 

Banerjee, Shri Ritabrata 

Batra, Shri Shadi Lal 

Biswal, Shri Ranjib 

Bora, Shri Ripun 

Budania, Shri Narendra 

Chavan, Shrimati Vandana 

Chhatrapati, Shri Sambhaji 

Chidambaram, Shri P. 

Chowdhury, Prof. Jogen 

Chowdhury, Shrimati Renuka 

Dalwai, Shri Husain 

Dasgupta, Shri Swapan 

Desai, Shri Anil 

Dullo, Shri Shamsher Singh 

Dungarpur, Shri Harshvardhan Singh 

Dwivedi, Shri Janardan 

Elangovan, Shri T. K. S. 

Fernandes, Shri Oscar 

Ganesan, Shri La. 

Ganguly, Shrimati Roopa 

Gehlot, Shri Thaawar Chand 

Gohel, Shri Chunibhai Kanjibhai 

Gokulakrishnan, Shri N. 

Gowda, Prof. M. V. Rajeev 

Hariprasad, Shri B. K. 

Hashmi, Shri Parvez 

Jain, Shri Meghraj 

Jaitley, Shri Arun 

Jatiya, Dr. Satyanarayan 

Javadekar, Shri Prakash 

Jha, Shri Prabhat 

Judev, Shri Ranvijay Singh 

Kalita, Shri Bhubaneswar 

Karan Singh, Dr. 

Kashyap, Shri Ram Kumar 

Khan, Shri Javed Ali

Khan, Shri K. Rahman

Khan, Shri Mohd. Ali 

Kore, Dr. Prabhakar 

Mahatme, Dr. Vikas 

Mahra, Shri Mahendra Singh 

Malik, Shri Shwait 

Ayes: 129

Noes: Nil
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Mandaviya, Shri Mansukh L. 

Manhas, Shri Shamsher Singh 

Mistry, Shri Madhusudan 

Mukut Mithi, Shri 

Muthukaruppan, Shri S. 

Nadda, Shri Jagat Prakash 

Nanda, Shri Kiranmay 

Naqvi, Shri Mukhtar Abbas 

Narayanan, Shri C. P. 

Navaneethakrishnan, Shri A. 

Nekkanti, Shri Bhaskar Rao 

Netam, Shri Ram Vichar 

Nishad, Shri Vishambhar Prasad 

Panchariya, Shri Narayan Lal

Pandya, Shri Dilipbhai 

Patil, Shri Basawaraj 

Patil, Shrimati Rajani 

Poddar, Shri Mahesh 

Prabhu, Shri Suresh 

Punia, Shri P. L. 

Ragesh, Shri K. K. 

Raja, Shri D. 

Rajaram, Shri 

Ramamurthy, Shri K. C. 

Ramesh, Shri Jairam 

Rangarajan, Shri T.K. 

Rangasayee Ramakrishna, Shri 

Rao, Dr. K.V. P. Ramachandra 

Rapolu, Shri Ananda Bhaskar 

Ravi, Shri Vayalar 

Reddy, Dr. T. Subbarami 

Reddy, Shri V. Vijayasai 

Rupala, Shri Parshottam 

Sable, Shri Amar Shankar 

Sahasrabuddhe, Dr. Vinay P. 

Sancheti, Shri Ajay 

Sasikala Pushpa, Shrimati 

Seetharama Lakshmi, Shrimati Thota

Selvaraj, Shri A. K. 

Sen, Shri Tapan Kumar 

Seth, Shri Sanjay 

Shekhar, Shri Neeraj 

Shukla, Shri Rajeev 

Shukla, Shri Shiv Pratap 

Sibal, Shri Kapil 

Singh, Chaudhary Birender 

Singh, Shri Digvijaya 

Singh, Shri Gopal Narayan 

Singh, Shri K. Bhabananda 

Singh, Dr. Manmohan 

Singh, Shri Veer 

Sinh, Dr. Sanjay 

Sinha, Shri R. K. 

Siva, Shri Tiruchi 

Somaprasad, Shri K. 

Soni, Shrimati Ambika 

Suresh Gopi, Shri 

Syiem, Shrimati Wansuk 

Tamta, Shri Pradeep 

Tendulkar, Shri Vinay Dinu 

Thakur, Shri Ram Nath 

Thakur, Shrimati Viplove 

Tirkey, Shri Dilip Kumar 

Tiwari, Shri Alok 

Tiwari, Shri Pramod 

Tlau, Shri Ronald Sapa 
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Tundiya, Mahant Shambhuprasadji 

Vadodia, Shri Lal Sinh 

Vegad, Shri Shankarbhai N. 

Verma, Shrimati Chhaya 

Verma, Shri Ramkumar 

Verma, Shri Ravi Prakash 

Vijila Sathyananth, Shrimati 

Vora, Shri Motilal 

Yadav, Shri Bhupender 

Yadav, Prof. Ram Gopal 

Yadav, Shri Sharad 

Yechury, Shri Sitaram 

The motion was carried by a majority of the total membership of the House and by a 

majority of not less than two-thirds of the Members present and voting.

MR. DEPUTY CHAIRMAN: Now, let us take up the National Commission for 

Backward Classes (Repeal) Bill, 2017.

Ǜ  ी थावर चन् द गहलोत: उपसभापित महोदय, राÍ टर्  ीय िपछड़ा वगर्  आयोग (िनरसन) िवधेयक, 

2017 के सÇ बन् ध मȂ  मेरा एक िनवदेन है। ...(Ë यवधान)... सर, यिद राÍ टर्  ीय िपछड़ा वगर्  आयोग िवधेयक, 

2017 पािरत नहीं  हुआ है, तो इस िनरसन िवधेयक को िनरÎ त करना उिचत नहीं  होगा, नहीं  तो राÍ टर्  ीय 

िपछड़ा वगर्  आयोग िवहीन हो जाएगा। इसिलए िनरसन िवधेयक को अभी पािरत करना उिचत नहीं  

होगा, जब तक वह िबल पास नहीं  होता है।

MR. DEPUTY CHAIRMAN: We need not take it up. ...(Interruptions)... That is the 

correct position. I agree with that. ...(Interruptions)... That is the correct position.

Ǜ  ी सीताराम येचुरी: मंतर्  ी जी, आप इसको withdraw कर रहे हȅ ? ...(Ë यवधान)...

MR. DEPUTY CHAIRMAN: Hon. Members, ...(Interruptions)... Yechury ji, please. 

...(Interruptions)...

Mr. Minister, what you are saying is that because the Constitution  Amendment 

Bill is not passed, we need not repeal it now. इसको अभी repeal नहीं  करना है।

Ǜ  ी थावर चन् द गहलोत: जी हाँ, इसको repeal नहीं  करना है।

MR. DEPUTY CHAIRMAN: That is the position. ...(Interruptions)...

SHRI SITARAM YECHURY: Sir, please make an unambiguous announcement that 

this is not repealed now. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Not repealed. ...(Interruptions)... That is what I am 

saying. I am making it very clear. The Minister himself has said this. ...(Interruptions)...
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SHRI P. CHIDAMBARAM: Sir, I think, we are going on a wrong track. The Leader 

of the House will appreciate what I am saying. The Lok Sabha has passed a Constitution 

Amendment Bill. The Rajya Sabha has passed a different Constitution Amendment 

Bill. They do not agree with each other. The Constitution requires both Houses to pass 

the Constitution Amendment Bill. There is no Bill today to which the President can 

assent. The Government cannot submit the two Bills to the President for assent. There 

is no Constitution Amendment Bill today on which both the Houses agree. Nothing has 

happened. ...(Interruptions)... You do not have to say, this is repealed, that is not repealed. 

...(Interruptions)...

MR. DEPUTY CHAIRMAN: Mr. Chidambaram, you are correct. Why it is said 

is because the Minister. ...(Interruptions)... Listen to me, Mr. Chidambaram. You also 

understand what I have to say. You just listen.

SHRI P. CHIDAMBARAM: There is nothing for the Minister to say.

MR. DEPUTY CHAIRMAN: You did not listen. ...(Interruptions)... The Minister 

stood up and said that he is moving the Bill. ...(Interruptions)... Therefore, as far as this 

House is concerned, the Bill is under the consideration of this House. He said that he is 

moving. Therefore, I have to say that the Minister has withdrawn the Bill, and, therefore, 

this Bill is withdrawn, and, not taken into consideration. ...(Interruptions)... It is because 

he has moved it. ...(Interruptions)... I have to say this because he had moved it. That is 

the reason. ...(Interruptions)... So, the Minister has withdrawn the Bill. Therefore, this 

Repealing Bill is not taken into consideration. Whatever is there in the Bill, it stands 

there.

The House stands adjourned till 1100 hours on Tuesday, 1st August, 2017.

The House then adjourned at fi ve minutes past 

eight of the clock till eleven of the clock 

on Tuesday, the 1st August, 2017.
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